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                COURT NO. 01   
       DIVISION BENCH- I 

     HON'BLE THE CHIEF JUSTICE 
               HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

 

 

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 
        WHILE APPEARING THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE  
        MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
   DISTURBANCE.  
NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME. 
  
NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
        FROM A PUBLIC PLACE. 
NOTE 5:  COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE    
    THEMSELVES ONLY WHEN THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN  
         PROGRESS ARE NOT DISRUPTED. 
NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES 
        SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF  
        COURT PROCEEDINGS. 
 

 

CLICK HERE TO JOIN VC 
 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9  
 
 

 
MEETING NO.  25125678824   
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

Courtmasterdbone@gmail.com 
 
courtmaster253@gmail.com 
 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
1 W.P.(C)-2036/2025 

CM APPL. 9598/2025 
CM APPL. 12500/2025 
CM APPL. 13948/2025 

SWAMI CONTRACTORS PVT. LTD.  
V/s AAI (AIRPORT AUTHORITY OF INDIA) & ANR. 
  

RAVI SWAMI  

 OTHER DETAILS OF ADVOCATES: 
URBAN RIGHTS LAW GROUP, RAVI SWAMI & PARAS GAUR 
ADV(RAVISWAMI191@YAHOO.COM)(9999666665)(PETITIONER) 
DIGVIJAY RAI, AAI(DIGVIJAYRAI@REDIFFMAIL.COM, APDLKO@AAI.AERO)(0)(RESPONDENT) 

 

FOR ADMISSION 
2 LPA-908/2024 

CM APPL. 52217/2024 
CM APPL. 52218/2024 

MR. KAMLESH KUMAR  
V/s SOCIETY FOR AFFORDABLE REDRESSAL OF DISPUTES & 
ORS. 
  

SARTHAK ADVOCATES & SOLICITORS  

 OTHER DETAILS OF ADVOCATES: 
MANI GUPTA, PRANAV(MANI.GUPTA@SARTHAKLAW.COM)(8800777922)(PETITIONER) 
KAMLESH KUMAR(KUMARKAMLESH.SEVENTYSEVEN@GMAIL.COM)(8586044230)(PETITIONER) 
SAROD(SECRETARIAT.SAROD@NHAI.ORG)(0)(RESPONDENT) 
NATIONAL HIGHWAY BUILDERS FEDERATION(NHBF.ROAD@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
 
 
 
 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9�
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mailto:UOIDHC@GMAIL.COM)(0)(RESPONDENT)�


20.03.2025                                                                                        ADVANCE CAUSE LIST 
 

2 
 

3 CM APPL. 11899/2024 
CM APPL. 22090/2024 
CM APPL. 29804/2024 
In W.P.(C)-15789/2023 
(Disposed off case) 

DEEEPAK KUMAR  
V/s DELHI DEVELOPMENT AUTHORITY AND ORS 
  

MOHAMMAD ANWAR, RAJIV KRISHAN 
NANDA, KAMAL GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
MOHAMMAD ANWAR AND ASSOCIATES()(9891646113)(PETITIONER) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
MOHAMMAD ANSWAR & ASSOCIATES(MOHAMMADANWAR977@GMAIL.COM)(9891646113)(PETITIONER) 
DDA, MCD, SANTOSH KUMAR TRIPATHI(DDACHAMBERHC@YAHOO.COM, CLOMCDHQ@GMAIL.COM, 
STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
RAJIV K NANDA(SKBLEGAL17@GMAIL.COM)(9818340105)(PETITIONER) 
RAJIV K NANDA(SKBLEGAL17@GMAIL.COM)(9818340105)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, DDA CHAMBERS, MCD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
DDACHAMBERHC@GMAIL.COM, CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT) 
MOHAMMAD ANWAR & ASSOCIATES(MOHAMMADANWAR977@GMAIL.COM)(9891646113)(PETITIONER) 
MOHAMMAD ANWAR(MOHAMMADANWAR977@GMAIL.COM)(9891646113)(PETITIONER) 
SANTOSH KUMAR TRIPATHY, DDA, MCD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
DDACHAMBERHC@YAHOO.COM, CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI, DDA, MCD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
DDACHAMBERHC@YAHOO.COM, CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT) 
KAMAL GUPTA(KAMALGUPTAANDCOMPANY@GMAIL.COM)(9810988094)(RESPONDENT) 
KAMAL GUPTA(KAMALGUPTAANDCOMPANY@GMAIL.COM)(9810988094)(RESPONDENT) 

 

4 W.P.(C)-2045/2025 SH VIJAI PRATAP SINGH  
V/s DELHI HIGH COURT, THROUGH REGISTRAR GENERAL & 
ANR. 
  

BHANU GUPTA  

 OTHER DETAILS OF ADVOCATES: 
REVERA LEGAL(CONTACT@REVERALEGAL.COM)(9968941996)(PETITIONER) 
AMIT GEORGE, DELHI HIGH COURT(AMITGEORGE@OUTLOOK.COM, 
DELHIHIGHCOURT@NIC.IN)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
5 LPA-809/2024 

WITH LPA 813/2024 
VINAY KUMAR AGGARWAL  
V/s UNION OF INDIA & ANR. 
  

PURNIMA SINGH  

 OTHER DETAILS OF ADVOCATES: 
AJAY KUMAR TANDON AND PURNIMA(LISTING@LEXINDIS.COM)(9810443999)(PETITIONER) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM, )(9910770311)(RESPONDENT) 

 

6 LPA-813/2024 SHRI SUBHASH KUMAR JAIN & ANR.  
V/s UNION OF INDIA & ANR. 
  

SAURABH ARYA  

 OTHER DETAILS OF ADVOCATES: 
SWATI AGGARWAL(AGGARWALSWATI2@GMAIL.COM)(9810313291)(PETITIONER) 
SWATI AGGARWAL(AGGARWALSWATI2@GMAIL.COM)(9810313291)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

7 RFA(COMM)-528/2024 
CM APPL. 71648/2024 

SKY CONSTRUCTION COMPANY  
V/s ZENITH ELECTROTECH PVT LTD 
  

AMER VAID  

 OTHER DETAILS OF ADVOCATES: 
AMER VAID(AMERVAID@GMAIL.COM)(9818239395)(PETITIONER) 
TANVEER(TANVEER@ZENITHELECTROTECH.COM)(0)(RESPONDENT) 
PRASHANT(PRASHANT@ZENITHELECTROTECH.COM)(0)(RESPONDENT) 

 

8 RFA(OS)(COMM)-3/2023 
CM APPL. 12490/2023 

BIRENDRA KUMAR SINGH  
V/s MUKTA OJHA 
  

BABUL BISWAS, PRAVEEN KUMAR  

 OTHER DETAILS OF ADVOCATES: 
MANISH KUMAR AND BISWAS(MANISH.BHUBHAY@THEPRECEPT.IN)(9312914670)(PETITIONER) 
BIRENDRA KUMAR SINGH(B.K.SINGH1977@GMAIL.COM)()(PETITIONER) 
MK(OJHAMK@GMAIL.COM)()(RESPONDENT) 
PRAVEEN KUMAR(LAW_SHARMA@YAHOO.COM)(9999099325)(PETITIONER) 

 

9 W.P.(C)-8214/2015 
WITH W.P.(C) 17644/2024 

SHARDA NAND AND ORS.  
V/s GOVT. OF NCT OF DELHI AND ORS. 
  

RAJIV KUMAR GHAWANA, PAWAN 
MATHUR, SANJAY KUMAR PATHAK 

 

 OTHER DETAILS OF ADVOCATES: 
SANJAY KUMAR PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT) 

 

10 W.P.(C)-17644/2024 
WITH W.P.(C) 8214/2015 

SMT. SUNITA & ANR.  
V/s UNION OF INDIA & ORS. 
  

MADAN LAL SHARMA  

 OTHER DETAILS OF ADVOCATES: 
MADAN LAL SHARMA(MADANLAL.ML@GMAIL.COM)(9810693008)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, DDA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
DDACHAMBERHC@DDA.ORG.IN)(9868250806)(RESPONDENT) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT) 

 

11 W.P.(C)-12045/2015 RITA GUPTA  
V/s UNION OF INDIA & ORS 

S.S. KHATRI, SANJEEV SABHARWAL, 
PRATIMA NAIN LAKRA 

 

 OTHER DETAILS OF ADVOCATES: 
PRATIMA NAIN LAKRA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM)(9968324260)(PETITIONER) 
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12 W.P.(C)-7520/2017 DAYA KISHAN  
V/s UNION OF INDIA & ORS. 
  

ANIL KUMAR, MADAN LAL SHARMA  

 OTHER DETAILS OF ADVOCATES: 
MADAN LAL SHARMA(MADANLAL.ML@GMAIL.COM)(9810693008)(PETITIONER) 

 

13 W.P.(C)-2158/2020 CHATTAR SINGH RACHHOYA  
V/s DELHI URBAN SHELTER INPROVEMENT BOARD 
  

VIKAS BAPURAO PAKHIDDEY, MANOJ 
KUMAR KHATRI, ANURAG SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
VIKAS BAPURAO PAKHIDDEY()(9810059987)(PETITIONER) 
MANOJ KUMAR KHATRI(ADVOCATEM.KHATRI@GMAIL.COM)(9811383828)(PETITIONER) 
ANURAG SINGH(ANURAG3307@GMAIL.COM)(9540687502)(PETITIONER) 

 

14 W.P.(C)-3078/2022 
CM APPL. 8919/2022 

RAJPAL & ORS.  
V/s UNION OF INDIA & ORS. 
  

HARPREET SINGH, SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES: 
RAJESH GUPTA(RAJESHGUPTA_ADVOCATE@HOTMAIL.COM)(9810087071)(PETITIONER) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT) 
SANJAY KUMAR PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER) 

 

15 W.P.(C)-5669/2022 SH. SURESH KUMAR & ORS.  
V/s GOVT OF NCT OF DELHI & ORS. 
  

IVAN  

 OTHER DETAILS OF ADVOCATES: 
AANCHAL BASUR AB LAW(ADMIN@ABLAW.IN)(8810460803)(PETITIONER) 
AANCHAL BASUR AB LAW(ADMIN@ABLAW.IN)(8810460803)(PETITIONER) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9968630786)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9968630786)(RESPONDENT) 

 

16 W.P.(C)-11683/2022 
CM APPL. 34755/2022 
CM APPL. 40490/2022 
CM APPL. 36932/2023 

PUNAM  
V/s DIVISIONAL COMMISSIONER, GNCT OF DELHI & ORS. 
  

VARUN MUDGIL, MEERA KAURA PATEL  

 OTHER DETAILS OF ADVOCATES: 
M P BHARGAVA(MADHUPRABHAT@GMAIL.COM)(9560016017)(PETITIONER) 
VARUN MUDGIL AND RAKESH 
KUMAR(ADVOCATEVARUNMUDGIL@GMAIL.COM)(9711760086)(PETITIONER) 
KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(9891776632)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
VARUN MUDGIL(ADVOCATEVARUNMUDGIL@GMAIL.COM)(9711760086)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
DIVCOM(DIVCOM@NIC.IN)(1123962825)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
RAKESH(RAKESH110049@GMAIL.COM)(9810186608)(RESPONDENT) 
MEERA KAURA PATEL (MEERAKAURAPATEL@GMAIL.COM)(9910002111)(PETITIONER) 
STANDING COUNSEL (STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
VARUN MUDGIL (ADVOCATEVARUNMUDGIL@GMAIL.COM)()(RESPONDENT) 

 

17 W.P.(C)-581/2023 
WITH W.P.(C) 582/2023 

RAJESH DABAS  
V/s UNION OF INDIA AND ORS 
  

NAGENDER KUMAR VASHISHT, SANJAY 
KUMAR PATHAK 

 

 OTHER DETAILS OF ADVOCATES: 
ATUL VARMA(VASHISHTNAGENDER@GMAIL.COM)(9810196114)(PETITIONER) 
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT) 
SANJAY KUMAR PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT) 

 

18 W.P.(C)-582/2023 RAJESH DABAS  
V/s UNION OF INDIA AND ORS 
  

NAGENDER KUMAR VASHISHT  

 OTHER DETAILS OF ADVOCATES: 
ATUL VARMA()(9999271106)(PETITIONER) 
ATUL VARMA(VASHISHTNAGENDER@GMAIL.COM)(9999271106)(PETITIONER) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT) 

 

19 W.P.(C)-16100/2023 
WITH W.P.(C) 7520/2017 

DAYA KISHAN  
V/s UNION OF INDIA THROUGH LAND ACQUISTION COLLECTOR 
& ORS. 
  

MADAN LAL SHARMA, TARUN JOHRI  

 OTHER DETAILS OF ADVOCATES: 
MADAN LAL SHARMA(MADANLAL.ML@GMAIL.COM)(9810693008)(PETITIONER) 
PUNJABI SDM(PUNJABISDM@NIC.IN, PSPWD@NIC.IN, DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM, 
GNCTD.SCLA.SKP@GMAIL.COM)(9868250806)(RESPONDENT) 
PUSHKAR SOOD(PUSHKARSOOD03@GMAIL.COM)()(RESPONDENT) 
TARUN JOHRI(GIRISH1985_UTT@YAHOO.CO.IN)(9818430743)(RESPONDENT) 
 
 
 

 

mailto:GIRISH1985_UTT@YAHOO.CO.IN)(9818430743)(RESPONDENT)�
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20 W.P.(C)-909/2024 
CM APPL. 3774/2024 
CM APPL. 11535/2024 

WRITER BUSINESS SERVICES PVT LTD  
V/s UNIQUE IDENTIFICATION AUTHORITY OF INDIA 
  

ACHYUTH AJITH KUMAR, MOHIT SETH  

 OTHER DETAILS OF ADVOCATES: 
ACHYUTH AJITHKUMAR(ACHYUTH@TRAYALAW.COM)(9886949769)(PETITIONER) 
MS. SHRADDHA DESHMUKH(SHRADDHADESHMUKH@GMAIL.COM)()(RESPONDENT) 
PURUSHOTTAM SHARMA TRIPATHI(PURUSHOTTAM.ST@GMAIL.COM)()(RESPONDENT) 
ACHYUTH(ACHYUTH@TRAYALAW.COM)()(PETITIONER) 
SHRADDHA(SHRADDHADESHMUKH@GMAIL.COM)(9910220777)(RESPONDENT) 

 

21 W.P.(C)-9052/2024 
CM APPL. 64079/2024 

DYNAMED EQUIPMENTS  
V/s UNION OF INDIA AND ORS & ORS. 
  

GAURAV BHARADWAJ, SHWETA BHARTI  

 OTHER DETAILS OF ADVOCATES: 
GAURAV BHARDWAJ(GAURAVINTERPRO@GMAIL.COM)(9871343205)(PETITIONER) 
GAURAV BHARADWAJ(GAURAVINTERPRO@GMAIL.COM)(9871343205)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
SHAILENDRA SHARMA(SHAILENDRASHARMA10@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

22 W.P.(C)-10148/2024 
CM APPL. 75206/2024 

DURGA PRASAD PATODIA AND ORS  
V/s GOVERNMENT OF NCT OF DELHI AND ORS 
  

ANKUR MAHINDRO, ANKUR MAHINDRO  

 OTHER DETAILS OF ADVOCATES: 
ANKUR MAHINDRO AND ROHAN TANEJA(ANKUR.MAHINDRO@KRED-JURE.IN)(9891051888)(PETITIONER) 
ANKUR MAHINDRO AND ROHAN TANEJA(ANKUR.MAHINDRO@KRED-JURE.IN)(9891051888)(PETITIONER) 
ANKUR MAHINDRO AND ROHAN TANEJA(ANKUR.MAHINDRO@KRED-JURE.IN)(9891051888)(PETITIONER) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(0)(RESPONDENT) 
SUB DIVISIONAL MAGISTRATE (VASANTSDM@NIC.IN, DIVCOM@NIC.IN,)(0)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
YEESHU JAIN(VASANTSDM@NIC.IN, YEESHUJAIN@YAHOO.CO.IN, 
GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(0)(RESPONDENT) 
ANKUR MAHINDRO(ANKUR.MAHINDRO@KRED-JURE.IN)(9891051888)(PETITIONER) 
ANKUR MAHNDRO AND ROHAN TANEJA(ANKUR.MAHINDRO@KRED-JURE.IN)(9891051888)(PETITIONER) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 
DIVCOM(DIVCOM@NIC.IN)(0)(RESPONDENT) 
VASANT (VASANTSDM@NIC.IN)(0)(RESPONDENT) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(0)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT) 
DHARMENDRA ARYA(DHARMARYA.ARYA@GMAIL.COM)(0)(RESPONDENT) 
ANKUR MAHINDRO(ANKUR.MAHINDRO@KRED-JURE.IN)(9891051888)(PETITIONER) 

 

23 W.P.(C)-16520/2024 
CM APPL. 69860/2024 
CM APPL. 13544/2025 
WITH W.P.(C) 553/2025 
W.P.(C) 2691/2025 

HAVELLS INDIA LIMITED   
V/s UNION OF INDIA & ANR. 
  

RAASHI BERI, LAXMAN  

 OTHER DETAILS OF ADVOCATES: 
DUA ASSOCIATES(RAASHI@DUAASSOCIATES.COM)(9871614000)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
GAURAV SHARMA(INFO@GSLO.IN)(8595650338)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

24 W.P.(C)-2691/2025 
CM APPL. 12820/2025 
CM APPL. 12821/2025 

DAIKIN AIRCONDITIONING INDIA PRIVATE LIMITED  
V/s UNION OF INDIA AND ANR 
  

YOGENDRA ALDAK  

 OTHER DETAILS OF ADVOCATES: 
V. LAKSHMIKUMARAN, YOGENDRA ALDAK(CHARANYA.1@LAKSHMISRI.COM, 
YOGENDRA.ALDAK@LAKSHMISRI.COM)(9871544552)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

25 W.P.(C)-553/2025 
CM APPL. 2504/2025 
CM APPL. 2505/2025 
CM APPL. 2506/2025 

JOHNSON CONTROLS HITACHI AIR CONDITIONING INDIA LTD & 
ANR.  
V/s UNION OF INDIA & ANR. 
  

SUKANYA VISWANATHAN  

 OTHER DETAILS OF ADVOCATES: 
T SUNDAR RAMANATHAN(SUKANYA@SARVADA.CO.IN)(9818972812)(PETITIONER) 
UNION OF INDIA, SECY MOEF, CPCB(UOIDHC@GMAIL.COM, SECY-MOEF@NIC.IN, 
MSCB.CPCB@NIC.IN)(1123384193)(RESPONDENT) 

 

26 W.P.(C)-1016/2025 
CM APPL. 5025/2025 

SURJIT SINGH BAWA  
V/s UNION OF INDIA AND ORS 
  

TARUN KHANNA, VIKAS MISHRA  

 OTHER DETAILS OF ADVOCATES: 
TARUN KHANNA & SP SINGH CHAWLA(T.KHANNA@YMAIL.COM)(9650446866)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, DDA, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
DDACHAMBERHC@DDA.ORG.IN, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT) 
VIKAS MISHRA(VIKAS.ADVOCA@GMAIL.COM)(9717496266)(PETITIONER) 
 
 

 

mailto:VIKAS.ADVOCA@GMAIL.COM)(9717496266)(PETITIONER)�
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27 W.P.(C)-1052/2025 
CM APPL. 5163/2025 
WITH W.P.(C) 2736/2025 

PAWANJIT SINGH BAWA  
V/s LT. GOVERNOR OF DELHI AND ORS. 
  

AKHIL SACHAR  

 OTHER DETAILS OF ADVOCATES: 
AKHIL SACHAR AND SUNAND TULSYAN(SACHAR.AKHIL@GMAIL.COM)(9891105069)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
GNCTD.SCLA.SKP@GMAIL.COM)(9868250806)(RESPONDENT) 
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 

 

28 W.P.(C)-2736/2025 
CM APPL. 13078/2025 

PAWANJIT SINGH BAWA  
V/s LT. GOVERNOR OF DELHI AND ORS 
  

AKHIL SACHAR  

 OTHER DETAILS OF ADVOCATES: 
AKHIL SACHAR AND SUNAND TULSYAN(SACHAR.AKHIL@GMAIL.COM)(9891105069)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
GNCTD.SCLA.SKP@GMAIL.COM)(9868250806)(RESPONDENT) 
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 

 

CONNECTED MATTERS (ANMM) 
29 W.P.(C)-1442/2017 

CM APPL. 6632/2017 
WITH W.P.(C) 15477/2022 

UP SUGAR MILLS COGEN ASSOCIATION AND ANR  
V/s CENTRAL ELECTRICITY REGULATORY COMMISSION & ORS 
  

COGEN ASSOCIATES, ARUN BHARDWAJ, 
VANSHAJA SHUKLA, NIKHIL NAYYAR, 
SHARAD MALHOTRA, ARJUN KRISHNAN, 
GAYATRI GULATI 

 

 OTHER DETAILS OF ADVOCATES:  
30 W.P.(C)-5883/2017 

CM APPL. 24545/2017 
WITH W.P.(C) 1442/2017 

BAJAJ HINDUSTAN SUGAR LIMITED  
V/s CENTRAL ELECTRICITY REGULATROY COMMISSION AND 
ORS 
  

NAVEEN CHAWLA, NIKHIL NAYYAR, 
ANURAG AHLUWALIA, VANSHAJA SHUKLA, 
GAYATRI GULATI, ARTI BANSAL 

 

 OTHER DETAILS OF ADVOCATES: 
ARTI BANSAL(ARTIBANSAL07@YAHOO.COM,COOL.NEERAJ@YAHOO.COM)(9999442349)(RESPONDENT) 

 

31 W.P.(C)-4519/2018 
CM APPL. 17477/2018 

UTTAM SUGAR MILLS LIMITED  
V/s CENTRAL ELECTRICITY REGULATORY COMMISSION AND 
ORS. 
  

SANJEEV KUMAR SINGH, NIKHIL NAYYAR, 
RAVI PRAKASH, GAYARTI GULATI 

 

 OTHER DETAILS OF ADVOCATES: 
SANJEEV KUMAR SINGH()(9958682054)(PETITIONER) 

 

32 W.P.(C)-12399/2018 
CM APPL. 2912/2019 

SHRI BAJRANG POWER AND ISPAT LTD  
V/s CENTRAL ELECTRICITY REGULATORY COMMISSION & ORS 
  

TRANSFER PETITON, AASHISH ANAND 
BERNARD, NIKHIL NAYYAR, GAYATRI 
GULATI, DARPAN KM, PRADEEP MISRA, 
RAVI SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
AASHISH ANAND BERNARD()(9811014917)(PETITIONER) 
RAVI SHARMA(RSLEGALOFFICE@GMAIL.COM)(8527620044)(RESPONDENT) 

 

33 W.P.(C)-12401/2018 
CM APPL. 7246/2019 

M/S SHREE NAKODA ISPAT LIMITED  
V/s CENTRAL ELECTRICITY REGULATORY COMMISSION & ORS 
  

TRANSFER PETITION, AASHISH ANAND 
BERNARD, NIKHIL NAYYAR, GAYATRI 
GULATI, DALEEP KUMAR DHAYANI, RAVI 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
AASHISH ANAND BERNARD()(9999331210)(PETITIONER) 
DALEEP KUMAR DHAYANI(DALEEPDHAYANI@YAHOO.CO.IN)(9811070721)(PETITIONER) 
RAVI SHARMA(RSLEGALOFFICE@GMAIL.COM)(8527620044)(PETITIONER) 
RAVI SHARMA(RSLEGALOFFICE@GMAIL.COM)(8527620044)(RESPONDENT) 

 

34 W.P.(C)-12404/2018 HANUMAN AGRO INDUSTRIES LTD  
V/s CENTRAL ELECTRICITY REGULATORY COMMISSION & ORS 
  

TRANSFER PETITION, NIKHIL NAYYAR, 
GAYATRI GULATI, DALEEP KUMAR 
DHAYANI, RAVI SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
DALEEP KUMAR DHAYANI(DALEEPDHAYANI@YAHOO.CO.IN)(9811070721)(PETITIONER) 
RAVI SHARMA(RSLEGALOFFICE@GMAIL.COM)(8527620044)(RESPONDENT) 

 

35 W.P.(C)-2011/2019 TRIDENT LIMITED & ANR  
V/s CENTRAL ELECTRICITY REGULATORY COMMISSION & ORS 
  

NITIN KAUSHAL & SHEKHAR KUMAR, 
SHIKHA OHRI, TVS RAGHAVENDRA SREYAS, 
GAYATRI GULATI, SNEH DHILLON & 
DIVYANSHU RAI, H M SINGH 

 

 OTHER DETAILS OF ADVOCATES:  
36 W.P.(C)-12814/2019 M/S GLOBAL ENERGY PVT. LTD  

V/s CENTRAL ELECTRICITY REGUGLATORY COMMISSION & ORS 
  

TRANSFER PETTION, KHEYALI SINGH, 
HARSHIT SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
KHEYALI SINGH(KHEYALI7@GMAIL.COM)(9891829172)(PETITIONER) 
HARSHIT SINGH(HSINGH1996@GMAIL.COM)(9999775815)(PETITIONER) 

 

37 W.P.(C)-6610/2023 
CM APPL. 25957/2023 

CAPTIVE POWER PRODUCERS ASSOCIATION  
V/s CENTRAL ELECTRICITY REGULATORY COMMISSION & ORS. 
  

HARSHIT SINGH, TVS RAGHAVENDRA 
SREYAS 

 

 OTHER DETAILS OF ADVOCATES: 
HEMANT SINGH(DESK@CHARTER.LAW)(114166617)(PETITIONER) 
AKURUP(OFFICE@AKURUP.COM, SECY-POWER@NIC.IN, UOIDHC@GMAIL.COM, SECY-
MNRE@NIC.IN)()(RESPONDENT) 
CERCIND(SECY@CERCIND.GOV.IN, INFO@CERCIND.GOV.IN, SREYAS.TVSR@GMAIL.COM)()(RESPONDENT) 
TVS RAGHAVENDRA SREYAS(SREYAS.TVSR@GMAIL.COM)(9810753194)(RESPONDENT) 
 
 
 

 

mailto:SREYAS.TVSR@GMAIL.COM)(9810753194)(RESPONDENT)�
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38 W.P.(C)-12999/2023 
CM APPL. 51244/2023 

TRIDENT LIMITED  
V/s CENTRAL ELECTRICITY REGULATORY COMMISSION & ORS. 
  

MATRUGUPTA MISHRA, HARINDER 
MOHAN SINGH, GAURAV DHAMA, TVS 
RAGHAVENDRA SREYAS 

 

 OTHER DETAILS OF ADVOCATES: 
MATRUGUPTA MISHRA()(9868436782)(PETITIONER) 
CERCIND(INFO@CERCIND,.GOV.IN, CMD@PSTCL.ORG, CE-SLDC@PUNJABSLDC.ORG)()(RESPONDENT) 
GRID INDIA(DIRECTORHR@GRIDINDIA.IN, SE.PM.PTA3@GMAIL.COM, CMD@GRID-
INDIA.IN)()(RESPONDENT) 
MP SINGH(MPSINGH@PEDA.GOV.IN, UOIDHC@GMAIL.COM, CMD@GRID-INDIA.IN)()(RESPONDENT) 
HARINDER MOHAN SINGH(HMSINGHADV@GMAIL.COM)(9810285363)(PETITIONER) 
GAURAV DHAMA(DLC.LEGAL@GMAIL.COM)(9811415751)(RESPONDENT) 
TVS RAGHAVENDRA SREYAS(SREYAS.TVSR@GMAIL.COM)(9810753194)(RESPONDENT) 

 

FOR ARGUMENT 
39 LPA-614/2024 

CM APPL. 40079/2024 
CM APPL. 40080/2024 
CM APPL. 40081/2024 
CM APPL. 40082/2024 
CM APPL. 4139/2025 

PHARMACY COUNCIL OF INDIA  
V/s SLS COLLEGE OF PHARMACY 
  

AJAY KUMAR SINGH, SANJAY SHARAWAT, 
ASHOK KUMAR 

Listing Remarks: 
AT 2.30 P.M 

 OTHER DETAILS OF ADVOCATES: 
AJAY KUMAR SINGH(LAWYERAJAY@YAHOO.COM)(9868909761)(PETITIONER) 
SANJAY(SANJAYSHARAWAT@YAHOO.COM)(0)(RESPONDENT) 
SANJAY SHARAWAT(SANJAYSHARAWAT@YAHOO.COM)(9810220522)(RESPONDENT) 
ASHOK KUMAR(ASHOKADV52@GMAIL.COM)(9811401043)(RESPONDENT) 
ASHOK KUMAR(ASHOKADV52@GMAIL.COM)(9811401043)(RESPONDENT) 

 

LAND ACQUISITION MATTERS(ANMM) 
40 W.P.(C)-10337/2015 

CM APPL. 25810/2015 
DR. (MRS.) NEENA MOHINI WILLIAMS & ANR.  
V/s GOVERNMENT OF NCT OF DELHI & ORS. 
  

B S MAAN & ASSOCIATES, SANJAY KUMAR 
PATHAK 

 

 OTHER DETAILS OF ADVOCATES:  
41 W.P.(C)-10338/2015 

CM APPL. 25812/2015 
WITH W.P.(C) 10339/2015 
W.P.(C) 10340/2015 
W.P.(C) 10341/2015 

RAJ KUMAR DHINGRA  
V/s GOVERNMENT OF NCT OF DELHI & ORS 
  

B.S. MAAN & ASSOCIATES, SANJAY KUMAR 
PATHAK, SUSHIL DUTT SALWAN, MANIKA 
TRIPATHY 

 

 OTHER DETAILS OF ADVOCATES: 
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT) 

 

42 W.P.(C)-10339/2015 
CM APPL. 25814/2015 

HUKUM CHAND & ORS.  
V/s GOVERNMENT OF NCT OF DELHI & ORS. 
  

B S MAAN & ASSOCIATES, YEESHU JAIN, 
MANIKA TRIPATHY 

 

 OTHER DETAILS OF ADVOCATES: 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9811394417)(RESPONDENT) 
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT) 

 

43 W.P.(C)-10340/2015 
CM APPL. 25816/2015 

MOHAN GUPTA & ANR  
V/s GOVT. OF NCT OF DELHI & ORS 
  

B.S. MAAN & ASSOCIATES, YEESHU JAIN, 
MANIKA TRIPATHY 

 

 OTHER DETAILS OF ADVOCATES: 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9811394417)(RESPONDENT) 
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT) 

 

44 W.P.(C)-10341/2015 
CM APPL. 25818/2015 

FARIDA KHAN & ORS  
V/s GOVT. OF NCT OF DELHI & ORS 
  

B.S. MAAN & ASSOCIATES, PAWAN 
MATHUR, SANJAY KUMAR PATHAK 

 

 OTHER DETAILS OF ADVOCATES:  
PART-HEARD MATTERS 

45 LPA-2/2025 
CM APPL. 56/2025 
CM APPL. 58/2025 

NETAJI SUBHAS UNIVERSITY OF TECHNOLOGY  
V/s BHAWNA BISHT & ANR. 
  

AVNISH AHLAWAT  

 OTHER DETAILS OF ADVOCATES: 
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9313964463)(PETITIONER) 
JITIN SAHNI(JITINSAHNI.ADVOCATE@GMAIL.COM)(0)(RESPONDENT) 
BHAWANA BISH(BHAWANABISH10805@GMAIL.COM)(0)(RESPONDENT) 
AKURUP(OFFICE@AKURUP.COM)(0)(RESPONDENT) 
UGC(SECY.UGC@NIC.IN)(0)(RESPONDENT) 
LEGAL BUREAUUGC(LEGALBUREAUUGC@GMAIL.COM)(0)(RESPONDENT) 
RAVINDER SINGH(MCLLAWOFFICES@GMAIL.COM)(8851262483)(PETITIONER) 
SPC(SPC.INDIA@GMAIL.COM)()(RESPONDENT) 
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COURT NO. 37  
DIVISION BENCH - II 

   HON'BLE MR. JUSTICE VIBHU BAKHRU 
     HON’BLE MR. JUSTICE TEJAS KARIA 
 
 
 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT, 
       MS.MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU] 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 
CLICK HERE TO JOIN VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7 
 
   
 
cmmridulasharma.dhc@gov.in  

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 
FOR ADMISSION 

1 EFA(COMM)-13/2024 
CM APPL. 69627/2024 
CM APPL. 69629/2024 
CM APPL. 69630/2024 
WITH EFA(COMM) 14/2024 
EFA(COMM) 15/2024 
EFA(COMM) 16/2024 

MUNICIPAL CORPORATION OF DELHI  
V/s M/S ALMASS INDIA 
  

JAGRATI SINGH  

 OTHER DETAILS OF ADVOCATES: 
JAGRATI SINGH(ADVOCATEJAGRATI111@GMAIL.COM)(9250208553)(PETITIONER) 
ALMASS INDIA(ALMASSLNDIA9@GMAIL.COM)(0)(RESPONDENT) 

 

2 EFA(COMM)-14/2024 
CM APPL. 69631/2024 
CM APPL. 69633/2024 
CM APPL. 69634/2024 

MUNICIPAL CORPORATION OF DELHI  
V/s M/S ALMASS INDIA 
  

JAGRATI SINGH  

 OTHER DETAILS OF ADVOCATES: 
JAGJIT SINGH(ADVOCATEJAGRATI111@GMAIL.COM)(9250208553)(PETITIONER) 
ALMASS INDIA(ALMASSLNDIA9@GMAIL.COM)(0)(RESPONDENT) 

 

3 EFA(COMM)-15/2024 
CM APPL. 69636/2024 
CM APPL. 69638/2024 
CM APPL. 69639/2024 

MUNICIPAL CORPORATION OF DELHI  
V/s M/S ALMASS INDIA 
  

JAGRATI SINGH  

 OTHER DETAILS OF ADVOCATES: 
JAGJIT SINGH(ADVOCATEJAGRATI111@GMAIL.COM)(0)(PETITIONER) 
ALMASS INDIA(ALMASSLNDIA9@GMAIL.COM)(0)(RESPONDENT) 

 

4 EFA(COMM)-16/2024 
CM APPL. 69642/2024 
CM APPL. 69644/2024 
CM APPL. 69645/2024 

MUNICIPAL CORPORATION OF DELHI  
V/s M/S ALMASS INDIA 
  

JAGRATI SINGH  

 OTHER DETAILS OF ADVOCATES: 
JAGRTI SINGH(ADVOCATEJAGRATI111@GMAIL.COM)(9250208553)(PETITIONER) 
ALMASS INDIA(ALMASSLNDIA9@GMAIL.COM)(0)(RESPONDENT) 

 

5 LPA-1239/2024 
CM APPL. 75597/2024 
WITH LPA 1243/2024 
LPA 1246/2024 
LPA 1245/2024 

KHALID JAHANGIR QAZI THROUGH HIS POWER OF ATTORNEY HOLDER MS 
FARIDA SIDDIQI  
V/s UNION OF INDIA THROUGH SECRETARY MINISTRY OF HOME AFFAIRS & 
ANR. 
  

APOORV P TRIPATHI  

 OTHER DETAILS OF ADVOCATES: 
APOORV P TRIPATHI(APOORVTRIPATHI3@GMAIL.COM)(9910523322)(PETITIONER) 
MEA (AORD@MEA.GOV.IN)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
JSCPG(JSCP.MHA@NIC.IN)(0)(RESPONDENT) 

 

6 LPA-1243/2024 
CM APPL. 75638/2024 

KHALID JAHANGIR QAZI THROUGH HIS POWER OF ATTORNEY HOLDER MS 
FARIDA SIDDIQI  
V/s UNION OF INDIA THROUGH SECRETARY MINISTRY OF HOME AFFAIRS & 
ORS. 
  

APOORV P TRIPATHI  

 OTHER DETAILS OF ADVOCATES: 
APOORV P TRIPATHI(APOORVTRIPATHI3@GMAIL.COM)(9910523322)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
JSCPG(JSCP.MHA@NIC.IN)(0)(RESPONDENT) 
CONS NEWYORK(CONS.NEWYORK@MEA.GOV.IN)(0)(RESPONDENT) 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7�
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7 LPA-1245/2024 
CAV 636/2024 
CM APPL. 76034/2024 

UNION OF INDIA & ANR.  
V/s KHALID JAHANGIR QAZI THROUGH HIS POWER OF ATTORNEY HOLDER 
MS. FARIDA SIDDIQI 
  

FARMAN ALI, APOORV P 
TRIPATHI 

 

 OTHER DETAILS OF ADVOCATES:  
8 LPA-1246/2024 

CAV 635/2024 
CM APPL. 76040/2024 

UNION OF INDIA & ORS.  
V/s KHALID JAHANGIR QAZI THROUGH HIS POWER OF ATTORNEY HOLDER 
MS. FARIDA SIDDIQI 
  

FARMAN ALI, APOORV P 
TRIPATHI 

 

 OTHER DETAILS OF ADVOCATES:  
9 RFA(COMM)-366/2024 

CM APPL. 51459/2024 
M/S HELLO GARMENTS  
V/s JITENDER SINGH 
  

ABDUL VAHID  

 OTHER DETAILS OF ADVOCATES: 
ABDUL VAHID(AVAHIDADVOCATE@GMAIL.COM)(9971936388)(PETITIONER) 
ASSIR KHAN(ADVMODASSIRKHAN@GMAIL.COM)(0)(RESPONDENT) 

 

10 W.P.(C)-2848/2025 
CM APPL. 13472/2025 
CM APPL. 13473/2025 
WITH W.P.(C) 2858/2025 

BABY JOY FERTILITY AND IVF CENTRE PRIVATE LIMITED (THROUGH DIRECTOR 
JAGATJEET SINGH)  
V/s ASSISTANT COMMISSIONER OF INCOME-TAX, CENTRAL CIRCLE 28, DELHI 
& ANR. 
  

GAURAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
GAURAV JAIN, SHERRY GOYAL, SHUBHAM 
GUPTA(GAURAVJAIN_81@REDIFFMAIL.COM)(9810262615)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

11 W.P.(C)-2858/2025 
CM APPL. 13578/2025 
CM APPL. 13579/2025 

BABY JOY FERTILITY AND IVF CENTRE PRIVATE LIMITED THROUGH DIRECTOR 
JAGATJEET SINGH  
V/s ASSISTANT COMMISSIONER OF INCOME TAX CENTRAL CIRCLE 28 DELHI & 
ANR. 
  

GAURAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
GAURAV JAIN(GAURAVJAIN_81@REDIFFMAIL.COM)(9810262615)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

CONNECTED MATTERS (ADMISSION) 
12 ITA-10/2020 PR. COMMISSIONER OF INCOME TAX (CENTRAL)-1  

V/s SHRI BRIJ BHUSHAN SINGAL 
  

ZOHEB HOSSAIN, 
SAMEER ROHTAGI 

 

 OTHER DETAILS OF ADVOCATES: 
ZOHEB 
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM 
,ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER) 

 

13 ITA-11/2020 PR. COMMISSIONER OF INCOME TAX (CENTRAL)-I  
V/s SHRI NEERAJ SINGAL 
  

ZOHEB HOSSAIN  

 OTHER DETAILS OF ADVOCATES: 
ZOHEB 
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM, 
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER) 

 

14 ITA-15/2020 PR. COMMISSIONER OF INCOME TAX (CENTRAL)-1  
V/s SHRI NEERAJ SINGAL 
  

ZOHEB HOSSAIN  

 OTHER DETAILS OF ADVOCATES: 
ZOHEB 
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM, 
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER) 

 

15 ITA-16/2020 PR. COMMISSIONER OF INCOME TAX (CENTRAL)-1  
V/s SMT. RITU SINGAL 
  

ZOHEB HOSSAIN  

 OTHER DETAILS OF ADVOCATES: 
ZOHEB 
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM 
,ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER) 

 

16 ITA-17/2020 PR. COMMISSIONER OF INCOME TAX (CENTRAL)-I  
V/s SMT. RITU SINGAL 
  

ZOHEB HOSSAIN  

 OTHER DETAILS OF ADVOCATES: 
ZOHEB 
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM, 
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER) 

 

17 ITA-19/2020 PR. COMMISSIONER OF INCOME TAX (CENTRAL)-I  
V/s SHRI BRIJ BHUSHAN SINGAL 
  

ZOHEB HOSSAIN  

 OTHER DETAILS OF ADVOCATES: 
ZOHEB 
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM, 
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER) 
 
 
 

 

mailto:HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM�
mailto:HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM�
mailto:HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM�
mailto:HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM�
mailto:HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM�
mailto:HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM�
mailto:ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)�
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18 W.P.(C)-3031/2024 
CM APPL. 12508/2024 
WITH W.P.(C) 3032/2024 
W.P.(C) 3033/2024 
W.P.(C) 3037/2024 
W.P.(C) 3035/2024 
W.P.(C) 3036/2024 
W.P.(C) 3039/2024 
W.P.(C) 3040/2024 
W.P.(C) 3057/2024 
W.P.(C) 3058/2024 
W.P.(C) 3059/2024 

DHIRESH GUPTA  
V/s DEPUTY COMMISSIONER OF INCOME TAX & ANR. 
  

ABHINAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINEET SINHA AND ABHINAV 
JAIN(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

19 W.P.(C)-3032/2024 
CM APPL. 12510/2024 

DHIRESH GUPTA  
V/s DEPUTY COMMISSIONER OF INCOME TAX & ANR. 
  

ABHINAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINEET SINHA AND ABHINAV 
JAIN(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9868250806)(RESPONDENT) 

 

20 W.P.(C)-3033/2024 
CM APPL. 12513/2024 

DHIRESH GUPTA  
V/s DEPUTY COMMISSIONER OF INCOME TAX & ANR. 
  

ABHINAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINEET SINHA AND ABHINAV 
JAIN(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

21 W.P.(C)-3035/2024 
CM APPL. 12517/2024 

DHIRESH GUPTA  
V/s DEPUTY COMMISSIONER OF INCOME TAX & ANR. 
  

ABHINAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINEET SINHA AND ABHINAV 
JAIN(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

22 W.P.(C)-3036/2024 
CM APPL. 12522/2024 

DHIRESH GUPTA  
V/s DEPUTY COMMISSIONER OF INCOME TAX & ANR. 
  

ABHINAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINEET SINHA AND ABHINAV 
JAIN(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

23 W.P.(C)-3037/2024 
CM APPL. 12526/2024 

DHIRESH GUPTA  
V/s DEPUTY COMMISSIONER OF INCOME TAX & ANR. 
  

ABHINAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINEET SINHA AND ABHINAV 
JAIN(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

24 W.P.(C)-3039/2024 
CM APPL. 12531/2024 

DHIRESH GUPTA  
V/s DEPUTY COMMISSIONER OF INCOME TAX & ANR. 
  

ABHINAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINEET SINHA AND ABHINAV 
JAIN(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

25 W.P.(C)-3040/2024 
CM APPL. 12534/2024 

DHIRESH GUPTA  
V/s DEPUTY COMMISSIONRE OF INCOME TAX & ANR. 
  

ABHINAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINEET SINHA AND ABHINAV JAIN(ABHINAVJAIN9837@GMAIL.COM)()(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

26 W.P.(C)-3057/2024 
CM APPL. 12578/2024 

DHIRESH GUPTA  
V/s DEPUTY COMMISSIONER OF INCOME TAX & ANR. 
  

ABHINAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINEET SINHA AND ABHINAV 
JAIN(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

27 W.P.(C)-3058/2024 
CM APPL. 12580/2024 

DHIRESH GUPTA  
V/s DEPUTY COMMISSIONER OF INCOME TAX & ANR. 
  

ABHINAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINEET SINHA AND ABHINAV 
JAIN(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
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28 W.P.(C)-3059/2024 
CM APPL. 12582/2024 

DHIRESH GUPTA  
V/s DEPUTY COMMISSIONER OF INCOME TAX & ANR. 
  

ABHINAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINEET SINHA AND ABHINAV 
JAIN(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
29 EFA(COMM)-12/2024 

CM APPL. 66669/2024 
MUNICIPAL CORPORATION OF DELHI  
V/s M/S ALMASS INDIA 
  

JAGRATI SINGH  

 OTHER DETAILS OF ADVOCATES: 
JAGRATI SINGH(ADVOCATEJAGRATI111@GMAIL.COM)(9250208553)(PETITIONER) 
ALMASS INDIA(ALMASSLNDIA9@GMAIL.COM)(0)(RESPONDENT) 

 

30 EFA(OS) (COMM)-5/2024 PCL STICCO (JV)  
V/s NATIONAL HIGHWAYS AUTHORITY OF INDIA 
  

ARJUN SINGH, LOKESH 
KUMAR SHARMA, 
KHUBAIB SHAKEEL BHAT 

 

 OTHER DETAILS OF ADVOCATES: 
LOKESH KUMAR SHARMA(ADVOCATELOKESHSHARMA1974@GMAIL.COM)(9810314245)(PETITIONER) 
KHUBAIB SHAKEEL BHAT(KSKHUBAIB07@GMAIL.COM)(7006913529)(RESPONDENT) 

 

31 FAO(OS) (COMM)-89/2023 M/S MAGUS CONSORTIUM ORCHID AVENUE PVT LTD  
V/s M/S MAS DEVELOPERS PVT LTD 
  

AKSHAY CHANDRA, 
BHUSHAN KAPUR 

 

 OTHER DETAILS OF ADVOCATES: 
AKSHAY CHANDRA & VIKAS 
SHARMA(ADVOCATEAKSHAYCHANDRA@GMAIL.COM)(9910401230)(PETITIONER) 
M/S MAS DEVELOPERS PVT LTD(MASDEVELOPERSPVT@GMAIL.COM)()(RESPONDENT) 
BHUSHAN KAPUR(BHUSHANKAPUR@GMAIL.COM)(9899898765)(RESPONDENT) 

 

32 FAO(OS) (COMM)-123/2023 
CM APPL. 31439/2023 
CM APPL. 40723/2023 (CROSS 
OBJ.) 
CM APPL. 7018/2025 

STAR BUS SERVICE PVT LTD  
V/s DEPARTMENT OF TRANSPORT GNCTD 
  

K R SASIPRABHU, 
SAMEER VASHISHT, 
SAMEER VASHISHT 

Listing Remarks: 
AT 2:30PM 

 OTHER DETAILS OF ADVOCATES: 
R S PRABHU(OFFICE@RSPRABHU.COM)(8851382791)(PETITIONER) 
COMMTPT(COMMTPT@NIC.IN)()(RESPONDENT) 
SAMEER VASHISHT (SAMEERVASHISHT.ASC@GMAIL.COM)(9871657630)(PETITIONER) 
KAPIL NEHRA (KAPIL.NEHRA@SPICEJET.COM)()(RESPONDENT) 
R S PRABHU (OFFICE@RSPRABHU.COM)(8851382791)(PETITIONER) 
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(0)(RESPONDENT) 
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT) 

 

33 FAO(OS) (COMM)-230/2024 HALA KAMEL ZABAL  
V/s ARYA TRADING LTD & ORS. & ORS. 
  

FOX MANDAL & CO., 
SANJAY AGNIHOTRI 

 

 OTHER DETAILS OF ADVOCATES: 
FOXMANDAL(NEWDELHI@FOXMANDAL.COM)(9311707848)(PETITIONER) 
FOXMANDAL(NEWDELHI@FOXMANDAL.COM)(9311707848)(PETITIONER) 
SAV (SAVLALEGAL@GMAIL.COM)(0)(RESPONDENT) 
ARYA(Y_PARMAR_2000@YAHOO.CA)(0)(RESPONDENT) 
THEVIDHI(THEVIDHI@GMAIL.COM)(0)(RESPONDENT) 
SANJAY AGNIHOTRI(THEVIDHI@GMAIL.COM)(9990607480)(PETITIONER) 

 

34 FAO(OS) (COMM)-238/2024 
CM APPL. 63021/2024 

ANKIT GOEL  
V/s BALCORP LIMITED & ANR. 
  

SHIVEN KHURANA  

 OTHER DETAILS OF ADVOCATES: 
SHIVEN KHURANA(SHIVENKHURANA@GMAIL.COM)(9958981505)(PETITIONER) 
ARPAN(ARPAN_WADHAWAN@YAHOO.COM)(0)(RESPONDENT) 

 

35 ITA-836/2018 
CM APPL. 72566/2024 
 

PR. COMMISSIONER OF INCOME TAX DELHI - 2  
V/s M/S. BLUE BIRD SOFTWARE PVT. LTD. 
  

ZOHEB HOSSAIN, 
ANANYA KAPOOR 

 

 OTHER DETAILS OF ADVOCATES: 
ZOHEB 
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM, 
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER) 
SALIL KAPOOR(ANANYA@SALILKAPOOR.COM)(0)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

36 ITA-134/2019 
WITH ITA 151/2019 
ITA 152/2019 

M/S DELHI INTERNATIONAL AIRPORT PVT.LTD.(PRESENTLY KNOWN AS M/S 
DELHI INTERNATIONAL AIRPORT LTD.)  
V/s ADDL.COMMISSIONER OF INCOME TAX RANGE-10,NEW DELHI 
  

DR RAKESH GUPTA  

 OTHER DETAILS OF ADVOCATES: 
DR RAKESH GUPTA(RAKESH@TAXINDIA.NET)(9654488297)(PETITIONER) 

 

37 ITA-151/2019 DELHI INTERNATIONAL AIR PORT PVT.LTD.(PRESENTLY KNOWN AS M/S DELHI 
INTERNATIONAL AIRPORT LTD.)  
V/s PRINCIPAL COMMISSIONER OF INCOME TAX-4 
  

DR RAKESH GUPTA  

 OTHER DETAILS OF ADVOCATES: 
DR RAKESH GUPTA(RAKESH@TAXINDIA.NET)(9654488297)(PETITIONER) 
 

 

mailto:HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM�
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38 ITA-152/2019 DELHI INTERNATIONAL AIRPORT PVT.LTD.(PRESENTLY KNOWN AS M/S DELHI 
INTERNATIONAL AIRPORT LTD)  
V/s DEPUTY COMMISSIONER OF INCOME TAX & ANR. 
  

DR RAKESH GUPTA  

 OTHER DETAILS OF ADVOCATES: 
DR RAKESH GUPTA(RAKESH@TAXINDIA.NET)(9654488297)(PETITIONER) 

 

39 ITA-812/2019 THE PR. COMMISSIONER OF INCOME TAX - CENTRAL -3  
V/s BHARAT EXPORTS CORPORATION PVT. LTD. 
  

RUCHIR BHATIA, SHYAM 
SUNDAR 

 

 OTHER DETAILS OF ADVOCATES: 
RUCHIR BHATIA(BHATIARUCHIR@GMAIL.COM)(9810371417)(PETITIONER) 
SHYAM SUNDAR(ADVSHYAM2019@GMAIL.COM)(7838720468)(RESPONDENT) 

 

40 ITA-36/2024 
CM APPL. 2317/2024 
CM APPL. 2318/2024 

COMMISSIONER OF INCOME TAX -10 DELHI  
V/s GM OVERSEAS 
  

ABHISHEK, ADITYA 
KUMAR GARG 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK MARATHA(AMARATHA@YAHOO.COM)(9810819178)(PETITIONER) 
ADITYA KUMAR GARG(ADITYAKGARG.ADV@GMAIL.COM)(9910372791)(PETITIONER) 

 

41 ITA-86/2024 
CM APPL. 6532/2024 
CM APPL. 6533/2024 
WITH ITA 95/2024 
ITA 105/2024 

PR. COMMISSIONER OF INCOME TAX - 1  
V/s M/S BHARTI HEXACOM LTD 
  

PRASHANT 
MEHARCHANDANI, UDIT 
JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
PRASHANT MEHARCHANDANI & AKSHAT 
SINGH(CONTACT.PMALAW@GMAIL.COM)(8968786937)(PETITIONER) 
VINAY(VINAY.MEENA@AIRTEL.COM)()(RESPONDENT) 
UDIT JAIN(AJAY.KUMAR7054@GMAIL.COM)(9811419024)(PETITIONER) 

 

42 ITA-105/2024 
CM APPL. 7750/2024 

PR. COMMISSIONER OF INCOME TAX, DELHI-1  
V/s M/S BHARTI HEXACOM LTD. 
  

VIPUL AGRAWAL, UDIT 
JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
VIPUL AGRAWAL(VIPULAGR.OFFICE@GMAIL.COM)(9958045501)(PETITIONER) 
SUHIT(SUHIT.AGGARWAL@AIRTEL.COM)()(RESPONDENT) 
VINAY(VINAY.MEENA@AIRTEL.COM)()(RESPONDENT) 
UDIT JAIN(AJAY.KUMAR7054@GMAIL.COM)(9811419024)(RESPONDENT) 

 

43 ITA-95/2024 PR. COMMISSIONER OF INCOME TAX, DELHI-1  
V/s M/S BHARTI HEXACOM LTD. 
  

VIPUL AGRAWAL, UDIT 
JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
VIPUL AGRAWAL(VIPULAGR.OFFICE@GMAIL.COM)(9958045501)(PETITIONER) 
VINAY(VINAY.MEENA@AIRTEL.COM)()(RESPONDENT) 
UDIT JAIN(AJAY.KUMAR7054@GMAIL.COM)(9811419024)(PETITIONER) 

 

44 ITA-211/2024 
WITH ITA 265/2024 

THE PR COMMISSIONER OF INCOME TAX IV NEW DELHI  
V/s NTPC VIDYUT VYAPAR NIGAM LTD 
  

SHLOK CHANDRA  

 OTHER DETAILS OF ADVOCATES:  
45 ITA-265/2024 PR. COMMISSIONER OF INCOME TAX-4, NEW DELHI  

V/s NTPC VIDYUT VYAPAR NIGAM LTD 
  

SHLOK CHANDRA  

 OTHER DETAILS OF ADVOCATES: 
SHLOK CHANDRA(SHLOKCHANDRA@CHANDRALAWCHAMBERS.COM)(9999670588)(PETITIONER) 
VED(JAINVED@GMAIL.COM)()(RESPONDENT) 
NV(NVNBD@NTPC.CO.IN)()(RESPONDENT) 

 

46 RFA(COMM)-91/2023 REGENT CONTINENTAL  
V/s NAKUL ASSOCIATES 
  

RAHUL KADYAN  

 OTHER DETAILS OF ADVOCATES: 
RAHUL KADYAN (RAHULKADYAN2008@YAHOO.COM)(9811990460)(PETITIONER) 
RAHUL KADYAN & SUMIT TOMAR(RAHULKADYAN208@YAHOO.COM)(9811990460)(PETITIONER) 
NAKUL ASSOCIATES(NAKULASSOCIATES@GMAIL.COM)()(RESPONDENT) 

 

47 RFA(COMM)-139/2023 
CM APPL. 34881/2023 
CM APPL. 51071/2023 
CM APPL. 56874/2023 (CROSS 
OBJ.) 

M/S THE NEW INDIA ASSURANCE CO. LTD.  
V/s M/S. SHREE POLYMERS 
  

NAVDEEP SINGH, 
SONDHI NARULA DALAL 
AND ASSOCIATES 

 

 OTHER DETAILS OF ADVOCATES: 
NAVDEEP SINGH(NSINGH_1908@YAHOO.CO.IN)(9811311360)(PETITIONER) 
M/S SHREE POLYMERS(INFO@SNDLAWYERS.COM)(9718340496)(RESPONDENT) 
SND LAWYERS(INFO@SNDLAWYERS.COM)()(RESPONDENT) 
HSINGH(HSINGH_1908@YAHOO.CO.IN)()(PETITIONER) 
SONDHI NARULA DALAL(INFO@SNDLAWYERS.COM)(9953994696)(RESPONDENT) 
SONDHI NARULA DALAL(INFO@SNDLAWYERS.COM)(9953994696)(RESPONDENT) 
N SINGH(NSINGH_1908@YAHOO.CO.IN)()(RESPONDENT) 
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48 RFA(COMM)-260/2024 
CM APPL. 38648/2024 
CM APPL. 38649/2024 
CM APPL. 38651/2024 

M/S TITOO STATIONERY AND BOOK STORES THROUGH PROPRIETOR SH 
MANOJ KUMAR GUPTA  
V/s M/S PRISM BOOKS AND EDUCATIONAL SUPPLIER THROUGH ITS 
PROPRIETOR SH KAPIL SHARMA 
  

AKSHAT AGGARWAL  

 OTHER DETAILS OF ADVOCATES:  
49 RFA(COMM)-476/2024 

CM APPL. 66325/2024 
SH. MANOJ GUPTA & ANR.  
V/s ALPANA KUMARI SADH PROPRIETOR OF M/S AG INTERNATIONAL 
  

NARENDER BHANDARI  

 OTHER DETAILS OF ADVOCATES: 
NARENDER BHANDARI(NBHANDARI2009@GMAIL.COM)(9313362890)(PETITIONER) 
MANISH KUMAR(ADVOCATEMANISHKUMAR@OUTLOKK.COM)(0)(RESPONDENT) 

 

50 RFA(COMM)-478/2024 MIYUSH GARG  
V/s M/S HINDUSTAN METAL CAST HOUSE 
  

SHUBHAM SHARMA  

 OTHER DETAILS OF ADVOCATES: 
SHUBHAM SHARMA(LAWHAWKS68@GMAIL.COM)(8755405972)(PETITIONER) 

 

51 RFA(COMM)-510/2024 SHREE KRISHNA POLYMERS PRIVATE LIMITED   
V/s 4 MANN INDUSTRIES PRIVATE LIMITED 
  

JOYDEEP SARMA  

 OTHER DETAILS OF ADVOCATES:  
52 W.P.(C)-7787/2016 

WITH W.P.(C) 7859/2016 
W.P.(C) 1800/2017 

BASU DEV SARKAR  
V/s STATE OF NCT OF DELHI AND ORS 
  

SATYAM THAREJA, ANUJ 
AGGARWAL, RUCHIR 
MISHRA 

 

 OTHER DETAILS OF ADVOCATES:  
53 W.P.(C)-7859/2016 ANIRUDH WADHWA  

V/s STATE OF NCT OF DELHI AND ORS 
  

SATYAM THAREJA, ANUJ 
AGGRWAL 

 

 OTHER DETAILS OF ADVOCATES:  
54 W.P.(C)-1800/2017 ABHIJIT GHOSH  

V/s STATE OF NCT OF DELHI & ORS 
  

VASUNDHARA 
NAGRATH, ANUJ 
AGGARWAL 

 

 OTHER DETAILS OF ADVOCATES:  
55 W.P.(C)-13238/2018 MASTER LALIT KUMAR THROUGH FATHER RAM KUMAR  

V/s UNION OF INDIA & ORS. 
  

K B J & CO., DEV P 
BHARDWAJ, ANAND 
VARMA 

 

 OTHER DETAILS OF ADVOCATES: 
K B J & CO.()(9999191196)(PETITIONER) 
ANAND VARMA(DELHIOFFICE@APTLEGAL.IN)(9999659395)(PETITIONER) 

 

56 W.P.(C)-7958/2019 SURENDER GUPTA  
V/s ASSTT. COMMISSIONER OF INCOME TAX, CIRCLE - 59( 1 ), & ANR. 
  

SATYEN SETHI, APOORVA 
SINGHAL 

 

 OTHER DETAILS OF ADVOCATES: 
SATYEN SETHI(SATYENSETHI@GMAIL.COM)(9811297400)(PETITIONER) 
APOORVA SINGHAL(APOORVSINGHAL1@GMAIL.COM)(8527823599)(PETITIONER) 
APOORVA SINGHAL(APOORVSINGHAL1@GMAIL.COM)(8527823599)(PETITIONER) 

 

57 W.P.(C)-12048/2021 COLLAGE GROUP INFRASTRUCTURE PRIVATE LIMITED  
V/s CHIEF COMMISSIONER OF INCOME TAX(TDS)DELHI & ANR. 
  

VED KUMAR JAIN  

 OTHER DETAILS OF ADVOCATES: 
VED JAIN(RICHAM@VJALEGAL.COM)(7060824661)(PETITIONER) 
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

58 W.P.(C)-17202/2022 
CM APPL. 54660/2022 
CM APPL. 38317/2023 

CHARU CHAINS AND JEWELS PVT LTD  
V/s ASSISTANT COMMISSIONER OF INCOME TAX 
  

RAJAT NAVET  

 OTHER DETAILS OF ADVOCATES: 
RAJAT NAVET(RAJATNAVET@HOTMAIL.COM)(9650881816)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9999971690)(RESPONDENT) 
RAJAT NAVET(RAJATNAVET@HOTMAIL.COM)(9650881816)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

59 W.P.(C)-2332/2023 SUBHASH CHANDER DABAS  
V/s ASSISTANT COMMISSIONER OF INCOME TAX, CIRCLE-25(1), DELHI 
  

SUMIT KUMAR BATRA  

 OTHER DETAILS OF ADVOCATES: 
SUMIT K BATRA(OFFICE@KLYTOSLEGAL.COM)(7290911000)(PETITIONER) 
DELHI DCIT JUDICIAL(DELHI.DCIT.JIDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT) 
DELHI DCIT JUDICIAL(DELHI.DCIT25.1@INCOMETAX.GOV.IN)()(RESPONDENT) 

 

60 W.P.(C)-2557/2023 MAKEMYTRIP INDIA PRIVATE LIMITED  
V/s DEPUTY COMMISSIONER OF INCOME TAX CIRCLE 16 (1) DELHI & ANR. 
  

ANANYA KAPOOR  

 OTHER DETAILS OF ADVOCATES: 
SALIL KAPOOR(TARUN@SALILKAPOOR.CO)(7206885536)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
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61 W.P.(C)-2809/2023 
CM APPL. 62538/2024 
WITH W.P.(C) 2908/2023 
W.P.(C) 3040/2023 

INDERPAL SINGH KOHLI  
V/s INCOME TAX OFFICER WARD 54(1) NEW DELHI 
  

GAURAV GUPTA  

 OTHER DETAILS OF ADVOCATES: 
GAURAV GUOTA(GGUPTA.ADV@GMAIL.COM)(9811013940)(PETITIONER) 
DELHI DCIT JUDICIAL(DELHI.CIT.JUDICIAL@INCOMETAX.GOV.IN)()(RESPONDENT) 
INCOME TAX(DELHI.ITO54.1@INCOMETAX.GOV.IN)()(RESPONDENT) 
DEEPANSHU SAINI(GGUPTA.ADV@GMAIL.COM)(9811013940)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

62 W.P.(C)-2908/2023 INDERPAL SINGH KOHLI  
V/s INCOME TAX OFFICER WARD 54(1) NEW DELHI 
  

GAURAV GUPTA  

 OTHER DETAILS OF ADVOCATES: 
GAURAV GUPTA(GGUPTA.ADV@GMAIL.COM)(9811013940)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

63 W.P.(C)-3040/2023 KRITIKA ENTERPRISES PRIVATE LIMITED  
V/s INCOME TAX OFFICER WARD 14(3) DELHI 
  

GAURAV GUPTA  

 OTHER DETAILS OF ADVOCATES: 
GAURAV GUPTA(GGUPAT.ADV@GMAIL.COM)(9811013940)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

64 W.P.(C)-3415/2023 CIENA COMMUNICATIONS INDIA PRIVATE LIMITED  
V/s THE INCOME TAX OFFICER, WARD (INT.TAX) 1(2)(1), NEW DELHI & ANR. 
  

VISHAL KALRA  

 OTHER DETAILS OF ADVOCATES: 
VISHAL KALRA(OFFICE@VKLEGAL.IN)(9711033111)(PETITIONER) 
DELHI DCIT JUDICIAL(DELHI.DCIT.JIDICIAL.HC@INCOMETAX.GOV.IN, 
DELHI.CIT.1@INCOMETAX.GOV.IN)()(RESPONDENT) 

 

65 W.P.(C)-4722/2023 
CM APPL. 18248/2023 
CM APPL. 75677/2024 

M/S.BLUE BULL EQUITIES PRIVATE LIMITED  
V/s PR. CHIEF COMMISSIONER OF INCOME TAX, DELHI AND ANR. 
  

BALAKRISHNAN KV, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
K V BALAKRISHANA(BALAKSH@YAHOO.COM)(9810054012)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
K V BALAKRISHAN(BALAKSH@YAHOO.COM)(9810054012)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
KUNAL SHARMA (KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

66 W.P.(C)-9441/2023 HARMONY ELECTORAL TRUST  
V/s CENTRAL BOARD OF DIRECT TAXES (ITA-1) & ORS. 
  

AGARWAL LAW 
ASSOCIATES, ROHINI 
PRASAD 

 

 OTHER DETAILS OF ADVOCATES: 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
RISHI AGARWALA (MAHESH@AGALW.IN, RISH@AGALW.IN, ANKUR.SAIGAL@AGLAW.IN, 
ANIRUCH.BHATIA@AGLAW.IN)()(RESPONDENT) 
ROHINI PRASAD(ROHINIPD@GMAIL.COM)(9818065913)(RESPONDENT) 

 

67 W.P.(C)-11971/2023 
CM APPL. 46934/2023 

SAGARIKA GHOSH-LEGAL HEIR OF LATE SH. DIPANKAR MOHAN GHOSH- 
THROUGH HER SPA HOLDER UPENDRA NATH MARWAH  
V/s ASSISTANT COMMISSIONER OF INCOME TAX CIRCLE-1-3-1, INTL. TAXN & 
ANR. 
  

ANANYA KAPOOR  

 OTHER DETAILS OF ADVOCATES: 
SALIL KAPOOR AND SANAT KAPOOR(SUMIT@SALILKAPOOR.CO)(9810868180)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT) 

 

68 W.P.(C)-13765/2023 
CM APPL. 54481/2023 
WITH W.P.(C) 13769/2023 

EVERSUB INDIA PRIVATE LIMITED  
V/s DISPUTE RESOLUTION PANEL 1 & ORS. 
  

KHAITAN & CO., VISHAL 
KALRA 

 

 OTHER DETAILS OF ADVOCATES: 
ATUL SHANKER MATHUR(ATUL.S.MATHUR@KHAITANCO.COM)(9811182853)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
VISHAL KALRA(OFFICE@VKLEGAL.IN)(9350602512)(PETITIONER) 

 

69 W.P.(C)-13769/2023 
CM APPL. 54486/2023 

EVERSUB INDIA PRIVATE LIMITED  
V/s DISPUTE RESOLUTION PANEL 1 & ORS. 
  

KHAITAN & CO., VISHAL 
KALRA 

 

 OTHER DETAILS OF ADVOCATES: 
ATUL SHANKER MATHUR(ATUL.S.MATHUR@KHAITANCO.COM)(9811182853)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, AMARATHA@YAHOO.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
INCOME TAX(DELHI.SECRETARY.DRP1@INCOMETAX.GOV.IN, 
DELHI.DCIT7.1@INCOMETAX.GOV.IN)()(RESPONDENT) 
VISHAL KALRA(OFFICE@VKLEGAL.IN)(9350602512)(PETITIONER) 

 

70 W.P.(C)-15923/2023 
CM APPL. 64145/2023 
WITH W.P.(C) 35/2024 

SANJEEV AGARWAL  
V/s DY COMMISSIONER OF INCOME TAX CENTRAL CIRCLE 28 & ORS. 
  

ANKIT AGARWAL  

 OTHER DETAILS OF ADVOCATES: 
ANKIT AGARWAL(ANKIT@AGARWALLAW.IN)(9811197358)(PETITIONER) 
COMMISSIONER OF INCOME TAX CENTRAL CIRCLE 
28(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT) 

 



20.03.2025                                                                                        ADVANCE CAUSE LIST 
 

14 
 

71 W.P.(C)-35/2024 
CM APPL. 81/2024 
CM APPL. 7836/2025 
WITH W.P.(C) 15923/2023 

SUDHIR AGARWAL  
V/s DY COMMISSIONER OF INCOME TAX CENTRAL CIRCLE 28 & ORS. 
  

ANKIT AGARWAL, SHLOK 
CHANDRA 

 

 OTHER DETAILS OF ADVOCATES: 
ANKIT AGARWAL(ANKIT@AGARWALLAW.IN)(9811197358)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

72 W.P.(C)-10248/2024 
CM APPL. 42018/2024 

NITIN KAPOOR  
V/s INCOME TAX OFFICER, WARD 44(6), DELHI 
  

MADHUR AGGARWAL  

 OTHER DETAILS OF ADVOCATES: 
MADHUR AGGARWAL AND UMA 
SHANKAR(MADHURAGGARWAL91@GMAIL.COM)(9818111329)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

73 W.P.(C)-11878/2024 
CM APPL. 49400/2024 

SURAJ PRAKASH ARORA  
V/s INCOME TAX OFFICER, WARD 61(1), NEW DELHI & ANR. 
  

RAGINI HANDA  

 OTHER DETAILS OF ADVOCATES: 
AJAY WADHWA(RAGINIHANDATAX@GMAIL.COM)(9999787143)(PETITIONER) 
INCOME TAX(DELHI.ITO61.1@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
INCOME TAX(DELHI.CIT12@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, 
INDRUJ@ISRCHAMBERS.COM)(0)(RESPONDENT) 

 

74 W.P.(C)-12478/2024 
CM APPL. 51907/2024 

KOHINOOR FOODS LIMITED  
V/s DEPUTY COMMISSIONER OF CIRCLE 13-1, DELHI 
  

ANANYA KAPOOR  

 OTHER DETAILS OF ADVOCATES: 
SALIL KAPOOR(ANANYA@SALILKAPOOR.CO)(9910629894)(PETITIONER) 
UTKARSH, SUMIT(UTKARSA@SALILKAPOOR.CO, SUMIT@SALILKAPOOR.CO)(0)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

75 W.P.(C)-14824/2024 
CM APPL. 62293/2024 

ALPHA CORP DEVELOPMENT PRIVATE LIMITED AFTER MERGER OF M/S 
EPITOME REAL TECH PVT LTD  
V/s ASSISTANT COMMISSIONER OF INCOME TAX CIRCLE 1(1) DELHI & ANR & 
ANR. 
  

ANANYA KAPOOR  

 OTHER DETAILS OF ADVOCATES: 
SALIL KAPOOR(ANANYA@SALILKAPOOR.CO)(9910629894)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

76 W.P.(C)-15494/2024 TECHNO FAC CONTRACTS PRIVATE LIMITED  
V/s ACIT CIRCLE-25 (1)DELHI & ANR. 
  

RUCHESH SINHA  

 OTHER DETAILS OF ADVOCATES: 
RUCHESH SINHA(COMMUNICATION@SRALEXLAWFIRM.COM)(1145751787)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

77 W.P.(C)-16080/2024 
CM APPL. 67520/2024 
WITH W.P.(C) 17361/2024 
W.P.(C) 16081/2024 

GEOTECH HOMZ PRIVATE LIMITED  
V/s ASST. COMMISSIONER OF INCOME-TAX & ANR. 
  

NEHA GUPTA  

 OTHER DETAILS OF ADVOCATES: 
NEHA GUPTA(NEHAGUPTADV@GMAIL.COM)(8700209451)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, 
DELHI.DCIT.CEN15@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
INCOME TAX(CCIT.CENTRAL.DELHI@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

78 W.P.(C)-16081/2024 
CM APPL. 67522/2024 

GEOTECH HOMZ PRIVATE LIMITED  
V/s ASST. COMMISSIONER OF INCOME-TAX & ANR. 
  

NEHA GUPTA  

 OTHER DETAILS OF ADVOCATES: 
NEHA GUPTA(NEHAGUPTADV@GMAIL.COM)(8700209451)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, 
DELHI.DCIT.CEN15@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
INCOME TAX(CCIT.CENTRAL.DELHI@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

79 W.P.(C)-17361/2024 
CM APPL. 73912/2024 

SOLITAIRE INFRAHOME PRIVATE LIMITED  
V/s ASSISTANT COMMISSIONER OF INCOME TAX CENTRAL CIRCLE 15 DELHI 
  

ANANYA KAPOOR  

 OTHER DETAILS OF ADVOCATES: 
SALIL KAPOOR(ANANYA@SALILKAPOOR.CO)(9910629894)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

80 W.P.(C)-16475/2024 
CM APPL. 69481/2024 

GUNJAN KAWATRA  
V/s INCOME TAX OFFICER WARD NO 33 (5) DELHI 
  

GUNJAN KAWATRA  

 OTHER DETAILS OF ADVOCATES: 
GUNJAN KAWATRA(GIRDHARBISHT618@GMAIL.COM)(9871341795)(PETITIONER) 
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

81 W.P.(C)-16532/2024 
CM APPL. 69916/2024 

PRAKASH LAL KAPUR  
V/s DEPUTY COMMISSIONER OF INCOME TAX CIRCLE 13(1), DELHI & ANR. 

GAURAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
GAURAV JAIN(GAURAVJAIN_81@REDIFFMAIL.COM)(9810262615)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
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82 W.P.(C)-16654/2024 
CM APPL. 70443/2024 

RAHUL MITTRA  
V/s INCOME TAX OFFICER, WARD 30 5, DELHI & ANR. 
  

RESHUL MITTRA  

 OTHER DETAILS OF ADVOCATES: 
RESHUL MITTRA(ADVRESHULMITTRA@GMAIL.COM)(8588093178)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

83 W.P.(C)-17629/2024 
CM APPL. 74931/2024 

MAHESH KUMAR UPADHYAY  
V/s INCOME TAX OFFICER WARD 70(1) DELHI & ANR. 
  

ANANYA KAPOOR  

 OTHER DETAILS OF ADVOCATES: 
SALIL KAPOOR(SUMIT@SALILKAPOOR.CO)(9810868180)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

84 W.P.(C)-17911/2024 BRAY CONTROLS SOUTH EAST ASIA PTE LTD  
V/s COMMISSIONER OF INCOME (TAX INTERNATIONAL TAXATION) - 1 & ANR. 
  

SAURABH BINDAL  

 OTHER DETAILS OF ADVOCATES: 
SAURABH BINDAL(SAURABH.BINDAL@FOXMANDAL.IN)(9953858787)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, 
DELHI.PICT.IT1@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
INCOME TAX(DELHI.ITO.TDS1.1.2@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

CONNECTED MATTERS (ANMM) 
85 ITA-1/2022 

WITH ITA 33/2022 
ITA 164/2022 
ITA 169/2022 
ITA 96/2024 
ITA 97/2024 
ITA 307/2024 

PR. COMMISSIONER OF INCOME TAX-1, DELHI  
V/s M/S DELIGHT RESORTS PVT LTD. 
  

SANJAY KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SANJAY KUMAR & EASHA KADIAN(ADVSKRMISHRA@GMAIL.COM)(9871645985)(PETITIONER) 
INCOME TAX (DELHI.CIT1@INCOMETAX.GOV.IN)()(PETITIONER) 
M/S DELIGHT RESORTS PVT LTD(DELHIGHTRESORTS@GMAIL.COM)()(RESPONDENT) 

 

86 ITA-164/2022 PR. COMMISSIONER OF INCOME TAX -7 , DELHI  
V/s TRACK CASTING INDIA PVT. LTD. 
  

PUNEET RAI  

 OTHER DETAILS OF ADVOCATES: 
INCOME TAX(DELHI.PCIT7@INCOMETAX.GOV.IN)()(PETITIONER) 
PUNEET RAI & ADEEBA MUJAHID(PUNEETRAIADVOCATE@GMAIL.COM)(9810023745)(PETITIONER) 
M/S TRACK CASTING INDIA PVT LTD(MCACOMPLIANCE2019@GMAIL.COM)()(RESPONDENT) 

 

87 ITA-169/2022 PRINCIPAL COMMISSIONER OF INCOME TAX, DELHI - 07   
V/s M/S SINTEX CONSUMERS ELECTRONICS PVT. LTD. 
  

SUNIL KUMAR AGARWAL  

 OTHER DETAILS OF ADVOCATES: 
SUNIL AGARWAL()(9871300622)(PETITIONER) 
TUSHAR GUPTA()(9871550054)(PETITIONER) 
SUNIL AGARWAL()(9871300622)(PETITIONER) 
TUSHAR GUPTA()(9871550054)(PETITIONER) 
RANJANA ROY GAWAI(RRG.RRGASSOCITES@GMAIL.COM)()(RESPONDENT) 
MCA(MCA21FILING@GMAIL.COM)()(RESPONDENT) 
RANJANA ROY GAWAI(RRG.RRGASSOCITES@GMAIL.COM)()(RESPONDENT) 

 

88 ITA-33/2022 PR. COMMISSIONER OF INCOME TAX-1, DELHI  
V/s M/S DELIGHT RESORTS LTD. 
  

SANJAY KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SANJAY KUMAR , EASHA KADIAN(ADVSKRMI)(9871645985)(PETITIONER) 
DELIGHT RESORTS (DELIGHTRESORTS@GMAIL.COM)()(RESPONDENT) 

 

89 ITA-307/2024 
CM APPL. 33692/2024 

THE PR. COMMISSIONER OF INCOME TAX -7  
V/s SUKHNA STEEL PVT. LTD. 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES: 
RUCHIR BHATIA(RUCHIRBHATIA210@GMAIL.COM)(9810371417)(PETITIONER) 
GOPAL(GOPAL@VIAHSLAW.COM)()(RESPONDENT) 
KAVITA(KAVITA@VAISHLAW.COM)()(RESPONDENT) 

 

90 ITA-96/2024 THE PR COMMISSIONER OF INCOME TAX CENTRAL 1  
V/s SUPERSTAR AGENCY PVT LTD 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES: 
RUCHIR BHATIA(RUCHIRBHATIA210@GMAIL.COM)(9810371417)(PETITIONER) 
INCOME TAX(DELHI.CIT.CEN1@INCOMATEX.GOV.IN)()(PETITIONER) 
RUCHIR(BHATIARUCHIR@GMAIL.COM)()(RESPONDENT) 
MCA(MCACOMPLIANCE2019@GMAIL.COM)()(RESPONDENT) 
INCOME TAX(DELHI.CIT.CEN1@INCOMATEX.GOV.IN\)()(RESPONDENT) 

 

91 ITA-97/2024 PR. COMMISSIONER OF INCOME TAX -CENTRAL -1  
V/s STAR LIGHT CONSUMER ELECTRONICS PVT. LTD. 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES: 
RUCHIR BHATIA(RUCHIRBHATIA210@GMAIL.COM)(9810371417)(PETITIONER) 
MCA(MCACOMPLIANCE2019@GMAIL.COM)()(RESPONDENT) 
 

 

mailto:MCACOMPLIANCE2019@GMAIL.COM)()(RESPONDENT)�
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92 ITA-186/2022 
WITH ITA 1/2022 

PRINCIPAL COMMISSIONER OF INCOME TAX, DELHI - 07   
V/s M/S SUPREME PLACEMENT SERVICES PVT. LTD. 
  

SUNIL KUMAR AGARWAL  

 OTHER DETAILS OF ADVOCATES: 
SUNIL AGARWAL()(9871300622)(PETITIONER) 
SAMARTH CHAUDHARI(SAMARTH.C595@GMAIL.COM)(8826973999)(PETITIONER) 
SUPREME(SUPREME@UCOBANK.CO.IN)()(RESPONDENT) 

 

93 ITA-187/2022 
WITH ITA 1/2022 

PRINCIPAL COMMISSIONER OF INCOME TAX, DELHI - 07   
V/s SUKHNA REAL ESTATE PVT. LTD. 
  

SUNIL KUMAR AGARWAL  

 OTHER DETAILS OF ADVOCATES: 
SUNIL AGARWAL()(9871300622)(PETITIONER) 
SAMARTH CHAUDHARI(SAMARTH.C595@GMAIL.COM)(8826973999)(PETITIONER) 
SUKHNA(SUKHNA2005@HOTMAIL.COM)()(RESPONDENT) 

 

94 ITA-764/2023 
CM APPL. 64839/2023 
WITH ITA 98/2024 
ITA 765/2023 

PR. COMMISSIONER OF INCOME TAX -CENTRAL -1  
V/s GOLDSTAR CEMENT PVT. LTD. 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES: 
INCOME TAX(DELHI.CIT.CEN1@INCOMATEX.GOV.IN)()(PETITIONER) 
RUCHIR BHATIA(RUCHIRBHATIA210@GMAIL.COM)(9810371417)(PETITIONER) 
MCA(MCACOMPLIANCE2019@GMAIL.COM)()(RESPONDENT) 

 

95 ITA-765/2023 
CM APPL. 64843/2023 

PR. COMMISSIONER OF INCOME TAX -CENTRAL -1  
V/s GOLDSTAR CEMENT PVT. LTD. 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES: 
RUCHIR BHATIA(RUCHIRBHATIA210@GMAIL.COM)(9810371417)(PETITIONER) 
INCOME TAX(DELHI.CIT.CEN1@INCOMATEX.GOV.IN)()(PETITIONER) 
MCA(MCACOMPLIANCE2019@GMAIL.COM)()(RESPONDENT) 

 

96 ITA-98/2024 
CM APPL. 7268/2024 

THE PR. COMMISSIONER OF INCOME TAX -CENTRAL -1  
V/s SUR BUILDCON PVT. LTD. 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES: 
RUCHF(RUCHIRBHATIA210@GMAIL.COM)(9810371417)(PETITIONER) 

 

97 ITA-99/2024 
CM APPL. 7354/2024 

THE PR. COMMISSIONER OF INCOME TAX -CENTRAL -1  
V/s SUR BUILDCON PVT. LTD. 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES: 
RUCHIR BHATIA(RUCHIRBHATIA210@GMAIL.COM)(9810371417)(PETITIONER) 

 

98 ITA-101/2024 
CM APPL. 7367/2024 

THE PR. COMMISSIONER OF INCOME TAX -CENTRAL -1  
V/s SUR BUILDCON PVT. LTD. 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES: 
RUCHIR BHATIA(RUCHIRBHATIA210@GMAIL.COM)(9810371417)(PETITIONER) 

 

99 ITA-102/2024 
CM APPL. 7620/2024 

THE PR. COMMISSIONER OF INCOME TAX -7  
V/s STYLISH CONSTRUCTION PVT. LTD 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES: 
INCOME TAX(DELHI.PCIT7@INCOMETAX.GOV.IN)()(PETITIONER) 
STYLISH(STYLISH2003@GMAIL.COM)()(RESPONDENT) 

 

100 ITA-103/2024 
CM APPL. 7648/2024 

PR. COMMISSIONER OF INCOME TAX -CENTRAL -1  
V/s BBN TRANSPORTATION PVT. LTD 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES: 
SHLOK CHANDRA, RUCHIR BHATIA(RUCHIRBHATIA210@GMAIL.COM)(9810371417)(PETITIONER) 
INCOME TAX(DELHI.CIT.CEN1@INCOMATEX.GOV.IN)()(PETITIONER) 
MCA(MCACOMPLIANCE2019@GMAIL.COM)()(RESPONDENT) 

 

101 ITA-104/2024 
CM APPL. 7694/2024 

PR. COMMISSIONER OF INCOME TAX -CENTRAL -1  
V/s BBN TRANSPORTATION PVT. LTD. 

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES: 
INCOME TAX(DELHI.CIT.CEN1@INCOMATEX.GOV.IN)()(PETITIONER) 
RUCHIR BHATIA(RUCHIRBHATIA210@GMAIL.COM)(9810371417)(PETITIONER) 
MCA(MCACOMPLIANCE2019@GMAIL.COM)()(RESPONDENT) 

 

FOR FINAL HEARING 
102 FAO (COMM)-145/2021 

CM APPL. 35374/2021 
THE UNION OF INDIA THROUGH THE DIVISIONAL ENGINEER (ESTATE-1)  
V/s N. KUMAR ASSOCIATES INTERNATIONAL AND ANR 
  

OM PRAKASH, OM 
PRAKASH, PARAN 
KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
OM PRAKASH(OPLAWASSOCIATES@GMAIL.COM)(9818199103)(PETITIONER) 
PRISTINE (PRISTINECOUNCILORS@GMAIL.COM)()(RESPONDENT) 
DY(DYCEROBHQNR@GMAIL.COM)()(RESPONDENT) 
PARAN KUMAR(PARAN.K.SRIVASTAVA@GMAIL.COM)(9899829883)(RESPONDENT) 

 

END OF THE BOARD MATTERS 
103 ITA-946/2018 THE PR. COMMISSIONER OF INCOME TAX -CENTRAL-3  

V/s PRABHATAM DEVELOPERS LTD. 
RUCHIR BHATIA, 
SHAANTANU JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
RUCHIR BHATIA(BHATIARUCHIR@GMAIL.COM)(9810371417)(PETITIONER) 
SHAANTANU JAIN(SHAANTANUJAIN@GMAIL.COM)(9871544495)(RESPONDENT) 
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FOR COMPLIANCE 
104 W.P.(C)-12399/2024 

(Disposed off case) 
WITH W.P.(C) 12400/2024 

MANPOWER GROUP SERVICES INDIA PRIVATE LIMITED  
V/s DEPUTY COMMISSIONER OF INCOME TAX TDS CIRCLE-75 1 & ORS. 
  

ISHITA FARSAIYA  

 OTHER DETAILS OF ADVOCATES:  
105 W.P.(C)-12400/2024 

(Disposed off case) 
MANPOWER GROUP SERVICES INDIA PRIVATE LIMITED  
V/s INCOME TAX OFFICER, INTERNATIONAL WARD 2 2 1, NEW DELHI & ORS. 
  

ISHITA FARSAIYA  

 OTHER DETAILS OF ADVOCATES:  
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                COURT NO. 38  
            DIVISION BENCH-III  

HON'BLE MR.JUSTICE YASHWANT VARMA 
HON'BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR 
 

 
CLICK HERE TO JOIN VC 
  
https://delhihighcourt.webex.com/meet/dhcecourtvc11 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 
cmrajeevkumar.dhc@gov.in  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
1 RFA(COMM)-149/2025 

CM APPL. 15155/2025 
CM APPL. 15156/2025 

M/S ATHLESIS EOK (PARTNERSHIP FIRM) & ANR.  
V/s MANU SAWHNEY & ANR. 
  

RAHUL KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAHUL KUMAR (OFFICE@RKLAWCHAMBERS.COM)(9899909287)(PETITIONER) 
SAMEER SAWHNEY(SAWHNEY.SAMEER@GMAIL.COM)(0)(RESPONDENT) 
MANU SAWHNEY(SAWHNEYMANU@GMAIL.COM)(0)(RESPONDENT) 

 

FOR ADMISSION 
2 CM APPL. 14013/2025 

In FAO(OS)-126/2022 
(Disposed off case) 

SHIV KUMAR JATIA & ANR.  
V/s SATYAM KANOI & ORS. 
  

MANYAA CHANDOK, VINAYAK 
MEHROTRA, SHREYA SINGHAL 

 

 OTHER DETAILS OF ADVOCATES: 
MANYAA CHANDOK, SHIVANKAR RAO, JOGINDER 
SINGH(MANYAA@SIDHANTKUMAR.NET)(9899675905)(PETITIONER) 
SHIV KUMAR JATIA(SHIV.JATIA@AHLNORTH.COM)()(PETITIONER) 
VIDHI JATIA(VIDHI.JATIA@GMAIL.COM)()(PETITIONER) 
SHIV KUMAR JATIA(SHIV.JATIA@AHLNORTH.COM)()(PETITIONER) 
VIDHI JATIA(VIDHI.JATIA@GMAIL.COM)()(PETITIONER) 
MANYA CHANDOK, SHIVANKAR RAO, JOGINDER 
SINGH(MANYAA@SIDHANTKUMAR.NET)(9899675905)(PETITIONER) 
SANDEEP MUKHERJEE(SUNDEEPMUKHERJEE@HOTMAIL.COM)()(RESPONDENT) 
CHANDAN DATTA CHAUDHARY(CDCHAUDHURI@GMAIL.COM)()(RESPONDENT) 
RAM PYARI DEVI CHARITABLE TRUST(SHIV.JATIA@AHLNORTH.COM)()(RESPONDENT) 
SATYAM KANOI(SATYAMKANOI@GMAIL.COM, KANOI@KANOIGROUP.IN)()(RESPONDENT) 
CHANDAN DATTA CHAUDHARY(CDCHAUDHURI@GMAIL.COM)()(RESPONDENT) 
SATYAM KANOI(SATYAMKANOI@GMAIL.COM, KANOI@KANOIGROUP.IN)()(RESPONDENT) 
VINAYAK MEHROTRA(VINAYAK@VMCHAMBERS.IN)(9999093362)(PETITIONER) 
VINAYAK MEHHROTRA(VINAYAK@VMCHAMBERS.IN)(9999093362)(PETITIONER) 
MANYAA(MANYAA@SIDHANTKUMAR.NET, SECRETARY@KNLEGAL.IN, 
SHIV.JATIA@GMAIL.COM)(0)(RESPONDENT) 
MANYAA(MANYAA@SIDHHANTKUMAR.NET, AVDHESHNCUINDIA@GMAIL.COM)(0)(RESPONDENT) 
SHREYA SINGHAL(SHREYASINGHAL91@GMAIL.COM)(9811747392)(PETITIONER) 

 

3 RFA(OS)-11/2025 
CM APPL. 10995/2025 
CM APPL. 10996/2025 

M/S CHETANYA BUILDCON PVT LTD  
V/s SHRI LALIT MOHAN TEWARI & ORS. 
  

SHREYANS SINGHVI  

 OTHER DETAILS OF ADVOCATES: 
SHREYANS SIGHVI (SHREYANS@SHREYANSSINGHVIADV.COM)(9811463632)(PETITIONER) 
RAGHUVEER KAPUR(RAGHUVEERKAPUR@GMAIL.COM)(0)(RESPONDENT) 
ANSHU MAHAJAN(MAHAJAN.ANSHU@GMAIL.COM)(0)(RESPONDENT) 
PANDEMRIDULA(PANDEMRIDULA@HOTMAIL.COM)(0)(RESPONDENT) 
MEENAMUNNA(MEENAMUNNA@HOTMAIL.COM)(0)(RESPONDENT) 
MANOJ MISHRA (MANOJMISHRA@REDIFFMAIL.COM)(0)(RESPONDENT) 

 

4 CM APPL. 7846/2025 
In W.P.(C)-6429/2024(Disposed 
off case) 

SYONA SPA  
V/s UNION OF INDIA & ORS. 
  

J.K. MITTAL  

 OTHER DETAILS OF ADVOCATES: 
J K MITTAL AND VANDANA MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
J K MITTAL (JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
ADITYA SINGLA(ASINGLASSC@GMAIL.COM)(9818601006)(RESPONDENT) 

 

5 W.P.(C)-1158/2025 
CM APPL. 5670/2025 

PREM COLOUR CHEM PVT LTD  
V/s THE UNION OF INDIA AND ORS 
  

DEEPAK KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
DEEPAK KUMAR(INFO.EXCISE@GMAIL.COM)(9871334472)(PETITIONER) 
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SANTOSH KUMAR TRIPATHI, UNION OF INDIA, JDU(STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM, DGGI-JDU@GOV.IN)(9868250806)(RESPONDENT) 
GST DELHI EAST, HARPREET(GSTDELHIEASTDIVMANDOLI@GOV.IN, 
HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT) 
CTT DELHI(CTT.DELHI@NIC.IN)(0)(RESPONDENT) 

6 W.P.(C)-2866/2025 
CM APPL. 13602/2025 
WITH W.P.(C) 2868/2025 
W.P.(C) 2893/2025 

SAACHI EXPORTS INDIA THROUGH ITS PROPRIETOR  
V/s UNION OF INDIA & ANR. 
  

S. SUNIL  

 OTHER DETAILS OF ADVOCATES: 
S. SUNIL(SSUNIL29@GMAIL.COM)(9818122309)(PETITIONER) 
DELHI NORTH LEGAL, UNION OF INDIA(DELHINORTH-LEGAL@GOV.IN, 
UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

7 W.P.(C)-2868/2025 
CM APPL. 13610/2025 

MANYA INFOTECH THROUGH ITS PROPRIETOR  
V/s UNION OF INDIA & ANR. 
  

S. SUNIL  

 OTHER DETAILS OF ADVOCATES: 
S.SUNIL(SSUNIL29@GMAIL.COM)(9818122309)(PETITIONER) 
DELHI NORTH LEGAL, UNION OF INDIA(DELHINORTH-LEGAL@GOV.IN, 
UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

8 W.P.(C)-2893/2025 
CM APPL. 13758/2025 

GAURI GALLERY THROUGH ITS PROPRIETOR  
V/s UNION OF INDIA & ANR. 
  

S. SUNIL  

 OTHER DETAILS OF ADVOCATES: 
S. SUNIL (SSUNIL29@GMAIL.COM)(9818122309)(PETITIONER) 
DELHI NORTH LEGAL, UNION OF INDIA(DELHINORTH-LEGAL@GOV.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
9 CO.APP.-22/2024 

CM APPL. 45733/2024 
CM APPL. 45734/2024 
CM APPL. 47292/2024 
CM APPL. 11437/2025 

CRB CORPORATION LTD. & ORS. & ORS.  
V/s PNB CAPITAL SERVICES LIMITED & ORS. 
  

BHUVAN GUGNANI  

 OTHER DETAILS OF ADVOCATES: 
SAKSHI GARG(INFO@AFFINITYLEGAL.IN)(9811821697)(PETITIONER) 
NAVJEEVAN(NAVJEEVANBUILDERS@YAHOO.IN)(0)(RESPONDENT) 
ORBIS(LEXORBIS@GMAIL.COM)(0)(RESPONDENT) 
RUCHI(RUCHISINDHWANILAW@GMAIL.COM)(0)(RESPONDENT) 
SAKSHI GARG(INFO@AFFINITYLEGAL.IN)(9811821697)(PETITIONER) 
LEXORBIS, NAVJEEVAN, MCA(LEXORBIS@GMAIL.COM, NAVJEEVANBUILDERS@YAHOO.CO.IN, 
OL.DELHI@MCA.GOV.IN)(0)(RESPONDENT) 
RUCHI(RUCHISINDHWANILAW@GMAIL.COM)(0)(RESPONDENT) 

 

10 CO.APP.-26/2024 
CM APPL. 54397/2024 

RAJINDER PAL MARWAHA  
V/s CENTRAL DEPOSITORY SERVICES LIMITED & ANR. 
  

ANKUR GARG  

 OTHER DETAILS OF ADVOCATES: 
ANKUR GARG, DEVANSHU CHAUHAN(OFFICIAL@MAPLEGAL.IN)(8806407244)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
HAMEL PARIHAR(HAMELPARIHAR@GMAIL.COM)(0)(RESPONDENT) 

 

11 EFA(OS)-16/2018 KAVITA AGARWAL  
V/s AVNEET SONI 
  

ABHISHEK AGARWAL, UDIT ATUL 
KOKANTHANKAR, RAGHUVEER KAPUR 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK AGARWAL()(9654337047)(PETITIONER) 
UDIT ATUL KOKANTHANKAR(UDITATULKUMAR@GMAIL.COM)(9711530305)(RESPONDENT) 
RAGHUVEER KAPUR(RAGHUVEERKAPUR@GMAIL.COM)(9899328630)(PETITIONER) 

 

12 CM APPL. 74753/2024 
In EFA(OS)-10/2020(Disposed off 
case) 
WITH RFA(OS) 13/2020 
RFA(OS) 14/2020 

VESTA HOLDING PVT LTD  
V/s AKM ENTERPRISES PVT LTD 
  

SANKALP GOSWAMI, SANKALP 
GOSWAMI, ASEEM ATWAL 

 

 OTHER DETAILS OF ADVOCATES: 
SANKALP GOSWAMI , AZHAR ALAM 
(SANKALPVGOSWAMI@GMAILL.COM)(9711794546)(PETITIONER) 
SANKALP GOSWAMI , AZHAR ALAM (AZHARALAM2009@GMAIL.COM)(9711794546)(PETITIONER) 
RAJ MANGAL (RAJMANGALKUMAR@GMAIL.COM)(9871211544)(RESPONDENT) 
JHANVI DUBEY(JHANVI.DUBEY24@GMAIL.COM)(9810935585)(RESPONDENT) 
RAJ KAMAL(ADMIN@AVYAYLEGAL.COM)(9873748646)(RESPONDENT) 
SANKALP V GOSWAMI(SANKALPVGOSWAMI@GMAIL.COM)(0)(RESPONDENT) 
SANKALPGOSWAMI(SANKALPVGOSWAMI@GMAIL.COM)(9711794546)(PETITIONER) 
SANKALP GOSWAMI AND AZHAR 
ALAM(SANKALPVGOSWAMI@GMAIL.COM)(9711794546)(PETITIONER) 
JHANVI DUBEY(JHANVI.DUBEY24@GMAIL.COM)(9810935585)(RESPONDENT) 
VIKRANT SINGH BLORIA(VIKRANT @LCOAA.COM)(9711753862)(RESPONDENT) 
SANKALP GOSWAMI(SANKALPVGOSWAMI@GMAIL.COM)(9711794546)(PETITIONER) 
SANKALPGOSWAMI(SANKALPVGOSWAMI@GMAIL.COM)(9711794546)(PETITIONER) 
VIKRANT(VIKRANT@LCOAA.COM)()(RESPONDENT) 
PURUSHOTTAM SHARMA(PURUSHOTTAMSHARMA232@GMAIL.COM)()(RESPONDENT) 
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13 RFA(OS)-13/2020 
CM APPL. 19523/2023 
WITH RFA(OS) 14/2020 

AKM ENTERPRISES PRIVATE LIMITED  
V/s VESTA HOLDING PRIVATE LIMITED & ANR 
  

RAJMANGAL KUMAR, ASEEM ATWAL, 
ASEEM ATWAL 

 

 OTHER DETAILS OF ADVOCATES: 
RAJMANGAL KUMAR()(9871211544)(PETITIONER) 
RAJ KAMAL, ASEEM ATWAL STUTI(ADMIN@AVYAYLEGAL.COM)(9873748646)(PETITIONER) 
SANKAL(SANKALPVGOSWAMI@GMAIL.COM)()(RESPONDENT) 
ASEEM ATWAL(ASEEMATWAL.ADV@GMAIL.COM)(8447206383)(PETITIONER) 

 

14 RFA(OS)-14/2020 
CM APPL. 4224/2020 

AKM ENTERPRISES PRIVATE LIMITED  
V/s VESTA HOLDING PRIVATE LIMITED & ANR 
  

RAJMANGAL KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAJMANGAL KUMAR()(9910939181)(PETITIONER) 

 

15 FAO(OS)-308/2012 STEEL AUTHORITY OF INDIA LTD  
V/s SALZGITTER MANNESMANN INTERNATIONAL 
  

JURISPERITUS  

 OTHER DETAILS OF ADVOCATES:  
16 FAO(OS) (COMM)-100/2019 

CM APPL. 2389/2020 
CHANDER MOHAN LALL  
V/s DLF HOME DEVELOPERS LIMITED 
  

RUPIN BAHL, NANCY ROY  

 OTHER DETAILS OF ADVOCATES: 
RUPIN BAHL()(8800949349)(PETITIONER) 
NANCY ROY()(8800949349)(PETITIONER) 

 

17 FAO(OS) (COMM)-144/2024 UNION OF INDIA  
V/s M/S CHIRAJ STOCK AND SECURITY PVT LTD 
  

RUCHIR MISHRA, VIVEKANAND  

 OTHER DETAILS OF ADVOCATES: 
RUCHIR MISHRA(RUCHIRMISHRA79@YAHOO.CO.IN)(46574879)(PETITIONER) 
ADITYA(ADVOCATEADITYGHADGE@GMAIL.COM)(0)(RESPONDENT) 
VIVEKANAND (VIVEKANANDLAW@GMAIL.COM)(9810149231)(RESPONDENT) 

 

18 LPA-382/2021 EAST DELHI MUNICIPAL CORPORATION/ EDMC  
V/s RAHUL KUMAR 
  

TUSHAR SANNU DAHIYA, SUNIL GOYAL  

 OTHER DETAILS OF ADVOCATES: 
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(PETITIONER) 
RAHUL KUMAR()(9818081180)(RESPONDENT) 
SUNIL GOYAL(GOYALANDCO86@GMAIL.COM)(9811056767)(PETITIONER) 
SUNIL GOYAL(GOYALANDCO86@GMAIL.COM)(9811056767)(PETITIONER) 

 

19 LPA-242/2023 
CM APPL. 17490/2023 

BALDEV RAJ AHUJA  
V/s STATE NCT OF DELHI & ORS. 
  

AJIT KUMAR NAIR  

 OTHER DETAILS OF ADVOCATES: 
AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER) 
AHUJA (AHUJARAJBALDEV@GMAIL.COM)()(RESPONDENT) 
RUCHIKA NAIR(RUCHIKANAIR16@GMAIL.COM)()(RESPONDENT) 
PREM GAKKHAR(PREMGAKKHAR.86@GMAIL.COM)()(RESPONDENT) 
SK SHARMA (ADV.SKSHARMA@YAHOO.CO.IN)()(RESPONDENT) 

 

20 RFA(COMM)-62/2023 
CM APPL. 17719/2023 

MORNING DEW  
V/s M/S MISA INTERNATIONAL AND ORS 
  

SUKHDA DHAMIJA, SUKHDA DHAMIJA, 
BHAGABATI PRASAD PADHY 

 

 OTHER DETAILS OF ADVOCATES: 
DHAMIJA & ASSOCIATES(RKANT251@GMAIL.COM)()(PETITIONER) 
SUKHDA(SUKHDA.17@GMAIL.COM)()(RESPONDENT) 
MISAINTL(MISAINTL@YAHOO.COM)()(RESPONDENT) 
SUKHDA DHAMIJA (SUKHDA.17@GMAIL.COM)(7827880795)(PETITIONER) 
BHAGABATI PRASAD PADHY(BHAGABATI_PP@YAHOO.COM)(9350209833)(RESPONDENT) 

 

21 RFA(COMM)-74/2023 
CM APPL. 20573/2023 
CM APPL. 20574/2023 

CBS TECHNOLOGIES PVT LTD  
V/s MRS. BALJIT KAUR BEDI, PROPRIETOR OF M/S MESSONS 
ELECTRICALS 
  

RAHUL DUBEY, SHIKHA SHARMA  

 OTHER DETAILS OF ADVOCATES: 
SK GANDHI, MANJULA GANDHI(LISTING@LEXINDIS.COM)(9810122555)(PETITIONER) 
CBS TECHNOLOGIES PVT LTD(INFO@CBSENERGY.COM)()(PETITIONER) 
BALJIT KAUR(MESSON@REDIFFMAIL.COM)(9910299988)(RESPONDENT) 
SHIKHA SHARMA(SHIKHA.BAGGA131.SB@GMAIL.COM)(9999191196)(PETITIONER) 

 

22 RFA(COMM)-78/2023 
CM APPL. 20951/2023 
CM APPL. 20954/2023 

M/S BELA CREATION PVT. LTD  
V/s M/S SAKTI CREATION 
  

VINAY SHANKAR DUBEY, SIDDHANT 
BANGA 

 

 OTHER DETAILS OF ADVOCATES: 
V S DUBEY(VVSDUBEY@GMAIL.COM)(9899237692)(PETITIONER) 
SANJAY KUMAR(SANJAYKUMAR9375@GMAIL.COM)()(RESPONDENT) 
SIDDHANT BANGA(SIDDHANTBANGA04@GMAIL.COM)(9999369931)(RESPONDENT) 

 

23 RFA(COMM)-160/2023 
CM APPL. 39044/2023 
CM APPL. 39045/2023 

M/S VIAROMANAA FASHION INDIA PVT. LTD.  
V/s M/S HG GRAPHICS PVT LTD & ANR. 
  

SHIKHIL SHIV SURI  

 OTHER DETAILS OF ADVOCATES: 
SHIKHIL SHIV SURI(SURISHIV@YAHOO.COM)(9810370732)(PETITIONER) 
HARJEE GANDHI(HARJEEGANDHI@HGGPL.COM)()(RESPONDENT) 
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24 RFA(COMM)-400/2024 SHREE KUMAR MUNDHRA  
V/s SPELL ORGANICS LTD. & ANR. 
  

SHREYANS SINGHVI  

 OTHER DETAILS OF ADVOCATES: 
SHREYANS SINGHVI & 
ASSOCIATES(SHREYANS@SHREYANSSINGHVIADV.COM)(9811463632)(PETITIONER) 
SHREYANS SINGHVI & 
ASSOCIATES(SHREYANS@SHREYANSSINGHVIADV.COM)(9811463632)(PETITIONER) 
S PELLOR(INFO@SPELLORGANICS.COM)(0)(RESPONDENT) 
DEFCOL(A445DEFCOL@GMAIL.COM)(0)(RESPONDENT) 
SPELL ORGANICS LTD(ADV.VIDITGUPTA@GMAIL.COM)(9811014778)(RESPONDENT) 
SPELL ORGANICS LTD(INFO@SPELLORGANICS.COM)(0)(RESPONDENT) 

 

25 RFA(OS)-34/2016 M/S BAJAJ PRODUCTS & ANR  
V/s VIJAY MITTAL 
  

J C MAHINDRO, DEEPAK KHADARIA  

 OTHER DETAILS OF ADVOCATES:  
26 RFA(OS)-41/2018 M/S DOON VALLEY RICE LTD  

V/s STATE TRADING CORPORATION OF INDIA LTD & ORS 
  

ANKUR BANSAL, ANIL KUMAR MISHRA, 
PSP LEGAL, ANUJ ARORA, RAJINDER 
WALI 

 

 OTHER DETAILS OF ADVOCATES: 
ANKUR BANSAL()(9810149141)(PETITIONER) 
ANUJ ARORA(ANUJARORAADV@GMAIL.COM)(9999238801)(PETITIONER) 
RAJINDER WALI(WALI.RVASSOCIATES@GMAIL.COM)(9811056230)(PETITIONER) 

 

27 W.P.(C)-11187/2017 
WITH W.P.(C) 2495/2018 
W.P.(C) 6040/2024 

COURT ON ITS OWN MOTION  
V/s GOVT OF NCT OF DELHI & ORS. 
  

ANANT KUMAR ASTHANA, SATYAKAM, 
VIVEK GOYAL, MRS AVNISH AHLAWAT, 
NEHA JAIN, GOKUL SHARMA, ABHAID 
PARIKH, NIDHI RAMAN 

Listing Remarks: 
AT 02:15 PM 

 OTHER DETAILS OF ADVOCATES: 
NEHA JAIN(JAINNEHA.ADV@GMAIL.COM)(9873065442)(RESPONDENT) 
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT) 
GOKUL SHARMA(GOKULATRYA@GMAIL.COM)(9045885304)(PETITIONER) 
ABHAID PARIKH(ABHAID.OFFICE@GMAIL.COM)(9818773655)(RESPONDENT) 
NIDHI RAMAN(NIDHIRAMAN.OFFICE@GMAIL.COM)(9555672532)(RESPONDENT) 
ABHAID PARIKH(ABHAID.OFFICE@GMAIL.COM)(9818773655)(RESPONDENT) 

 

28 W.P.(C)-2495/2018 
CM APPL. 6877/2024 
CM APPL. 65749/2024 
WITH W.P.(C) 6040/2024 

COURT ON ITS OWN MOTHION  
V/s GOVT. OF NCT OF DELHI AND ORS. 
  

PRABHSAHAY KAUR, ANUJ AGGARWAL, 
ANANT KUMAR ASTHANA, AVNISH 
AHLAWAT, SHILPA DEWAN, 
SATYAKAM, GOKUL SHARMA, ABHAID 
PARIKH 

Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
PRABHASAHAY(SAHAYK@GMAIL.COM)(9810158581)(PETITIONER) 
AVNISH AHLAWAT, GNCTD, UNION OF INDIA(AVNISH@AHLAWATASSOCIATES.IN, 
SCSERVICESGNCTD@GMAIL.COM, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
SATYA KAMA, (SATYAKAMASSOCIATE@GMAIL.COM, 
SATYAKAMADVOCATE@GMAIL.COM)()(RESPONDENT) 
PRABH SAHAY KAUR(SAHAYK@GMAIL.COM)(0)(PETITIONER) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
ANUJ AGGARWAL(ANUJAGGARWALSCGNCTD@GMAIL.COM)(9891363718)(RESPONDENT) 
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT) 
GOKUL SHARMA(GOKULATRYA@GMAIL.COM)(9045885304)(RESPONDENT) 
ABHAID PARIKH(ABHAID.OFFICE@GMAIL.COM)(9818773655)(RESPONDENT) 

 

29 W.P.(C)-6040/2024 NATIONAL CHILD DEVELOPMENT COUNCIL  
V/s GNCTD & ORS. 
  

ROBIN RAJU, ABHAID PARIKH Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
ALPHA PHIRIS DAYAL(RAJUROBIN7@GMAIL.COM)(9910940402)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
PRATEEK(PRATEK@PKCCHAMBERS.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
ABHAID PARIKH(ABHAID.OFFICE@GMAIL.COM)(9818773655)(RESPONDENT) 

 

30 W.P.(C)-13059/2019 
CM APPL. 45991/2023 

SHRI ATUL AGGARWAL  
V/s UNION OF INDIA & ORS. 
  

SONIA ARORA  

 OTHER DETAILS OF ADVOCATES: 
SONIA ARORA(SONIYA.ARORA79@GMAIL.COM)(9810865468)(PETITIONER) 
SONIA A MENON (SONIAARORAMENON@GMAIL.COM)(9810865468)(PETITIONER) 
VN MISHRA (AD.VNMISHRAOFFICAL@GMAIL.COM)()(RESPONDENT) 
HARPREET (HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

31 W.P.(C)-4214/2021 M/S RAKSHIT ESTATE PRIVATE LIMITED & ANR.  
V/s UNION OF INDIA & ORS. 
  

DEEPAK ANAND  

 OTHER DETAILS OF ADVOCATES: 
DEEPAK ANAND(DANANDADV@GMAIL.COM)(9910039942)(PETITIONER) 
PUNEET AGARWAL AND DEEPAK ANAND(PUNEET@ALALEGAL.IN)(9910039942)(PETITIONER) 
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
SONU BHATNAGAR(SONUBHATNAGAROFFICE@GMAIL.COM)(9810134678)(RESPONDENT) 
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32 W.P.(C)-12190/2021 
WITH W.P.(C) 12230/2021 

STAINLAY INDIA PRIVATE LIMITED  
V/s ASSISTANT COMMISSIONER OF CENTRAL TAX DIVISION, 
JAHANGIRPURI,DELHI NORTH COMMISIONERATE & ORS. 
  

NITIN GULATI, SAMEER VASHISHT  

 OTHER DETAILS OF ADVOCATES: 
AMOL SINHA AND NITIN GULATI(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER) 
AMOL SINHA AND NITIN GULATI(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER) 
AMOL SINHA(AMOLSINHA1@YAHOO.COM)()(RESPONDENT) 
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
HARPEET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
AMOL SINHA(AMOLSINHA1@YAHOO.COM)()(RESPONDENT) 
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
HARPEET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT) 

 

33 W.P.(C)-12230/2021 STAINLAY INDIA PRIVATE LIMITED.  
V/s ASSISTANT COMMISSIONER OF CENTRAL TAX DIVISION, 
JAHANGIRPURI, DELHI NORTH COMMISSIONERATE & ORS. 
  

NITIN GULATI  

 OTHER DETAILS OF ADVOCATES: 
AMOL SINHA(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
HARPREET(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(RESPONDENT) 
AMOLSINHA(AMOLSINHA1@YAHOO.COM)()(RESPONDENT) 

 

34 W.P.(C)-5881/2024 
CM APPL. 24277/2024 
CM APPL. 2828/2025 

M/S PAYWORLD DIGITAL SERVICES PVT. LTD. (FORMERLY 
KNOWN AS SUGAL AND DAMANI UTILITY SERVICES PVT. 
LTD.)  
V/s UNION OF INDIA & ANR. 
  

KIRSHNA RAO  

 OTHER DETAILS OF ADVOCATES: 
A R MADHAV RAO AND KRISHNA RAO 
(ADV.MUKUNDARAO@GMAIL.COM)(9873686316)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT) 
AR MADHAV RAO()(987368316)(PETITIONER) 
NIRAJ(ADVOCATENIRAJ2009@GMAIL.COM)(0)(RESPONDENT) 

 

35 W.P.(C)-8433/2024 
CM APPL. 34828/2024 

M/S BRIJBIHARI CONCAST PVT. LTD. (THROUGH ITS 
DIRECTOR SH. RAJEEV AGARWAL)  
V/s DIRECTORATE GENERAL OF GOODS AND SERVICES TAX 
INTELLIGENCE MEERURT ZONAL UNIT (THROUGH ITS 
ADDITIONAL DIRECTOR GENERAL) & ANR. 
  

RAKESH PRASAD SINGH  

 OTHER DETAILS OF ADVOCATES: 
R P SINGH(USRLEGALADVISORS@GMAIL.COM)(9990174008)(PETITIONER) 
VR COMMUNICATION(VRCOM1660@GMAIL.COM)()(RESPONDENT) 
MANISH(MANSRI25@GMAIL.COM)()(RESPONDENT) 
ANURAG DULAW(ANURAGDULAW@GMAIL.COM)()(RESPONDENT) 

 

36 W.P.(C)-9484/2024 
CM APPL. 38936/2024 
CM APPL. 44038/2024 

TITAN COMPANY PVT. LTD.  
V/s THE SALES TAX OFFICER 
  

B. KARUNAKARAN  

 OTHER DETAILS OF ADVOCATES: 
N. MURALI AND B KARUNAKARAN(KARUNA80ADVC@GMAIL.COM)(9711125460)(PETITIONER) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

37 W.P.(C)-14788/2024 
CM APPL. 62127/2024 

AKHIL KRISHAN MAGGU & ORS.  
V/s DEPUTY DIRECTOR (INT) DIRECTORATE GENERAL OF GST 
INTELLIGENCE & ORS. 
  

KUMAR SAMBHAV, ADITYA SINGLA  

 OTHER DETAILS OF ADVOCATES: 
KUMAR SAMBHAV , JAYANT SHARMA(OFFICE@KUMARSAM.IN)(9763337504)(PETITIONER) 
KUMAR SAMBHAV , JAYANT SHARMA(OFFICE@KUMARSAM.IN)(9763337504)(PETITIONER) 
ADITYA SINGLA(ASINGLASSC@GMAIL.COM, ADITYA_SINGLA@HOTMAIL.COM)(0)(RESPONDENT) 
ADITYA SINGLA(ASINGLASSC@GMAIL.COM, ADITYA_SINGLA@HOTMAIL.COM)(0)(RESPONDENT) 
ADITYA SINGLA(ADITYA_SINGLA@HOTMAIL.COM)(9818601006)(RESPONDENT) 

 

38 W.P.(C)-16043/2024 
CM APPL. 67406/2024 

M/S A. PAUL INSTRUMENTS CO. THROUGH ITS PROP. 
RAKSHA KUMARI BAHL  
V/s DEPUTY COMMISSIONER, WARD-95, ZONE-8, DIVISION-
OKHLA, CGST DELHI SOUTH COMMISSIONERATE, 
  

GAURAV GUPTA, KUNAL SHARMA  

 OTHER DETAILS OF ADVOCATES: 
GAURAV GUPTA(GGUPTA.ADV@GMAIL.COM)(9811013940)(PETITIONER) 
LEGAL CGST DELHI(LEGAL.CGSTDELHISOUTH@GOV.IN)(0)(RESPONDENT) 
KUNAL SHARMA (KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

CONNECTED MATTERS (ANMM) 
39 W.P.(C)-4614/2013 

WITH W.P.(C) 3758/2017 
DEVANSH GASES PRIVATE LIMITED  
V/s NEW DELHI MUNICIPAL COUNCIL & OTHERS 
  

ATUL SHANKER MATHUR, MADHU 
TEWATIA, B.B. JAIN, NEERAJ 
CHOUDHARI, ARJUN MITRA 

 

 OTHER DETAILS OF ADVOCATES: 
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40 W.P.(C)-3758/2017 PRIYA SETHI & ANR  
V/s NEW DELHI MUNICIPAL COUNCIL & ANR 
  

NEERAJ YADAV  

 OTHER DETAILS OF ADVOCATES:  
41 W.P.(C)-6475/2015 M/S CLARIDGES HOTEL (P) LTD.  

V/s NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

KUDRAT SANDHU, ADITYA MALHOTRA  

 OTHER DETAILS OF ADVOCATES: 
ADITYA MALHOTRA(ADITYA@MALHOTRAANDMALHOTRA.COM)(9971274278)(PETITIONER) 

 

42 W.P.(C)-2189/2016 M/S NIMBUS PROPMART PVT LTD AND ANR  
V/s UNION OF INDIA AND ORS 
  

DEBESH PANDA, AMRITA PANDA, 
NAMAN MAHESHWARI, GARV 
MALHOTRA, MANISHA AGGARWAL, 
ABHISHEK KHANNA, ABHAI SAHAI, 
ARJUN MITRA, ABHISHEK MISHRA 

 

 OTHER DETAILS OF ADVOCATES:  
43 W.P.(C)-5483/2020 

CM APPL. 31011/2020 
CM APPL. 31697/2021 
CM APPL. 41149/2021 

ASHISH JAIN & ANR.  
V/s NEW DELHI MUNICIPAL COUNCIL 
  

AMITABH CHATURVEDI, AMITABH 
CHATURVEDI 

 

 OTHER DETAILS OF ADVOCATES: 
SANGEETH MOHAN K. (SANGEETHMOHAN.MNY@GMAIL.COM)(9818259354)(PETITIONER) 
NDMC(DIRECTOR.TAX@NDMC.GOV.IN)(9212504099)(RESPONDENT) 
ARJUN MITRA(AJMITRA@GMAIL.COM)(9810412737)(RESPONDENT) 
SANGEET MOHAN(SANGEETHMOHAN.MNY@GMAIL.COM)(8587868028)(PETITIONER) 
AMITABH CHATURVEDI(MINENYOUNG@GMAIL.COM)(9818259354)(PETITIONER) 
ARJUN MITRA(AJMITRA@GMAIL.COM)(9810412737)(RESPONDENT) 
SANGEETH MOHAN(SANGEETHMOHAN.MNY@GMAIL.COM)(9818259354)(PETITIONER) 
AJMITRA(AJMITRA@GMAIL.COM)(9810412737)(RESPONDENT) 
DELHI MUNICIPAL(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
SANGEETH MOHAN K(SANGEETHMOHAN.MNY@GMAIL.COM)(9818259354)(PETITIONER) 
ARJUN MITRA(AJMITRA@GMAIL.COM)(9810412737)(RESPONDENT) 

 

44 W.P.(C)-13290/2018 
CM APPL. 20447/2021 
CM APPL. 24859/2024 
CM APPL. 24860/2024 

M/S 21 CENTTURY CONSTRUCTIONS LIMITED  
V/s NEW DELHI MUNICIPAL COUNCIL AND ORS. 
  

SHYAM MOORJANI, SHYAM 
MOORJANI, YOGINDER HANDOO 

 

 OTHER DETAILS OF ADVOCATES: 
SHYAM MOORJANI()(9811215178)(PETITIONER) 
SHYAMMOORJANI(ADVSHYAMMOORJANI@GMAIL.COM)(9811215178)(PETITIONER) 
SHYAM MOORJANI(ADVSHYAMMOORJANI@GMAIL.COM)(9811215178)(PETITIONER) 
ARJUN MITRA(AJMITRA@GMAIL.COM)()(RESPONDENT) 

 

45 W.P.(C)-6394/2020 
CM APPL. 22583/2020 
WITH W.P.(C) 3758/2017 

BHARTI (RBM) HOLDINGS PVT LTD  
V/s UNION OF INDIA 
  

DEBESH PANDA  

 OTHER DETAILS OF ADVOCATES: 
DEBESHPANDA(DP@ADPCHAMBERS.IN)(9811116371)(PETITIONER) 
DEBESH PANDA , AMIRITA PANDA (MAIL@ADPCHAMBERS.IN)(9873547805)(PETITIONER) 
MOHD MUQEEM (MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
ANIL GROVER (GROVERADVOCATE@REDIFFMAIL.COM)(9873901275)(RESPONDENT) 

 

46 W.P.(C)-13869/2021 M/S TRINITY BUILDCON INDIA PRIVATE LIMITED AND 
ANOTHER   
V/s THE NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

ANURADHA MUKHERJEE, ANURADHA 
MUKHERJEE 

 

 OTHER DETAILS OF ADVOCATES: 
GYANENDRA KUMAR(GYANENDRA.KUMAR@CYRILSHROFF.COM)(1206699000)(PETITIONER) 
GROVER ADVOCATE(GROVERADVOCATE@REDIFFMAIL.COM)(9811089646)(RESPONDENT) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
ANURADHA MUKHERJEE(ANURADHA@MNKLAW.COM)(9810020916)(PETITIONER) 

 

47 W.P.(C)-7094/2021 
CM APPL. 12947/2023 
WITH W.P.(C) 881/2022 

PRIYA JAIN & ANR.  
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

SRINIVASAN RAMASWAMY, ABDHESH 
CHAUDHARY 

 

 OTHER DETAILS OF ADVOCATES: 
SHIKHAR KHARE (SRINIVASAN@KRADVOCATES.IN)(8750541571)(PETITIONER) 
SRINIVASANRAMASWAMY(SRINIVASAN@KRADVOCATES.IN)(8750541571)(PETITIONER) 
DEPUTY DIRECTOR TAX(LAW.DEPTT.NDMC@GMAIL.COM)()(PETITIONER) 
UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM )()(PETITIONER) 
NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(PETITIONER) 
DEPUTY DIRECTOR TAX(LAW.DEPTT.NDMC@GMAIL.COM)()(PETITIONER) 
NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(PETITIONER) 
UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM )()(PETITIONER) 
NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(PETITIONER) 
DEPUTY DIRECTOR TAX(LAW.DEPTT.NDMC@GMAIL.COM)()(PETITIONER) 
UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM )()(PETITIONER) 
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
NORTH DELHI MUNICIPAL CORPORATION(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
SRINIVASAN RAMASWAMY(SRINIVASAN@RAMASWAMY.CO)(8750541571)(PETITIONER) 
V R COM(VRCOM1660@GMAIL.COM)()(RESPONDENT) 
NEW DELHI MUNICIPAL COUNCIL (CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
ABDHESH CHAUDHARY(CHAUDHARYLAWOFFICES@GMAIL.COM)(9810086268)(RESPONDENT) 
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48 W.P.(C)-9968/2021 
WITH W.P.(C) 10206/2023 

NEELIMA TRIPATHI  
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

SRINIVASAN RAMASWAMY  

 OTHER DETAILS OF ADVOCATES: 
SHRINIVASAN RAMASWAMY(SRINIVASAN@RAMASWAMY.CO)(8750541571)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
NEW DELHI MUNICIPAL CORPORATION(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 

 

49 W.P.(C)-881/2022 NEELIMA TRIPATHI  
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

SRINIVASAN RAMASWAMY  

 OTHER DETAILS OF ADVOCATES: 
SRINIVASAN RAMASWAMY(SRINIVASAN@RAMASWAMY.CO)(8750541571)(PETITIONER) 
NEW DELHI MUNCIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
NORTH DELHI MUNICIPAL CORPORATION(CLO-NDMC@MCD.NIC.IN, 
RAVINDERCLOMCD@GMAIL.COM)()(RESPONDENT) 

 

50 W.P.(C)-10206/2023 
CM APPL. 39531/2023 
CM APPL. 24448/2024 

CHANDA SINGH  
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

SANYA KUMAR, YOGINDER HANDOO  

 OTHER DETAILS OF ADVOCATES: 
SANJYA KUMAR(SANYAKUMAR1505@GMAIL.COM, 
ADVOCATE.SAHILGHAI@GMAIL.COM)(7838143575)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM, INSO.SUNDERKHATRI@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
ABHAY PRAKASH SAHAY(ABHAYCGSC@GMAIL.COM)()(RESPONDENT) 

 

51 W.P.(C)-8827/2022 
CM APPL. 26624/2022 

ANIL KUMAR MEHRA  
V/s NEW DELHI MUNICIPAL COUNCIL & ANR. 
  

ARJUN GARG  

 OTHER DETAILS OF ADVOCATES: 
ARJUN GARG(GARGARJUNA@GMAIL.COM)(9910922635)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
GROVER ADVOCATE(GROVERADVOCATE@REDIFFMAIL.COM)(9811089646)(RESPONDENT) 

 

52 W.P.(C)-17068/2022 
WITH W.P.(C) 1588/2023 

SUNIL VACHANI AND ANR  
V/s NEW DELHI MUNICIPAL COUNCIL AND ANR 
  

MONAZIR AHSAN NIYAZI  

 OTHER DETAILS OF ADVOCATES: 
ANAMIKA GHAI NIYAZI(ANAMIKAGHAI@HOTMAIL.COM)(9811191180)(PETITIONER) 
CHETAN SHARMA(CHETANSHARMAMAILBOX@YAHOO.CO.IN, 
LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
NDMC(CLO-NDMC@MCD.NIC.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

53 W.P.(C)-1588/2023 
WITH W.P.(C) 3311/2023 

M/S ATEEYA ESTATES PVT. LTD. & ANR.  
V/s NEW DELHI MUNICIPAL COUNCIL & ANR. 
  

MONAZIR AHSAN NIYAZI  

 OTHER DETAILS OF ADVOCATES: 
ANAMIKA GHAI NIYAZI(ANAMIKAGHAI@HOTMAIL.COM)(9811191180)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

54 W.P.(C)-17530/2022 RITU KHANNA  
V/s NEW DELHI MUNICIPAL COUNCIL & ANR. 
  

ARJUN GARG  

 OTHER DETAILS OF ADVOCATES: 
ARJUN GARG(GARGARJUNA@GMAIL.COM)(9910922635)(PETITIONER) 
MUNICIPAL CONCIL(CHAIRPERSON@NDMC.GOV.IN)(23743579)(RESPONDENT) 

 

55 W.P.(C)-923/2023 ANITA SINGHVI   
V/s 1. NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

AMITABH CHATURVEDI  

 OTHER DETAILS OF ADVOCATES: 
SANGEETH MOHAN K.(SANGEETHMOHAN.MNY@GMAIL.COM)(8587868028)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 

 

56 W.P.(C)-3311/2023 
WITH W.P.(C) 17068/2022 

FOUR CORNER DEVELOPERS PVT LTD & ANR.  
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

AMITABH CHATURVEDI  

 OTHER DETAILS OF ADVOCATES: 
SANGEETH MOHAN(SANGEETHMOHAN.MNY@GMAIL.COM)(9818259354)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 

 

57 W.P.(C)-2196/2023 M/S SINDHU REALTORS LTD. & ANR.  
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

AMITABH CHATURVEDI  

 OTHER DETAILS OF ADVOCATES: 
SANGEETH MOHAN K(SANGEETHMOHAN.MNY@GMAIL.COM)(8587868028)(PETITIONER) 
NEW DELHI MUNICIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
NEW DELHI MUNICIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
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58 W.P.(C)-5409/2024 
CM APPL. 22342/2024 

MD OVERSEAS PVT  
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

ARBAAZ HUSSAIN  

 OTHER DETAILS OF ADVOCATES: 
ANUKRIT GUPTA AND ARBAAZ HUSSAIN AND ARIHANT 
JAIN(MAIL@ANUKRITGUPTA.COM)(9953785745)(PETITIONER) 
JOINT DIRECTOR(IT.DIR.TAX@NDMC.GOV.IN)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 

 

59 W.P.(C)-8663/2024 
CM APPL. 35438/2024 

KANWAR BHARTENDER SINGH & ANR.  
V/s NEW DELHI MUNICIPAL COUNCIL & ANR. 
  

AMIT SETHI  

 OTHER DETAILS OF ADVOCATES: 
AMIT SETHI(OFFICEOFAMITSETHI@GMAIL.COM, 
SETHI_AMIT_70@YAHOO.COM)(9811050339)(PETITIONER) 
JOINT DIRECTOR (TAX0 ASSESSING AUTHORITY OF 
NDMC(JT.DIR.TAX@NDMC.GOV.IN)()(RESPONDENT) 
NEW DELHI MUNCIPAL COUNCIL, UNION OF INDIA(LAW.DEPTT.NDMC@GMAIL.COM, 
UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

60 W.P.(C)-15961/2024 
CM APPL. 67067/2024 

MR PAWAN AGARWAL & ANR.  
V/s NEW DELHI MUNICIPAL COUNCIL & ANR. 
  

GAGAN NARANG  

 OTHER DETAILS OF ADVOCATES: 
GAGAN NARANG(GAGAN@TRIUMVIRLAW.COM)(7007299241)(PETITIONER) 
NDMC, UNION OF INDIA(LAW.DEPTT.NDMC@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

CONNECTED MATTERS (ANMM) 
61 FAO(OS)-96/2022 

WITH FAO(OS) 97/2022 
FAO(OS) 98/2022 
FAO(OS) 99/2022 
FAO(OS) 33/2024 
FAO(OS) 49/2024 

SUNANINA SINGH & ANR.  
V/s SITA CHAUDHARY & ORS. 
  

MANOHAR MALIK, VIKRAM SINGH 
JAKHAR, RISHABH KAPUR, DEVIKA 
MOHAN, VARNIKA SHARMA, DIVJOT 
SINGH BHATIA 

 

 OTHER DETAILS OF ADVOCATES: 
AJAY KADYAN(AKADYAN@HOTMAIL.COM)(9501025295)(PETITIONER) 
SUNANINA SINGH(SUNAINAAJAYSINGH@LIVE.COM)(9501025297)(PETITIONER) 
MANOHAR MALIK(MANOHAR.MALIK@GMAIL.COM)(9711288528)(PETITIONER) 
ANKUR SINGH(ANKURSINGH505@GMAIL.COM)(9871657203)(RESPONDENT) 
BRAHM DEV PHOUGAAT(BRAHM.347@GMAIL.COM)(9811227246)(RESPONDENT) 
BHUPEN PHOUGAAT(CBSP21@GMAIL.COM)(9999219999)(RESPONDENT) 
SITA CHAUDHARY(ISHAN@SANGHI.CO)()(RESPONDENT) 
VERINDER SINGH(VSINGH55855@GMAIL.COM)(9266555222)(RESPONDENT) 
DEEPINDER SINGH(CH.DEEPINDERSINGH@GMAIL.COM)(9266555222)(RESPONDENT) 
ARJUN SINGH(ASINGH08189@GMAIL.COM)()(RESPONDENT) 
KARANDEEP SINGH(KDSINGH2110@GMAIL.COM)(9810083356)(RESPONDENT) 
P E MANNING CONSULTANTS PVT LTD(PE.MANNING1961@GMAIL.COM)()(RESPONDENT) 
MANAV SHARMA(KATHA@KATHATOURS.COM)()(RESPONDENT) 
DS ROLLING MILLS PVT LTD(INFO@DSROLLING.IN)(8392905162)(RESPONDENT) 
SHRUTI MANAV SHARMA(SHRUTIMANAVSHARMA@GMAIL.COM)(9999735557)(RESPONDENT) 
AMBA PROMOTERS & DEVELOPERS PVT 
LTD(AMBAPROMOTERSNDEVELOPERS@GMAIL.COM)()(RESPONDENT) 
INDUSTRIAL CABLES LTD(CONSULTANT.CS.ICL@GMAIL.COM)()(RESPONDENT) 
KRITIKA PHOUGAAT(KRITIKA.P@GMAIL.COM)()(RESPONDENT) 
VIKRAM SINGH JAKHAR(VSJAKHAR@HOTMAIL.COM)(9999722399)(PETITIONER) 
VIKRAM SINGH JAKHAR(VSJAKHAR@HOTMAIL.COM)(9999722399)(PETITIONER) 
RISHABH KAPUR(MAIL@RISHABHKAPUR.COM)(7042181838)(RESPONDENT) 
DEVIKA MOHAN(DEVVIKAMOHAN@GMAIL.COM)(9560044698)(RESPONDENT) 
VARNIKA SHARMA(VARNIKASHARMA.ADV@OUTLOOK.COM)(9643145149)(RESPONDENT) 
DIVJOT SINGH BHATIA(DIVJOT.29@GMAIL.COM)(9910048284)(RESPONDENT) 
DIVJOT SINGH BHATIA(DIVJOT.29@GMAIL.COM)(9910048284)(RESPONDENT) 

 

62 FAO(OS)-97/2022 
WITH FAO(OS) 98/2022 
FAO(OS) 99/2022 
FAO(OS) 33/2024 
FAO(OS) 49/2024 

JMD SUPER INFRATECH PVT. LTD.  
V/s SITA CHAUDHRY & ORS. & ORS. 
  

NAMAN JOSHI, RISHABH KAPUR, 
DEVIKA MOHAN, VARNIKA SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
BHUPEN (CBS71@GMAIL.COM)(9992199999)(PETITIONER) 
SUNAINA SINGH(SUNAINAAJAYSINGH@LIVE.COM)(9501025297)(PETITIONER) 
DEEPINDER SINGH(CH.DEEPINDERSINGH@GMAIL.COM)(9266555222)(PETITIONER) 
NAMAN JOSHI(NAMAN.JOSHI@CJSLEGAL.IN)(9810057280)(PETITIONER) 
ARJUNI SINGH(ASINGH189@GMAIL.COM)()(RESPONDENT) 
CABLES(CONSULTANT.CS.ICL@GMAIL.COM)()(RESPONDENT) 
BRAHM(BRAHM.347@GMAIL.COM)(9811227246)(RESPONDENT) 
KRITIKA(KRITIKA.P@GMAIL.COM)(9999004499)(RESPONDENT) 
AMBA(AMBAPRMOTHERSNDEVELOPERS@GMAIL.COM)()(RESPONDENT) 
ROLLING MILSS(INFOR@DSROLLIN.IN)()(RESPONDENT) 
AJAY(AKADYAN@HOTMAIL.COM)(9510125295)(RESPONDENT) 
MANNING(PC.MANNING1961@GMAIL.COM)()(RESPONDENT) 
SHRUTI(SHRUTIMMANAVSHARMA@GMAIL.COM)(9999735557)(RESPONDENT) 
HAVING(CONSULTANT.CS.ICL@GMAIL.COM)()(RESPONDENT) 
RAMA(CONSULTANT.CS.ICL@GMAIL.COM)()(RESPONDENT) 
ANKUR SINGH(ANKURSIGH505@GMAIL.COM)(9871657203)(RESPONDENT) 
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RISHABH KAPUR(MAIL@RISHABHKAPUR.COM)(7042181838)(RESPONDENT) 
DEVIKA MOHAN(DEVVIKAMOHAN@GMAIL.COM)(9560044698)(RESPONDENT) 
VARNIKA SHARMA(VARNIKASHARMA.ADV@OUTLOOK.COM)(9643145149)(RESPONDENT) 

63 FAO(OS)-98/2022 M/S DS ROLLING PVT LTD NOW KNOWN AS M/S KEDAAR 
METALIKS PVT LTD  
V/s MS SITA CHAUDHARY AND ORS 
  

GAYATRI NANDWANI, RISHABH KAPUR, 
DEVIKA MOHAN, VARNIKA SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
GAYATRI NANDANI(ADVGAYATRNANDWANI@GMAIL.COM)(9818281779)(PETITIONER) 
K D SINGH(KDSINGH2110@GMAIL.COM)()(RESPONDENT) 
BRAHM(BRAHM.347@GMAIL.COM)()(RESPONDENT) 
KD SINGH(KDSINGH.347@GMAIL.COM)()(RESPONDENT) 
A SINGH(ASINGH08189@GMAIL.COM)()(RESPONDENT) 
AKADYAN(AKADYAN@HOTMAIL.COM)()(RESPONDENT) 
KATHA(KATHA@KATHATOURS.COM)()(RESPONDENT) 
ANKUR SINGH(ANKURSING505@GMAIL.COM)()(RESPONDENT) 
CH DEEPINDER SINGH(CH.DEEPINDERSINGH@GMAIL.COM)()(RESPONDENT) 
KRITIKA (KRITIKA.P@GMAIL.COM)()(RESPONDENT) 
CBSP(CBSP71@GMAIL.COM)()(RESPONDENT) 
SUNAINA AJAY SINGH(SUNAINAAJAYSINGH@LIVE.COM)()(RESPONDENT) 
KD SINGH(KDSINGH.347@GMAIL.COM)()(RESPONDENT) 
RISHABH KAPUR(MAIL@RISHABHKAPUR.COM)(7042181838)(RESPONDENT) 
DEVIKA MOHAN(DEVVIKAMOHAN@GMAIL.COM)(9560044698)(RESPONDENT) 
VARNIKA SHARMA(VARNIKASHARMA.ADV@OUTLOOK.COM)(9643145149)(RESPONDENT) 

 

64 FAO(OS)-99/2022 INDUSTRIAL CABLES (INDIA) LTD  
V/s SITA CHAUDHRY AND ORS 
  

MOHIT SETH, RISHABH KAPUR, DEVIKA 
MOHAN, VARNIKA SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
NIKHIL SINGHVI(NIKHILSINGHVI@GMAIL.COM)(8827130600)(PETITIONER) 
DEEPINDER SINGH(CH.DEEPINDERSINGH@GMAIL.COM)(9266555222)(PETITIONER) 
KRITIKA(KRITIKA.P@GMAIL.COM)(9999990049)(RESPONDENT) 
BHUPEN (CBSP71@GMAIL.COM)(999219999)(RESPONDENT) 
VERIDNER SINGH(VSINGH55855@GMAIL.COM)(6397434412)(RESPONDENT) 
ANKUR SINGH(ANKURSINGH505@GMAIL.COM)(9871657203)(RESPONDENT) 
AMBA(AMBAPRMOTHERSNDEVELOPERS@GMAIL.COM)()(RESPONDENT) 
RUCHI TOWERS(CONSULTANT.CS.ICL@GMAIL.COM)()(RESPONDENT) 
RAMA(CONSULTANT.CS.ICL@GMAIL.COM)()(RESPONDENT) 
INFOR(INFOR@DSROLLIN.IN)()(RESPONDENT) 
SHRUTI(SHRUTIMMANAVSHARMA@GMAIL.COM)(9999735557)(RESPONDENT) 
KRARANDEEP SINGH(KDSINGH2110@GMAIL.COM)(9810083356)(RESPONDENT) 
BRAHM(BRAHM.347@GMAIL.COM)(9811227246)(RESPONDENT) 
ARJUN SINGH(ASINGH08189@GMAIL.COM)(9117579952)(RESPONDENT) 
AJAY(AKADYAN@HOTMAIL.COM)(9501025295)(RESPONDENT) 
SUNAINA SINGH(SUNAINAAJAYSINGH@LIVE.COM)(9501025297)(RESPONDENT) 
RISHABH KAPUR(MAIL@RISHABHKAPUR.COM)(7042181838)(RESPONDENT) 
DEVIKA MOHAN(DEVVIKAMOHAN@GMAIL.COM)(9560044698)(RESPONDENT) 
VARNIKA SHARMA(VARNIKASHARMA.ADV@OUTLOOK.COM)(9643145149)(RESPONDENT) 

 

65 FAO(OS)-33/2024 M/S D S ROLLING PVT LTD  
V/s M/S SITA CHAUDHRY & ANR. 
  

MOHD ZAHEB HUSAIN  

 OTHER DETAILS OF ADVOCATES: 
MOHD ZAHEB HUSSAIN(MHDZAHEBHUSAIN@GMAIL.COM)(9958867549)(PETITIONER) 
M/S D S ROLLING PVT LTD(INFO@DSROLLIN.IN)(8392905162)(PETITIONER) 
BEETAL(BEETAL@BEETALFINANCIAL.COM)()(RESPONDENT) 
SITA CHAUDHRY(CH.DEEPINDERSINGH@GMAIL.COM)(9266555222)(RESPONDENT) 
BHUPEN(CBSP71@GMAIL.COM)(9501025297)(RESPONDENT) 
ANKUR(ANKURSINGH505@GMAIL.COM)(9871657203)(RESPONDENT) 
M/S AMBA PROMOTERS (AMBAPROMOTERSNDEVELOPERS@GMAL.COM)()(RESPONDENT) 
M/S INDUSTRIAL CABLES(CONSULTANT.CS.ICL@GMAIL.COM)()(RESPONDENT) 
AJAY(AKADYAN@HOTMAIL.COM)(9501025295)(RESPONDENT) 
VERINDER SINGH(VSINGH55855@GMAIL.COM)(6397434123)(RESPONDENT) 
KARANDEEP SINGH(KDSINGH2110@GMAIL.COM)(9810083356)(RESPONDENT) 
KRITIKA PHOUGAAT(KRITIKA.P@GMAIL.COM)(9999004499)(RESPONDENT) 
ARJUN(ASINGH08189@GMAIL.COM)()(RESPONDENT) 
MANAV(KATHA@KATHATOURS.COM)(9810101572)(RESPONDENT) 
BRAHM DEV(BRAHM.347@GMAIL.COM)(9811227246)(RESPONDENT) 
SHRUTI MANAV SHARMA(SHRUTIMANAVSHARMA@GMAIL.COM)(9999735557)(RESPONDENT) 

 

66 FAO(OS)-49/2024 M/S KEDAAR STAINLESS INDIA PVT. LTD.  
V/s MS. SITA CHAUDHRY & ORS. 
  

GALI ARUDHRA RAO  

 OTHER DETAILS OF ADVOCATES: 
GALI ARUDHRA RAO(CHAMBERSOFARUDHRARAO@GMAIL.COM)(9810999378)(PETITIONER) 
GALI ARUDHRA RAO(CHAMBERSOFUDHRARAO@GMAIL.COM)(9810999378)(PETITIONER) 
RISHABH(KAPUR.RISHABH@GMAIL.COM)()(RESPONDENT) 
ANUNAY(ANUNAYA.MEHTA@GMAIL.COM)()(RESPONDENT) 
CBSP(CBSP71@GMAIL.COM)()(RESPONDENT) 
ARJUN(ASINGH08189@GMAIL.COM)()(RESPONDENT) 
DEEPINDER(DEEPINDERSINGH@GMAIL.COM)()(RESPONDENT) 
SHRUTI(SHRUTIMANAVSHARMA@GMAIL.COM)()(RESPONDENT) 
AKADYAN(AKADYAN@HOTMAIL.COM)()(RESPONDENT) 
ARJUN(ASINGH08189@GMAIL.COM)()(RESPONDENT) 
KARANDEEP(KDSINGH2110@GMAIL.COM)()(RESPONDENT) 
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SUNAINA(SUNAINAAJAYSINGH@LIVE.COM)()(RESPONDENT) 
ANKUR(ANKURSINGH505@GMAIL.COM)()(RESPONDENT) 
V SINGH(VSINGH55855@GMAIL.COM)()(RESPONDENT) 
V SINGH(VSINGH55855@GMAIL.COM)()(RESPONDENT) 
KRITIKA(KRITIKA.P@GMAIL.COM)()(RESPONDENT) 
BEETAL(BEETAL@BEETALFINANCIAL.COM)()(RESPONDENT) 
PC (PC.MANNING1961@GMAIL.COM)()(RESPONDENT) 

67 LPA-209/2021 
CM APPL. 21916/2021 
CM APPL. 27399/2021 
CM APPL. 39753/2022 
WITH LPA 219/2021 
LPA 221/2021 
LPA 223/2021 
LPA 224/2021 

SMT UMA DEVI  
V/s SATULA DEVI & ORS. 
  

SHRAVANTH SHANKER BHURAM, 
ANSHUL RAI 

 

 OTHER DETAILS OF ADVOCATES: 
SMT UMA DEVI(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
SMT UMA DEVI(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
B SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER) 
SHRAVANTHBHURAM(SHRAVANTHSHANKER@GMAIL.COM)(9711211221)(PETITIONER) 
RAJEEV SHARMA(RAVI_SHARMA@LIVE.COM)()(PETITIONER) 
KANCHANA RAI(OFFICE.ABHINAVRAO@GMAIL.COM)()(PETITIONER) 
UMESH SHARMA(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(PETITIONER) 
GOVT OF NCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
RANJIT SHARMA(ANSHUL@DLA.NET.IN)()(PETITIONER) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(PETITIONER) 
RANJIT SHARMA(ANSHUL@DLA.NET.IN)()(PETITIONER) 
KANCHANA RAI(OFFICE.ABHINAVRAO@GMAIL.COM)()(PETITIONER) 
RAJEEV SHARMA(RAVI_SHARMA@LIVE.COM)()(PETITIONER) 
UMESH SHARMA(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(PETITIONER) 
GOVT OF NCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(PETITIONER) 
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RAVI(RAVI_SHARMA@LIVE.COM)()(RESPONDENT) 
ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
UMESH(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
B. SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER) 
ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM, 
UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM, RAVI-SHARMA@LIVE.COM, 
ANSHUL@DLA.NET.IN)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
B.SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER) 
B. SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER) 
VARUN(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
DEVI(DEVISATULA@GMAIL.COM)()(RESPONDENT) 
SHARMA(SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 
ANSHUL RAI(ANSHUL@DLA.NET.IN)(9971846955)(PETITIONER) 

 

68 LPA-219/2021 
CM APPL. 23862/2021 
CM APPL. 37152/2022 

SMT KANCHANA RAI  
V/s SATULA DEVI & ORS. 
  

D ABHINAV RAO, ANSHUL RAI  

 OTHER DETAILS OF ADVOCATES: 
SMT KANCHANA RAI(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
SMT KANCHANA RAI(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
SMT KANCHANA RAI(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
SMT KANCHANA RAI(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
SMT KANCHANA RAI(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
DRAO(ABHIN.RAO@GMAIL.COM)(9818144867)(PETITIONER) 
D. ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
DRAO(ABHIN.RAO@GMAIL.COM)(9818144867)(PETITIONER) 
DRAO(ABHIN.RAO@GMAIL.COM)(9818144867)(PETITIONER) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(PETITIONER) 
RANJIT SHARMA(ANSHUL@DLA.NET.IN)()(PETITIONER) 
RAJEEV SHARMA(RAVI_SHARMA@LIVE.COM)()(PETITIONER) 
UMA DEVI (OFFICE.SHRAVANTH@GMAIL.COM)()(PETITIONER) 
UMESH SHARMA(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(PETITIONER) 
GOVT OF NCT OF DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(PETITIONER) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(PETITIONER) 
RANJIT SHARMA(ANSHUL@DLA.NET.IN)()(PETITIONER) 
RAJEEV SHARMA(RAVI_SHARMA@LIVE.COM)()(PETITIONER) 
UMA DEVI (OFFICE.SHRAVANTH@GMAIL.COM)()(PETITIONER) 
UMESH SHARMA(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(PETITIONER) 
GOVT OF NCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(PETITIONER) 
RANJIT SHARMA(ANSHUL@DLA.NET.IN)()(PETITIONER) 
RAJEEV SHARMA(RAVI_SHARMA@LIVE.COM)()(PETITIONER) 
UMESH SHARMA(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(PETITIONER) 
UMA DEVI (OFFICE.SHRAVANTH@GMAIL.COM)()(PETITIONER) 
GOVT OF NCT OF DELHI(ANUPAM@TCL-INDIA.NET)()(PETITIONER) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(PETITIONER) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(PETITIONER) 
RANJIT SHARMA(ANSHUL@DLA.NET.IN)()(PETITIONER) 
RAJEEV SHARMA(RAVI_SHARMA@LIVE.COM)()(PETITIONER) 
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UMA DEVI (OFFICE.SHRAVANTH@GMAIL.COM)()(PETITIONER) 
UMESH SHARMA(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(PETITIONER) 
GOVT OF NCT OF DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(PETITIONER) 
DELHI POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KANCHANA RAI(OFFICE.ABHINAVRAO@GMAIL.COM, 
UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
SATULA DEVI(DEVISATULA@GMAIL.COM, ANSHUL@DLA.NET.IN, 
RAVI_SHARMA@LIVE.COM)()(RESPONDENT) 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(981814867)(PETITIONER) 
ANSHUL RAI(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
RANJIT(SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
SHRAVANTH OFFICE(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
ANSHUL RAI(ANSHUL@DLA.NET.IN)(9971846955)(PETITIONER) 

69 LPA-221/2021 
CM APPL. 23868/2021 
CM APPL. 37146/2022 

UMA DEVI  
V/s SATULA DEVI & ORS. 
  

SHRAVANTH SHANKER BHURAM, 
ANSHUL RAI 

 

 OTHER DETAILS OF ADVOCATES: 
UMA DEVI(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
UMA DEVI(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
UMA DEVI(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
B. SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER) 
B. SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER) 
SHRAVANTHBHURAM(SHRAVANTHSHANKER@GMAIL.COM)(9711211221)(PETITIONER) 
GOVT OF NCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
SATULA DEVI (DEVISATULA@GMAIL.COM)()(PETITIONER) 
RANJIT SHARMA(ANSHUL@DLA.NET.IN)()(PETITIONER) 
RAJEEV SHARMA(RAVI_SHARMA@LIVE.COM)()(PETITIONER) 
KANCHANA RAI (OFFICE.ABHINAVRAO@GMAIL.COM)()(PETITIONER) 
GOVT OF NCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
UMESH SHARMA(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(PETITIONER) 
SATULA DEVI (DEVISATULA@GMAIL.COM)()(PETITIONER) 
RANJIT SHARMA(ANSHUL@DLA.NET.IN)()(PETITIONER) 
RAJEEV SHARMA(RAVI_SHARMA@LIVE.COM)()(PETITIONER) 
KANCHANA RAI (OFFICE.ABHINAVRAO@GMAIL.COM)()(PETITIONER) 
UMESH SHARMA(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(PETITIONER) 
SATULA DEVI (DEVISATULA@GMAIL.COM)()(PETITIONER) 
RANJIT SHARMA(ANSHUL@DLA.NET.IN)()(PETITIONER) 
RAJEEV SHARMA(RAVI_SHARMA@LIVE.COM)()(PETITIONER) 
KANCHANA RAI (OFFICE.ABHINAVRAO@GMAIL.COM)()(PETITIONER) 
UMESH SHARMA(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(PETITIONER) 
GOVT OF NCT OF DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(PETITIONER) 
SATULA DEVI(DEVISATULA@GMAIL.COM, ANSHUL@DLA.NET.IN, 
RAVI_SHARMA@LIVE.COM)()(RESPONDENT) 
KANCHANA RAI(OFFICE.ABHINAVRAO@GMAIL.COM, 
UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
DELHI POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DELHI POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KANCHANA RAI(OFFICE.ABHINAVRAO@GMAIL.COM, 
UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
SATULA DEVI(DEVISATULA@GMAIL.COM, ANSHUL@DLA.NET.IN, 
RAVI_SHARMA@LIVE.COM)()(RESPONDENT) 
B SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER) 
RAVI SHARMA(RAVI-SHARMA@LIVE.COM)()(RESPONDENT) 
RANJIT(SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
ANSHUL RAI(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
RAJEEV SHARMA(RAJEEV.SHARMA.CHEETAH@GMAIL.COM)()(RESPONDENT) 
VARUN(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
DEVISATULA(DEVISATULA@GMAIL.COM)()(RESPONDENT) 
ANSHUL RAI(ANSHUL@DLA.NET.IN)(9971846955)(RESPONDENT) 

 

70 LPA-223/2021 
CM APPL. 24189/2021 
CM APPL. 37149/2022 
WITH LPA 224/2021 

SMT UMA DEVI  
V/s SATULA DEVI & ORS. 
  

SHRAVANTH SHANKER BHURAM  

 OTHER DETAILS OF ADVOCATES: 
SMT UMA DEVI(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
SMT UMA DEVI(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
B. SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER) 
B. SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(PETITIONER) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(PETITIONER) 
RANJIT SHARMA(ANSHUL@DLA.NET.IN)()(PETITIONER) 
RAJEEV SHARMA(RAVI_SHARMA@LIVE.COM)()(PETITIONER) 
KANCHANA RAI(OFFICE.ABHINAVRAO@GMAIL.COM)()(PETITIONER) 
UMESH SHARMA(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(PETITIONER) 
GOVT OF NCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
DEVI SATULA(DEVISATULA@GMAIL.COM)()(RESPONDENT) 
KANCHAN RAI(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
RANJIT SHARMA(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RAJEEV SHARMA(RAVI_SHARMA@LIVE.COM)()(RESPONDENT) 
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ANSHUL(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
RAVI(RAVI_SHARMA@LIVE.COM)()(RESPONDENT) 
UMESH (UMES.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
B SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER) 
ANSHUL RAI(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
RAJEEV SHARMA(RAJEEV.SHARMA.CHEETAH@GMAIL.COM)()(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
RANJIT(SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 

71 LPA-224/2021 
CM APPL. 24194/2021 
CM APPL. 37147/2022 

SMT UMA DEVI  
V/s SATULA DEVI & ORS. 
  

SHRAVANTH SHANKER BHURAM  

 OTHER DETAILS OF ADVOCATES: 
SMT UMA DEVI(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
SMT UMA DEVI(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
B. SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(PETITIONER) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(PETITIONER) 
RAJEEV SHARMA(RAVI_SHARMA@LIVE.COM)()(RESPONDENT) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(RESPONDENT) 
KANCHANA RAI(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT) 
RANJIT SHARMA(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
UMESH SHARMA(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
B SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER) 
RANJIT(SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 
RAJEEV SHARMA(RAJEEV.SHARMA.CHEETAH@GMAIL.COM)()(RESPONDENT) 
VARUN(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
DEVI(DEVISATULA@GMAIL.COM)()(RESPONDENT) 
ANSHUL RAI(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
ANSHUL(ANSHUL@DLA.NET.IN)()(RESPONDENT) 

 

72 LPA-429/2021 
CM APPL. 40052/2021 
CM APPL. 37150/2022 

UMA DEVI  
V/s SATULA DEVI & ORS. 
  

SHRAVANTH SHANKER BHURAM  

 OTHER DETAILS OF ADVOCATES: 
B SHRAVANATH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER) 
RAVI(RAVI_SHARMA@LIVE.COM)()(RESPONDENT) 
VARUN SINGH (VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
ANSHUL RAI(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
B SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
RAJEEV SHARMA(RAJEEV.SHARMA.CHEETAH@GMAIL.COM)()(RESPONDENT) 
RANJIT(SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 

 

73 LPA-430/2021 
CM APPL. 40060/2021 
CM APPL. 37151/2022 
CM APPL. 44696/2022 
CM APPL. 5189/2023 

KANCHANA RAI   
V/s SATULA DEVI & ORS. 
  

D ABHINAV RAO  

 OTHER DETAILS OF ADVOCATES: 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
SHRAVANTH (OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SATULA DEVI(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
RANJIT SHARMA(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
RAJEEV SHARMA(RAVI_SHARMA@LIVE.COM)()(RESPONDENT) 
UMA DEVI(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
ANSHUL(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
RAVI SHARMA(RAVI-SHARMA@LIVE.COM)()(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
RAJEEV (RAJEEV.SHARMA.CHEETAH@GMAIL.COM)()(RESPONDENT) 
ANSHUL RAI(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
SHRAVANTH OFFICE(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9867)(RESPONDENT) 
RANJIT(SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
ANSHUL RAI(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
SHRAVANTH OFFICE(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
D. ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
STANDING(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
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VARU(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
RAVI(RAVI-SHARMA@LIVE.COM)()(RESPONDENT) 
UMESH(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 

74 LPA-432/2021 
CM APPL. 40163/2021 
CM APPL. 40164/2021 
CM APPL. 37143/2022 

UMESH SHARMA  
V/s SATULA DEVI & ORS. 
  

D ABHINAV RAO  

 OTHER DETAILS OF ADVOCATES: 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
SHRAVANTH (OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
VARUN(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
ANSHUL(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
ANSHUL(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
UMESH(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
RANJIT(SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 
SHRAVANTH OFFICE(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 

 

75 LPA-475/2021 
CAV 92/2021 
CM APPL. 45248/2021 
CM APPL. 45251/2021 

SATULA DEVI  
V/s UMESH SHARMA & ORS. 
  

VARUN SINGH  

 OTHER DETAILS OF ADVOCATES: 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)(8010027505)(PETITIONER) 
GOVT OF NCT OF DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
UMESH SHARMA(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
UMA DEVI(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
RAJEEV SHARMA(RAVI_SHARMA@LIVE.COM)()(RESPONDENT) 

 

76 LPA-52/2022 
CM APPL. 3472/2022 
CM APPL. 3957/2022 
CM APPL. 3959/2022 
CM APPL. 25803/2022 
CM APPL. 37144/2022 
CM APPL. 44692/2022 
CM APPL. 46121/2022 
CM APPL. 48928/2024 
CM APPL. 52567/2024 
CM APPL. 70073/2024 

KANCHANA RAI  
V/s SATULA DEVI & ORS. 
  

D ABHINAV RAO, VARUN SINGH, 
SHRAVANTH SHANKER BHURAM, 
AGARWAL LAW ASSOCIATES, VARUN 
SINGH, ANSHUL RAI 

 

 OTHER DETAILS OF ADVOCATES: 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
RANJIT SHARMA(SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 
UMA DEVI(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
UMESH SHARMA(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
RAJEEV SHARMA(RAJEEV.SHARMA.CHEETAH@GMAIL.COM)()(RESPONDENT) 
UMESH SHARMA(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(RESPONDENT) 
RANJIT SHARMA(SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 
UMA DEVI(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
RAJEEV SHARMA(RAJEEV.SHARMA.CHEETAH@GMAIL.COM)()(RESPONDENT) 
SATULA DEVI(DEVISATULA@GMAIL.COM)()(RESPONDENT) 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
D. ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
UMESH(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
STANDING(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
SHRAVANTH (OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
ABHINAV(ABHIN.RAO@GMAIL.COM)()(RESPONDENT) 
VARUN SINGH (VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
SHRAVANTH(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
VARUN SINGH, ALANKRITI DWIVEDI, AKSHAY 
DEV,(VARUN.SINGH@SKVLAWOFFICES.COM)(9811604378)(RESPONDENT) 
VARUN SINGH, ALANKRITI DWIVEDI, AKSHAY 
DEV,(VARUN.SINGH@SKVLAWOFFICES.COM)(9811604378)(RESPONDENT) 
ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
RAJEEV SHARMA(RAJEEV.SHARMA.CHEETAH@GMAIL.COM)()(RESPONDENT) 
ARADHYA(ARADHYARAICT@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
SHRAVANTH OFFICE(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
RAJEEV SHARMA(RAJEEV.SHARMA.CHEETAH@GMAIL.COM)()(RESPONDENT) 
VARUN SINGH, ALANKRITI DWIVEDI, AKSHAY 
DEV,(VARUN.SINGH@SKVLAWOFFICES.COM)(9811604378)(RESPONDENT) 
VARUN SINGH, ALANKRITI DWIVEDI, AKSHAY 
DEV,(VARUN.SINGH@SKVLAWOFFICES.COM)(9811604378)(RESPONDENT) 
B SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(RESPONDENT) 
ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(0)(RESPONDENT) 
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VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)(0)(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)(0)(RESPONDENT) 
ANSHUL (ANSHUL@DLA.NET.IN)(0)(RESPONDENT) 
RAVI SHARMA (RAVI-SHARMA@LIVE.COM)(0)(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 
ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)()(PETITIONER) 
RAJEEV SHARMA (RAJEEV.SHARMA.CHEETAH@GMAIL.COM)()(RESPONDENT) 
ARADHYA RAICT(ARADHYARAICT@GMAIL.COM)()(RESPONDENT) 
ACHINYA RAICT(ACHINTYARAICT@GMAIL.COM)()(RESPONDENT) 
RANJIT SHARMA(SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 
SHRAVANTH(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)(9999422728)(RESPONDENT) 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
SHRAVANTH OFFICE(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
VARUN(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
RANJIT(SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 
DEV(DEVISATULA@GMAIL.COM)()(RESPONDENT) 
ANSHUL RAI(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
RISHI AGRWALA , MAHESH AGARWAL(RISHI@AGLAW.IN)(9810188705)(PETITIONER) 
RAJEEV SHARMA (RAJEEV.SHARMA.CHEETAH@GMAIL.COM)()(RESPONDENT) 
UMA DEVI(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
UMESH SHARMA (UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SATULA DEVI (DEVISATULA@GMAIL.COM)()(RESPONDENT) 
RANJIT SHARMA (SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 
KANCHANA RAI(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
OFFICE ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)()(PETITIONER) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
RAVI SHARMA(RAVI-SHARMA@LIVE.COM)()(RESPONDENT) 
SHRAVANTH OFFICE(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
ALANKRITI DWIVEDI(ALANKRITIDWIVEDI@FORESIGHTLAW.IN)(9811604378)(RESPONDENT) 
ABHINAV RAO(OFFIVE.ABHINAVRAO@GMAIL.COM)(0)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
()()(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)(9999422728)(PETITIONER) 
ANSHUL RAI(ANSHUL@DLA.NET.IN)(9971846955)(RESPONDENT) 
SHRAVANTH SHANKER BHURAM(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(RESPONDENT) 

77 LPA-464/2022 
CM APPL. 34712/2022 
CM APPL. 40926/2022 
CM APPL. 44690/2022 
CM APPL. 5300/2023 
WITH LPA 52/2022 

KANCHANA RAI  
V/s RANJIT SHARMA & ORS. 
  

D ABHINAV RAO, VARUN SINGH  

 OTHER DETAILS OF ADVOCATES: 
D. ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
UMESH SHARMA(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
RAJEEV SHARMA (RAJEEV.SHARMA.CHEETAN@GMAIL.COM)()(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
OFFICE(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
RAJEEV(RAJEEV.SHARMA.CHEETAN@GMAIL.COM)()(RESPONDENT) 
SHRAVANTH OFFICE(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
SHARMA(SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 
RANJIT SHARMA(SHARMARANJIT62@GMAIL.COM)()(RESPONDENT) 
ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)()(RESPONDENT) 
SHRAVANTH (OFFICE.SHRAVNATH@GMAIL.COM)()(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)(9811604378)(RESPONDENT) 
RAJEEV. SHARMA (RAJEEV.SHARMA.CHEETAN@GMAIL.COM)()(RESPONDENT) 
UMESH SHARMA (UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
D ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
ANSHUL RAI(ANSHUL@DLA.NET.IN)()(RESPONDENT) 
SHRAVANTH OFFICE(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
SHRAVANTH OFFICE(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
RAVI SHARMA(RAVI-SHARMA@LIVE.COM)()(RESPONDENT) 
RAVI SHARMA(RAVISHARMA@LIVE.COM)()(RESPONDENT) 
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
D. ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER) 
UMESH(UMESH.SHARMA@ARISTOPHARMA.CO.IN)()(RESPONDENT) 
VARUN(VARUN.SINGH@SKVLAWOFFICES.COM)()(RESPONDENT) 
RAVI(RAVI-SHARMA@LIVE.COM)()(RESPONDENT) 
OFFICE(OFFICE.SHRAVANTH@GMAIL.COM)()(RESPONDENT) 
ABHIN(ABHIN.RAO@GMAIL.COM)()(RESPONDENT) 
STANDING(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
 
 

 

mailto:STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)�
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FOR FINAL DISPOSAL 
78 FAO (COMM)-24/2022 

CM APPL. 6369/2022 
M/S BANSAL CONSTRUCTION CO.  
V/s UNION OF INDIA 
  

SYED WASIF HAIDER, PRATIMA NAIN 
LAKRA 

 

 OTHER DETAILS OF ADVOCATES: 
JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)(9810034684)(RESPONDENT) 
PRATIMA NAIN LAKRA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM)(9968324260)(RESPONDENT) 

 

79 FAO(OS) (COMM)-144/2018 
CM APPL. 35812/2022 
CM APPL. 52757/2024 

SOUTH DELHI MUNCIPAL CORPORATION  
V/s MSV INTERNATIONAL INC 
  

SANDEEP BAJAJ, ROHIT KUMAR GOEL, 
VIKAS CHOPRA 

 

 OTHER DETAILS OF ADVOCATES: 
SANDEEP BAJAJ()(8800718260)(PETITIONER) 
ROHIT GOEL (ROHITGOEL1975@GMAIL.COM)(9312248785)(RESPONDENT) 
PUJA KALRA (PUJAKALRA09@GMAIL.COM)(0)(RESPONDENT) 
ROHIT GOEL(YOGENDER.SINGH306@GMAIL.COM)(9312248785)(PETITIONER) 
CLOM(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
VIKAS CHOPRA(VIKASCHOPRAADVOCATE@GMAIL.COM)(9212036118)(PETITIONER) 
VIKAS CHOPRA(VIKASCHOPRAADVOCATE@GMAIL.COM)(9212036118)(PETITIONER) 

 

80 FAO(OS) (COMM)-60/2019 C R SONS INFRA PROJECTS LTD  
V/s IRCON INTERNATION LTD 
  

ANKIT JAIN, CHANDAN KUMAR, 
SHEKHAR CHAND GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
ANKIT JAIN()(9810737362)(PETITIONER) 
SHEKHAR CHAND GUPTA(SHEKHARGUPTAADVOCATE@GMAIL.COM)(9868790800)(PETITIONER) 

 

PART-HEARD MATTER(END OF THE BOARD) 
81 W.P.(C)-1848/2021 PHONEPE PRIVATE LIMITED & ANR.  

V/s INCOME TAX OFFICER WARD INTERNATIONAL TAX 
2(2)(2) & ORS. 
  

KISHORE KUNAL  

 OTHER DETAILS OF ADVOCATES: 
KISHORE KUNAL AND PARTH()(9871278561)(PETITIONER) 
KISHOREKUNAL(KISHORE.KUNAL@KKCOLAW.IN)(9871278561)(PETITIONER) 
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT) 

 

END OF THE BOARD MATTERS 
82 EFA(OS)-3/2021 

CM APPL. 4578/2021 
CM APPL. 11809/2021 
CM APPL. 12097/2021 
WITH FAO(OS) (COMM) 11/2021 

DEEPAK BERI  
V/s ATUL BERI & ANR. 
  

SAURABH SETH, SAURABH SETH, 
RAGHAVENDRA MOHAN BAJAJ 

 

 OTHER DETAILS OF ADVOCATES: 
DEEPAK BERI(DEEPAKBERI@GMAIL.COM)(9810052548)(RESPONDENT) 
DEEPAK BERI(DEEPAKBERI@GMAIL.COM)(9810052548)(RESPONDENT) 
SAURABH SETH(MODERNITE01@GMAIL.COM)(9811393402)(PETITIONER) 
SAURABH SETH(MAIL@SAURABHSETH.COM)(9811393402)(PETITIONER) 
ATUL BERI(ABERI1963@GMAIL.COM)(9810248083)(PETITIONER) 
ATUL BERI(ABERI1963@GMAIL.COM)(9810248083)(PETITIONER) 
SURINDER KUMAR BERI(OFFICE@ADHISHSRIVASTAVA.COM)(9968281412)(PETITIONER) 
SURINDER KUMAR BERI(OFFICE@ADHISHSRIVASTAVA.COM)(9968281412)(PETITIONER) 
SURINDER KUMAR BERI(OFFICE@ADHISHSRIVASTAVA.COM)(9968281412)(RESPONDENT) 
ATUL BERI(RAGHAVENDRAMBAJAJ@GMAIL.COM, 
SAMARKACHWAHA@GMAIL.COM)(9910940162)(RESPONDENT) 
DEEPAK BERI(DEEPAKBERI@GMAIL.COM)(9810052548)(RESPONDENT) 
SAURABH SETH(MODERNITE01@GMAIL.COM)(9811393402)(PETITIONER) 
SAURABH SETH(MAIL@SAURABHSETH.COM)(9811393402)(PETITIONER) 
RAGHAVENDRA BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9910940162)(RESPONDENT) 
ATUL BERI(ABERI1963@GMAIL.COM)()(RESPONDENT) 
SAMAR KACHAWAHA(SAMARKACHWAHA@GMAIL.COM)()(RESPONDENT) 
SAURABH SETH (SETH.SAURABH@HOTMAIL.COM)()(PETITIONER) 
RAGHAVENDRA BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(PETITIONER) 
ATUL BERI(ABERI1963@GMAIL.COM)(9810248083)(PETITIONER) 
SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(RESPONDENT) 
RAGHAVENDRA MOHAN BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(RESPONDENT) 

 

83 FAO(OS) (COMM)-11/2021 
CM APPL. 1821/2021 
CM APPL. 8760/2021 
CM APPL. 8876/2021 
CM APPL. 42983/2021 
CM APPL. 6548/2022 
CM APPL. 27343/2022 
CM APPL. 37789/2022 
CM APPL. 10338/2023 
CM APPL. 52765/2024 
WITH EFA(OS) 3/2021 

DEEPAK BERI  
V/s ATUL BERI 
  

SAURABH SETH, SAURABH SETH, 
RAGHAVENDRA MOHAN BAJAJ, 
ADHISH SRIVASTAVA 

 

 OTHER DETAILS OF ADVOCATES: 
DEEPAK BERI(DEEPAKBERI@GMAIL.COM)(9810052548)(RESPONDENT) 
SAURABH SETH(MODERNITE01@GMAIL.COM)(9811393402)(PETITIONER) 
SAURABH SETH(MAIL@SAURABHSETH.COM)(9811393402)(PETITIONER) 
ATUL BERI(ABERI1963@GMAIL.COM)(9910940162)(PETITIONER) 
ATUL BERI(RAGHAVENDRABAJAJ@GMAIL.COM)(9910940162)(RESPONDENT) 
DEEPAK BERI(DEEPAKBERI@GMAIL.COM)(9810052548)(RESPONDENT) 
SAURABH SETH(MAIL@SAURABHSETH.COM)(9811393402)(PETITIONER) 
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SAURABH SETH(MODERNITE01@GMAIL.COM)(9811393402)(PETITIONER) 
RAGHUVENDRA BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9910940162)(RESPONDENT) 
ADHISH SRIVASTAVA(OFFICE@ADHISHSRIVASTAVA.COM)(9968281412)(RESPONDENT) 
A BERI(ABERI1963@GMAIL.COM)()(RESPONDENT) 
R()(9820184529)(PETITIONER) 
SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(PETITIONER) 
SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(PETITIONER) 
SAURABH(SETH.SAURABH@HOTMAIL.COM)()(RESPONDENT) 
SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(RESPONDENT) 
SAURABH (SETH.SAURABH@HOTMAIL.COM)()(RESPONDENT) 
SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(RESPONDENT) 
SAURABH SETH, SUMEER SETH(MAIL@SAURABHSETH.COM)(9811393402)(PETITIONER) 
RAGHAVENDRA BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)()(RESPONDENT) 
SAMAR(SAMARKACHWAHA@GMAIL.COM)()(RESPONDENT) 
R M B(OFF.RMB@GMAIL.COM)()(RESPONDENT) 
DEEPAK BERI(DEEPAKBERI@GMAIL.COM)(9810052548)(RESPONDENT) 
SAURABH SETH(MODERNITE01@GMAIL.COM)(9811393402)(PETITIONER) 
SAURABH SETH(MAIL@SAURABHSETH.COM)(9811393402)(PETITIONER) 
A BERI(ABERI1963@GMAIL.COM)()(RESPONDENT) 
ADHISH SRIVASTAVA(OFFICE@ADHISHSRIVASTAVA.COM)(9968281412)(RESPONDENT) 
RAGHUVENDRA BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9910940162)(RESPONDENT) 
SAURABH SETHI(SETHI.SAURABH@HOTMAIL.COM)()(PETITIONER) 
SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(RESPONDENT) 
SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(PETITIONER) 
SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(PETITIONER) 
SAURABH(MAIL@SAURABHSETH.COM)()(RESPONDENT) 
SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(RESPONDENT) 
SAURABH(SETH.SAURABH@HOTMAIL.COM)()(RESPONDENT) 
SETH(SETH.SAURABH@HOTMAIL.COM)()(RESPONDENT) 
SAURABH(MAIL@SAURABHSETH.COM)()(RESPONDENT) 
SETH(SETH.SAURABH@HOTMAIL.COM)()(RESPONDENT) 
ADHISH SRIVASTAVA(OFFICE@ADHISHSRIVASTAVA.COM)(9968281412)(RESPONDENT) 
RAGHAVENDRA MOHAN BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(RESPONDENT) 
RAGHAVENDRA MOHAN BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(RESPONDENT) 
RAGHAVENDRA MOHAN BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(RESPONDENT) 
RAGHAVENDRA MOHAN BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(RESPONDENT) 

84 FAO (COMM)-136/2021 
CM APPL. 31433/2021 

U.P. INDUSTRIAL CONSULTANTS LTD. THROUGH ITS 
EXECUTIVE DIRECTOR  
V/s GAIL INDIA LIMITED 
  

ARCHIT KUMAR, ARCHIT KUMAR  

 OTHER DETAILS OF ADVOCATES: 
U P INDUSTRIAL CONSULTANTS LTD(INFO@UPICO.ORG)(9313771073)(PETITIONER) 
SULALIT SINGH SISODIA(SULATI23@YAHOO.CO.IN)(9313771073)(PETITIONER) 
GAIL (INDIA)LTD(INFO@GAIL.CO.IN)()(RESPONDENT) 

 

85 FAO (COMM)-52/2022 
CM APPL. 17833/2022 
CM APPL. 17835/2022 

UNION OF INDIA THROUGH EXECUTIVE ENGINEER-CUM-
SENIOR MANAGER (C)-1 CPWD  
V/s M/S MAHIPAL SINGH 
  

RUCHIR MISHRA  

 OTHER DETAILS OF ADVOCATES: 
RUCHIR MISHRA(RUCHIRMISHRA79@YAHOO.CO.IN)(9811673689)(PETITIONER) 
UNION OF INDIA()(8920411566)(RESPONDENT) 
MAHIPAL SINGH(MP.SINGH.DE05@GMAIL.COM)(9910619191)(RESPONDENT) 
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COURT NO. 42  
            HON'BLE MS.JUSTICE PRATHIBA M. SINGH 

HON'BLE MR. JUSTICE ANISH DAYAL 
 
 
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,  
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  
  
 
CLICK HERE FOR VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6 
 
Meeting No. 1669 92 0249 
 
Join from a video conferencing system or application 
Dial: 
 
dhcvirtualcourt6@dhcvirtualcourt.webex.com 
 
You can also dial 210.4.202.4 and enter your meeting number. 
 
Join by phone 
Access Code: 1669 92 0249 
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
courtmaster@pmsingh.in   
 

cmatishgoel@gmail.com 

 
 
NOTE: Counsels and Litigants may send their apperances through the following  
      link/form. This form shall be available during Court hearing days 
      from 09:00 A.M – 04:30 P.M.. 
 
      

ITEM 
NUMBER 

https://forms.gle/LszUZHy9YMBfTrAu7  
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CONNECTED MATTERS (ANMM) 
1 RC.REV.-18/2016 

CM APPL. 39275/2019 
WITH RC.REV. 204/2017 
RC.REV. 205/2017 
RC.REV. 206/2017 
RC.REV. 207/2017 
RC.REV. 208/2017 
RC.REV. 318/2017 
RC.REV. 303/2017 

K S BHANDARI  
V/s M/S INTERNATIONAL SECURITY PRINTERS PVT LTD 
  

AMRIT KAUR OBEROI, RAJIV DEWAN  

 OTHER DETAILS OF ADVOCATES: 
RAJIV DEWAN()(9811673338)(PETITIONER) 

 

2 RC.REV.-204/2017 M/S FRONTIER SALES  
V/s M/S SUPERIOR EXIM PVT LTD 
  

PRAVEEN PAHUJA & UPASANA 
PAHUJA 

 

 OTHER DETAILS OF ADVOCATES:  
3 RC.REV.-205/2017 M/S FRONTIER SALES  

V/s M/S SUPERIOR EXIM PVT LTD 
  

PRAVEEN PAHUJA & UPASANA 
PAHUJA 

 

 OTHER DETAILS OF ADVOCATES:  
4 RC.REV.-206/2017 M/S FRONTIER SALES  

V/s M/S SUPERIOR EXIM PVT LTD 
  

PRAVEEN PAHUJA & UPASANA 
PAHUJA 

 

 OTHER DETAILS OF ADVOCATES:  
5 RC.REV.-207/2017 M/S FRONTIER SALES  

V/s M/S SUPERIOR EXIM PVT LTD 
  

PRAVEEN PAHUJA & UPASANA 
PAHUJA 

 

 OTHER DETAILS OF ADVOCATES: 
 
 
 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6�
mailto:courtmaster@pmsingh.in�
mailto:courtmaster@pmsingh.in�
mailto:courtmaster@pmsingh.in�
mailto:cmatishgoel@gmail.com�
https://forms.gle/LszUZHy9YMBfTrAu7�
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6 RC.REV.-303/2017 
CM APPL. 34823/2023 

JAI RANI & ANR  
V/s LALA JOTI PERSHAD SHIV MANDIR TRUST & ORS 
  

ANURAG BINDAL  

 OTHER DETAILS OF ADVOCATES: 
R K BINDAL , ANURAG BINDAL(ANURAGBINDAL@GMAIL.COM)(9999955947)(PETITIONER) 
RSKELA(RSKELA@GMAIL.COM)()(RESPONDENT) 

 

7 RC.REV.-318/2017 SHANTI DEVI  
V/s DIGAMBAR JAIN PANCHAYAT SAMAJ (REGD) 
  

P K SINGH & ASSOCIATES  

 OTHER DETAILS OF ADVOCATES:  
8 RC.REV.-396/2017 BADI PANCHAYAT VAISH BISE AGGARWAL (REGD)  

V/s SHRI SUNIL GUPTA 
  

AJAY KUMAR GUPTA  

 OTHER DETAILS OF ADVOCATES:  
9 RC.REV.-397/2017 BADI PANCHAYAT VAISH BISE AGGARWAL (REGD)  

V/s JAI PARKASH GOYAL 
  

AJAY KUMAR GUPTA  

 OTHER DETAILS OF ADVOCATES:  
10 RC.REV.-519/2017 

CM APPL. 15702/2020 
SURENDER KAUR & ANR  
V/s ANOOP SINGH CHARITABLE TRUST 
  

NARENDER BHANDARI, NARENDER 
BHANDARI, HITENDRA KR NAHATA 

 

 OTHER DETAILS OF ADVOCATES: 
NARENDERBHANDARI(NBHANDARI2009@GMAIL.COM)(9313362890)(PETITIONER) 
NARENDER BHANDARI(NBHANDARI2009@GMAIL.COM)(9313362890)(PETITIONER) 
HITENDRA NAHATA(NAHATA.COMPANY@GMAIL.COM)(9910290400)(RESPONDENT) 

 

11 RC.REV.-520/2017 SURENDER KAUR & ANR  
V/s ANOOP SINGH CHARITABLE TRUST 
  

NARENDER BHANDARI, HITENDRA 
KR NAHATA 

 

 OTHER DETAILS OF ADVOCATES:  
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COURT NO. 42  
DIVISION BENCH- IV 

            HON'BLE MS.JUSTICE PRATHIBA M. SINGH 
   HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA 
 
 
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,  
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  
  
 
CLICK HERE FOR VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6 
 
Meeting No. 1669 92 0249 
 
 
Join from a video conferencing system or application 
Dial: 
 
dhcvirtualcourt6@dhcvirtualcourt.webex.com 
 
 
You can also dial 210.4.202.4 and enter your meeting number. 
 
Join by phone 
Access Code: 1669 92 0249 
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
courtmaster@pmsingh.in 

      

  
 
 
NOTE: Counsels and Litigants may send their apperances through the following  
      link/form. This form shall be available during Court hearing days 
      from 09:00 A.M – 04:30 P.M.. 
 

ITEM 
NUMBER 

https://forms.gle/LszUZHy9YMBfTrAu7  
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
1 CUSAA-51/2025 

CM APPL. 13613/2025 
CM APPL. 13614/2025 
CM APPL. 13615/2025 

UMESH KUMAR  
V/s PR COMMISSIONER OF CUSTOMS NEW DELHI 
(PREVENTIVE) 
  

JITIN SINGHAL  

 OTHER DETAILS OF ADVOCATES: 
JITIN SINGHAL(JITIN.SINGHAL01@GMIAL.COM)(9999919168)(PETITIONER) 
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT) 

 

2 W.P.(C)-2543/2025 
CM APPL. 11999/2025 

A B C ENTERPRISES  
V/s SALES TAX OFFICER CLASS II AVATO WARD 102 & 
ORS. 
  

PULKIT VERMA  

 OTHER DETAILS OF ADVOCATES: 
PULKIT VERMA/ PEYUSH PRUTHI(PULKIT@ENURELEGAL.COM)(9716694879)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, ANURAG, CBIC(STANDINGCOUNSELGNCTD@GMAIL.COM, 
ANURAGDULAW@GMAIL.COM, CHMN-CBIC@GOV.IN)(9868250806)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

3 W.P.(C)-2812/2025 
CM APPL. 13369/2025 

HOME STORES (INDIA) LIMITED  
V/s COMMISSIONER OF VALUE ADDED TAX & ANR. 
  

MAYANK GUPTA  

 OTHER DETAILS OF ADVOCATES: 
MAYANK GUPTA(ADVOCATEMAYANKG@GMAIL.COM)(9999462412)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

4 W.P.(C)-2882/2025 
CM APPL. 13727/2025 

M/S MAGGU MULTIVENTURES PVT. LTD.   
V/s PRINCIPAL COMMISSIONER OF CUSTOMS-IMPORT 
INLAND CONTAINER DEPOT, TUGHLAKABAD, NEW DELHI 
& ORS. 
  

AKHIL KRISHAN MAGGU  

 OTHER DETAILS OF ADVOCATES: 
AKHIL KRISHAN MAGGU, VIKAS SAREEN, AYUSH MITTAL & MANINDER 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6�
mailto:courtmaster@pmsingh.in�
mailto:courtmaster@pmsingh.in�
mailto:courtmaster@pmsingh.in�
https://forms.gle/LszUZHy9YMBfTrAu7�
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KAUR(MAGGUAKHIL@YMAIL.COM)(9650046568)(PETITIONER) 
HARPREET SINGH, CUSDEL(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, COMMRTKDIMP-
CUSDEL@NIC.IN)(0)(RESPONDENT) 
ICDTK(ICDTKDSIIB@GMAIL.COM)(0)(RESPONDENT) 

5 W.P.(C)-2910/2025 
CM APPL. 13826/2025 

MOHD SAJID  
V/s COMMISSIONER OF CUSTOMS NEW DELHI 
  

PRABJYOTI KAUR CHADHA  

 OTHER DETAILS OF ADVOCATES: 
D S CHADHA(PELICANC@YAHOO.CO.IN)(9958148182)(PETITIONER) 
PANKAJ, IGI LEGAL DELHI(PANKAJ.JUNGPURA@GMAIL.COM, 
IGILEGALDELHI@GMAIL.COM)(0)(RESPONDENT) 

 

6 W.P.(C)-2949/2025 
CM APPL. 13993/2025 
CM APPL. 13994/2025 

MOHAMMED AFROZ MEMON  
V/s UNION OF INDIA & ORS. 
  

AKHIL KRISHAN MAGGU  

 OTHER DETAILS OF ADVOCATES: 
AKHIL KRISHAN MAGGU, VIKAS SAREEN, AYUSH MITTAL & MANINDER 
KAUR(MAGGUAKHIL@YMAIL.COM)(9650046568)(PETITIONER) 
HARPREET SINGH , ICDTKD EXPORT(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, 
LEGALBRANCHICDTKDEXPORT@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

FOR ADMISSION 
7 CUSAA-9/2025 

CM APPL. 1016/2025 
WITH CUSAA 15/2025 

M/S VISHAL VIDEO AND APPLIANCES PVT LTD  
V/s COMMISSIONER OF CUSTOMS ACC(IMPORT) 
  

YOGENDRA ALDAK  

 OTHER DETAILS OF ADVOCATES: 
V LAKSHMI KUMARAN , L BADRI 
NARYANAN(YOGENDRA.ALDAK@LAKSHMISRI.COM)(8010333998)(PETITIONER) 
HARPREET SINGH (HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT) 

 

8 CUSAA-15/2025 
CM APPL. 1029/2025 

M/S VISHAL VIDEO AND APPLIANCES PVT LTD  
V/s COMMISSIONER OF CUSTOMS ACC (IMPORT) 
  

YOGENDRA ALDAK  

 OTHER DETAILS OF ADVOCATES: 
V LAKSHMI KUMARAN , L BADRI 
NARYANAN(YOGENDRA.ALDAK@LAKSHMISRI.COM)(8010333998)(PETITIONER) 
HARPREET SINGH (HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT) 

 

9 W.P.(C)-11518/2024 
WITH W.P.(C) 11607/2024 

RAKESH KUMAR GUPTA  
V/s DIRECTORATE OF REVENUE INTELLIGENCE 
  

AKHIL KRISHAN MAGGU  

 OTHER DETAILS OF ADVOCATES: 
AKIL KRISHAN MAGGU AND VIKAS SAREEN AND MANINDER 
KAUR(MAGGUAKHIL@YMAIL.COM)(9650046568)(PETITIONER) 
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT) 

 

10 W.P.(C)-11607/2024 VIBHUTI BHUSHAN DAS  
V/s DIRECTORATE OF REVENUE INTELLIGENCE 
  

AKHIL KRISHAN MAGGU  

 OTHER DETAILS OF ADVOCATES: 
AKHIL KRISHAN MAGGU, ,VIKAS SAREEN, MANINDER 
KAUR(MAGGUAKHIL@YMAIL.COM)(9650046568)(PETITIONER) 
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT) 

 

11 W.P.(C)-13727/2024 
CM APPL. 57468/2024 
WITH W.P.(C) 13752/2024 

NEELGIRI MACHINERY THROUGH ITS PROPRIETOR MR. 
ANIL KUMAR  
V/s COMMISSIONER DELHI GOODS AND SERVICE TAX 
AND OTHERS 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, HARPREET SINGH(STANDINGCOUNSELGNCTD@GMAIL.COM, 
HARPREETSTANDINGCOUNSEL@GMAIL.COM)(9868250806)(RESPONDENT) 
CTT, RALAW CO. UNION OF INDIA(CTT.DELHI@NIC.IN, RALAWCO@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

12 W.P.(C)-13752/2024 
CM APPL. 57567/2024 

NEELGIRI MACHINERY THROUGH ITS PROPRIETOR MR. 
ANIL KUMAR  
V/s COMMISSIONER DELHI GOODS AND SERVICE TAX 
AND OTHERS 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER) 
HARPREET SINGH, SANTOSH KUMAR 
TRIPATHI(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, 
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
CTT, RALAW CO. UNION OF INDIA(CTT.DELHI@NIC.IN, RALAWCO@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
13 CUSAA-48/2025 

CM APPL. 11174/2025 
M/S GOURISHANKAR POLYMER INDUSTRIES  
V/s COMMISSIONER OF CUSTOMS 
  

MALABIKA SARKAR  

 OTHER DETAILS OF ADVOCATES: 
GK SARKAR (LEXMALGAN@GMAIL.COM )(9810026981)(PETITIONER) 
HARPREET SINGH (HARPRETGSTANDINGCOUNSEL@GMAIL.COM )(0)(RESPONDENT) 

 



20.03.2025                                                                                        ADVANCE CAUSE LIST 
 

38 
 

14 LPA-671/2011 TRILOK SINGH  
V/s UNION OF INDIA & ORS 
  

Y RAJESH KUMAR NAIDU, 
POORNIMA MAHESHWARI, 
SAUNDARYA SINGH, ANUJ 
AGGARWAL, RAGHAVENDRA 
MOHAN BAJAJ 

 

 OTHER DETAILS OF ADVOCATES: 
SAUNDARYA SINGH(KAMLAKSHI.SINGH@YAHOO.CO.IN)(9873408273)(PETITIONER) 
ANUJ AGGARWAL(ANUJ.AGGARWAL.ADV@GMAIL.COM)(9891363718)(RESPONDENT) 
ANUJ AGGARWAL(ANUJ.AGGARWAL.ADV@GMAIL.COM)(9891363718)(RESPONDENT) 
RAGHAVENDRA MOHAN 
BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(PETITIONER) 

 

15 SERTA-8/2023 
CM APPL. 39033/2023 
WITH SERTA 13/2023 

M/S APPLIED SOLAR TECHNOLOGIES INDIA PRIVATE 
LIMITED  
V/s THE COMMISSIONER CENTRAL GOODS AND SERVICE 
TAX (AUDIT II) 
  

RAJ LATHA KOTNI  

 OTHER DETAILS OF ADVOCATES: 
SRINIVAS KOTNI , AKASHAY KUMAR , RAJ LATHA 
KOTNI(KOTNI@LEXPORT.IN)(9811282863)(PETITIONER) 
HARPREET SINGH (HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT) 

 

16 SERTA-13/2023 
CM APPL. 41197/2023 

PR COMMISSIONER CGST DELHI SOUTH  
V/s MS APPLIED SOLAR TECHNOLOGIES INDIA PVT LTD 
  

AKSHAY AMRITANSHU, RAJ LATHA 
KOTNI 

 

 OTHER DETAILS OF ADVOCATES: 
AKSHAY AMRIT ANSHU(AKSHAYAMRITANSHU@GMAIL.COM)(9931282222)(PETITIONER) 
APPLIED SOLAR TECHNOLOGIES INDIA PVT 
LTD(INFO@APPLIEDSOLARTECHNOLOGIES.COM)()(RESPONDENT) 
RAJ LATHA KOTNI(RAJLATHA@LEXPORT.IN)(9899978082)(PETITIONER) 

 

17 W.P.(C)-2820/2019 
CM APPL. 13134/2019 
CM APPL. 6995/2022 

SH. RAVINDER PAL SINGH  
V/s REGISTRAR COOP. SOCIETIES , DELHI & ANR. 
  

RAJIV VIG, USHA PANDEY, 
RUPENDRA PRATAP SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAJIV VIG()(9811231233)(PETITIONER) 
USHA PANDEY(ADVOCATE.USHA@YAHOO.COM)(9871000801)(PETITIONER) 
RAJIV (RAJIVVIG@HOTMAIL.COM)()(RESPONDENT) 
RUPENDRA PRATAP SINGH(ADVOCATERPSINGH1@GMAIL.COM)(9818928506)(PETITIONER) 

 

18 W.P.(C)-9289/2022 
(Disposed off case) 
WITH W.P.(C) 9321/2022 

GANESH PRASAD  
V/s NEW DELHI MUNICIPAL COUNCIL & ANR. 
  

BHARAT AGGARWAL, RAJINDER 
KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
DHARMENDER SHARMA()(9899972647)(PETITIONER) 
NEW DELHI MUNICIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
RAJINDER KUMAR(RAJAN3LION@GMAIL.COM)(9873202832)(PETITIONER) 

 

19 W.P.(C)-9321/2022 
(Disposed off case) 

MANOJ KUMAR  
V/s NEW DELHI MUNICIPAL COUNCIL & ANR. 
  

BHARAT AGGARWAL, RAJINDER 
KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
DHARMENDER SHARMA()(9899972647)(PETITIONER) 
NEW DELHI MUNICIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
RAJINDER KUMAR(RAJAN3LION@GMAIL.COM)(9873202832)(PETITIONER) 

 

20 W.P.(C)-4950/2023 M/S. BRONZE LOGISTICS PVT. LTD. (OPC)  
V/s DIRECTORATE GENERAL OF FOREIGN TRADE & ORS. 
  

PRIYADARSHI MANISH  

 OTHER DETAILS OF ADVOCATES: 
PRIYADARSHI MANISH(ADVPAM01@GMAIL.COM)(9212143535)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
SINGLA SSC(ASINGLASSC@GMAIL.COM)(9818601006)(RESPONDENT) 

 

21 W.P.(C)-7136/2023 
WITH W.P.(C) 10461/2023 

DEEPAK GARG  
V/s THE DESIGNATED COMMITTEE & ANR. 
  

TARUN CHAWLA  

 OTHER DETAILS OF ADVOCATES: 
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT) 

 

22 W.P.(C)-10461/2023 
CM APPL. 40566/2023 
CM APPL. 2892/2024 
CM APPL. 15075/2024 
CM APPL. 64507/2024 

M/S RAVI FREIGHT CARRIER  
V/s UNION OF INDIA & ORS. 
  

AANCHAL MULLICK  

 OTHER DETAILS OF ADVOCATES: 
NAVEEN MULLICK(JYOTINMULLICK@GMAIL.COM)(9811151620)(PETITIONER) 
ADDITONAL DIRECTOR GENERAL(DGCEIADJ@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
NA VEEN MULLICK/ AANCHAL MULLICK(JYOTINMULLICK@GMAIL.COM, 
AANCHALMULLICK@GMAIL.COM)(9811151620)(PETITIONER) 
DGCEI ADJ, DG CBEC(DGCEIADJ@GMAIL.COM, DG.SYS-CBEC@NIC.IN)()(RESPONDENT) 
A SINGHLA, CBEC, GST SOUTH(ASINGLASSC@GMAIL.COM, COMMR.LEGAL-CBEC@NIC.IN, 
COMMR.GSTSOUTH@GOV.IN)()(RESPONDENT) 
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NAVEEN MULLICK(JYOTINMULLICK@GMAIL.COM, 
AANCHAKMULLICK@GMAIL.COM)(9811151620)(PETITIONER) 
A SINGHLA SSC, CBEC, GST SOUTH(ASINGLASSC@GMAIL.COM, COMMR.LEGAL-CBEC@NIC.IN, 
COMMR.GSTSOUTH@GOV.IN)()(RESPONDENT) 
DGCEIADJ, CBEC(DGCEIADJ@GMAIL.COM, DG.SYS-CBEC@NIC.IN)()(RESPONDENT) 

23 W.P.(C)-11347/2023 
WITH W.P.(C) 12150/2023 

JAMAN LAL & ORS.  
V/s MUNICIPAL CORPORATION OF DELHI 
  

ALOK PRAKASH  

 OTHER DETAILS OF ADVOCATES: 
ASHOK CHHABRA (ASHOKCHHABRA4@GMAIL.COM, 
PRAKASHALOK48@GMAIL.COM)(9810008481)(PETITIONER) 
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 

 

24 W.P.(C)-12150/2023 
CM APPL. 7024/2025 

PREM KUMAR & ANR.  
V/s MUNICIPAL CORPORATION OF DELFII & ANR. 
  

ALOK PRAKASH  

 OTHER DETAILS OF ADVOCATES: 
ASHOK CHHABRA AND 
ASSOCIATES(ASHOKCHHABRA4@GMAIL.COM)(9810008481)(PETITIONER) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
ASHOK CHHABRA(ASHOKCHHABRA4@GMAIL.COM)(0)(PETITIONER) 
PUNEET YADAV(PUNEETYADAVADVOCATE@GMAIL.COM)(0)(RESPONDENT) 

 

25 W.P.(C)-13159/2023 NEEL KAMAL POLYMERS INDIA  
V/s COMMISSIONER DEPARTMENT OF TRADE TAXES 
GOVT OF NCT OF DELHI AND ORS. 
  

SHIVANK PRATAP  

 OTHER DETAILS OF ADVOCATES: 
SHIVANK PRATAP SINGH(SHIVANK@SPSLAW.CO.IN)(9911797547)(PETITIONER) 
EOC POLYMERS(SANJAY.SINGH@EOCGROUP.COM, 
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

26 W.P.(C)-8206/2024 
WITH W.P.(C) 8277/2024 

HEAL HEALTH CONNECT SOLUTIONS PRIVATE LIMITED 
THROUGH ITS DIRECTOR MR DIVYA SRIVASTAVA  
V/s THE COMMISSIONER DELHI GOODS AND SERVICES 
TAX AND ORS 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAKESHD KUMAR AND PARVEEN KUMAR 
GAMBHIR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
THE COMMISSIONER(CTT.DELHI@NIC.IN)()(RESPONDENT) 
HAR(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT) 

 

27 W.P.(C)-8431/2024 INDERJEET AND ANR.  
V/s MUNICIPAL CORPORATION OF DELHI AND ORS. 
  

SANJAY BANIWAL  

 OTHER DETAILS OF ADVOCATES: 
SANJAY BANIWAL(SANJAY1BANIWAL@GMAIL.COM)(8810641307)(PETITIONER) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

28 W.P.(C)-9432/2024 MANISH CHOPRA  
V/s PRINCIPAL ADDITIONAL DIRECTOR GENERAL, 
DIRECTORATE OF REVENUE INTELLIGENCE 
(HEADQUARTERS) NEW DELHI & ANR. 
  

CHINMAYA SETH  

 OTHER DETAILS OF ADVOCATES: 
A K SETH AND CHINMAYA 
SETH(CONFLUENCELEGAL.LAW@GMAIL.COM)(9911610547)(PETITIONER) 
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT) 

 

29 W.P.(C)-14791/2024 SYNERGY STEELS LTD  
V/s UNION OF INDIA & ORS. 
  

VARUN NAGRATH, PIYUSH BERIWAL  

 OTHER DETAILS OF ADVOCATES: 
VARUN NAGRATH(VARUN@SPNADVISORS.COM)(9810214149)(PETITIONER) 
UNION OF INDIA, CUSDEL, BERIWAL LAWYER(UOIDHC@GMAIL.COM, COMMRICDPPG-
CUSDEL@GOV.IN, BERIWAL.LAWYER@GMAIL.COM)(1123384193)(RESPONDENT) 
ICD BERIWAL, SANJVIK, DINESH JOSHI(ICD.BAWAL@ICEGATE.GOV.IN, TM@SANJVIK.COM, 
DINESH.JOSHI@MSC.COM)(0)(RESPONDENT) 
J BIJ;PP(J.BIJLOO@WINDTLEGAL.COM)(0)(RESPONDENT) 
PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT) 

 

30 W.P.(C)-14806/2024 
CM APPL. 62242/2024 
CM APPL. 62244/2024 
WITH W.P.(C) 15558/2024 

MS S S EXPORTS & ANR.  
V/s UNION OF INDIA & ORS. 
  

ARVEEN SEKHON, GIBRAN 
NAUSHAD 

 

 OTHER DETAILS OF ADVOCATES: 
RISHI SEHGAL, KESHAVAM CHAUDHARY, ARVEEN SEKHON, MUSKANN 
KHURANA(ADVOCATESEHGAL.RISHI@GMAIL.COM)(9417219804)(PETITIONER) 
UOI, CUSTOMS(UOIDHC@GMAIL.COM, CUSTOMADJICDTKD@GMAIL.COM)(0)(RESPONDENT) 
HARPREET SINGH, SATISH AGGARWALA(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, 
SATISHAGGARWALA@GMAIL.COM)(0)(RESPONDENT) 
GIBRAN NAUSHAD(GIBRAN.NAUSHAD@GMAIL.COM)(9910305746)(RESPONDENT) 
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31 W.P.(C)-15558/2024 M/S A S FURNISHINGS & ORS.  
V/s UNION OF INDIA & ORS. 
  

ARVEEN SEKHON  

 OTHER DETAILS OF ADVOCATES: 
RISHI SEHGAL(ADVOCATESEHGAL.RISHI@GMAIL.COM)(9417219804)(PETITIONER) 
HARPREET SINGH, UNION OF INDIA(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
CUSTOM, SHARMA ADVOCATE(CUSTOMADJICDTKD@GMAIL.COM, 
SHARMADVOCATE@GMAIL.COM)(0)(RESPONDENT) 

 

32 W.P.(C)-816/2025 NIKKAMAL JEWELLERS  
V/s THE COMMISSIONER OF CUSTOMS (EXPORTS) 
  

PREM RANJAN KUMAR  

 OTHER DETAILS OF ADVOCATES: 
PREM RANJAN KUMAR(ADVPREMRANJAN@GMAIL.COM)(9310143231)(PETITIONER) 
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT) 

 

33 W.P.(C)-892/2025 
CM APPL. 4360/2025 

K.S. IMPEX LTD.  
V/s THE COMMISSIONER OF DELHI GOODS AND SERVICES 
TAX AND ANR. 
  

VIRAG TIWARI  

 OTHER DETAILS OF ADVOCATES: 
RAJESH JAIN, VIRAG TIWARI(VIRAGTIWARI@REDIFFMAIL.COM)(9810042928)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, UOI(STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

34 W.P.(C)-1469/2025 PRADEEP KUMAR  
V/s REGISTRAR CO-OPERATIVE SOCIETY & ANR. 
  

YASHIKA KAPOOR, ABHINAV 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
YASHIKA KAPOOR(ADV.YASHIKAPOOR@GMAIL.COM)(7011263450)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, JAIN BANK, RCOOP(STANDINGCOUNSELGNCTD@GMAIL.COM, 
LEGAL@JAINBANK.COM, RCOOP@NIC.IN)(9868250806)(RESPONDENT) 
ABHINAV SHARMA(ADVASOFFICE@GMAIL.COM)(9953264242)(RESPONDENT) 

 

35 W.P.(C)-2602/2025 
CM APPL. 12388/2025 

M/S MITTAL IMPEX  
V/s PRINCIPAL COMMISSIONER OF CUSTOMS-IMPORT 
INLAND CONTAINER DEPOT TUGHLAKABAD, NEW DELHI 
& ANR. 
  

AKHIL KRISHAN MAGGU  

 OTHER DETAILS OF ADVOCATES: 
AKHIL KRISHAN MAGGU, VIKAS SAREEN, AYUSH MITTAL & MANINDER 
KAUR(MAGGUAKHIL@YMAIL.COM)(9650046568)(PETITIONER) 
HARPREET SINGH, CUSDEL(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, COMMRTKDIMP-
CUSDEL@NIC.IN)(9811253531)(RESPONDENT) 

 

CONNECTED MATTERS (ANMM) 
36 W.P.(C)-1412/2024 

CM APPL. 5807/2024 
CM APPL. 29690/2024 
CM APPL. 50040/2024 

MMTC PAMP INDIA PVT. LTD.  
V/s ASSISTANT COMMISSIONER (GRADE 6) CUSTOMS 
PREVENTIVE, DELHI & ORS. 
  

SONU BHATNAGAR, VIVEK MALIK  

 OTHER DETAILS OF ADVOCATES: 
ANURADHA DUTT(ADMIN@DMD.LAW, SACHIT.JOLLY@DMD.LAW)(9910044138)(PETITIONER) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
SONU BHATNAGAR(SONUBHATNAGAROFFICE@GMAIL.COM)()(RESPONDENT) 
THE PRINCIPAL COMMISSIONER ACC(COMMRACCIMP-CUSDEL@NIC.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
VINEET LAW(VINEETLAW@YAHOO.CO.IN)()(RESPONDENT) 
V RAJU RAMAN(VRAJURAMAN@NIC.IN)()(RESPONDENT) 
ASSISTANT COMMISSONER CUSTOMS PREVENTIVE DELHI(CCCPDZ-CBEC@NIC.IN, 
SINGH.DHARMVIR@GOV.IN)()(RESPONDENT) 
ANURADHA DUTT(ADMIN@DMD.LAW, 
TUSHAR.JARWAL@DMD.LAW)(9910044138)(PETITIONER) 
SONU BHATNAGAR(SONUBHATNAGAROFFICE@GMAIL.COM, 
BHATNAGARSONU@GMAIL.COM)()(RESPONDENT) 
VINEET(VINEETLAW@YAHOO.CO.IN)()(RESPONDENT) 
HARPREET SINGH, AVSHREYA(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, 
AVSHREYARUDY@OUTLOOK.COM)()(RESPONDENT) 
SONU BHATNAGAR(BHATNAGARSONU@GMAIL.COM)(9810134678)(RESPONDENT) 
VIVEK MALIK(VIVEKMALIK2000@GMAIL.COM)(9811333941)(PETITIONER) 

 

37 W.P.(C)-7035/2024 
CM APPL. 29268/2024 
WITH W.P.(C) 7039/2024 
W.P.(C) 7040/2024 
W.P.(C) 7067/2024 

M/S AJ REFINERY PVT. LTD.  
V/s COMMISSIONER OF CUSTOMS, ACC (IMPORT) NEW 
CUSTOMS HOUSE, NEW DELHI & ORS. 
  

KISHORE KUNAL  

 OTHER DETAILS OF ADVOCATES: 
KISHORE KUNAL, RUNJHUN PARE, MAHESH SINGH(KISHORE.KUNAL@KKCOLAW.IN, 
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER) 
ADITYA SINGLA(ASINGLASSC@GMAIL.COM, ADITYA_SINGLA@HOTMAIL.COM, 
DGFTEDI@NIC.IN)()(RESPONDENT) 

 

38 W.P.(C)-7039/2024 
CM APPL. 29368/2024 
CM APPL. 13312/2025 

M/S OMGL REFINERY LLP  
V/s COMMISSIONER OF CUSTOMS, ACC (IMPORTS), NEW 
CUSTOMS HOUSE, NEW DELHI & ORS. 
  

KISHORE KUNAL  
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 OTHER DETAILS OF ADVOCATES: 
KISHORE KUNAL AND RUNJHUN PARE AND MAHESH 
SINGH(KISHORE.KUNAL@KKCOLAW.IN)(9871278561)(PETITIONER) 
ADITYA SINGLA(ADITYA_SINGLA@HOTMAIL.COM, ASINGLASSC@GMAIL.COM, 
UOIDHC@GMAIL.COM)()(RESPONDENT) 
KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN)(9971302931)(PETITIONER) 

 

39 W.P.(C)-7040/2024 
CM APPL. 29370/2024 
CM APPL. 13277/2025 
CM APPL. 13309/2025 

M/S RG REFINERIES PVT. LTD.  
V/s COMMISSIONER OF CUSTOMS, ACC (IMPORTS), NEW 
CUSTOMS HOUSE, NEW DELHI & ORS. 
  

KISHORE KUNAL  

 OTHER DETAILS OF ADVOCATES: 
KISHORE KUNAL (KISHORE.KUNAL@KKCOLAW.IN)(9871278561)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
ADITYA SINGLA(ASINGLASSC@GMAIL.COM)()(RESPONDENT) 
ADITYA SINGLA(ADITYA_SINGLA@HOTMAIL.COM)()(RESPONDENT) 

 

40 W.P.(C)-7067/2024 
CM APPL. 29456/2024 

M/S PRECIOUS METALS REFINERS PVT. LTD.  
V/s COMMISSIONER OF CUSTOMS, ACC (IMPORTS), NEW 
CUSTOMS HOUSE, NEW DELHI & ORS. 
  

KISHORE KUNAL  

 OTHER DETAILS OF ADVOCATES: 
KISHORE KUNAL, RUNJHUN PARE, MAHESH SINGH(KISHORE.KUNAL@KKCOLAW.IN, 
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER) 
ADITYA SINGLA(ASINGLASSC@GMAIL.COM, ADITYA_SINGLA@HOTMAIL.COM, 
UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

41 W.P.(C)-7876/2024 
CM APPL. 32599/2024 
CM APPL. 13273/2025 
CM APPL. 13307/2025 

M/S AUGMONT ENTERPRISES PVT. LTD.  
V/s COMMISSIONER OF CUSTOMS, ACC (IMPORTS), NEW 
CUSTOMS HOUSE, NEW DELHI & ORS. 
  

KISHORE KUNAL  

 OTHER DETAILS OF ADVOCATES: 
KISHORE KUNAL, RUNJHUN PARE, MAHESH SINGH`(KISHORE.KUNAL@KKCOLAW.IN, 
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER) 
ADITYA SINGLA(ASINGLASSC@GMAIL.COM, 
ADITYA_SINGLA@HOTMAIL.COM)()(RESPONDENT) 
KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN)(9971302931)(PETITIONER) 

 

42 W.P.(C)-7921/2024 
CM APPL. 32713/2024 

M/S RG REFINERIES PVT. LTD.  
V/s DEPUTY COMMISSIONER OF CUSTOMS (GROUP 3A), 
NEW CUSTOMS HOUSE, NEW DELHI & ORS. 
  

KISHORE KUNAL  

 OTHER DETAILS OF ADVOCATES: 
KISHORE KUNAL, RUNJHUN PARE, MAHESH SINGH(KISHORE.KUNAL@KKCOLAW.IN, 
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
ADITYA SINGLA(ASINGLASSC@GMAIL.COM, 
ADITYA_SINGLA@HOTMAIL.COM)()(RESPONDENT) 

 

43 W.P.(C)-7924/2024 
CM APPL. 32716/2024 
CM APPL. 13347/2025 

M/S AGNIS BULLION HOUSE LLP   
V/s COMMISSIONER OF CUSTOMS, ACC (IMPORTS), NEW 
CUSTOMS HOUSE, NEW DELHI & ORS. 
  

KISHORE KUNAL  

 OTHER DETAILS OF ADVOCATES: 
KISHORE KUNAL, RUNJHUN PARE, MAHESH SINGH(KISHORE.KUNAL@KKCOLAW.IN, 
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER) 
ADITYA SINGLA(ASINGLASSC@GMAIL.COM, ADITYA_SINGLA@HOTMAIL.COM, 
UOIDHC@GMAIL.COM)()(RESPONDENT) 
KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN)(9871278561)(PETITIONER) 

 

FOR FINAL DISPOSAL 
44 W.P.(C)-11091/2021 M/S. BABY SAFETY PRIVATE LIMITED  

V/s PRINCIPAL COMMISSIONER OF CUSTOMS (IMPORT) 
  

DR. ASHUTOSH  

 OTHER DETAILS OF ADVOCATES: 
DR. ASHUTOSH ()(7428250177)(PETITIONER) 
HARPREET(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT) 

 

45 W.P.(C)-11114/2022 
CM APPL. 55437/2022 
WITH W.P.(C) 14893/2022 
W.P.(C) 15801/2022 

SYNDICATE INNOVATIONS INTERNATIONAL LIMITED  
V/s THE OFFICE OF THE COMMISSIONER OF CUSTOMS 
  

BHUPESH NARULA, ANURAG OJHA, 
KANAK BOSE 

 

 OTHER DETAILS OF ADVOCATES: 
ICON OF HUMANITY AND LAW 
FIRM(INFO@ICONOFHUMANITY.COM)(9810260246)(PETITIONER) 
THE OFFICE OF THE COMMISSIONER OF 
CUSTOMS(SATISHLAW@YAHOO.COM)()(RESPONDENT) 
ANURAG OJHA(ANURAGDULAW@GMAIL.COM)(8860069704)(PETITIONER) 
ICON OF HUMANITY(INOF@ICONOFHUMANITY.COM)()(RESPONDENT) 
KANAK BOSE(KANAK.BOSE14@GMAIL.COM)(9910335705)(PETITIONER) 

 

46 W.P.(C)-14893/2022 
CM APPL. 45762/2022 

SYNDICATE INNOVATIONS INTERNATIONAL LIMITED  
V/s THE UNION OF INDIA AND ANR 

BHUPESH NARULA, KANAK BOSE  

 OTHER DETAILS OF ADVOCATES: 
ICON OF HUMANITY LAW FIRM(INFO@ICONOFHUMANITY.COM)(9810260246)(PETITIONER) 
SATISH KUMAR(SATISHLAW@YAHOO.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
KANAK BOSE(KANAK.BOSE14@GMAIL.COM)(9910335705)(PETITIONER) 
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47 W.P.(C)-15801/2022 
WITH W.P.(C) 11114/2022 
W.P.(C) 14893/2022 

SYNDICATE INNOVATION INTERNATIONAL LIMITED  
V/s THE COMMISSIONER OF CUSTOMS 
  

BHUPESH NARULA, KANAK BOSE  

 OTHER DETAILS OF ADVOCATES: 
ICON OF HUMANITY(INFO@ICONOFHUMANITY.COM)(9810260246)(PETITIONER) 
SATISH LAW(SATISHLAW@YAHOO.COM)()(RESPONDENT) 
KANAK BOSE(KANAK.BOSE14@GMAIL.COM)(9910335705)(PETITIONER) 
KANAK BOSE(KANAK.BOSE14@GMAIL.COM)(9910335705)(PETITIONER) 

 

48 W.P.(C)-12697/2024 
CM APPL. 60249/2024 
CM APPL. 60250/2024 

KISHAN CHAND AND ORS.  
V/s MUNICIPAL CORPORATION OF DELHI AND ORS. 
  

SANJAY BANIWAL  

 OTHER DETAILS OF ADVOCATES: 
SANJAY BANIWAL (SANJAY1BANIWAL@GMAIL.COM)(8810641307)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, MCD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT) 
SANJAY BANIWAL(SANJAY1BANIWAL@GMAIL.COM)(8810641307)(PETITIONER) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 

 

AT THE END OF BOARD (CONNECTED MATTER) 
49 ST.APPL.-63/2014 

WITH VAT APPEAL 30/2022 
VAT APPEAL 36/2022 
VAT APPEAL 39/2022 
VAT APPEAL 9/2023 
VAT APPEAL 13/2023 
VAT APPEAL 6/2022 
VAT APPEAL 44/2023 

H.G. INTERNATIONAL  
V/s THE COMMISSIONER OF TRADE AND TAXES, DELHI 
  

SUMIT KUMAR BATRA, RUCHI 
SINDHWANI, SATYAKAM 

 

 OTHER DETAILS OF ADVOCATES:  
50 VAT APPEAL-30/2022 

CM APPL. 38967/2022 
WITH ST.APPL. 63/2014 
VAT APPEAL 36/2022 
VAT APPEAL 39/2022 

M/S CARDIO FITNESS INDIA PVT. LTD. THROUGH ITS A.R. 
TANNU ARORA  
V/s COMMISSIONER OF DELHI VALUE ADDED TAX & ORS. 
  

ASHOK KUMAR BABBAR  

 OTHER DETAILS OF ADVOCATES: 
A K BABBAR, SURENDRA KUMAR, BHARAT KR TRIPATHI, ATUL 
(AKBABBAR@GMAIL.COM)(9811115749)(PETITIONER) 
SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 

 

51 VAT APPEAL-36/2022 M/S SUPER STATIONERS  
V/s COMMISSIONER OF TRADE AND TAXES, DELHI 
  

MANISH KHURANA  

 OTHER DETAILS OF ADVOCATES: 
SHREY CHATHLY , MANISH KHURANA 
(KHURANA.MANISH@LIVE.COM)(9466593775)(PETITIONER) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 

 

52 VAT APPEAL-39/2022 
WITH ST.APPL. 63/2014 

MEGHAAARIKA INTERNATIONAL PVT LTD FORMERLY 
RITZY INTERNATIONAL PVT LTD  
V/s COMMISSINER OF TRADE AND TAXES DELHI 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES: 
DALIP(DALIP210@GMAIL.COM)(9810371417)(PETITIONER) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 

 

53 VAT APPEAL-6/2022 
CM APPL. 23862/2022 
WITH ST.APPL. 63/2014 

R K OVERSEAS  
V/s COMMISSIONER OF TRADE TAXES & ORS. 
  

ARIF AHMED KHAN  

 OTHER DETAILS OF ADVOCATES: 
ARIF AHMED KHAN(ARIFAHMEDKHAN26@GMAIL.COM)(7678676654)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

54 VAT APPEAL-13/2023 UNIQUE COLLECTION INDIA PVT LTD   
V/s COMMISSIONER OF TRADE AND TAXES DELHI 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES: 
PARAS CHAUDHARY , RUCHIR BHATIA()(9810371417)(PETITIONER) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 

 

55 VAT APPEAL-44/2023 
CM APPL. 55914/2023 

GEM SANITARY APPLIANCES PVT. LTD.  
V/s THE COMMISSIONER, VAT 
  

VIRAG TIWARI  

 OTHER DETAILS OF ADVOCATES:  
56 VAT APPEAL-9/2023 

CM APPL. 25345/2023 
WITH ST.APPL. 63/2014 

INDUS VALLEY TRADING P LTD   
V/s COMMISSIONER OF TRADE AND TAXES DELHI 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES: 
RUCHIR BHATIA(RUCHIRBHATIA210@GMAIL.COM)(981037141)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
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COURT NO. 04 
                HON'BLE MR.JUSTICE NAVIN CHAWLA 
       HON'BLE MS.JUSTICE SHALINDER KAUR 
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/join/dhcecourtvc5 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
rajesh.malhotra@dhc.nic.in  
 
akhil.saxena@dhc.nic.in  
 
 
All counsels are requested to send their appearance through this form. 
 
https://forms.gle/k1o4ruPqPt5hgFQJ9 
 
This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  
Counsels are requested to fill this form only once. 
The first submission shall be treated as final. 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

PART-HEARD MATTERS 
1 W.P.(C)-2098/2019 

WITH W.P.(C) 8006/2019 
INDIAN SHORT SERVICE COMMISSIONED OFFICERS 
ASSOCIATION (ISSCOA)  
V/s UNION OF INDIA 
  

JAIDEEP SINGH  

 OTHER DETAILS OF ADVOCATES: 
JAIDEEP SINGH()(9711152428)(PETITIONER) 

 

2 W.P.(C)-8006/2019 ALL INDIA SHORT SERVICE COMMISSIONED  
V/s UNION OF INDIA 
  

MS. PALLAVI ASWATHI  

 OTHER DETAILS OF ADVOCATES: 
MS. PALLAVI ASWATHI()(9717359636)(PETITIONER) 

 

3 W.P.(C)-3615/2019 
CM APPL. 16577/2019 

CONSTABLE ANIL KUMAR  
V/s UNION OF INDIA & ORS 
  

PRIYA ARISTOTLE  

 OTHER DETAILS OF ADVOCATES: 
PRIYA ARISTOTLE()(9212278118)(PETITIONER) 

 

4 W.P.(C)-7381/2024 MAJ GEN H DHARMARAJAN, PVSM AVSM, SM VSM 
(RETD.)  
V/s UNION OF INDIA & ORS. 
  

SUDHANSHU SHEKHAR PANDEY, 
DHRUV DWIVEDI 

 

 OTHER DETAILS OF ADVOCATES: 
S S PANDEY(SSPANDEYASSOCIATES@GMAIL.COM)(9968319917)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
DHRUV DWIVEDI(DHRUV.DWIVEDI@GMAIL.COM)(9999653945)(PETITIONER) 

 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5�
mailto:cmrajeshmalhotra@dhc.nic.in�
mailto:akhil.saxena@dhc.nic.in�
https://forms.gle/k1o4ruPqPt5hgFQJ9�
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                COURT NO. 04 
       DIVISION BENCH-V 

                   HON'BLE MR.JUSTICE NAVIN CHAWLA 
       HON’BLE MS.JUSTICE RENU BHATNAGAR 
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/join/dhcecourtvc5 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
rajesh.malhotra@dhc.nic.in  
 
dhc.court2102@gmail.com 
 
 
 
All counsels are requested to send their appearance through this form. 
 
https://forms.gle/k1o4ruPqPt5hgFQJ9 
 
This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  
Counsels are requested to fill this form only once. 
The first submission shall be treated as final. 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CASES INVOLVING DIFFERENTLY-ABLED PERSONS 
1 W.P.(C)-15621/2024 

CM APPL. 65575/2024 
PRODUTURI SUCHENTAN REDDY  
V/s DEPT. OF PERSONNEL AND TRAINING AND ANR. 
  

PANKAJ SINHA  

 OTHER DETAILS OF ADVOCATES: 
PANKAJ SINHA(SERVICE@CORPUSJURISINDIA.COM)(9582388509)(PETITIONER) 
UNION OF INDIA, RAVINDER(UOIDHC@GMAIL.COM, 
OFFICE.ADVRAVINDER@GMAIL.COM)(1123384193)(RESPONDENT) 

 

FOR ADMISSION 
2 LPA-1174/2024 

CM APPL. 70018/2024 
CM APPL. 70021/2024 
CM APPL. 72960/2024 

UNIVERSITY OF DELHI  
V/s DR ARCHANA VERMA & ORS. 
  

HARDIK RUPAL, PARMANAND GAUR  

 OTHER DETAILS OF ADVOCATES: 
MOHINDER J S RUPAL(RUPALMOHINDER@GMAIL.COM)(9811151216)(PETITIONER) 
MOHINDER J S RUPAL(RUPALMOHINDER@GMAIL.COM)(9811151216)(PETITIONER) 
SINHA ADVOCATE(SINHAADVOCATE@HOTMAIL.COM)(0)(RESPONDENT) 
UDAY GUPTA (ADVOCATEUDAY@GMAIL.COM)(0)(RESPONDENT) 
SINHA ADVOCATE(SINHAADVOCATE@HOTMAIL.COM)(0)(RESPONDENT) 
HARDIK RUPAL RUPAL(HARDIKRUPAL@GMAIL.COM)(0)(RESPONDENT) 
UDAY GUPTA (ADVOCATEUDAY@GMAIL.COM)(0)(RESPONDENT) 
MOHINDER J S RUPAL(RUPALMOHINDER@GMAIL.COM)(9811151216)(PETITIONER) 
UDAY (ADVOCATEUDAY@GMAIL.COM)(0)(RESPONDENT) 
SINHA ADVOCATE(SINHAADVOCATE@HOTMAIL.COM)(0)(RESPONDENT) 
MOHINDER RUPAL(RUPALMOHINDER@GMAIL.COM)(0)(RESPONDENT) 
HARDIK RUPAL(HARDIKRUPAL@GMAIL.COM)(0)(RESPONDENT) 
AISHWARYA (AISHWARYAMALHOTRA11@GMAIL.COM)(0)(RESPONDENT) 
PARMANAND GAUR(PARMANANDGAUR@GMAIL.COM)(9312242835)(RESPONDENT) 

 

3 LPA-173/2025 
CM APPL. 13595/2025 
CM APPL. 13596/2025 
CM APPL. 13649/2025 

STATE BANK OF INDIA & ORS.  
V/s AJAY KUHAR GULATI 
  

AKSHIT KAPUR  

 OTHER DETAILS OF ADVOCATES: 
R P KAPUR (RAJIV@RPKAPUR.COM)(9716076533)(PETITIONER) 
AJAY GULATI(AJAYGULATI7@YAHOO.COM)(0)(RESPONDENT) 

 

4 MAT.APP.(F.C.)-55/2025 
CM APPL. 8214/2025 

IRINA TANKHA  
V/s ANIRUDH N. TANKHA 
  

ADITYA GUHA  

 OTHER DETAILS OF ADVOCATES: 
 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5�
mailto:cmrajeshmalhotra@dhc.nic.in�
mailto:dhc.court2102@gmail.com�
https://forms.gle/k1o4ruPqPt5hgFQJ9�
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5 MAT.APP.(F.C.)-76/2025 
CM APPL. 10613/2025 
CM APPL. 10614/2025 
CM APPL. 10615/2025 

MOHD. AJMAL  
V/s SULTANA 
  

MOHAMMAD SULAMAN KHAN  

 OTHER DETAILS OF ADVOCATES: 
M S KHAN(KHANLAWYER1@REDIFFMAIL.COM)(9818416099)(PETITIONER) 
SULTANA(SULTANA@GMAIL.COM)(0)(RESPONDENT) 

 

6 CM APPL. 71365/2024 
REVIEW PET. 462/2024 
In W.P.(C)-6885/2021 
(Disposed off case) 

NIRMAL KUMAR CHAWDHARY  
V/s UNION OF INDIA 
  

MAHESH KUMAR BHARDWAJ  

 OTHER DETAILS OF ADVOCATES: 
M K BHARDWAJ(MAHESHKB75@GMAIL.COM)()(PETITIONER) 
MAHESHBHARDWAJ(MAHESHKB75@GMAIL.COM)(9958076980)(PETITIONER) 
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
M K BHARDWAJ(MAHESHKB75@GMAIL.COM)(9213781975)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

7 CM APPL. 71360/2024 
REVIEW PET. 460/2024 
In W.P.(C)-11325/2023 
(Disposed off case) 

GOVT OF NCT OF DELHI AND ORS.  
V/s SHEETAL 
  

GAURAV DHINGRA  

 OTHER DETAILS OF ADVOCATES: 
GAURAV DINGRA(MCDHINGRA@GMAIL.COM)(9873475990)(PETITIONER) 
SHEETALHI DALA(SHEETALHIDALA@GMAIL.COM)(0)(RESPONDENT) 

 

8 W.P.(C)-16674/2023 
CM APPL. 67205/2023 

GOVT OF NCT OF DELHI AND ORS   
V/s MANOJ KUMAR AND ANR 
  

AVNISH AHLAWAT, ANAND SINGH  

 OTHER DETAILS OF ADVOCATES: 
MRS. AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(PETITIONER) 
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)()(RESPONDENT) 
ANAND SINGH(ANANDSLHS@GMAIL.COM)(9038149981)(RESPONDENT) 

 

9 W.P.(C)-16597/2024 
CM APPL. 70157/2024 
CM APPL. 70158/2024 

RAILWAY BOARD THROUGH ITS CHAIRMAN & ORS.  
V/s GAVIDI ANIL KUMAR & ANR. 
  

KUSHAGRA KUMAR  

 OTHER DETAILS OF ADVOCATES: 
KUSHAGRA BANSAL(KUSHAGRAKANSAL@GMAIL.COM)(9910770710)(PETITIONER) 
SHIVANKUR SHUKLA(SHUKLA.SHIVANKUR@GMAIL.COM)(0)(RESPONDENT) 

 

10 W.P.(C)-2604/2025 
CM APPL. 12391/2025 
CM APPL. 12392/2025 
CM APPL. 12393/2025 

NORTHERN RAILWAYS AND OTHERS  
V/s AMZAD 
  

ANUBHA BHARDWAJ  

 OTHER DETAILS OF ADVOCATES: 
ANUBHA BHARDWAJ(ANUBHABHARDWAJCGSC@GMAIL.COM)(9811503304)(PETITIONER) 
AMZAD KHAN(AMZADKHANDELHI@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
11 CRL.A.-1207/2024 

CRL.M.(BAIL) 2168/2024 
TASLEEM AHMED  
V/s STATE GOVT. OF NCT OF DELHI 
  

JATIN BHATT Listing Remarks: 
AT 03:30 PM 

 OTHER DETAILS OF ADVOCATES: 
MP(MP@LEGALAXIS.NET)(7217710552)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(CRIME 
AND RAILWAY-59/2020) 
CRL.REV.P. 379/2020 FILED BY TASLEEM AHMED & ORS. 
(D. OF HEARING : 2025-04-29 ) 
BAIL APPLN. 3764/2020 FILED BY ASIF IQBAL TANHA 
(DISPOSED ON : 2020-12-03 ) 
CRL.M.C. 2119/2020 FILED BY STATE (DISPOSED ON : 
2021-03-23 ) 
BAIL APPLN. 2725/2020 FILED BY FAIZAN KHAN 
(DISPOSED ON : 2020-10-23 ) 
CRL.A. 328/2020 FILED BY KHALID (DISPOSED ON : 2020-
06-24 ) 
W.P.(CRL) 725/2020 FILED BY MOHAMMED DANISH & 
ORS (DISPOSED ON : 2020-03-13 ) 
W.P.(CRL) 948/2020 FILED BY DEVANGANA KALITA 
(DISPOSED ON : 2020-07-03 ) 
BAIL APPLN. 2150/2020 FILED BY NATASHA NARWAL 
(DISPOSED ON : 2020-09-01 ) 
BAIL APPLN. 2690/2020 FILED BY ASIF IQBAL TANHA 
(DISPOSED ON : 2020-09-16 ) 
CRL.M.C. 1704/2020 FILED BY SHADAB AHMAD 
(DISPOSED ON : 2020-08-25 ) 
W.P.(CRL) 1292/2020 FILED BY ASIF IQBAL TANHA 
(THROUGH PAIROKAR) (D. OF HEARING : 2025-07-10 ) 
W.P.(CRL) 1347/2020 FILED BY SHIFA- UR REHMAN 
(DISPOSED ON : 2021-05-07 ) 
CRL.M.C. 1697/2020 FILED BY KHALID (DISPOSED ON : 
2020-09-01 ) 
W.P.(CRL) 363/2021 FILED BY GULFISHA FATIMA 
(DISPOSED ON : 2021-05-03 ) 
CRL.A. 82/2021 FILED BY NATASHA NARWAL (DISPOSED 
ON : 2021-06-15 ) 
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CRL.A. 39/2021 FILED BY ASIF IQBAL TANHA (DISPOSED 
ON : 2021-06-15 ) 
CRL.A. 90/2021 FILED BY DEVANGANA KALITA 
(DISPOSED ON : 2021-06-15 ) 
W.P.(CRL) 991/2021 FILED BY GULFISHA FATIMA 
(DISPOSED ON : 2021-07-09 ) 
W.P.(CRL) 1314/2021 FILED BY TAHIR HUSSAIN 
(DISPOSED ON : 2023-03-21 ) 
W.P.(CRL) 2233/2021 FILED BY SALEEM MALIK ALIAS 
MUNNA (DISPOSED ON : 2021-10-31 ) 
CRL.A. 211/2022 FILED BY GULFISHA FATIMA (D. OF 
HEARING : 2025-03-25 ) 
CRL.A. 233/2022 FILED BY MOHD SALEEM KHAN (D. OF 
HEARING : 2025-03-25 ) 
CRL.A. 223/2022 FILED BY MEERAN HAIDER (DISPOSED 
ON : 2024-09-06 ) 
CRL.A. 184/2022 FILED BY SHARJEEL IMAM (D. OF 
HEARING : 2025-03-25 ) 
CRL.A. 210/2022 FILED BY ABDUL KHALID SAIFI 
@KHALID SAIFI (D. OF HEARING : 2025-03-25 ) 
CRL.A. 296/2022 FILED BY STATE (D. OF HEARING : 2025-
04-17 ) 
CRL.A. 173/2022 FILED BY UMAR KHALID (DISPOSED ON 
: 2022-10-18 ) 
CRL.A. 271/2022 FILED BY SHIFA UR REHMAN (D. OF 
HEARING : 2025-03-25 ) 
CRL.A. 600/2022 FILED BY SHADAB AHMED (D. OF 
HEARING : 2025-04-08 ) 
CRL.A. 552/2022 FILED BY SALIM MALIK @ MUNNA 
(DISPOSED ON : 2024-04-22 ) 
CRL.A. 677/2022 FILED BY ATHAR KHAN (D. OF HEARING 
: 2025-03-25 ) 
W.P.(CRL) 3372/2023 FILED BY DEVANGANA KALITA (D. 
OF HEARING : 2025-04-23 ) 
W.P.(CRL) 3373/2023 FILED BY DEVANGANA KALITA (D. 
OF HEARING : 2025-04-23 ) 
CRL.A. 115/2024 FILED BY THE STATE (NCT OF DELHI) 
(DISPOSED ON : 2024-02-07 ) 
CRL.A. 631/2024 FILED BY UMAR KHALID (D. OF 
HEARING : 2025-03-25 ) 
CRL.A. 997/2024 FILED BY MOHD SALEEM KHAN 
(DISPOSED ON : 2024-10-25 ) 
CRL.A. 1149/2024 FILED BY MEERAN HAIDER (THROUGH 
PAIROKAR) (D. OF HEARING : 2025-03-25 ) 
CRL.A. 1184/2024 FILED BY SALIM MALIK (DISPOSED ON 
: 2024-12-20 ) 
 
P.S.-FIR NO. :(CRIME AND RAILWAY-59/2020) 

12 LPA-116/2023 
CM APPL. 7548/2023 

RAMESH KUMAR  
V/s DELHI TRANSPORT CORPORATION & ORS. & ORS. 
  

SACHIN CHOWHAN  

 OTHER DETAILS OF ADVOCATES: 
RAMESH KUMAR(SUNNYSOLANKI93@GMAIL.COM)(9211566081)(PETITIONER) 
SACHIN CHAUHAN(SACHIN.CHAUHAN30@GMAIL.COM)(9810618584)(PETITIONER) 
THE DEPOT MANAGER(DMHND2@DTC.NIC.IN)()(RESPONDENT) 
DELHI TRANSPORT CORPORATION(MINLAWTPT.DELHI@NIC.IN)()(RESPONDENT) 
THE REGINAL MANAGER(RMWEST@DTC.NIC.IN)()(RESPONDENT) 

 

13 LPA-770/2023 
CM APPL. 61478/2023 
CM APPL. 61479/2023 

WHIRLPOOL OF INDIA LTD.  
V/s REGIONAL PROVIDENT FUND COMMISSIONER AND ORS. 
  

AYUSH PURI  

 OTHER DETAILS OF ADVOCATES:  
14 LPA-75/2025 

CM APPL. 5674/2025 
CM APPL. 9848/2025 

RAMESH CHANDER BAHUGUNA  
V/s HOTEL CORPORATION OF INDIA AND ORS 
  

RUCHIKA RATHI  

 OTHER DETAILS OF ADVOCATES: 
RUCHIKA RATHI(RUCHIKA@CRBLAW.IN)(9711054508)(PETITIONER) 
DELHI MVKINI(DELHI@MVKINI.COM)(0)(RESPONDENT) 
KRISHANITAL(KRISHANITAL)(0)(RESPONDENT) 
ANJANA (ANJANAGOSAINCHAMBERS@GMAIL.COM)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
DPE(SECY-DPE@NIC.IN)(0)(RESPONDENT) 
MOCA(SECY.MOCA@NIC.IN)(0)(RESPONDENT) 
RUCHIKA RATHI(RUCHIKA@CRBLAW.IN)(9711054508)(PETITIONER) 
M V KINI(DELHI@MVKINI.COM, ANJANGOSAINCHAMBERS@GMAIL.COM, 
UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

15 MAT.APP.(F.C.)-305/2018 MUKESH MAINDOLA  
V/s RENU KUKRETI 

SHASHI KIRAN, MD ISRAR 
KHAN, SANGEETA 

 

 OTHER DETAILS OF ADVOCATES: 
SHASHI KIRAN()(9212197427)(PETITIONER) 
MD ISRAR KHAN(MDISRARKHAN@YAHOO.CO.IN)(9891167468)(RESPONDENT) 
SANGEETA (SANGEETABHALLA.ADVOCATE@GMAIL.COM)(9810644109)(PETITIONER) 
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16 CM APPL. 36703/2023 
REVIEW PET. 188/2023 
In MAT.APP.(F.C.)-
97/2022(Disposed off case) 

MS. PALLAVI SHARMA  
V/s SH. RAJIV SHARMA 
  

JUHI ARORA, MEERA KAURA 
PATEL, VIKRANT KUMAR, 
NIHARIKA AHLUWALIA 

 

 OTHER DETAILS OF ADVOCATES: 
JUHI ARORA (ADVJUHI.ARORA@GMAIL.COM)(9654652295)(PETITIONER) 
RAJIV GK(RAJIV_GK@YAHOO.COM)()(RESPONDENT) 
MEERA KAURA PATEL(MEERAKAURAPATEL@GMAIL.COM)(9910002111)(PETITIONER) 
RAJIV(RAJIV_GK@YAHOO.COM)()(RESPONDENT) 
VIKRANT KUMAR(VIKRANTK780@GMAIL.COM)(8448021802)(PETITIONER) 
NIHARIKA AHLUWALIA(OFFICE.NIHARIKA.AHLUWALIA@GMAIL.COM)(9818099957)(RESPONDENT) 

 

17 MAT.APP.(F.C.)-4/2023 GAUTAM RAWAL  
V/s GARIMA RAWAL 
  

G C RAWAL  

 OTHER DETAILS OF ADVOCATES: 
G.C. RAWAL()(9968285756)(PETITIONER) 
GARIMA RAWAL(BAJAJ.GARY23@GMAIL.COM)()(RESPONDENT) 

 

18 MAT.APP.(F.C.)-101/2023 
CM APPL. 19806/2023 
CM APPL. 19808/2023 

RADHA  
V/s PREM CHAND 
  

SANJEEV BHATIA, ABHINAV  

 OTHER DETAILS OF ADVOCATES: 
SANJEEV BHATIA (SANJEEVBHATIA428@GMAIL.COM)(9711819630)(PETITIONER) 
NEERAJ DEORA(ADVOCATENEERAJDEORA@GMAIL.COM)()(RESPONDENT) 
ABHINAV (ADV.ABHINAV7231@GMAIL.COM)(9868042930)(PETITIONER) 

 

19 MAT.APP.(F.C.)-151/2023 
WITH MAT.APP.(F.C.) 152/2023 

SHASHI YADAV  
V/s MANISH YADAV 
  

SATPAL SINGH, GIRISH 
YADAV, RAVENDRAPAL 
SINGH SIROHI 

 

 OTHER DETAILS OF ADVOCATES: 
RAVENDRAPAL SINGH SIROHI(RAVENDRASIROHI57@GMAIL.COM)(9210103441)(RESPONDENT) 

 

20 MAT.APP.(F.C.)-152/2023 SHASHI YADAV  
V/s MANISH YADAV 
  

SATPAL SINGH, 
RAVENDRAPAL SINGH 
SIROHI 

 

 OTHER DETAILS OF ADVOCATES: 
RAVENDRAPAL SINGH SIROHI(RAVENDRASIROHI57@GMAIL.COM)(9210103441)(PETITIONER) 

 

21 MAT.APP.(F.C.)-325/2023 JAYANT KUMAR  
V/s SONIA JASPAL 
  

HARISH PARASHAR, ANAND 
KUMAR, NITISH BANKA 

 

 OTHER DETAILS OF ADVOCATES: 
HARISH PARASHAR(PARAHAR.HARISH@GMAIL.COM)(9811255224)(PETITIONER) 
ANAND KUMAR(LAW8LAWYER@GMAIL.COM)(9868611016)(RESPONDENT) 
NITISH BANKA(NITISH@LEXSPEAK.IN)(9891549997)(RESPONDENT) 

 

22 MAT.APP.(F.C.)-326/2023 SMT PUSHPANJALI AND ANR  
V/s SH GANGA SHARAN BHASKAR 
  

MEENA JHA, GYAN MITRA  

 OTHER DETAILS OF ADVOCATES: 
GYAN MITRA(GYANMITRA9@GMAIL.COM)(9891240460)(RESPONDENT) 

 

23 MAT.APP.(F.C.)-370/2023 
CM APPL. 5211/2022 
CM APPL. 23129/2023 
CM APPL. 40614/2023 
CM APPL. 40616/2023 

SURANJAN SAHA  
V/s RUMPA SAHA 
  

ABHISHEK GAUTAM, 
AADITYA ARVIND GORE, 
YASH CHATURVEDI 

 

 OTHER DETAILS OF ADVOCATES: 
AADITYA GORE(ADIGORE@GMAIL.COM)(9833056911)(PETITIONER) 
ABHISHEK GAUTAM(ABHISHEKGAUTAM51@GMAIL.COM)()(PETITIONER) 
ADITYA GORE(ADIGORE@GMAIL.COM)(9833056911)(RESPONDENT) 
ABHISHEK GAUTAM , MONIKA SINGHAL(ABHISHEKGUTAM51@GMAIL.COM)(9717303741)(PETITIONER) 
AADITYA GORE (ADIGORE@GMAIL.COM)()(RESPONDENT) 
ABHISHEK GAUTAM(ABHISHEKGAUTAM51@GMAIL.COM)()(PETITIONER) 
AADITYA GOGE(ADIGORE@GMAIL.COM)(9833056911)(RESPONDENT) 
YASH CHATURVEDI(YASH_CHATUR@YAHOO.CO.IN)(9987566992)(PETITIONER) 

 

24 MAT.APP.(F.C.)-373/2023 
CM APPL. 64845/2023 
CM APPL. 72256/2024 

SUYESHA DAS  
V/s JITENDER PAL SINGH 
  

AMRITA SARKAR, SONALI 
KARWASRA 

 

 OTHER DETAILS OF ADVOCATES: 
SUYESHA DAS()(9650041286)(PETITIONER) 
JITENDRA PAL SINGH(SAINIJITENDER15@YAHOO.CO.IN)(7042233144)(RESPONDENT) 
MADAN(ADANPANDEY6680@GMAIL.COM)()(RESPONDENT) 
AMRITA SARKAR(AMRITASARKAR.ADV@GMAIL.COM)(7045438897)(PETITIONER) 
KARWASRA AND ASSOCIATES(KARWASRAANDASSOCIATES@GMAIL.COM)(0)(RESPONDENT) 
SONALI KARWASRA(1987.SONALI@GMAIL.COM)(9810098154)(RESPONDENT) 

 

25 MAT.APP.(F.C.)-3/2024 DEEPIKA SINGH  
V/s SANDEEP YADAV 
  

AKIL RATAEEYA, VISHAL 
GERA 

 

 OTHER DETAILS OF ADVOCATES: 
AKIL RATAEEYA AND ASSOCIATES(AKILADV2004@GMAIL.COM)(9810728784)(PETITIONER) 
SANDEEP(RAOSANDEEP23@GMAIL.COM)(9650161555)(RESPONDENT) 
VISHAL GERA(VISHALGERA@YMAIL.COM)(9717803403)(RESPONDENT) 
 
 

 

mailto:VISHALGERA@YMAIL.COM)(9717803403)(RESPONDENT)�
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26 MAT.APP.(F.C.)-101/2024 
CM APPL. 18767/2024 
CM APPL. 18850/2024 

AYUSHI JAIN  
V/s ABHISHEK GUPTA 
  

SIDDHANT BANGA, MOHD 
ZEESHAN ANSARI 

 

 OTHER DETAILS OF ADVOCATES: 
DINESH SINGH BACHGOTI(DINESHSINGHBACHGOTI@GMAIL.COM)(9871696199)(PETITIONER) 
ABHISEKH(GUPTAJI.ABHI786@GMAIL.COM)()(RESPONDENT) 
MOHD ZEESHAN ANSARI(ADVOCATE.MZEESHAN@GMAIL.COM)(9971997379)(PETITIONER) 

 

27 MAT.APP.(F.C.)-105/2024 
CM APPL. 19335/2024 

AVNI JAIN  
V/s ABHISHEK GARG 
  

PIYUSH GUPTA, TARUN 
KAUSHIK 

 

 OTHER DETAILS OF ADVOCATES: 
PIYUSH GUPT A, ISHA KAPOOR(GUPTAPIYUSH@LIVE.COM)(9818020868)(PETITIONER) 
ABHISHEK(ABHISHEKGARG1981@GMAIL.COM)()(RESPONDENT) 
TARUN KAUSHIK(TARUNKAUSHIK90@GMAIL.COM)(9315955436)(RESPONDENT) 

 

28 MAT.APP.(F.C.)-177/2024 
CM APPL. 31363/2024 
CM APPL. 31449/2024 

MAMTA  
V/s NAVODAY SHARMA 
  

NIHARIKA AHLUWALIA, 
VISHWA JEET SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
NIHARIKA AHLUWALIA & SONAKSHI(OFFICE.NIHARIKA.AHLUWALIA@GMAIL.COM)(9818099957)(PETITIONER) 
NAVODAY SHARMA()(8376845408)(RESPONDENT) 
VISHWA JEET SHARMA(VISHWAJEET7889@GMAIL.COM)(9599904244)(PETITIONER) 

 

29 MAT.APP.(F.C.)-214/2024 LOKESH PRABHAKAR  
V/s ARCHNA PRABHAKAR 
  

LOKESH PRABHAKAR Listing Remarks: 
AT 4:00PM 

 OTHER DETAILS OF ADVOCATES:  
30 MAT.APP.(F.C.)-282/2024 

CM APPL. 49005/2024 
SAKSHI MAHTAB  
V/s LOK RANJAN MAHTAB 
  

NITI RICHHARIYA  

 OTHER DETAILS OF ADVOCATES: 
NITI RICHHARIYA AND ADARSH CHAMOLI(NITIRICHHARIYA93@GMAIL.COM)(8717848008)(PETITIONER) 
MADHU(OFFICE.MADHUKALIA@GMAIL.COM)(0)(RESPONDENT) 
UDIT GUPTA(UDITGUPTA@GMAIL.COM)(0)(RESPONDENT) 

 

31 MAT.APP.(F.C.)-375/2024 
CM APPL. 67270/2024 

PANKAJ KUMAR JHA  
V/s PUNITA MISHRA & ANR. 
  

KUNDAN  

 OTHER DETAILS OF ADVOCATES: 
KUNDAN (THELAWDECODERS@GMAIL.COM)(8178861642)(PETITIONER) 

 

32 MAT.APP.(F.C.)-408/2024 
CM APPL. 71700/2024 
CM APPL. 71702/2024 

SH RAM VIJAY   
V/s SMT REENA RAY 
  

PANCHAM KUMAR JHA, 
NARENDER SINGH SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
NARENDER SINGH SHARMA(NARENDERSHARMA634@GMAIL.COM)(9811480411)(RESPONDENT) 

 

33 MAT.APP.(F.C.)-2/2025 
CAV 9/2025 

ANCHAL BANSAL  
V/s ABHISHEK BANSAL 
  

SUDEEP SUDAN, MAANISH 
MOHAN CHOUDHARY 

 

 OTHER DETAILS OF ADVOCATES: 
PRAG CHAWLA(ADVSUDEEPSUDAN@GMAIL.COM)(9650932143)(PETITIONER) 
JAIALLAGH(JAIALLAGH95@GMAIL.COM)(0)(RESPONDENT) 

 

34 W.P.(C)-9379/2017 SUSHMA SINGH  
V/s UNION OF INDIA & ORS 
  

O.N. SHARMA, ZEHRA KHAN 
(DHCLSC), BARKHA BABBAR, 
MANISHA 

 

 OTHER DETAILS OF ADVOCATES: 
MANISHA (MANISHASAROHA08@GMAIL.COM)(9911042377)(PETITIONER) 

 

35 W.P.(C)-1083/2018 DINESH KUMAR  
V/s UNION OF INDIA AND ORS 
  

SUDARSHAN RAJAN  

 OTHER DETAILS OF ADVOCATES: 
SUDARSHAN RAJAN()(9650075050)(PETITIONER) 

 

36 W.P.(C)-2648/2018 
CM APPL. 10839/2018 

DELHI POLICE AND ORS.  
V/s SH. RADHEY SHAYAM 
  

ZOHEB HUSSAIN, MALAYA 
CHAND 

 

 OTHER DETAILS OF ADVOCATES: 
ZOHEB HUSSAIN()(9313964463)(PETITIONER) 

 

37 W.P.(C)-10008/2018 ONKAR NATH KASHYAP AND ORS.  
V/s STAFF SELECTION COMMISSION AND ORS. 
  

SACHIN CHAUHAN, MONIKA 
ARORA 

 

 OTHER DETAILS OF ADVOCATES: 
SACHIN CHAUHAN()(9810618584)(PETITIONER) 

 

38 W.P.(C)-10299/2018 
WITH W.P.(C) 11329/2023 

SALMAN  
V/s GNCT OF DELHI & ORS 
  

SYED HASAN ISFAHANI, 
AVNISH AHLAWAT, 
NIRVIKAR VERMA, 
SANGEETA BHARTI, ANAND 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
SYED HASAN ISFAHANI()(9990067910)(PETITIONER) 
ANAND SINGH(ANANDSLHS@GMAIL.COM)(9038149981)(PETITIONER) 
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39 W.P.(C)-11329/2023 
CM APPL. 44020/2023 

GOVT. OF NCT OF DELHI  
V/s MANISH KUMAR SHARMA 
  

YEESHU JAIN, NARESH 
KAUSHIK, ANAND SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9212116248)(RESPONDENT) 
ANAND SINGH(ANANDSLHS@GMAIL.COM)(9038149981)(RESPONDENT) 

 

40 W.P.(C)-661/2019 
CM APPL. 2966/2019 

DR. SONALI BADHE, DLA  
V/s ASHISH CHANDRA SINGH & ORS 
  

SARTHAK BHATIA  

 OTHER DETAILS OF ADVOCATES: 
SARTHAK BHATIA()(9828354792)(PETITIONER) 

 

41 W.P.(C)-4597/2019 
CM APPL. 20431/2019 
CM APPL. 52497/2019 
CM APPL. 32147/2021 
CM APPL. 69843/2024 

INDIAN COUNCIL FOR AGRICULTURAL RESEARCH AND ANR.  
V/s MR. KRISHAN KUMAR PASI 
  

RAJEEV SHARMA, NIRAJ 
KUMAR, RACHITA GARG, K R 
CHITRA, SHASHA JAIN, 
ADITYA BALI 

 

 OTHER DETAILS OF ADVOCATES: 
RAJEEV SHARMA()(9560058422)(PETITIONER) 
CHITRA RAMAN(KRCHITRA@GMAIL.COM)(0)(PETITIONER) 
NIRAJ KUMAR (ADVOCATENIRAJ2009@GMAIL.COM)(9810020341)(RESPONDENT) 
RACHITA GARG()(7838066417)(PETITIONER) 
K.R. CHITRA(KRCHITRA@GMAIL.COM)(9999031494)(PETITIONER) 
SECY ICAR(SECY-ICAR@NIC.IN, CHAIRMAN@ASRB.ORG.IN, SECRETARY.ASRB@GOV.IN)()(RESPONDENT) 
SHASHA JAIN(ADV.SHASHA@GMAIL.COM)(8587859529)(PETITIONER) 
ADITYA BALI(ADITEYABALI@GMAIL.COM)(9676425037)(PETITIONER) 

 

42 W.P.(C)-7345/2019 
CM APPL. 30624/2019 
CM APPL. 30626/2019 
WITH W.P.(C) 892/2021 

UNION OF INDIA & ORS.  
V/s BACHAN RAM & ANR. 
  

PRAVEEN KUMAR JAIN  

 OTHER DETAILS OF ADVOCATES: 
PRAVEEN KUMAR JAIN()(9871278525)(PETITIONER) 

 

43 W.P.(C)-892/2021 
CM APPL. 2373/2021 
CM APPL. 2375/2021 

UNION OF INDIA & ORS.  
V/s OM PAL AND ORS. 
  

VISHAL MITTAL, ANSHUMAN  

 OTHER DETAILS OF ADVOCATES: 
THE CHAIRMAN (MITTAL.LAW@GMAIL.COM)(9311177388)(PETITIONER) 
UNION OF INDIA THROUGH ITS SECRETARY (MITTAL.LAW@GMAIL.COM)(9311177388)(PETITIONER) 
UNION OF INDIA THROUGH ITS SECRETARY (MITTAL.LAW@GMAIL.COM)(9311177388)(PETITIONER) 
THE CHAIRMAN (MITTAL.LAW@GMAIL.COM)(9311177388)(PETITIONER) 
THE GENERAL MANAGER (MITTAL.LAW@GMAIL.COM)(9311177388)(PETITIONER) 
UNION OF INDIA THROUGH ITS SECRETARY (MITTAL.LAW@GMAIL.COM)(9311177388)(PETITIONER) 
THE GENERAL MANAGER (MITTAL.LAW@GMAIL.COM)(9311177388)(PETITIONER) 
THE CHAIRMAN (MITTAL.LAW@GMAIL.COM)(9311177388)(PETITIONER) 
THE GENERAL MANAGER (MITTAL.LAW@GMAIL.COM)(9311177388)(PETITIONER) 
VISHAL MITTAL(MITTAL.LAW@GMAIL.COM)(9311177388)(PETITIONER) 
OM PAL (ADVYOGESHSHARMA@YAHOO.CO.IN)()(PETITIONER) 
OM PAL (ADVYOGESHSHARMA@YAHOO.CO.IN)()(PETITIONER) 
OM PAL (ADVYOGESHSHARMA@YAHOO.CO.IN)()(PETITIONER) 
OMPAL SINGH(OMPALSINGH.54@GMAIL.COM)(8588844693)(RESPONDENT) 
SARVANTI DEVI(SARVANTI.DEVI1961@GMAIL.COM)(9719037875)(RESPONDENT) 
JAGJIT SINGH(JAGJITSINGH0107960@GMAIL.COM)(8449316899)(RESPONDENT) 
DHARAMPAL()(9897442932)(RESPONDENT) 
CHARANJIT LAL()(8755378240)(RESPONDENT) 
MANGOO SINGH()(9719732002)(RESPONDENT) 
SATYA PAL SINGH()(9997466708)(RESPONDENT) 
SN SHARMA(SNSHARMA010154@GMAIL.COM)(8010648746)(RESPONDENT) 
ANSHUMAN (ADVOCATEANSHUMAN1458@GMAIL.COM)(9818571429)(PETITIONER) 

 

44 W.P.(C)-9485/2020 RAHUL BANSAL  
V/s THE COMMISSIONER OF POLICE & ANR. 
  

SACHIN CHOWHAN  

 OTHER DETAILS OF ADVOCATES: 
RAHUL BANSAL(BANSALJI001@GMAIL.COM)()(RESPONDENT) 
SACHIN CHAUHAN(SACHIN.CHAUHAN30@GMAIL.COM)(9810618584)(PETITIONER) 
THE D.C.P.(RECRUITMENTCELLNPL@GMAIL.COM)(9313964463)(PETITIONER) 
THE COMMISSIONER OF POLICE(P.SNSHRIVASTAVA@DELHIPOLICE.GOV.IN)(9313964463)(PETITIONER) 
MS. AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9313964463)(RESPONDENT) 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT) 
P SNSHRIAVASTAVA(P.SNSHRIVASTAVA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
THE COMMISSIONER OF POLICE(RECRUITMENTCELLNPL@GMAIL.COM)()(RESPONDENT) 

 

45 W.P.(C)-10491/2020 KSHETRAPAL SINGH KUSHWAHA  
V/s UNION OF INDIA & ORS. 
  

KARANJOT MAINEE  

 OTHER DETAILS OF ADVOCATES: 
KSHETRAPAL SINGH KUSHWAHA(KARANJOT.SINGH@GMAIL.COM)(7830000703)(RESPONDENT) 
KARANJOTMAINEE(KARANJOT.SINGH@GMAIL.COM)(9717413994)(PETITIONER) 
MEENU MAINEE AND KARANJOT SINGH MAINEE()(971713994)(PETITIONER) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
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46 W.P.(C)-890/2021 HARI RAM SAINI  
V/s DELHI DEVELOPMENT AUTHORITY & ANR. 
  

GIRDHARI LAL VERMA  

 OTHER DETAILS OF ADVOCATES: 
GIRDHARI VERMA(GLVERMA53@YAHOO.COM)(9891600120)(PETITIONER) 
G.L. VERMA(GLVERMA53@YAHOO.COM)(9891600120)(PETITIONER) 
COMMISSIONER PERSONNEL(DIRAP1@DDA.ORG.IN)()(PETITIONER) 
DELHI DEVELOPMENT AUTHORITY(VCDDA@DDA.ORG.IN)()(PETITIONER) 
COMMISSIONER PERSONNEL(DIRAP1@DDA.ORG.IN)()(PETITIONER) 
DELHI DEVELOPMENT AUTHORITY(VCDDA@DDA.ORG.IN)()(PETITIONER) 
DDA(VCDDA@DDA.ORG.IN, DIRAP1@DDA.ORG.IN)()(RESPONDENT) 
DDA(VCDDA@DDA.OR.IN, DIRAP1@DDA.ORG.IN, DDACHAMBERSHC@GMAIL.COM)(8950510963)(RESPONDENT) 

 

47 W.P.(C)-9307/2021 
CM APPL. 28930/2021 

YATEENDRA KUMAR  
V/s UNION OF INDIA, THROUGH SECRETARY & ORS. 
  

AVINASH  

 OTHER DETAILS OF ADVOCATES: 
AVINASH(AVINASH4068@GMAIL.COM)(9555913622)(PETITIONER) 
PUNEET KUMAR(PUNEETKUMAR436@GMAIL.COM)()(RESPONDENT) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 

 

48 W.P.(C)-10121/2021 K. S. SHIVARAMU  
V/s GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI & ORS. 
  

ESHNA KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ESHNA KUMAR(ESHNA@ESHNAKUMAR.COM)(9717313618)(PETITIONER) 
ANIL SONI(ANILSONI42@GMAIL.COM)(9312224805)(RESPONDENT) 
GBPEC(INFO@GBPEC.EDU.IN)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

49 CM APPL. 26030/2024 
REVIEW PET. 196/2024 
In W.P.(C)-
10855/2021(Disposed off case) 

SH K R MANN RETIRED AS LIBRARIAN & ORS.  
V/s GOVT. OF NCT OF DELHI & ANR. 
  

RAJ KUMAR MAURYA, 
ABHISHEK SHARMA, AVNISH 
AHLAWAT, ABHISHEK 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
BALENDU SHEKHAR(ADVOCATERAJKUMARMAURYA@GMAIL.COM)(9999666769)(PETITIONER) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
THE DIRECTOR OF TRAINING AND TECHNICAL(PSTECHEDU@NIC.IN)(1127322573)(RESPONDENT) 
GAURAAN(BGAURAAN@GMAIL.COM)(9654038616)(PETITIONER) 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT) 
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(PETITIONER) 
ABHISHEK SHARMA(ADVABHISHEKOFFICE@GMAIL.COM)(9800190691)(PETITIONER) 

 

50 W.P.(C)-7742/2022 
CM APPL. 23673/2022 
CM APPL. 23674/2022 

SANJAY UPADHAYAYA AND ORS.  
V/s UNION OF INDIA AND ORS. 
  

SIDDHARTH DIAS  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH DIAS(SIDDHARTHDIAS@GMAIL.COM)(9810626743)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

51 W.P.(C)-12932/2022 
CM APPL. 39266/2022 

VARUN KUMAR JAINTH  
V/s THE CHAIRMAN DELHI SUBORDINATE SERVICE SELECTION BOARD & ORS. 
  

HEMANT KUMAR YADAV  

 OTHER DETAILS OF ADVOCATES: 
HEMANT KUMAR YADAV AND ASSOCITES(ADVHEMANT.YADAV@GMAIL.COM)(9718268042)(PETITIONER) 
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(RESPONDENT) 

 

52 W.P.(C)-17560/2022 JAI BHAGWAN GUPTA,  
V/s THE CONTROLLER GENERAL OF ACCOUNTS AND ORS 
  

KRISHNA PAL GUPTA  

 OTHER DETAILS OF ADVOCATES: 
K.P. GUPTA(SVKZEROX@GMAIL.COM)(9811453123)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

53 W.P.(C)-11657/2023 
CM APPL. 45545/2023 

NORTHERN RAILWAYS THROUGH GENERAL MANAGER  
V/s SH MADAN MOHAN TARNEJA 
  

SANDEEP MISHRA  

 OTHER DETAILS OF ADVOCATES: 
SUBHASH TANWAR()(9810207782)(PETITIONER) 
R SETHI(ADV.RSETHI@GMAIL.COM)()(RESPONDENT) 

 

54 W.P.(C)-14356/2023 
CM APPL. 56833/2023 

UNION OF INDIA AND ORS  
V/s P.D SHARMA 
  

MANISHA AGRAWAL  

 OTHER DETAILS OF ADVOCATES: 
MANISHA AGRAWAL NARAIN(OFFICEOFMANISHA@GMAIL.COM)(9818427971)(PETITIONER) 

 

55 W.P.(C)-1886/2024 K P ANEJA  
V/s UNION OF INDIA AND ANR 
  

BHUPINDER SINGH JARIAL  

 OTHER DETAILS OF ADVOCATES: 
B S JARIAL()(9877148096)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
TELE COM CENTRE PASS(TELECOMCENTREPASS@GMAIL.COM)()(RESPONDENT) 

 

56 W.P.(C)-3696/2024 A. V. MITTAL  
V/s UNION OF INDIA (MINISTRY OF RAILWAYS) & ORS. 
  

ARVIND VIJETA MITTAL  

 OTHER DETAILS OF ADVOCATES:  
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A V MITTAL(AVMITTAL100@GMAIL.COM)(8800870246)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

57 W.P.(C)-7448/2024 
CM APPL. 30997/2024 

UNION OF INDIA & ANR.  
V/s SANJEEV KUMAR & ORS. 
  

VIJAY CHANDRA JOSHI  

 OTHER DETAILS OF ADVOCATES: 
VIJAY JOSHI(ADVOCATEVIJAYJOSHI@GMAIL.COM)(9873677817)(PETITIONER) 
V C SHUKLA(VCSHUKLA.ADV@GMAIL.COM)()(RESPONDENT) 

 

58 W.P.(C)-10444/2024 
CM APPL. 43004/2024 

STAFF SELECTION COMMISSION & ANR.  
V/s GAURAV KUMAR 
  

PRATIMA NAIN LAKRA  

 OTHER DETAILS OF ADVOCATES: 
PRATIMA N. LAKRA(ADVOCATEPRATIMA@GMAIL.COM)(9968324260)(PETITIONER) 
AJESH LUTHRA(AJESHLUTHRA1962@GMAIL.COM)(0)(RESPONDENT) 

 

59 W.P.(C)-10962/2024 RADHA SRIVASTAVA   
V/s UOI & ANR. 
  

BUTUL KHAN  

 OTHER DETAILS OF ADVOCATES: 
S. YUSUF JAMAL AND MASOOD RAZA(RAZA_MASOOD@REDIFFMAIL.COM)(9818679782)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

60 W.P.(C)-11786/2024 GAJENDER SHARMA  
V/s DELHI STATE INDUSTRIAL AND INFRASTRUCTURE DEVELOPMENT 
CORPORATION LTD AND ANR 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
DELHI STATE INDUSTRIAL & INFRASTRUCTURE, SHRI S N SARAN(DSIIDCLC@GMAIL.COM, 
CE2DSIIDC@GMAIL.COM)(0)(RESPONDENT) 
ANU SALWAN(ANUSALWAN@GMAIL.COM)(0)(RESPONDENT) 

 

61 W.P.(C)-11861/2024 
CM APPL. 49336/2024 

UNION OF INDIA & ORS.  
V/s DR HARI PRASAD 
  

SHIVA LAKSHMI  

 OTHER DETAILS OF ADVOCATES: 
SHIVA LAKSHMI(SHIVALAKSHMI.CGSC@GMAIL.COM)(9818054806)(PETITIONER) 
H PRASAD(HPRASADJD@GMAIL.COM)(0)(RESPONDENT) 

 

62 W.P.(C)-16119/2024 
CM APPL. 67713/2024 

RAILWAY BOARD AND OTHERS  
V/s VEMPATI VENKATA SAI SESHAGIRI RAO AND ANR 
  

RUCHIR MISHRA  

 OTHER DETAILS OF ADVOCATES: 
RUCHIR MISHRA, SANJIV KUMAR SAXENA(RUCHIRMISHRA79@YAHOO.CO.IN)(46574879)(PETITIONER) 

 

63 W.P.(C)-16179/2024 MUKESH KUMAR  
V/s THE COMMISSIONER & ORS. 
  

JAI SINGH MANN  

 OTHER DETAILS OF ADVOCATES: 
J.S. MANN(JCTRMANN@GMAIL.COM)(9873345634)(PETITIONER) 
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 

 

FOR FINAL HEARING 
64 W.P.(C)-43/2018 

WITH W.P.(C) 44/2018 
SH. SHIV KUMAR  
V/s COMMISSIONER FOOD AND SUPPLY AND CONSUMER AFFAIRS 
  

  

 OTHER DETAILS OF ADVOCATES: 
DIPAK KUMAR JEHA()(9868878505)(PETITIONER) 

 

65 W.P.(C)-44/2018 SH. SUNIL KUMAR  
V/s COMMISSIONER FOOD AND SUPPLY AND CONSUMER AFFAIRS 
  

  

 OTHER DETAILS OF ADVOCATES: 
DIPAK KUMAR JENA()(9868788350)(PETITIONER) 

 

66 W.P.(C)-6090/2018 BIJENDER KUMAR GAUR  
V/s NORTH DELHI MUNICIPAL CORPORATION AND ORS. 
  

DALEEP DHYANI, NIRVIKAR 
VERMA 

 

 OTHER DETAILS OF ADVOCATES: 
DALEEP DHYANI()(9811070721)(PETITIONER) 
NIRVIKAR VERMA(VERMANIRVI@GMAIL.COM)(8799786887)(PETITIONER) 

 

67 W.P.(C)-4153/2019 
CM APPL. 18712/2019 

ARVIND KUMAR SOOD  
V/s UNION OF INDIA AND ANR. 
  

RICHA OJHA, JIVESH KUMAR 
TIWARI 

 

 OTHER DETAILS OF ADVOCATES: 
RICHA OJHA()(8826789442)(PETITIONER) 
JIVESH KUMAR TIWARI(JIVESH1872@GMAIL.COM)(9811612855)(RESPONDENT) 

 

68 W.P.(C)-13816/2019 SHRI SATYA PRAKASH  
V/s UNION OF INDIA AND ORS. 
  

ABHAYA K. BEHERA, OM 
PRAKASH 

 

 OTHER DETAILS OF ADVOCATES: 
ABHAYA K. BEHERA()(9810794902)(PETITIONER) 
OM PRAKASH(OM_PRKASHMV@YAHOO.CO.IN)(9810794902)(PETITIONER) 
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69 W.P.(C)-2945/2022 
CM APPL. 8535/2022 

SHARDA GUPTA  
V/s UNION OF INDIA & ORS. 
  

RAKESH KUMAR GUPTA  

 OTHER DETAILS OF ADVOCATES: 
MUKESH BIRLA AND ASSOCIATES(BIRLAMUKESH16@GMAIL.COM)(9810162413)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
RAJIV (RAJIV@RPKLAW.COM, SAMEER.LAWYER@GMAIL.COM)()(RESPONDENT) 

 

70 W.P.(C)-3815/2023 
WITH W.P.(C) 437/2024 

MAHANAGAR TELEPHONE NIGAM LIMITED & ANR.  
V/s BABU RAM 
  

JASBIR BIDHURI  

 OTHER DETAILS OF ADVOCATES: 
SIKRI AND COMPANY(SIKRICO@SIKRILAW.COM)(9311331810)(PETITIONER) 
BABU RAM()(9968111586)(RESPONDENT) 

 

71 W.P.(C)-437/2024 
CM APPL. 2014/2024 

MAHANAGAR TELEPHONE NIGAM LIMITED & ORS.  
V/s GANGA DASS 
  

JASBIR BIDHURI  

 OTHER DETAILS OF ADVOCATES: 
SIKRI AND COMPANY(SIKRICO@SIKRILAW.COM)(9311331810)(PETITIONER) 
GANGA DASS()(9311331805)(RESPONDENT) 

 

FOR DISPOSAL 
72 LPA-426/2019 

CM APPL. 29597/2019 
CM APPL. 41914/2019 

LIVING MEDIA INDIA LTD  
V/s DEPUTY LABOUR COMMISSIONER & ORS 
  

CURARE LEGAL, N A 
JSEBASTIAN 

 

 OTHER DETAILS OF ADVOCATES: 
CURARE LEGAL()(9999203185)(PETITIONER) 
N A JSEBASTIAN()(9818620690)(PETITIONER) 

 

73 LPA-1252/2024 
CM APPL. 76495/2024 

DR CHAYAN JAIN  
V/s DIRECTOR, MCD & ORS. 
  

SAGAR SAXENA  

 OTHER DETAILS OF ADVOCATES:  
74 W.P.(C)-13345/2021 DEEP CHAND   

V/s UNION OF INDIA AND OTHERS 
  

MAJEDAR JANGRA  

 OTHER DETAILS OF ADVOCATES: 
MD JANGRA(JANGSMD@GMAIL.COM)(8130839698)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 

 

FOR FINAL DISPOSAL 
75 W.P.(C)-6047/2019 NANDI DEVI SHAHI  

V/s CENTRAL POLLUTION CONTROL BOARD AND ANR. 
  

PRASHANT KUMAR MITTAL, 
RASHMESH MANI TRIPATHI 

 

 OTHER DETAILS OF ADVOCATES: 
PRASHANT KUMAR MITTAL()(9873586359)(PETITIONER) 

 

END OF THE BOARD MATTERS 
76 LPA-710/2023 

CM APPL. 54470/2023 
CM APPL. 54471/2023 
WITH LPA 745/2023 

PREETI BHARDWAJ & ORS.  
V/s DELHI SKILL AND ENTREPRENEURSHIP UNIVERSITY & ORS. 
  

ANUJ AGGARWAL, TANMAY 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
RAHUL()(8814965604)(PETITIONER) 
PREETI ()(9958026863)(PETITIONER) 
AMIT()(9050112206)(PETITIONER) 
NIKHIL KHATRI()(9625228201)(PETITIONER) 
SHUBHAM()(8447782998)(PETITIONER) 
RAVINDER KUMAR()(9716558832)(PETITIONER) 
LAXMAN YADAV()(9555511602)(PETITIONER) 
ANUJ AGGARWAL & COMPANY(ANUJAGGARWAL1984@GMAIL.COM)(9643609510)(PETITIONER) 
SHIVENDRA SINGH(SHIVENDRASINGH065@GMAIL.COM)(9582194010)(RESPONDENT) 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT) 
DELHI SKILL AND ENTREPRENEURSHIP(VCOFFICE@DSEU.AC.IN)()(RESPONDENT) 
TANMAY GUPTA(TANMAYGUPTA.ADVOCATE@GMAIL.COM)(8285483612)(PETITIONER) 

 

77 LPA-745/2023 
CM APPL. 59045/2023 

KAVI VAIDWAN & ORS.  
V/s DELHI SKILL AND ENTREPRENEURSHIP UNIVERSITY & ORS. 

ANUJ AGGARWAL, TANMAY 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
TANMAY GUPTA(TANMAYGUPTA.ADVOCATE@GMAIL.COM)(8285483612)(PETITIONER) 

 

78 W.P.(C)-9687/2021 
CM APPL. 68243/2024 
CM APPL. 14558/2025 

ANIS AHAMED  
V/s THE COMMISSIONER KVS & ANR. 
  

SHIMPY SHARMA, PAWAN 
KUMAR DHIMAN, UPENDRA 
NATH SINGH, KIRAN 
BHARDWAJ 

Listing Remarks: 
FOR DISPOSAL 

 OTHER DETAILS OF ADVOCATES: 
SHIMPYARMAN SHARMA()(9971550603)(PETITIONER) 
RAJA PAL(RAJAPPAL960@YAHOO.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
PAWAN KUMAR DHIMAN(ADVOCATEPAWANKUMARDHIMAN@GMAIL.COM)(7503094504)(PETITIONER) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
PAWAN KUMAR DHIMAN(ADVOCATEPAWANKUAMRDHIMAN@GMAIL.COM)(7503094504)(PETITIONER) 
UPENDRA NATH SINGH(UN.SINGH210@GMAIL.COM)(9891249549)(RESPONDENT) 
KIRAN BHARDWAJ(KIRANBHARDWAZ@HOTMAIL.COM)(9810196308)(PETITIONER) 
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                    COURT NO. 05  
                    DIVISION BENCH-VI 
                HON'BLE MR.JUSTICE C.HARI SHANKAR  
       

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov.in] and  Court Master     
(

HON’BLE MR.JUSTICE AJAY DIGPAUL 
 
 
NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in  

vikram.224@dhc.nic.in.   The compilations should be     
         
        indexed (alongwith relevant  para numbers of judgments specifically mentioned), bookmarked  and OCR compatible. They should not be    
        marked or highlighted. 
 
 
Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing. 
 
 
Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be 

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.  or an adjournment slip is filed a day in advance, specifying the ground of adjournment.  
 
NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.  
 
 
NOTE 5: SUBJECT TO AVAILABILITY OF TIME, REGULAR MATTTERS WOULD BE TAKEN UP AFTER THE MISCELLANEOUS BOARD IS OVER.  
 
 
 
 
To join hearing please click the link given below:- 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpraveenkumar.dhc@gov.in 
 

ITEM 
NUMBER 

vikram.224@dhc.nic.in 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
1 FAO (COMM)-76/2025 

CM APPL. 15168/2025 
CM APPL. 15169/2025 

M/S RG ASSOCIATES  
V/s M/S P K INDUSTRIES & ANR. 
  

SAGAR SHIVAM  

 OTHER DETAILS OF ADVOCATES: 
NIKUNJ GARG(ADVOCATESAGARSJAISWAL@GMAIL.COM)(0)(PETITIONER) 
MAYANKGOEL(MAYANKGOELADV@GMAIL.COM)(0)(RESPONDENT) 
SANAM PREET (SANAMPREETSINGH.1994@GMAIL.COM)(0)(RESPONDENT) 

 

FOR ADMISSION 
2 W.P.(C)-2318/2025 

CM APPL. 10977/2025 
CM APPL. 10978/2025 
CM APPL. 10979/2025 

UNION OF INDIA AND ORS. & ORS.  
V/s EX SUB RAJENDER SINGH 
  

JAGDISH CHANDRA  

 OTHER DETAILS OF ADVOCATES: 
JAGDISH CHANDRA(MAIL@MSCLEGAL.ORG)(9910385880)(PETITIONER) 

 

3 W.P.(C)-3006/2025 CHANDAN KUMAR   
V/s UNION OF INDIA AND ORS 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
4 W.P.(C)-5404/2013 

WITH W.P.(C) 7895/2021 
W.P.(C) 10460/2022 

SHANTI PRASAD  
V/s UNION OF INDIA & ORS 
  

R.K. SHUKLA, MISHAL VIJ  

 OTHER DETAILS OF ADVOCATES: 
MISHAL VIJ(MISHALVIJ@GMAIL.COM)(8800386667)(PETITIONER) 

 

5 W.P.(C)-7895/2021 
WITH W.P.(C) 10460/2022 

SHANTI PRASAD AND ORS  
V/s UNION OF INDIA AND ORS 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 

 

6 W.P.(C)-10460/2022 JOGINDER SINGH AND ORS  
V/s UNION OF INDIA AND ORS 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 

 

mailto:vikram.224@dhc.nic.in�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
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7 W.P.(C)-1446/2017 VIJAY SINGH RAWAT  
V/s UNION OF INDIA & ORS 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES:  
8 W.P.(C)-2206/2019 ASI/RF MANOJ AND ORS.  

V/s UNION OF INDIA AND ORS. 
  

ANKUR CHHIBBER, PIYUSH BERIWAL  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 
PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT) 

 

9 W.P.(C)-3316/2019 RAM KUMAR BISHNOI & ORS  
V/s UNION OF INDIA & ANR 
  

A K MISHRA & ASSOCIATES  

 OTHER DETAILS OF ADVOCATES: 
A K MISHRA & ASSOCIATES()(9650732474)(PETITIONER) 

 

10 W.P.(C)-11550/2019 RANVIJAY KUMAR AND ANR  
V/s UNION OF INDIA AND ORS. 
  

SAAHILA LAMBA, RAKESH KUMAR 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
SAAHILA LAMBA()(9818153010)(PETITIONER) 
RAKESH KUMAR SINGH(RAKEYSHSINGH@GMAIL.COM)(9717930691)(PETITIONER) 

 

11 W.P.(C)-11912/2019 RANDHIR SINGH  
V/s UNION OF INDIA 
  

NAUSHAD ALAM  

 OTHER DETAILS OF ADVOCATES: 
NAUSHAD ALAM()(9899743251)(PETITIONER) 

 

12 W.P.(C)-3369/2020 
WITH W.P.(C) 3904/2020 
W.P.(C) 8007/2020 

DINESH YADAV  
V/s UNION OF INDIA & OTHERS 
  

ANKUR CHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER (ANKURCHHIBBER@GMAIL.COM)(9870082847)(PETITIONER) 
VIKRANT GOYAL(VNGOYAL@GMAIL.COM)(9953228888)(RESPONDENT) 
JATIN (JATINPPP@GMAIL.COM)(9810102233)(RESPONDENT) 
MOHD MUQEEM (MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 

 

13 W.P.(C)-3904/2020 NEERAJ KUMAR UTTAM  
V/s UNION OF INDIA & ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
ANKURCHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 

 

14 W.P.(C)-8007/2020 M. MADHU SUDHANA REDDY  
V/s UNION OF INDIA AND ORS 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKURCHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 

 

15 W.P.(C)-6529/2020 VINOD KUMAR AND ORS  
V/s UNION OF INDIA AND ORS 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(CHHIBBERANDASSOCIATE@GMAIL.COM)(9810082847)(PETITIONER) 
MOHD. MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 

 

16 W.P.(C)-6300/2021 
WITH W.P.(C) 10987/2024 
W.P.(C) 11129/2021 
W.P.(C) 10125/2022 
W.P.(C) 10222/2022 
W.P.(C) 10639/2022 
W.P.(C) 5990/2022 
W.P.(C) 12208/2023 

EX CPL PRATAP JAMPALA  
V/s UNION OF INDIA AND ORS 
  

DEEPIKA SHEORAN  

 OTHER DETAILS OF ADVOCATES: 
BALJEETD SINGH(ADVBALJEETSINGH40@GMAIL.COM)(8527529769)(PETITIONER) 
MOHD MUQEEM (MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 

 

17 W.P.(C)-11129/2021 
WITH W.P.(C) 10222/2022 
W.P.(C) 10125/2022 
W.P.(C) 10639/2022 

SATYA PRAKASH ANAND, EX CPL 791565-R  
V/s  UNION OF INDIA & ORS. 
  

PALLAVI AWASTHI  

 OTHER DETAILS OF ADVOCATES: 
PALLAVI AWASTHI(PALLAVI17AWASTHI@GMAIL.COM)(9717359636)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

18 W.P.(C)-10125/2022 
WITH W.P.(C) 10639/2022 

ANAND KUMAR SINGH, EX CPL 762051-R  
V/s  UNION OF INDIA & ORS. 
  

PALLAVI AWASTHI  

 OTHER DETAILS OF ADVOCATES: 
MS. PALLAVI AWASTHI()(9717359636)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 

 



20.03.2025                                                                                        ADVANCE CAUSE LIST 
 

55 
 

19 W.P.(C)-10222/2022 DEW NARAYAN, (EX. CPL 761663-H)  
V/s UNION OF INDIA & ORS. 
  

PALLAVI AWASTHI  

 OTHER DETAILS OF ADVOCATES: 
PALLAVI AWASTHI(ADVOCATEPALLAVI17@GMAIL.COM)(9717359636)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

20 W.P.(C)-10639/2022 ARUN KISHORE, EX CPL 772454-F  
V/s UNION OF INDIA & ORS. 
  

PALLAVI AWASTHI  

 OTHER DETAILS OF ADVOCATES: 
PALLAV AWASTHI(PALLAVI17AWASTHI@GMAIL.COM)(9717359636)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

21 W.P.(C)-5990/2022 GHAN SHYAM DAS  
V/s UNION OF INDIA AND ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

22 CM APPL. 1231/2025 
REVIEW PET. 9/2025 
In W.P.(C)-12208/2023 
(Disposed off case) 
WITH W.P.(C) 12315/2023 
W.P.(C) 12320/2023 
W.P.(C) 12284/2023 
W.P.(C) 6300/2021 

SANTOSH KUMAR SAHU, EX CPL 742598-N  
V/s UNION OF INDIA & ORS. 
  

SHAILJA KULSHRESHTHA, RISHABH 
CHARANLAL SAHU 

 

 OTHER DETAILS OF ADVOCATES: 
SURESH TRIPATHY(SURESHTRIPATHY65@GMAIL.COM)(9810269115)(PETITIONER) 
VIPIN SHARMA(SHARMAVIPIN1086@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
RISHABH SAHU(RISHABH@SAHULEGAL.COM)(9910055066)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

23 W.P.(C)-10987/2024 AJAYA KUMAR BEHERA  
V/s UNION OF INDIA REPRESENTED THROUGH THE CHIEF 
OF THE AIR STAFF 
  

ANANT GAUTAM  

 OTHER DETAILS OF ADVOCATES: 
ANANT GAUTAM(ANANT@GAUTAMLAWCHAMBERS.NET)(0)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

24 W.P.(C)-6375/2021 ANAND MOHAN SHARMA  
V/s UNION OF INDIA AND ORS 
  

GAURAAN  

 OTHER DETAILS OF ADVOCATES: 
ANAND MOHAN SHARMA(BGAURAAN@GMAIL.COM)(9599778214)(RESPONDENT) 
ANAND MOHAN SHARMA(BGAURAAN@GMAIL.COM)(9599778214)(RESPONDENT) 
ANAND MOHAN SHARMA(BGAURAAN@GMAIL.COM)(9599778214)(RESPONDENT) 
GAURAAN(BGAURAAN@GMAIL.COM)(9599778214)(PETITIONER) 
UNION OF INDIA AND ORS(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER) 
UNION OF INDIA AND ORS(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER) 
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 

 

25 W.P.(C)-555/2022 DR. R KUPPUSAMY  
V/s UNION OF INDIA AND ORS 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 

 

26 W.P.(C)-1864/2023 
CM APPL. 7881/2025 

PAWAN KUMAR DHULL AND ORS  
V/s UNION OF INDIA AND ORS 
  

ANKUR CHHIBBER, HIMANSHU 
GAUTAM 

 

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(ANKURCHHIBER@GMAIL.COM)(9810082847)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
HIMANSHU GAUTAM()(9582620944)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

27 W.P.(C)-2287/2023 RAM PRATAP  
V/s UNION OF INDIA AND ORS 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

28 REVIEW PET. 85/2025 
In W.P.(C)-3647/2023 
(Disposed off case) 
WITH W.P.(C) 6340/2023 

GOVERNMENT OF NCT ORS & ORS.  
V/s BABU LAL MEENA 
  

AVNISH AHLAWAT, JAI SINGH MANN  

 OTHER DETAILS OF ADVOCATES: 
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9313964463)(PETITIONER) 
JCT RMANN(JCTRMANN@GMAIL.COM)()(RESPONDENT) 
MRS. AVNISH AHLAWAT()(9313964463)(PETITIONER) 
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JAIN SINGH MANN(JCTRMANN@GMAIL.COM)(0)(RESPONDENT) 
JAI SINGH MANN(JCTRMANN@GMAIL.COM)(9873345634)(PETITIONER) 

29 W.P.(C)-4359/2023 
CM APPL. 16813/2023 

NAIDANA NARESH  
V/s UNION OF INDIA & ORS. 
  

ABHISHEK KAUSHIK  

 OTHER DETAILS OF ADVOCATES: 
ABISHEK KAUSHIK ()(9953937934)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

30 W.P.(C)-10006/2023 
CM APPL. 38551/2023 

ASI/RO KARAN SINGH  
V/s UNION OF INDIA & ORS. 
  

ABHAY KUMAR BHARGAVA  

 OTHER DETAILS OF ADVOCATES: 
MR. ABHAY KUMAR BHARGAVA (ABHAYBHARGAVA84@GMAIL.COM)(9015543437)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 

 

31 W.P.(C)-10953/2023 CHAUDHARY HITESH KUMAR  
V/s UNION OF INDIA & ORS. 
  

VINOD KUMAR  

 OTHER DETAILS OF ADVOCATES: 
VINOD KUMAR(IIS.VINODKUMAR@GMAIL.COM)(7404385505)(PETITIONER) 
SHIV(SHIVSTATIONERY308@GMAIL.COM, DCPRO@CISF.GOV.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

32 W.P.(C)-15333/2023 NEMA SINGH OTTI  
V/s UNION OF INDIA & ORS. 
  

SAAHILA LAMBA  

 OTHER DETAILS OF ADVOCATES: 
SAAHILA LAMBA(SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 

 

33 W.P.(C)-2710/2024 SATPAL SINGH  
V/s UNION OF INDIA & ORS. 
  

ABHAY KUMAR BHARGAVA  

 OTHER DETAILS OF ADVOCATES: 
ABHAY KUMAR BHARGAVA, SATYAARTH 
SINHA(ABHAYBHARGAVA84@GMAIL.COM)(9015543437)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

34 W.P.(C)-3786/2024 SANJAY KUMAR YADAV  
V/s UNION OF INDIA AND ORS 

NIKHIL BHARDWAJ  

 OTHER DETAILS OF ADVOCATES: 
NIKHIL BHARDWAJ()(9910052133)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

35 W.P.(C)-5596/2024 PINKU KUMAR  
V/s UNION OF INDIA AND ANR 

KRISHNA BHUSHAN UPADHYAY  

 OTHER DETAILS OF ADVOCATES: 
K B UPADHYAY AND S D MISHRA(ADVOCATIAJUDEX@GMAIL.COM)(9810655095)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

36 W.P.(C)-7011/2024 PAWAN KUMAR  
V/s UNION OF INDIA AND ORS 

AJIT KUMAR KAKKAR  

 OTHER DETAILS OF ADVOCATES: 
AJIT KAKKAR AND ASSOCIATES(ADMIN@AJITKAKKAR.COM)(9958006409)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

37 W.P.(C)-15570/2024 
CM APPL. 65340/2024 

G4S SECURE SOLUTIONS (INDIA ) PVT. LTD.  
V/s GOVERNMENT OF NCT OF DELHI, THROUGH OFFICE OF 
THE COMMISSIONER (LABOUR) NEW DELHI AND ANR. 
  

SHWETA BHARTI  

 OTHER DETAILS OF ADVOCATES: 
SHWETA BHARTI(PRANSHU.SINGH@HAMMURABISOLOMON.COM)(1141551825)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 

 

38 W.P.(C)-15755/2024 
CM APPL. 66140/2024 

UNION OF INDIA & ORS.  
V/s EX SUB RAMASHANKAR CHAURASIYA 

DR. VIJENDRA SINGH MAHNDIYAN  

 OTHER DETAILS OF ADVOCATES: 
VIJENDRA SINGH MAHNDIYAN(DRV.MAHNDIYAN@GMAIL.COM)(9310112323)(PETITIONER) 
VIRENDER SINGH KADIAN(ME@VIRENDERSINGHKADIAN.COM)(0)(RESPONDENT) 

 

PART-HEARD MATTERS 
39 W.P.(C)-7082/2019 

WITH W.P.(C) 13141/2021 
SUMAN KUMAR MISHRA AND ORS.  
V/s UNION OF INDIA AND ORS. 
  

SAAHILA LAMBA, RAM SANKAR, 
PIYUSH BERIWAL 

Listing Remarks: 
AT 03:30 PM 

 OTHER DETAILS OF ADVOCATES: 
SAAHILA LAMBA()(9818153010)(PETITIONER) 
PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT) 

 

40 W.P.(C)-13141/2021 
CM APPL. 41439/2021 

JASWINDER SINGH & ORS.  
V/s UNION OF INDIA & ORS. 
  

SAAHILA LAMBA, SAAHILA LAMBA, 
SIDDHARTH 

Listing Remarks: 
AT 03:30 PM 

 OTHER DETAILS OF ADVOCATES: 
SAAHILA LAMBA(SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
SIDDHARTH (MAIL@CHAMBERSOFSIDDHARTH.COM)(7838537008)(RESPONDENT) 
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       COURT NO.  33  
                    DIVISION BENCH-VII 
                HON'BLE MR.JUSTICE CHANDRA DHARI SINGH  
       HON’BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI 
 
 
Click below to join the VC: 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc7 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmvijaypal.dhc@gov.in

sumanchawala575@gmail.com  
 
 

  
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

TOP OF THE BOARD 
1 CRL.A.-909/2002 

WITH CRL.A. 938/2002 
RAJPAL & ANR.  
V/s STATE (GOVT. OF NCT OF DELHI) 
  

ABHILASH MATHUR, RAVINDER CHADHA, 
NAVEEN YADAV, ANIL SONI 

 

 OTHER DETAILS OF ADVOCATES: 
WITHOUT GENERATE ()()() 
WITHOUT GENERATE ()()() 
WITHOUT GENERATE ()()() 
WITHOUT GENERATE ()()() 

OTHER CASE FILED AGAINST SAME P.S.-FIR 
NO. :(S.P. BADLI-235/1988) 
CRL.A. 938/2002 FILED BY DHANPATI & 
ORS. (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(S.P. BADLI-235/1988) 

2 CRL.A.-938/2002 
WITH CRL.A. 909./2002 

DHANPATI & ORS.  
V/s STATE (GOVT. OF NCT OF DELHI) 
  

ABHILASH MATHUR, NAVEEN YADAV, ANIL 
SONI, RAVINDER CHADHA 

 

 OTHER DETAILS OF ADVOCATES: 
WITHOUT GENERATE ()()() 
WITHOUT GENERATE ()()() 
WITHOUT GENERATE ()()() 
WITHOUT GENERATE ()()() 
WITHOUT GENERATE ()()() 
WITHOUT GENERATE ()()() 

OTHER CASE FILED AGAINST SAME P.S.-FIR 
NO. :(S.P. BADLI-235/1988) 
CRL.A. 909/2002 FILED BY RAJPAL & ANR. 
(D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(S.P. BADLI-235/1988) 

FOR ADMISSION 
3 W.P.(C)-1264/2025 

CM APPL. 6272/2025 
CM APPL. 6274/2025 

RAJESH KUMAR SINGH & ORS.  
V/s LOKPAL OF INDIA 
  

VARUN SINGH, NISHANT RAMAKANTRAO 
KATNESHWARKAR 

 

 OTHER DETAILS OF ADVOCATES: 
KAJAL S GUPTA, YTHARTH KUMAR, HIMANSHU YADAV, ALANKRITI DWIVEDI, SOMESA 
GUPTA(KAJALGUPTA@FORESIGHTLAW.IN)(8459886107)(PETITIONER) 
LOKPAL OF INDIA(DS-LEGAL@LOKPAL.GOV.IN, CHAIRPERSON@LOKPAL.GOV.IN, 
DG.NPC@NPCINDIA.GOV.IN)(0)(RESPONDENT) 
.(NPCINFO@NPCINDIA.GOV.IN)(0)(RESPONDENT) 
NISHANT RAMAKANTRAO 
KATNESHWARKAR(NISHANTKATNESHWARKAR@GMAIL.COM)(9311194312)(PETITIONER) 

 

AFTER NOTICE MISC. MATTERS 
4 CRL.A.-246/2023 

WITH CRL.A. 776/2024 
RITIKA NARANG NEE RITIKA JUNEJA  
V/s STATE OF NCT OF DELHI & ORS. 
  

GAURAV DHINGRA, ARPIT RAWAT  

 OTHER DETAILS OF ADVOCATES: 
ARPIT RAWAT(ARPIT.RWT@GMAIL.COM)(7607797414)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR 
NO. :(SHALIMAR BAGH-985/2015) 
BAIL APPLN. 2422/2015 FILED BY 
ANSHUMAN NARANG (DISPOSED ON : 
2016-08-26 ) 
W.P.(CRL) 850/2017 FILED BY SUSHIL 
ARORA (DISPOSED ON : 2018-07-16 ) 
W.P.(CRL) 851/2017 FILED BY ANIL 
NARANG & ANR (DISPOSED ON : 2018-07-
16 ) 
W.P.(CRL) 854/2017 FILED BY MS ASTHA 
NARANG (DISPOSED ON : 2018-07-16 ) 
CRL.M.C. 3459/2017 FILED BY RITIKA 
JUNEJA (DISPOSED ON : 2022-04-01 ) 
CRL.M.C. 3461/2017 FILED BY RITIKA 
JUNEJA (DISPOSED ON : 2022-04-01 ) 
CRL.M.C. 3460/2017 FILED BY RITIKA 
JUNEJA (DISPOSED ON : 2022-04-01 ) 
CRL.REV.P. 1070/2018 FILED BY 
ANSHUMAN NARANG (DISPOSED ON : 
2018-12-03 ) 
CRL.REV.P. 1071/2018 FILED BY ANIL 

https://delhihighcourt.webex.com/meet/dhcecourtvc7�
mailto:sumanchawala575@gmail.com�
mailto:sumanchawala575@gmail.com�
mailto:sumanchawala575@gmail.com�
mailto:cmvijaypal.dhc@gov.in�


20.03.2025                                                                                        ADVANCE CAUSE LIST 
 

58 
 

NARANG & ANR (DISPOSED ON : 2018-12-
03 ) 
CRL.REV.P. 97/2019 FILED BY STATE 
(DISPOSED ON : 2019-05-28 ) 
CRL.M.C. 2333/2019 FILED BY SMT. RITIKA 
JUNEJA (DISPOSED ON : 2019-05-28 ) 
CRL.M.C. 2384/2019 FILED BY SMT. RITIKA 
JUNEJA (DISPOSED ON : 2019-09-05 ) 
CRL.M.C. 5872/2019 FILED BY ANIL 
NARANG (DISPOSED ON : 2019-11-25 ) 
CRL.M.C. 6058/2019 FILED BY SMT. RITIKA 
JUNEJA (DISPOSED ON : 2019-11-27 ) 
W.P.(CRL) 960/2020 FILED BY ANSHUMAN 
NARANG (DISPOSED ON : 2020-06-23 ) 
CRL.A. 776/2024 FILED BY THE STATE 
(DISPOSED ON : 2024-08-22 ) 
 
P.S.-FIR NO. :(SHALIMAR BAGH-985/2015) 

5 CRL.A.-776/2024 
WITH CRL.A. 246/2023 

THE STATE  
V/s ANSHUMAN NARANAG & ORS. 
  

AMAN USMAN, ARPIT RAWAT  

 OTHER DETAILS OF ADVOCATES: 
ARPIT RAWAT(ARPIT.RWT@GMAIL.COM)(7607797414)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR 
NO. :(SHALIMAR BAGH-985/2015) 
BAIL APPLN. 2422/2015 FILED BY 
ANSHUMAN NARANG (DISPOSED ON : 
2016-08-26 ) 
W.P.(CRL) 850/2017 FILED BY SUSHIL 
ARORA (DISPOSED ON : 2018-07-16 ) 
W.P.(CRL) 851/2017 FILED BY ANIL 
NARANG & ANR (DISPOSED ON : 2018-07-
16 ) 
W.P.(CRL) 854/2017 FILED BY MS ASTHA 
NARANG (DISPOSED ON : 2018-07-16 ) 
CRL.M.C. 3459/2017 FILED BY RITIKA 
JUNEJA (DISPOSED ON : 2022-04-01 ) 
CRL.M.C. 3461/2017 FILED BY RITIKA 
JUNEJA (DISPOSED ON : 2022-04-01 ) 
CRL.M.C. 3460/2017 FILED BY RITIKA 
JUNEJA (DISPOSED ON : 2022-04-01 ) 
CRL.REV.P. 1070/2018 FILED BY 
ANSHUMAN NARANG (DISPOSED ON : 
2018-12-03 ) 
CRL.REV.P. 1071/2018 FILED BY ANIL 
NARANG & ANR (DISPOSED ON : 2018-12-
03 ) 
CRL.REV.P. 97/2019 FILED BY STATE 
(DISPOSED ON : 2019-05-28 ) 
CRL.M.C. 2333/2019 FILED BY SMT. RITIKA 
JUNEJA (DISPOSED ON : 2019-05-28 ) 
CRL.M.C. 2384/2019 FILED BY SMT. RITIKA 
JUNEJA (DISPOSED ON : 2019-09-05 ) 
CRL.M.C. 5872/2019 FILED BY ANIL 
NARANG (DISPOSED ON : 2019-11-25 ) 
CRL.M.C. 6058/2019 FILED BY SMT. RITIKA 
JUNEJA (DISPOSED ON : 2019-11-27 ) 
W.P.(CRL) 960/2020 FILED BY ANSHUMAN 
NARANG (DISPOSED ON : 2020-06-23 ) 
CRL.A. 246/2023 FILED BY RITIKA NARANG 
NEE RITIKA JUNEJA (D. OF HEARING : 2025-
03-20 ) 
 
P.S.-FIR NO. :(SHALIMAR BAGH-985/2015) 

6 W.P.(C)-9692/2023 
WITH W.P.(C) 9702/2023 

ADITYA BIRLA FINANCE LIMITED  
V/s MR. HARVINDER SINGH AND ORS 
  

MAHIP DATTA PARASHAR, SHREY ASHAT  

 OTHER DETAILS OF ADVOCATES: 
MAHIP DATTA PARASHAR(MAHIPDATTA@GMAIL.COM)(9911481624)(PETITIONER) 
VIKANA KAPUR AND AROHAN KAPUR AND ANITA KAPUR(ANITAKAPIR198@GMAIL.COM, 
AROHAN_KAPUR@YAHOO.CO.IN, KAPCOENTERPRISES@YAHOO.COM)()(RESPONDENT) 
VINOD RAHEJA(VINODRAHEJA@REDIFFMAIL.COM, VRAHEJA545@GMAIL.COM)()(RESPONDENT) 
SHREY ASHAT(SHREY.ASHAT@AMLEGALATTORNEYS.IN)(7030000114)(PETITIONER) 

 

7 W.P.(C)-9702/2023 ADITYA BIRLA FINANCE LIMITED  
V/s MR. HARVINDER SINGH AND ORS 
  

MAHIP DATTA PARASHAR, SHREY ASHAT  

 OTHER DETAILS OF ADVOCATES: 
MAHIP DATTA PARASHAR(MAHIPDATTA@GMAIL.COM)(9911481624)(PETITIONER) 
HARVINDER SINGH, KAPCO ENT, VIRENDER KAPUR ANITA KAPUR, AROHAN 
KAPUR(HARSNG@YAHOO.COM, 
KAPCOENTERPRISES@YAHOO.COM,ANITAKAPUR198@GMAIL.COM,AROHAN_KAPU)()(RESPONDENT) 
SHREY ASHAT(SHREY.ASHAT@AMLEGALATTORNEYS.IN)(7030000114)(PETITIONER) 
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FOR FINAL HEARING (END OF THE BOARD) 
8 CRL.A.-427/2022 UMESH  

V/s STATE (NCT OF DELHI) 
  

SUDARSHAN RAJAN (DHCLSC)  

 OTHER DETAILS OF ADVOCATES: 
SUDARSHAN RAJAN OFFICE(SROFFICE113@GMAIL.COM)()(PETITIONER) 
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(TILAK NAGAR-211/2016) 

END OF THE BOARD MATTERS 
9 CRL.A.-220/2023 DEEPAK LAL  

V/s STATE (NCT OFD ELHI) 
  

SHIVEK TREHAN (DHCLSC), ASHISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
PRATEEK BHARDWAJ(PRATEEK.BHARDWAJ@AKLAWOFFICES.COM)()(PETITIONER) 
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ASHISH KUMAR(ASHISH.KUMARCL@GMAIL.COM)(9990924745)(RESPONDENT) 

P.S.-FIR NO. :(NEB SARAI-47/2016) 

FOR FINAL HEARING (CONNECTED) 
10 W.P.(C)-13457/2019 

CM APPL. 39304/2024 
RIZWAN  
V/s UNION OF INDIA AND ORS. 
  

TARIQ KHAN, PRITISH SABHARWAL, FUZAIL 
AHMAD AYYUBI, RIZWAN 

Listing Remarks: 
AT 2:30PM 

 OTHER DETAILS OF ADVOCATES: 
TARIQ KHAN()(9999663628)(PETITIONER) 
RIZWAN (RIZWANOFFICE0506@GMAIL.COM)(9643349576)(PETITIONER) 

 

11 W.P.(C)-13468/2019 MANOJ DHIRYAN  
V/s UNION OF INDIA AND ORS. 
  

MUHAMMAD UMAR KHAN Listing Remarks: 
AT 2:30PM 

 OTHER DETAILS OF ADVOCATES: 
MUHAMMAD UMAR KHAN()(9971412021)(PETITIONER) 

 

12 W.P.(C)-13469/2019 
CM APPL. 28229/2020 

ANSHU KAPOOR  
V/s UNION OF INDIA AND ORS. 
  

BILAL ANWAR KHAN Listing Remarks: 
AT 2:30PM 

 OTHER DETAILS OF ADVOCATES: 
BILAL ANWAR KHAN()(981003756)(PETITIONER) 
BILALKHAN(CHAMBERS.BILAL@GMAIL.COM)(9811003756)(PETITIONER) 
BILAL ANWAR KHAN(CHAMBER.BILAL@GMAIL.COM)(9811003756)(PETITIONER) 
CENTRAL GOVT STANDING COUNSEL(CGSC461@GMAIL.COM)()(RESPONDENT) 

 

13 W.P.(C)-13471/2019 
CM APPL. 1483/2023 

VAIBHAV MISHRA AND ORS.  
V/s UNION OF INDIA AND ORS. 
  

NANITA SHARMA, FUZAIL AHMAD AYYUBI Listing Remarks: 
AT 2:30PM 

 OTHER DETAILS OF ADVOCATES: 
NANITA SHARMA()(9891991917)(PETITIONER) 
NANITA SHARMA(NANITA.2001S@GMAIL.COM)(9891740173)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
AHLUWALIA PAL(AHLUWALIAPAL@GMAIL.COM, ADV.RAJATNAIR@GMAIL.COM)()(RESPONDENT) 

 

14 W.P.(CRL)-3522/2019 
CRL.M.A. 147/2020 
CRL.M.A. 6521/2020 
CRL.M.A. 3809/2023 
WITH W.P.(CRL) 
3539/2019 
W.P.(CRL) 414/2020 
W.P.(CRL) 472/2020 
W.P.(CRL) 575/2020 

NABILA HASAN & ORS  
V/s UNION OF INDIA & ANR 
  

SNEHA MUKHERJEE, DHRUV PANDE Listing Remarks: 
AT 2:30PM 

 OTHER DETAILS OF ADVOCATES: 
SNEHA MUKHERJEE()(9999602308)(PETITIONER) 
SNEHA MUKHERJEE()(9999602308)(PETITIONER) 
SNEHA MUKHERJEE(SNEHA@HRLN.ORG)(9999602308)(PETITIONER) 
MOHD MOUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
CHAITAINYA GOSAIN(CRIMINALSTANDINGCOUNSEL@GMAIL.COM)(9999981270)(RESPONDENT) 
RAJAT NAIR(OFFICE.RAJATNAIR@GMAIL.COM)()(PETITIONER) 
KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

15 W.P.(CRL)-3539/2019 BAHADUR ABBAS NAQVI & ORS.  
V/s UNION OF INDIA & ORS. 
  

MEHMOOD PRACHA Listing Remarks: 
AT 2:30PM 

 OTHER DETAILS OF ADVOCATES: 
MEHMOOD PRACHA()(8447852231)(PETITIONER) 

 

16 W.P.(CRL)-414/2020 MD. MINHAJUDDIN  
V/s UNION OF INDIA & ORS. 
  

MOHD. AMAN KHAN Listing Remarks: 
AT 2:30PM 

 OTHER DETAILS OF ADVOCATES: 
MOHD. AMAN KHAN()(8010275927)(PETITIONER) 

 

17 W.P.(CRL)-472/2020 
CRL.M.A. 5667/2020 

SHAYAAN MUJEEB  
V/s STATE & ORS. 
  

MS. NABILA HASAN, FUZAIL AHMAD AYYUBI, 
DHRUV PANDE 

Listing Remarks: 
AT 2:30PM 

 OTHER DETAILS OF ADVOCATES: 
MS. NABILA HASAN()(9911626645)(PETITIONER) 
MS. NABILA HASAN()(9916266451)(PETITIONER) 
DHRUV PANDE(DHRUVPANDE94@GMAIL.COM)(9910165010)(RESPONDENT) 
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18 W.P.(CRL)-575/2020 MD MUSTAFA  
V/s STATE & ORS. 
  

MS. NABILA HASAN, ANIL SONI, RAJESH 
GOGNA, DHRUV PANDE 

Listing Remarks: 
AT 2:30PM 

 OTHER DETAILS OF ADVOCATES: 
MS. NABILA HASAN()(9911626645)(PETITIONER) 
DHRUV PANDE(DHRUVPANDE94@GMAIL.COM)(9910165010)(RESPONDENT) 
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   COURT NO. 33    
                HON’BLE MR.JUSTICE CHANDRA DHARI SINGH  
 
 
 
 
Click below to join the VC: 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc7 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

ITEM 
NUMBER 

sumanchawala575@gmail.com  
 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ORDERS 
1 CRL.A.-1002/2010 

CRL.M.A. 40928/2019 
D K SHARMA  
V/s STATE OF DELHI 
  

M L YADAV, IN PERSON Listing Remarks: 
PART-HEARD 

 OTHER DETAILS OF ADVOCATES: 
IN PERSON()(9891460462)(PETITIONER) 

P.S.-FIR NO. :(ANTI-CORRUPTION BRANCH-
52/2003) 

2 CRL.REV.P.-153/2023 
CRL.M.A. 4036/2023 
CRL.M.A. 8027/2023 

MD.AYAZ  
V/s STATE OF DELHI 
  

KRISHNA DATTA MULTANI Listing Remarks: 
PART-HEARD 

 OTHER DETAILS OF ADVOCATES: 
KRISHNA DATTA (KRISHNADATTAMULTANI@GMAIL.COM)(9999997189)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SHAHEEN BAGH-301/2020) 
BAIL APPLN. 2026/2021 FILED BY MOHD. AYAZ 
(DISPOSED ON : 2021-07-09 ) 
BAIL APPLN. 1709/2021 FILED BY MOHD.AYAZ 
(DISPOSED ON : 2021-05-28 ) 
BAIL APPLN. 2678/2021 FILED BY MOHD. AYAZ 
(DISPOSED ON : 2021-07-29 ) 
BAIL APPLN. 900/2022 FILED BY MOHD AYAZ 
(DISPOSED ON : 2022-08-24 ) 
 
P.S.-FIR NO. :(SHAHEEN BAGH-301/2020) 
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       COURT NO. 43  
     

(a) “FRESH MATTERS AND APPLICATIONS; 

HON'BLE MR. JUSTICE PRATEEK JALAN  
 
 
NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN  
 
      ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE  
 
      CONVENIENCE OF THE  HON’BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.  
 
 
NOTE: “COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE 
 TO VIDEO CONFERENCING RULES 2021.”  
 
 
NOTE:  “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY 
        ALL THE LITIGANTS AT THE TIME OF MENTIONING.” 
 
NOTE:   “PASSED–OVER  MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE 
  
         SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.” 
 
NOTE:   IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER:-  
 

 
(b) “FOR ADMISSION” MATTERS; 

 
(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”. 

 
(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.  

  
 
CLICK HERE FOR VC  
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3   
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

sanjoyojha73@gmail.com  
 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CASES INVOLVING DIFFERENTLY-ABLED PERSONS 
1 W.P.(C)-1549/2021 

CM APPL. 4441/2021 
UNION OF INDIA & ANR.  
V/s SWARAJ KR GAYEN & ANR. 
  

JAGJIT SINGH, JAGJIT SINGH, ROHAN 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
RAILWAY RECRUITMENT CELL (EASTERN RAILWAY)(RRCERKOL@GMAIL.COM)()() 
UNION OF INDIA(RRCERKOL@GMAIL.COM)()() 
RAILWAY RECRUITMENT CELL (EASTERN RAILWAY)(RRCERKOL@GMAIL.COM)()() 
RAILWAY RECRUITMENT CELL (EASTERN RAILWAY)(RRCERKOL@GMAIL.COM)()() 
UNION OF INDIA(RRCERKOL@GMAIL.COM)()() 
UNION OF INDIA(RRCERKOL@GMAIL.COM)()() 
JAGJITSINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)(9810034684)(PETITIONER) 
JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)(9810034684)(PETITIONER) 
CHIEF COMMISSIONER FOR PERSONS WITH DISABILITIES 
(DIVYANGJAN)(CCPD@NIC.IN)()(PETITIONER) 
SWARAJ KR GAYEN(SWARAJGAYEN26@GMAIL.COM)()(PETITIONER) 
SWARAJ KR GAYEN(SWARAJGAYEN26@GMAIL.COM)()(PETITIONER) 
SWARAJ KR GAYEN(SWARAJGAYEN26@GMAIL.COM)()(PETITIONER) 
SWARAJ KR GAYEN(SWARAJGAYEN26@GMAIL.COM)()(RESPONDENT) 
CHIEF COMMISSIONER FOR PERSONS WITH DISABILITIES 
(CCPD@NIC.IN)(23386054)(RESPONDENT) 
ROHAN SHARMA (ROHANSHARMARBA@GMAIL.COM)(9582910443)(RESPONDENT) 

 

2 W.P.(C)-3077/2025 RUKSAR  
V/s PUNJAB AND SIND BANK & ORS. 
  

RAHUL KUKREJA  

 OTHER DETAILS OF ADVOCATES: 
RAHUL 
KUKREJA(CHAMBER.RAHULKUKREJA@GMAIL.COM)(9930245807)(PETITIONER) 
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PSB, AANCHAL NAYAR, KITTU BAJAJ(HO.BRD@PSB.CO.IN, HO.HRD@PSB.CO.IN, 
ANCHAL.NAYAR@PSB.CO.IN, KITTUBAJAJ@YAHOO.COM)(0)(RESPONDENT) 

FOR ADMISSION 
3 W.P.(C)-4986/2008 VINESH CHHABRA  

V/s NATIONAL INSTITUTE FOR 
ENTREPRENEURSHIP AND SMALL BUSINESS 
DEVELOPMENT & ANR 
  

P.NORULA, GAURAV LIBERHAN, PRATIMA 
NAIN LAKRA 

 

 OTHER DETAILS OF ADVOCATES: 
PRATIMA NAIN 
LAKRA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM)(9968324260)(PETITIONER) 
PRATIMA NAIN 
LAKRA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM)(9968324260)(RESPONDENT) 

 

4 W.P.(C)-12594/2023 AJAY KUMAR MISHRA  
V/s UNION OF INDIA, THROUGH 
SECRETARY MINISTRY OF CULTURE & ORS. 
  

SALIL ARORA, ABINASH KUMAR MISHRA  

 OTHER DETAILS OF ADVOCATES: 
SALIL ARORA(AMICUSRARUS@YAHOO.COM)(9953313081)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM, SECRETARY-
CULTURE@NIC.IN)(1123384193)(RESPONDENT) 
INDIRA GANDHI NATIONAL CENTER(PRESIDENTIGNCA@GMAIL.COM, 
PRESIDENT@IGNCA.NIC.IN)(9350972403)(RESPONDENT) 
DR. SUDHIR KUMAR LALL(IGNCAKKHOD@GMAIL.COM)(9354562077)(RESPONDENT) 
INDIRA GANDHI NATIONAL CENTER(MSIGNCA@YAHOO.COM, 
MS@IGNCA.NIC.IN)(9205500164)(RESPONDENT) 
ABINASH KUMAR 
MISHRA(ABINASHKMISHRA@GMAIL.COM)(9319272794)(RESPONDENT) 

 

5 W.P.(C)-160/2025 
CM APPL. 725/2025 

MEENU SACHDEV  
V/s MANAGING COMMITTEE SRI SATHYA 
SAI VIDYA VIHAR & ANR. 
  

INDRANI GHOSH, LAKSHAY LAROIYA  

 OTHER DETAILS OF ADVOCATES: 
INDRANI GHOSH(INDRANI.GHOSH9@GMAIL.COM)(9810618813)(PETITIONER) 
AVNISH AHLAWAT, SRI SATHYA SAI VIDYA VIHAR, SANTOSH KUMAR 
TRIPATHI(AVNISH@AHLAWATASSOCIATIES.IN, SSSVVDEL@GMAIL.COM, 
STANDINGCOUNSELGNCTD@GMAIL.COM)(9810134741)(RESPONDENT) 
LAKSHAY LAROIYA(LAKSHAY.LEGAL20@GMAIL.COM)(9650678272)(RESPONDENT) 

 

6 W.P.(C)-1253/2025 MEENA DUA  
V/s DIRECTORATE OF EDUCATION & ANR. 
  

HRIDAY GANDHI, DIPESH DWIVEDI  

 OTHER DETAILS OF ADVOCATES: 
SIDHARTH CHOPRA & 
NAVNEET(LAWOFFICESSIDHARTHCHOPRA@GMAIL.COM)(9953066560)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, DIRECTORATE OF EDUCATION, SK 
PUBLIC(STANDINGCOUNSELGNCTD@GMAIL.COM, DIREDU@NIC.IN, 
SKR_PUBLIC60@YAHOO.CO.IN)(9868250806)(RESPONDENT) 
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT) 
DIPESH DWIVEDI(DIPESHDWIVEDI@GMAIL.COM)(9968413057)(PETITIONER) 

 

AFTER NOTICE MISC. MATTERS 
7 W.P.(C)-4879/2003 

CM APPL. 2344/2023 
WITH W.P.(C) 4889/2003 

NAVEEN SHARMA  
V/s COUNCIL FOR THE INDIAN SCHOOL 
CERTIFICATE EXAMINATIONS 
  

MR.AMRIT PAL SINGH, KRISHAN KUMAR, 
MR.NAVEEN KR, MR.J BEDI, SHISHIR 
SINGH, V.N.SHARMA, SAMRAT NIGAM, 
SYED AJMAL HASAN 

 

 OTHER DETAILS OF ADVOCATES: 
MUKESH ANAND(MRMUKESH@YAHOO.COM)(9810001582)(PETITIONER) 
DSFIN CISCE(DSFIN@CISCE.ORG)()(RESPONDENT) 
SYED AJMAL HASAN(HASSANN176@GMAIL.COM)(9891696106)(PETITIONER) 

 

8 W.P.(C)-4889/2003 
WITH W.P.(C) 4879./2003 

NAVEEN SHARMA  
V/s COUNCIL FOR THE INDIAN SCHOOL 
CERTIFICATE EXAMINATIONS 
  

MR.AMRIT PAL SINGH, MR.NAVEEN KR, 
MR. J BEDI, SAMRAT NIGAM, SYED 
AJMAL HASAN 

 

 OTHER DETAILS OF ADVOCATES: 
 
SYED AJMAL HASAN(HASSANN176@GMAIL.COM)(9891696106)(PETITIONER) 

 

9 W.P.(C)-2644/2004 HINDUSTAN INSECTICIDES EMP.UNION & 
ANR.  
V/s HINDUSTAN INSECTICIDES LTD. 
  

SUNIL KUMAR, TWINKEL SHARMA, 
ASHWANI BHARDWAJ, FARUKH 
RASHEED, SANJIV SHARMA, S.K.TRIVEDI, 
ANURAG JAIN, SANJIIV SHARMA, ANKUR 
SETHIA, ANUJ PRAKASH, RAJINDER 
DHAWAN AND B S RANA, MAHIMA 
SINHA, ARUNAV PATNAIK 

 

 OTHER DETAILS OF ADVOCATES: 
ARUNAV PATNAIK(ARUNAVPATNAIK@GMAIL.COM)(9818501344)(RESPONDENT) 

 

10 W.P.(C)-7977/2005 
CM APPL. 9679/2020 

RAJENDRA KUMAR SHARMA  
V/s UOI & ORS. 
  

A.P.MOHANTY, GIGI C GEORGE, 
MR.JASMINDER SINGH, MR.JASMINDER 
SOOD, JAVED AHMED, NITIN JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
GIGI C GEORGE()(9810625315)(RESPONDENT) 
NITIN JAIN(NAJANDCOMPANY@GMAIL.COM)(9999650755)(PETITIONER) 
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11 W.P.(C)-24020/2005 
CM APPL. 15939/2005 
CM APPL. 33546/2017 
CM APPL. 16628/2019 
CM APPL. 9980/2022 

KUMAR SHIVAM & ORS.  
V/s GOVT. OF N.C.T. OF DELHI & ORS 
  

SHIV KUMAR SINHA, CHANDRA 
PRAKASH, AMITABH MARWAH, SHEETU, 
VINAY SABHARWAL, GOPAL SINGH, 
NAUSHAD AHMED KHAN 

 

 OTHER DETAILS OF ADVOCATES: 
CHANDRA PRAKASH()(9810834624)(PETITIONER) 
MUDIT JAIN AND 
TALIBKHAN(TALIBKHANADV@GMAIL.COM)(9971515733)(PETITIONER) 
CHANDRA PRAKASH(GUDDUBHASKAR86@GMAIL.COM)(9810834624)(PETITIONER) 
ANAND KHATRI(ADVANAND@HOTMAIL.COM)(9810385853)(RESPONDENT) 
SABHARWAL VINAY(SABHARWALVINAY0@GMAIL.COM)()(RESPONDENT) 
GOPAL SINGH(GOPALSINGH1@GMAIL.COM)(9811156434)(PETITIONER) 
NAUSHAD AHMED KHAN(ASCGNCTD@GMAIL.COM)(9868111799)(RESPONDENT) 

 

12 W.P.(C)-13375/2009 OM PRAKASH BAIRWA  
V/s PUNJAB NATIONAL BANK 
  

HARSH K SHARMA, RAGHAVENDRA 
MOHAN BAJAJ 

Listing Remarks: 
FOR HEARING 

 OTHER DETAILS OF ADVOCATES: 
RAGHAVENDRA MOHAN 
BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(PETITIONER) 

 

13 W.P.(C)-2429/2011 P K SHARMA  
V/s ORIETNTAL INSURANCE COMPANY LTD 
  

N PRABHAKAR, PS JOHAR, RAHUL 
RANJAN VERMA AND ASSO 

 

 OTHER DETAILS OF ADVOCATES:  
14 W.P.(C)-5501/2012 RAM KUMAR AND ORS  

V/s THE CUSTODIAN (UNION OF INDIA) 
AND ORS 
  

SUSHIL KUMAR RAI, ARJUN PANT, ANUJ 
AGGARWAL, SULTAN SINGH KHATRI 

 

 OTHER DETAILS OF ADVOCATES: 
SULTAN SINGH KHATRI (SSKHATRI1954@GMAIL.COM)(9818834488)(PETITIONER) 

 

15 W.P.(C)-1038/2013 D.G.GUPTA  
V/s BANK OF MAHARASHTRA AND ORS 
  

L.S.CHAUDHARY, BALDEV MALIK, B P 
SINGH 

 

 OTHER DETAILS OF ADVOCATES:  
16 W.P.(C)-2780/2013 

WITH W.P.(C) 792/2018 
KAUSTUV DATTA & ORS  
V/s UNIVERSITY OF DELHI & ORS 
  

ANKUR GULYANI, AMITESH KUMAR, 
ARJUN HARKAULI, M.J.S.. RUPAL 

Listing Remarks: 
FOR FINAL HEARING 

 OTHER DETAILS OF ADVOCATES:  
17 W.P.(C)-792/2018 

CM APPL. 3435/2018 
DR KAUSTUV DATTA & ORS  
V/s UNIVERSITY OF DELHI 
  

ANKUR GULYANI PANDA Listing Remarks: 
FOR FINAL HEARING 

 OTHER DETAILS OF ADVOCATES: 
ANKUR GULYANI PANDA()(9818048224)(PETITIONER) 

 

18 W.P.(C)-5136/2013 SYED ASHRAF HASNAIN RIZVI  
V/s UOI MINISTRY OF EXTERNAL AFFAIRS 
NEW DELHI 
  

SN MEHROTRA, VIKAS MAHAJAN, 
RAJEEVE MEHRA 

Listing Remarks: 
FOR FINAL HEARING 

 OTHER DETAILS OF ADVOCATES:  
19 W.P.(C)-11031/2017 

CM APPL. 46726/2019 
CM APPL. 51851/2019 

RAAJ MUTTREJA  
V/s GOVT. OF NCT OF DELHI AND ORS 
  

VIVEK SARIN, VAIBHAV AGNIHOTRI, 
YEESHU JAIN, JYOTI TYAGI, TANUJ 
KHURANA, VIVEK SARIN 

 

 OTHER DETAILS OF ADVOCATES: 
VAIBHAV AGNIHOTRI()(9582910000)(RESPONDENT) 
YEESHU JAIN()(9811394417)(PETITIONER) 
VIVEK SARIN(KAUSHIK.SATISH77@GMAIL.COM)(9013407227)(PETITIONER) 

 

20 W.P.(C)-649/2018 
CM APPL. 2827/2018 

TYAGI PUBLIC SCHOOL  
V/s DIRECTORATE OF EDUCATION & ANR 
  

PRAMOD GUPTA Listing Remarks: 
FOR FINAL HEARING 

 OTHER DETAILS OF ADVOCATES: 
PRAMOD GUPTA()(9810083370)(PETITIONER) 

 

21 W.P.(C)-2026/2018 S K SHAMRMA  
V/s DELHI URBAN SHELTER IMPROVEMENT 
BOARD(DUSIB) 
  

ABHIMANYU SHARMA Listing Remarks: 
FOR FINAL HEARING 

 OTHER DETAILS OF ADVOCATES: 
ABHIMANYU SHARMA()(9999719592)(PETITIONER) 

 

22 W.P.(C)-7776/2018 
CM APPL. 29846/2018 

SHIV RAJ SINGH  
V/s FOOD CORPORATION OF INDIA 
  

M C DHINGRA, RITESH SHARMA, KUNAL 
ANAND, GAURAV DHINGRA 

 

 OTHER DETAILS OF ADVOCATES: 
M C DHINGRA()(9968314898)(PETITIONER) 
KUNAL ANAND(OFFICE@MARKLEGAL.CO.IN )(8447226339)(PETITIONER) 
GAURAV DHINGRA(MCDHINGRA@HOTMAIL.COM)(9873475990)(PETITIONER) 

 

23 W.P.(C)-8022/2018 DR. SANJIV SHANKAR GUPTA  
V/s UNION OF INDIA AND ANR. 
  

SRIPARNA CHATTERJEE, N C CHAUHAN & 
ASSOCIATES 

Listing Remarks: 
FOR FINAL HEARING 

 OTHER DETAILS OF ADVOCATES: 
SRIPARNA CHATTERJEE()(9999941193)(PETITIONER) 
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24 W.P.(C)-10283/2018 DR. NAND KUMAR  
V/s NETAJI SUBHAS INSTITUTE OF 
TECHNOLOGY 
  

ARJUN GARG Listing Remarks: 
FOR FINAL HEARING 

 OTHER DETAILS OF ADVOCATES: 
ARJUN GARG()(9910922635)(PETITIONER) 

 

25 W.P.(C)-12016/2018 
CM APPL. 46545/2018 
CM APPL. 38936/2019 
CM APPL. 50883/2022 
WITH W.P.(C) 12017/2018 
W.P.(C) 12029/2018 
W.P.(C) 14758/2022 

YOGESH KUMAR SHARMA  
V/s ALL INDIA COUNCIL FOR TECHNICAL 
EDUCATION (AICTE) AND ORS. 
  

MANJIT SINGH, MANJIT SINGH 
AHLUWALIA, ABINASH KUMAR MISHRA, 
INDRANI GHOSH, AVNISH AHLAWAT 

 

 OTHER DETAILS OF ADVOCATES: 
MANJIT SINGH AHLUWALIA()(9654974867)(PETITIONER) 
INDRANI GHOSH(INDRANI.GHOSH9@GMAIL.COM)()(PETITIONER) 
ABINASH K. MISHRA(ABHINASHKMISHRA@GMAIL.COM)(9811235958)(RESPONDENT) 
INDRANI GHOSH(INDRANI.GHOSH9@GMAIL.COM)(9810618813)(PETITIONER) 
ABINASH KUMAR 
MISHRA(ABINASHKMISHRA@GMAIL.COM)(9319272794)(RESPONDENT) 
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(RESPONDENT) 

 

26 W.P.(C)-12017/2018 
CM APPL. 46547/2018 
CM APPL. 50901/2022 

SATYAPAL SINGH  
V/s ALL INDIA COUNCIL FOR TECHNICAL 
EDUCATION (AICTE) AND ORS. 
  

MANJIT SINGH, ABINASH KUMAR 
MISHRA, AJAY KUMAR AGARWAL, 
INDRANI GHOSH 

 

 OTHER DETAILS OF ADVOCATES: 
ABINASH K. MISHRA(ABINASHMISHRA@GMAIL.COM)(9811235958)(PETITIONER) 
INDRANI GHOSH(INDRANI.GHOSH9@GMAIL.COM)()(RESPONDENT) 
INDRANI GHOSH(INDRANI.GHOSH9@GMAIL.COM)(9810618813)(PETITIONER) 
ABINASH KUMAR 
MISHRA(ABINASHKMISHRA@GMAIL.COM)(9319272794)(RESPONDENT) 

 

27 W.P.(C)-12029/2018 
CM APPL. 46570/2018 
CM APPL. 50881/2022 

TRUPTI MILAN PUROHIT  
V/s ALL INDIA COUNCIL FOR TECHNICAL 
EDUCATION (AICTE) AND ORS. 
  

MANJIT SINGH, ABINASH KUMAR 
MISHRA, AJAY KUMAR AGARWAL, 
INDRANI GHOSH 

 

 OTHER DETAILS OF ADVOCATES: 
ABHINASH K MISHRA(ABINASHKMISHRA@GMAIL.COM)(9811235958)(PETITIONER) 
INDRANI GHOSH(INDRANI.GHOSH9@GMAIL.COM)()(RESPONDENT) 
INDRANI GHOSH(INDRANI.GHOSH9@GMAIL.COM)(9810618813)(PETITIONER) 
INDRANI GHOSH(INDRANI.GHOSH9@GMAIL.COM)(9810618813)(PETITIONER) 
ABINASH KUMAR 
MISHRA(ABINASHKMISHRA@GMAIL.COM)(9319272794)(PETITIONER) 
MAYANK MIKHAIL 
MUKHERJEE(MAYANKMUKHERJEE@GMAIL.COM)(9873064245)(PETITIONER) 
MAYANKMUKHERJEE(MAYANKMUKHERJEE@GMAIL.COM)(9873064245)(PETITIONER) 
 MS. VIBHA MAKHIJA SETH(VIBHSMJ@YAHOO.COM.SG)(9810702410)(RESPONDENT) 
 MR. JASMEET SINGH(JMSINGHADV@GMAIL.COM)(9810064790)(RESPONDENT) 
 MR. ANIL SONI(ANILSONI.AICTE@GMAIL.COM)(9312224805)(RESPONDENT) 

 

28 W.P.(C)-9001/2019 JAI PREET KAUR  
V/s ZONAL MANAGER LIC OF INDIA AND 
ORS. 
  

ANURAG BHARDWAJ, KAMAL MEHTA Listing Remarks: 
FOR FINAL HEARING 

 OTHER DETAILS OF ADVOCATES: 
ANURAG BHARDWAJ()(9968715353)(PETITIONER) 

 

29 W.P.(C)-9321/2019 
WITH W.P.(C) 9564/2019 
W.P.(C) 9378/2019 

NEELAM  
V/s DIRECTOR OF EDUCATION & ORS 
  

ARATI MAHAJAN SHEDHA (DHCLSC), 
ROHIT BHARADWAJ 

 

 OTHER DETAILS OF ADVOCATES: 
ARATI MAHAJAN SHEDHA()(9810596166)(PETITIONER) 
ROHIT BHARADWAJ(BHARADWAJADV@GMAIL.COM)(9911557338)(PETITIONER) 

 

30 W.P.(C)-9378/2019 UPMA GUPTA  
V/s DIRECTORATE OF EDUCATION & ORS 
  

ROHIT BHARADWAJ  

 OTHER DETAILS OF ADVOCATES: 
ARATI MAHAJAN SHEDHA()(9810596166)(PETITIONER) 
ROHIT BHARADWAJ(BHARADWAJADV@GMAIL.COM)(9911557338)(PETITIONER) 

 

31 W.P.(C)-9564/2019 PRIYANKA  
V/s DIRECTOR OF EDUCATION & ORS 
  

ARATI MAHAJAN SHEDHA (DHCLSC), 
ROHIT BHARADWAJ 

 

 OTHER DETAILS OF ADVOCATES: 
ARATI MAHAJAN SHEDHA (DHCLSC)()(9810596166)(PETITIONER) 
ROHIT BHARADWAJ(BHARADWAJADV@GMAIL.COM)(9911557338)(PETITIONER) 

 

32 W.P.(C)-9872/2019 
CM APPL. 40819/2019 

RAM CHANDER  
V/s DELHI DISASTER MANAGEMNET 
AUTHORITY AND ANR. 
  

RAJESH KUMAR Listing Remarks: 
FOR FINAL HEARING 

 OTHER DETAILS OF ADVOCATES: 
RAJESH KUMAR()(9899950565)(PETITIONER) 
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33 W.P.(C)-12692/2019 
WITH W.P.(C) 9838/2020 

SMT. ASHU SHAH  
V/s THE PRESIDENT , THE INSTITUTE OF 
CHARTERED ACCOUNTANT OF INDIA AND 
ORS. 
  

R K SHUKLA  

 OTHER DETAILS OF ADVOCATES: 
R K SHUKLA()(9811607101)(PETITIONER) 

 

34 W.P.(C)-9838/2020 
CM APPL. 31392/2020 

ASHU SHAH  
V/s THE PRESIDENT, I.C.A.I & ORS. 
  

RAKESH SHUKLA, RAKESH SHUKLA, 
YUGANSH MITTAL 

 

 OTHER DETAILS OF ADVOCATES: 
RAKESH SHUKLA(RKSHUKLARKSHUKLA@GMAIL.COM)(9711373820)(PETITIONER) 
YUGANSH MITTAL(172DHC@GMAIL.COM)(9911256665)(RESPONDENT) 

 

35 W.P.(C)-9936/2021 
CM APPL. 30643/2021 

SARIKA PRASAD  
V/s DELHI PUBLIC SCHOOL DWARKA AND 
ORS 
  

SHIKHA SHARMA, SHIKHA SHARMA  

 OTHER DETAILS OF ADVOCATES: 
ABHJMANTRAN LEGAL 
LLP(ABHIMANTRANLEGAL@GMAIL.COM)(8826456565)(PETITIONER) 
DPSDWARKA(MAIL@DPSDWARKA.COM, 
SECRETARY@DPSFAMILY.ORG)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT) 

 

36 W.P.(C)-13972/2021 
CM APPL. 52278/2024 

LILU RAM & ORS.  
V/s UNIVERSITY OF DELHI & ORS. 
  

SAGAR SAXENA, PARMANAND GAUR  

 OTHER DETAILS OF ADVOCATES: 
SAGAR SAXENA(SAGARNASSOCIATES@GMAIL.COM)(9871156571)(PETITIONER) 
RUPAL MOHINDER(RUPALMOHIMDER@GMAIL.COM)(9811151216)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
A KURUP(OFFICE@AKURUP.COM)(8800678743)(RESPONDENT) 
UCMS PRINCIPAL(PRINCIPAL@UCMS.AC.IN)(22582106)(RESPONDENT) 
SAGAR SAXENA(SAGARNASSOCIATES@GMAIL.COM)(9871156571)(PETITIONER) 
RUPAL MOHINDER (RUPALMOHINDER@GMAIL.COM)(0)(RESPONDENT) 
PARMANAND GAUR(PARMANANDGAUR@GMAIL.COM)(9312242835)(RESPONDENT) 

 

37 W.P.(C)-14446/2021 
CM APPL. 34217/2022 
CM APPL. 30698/2023 

ANAND GIRI  
V/s UNION OF INDIA & ANR. 
  

SAKSHI KAKKAR, SAKSHI KAKKAR, 
ANIRUDH WADHWA 

Listing Remarks: 
FOR FINAL HEARING 

 OTHER DETAILS OF ADVOCATES: 
SAKSHI KAKKAR(ADVOCATE.SAKSHI@GMAIL.COM)(9811116227)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
SAKSHI KAKKAR(ADVOCATE.SAKSHI@GMAIL.COM)(9811116227)(PETITIONER) 
EPCES(VICECHAIRMAN@EPCES.IN)()(RESPONDENT) 
AAKANKSHA KAUL(AAKANKSHAKAUL154@GMAIL.COM)()(RESPONDENT) 
SAKSHI KAKKAR(ADVOCATE.SAKSHI@GMAIL.COM)(9811116227)(PETITIONER) 
ANIRUDH WADHWA(ANIRUDH@WADHWACHAMBERS.COM, 
AAKANSHAKAUL154@GMAIL.COM)()(RESPONDENT) 
ANIRUDH 
WADHWA(ANIRUDH@WADHWACHAMBERS.COM)(9910612299)(RESPONDENT) 

 

38 W.P.(C)-22/2022 
CM APPL. 44/2022 

SH P K GUPTA & ANR.  
V/s GRAM SABHA MANDOLI & ANR. 
  

MUGHEES AHMED KHAN, MANIKA 
TRIPATHY 

 

 OTHER DETAILS OF ADVOCATES: 
M A KHAN AND 
ASSOCIATES(LEGALREMEDIES2K@GMAIL.COM)(9312610477)(PETITIONER) 
GAON SABHA MANDOLI(DMSHAHDARA.DELHI@NIC.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT) 

 

39 W.P.(C)-5239/2022 ROSHAN LAL MEENA   
V/s  FOOD SAFETY AND STANDARDS 
AUTHORITY OF INDIA (FSSAI) & ANR. 
  

LALL CHAND SINGHI Listing Remarks: 
FOR FINAL HEARING 

 OTHER DETAILS OF ADVOCATES: 
DR. L C SINGH(1952SINGHI@GMAIL.COM)(9968073976)(PETITIONER) 
CHAUDHARY AND 
CHAUDHARY(DELHI@CHAUDHARYANDCHAUDHARY.COM)()(RESPONDENT) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 

 

40 W.P.(C)-10070/2022 MANOHAR SINGH  
V/s UNION OF INDIA & ANR. 
  

MANOHAR SINGH  

 OTHER DETAILS OF ADVOCATES: 
MANOHAR SINGH(MANOHAR2271@GMAIL.COM)(9315527480)(PETITIONER) 
CMD(CMD@NTPC.CO.IN, ADMIN@SKVASSOCIATES.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
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41 W.P.(C)-12217/2022 
CM APPL. 36622/2022 

ASHOK YADAV AND ANR  
V/s GOVT. OF NCT OF DELHI AND ORS 
  

SIDDHARTH  

 OTHER DETAILS OF ADVOCATES: 
PANKAJ KUMAR(SIDDHARTH.KUMAR23@GMAIL.COM)(9811007330)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SHIVENDRA SINGH(SHIVENDRASINGH065@GMAIL.COM)()(RESPONDENT) 

 

42 W.P.(C)-16833/2022 DARSHAN SINGH KATARIA   
V/s UNION OF INDIA AND ORS 
  

ANKUR CHHIBBER, SANDEEP KUMAR 
MAHAPATRA 

 

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBER(ANKURCHHIBER@GMAIL.COM)(9810082847)(PETITIONER) 
HANUBHASKAR(HANUBHASKARCGSC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
SANDEEP KUMAR 
MAHAPATRA(SDEEPMAHAPATRA@GMAIL.COM)(9811472444)(RESPONDENT) 

 

43 W.P.(C)-641/2023 
WITH W.P.(C) 659/2023 

KANHAIYA LAL   
V/s GOVT OF NCT OF DELHI THROUGH ITS 
CHIEF SECRETARY & ORS. 
  

INSAAF DUGGAL, NAVEEN KUMAR 
RAHEJA 

 

 OTHER DETAILS OF ADVOCATES: 
INSAAF DUGGAL(LAWYERDUGGAL@GMAIL.COM)(9999234877)(PETITIONER) 
PARVINDER(PARVINDERCHAUHAN.ADV@GMAIL.COM)()(RESPONDENT) 
AVNISHAH LAWAT(AVINSHANLAWAT@YAHOO.COM)()(RESPONDENT) 
NAVEEN KUMAR RAHEJA(NAVEEN@DLRPARTNERS.COM)(9810129691)(PETITIONER) 
NAVEEN KUMAR RAHEJA(NAVEEN@DLRPARTNERS.COM)(9810129691)(RESPONDENT) 

 

44 W.P.(C)-659/2023 RAMESH CHAND  
V/s GOVT. OF NCT OF DELHI THROUGH ITS 
CHIEF SECRETARY & ORS. 
  

INSAAF DUGGAL, NAVEEN KUMAR 
RAHEJA 

 

 OTHER DETAILS OF ADVOCATES: 
INSAAF DUGGAL(LAWYERDUGGAL@GMAIL.COM)(9999234877)(PETITIONER) 
PARVINDER CHAUHAN(PARVINDERCHAUHAN.ADV@GMAIL.COM)()(RESPONDENT) 
AVNISHAH LAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT) 
NAVEEN KUMAR RAHEJA(NAVEEN@DLRPARTNERS.COM)(9810129691)(PETITIONER) 

 

45 W.P.(C)-5293/2023 
CM APPL. 20627/2023 

M/S SRI SATYASAINATH REAL PROJECTS 
PVT. LTD.  
V/s GOVERNMENT OF NCT OF DELHI 
ANOTHER 
  

ANUROOP P.S  

 OTHER DETAILS OF ADVOCATES: 
S.S.RANA(ADVSSR007@GMAIL.COM, 
ADV.ANUROOP@GMAIL.COM)(9212234976)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

46 W.P.(C)-10050/2023 
CM APPL. 38712/2023 

PRAYAS TYAGI  
V/s SECRETARY GENERAL, SUPREME 
COURT OF INDIA AND ORS 
  

SOURABH AHUJA, ZEHRA KHAN, VIKRAM 
SINGH DALAL 

 

 OTHER DETAILS OF ADVOCATES: 
SOURABH AHUJA(SOURABHAHUJA_75@YAHOO.COM)(9810714492)(PETITIONER) 
SUPREME COURT OF INDIA(REG.GEN-TSHC@AIJ.GOV.IN, SECY-
JUS@GOV.IN)()(RESPONDENT) 
ZEHRA KHAN(KHANZEHRA@GMAIL.COM)(9958114482)(RESPONDENT) 
VIKRAM SINGH 
DALAL(DALALVIKRAMSINGH@GMAIL.COM)(8010437372)(PETITIONER) 

 

47 W.P.(C)-10713/2023 
CM APPL. 41548/2023 
WITH W.P.(C) 7906/2024 

ROHIT KUMAR BHARDWAJ AND 2 ORS  
V/s GOVT OF NCT OF DELHI AND ORS 
  

YOGESH DASS  

 OTHER DETAILS OF ADVOCATES: 
AMIT SHARMA(SHARMA.YOGESH2483@YAHOO.COM)(8376947936)(PETITIONER) 
HZBRAIDER(HZBRAIDER@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(AVNISH@AHLAWATASSOCIATES.IN, 
AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

48 W.P.(C)-7906/2024 ROHIT BHARDWAJ & ORS.  
V/s GOVT OF NCT OF DELHI & ORS. 
  

YOGESH DASS  

 OTHER DETAILS OF ADVOCATES: 
AMIT SHARMA AND SHIVANI SHARMA()(8376947936)(PETITIONER) 
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

49 W.P.(C)-12280/2023 KIRAN SONKUSALE  
V/s CENTRE FOR RAILWAY INFORMATION 
SYSTEMS (CRIS) 
  

LALLTAKSH JOSHI, CHANDAN KUMAR Listing Remarks: 
FOR HEARING 

 OTHER DETAILS OF ADVOCATES:  
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MRITYUNJAI SINGH(MRITYUNJAI91@GMAIL.COM)(7798017899)(PETITIONER) 
SHEKHAR (SHEKHAR.CHANDER@CRIS.ORG, MDCRIS@CRIS.ORG.IN)()(RESPONDENT) 
CHANDAN KUMAR(CKUMAR7691@GMAIL.COM)(9810312011)(PETITIONER) 

50 W.P.(C)-15992/2023 M/S SANJAY PROPERTIES PVT. LTD. & ORS.  
V/s UNION OF INDIA & ORS. 
  

SONIA ARORA, SUNIL KUMAR JHA  

 OTHER DETAILS OF ADVOCATES: 
SONIA A MENON(SONIAARORAMENON@GMAIL.COM)(9810865468)(PETITIONER) 
SECRETARY ( L& B DEPTT )(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
LT. GOVERNOR OF DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
DELHI URBAN SHELTER IMPROVEMENT BOARD AND 
ORS.(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
SUNIL KUMAR JHA(ADV.SUNILJHA@GMAIL.COM)(9711684779)(RESPONDENT) 

 

51 W.P.(C)-988/2024 
CM APPL. 4108/2024 

RAM BABU MAHTO  
V/s BANK OF INDIA & ORS. 
  

DIVYANSHU SAHAY, RAJESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AKSHAY SAHAY AND SHARADHA 
NARAYAN(CHAMBER@SLEGAL.IN)(9871860888)(PETITIONER) 
BANK OF INDIA(CMD@BANKOFINDIA.CO.IN, ZO.NEWDELHI@BANKOFINDIA.CO.IN, 
CMD@BANKOFINDIA.CO.IN)()(RESPONDENT) 
RAJESH KUMAR(RAJESHGAUTAM@KLMEHTA.NET)(9811252434)(RESPONDENT) 

 

52 W.P.(C)-5139/2024 
CM APPL. 21064/2024 

ASHOK KUMAR & ORS.  
V/s UNION OF INDIA & ANR. 
  

S S SASTRY, MOHIT KOCHHAR  

 OTHER DETAILS OF ADVOCATES: 
S S SASTRY AND BRIJESH TIWARI(SSSASTRY@GMAIL.COM)(9811699122)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(SECY-DOT@NIC.IN, CMDBSNL@BSNL.CO.IN)()(RESPONDENT) 
SAMEER AGARWAL(SAMEER.LAWYER@GMAIL.COM)()(RESPONDENT) 
MOHIT KOCHHAR(MOHIT.KOCHHAR492@GMAIL.COM)(9810648444)(RESPONDENT) 

 

53 W.P.(C)-9106/2024 
CM APPL. 37267/2024 

RAI SINGH  
V/s UNION OF INDIA & ORS. 
  

YASHVIR SINGH KADIAN  

 OTHER DETAILS OF ADVOCATES: 
YASHVIR SINGH 
KADIAN(YASHVIRSINGHKADIAN@GMAIL.COM)(9868066460)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
GOVERNMENT OF NCT OF DELHI(CSDELHI@NIC.IN)(0)(RESPONDENT) 

 

54 W.P.(C)-9895/2024 MIRZA MOHTARAM BAKHT  
V/s SUB DIVISIONAL MAGISTRATE & ANR. 
  

RAJ BAHADUR SINGH  

 OTHER DETAILS OF ADVOCATES: 
R B SINGH AND 
ASSOCIATES(RBSINGHANDASSOCIATES1@GMAIL.COM)(9899736510)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

55 W.P.(C)-10707/2024 
CM APPL. 44073/2024 
CM APPL. 44076/2024 

DELHI URBAN SHELTER IMPROVEMENT 
BOARD  
V/s VIMAL JAIN AND ANR 
  

PARVINDER CHAUHAN, PARAN KUMAR  

 OTHER DETAILS OF ADVOCATES: 
PARVINDER 
CHAUHAN(PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868102272)(PETITIONER) 
PRISTINE COUNCILORS(PRISTINECOUNCILORS@GMAIL.COM)(0)(RESPONDENT) 
PARAN KUMAR(PARAN.K.SRIVASTAVA@GMAIL.COM)(9899829883)(PETITIONER) 

 

56 W.P.(C)-15675/2024 IFCI OFFICERS ASSOCIATION  
V/s IFCI LTD AND ANR 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
NITIN DAHIYAA(NITINDAHIYAA@GMAIL.COM)(9899777772)(RESPONDENT) 
UNION OF INDIA, IFCI LTD.(UOIDHC@GMAIL.COM, MD-CEO@IFCILTD.COM, 
COMPLIANCEOFFICER@IFCILTD.COM)(1123384193)(RESPONDENT) 

 

57 W.P.(C)-15688/2024 
CM APPL. 65857/2024 

VINAY KUMAR GARG  
V/s PUNJAB AND SIND BANK & ORS. 
  

NIKHIL PUROHIT  

 OTHER DETAILS OF ADVOCATES: 
NIKHIL PUROHIT(NPUROHIT559@GMAIL.COM)(9461901976)(PETITIONER) 
KITTU BAJAJ(KITTUBAJAJ@YAHOO.COM)(0)(RESPONDENT) 

 

58 W.P.(C)-16721/2024 ASHWINI KUMAR  
V/s UNION OF INDIA AND ORS 
  

KARAN CHOPRA  

 OTHER DETAILS OF ADVOCATES: 
KARAN GUPTA(ADVKARAN42228@GMAIL.COM)(9625020860)(PETITIONER) 
UNION OF INDIA, SAPAN MISHRA, SECY POWER, EO(UOIDHC@GMAIL.COM, 
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MISHRA.SAPAN@GMAIL.COM, SECY-POWER@NIC.IN, 
EO@NIC.IN)(1123384193)(RESPONDENT) 
PESB, DPE, CHAIR, NHPC, SECY MOP(SECYPESB@NIC.IN, SECY-DPE@NIC.IN, 
CHAIR@NIC.IN, CMD@NHPC.NIC.IN, SECY_MOP@NIC.IN)(0)(RESPONDENT) 
NHPC(CMD-MIS@NHPC.NIC.IN)(0)(RESPONDENT) 

59 W.P.(C)-1015/2025 
CM APPL. 5023/2025 

MR. PRADEEP KUMAR  
V/s THE DISTRICT MAGISTRATE (NORTH), 
AND ORS 
  

JIMUT MOHAPATRA  

 OTHER DETAILS OF ADVOCATES: 
KARTHIK SUNDAR AND AREEB Y. 
AMANULLAH(KARTHIKSUNDAR94@GMAIL.COM)(8511538847)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
GNCTD.SCLA.SKP@GMAIL.COM)(9868250806)(RESPONDENT) 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
   COURT NO. 36  
   

cmvijaypal.dhc@gov.in

HON'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI  
 
 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

  
 
CLICK HERE TO JOIN VC 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13 
      
               
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

PART-HEARD MATTERS 
1 W.P.(CRL)-1354/2020 

CRL.M.A. 11929/2020 
CRL.M.A. 13956/2022 
CRL.M.A. 15176/2023 
WITH W.P.(CRL) 1383/2020 

PRABHAT CHANDRA CHATURVEDI  
V/s CBI 
  

PRADYUMAN KAISTHA, KUMAR 
VAIBHAW 

 

 OTHER DETAILS OF ADVOCATES: 
PRADYUMANKAISTHA(PRADYUMANKAISTHA31@GMAIL.COM)(9573909006)(PETITIONER) 
KUMAR VAIBHAW, DEVINA 
SEHGAL(KUMARVAIBHAW@GMAIL.COM)(9560620075)(PETITIONER) 
ANUPAM SHARMA(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)()(RESPONDENT) 
KUMAR VAIBHAW(KUMARVAIBHAW@GMAIL.COM)(9560620075)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 
KUMAR VAIBHAW (KUMARVAIBHAW@GMAIL.COM)(9560620075)(PETITIONER) 
CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT) 

P.S.-FIR NO. :(CBI-RC 2182020A0001) 

2 W.P.(CRL)-1383/2020 P.R. ROY  
V/s CENTRAL BUREAU OF INVESTIGATION 
  

ANKIT BHATIA  

 OTHER DETAILS OF ADVOCATES: 
MADHAV KHURANA AND VIGNARAJ PASAYAT(VIPASAYAT7@GMAIL.COM)()(PETITIONER) 
ANKITBHATIA(ANKIT.BHATIA@HOTMAIL.CO.IN)(9971594841)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ANUPAM SHARMA(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)()(RESPONDENT) 

P.S.-FIR NO. :(CBI-RC2182020A0001) 

 
 
 
 
 
 
 
 
 
 

mailto:cmvijaypal.dhc@gov.in�
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   COURT NO. 30  
   HON'BLE  MR.JUSTICE SANJEEV NARULA 
 
NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST 
    
       IS OVER.” 
 
 
[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, 
         PLEASE CONTACT,  MR.NANDAN SINGH(9319815952),COURT MASTER TO HON'BLE MR. JUSTICE SANJEEV NARULA.            
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/meet/dhcecourtvc9 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
cmnandansingh.dhc@gov.in       
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

BAIL 
1 BAIL APPLN.-2187/2024 GURMEET SINGH@ SHERU  

V/s STATE NCT OF DELHI 
  

ANIL DUTT SHARMA  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PATPARGANJ INDUSTRIAL AREA-534/2021) 
BAIL APPLN. 517/2022 FILED BY KAMAL BANSAL 
(DISPOSED ON : 2022-03-07 ) 
BAIL APPLN. 3742/2024 FILED BY GURMEET 
SINGH@ SHERU (DISPOSED ON : 2024-10-28 ) 
 
P.S.-FIR NO. :(PATPARGANJ INDUSTRIAL AREA-
534/2021) 

2 BAIL APPLN.-3751/2024 JOGINDER @ KALA  
V/s THE STATE (NCT OF DELHI) 
  

KUNAL NARWAL  

 OTHER DETAILS OF ADVOCATES: 
SANJEEV KUMAR(ROHITDAHIYA9595@GMAIL.COM)(9810190103)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MODEL TOWN-218/2021) 
W.P.(CRL) 1067/2021 FILED BY AMIT KUMAR 
(DISPOSED ON : 2021-06-02 ) 
BAIL APPLN. 421/2022 FILED BY SUSHIL KUMAR 
(DISPOSED ON : 2022-08-31 ) 
W.P.(CRL) 2329/2021 FILED BY AMIT KUMAR AND 
ORS (DISPOSED ON : 2022-04-25 ) 
CRL.M.C. 965/2022 FILED BY AMIT KUMAR AND 
ORS (DISPOSED ON : 2022-03-03 ) 
W.P.(CRL) 78/2022 FILED BY PRAVEEN DABAS 
THROUGH PAROKAR/ REAL BROTHER (DISPOSED 
ON : 2024-04-25 ) 
CRL.M.C. 5844/2022 FILED BY ASHOK DHANKHAD 
(DISPOSED ON : 2022-12-20 ) 
CRL.M.C. 5845/2022 FILED BY AMIT SINGH 
(DISPOSED ON : 2022-12-20 ) 
W.P.(CRL) 3013/2022 FILED BY ASHOK (DISPOSED 
ON : 2023-05-03 ) 
BAIL APPLN. 2661/2023 FILED BY PRAVEEN DABAS 
THROUGH PAROKAR/ REAL BROTHER (DISPOSED 
ON : 2023-08-10 ) 
BAIL APPLN. 3928/2023 FILED BY SUSHIL KUMAR 
(DISPOSED ON : 2023-11-22 ) 
BAIL APPLN. 998/2024 FILED BY PRAVEEN DABAS 
(D. OF HEARING : 2025-03-25 ) 
BAIL APPLN. 2654/2024 FILED BY SUSHIL KUMAR 
(DISPOSED ON : 2025-03-04 ) 
 
P.S.-FIR NO. :(MODEL TOWN-218/2021) 

3 BAIL APPLN.-3906/2024 ZENITH UGWU @ JENNIFER ODIH @ BLISS  
V/s NARCOTICS CONTROL BUREAU 
  

UDAY CHAUHAN  

 OTHER DETAILS OF ADVOCATES: 
ANUP KUMAR (CHAUHANUDAY93@GMAIL.COM)(9212843448)(PETITIONER) 
NCB(LEGDZU-NCB@GOV.IN)(0)(RESPONDENT) 

P.S.-FIR NO. :(N.C.B. R.K.PURAM-SC 225/2022) 

https://delhihighcourt.webex.com/meet/dhcecourtvc9�
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4 BAIL APPLN.-4764/2024 JAGDISH SHARMA @ JAGGI  
V/s STATE NCT OF DELHI 
  

HEMANT GULATI  

 OTHER DETAILS OF ADVOCATES: 
HEMANT GULATI(SETHIASSOCIATESDELHI@GMAIL.COM)(9958852527)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PUNJABI BAGH-578/2018) 
BAIL APPLN. 1462/2020 FILED BY JAGDISH 
SHARMA @ JAGGI (DISPOSED ON : 2021-02-19 ) 
BAIL APPLN. 2014/2021 FILED BY JAGDISH 
SHARMA @JAGGI (DISPOSED ON : 2021-07-13 ) 
BAIL APPLN. 1011/2021 FILED BY JAGDISH 
SHARMA @ JAGGI (DISPOSED ON : 2021-03-23 ) 
CRL.REV.P. 434/2021 FILED BY SANJEEV @ BABBU 
& ANR. (D. OF HEARING : 2025-04-21 ) 
 
P.S.-FIR NO. :(PUNJABI BAGH-578/2018) 

5 BAIL APPLN.-174/2025 RAHUL  
V/s STATE (NCT OF DELHI) 
  

VISHESH KUMAR VASHISHT  

 OTHER DETAILS OF ADVOCATES: 
RAKESH GUPTA(ADVOCATERKGUPTA1958@GMAIL.COM)(0)(PETITIONER) 
RAKESH GUPTA(ADVOCATERKGUPTA1958@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MUKHERJEE NAGAR-137/2024) 
BAIL APPLN. 1602/2024 FILED BY RAHUL 
(DISPOSED ON : 2024-07-22 ) 
 
P.S.-FIR NO. :(MUKHERJEE NAGAR-137/2024) 

6 BAIL APPLN.-228/2025 ISMAIL ALIAS ISHAQ  
V/s THE STATE GOVT. OF NCT OF DELHI 
  

GURKIRAT SINGH ARORA  

 OTHER DETAILS OF ADVOCATES: 
S.K. 
AHLUWALIA(ADV.ANURAGAHLUWALIA@GMAIL.COM)(9810196486)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(WELCOME COLONY-137/2024) 

7 BAIL APPLN.-552/2025 NARESH KUMAR @ PAHELWAN  
V/s STATE OF NCT OF DELHI 
  

AKSHAY  

 OTHER DETAILS OF ADVOCATES: 
AKSHAY(AKSHAYYSHOKEEN@GMAIL.COM)(9811508020)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CRIME AND RAILWAY-55/2016) 
W.P.(CRL) 2321/2016 FILED BY PARVESH GREWAL 
(DISPOSED ON : 2017-11-23 ) 
BAIL APPLN. 835/2020 FILED BY SUMIT @ SAM 
(DISPOSED ON : 2020-06-02 ) 
BAIL APPLN. 1433/2020 FILED BY MANOJ 
(DISPOSED ON : 2020-07-08 ) 
BAIL APPLN. 1360/2020 FILED BY ROHIT @ RAHUL 
(DISPOSED ON : 2020-07-03 ) 
BAIL APPLN. 1259/2020 FILED BY ARUN @ KALA 
(DISPOSED ON : 2020-07-16 ) 
BAIL APPLN. 1471/2021 FILED BY SUMIT @ SAM 
(DISPOSED ON : 2021-06-04 ) 
BAIL APPLN. 1058/2021 FILED BY SUMIT@SAM 
(DISPOSED ON : 2021-03-25 ) 
CRL.A. 201/2022 FILED BY JITENDER DIXIT @ 
BANTU (D. OF HEARING : 2025-05-14 ) 
CRL.A. 138/2022 FILED BY ARUN (D. OF HEARING : 
2025-05-14 ) 
BAIL APPLN. 3831/2023 FILED BY JITENDER DIXIT 
@ BANTU (D. OF HEARING : 2025-03-18 ) 
BAIL APPLN. 3479/2023 FILED BY 
DHEERPAL@BAGADI@DEEPAK (DISPOSED ON : 
2023-10-19 ) 
BAIL APPLN. 3348/2023 FILED BY ARUN (D. OF 
HEARING : 2025-03-18 ) 
BAIL APPLN. 162/2024 FILED BY ISWAR @ PANDIT 
(DISPOSED ON : 2024-03-19 ) 
 
P.S.-FIR NO. :(CRIME AND RAILWAY-55/2016) 

8 BAIL APPLN.-778/2025 SAHIB NARULA ALIAS ROSE  
V/s STATE (NCT OF DELHI) 
  

NISHANT RANA  

 OTHER DETAILS OF ADVOCATES: 
NISHANT RANA(ADVNISHANTRANA@GMAIL.COM)(9654653858)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(RANI BAGH-46/2025) 

SUSPENSION OF SENTENCE 
9 CRL.M.(BAIL) 1795/2024 

In CRL.A.-897/2018 
SANJAY KUMAR YADAV  
V/s STATE 
  

SAAHILA LAMBA (DHCLSC), SAAHILA 
LAMBA 

 

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
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SAAHILA LAMBA (DHCLSC)()(9818153010)(PETITIONER) 
VARUN DEV MISHRA (KUMARSAN04@YAHOO.CO.IN)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

:(ALIPUR-242/2016) 
CRL.A. 975/2018 FILED BY SANJAY KUMAR YADAV 
(D. OF HEARING : 2018-09-19 ) 
 
P.S.-FIR NO. :(ALIPUR-242/2016) 

10 CRL.M.(BAIL) 798/2024 
In CRL.A.-660/2022 

MUKESH SANGWAN  
V/s STATE OF NCT DELHI 
  

VINAY KUMAR SHARMA, SIDDHARTH 
YADAV, CHETAN BHARDWAJ 

 

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PALAM VILLAGE-383/2014) 
BAIL APPLN. 2465/2015 FILED BY MUKESH 
KUMAR SANGWAN (DISPOSED ON : 2016-02-12 ) 
BAIL APPLN. 2589/2016 FILED BY MUKESH 
(DISPOSED ON : 2017-01-30 ) 
BAIL APPLN. 2603/2021 FILED BY MUKESH 
SANGWAN (DISPOSED ON : 2021-07-28 ) 
 
P.S.-FIR NO. :(PALAM VILLAGE-383/2014) 

11 CRL.M.(BAIL) 184/2025 
In CRL.A.-98/2025 

CHAND MIYAN  
V/s STATE (NCT OF DELHI) 
  

CAUVERI BIRBAL (DHCLSC)  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHAUDHARY 
(ADV.ANKURCHAUDHARY@GMAIL.COM)(9911044818)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(ALIPUR-147/2018) 

12 CRL.M.(BAIL) 335/2025 
In CRL.A.-196/2025 

RAVINDER @ TOTTA  
V/s STATE OF NCT OF DELHI 
  

HARSHIT JAIN (DHCLSC)  

 OTHER DETAILS OF ADVOCATES: 
AMIT KALA(WEAREKALAS@GMAIL.COM)(7838656399)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KALYAN PURI-180/2016) 
CRL.A. 187/2025 FILED BY RAVI SINGH @ MUNNU 
(D. OF HEARING : 2025-04-28 ) 
 
P.S.-FIR NO. :(KALYAN PURI-180/2016) 

FOR ADMISSION 
13 W.P.(CRL)-751/2023 PRAMOD GUPTA  

V/s THE STATE OF NCT OF DELHI & ANR. 
  

DEEP CHAND KUMHAR  

 OTHER DETAILS OF ADVOCATES: 
DEEP CHAND(DEEPCHAND1981@GMAIL.COM)(9891163048)(PETITIONER) 
DEEP CHAND(DEEPCHAND1981@GMAIL.COM)(9891163048)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RANVEER SINGH(RANVEERNIMIWAL@GMAIL.COM)()(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(G.T.B. ENCLAVE-343/2018) 

AFTER NOTICE MISC. MATTERS 
14 CRL.A.-1171/2017 DHEER SINGH  

V/s CENLTRAL BUREAU OF INVESTIGATION 
  

HEMANT SHAH, KAMESHWAR 
PRATAP SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
KAMESHWAR PRATAP SINGH(KAMESHPS275@YAHOO.IN)(9811141388)(PETITIONER) 

P.S.-FIR NO. :(CBI-DAI-2016-A-0010) 

15 CRL.A.-428/2018 RAJESH & ORS  
V/s STATE (NCT OF DLEHI) 
  

B.S. RANA  

 OTHER DETAILS OF ADVOCATES: 
B.S. RANA()(9871181397)(PETITIONER) 

P.S.-FIR NO. :(NARELA-296/2011) 

16 CRL.L.P.-566/2015 
CRL.M.A. 10577/2015 

STATE  
V/s RAJ KUMAR NAMDEV 
  

VINOD DIWAKAR, AJAY LAROIA  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(KAPASHERA-212/2012) 

17 CRL.L.P.-657/2016 MOHAN LAL GARG  
V/s BHAGWATI PRASAD SHARMA 
  

UMESH SURI, MAHESH VERMA  

 OTHER DETAILS OF ADVOCATES:  
18 CRL.L.P.-34/2020 MANJU GUPTA  

V/s STATE & ANR. 
  

BABBAR & ASSOCIATES  

 OTHER DETAILS OF ADVOCATES: 
BABBAR & ASSOCIATES()(9899585301)(PETITIONER) 

 

19 CRL.REV.P.-9/2019 
CRL.M.A. 87/2019 

C.B.I.  
V/s MUKHTIYAR SINGH & ORS 
  

RIPU DAMAN BHARDWAJ, K.K 
PATRA, DEEPAK SHARMA 
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 OTHER DETAILS OF ADVOCATES: 
RIPU DAMAN BHARDWAJ()(9818030700)(PETITIONER) 

P.S.-FIR NO. :(CBI-1-A-1995) 

20 CRL.REV.P.-73/2019 
CRL.M.A. 1272/2019 
CRL.M.A. 1273/2019 
CRL.M.A. 40068/2019 
CRL.M.A. 9103/2022 

ANKIT GUPTA  
V/s TANU 
  

K K MALHOTRA, S.C SINGHAL, 
SURESH CHAND SINGHAL, S.C. 
SINGHAL, GURMEHAR SINGH 
SISTANI, MAYANK TRIPATHI, VIJAY 
SHUKLA 

 

 OTHER DETAILS OF ADVOCATES: 
K K MALHOTRA()(9811764624)(PETITIONER) 
S.C SINGHAL()(9625896368)(PETITIONER) 
S.C. SINGHAL(SCSINGHAL@REDIFFMAIL.COM)(9810061558)(PETITIONER) 
GURMEHAR SINGH 
SISTANI(GURMEHAR.LAW@GMAIL.COM)(9810977667)(PETITIONER) 
MAYANK 
TRIPATHI(MAYANKTRIPATHIADV@GMAIL.COM)(9582504508)(RESPONDENT) 
VIJAY SHUKLA(ADVOCATEVIJAY03@GMAIL.COM)(9999031490)(RESPONDENT) 

 

21 CRL.REV.P.-354/2019 
CRL.M.A. 6322/2019 

ANEES AHD  
V/s MASTER NAUMAN 
  

SHESH DATT SHARMA, VISHAL 
CHAUHAN 

 

 OTHER DETAILS OF ADVOCATES: 
SHESH DATT SHARMA()(9868112138)(PETITIONER) 
VISHAL CHAUHAN(VISHALCHAUHAN.ADV@GMAIL.COM)(9212172077)(PETITIONER) 

 

22 CRL.REV.P.-396/2019 
CRL.M.A. 7120/2019 
CRL.M.A. 23693/2022 

RAJNI & ANR.  
V/s BABU LAL 
  

RAKESH NAUTIYAL, ZEESHAN 
HASHMI, ZEESHAN HASHMI (DHCLSC) 

 

 OTHER DETAILS OF ADVOCATES: 
RAKESH NAUTIYAL()(9213230980)(PETITIONER) 
ZEEHAN HASHMI(ZEESHAN@HASHMIANDCO.COM)(9999312535)(PETITIONER) 
CONTACT LAW PARTNERS(CONTACTLAWPARTNERS@YAHOO.COM)()(RESPONDENT) 

 

23 CRL.REV.P.-885/2019 
CRL.M.A. 34146/2019 
CRL.M.A. 34147/2019 

SERIOUS FRAUD INVESTIGATION OFFICE  
V/s BHAGYARAJ VYAPAR PVT. LTD. & ORS. 
  

ANURAG AHLUWALIA, RAJENDRA 
BENIBAL, MAYANK SAPRE, 
MEENAKSHI KALRA, MANOHAR 
MALIK, MANISH MAKHIJA, SWARN 
KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
ANURAG AHLUWALIA()(995389908)(PETITIONER) 
RAJENDRA BENIBAL(RAJENDRA@KARMALAW.IN)(9558425059)(RESPONDENT) 
MAYANK SAPRE(MAYANK@MNSLAWCHAMBERS.IN)(7292001202)(RESPONDENT) 
MEENAKSHI KALRA(MEENAKSHIKALRA30@GMAIL.COM)(9873448030)(RESPONDENT) 
MEENAKSHI KALRA(MEENAKSHIKALRA30@GMAIL.COM)(9873448030)(RESPONDENT) 
MANOHAR MALIK(MANOHAR.MALIK@GMAIL.COM)(9711288528)(RESPONDENT) 
MANOHAR MALIK(MANOHAR.MALIK@GMAIL.COM)(9711288528)(RESPONDENT) 
MAYANK SAPRE(MAYANK@MNSLAWCHAMBERS.IN)(7292001202)(PETITIONER) 
MANISH MAKHIJA (MAKHIJAM@REDIFFMAIL.COM)(9810043363)(RESPONDENT) 
SWARN KUMAR(SWARN1971@GMAIL.COM)(9811219402)(RESPONDENT) 

P.S.-FIR NO. :(SERIOUS FRAUD INVESTIGATION 
OFFICE MINISTRY OF CORPORATE AFFAIRS-CC 
8162/2017) 

24 CRL.REV.P.-1051/2019 JYOTI GABA  
V/s DEEPAK GABA 
  

KAMLESH JHA, HARPEET SINGH  

 OTHER DETAILS OF ADVOCATES: 
KAMLESH JHA()(9999332085)(PETITIONER) 

 

25 CRL.REV.P.-1116/2019 MUJAMMAL HAQUE  
V/s STATE (GOVT. NCT OF DELHI) 
  

AMIT SAHNI  

 OTHER DETAILS OF ADVOCATES: 
AMIT SAHNI()(9990513500)(PETITIONER) 

P.S.-FIR NO. :(OKHLA INDUSTRIAL AREA-
192/2012) 

26 CRL.REV.P.-1160/2019 
CRL.M.A. 39812/2019 
CRL.M.A. 5731/2024 

SANJAY PRATAP SINGH  
V/s C.B.I. 
  

SHREE PRAKASH SINHA  

 OTHER DETAILS OF ADVOCATES: 
SHREE PRAKASH SINHA()(9560436295)(PETITIONER) 
SHREE PRAKASH SINHA (SHREE167@YAHOO.CO.IN)()(PETITIONER) 
CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-DAI-2015-A-0041) 
CRL.M.C. 3888/2019 FILED BY SANJAY PRATAP 
SINGH (DISPOSED ON : 2019-08-06 ) 
 
P.S.-FIR NO. :(CBI-DAI-2015-A-0041) 

27 CRL.REV.P.-261/2021 
CRL.M.A. 17840/2022 
CRL.M.A. 23768/2022 
CRL.M.A. 23771/2022 
CRL.M.A. 26857/2022 
CRL.M.A. 2866/2023 
CRL.M.A. 11682/2024 

SH. AMIT BHATT  
V/s THE STATE & ORS 
  

ARUNAV TEWARI, ARJUN ANAND, 
ANURAG PRATAP, ARJUN ANAND 

 

 OTHER DETAILS OF ADVOCATES: 
PANKAJ SHARMA (PANKAJSHARMA@GMAIL.COM)(9315506556)(PETITIONER) 
RAKESH KUMAR 
SINGH(ADVOCATERKSINGH7@GMAIL.COM)(9958707711)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ARJUN ANAND(ARJUN.ANAND27@GMAIL.COM)(9910397396)(PETITIONER) 
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KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ANURAG 
PRATAP(ANURAGPRATAPADVOCATE@GMAIL.COM)(9971201212)(PETITIONER) 
RISHIRAJ (RISHIRAJV.LEGAL@GMAIL.COM)(8076739440)(PETITIONER) 
ANURAG 
PRATAP(ANURAGPRATAPADVOCATE@GMAIL.COM)(9971201212)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ANURAG 
PRATAP(ANURAGPRATAPADVOCATE@GMAIL.COM)(9971201212)(PETITIONER) 
RISHIPAJ VIKASH(RISHIRAJV.LEGAL@GMAIL.COM)(8076739440)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ARJUN ANAND(ARJUN.ANAND27@GMAIL.COM)(9910397396)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ARJUN ANAND(ARJUN.ANAND27@GMAIL.COM)(9910397396)(PETITIONER) 
ABHINAV(AABHINAV11531@GMAIL.COM)()(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ARJUN ANAND 
(ARJUNANANDANDASSOCIATES@GMAIL.COM)(9910397396)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ARJUN ANAND(ARJUN.ANAND27@GMAIL.COM)(9910397396)(PETITIONER) 

28 CRL.REV.P.-294/2021 
CRL.M.A. 14782/2021 
CRL.M.A. 14783/2021 

VIJAY PRAKASH  
V/s STATE, A.C. BRANCH, GNCT OF DELHI 
  

HARSH K SHARMA  

 OTHER DETAILS OF ADVOCATES: 
HARSH K.SHARMA(PROSOLLAWINC@GMAIL.COM)()(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ANTI-CORRUPTION BRANCH-42/2014) 
CRL.M.C. 1483/2022 FILED BY NARESH KUMAR 
(DISPOSED ON : 2023-07-20 ) 
 
P.S.-FIR NO. :(ANTI-CORRUPTION BRANCH-
42/2014) 

29 CRL.REV.P.-422/2021 
CRL.M.A. 20070/2021 

AKSHAYJEET  
V/s STATE(NCT OF DELHI) AND ANR 
  

UDITI BALI  

 OTHER DETAILS OF ADVOCATES: 
UDITI BALI(ADVUDITIBALI@GMAIL.COM)(9910413782)(PETITIONER) 
DELHI 
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(TILAK NAGAR-424/2020) 
BAIL APPLN. 1717/2020 FILED BY AKSHAYJEET @ 
AKSHAY PAUL (DISPOSED ON : 2020-10-20 ) 
 
P.S.-FIR NO. :(TILAK NAGAR-424/2020) 

30 TR.P.(CRL.)-12/2025 MOHD YUSUF ALAM  
V/s GOVT OF NCT OF DELHI THROUGH SHO & 
ANR. 
  

ATIF SUHRAWARDY  

 OTHER DETAILS OF ADVOCATES: 
PANKAJ KUMAR(ATIFSUHRAWRDY@GMAIL.COM)(9810057636)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(SHAHEEN BAGH-233/2022) 

31 TR.P.(CRL.)-20/2025 
CRL.M.A. 6633/2025 

N  
V/s STATE OF NCT OF DELHI THROUGH 
PRINCIPAL SECRETARY HOME & ORS. 
  

GUNINDER KAUR GILL  

 OTHER DETAILS OF ADVOCATES: 
GUNINDER KAUR (ADV.GKGILL@GMAIL.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(TILAK MARG-111/2024) 

32 W.P.(CRL)-55/2023 
CRL.M.A. 628/2023 
CRL.M.A. 22384/2024 
WITH W.P.(CRL) 707/2024 

BHUPINDER SINGH SAWHNEY  
V/s YOGESH TRADING COMPANY & ORS. 
  

VICTORY ASSOCIATES, SANJEEV 
GOYAL, ABHIMANYU ARUN WALIA, 
RISHAB RAJ JAIN, SANJEEV GOYAL 

 

 OTHER DETAILS OF ADVOCATES: 
BHUPINDER SINGH SAWHNEY(GURBANIKSAHNI@GMAIL.COM)()(PETITIONER) 
IFCI FACTORS LIMITED(ANUPAM@TCL-INDIA.NET)()(PETITIONER) 
VICTORY ASSOCIATES(VINEET.LEGAL@GMAIL.COM)(9810815307)(PETITIONER) 
M/S BERRY COTTS PVT LTD(KOLKATA@BERRYCOTTS.COM)()(RESPONDENT) 
DBS BANK LTD(CUSTUMERCAREINDIA@ABS.COM)()(RESPONDENT) 
M/S S E INVESTMENT LTD(DELHI@SEIL.COM)()(RESPONDENT) 
YOGESH TRADING COMPANY(YTCDHIN@YAHOO.COM)()(RESPONDENT) 
STANDARD CHARTERED BANK(SANJAY-GUPTA@SNGPARTNERS.IN)()(RESPONDENT) 
SANJEEV GOYAL (LAW.SANJEEV@GMAIL.COM)(9810498889)(PETITIONER) 
ABHIMANYU ARUN 
WALIA(ABHIMANYUWALIA@GMAIL.COM)(8800991188)(RESPONDENT) 
RISHAB RAJ JAIN(RISHABRAJJAIN@GMAIL.COM)(9811079695)(RESPONDENT) 
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SANJEEV GOYAL(LAW.SANJEEV@GMAIL.COM)(9810498889)(RESPONDENT) 
33 W.P.(CRL)-707/2024 

CRL.M.A. 6617/2024 
SATINDER KAUR SAWHENY  
V/s M/S S.E. INVESTMENTS LTD & ANR. 
  

VICTORY ASSOCIATES, SANJAY 
KUMAR CHADHA 

 

 OTHER DETAILS OF ADVOCATES: 
SATINDER KAUR SAWHNEY(GURBANIKSAHNI@GMAIL.COM)()(PETITIONER) 
VICTORY ASSOCIATES(VINEET.LEGAL@GMAIL.COM)(9810815307)(PETITIONER) 
VINEET KUMAR(VINEET.LEGAL@GMAIL.COM)()(PETITIONER) 
VICTORY ASSOCIATES(VINEET.LEGAL@GMAIL.COM)(9810815307)(PETITIONER) 
SANJAY CHANDHA(SANJAYKCHANDHA@BSKLEGAL.ORS)()(RESPONDENT) 
SANJAY(SANJAYKCHADHA@BSKLEGAL.ORS)()(RESPONDENT) 
SANJAY KUMAR 
CHADHA(SANJAYKCHADHA@BSKLEGAL.ORG)(9811177238)(RESPONDENT) 

 

34 W.P.(CRL)-300/2023 
CRL.M.A. 2763/2023 
CRL.M.A. 9023/2024 
CRL.M.A. 11980/2024 
CRL.M.A. 11981/2024 

BHARAT VAIDYA & ANR.  
V/s STATE (THROUGH NCT DELHI) & ANR. 
  

ADITYA DHAWAN, AASHI ARORA, 
RAMAN YADAV 

 

 OTHER DETAILS OF ADVOCATES: 
ADITYA 
DHAWAN(ADVOCATEADITYADHAWAN@HOTMAIL.COM)(7838603016)(PETITIONER) 
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9560469197)(RESPONDENT) 
VIKAS MADAN(MADANVIKAS71@HOTMAIL.COM)(9650324469)(RESPONDENT) 
ADITYA (ADVOCATEADITYADHAWAN@HOTMAIL.COM)(9810953016)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RAMAN YADAV(ARORAAASHI@GMAIL.COM)(7982778022)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RAMAN YADAV(RAMANYADAVLAWYER@GMAIL.COM)(7982778022)(PETITIONER) 

P.S.-FIR NO. :(SHAKARPUR-2354/2014) 

35 W.P.(CRL)-1774/2023 
CRL.M.A. 33876/2023 
CRL.M.A. 38432/2024 

HARMINDER KAUR  
V/s STATE 
  

PETITIONER IN-PERSON, PRATYUSH 
MIGLANI, JAI SHANKAR, PRATYUSH 
MIGLANI 

 

 OTHER DETAILS OF ADVOCATES: 
PRATUSH MIGLANI (PRATYUSH@MVAC.IN)(9811014020)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
JAI SHANKAR (JAI.25KPUC@GMAIL.COM)(7838096941)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
PRATYUSH MIGLANI(PRATYUSH@MIGLANILAW.COM)(9811014020)(PETITIONER) 

 

36 W.P.(CRL)-2099/2023 
CRL.M.A. 19590/2023 

TAHIR HUSSAIN  
V/s DIRECTORATE OF ENFORCEMENT 
  

NAVEEN MALHOTRA  

 OTHER DETAILS OF ADVOCATES: 
NAVEEN MALHOTRA (VEENMALHOTRA470@GMAIL.COM)(9810035082)(PETITIONER) 
DL HC (DL.HC_ED@GOV.IN)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 5/2020) 
W.P.(CRL) 1430/2020 FILED BY TAHIR HUSSAIN 
(DISPOSED ON : 2023-04-19 ) 
CRL.REV.P. 775/2022 FILED BY TAHIR HUSSAIN 
(DISPOSED ON : 2022-11-24 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 5/2020) 

37 W.P.(CRL)-2196/2023 WAZIR & ORS.  
V/s THE STATE N.C.T. DELHI & ANR. 
  

YOGENDRA PAL SINGH  

 OTHER DETAILS OF ADVOCATES: 
BRAJESH KUMAR 
YADAV(ADV.BRAJESHYADAV@GMAIL.COM)(9205866123)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(S.B.DAIRY-491/2017) 

38 W.P.(CRL)-2816/2023 
CRL.M.A. 26241/2023 

GAURAV ARORA & ANR.  
V/s STATE NCT OF DELHI & ORS. 
  

DHRUV PANDE  

 OTHER DETAILS OF ADVOCATES: 
DHRUV PANDE (DHRUVPANDE@GMAIL.COM)(9910165010)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

39 W.P.(CRL)-3429/2023 
CRL.M.A. 31791/2023 

MANOJ KUMAR  
V/s STATE OF NCT OF DELHI & ORS. 
  

MD AZAM ANSARI  

 OTHER DETAILS OF ADVOCATES: 
AZAM 
ANSARI(AZAM.AOR.SUPREMECOURT@GMAIL.COM)(9990066404)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SADAR BAZAR-81/2010) 
CRL.A. 775/2019 FILED BY NANDU (DISPOSED ON : 
2019-11-06 ) 
CRL.A. 610/2019 FILED BY ARJUN (DISPOSED ON : 
2019-11-06 ) 
CRL.A. 606/2019 FILED BY RAHUL (DISPOSED ON : 
2019-11-06 ) 
CRL.A. 379/2019 FILED BY AKASH @ BHOLE 
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(DISPOSED ON : 2019-11-06 ) 
CRL.A. 619/2019 FILED BY MANOJ (DISPOSED ON : 
2019-11-06 ) 
CRL.A. 642/2019 FILED BY MANOJ @ KALE 
(DISPOSED ON : 2019-11-06 ) 
W.P.(CRL) 478/2020 FILED BY NANDU @ RAM 
KISHORE (DISPOSED ON : 2020-02-17 ) 
W.P.(CRL) 450/2020 FILED BY ARJUN (DISPOSED 
ON : 2020-05-27 ) 
W.P.(CRL) 333/2020 FILED BY MANOJ @ KALA 
(DISPOSED ON : 2020-02-04 ) 
W.P.(CRL) 3540/2019 FILED BY MANOJ (DISPOSED 
ON : 2020-02-11 ) 
W.P.(CRL) 100/2020 FILED BY AKASH @ BHOLE 
(DISPOSED ON : 2020-01-21 ) 
W.P.(CRL) 593/2020 FILED BY MANOJ @ KALA 
(DISPOSED ON : 2021-09-15 ) 
W.P.(CRL) 996/2020 FILED BY ARJUN (DISPOSED 
ON : 2020-07-17 ) 
W.P.(CRL) 892/2020 FILED BY RAHUL (DISPOSED 
ON : 2020-06-09 ) 
W.P.(CRL) 997/2020 FILED BY RAHUL (DISPOSED 
ON : 2020-10-06 ) 
W.P.(CRL) 1290/2021 FILED BY MANOJ (DISPOSED 
ON : 2021-08-05 ) 
W.P.(CRL) 596/2021 FILED BY AKASH @ BHOLE 
(DISPOSED ON : 2021-03-15 ) 
W.P.(CRL) 1020/2021 FILED BY AKASH@BHOLA 
(DISPOSED ON : 2021-06-02 ) 
W.P.(CRL) 120/2022 FILED BY MANOJ (DISPOSED 
ON : 2022-10-07 ) 
W.P.(CRL) 2810/2022 FILED BY MANOJ (DISPOSED 
ON : 2023-07-19 ) 
W.P.(CRL) 1102/2023 FILED BY MANOJ@KALE 
(DISPOSED ON : 2023-04-21 ) 
W.P.(CRL) 1127/2023 FILED BY NANDU @ RAM 
KISHORE (DISPOSED ON : 2023-04-21 ) 
W.P.(CRL) 1203/2023 FILED BY AKASH BHOLE 
(DISPOSED ON : 2023-04-28 ) 
W.P.(CRL) 2181/2023 FILED BY AKASH BHOLE S/O 
SH. NAND LAL (DISPOSED ON : 2023-08-09 ) 
W.P.(CRL) 216/2024 FILED BY MANOJ (DISPOSED 
ON : 2024-01-31 ) 
W.P.(CRL) 523/2024 FILED BY MANOJ (DISPOSED 
ON : 2024-03-14 ) 
W.P.(CRL) 1145/2024 FILED BY MANOJ (DISPOSED 
ON : 2024-04-10 ) 
W.P.(CRL) 1240/2024 FILED BY AKASH @ BHOLA 
(DISPOSED ON : 2024-04-24 ) 
W.P.(CRL) 1093/2024 FILED BY AKASH @ BHOLA 
(DISPOSED ON : 2024-04-04 ) 
W.P.(CRL) 2543/2024 FILED BY ARJUN @ MONU 
(DISPOSED ON : 2024-10-04 ) 
W.P.(CRL) 3313/2024 FILED BY RAHUL (DISPOSED 
ON : 2024-12-09 ) 
W.P.(CRL) 3391/2024 FILED BY AKASH @ BHOLA 
(DISPOSED ON : 2024-11-19 ) 
W.P.(CRL) 3619/2024 FILED BY MANOJ (DISPOSED 
ON : 2025-01-10 ) 
W.P.(CRL) 294/2025 FILED BY AKASH ALIAS BHOLE 
(DISPOSED ON : 2025-03-03 ) 
W.P.(CRL) 364/2025 FILED BY AKASH @ BHOLA 
(DISPOSED ON : 2025-02-03 ) 
W.P.(CRL) 565/2025 FILED BY NANDU @ RAM 
KISHORE (DISPOSED ON : 2025-02-25 ) 
W.P.(CRL) 567/2025 FILED BY MANOJ @ KALE 
(DISPOSED ON : 2025-02-25 ) 
W.P.(CRL) 629/2025 FILED BY MANOJ ALIAS 
BOOZA (DISPOSED ON : 2025-02-28 ) 
W.P.(CRL) 862/2025 FILED BY ARJUN @ MONU (D. 
OF HEARING : 2025-03-24 ) 
W.P.(CRL) 863/2025 FILED BY MANOJ (DISPOSED 
ON : 2025-03-17 ) 
W.P.(CRL) 885/2025 FILED BY AKASH ALIAS BHOLE 
(D. OF HEARING : 2025-03-19 ) 
 
P.S.-FIR NO. :(SADAR BAZAR-81/2010) 

40 W.P.(CRL)-3497/2023 
CRL.M.A. 32495/2023 
WITH W.P.(CRL) 3642/2023 
W.P.(CRL) 3697/2023 

SHREE ANKLESHWAR COMMERCIAL COMPANY 
PVT. LTD. & ORS.  
V/s UNION OF INDIA THROUGH MINISTRY OF 
CORPORATE AFFAIRS & ANR. 
  

ANUSHKA SAINI  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
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VEDANT LEGAL (VEDANT.LEGALSERVICES@GMAIL.COM)()(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT) 

:(SERIOUS FRAUD INVESTIGATION OFFICE 
MINISTRY OF CORPORATE AFFAIRS-CC 374/2022) 
BAIL APPLN. 2709/2022 FILED BY ALKESH 
SHARMA (DISPOSED ON : 2022-11-03 ) 
BAIL APPLN. 2707/2022 FILED BY AMARJEET 
SHARMA (DISPOSED ON : 2022-11-03 ) 
CRL.M.C. 4330/2022 FILED BY AARTI SINGAL 
(DISPOSED ON : 2023-01-19 ) 
BAIL APPLN. 3178/2022 FILED BY ARUN KUMAR 
AGGARWAL (DISPOSED ON : 2023-06-01 ) 
BAIL APPLN. 84/2023 FILED BY AMIT KUMAR 
ARORA STATUTORY AUDITOR (DISPOSED ON : 
2023-05-22 ) 
BAIL APPLN. 1631/2023 FILED BY ALKESH- 
SHARMA (DISPOSED ON : 2024-05-27 ) 
W.P.(CRL) 1891/2023 FILED BY R.K. GUPTA & ORS. 
(DISPOSED ON : 2023-12-21 ) 
W.P.(CRL) 3642/2023 FILED BY ARUN KUMAR 
AGARWAL (D. OF HEARING : 2025-04-14 ) 
W.P.(CRL) 3697/2023 FILED BY BSN ENTERPRISES 
PVT LTD (D. OF HEARING : 2025-04-14 ) 
 
P.S.-FIR NO. :(SERIOUS FRAUD INVESTIGATION 
OFFICE MINISTRY OF CORPORATE AFFAIRS-CC 
374/2022) 

41 W.P.(CRL)-3826/2023 RAJESH SHARMA AND ORS  
V/s STATE OF NCT OF DELHI AND ANR 
  

GAURAV KUMAR  

 OTHER DETAILS OF ADVOCATES: 
GAURAV KUMAR (OFFICE.ADVGAURAVKR@GMAIL.COM)(7595915064)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(UTTAM NAGAR-706/2021) 

42 W.P.(CRL)-3831/2023 
CRL.M.A. 35593/2023 

M/S. ASIRVAD MICRO FINANCE LTD.  
V/s STATE, GOVT. OF NCT OF DELHI & ANR. & 
ANR. 
  

JITENDRA KUMAR PANCHARIA  

 OTHER DETAILS OF ADVOCATES: 
ARVIND RATHAUR (ARVINDRATHOR75@GMAIL.COM)(9868363397)(PETITIONER) 
ARVIND RATHAUR (ARVINDRATHOR75@GMAIL.COM)(9868363397)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(KRISHNA NAGAR-736/2023) 

FOR ARGUMENT 
43 W.P.(CRL)-1921/2020 

CRL.M.A. 15996/2020 
WITH W.P.(CRL) 581/2023 

UMED SINGH & ORS.  
V/s THE STATE (NCT OF DELHI) & ANR. 
  

PREETI SINGH, PREETI SINGH, 
UMANG VERMA 

 

 OTHER DETAILS OF ADVOCATES: 
PREETI SINGH(PREETISINGH1324@GMAIL.COM)(9312411311)(PETITIONER) 
PREETI SINGH(PREETISINGH1324@GMAIL.COM)(9312411311)(PETITIONER) 
THE STATE (NCT OF 
DELHI)(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) 
USHA CHOPRA()(9810101393)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
UMANG VERMA(UMANGVERMA.ADV@GMAIL.COM)(9958927041)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KAPASHERA-285/2017) 
W.P.(CRL) 581/2023 FILED BY VIPIN SHARMA & 
ANR. (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(KAPASHERA-285/2017) 

44 W.P.(CRL)-581/2023 
CRL.M.A. 5301/2023 

VIPIN SHARMA & ANR.  
V/s STATE OF NCT OF DELHI & ANR. 
  

PREETI SINGH, UMANG VERMA  

 OTHER DETAILS OF ADVOCATES: 
PREETI SINGH(PREETISINGH1324@GMAIL.COM)(9312411311)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
UMANG VERMA(UMANGVERMA.ADV@GMAIL.COM)(9958927041)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KAPASHERA-285/2017) 
W.P.(CRL) 1921/2020 FILED BY UMED SINGH & 
ORS. (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(KAPASHERA-285/2017) 
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   COURT NO. 07     

 

HON'BLE MR.JUSTICE MANOJ KUMAR OHRI  
 

 
CLICK TO JOIN VC  
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14     
MEETING ID : 2528 229 8537  
 
NOTE: “IN ALL 498 – A PETITIONS WHEREIN QUASHING IS SOUGHT ON THE BASIS OF SETTLEMENT, ONLY HUSBAND IS  
              REQUIRED TO APPEAR PHYSICALLY IN COURT AND OTHER RELATIVES CAN JOIN THROUGH VC.” 
 
NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND IO ARE REQUESTED TO KEEP THEIR MIC ON MUTE MODE TILL THEIR   
             MATTER IS CALLED.  
 
 
NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS 
ITEM NO:-  
CASE NO:- 
NAME OF COUNSEL APPEARING FOR :- 
MOB. NO:- 
 
   
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
cmpankajgoel.dhc@gov.in  
 
 
    
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
1 CM(M)-1505/2023 MMTC LIMITED  

V/s SMART PVT LTD & ANR. 
  

KARTICKAY MATHUR, NARESH K 
DAKSH 

 

 OTHER DETAILS OF ADVOCATES: 
KARTICKAY MATHUR(KARTICKAY7@GMAIL.COM)(9899036093)(PETITIONER) 
NARESH K 
DAKSH(NARESHDAKSH_ADV@YAHOO.COM)(9810539912)(RESPONDENT) 

 

2 CONT.CAS(C)-208/2018 
WITH W.P.(C) 5532/2013 

GOSWAMI VIDYAPITHA SOCIETY (REGD)  
V/s V K GOVIL & ORS 
  

MANU NAYAR  

 OTHER DETAILS OF ADVOCATES: 
MANU NAYAR()(9811331106)(PETITIONER) 

 

3 W.P.(C)-5532/2013 
CM APPL. 8835/2017 
CM APPL. 11894/2018 
CM APPL. 11895/2018 
CM APPL. 34208/2018 
CM APPL. 37641/2018 

GOSWAMI VIDYAPITHA SOCIETY  
V/s MINISTRY OF URBAN DEVELOPMENT 
AND OTHERS 
  

MANU NAYAR & CO, MANU NAYAR 
AND CO. 

 

 OTHER DETAILS OF ADVOCATES: 
MANU NAYAR & CO()(9811331106)(PETITIONER) 
MANU NAYAR & CO()(9811331106)(PETITIONER) 
MANU NAYAR & CO()(9811331106)(PETITIONER) 

 

4 LA.APP.-229/2018 
CM APPL. 50549/2018 
WITH LA.APP. 231/2018 
LA.APP. 232/2018 

KUSUM LATA SINGAL  
V/s UNION OF INIDA & ANR 
  

KAMAL BANSAL  

 OTHER DETAILS OF ADVOCATES: 
KAMAL BANSAL()(9810911743)(PETITIONER) 

 

5 LA.APP.-231/2018 
CM APPL. 50959/2018 

ANAND PRAKASH SINGAL  
V/s UNION OF INDIA & ANR 
  

KAMAL BANSAL  

 OTHER DETAILS OF ADVOCATES: 
KAMAL BANSAL()(9810911743)(PETITIONER) 
 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14�
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6 LA.APP.-232/2018 
CM APPL. 50967/2018 

ANAND PRAKASH SINGAL & ORS  
V/s UNION OF INDIA & ANR 
  

KAMAL BANSAL, ASHISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
KAMAL BANSAL()(9810911743)(PETITIONER) 
ASHISH KUMAR(CC_DELHI@SNGPARTNERS.IN)(9953253678)(RESPONDENT) 

 

7 LA.APP.-15/2020 
CM APPL. 35959/2024 
WITH LA.APP. 17/2020 

SANOTSH RANI  
V/s UNION OF INDIA & ANR 
  

SATISH AGGRWALA, SATISH 
AGGARWALA 

 

 OTHER DETAILS OF ADVOCATES: 
SATISH AGGRWALA()(9999052401)(PETITIONER) 

 

8 LA.APP.-17/2020 SANTOSH RANI  
V/s UNION OF INDIA & ANR 
  

SATISH AGGARWAL  

 OTHER DETAILS OF ADVOCATES: 
SATISH AGGARWAL()(9899816666)(PETITIONER) 

 

9 LA.APP.-348/2024 
CM APPL. 71880/2024 

VIJAY SACHDEVA AND ANOTHER  
V/s UNION OF INDIA AND ANOTHER 
  

SARVESH CHOWDHRY  

 OTHER DETAILS OF ADVOCATES: 
CHOWDHARY LAW 
CHAMBERS(CHOWDHARYSARVESH@GMAIL.COM)(9818778048)(PETITIONER) 
PUSHKAR SOOD(PUSHKARSOOD03@GMAIL.COM)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT) 

 

10 RC.REV.-113/2017 
CM APPL. 37577/2017 

RAMESH CHAND & ANR  
V/s ROOP CHAND & ANR 
  

P K RAWAL & TARUN AGARWAL, R 
L KOHLI, NOOR ALAM & SHADAB 
ALAM 

 

 OTHER DETAILS OF ADVOCATES:  
11 RC.REV.-162/2017 

CM APPL. 13065/2017 
OM PRAKASH  
V/s MOHAN LAL & ORS 
  

HEM C VASHISHT, PRATIKSHA 
CHATURVEDI 

 

 OTHER DETAILS OF ADVOCATES:  
12 RC.REV.-414/2018 

CM APPL. 34809/2018 
NARESH KUMAR AGGARWAL & ANR  
V/s JAIN KAPILA 
  

PRAVEEN SURI, HRISHIKESH 
BARUAH, KARAN SINHA 

 

 OTHER DETAILS OF ADVOCATES: 
PRAVEEN SURI()(9810928188)(PETITIONER) 
KARAN SINHA(KARANSINHA@LPJPARTNERS.COM)(9999568427)(RESPONDENT) 
KARAN SINHA(KARANSINHA@LPJPARTNERS.COM)(9999568427)(RESPONDENT) 

 

13 RC.REV.-151/2020 SUMAN LATA  
V/s SANDHYA GUPTA 
  

ANEJA & ANEJA  

 OTHER DETAILS OF ADVOCATES: 
RAJAT ANEJA (RANEJA@ANEJAANDANEJA.COM)(9810727771)(PETITIONER) 
VIKRANT SARIN(VIKRANTSARIN@YMAIL.COM)(9810191661)(RESPONDENT) 

 

14 RC.REV.-179/2021 
CM APPL. 47695/2021 

MR. OM PRAKASH SABOO PROPRIETOR M/S 
NAND LAL SAREES   
V/s MRS. SUMAN ARORA 
  

UDAY CHAUHAN  

 OTHER DETAILS OF ADVOCATES: 
SUNITA HARISH (SUNITAHARISH@HOTMAIL.COM)(9811302832)(PETITIONER) 
SUNITA HARISH(SUNITAHARISH@HOTMAIL.COM)(9811328320)(PETITIONER) 
SUNITA HARISH(SUNITAHARISH@HOTMAIL.COM)(9811328320)(PETITIONER) 
JS SAHNI(JSSAHNI.ADV@GMAIL.COM)()(RESPONDENT) 

 

15 RC.REV.-18/2022 BALRAM CHOPRA (THROUGH LEGAL HEIR)  
V/s SURESH CHAND 
  

AADITYA VIJAY KUMAR, 
MOHAMMAD SULAMAN KHAN 

Listing Remarks: 
AT 4:00PM 

 OTHER DETAILS OF ADVOCATES: 
AADITYA VIJAY KUMAR, LIZA M 
BARUAH(AADITYAVK@GMAIL.COM)(9711131164)(PETITIONER) 
BALRAM CHOPRA()(9312065174)(PETITIONER) 
SURESH CHAND(SKSHARMA@YAHOO.CO.IN)(9990440957)(RESPONDENT) 
MOHAMMAD SULAMAN 
KHAN(KHANLAWYER11@GMAIL.COM)(9818416099)(PETITIONER) 
MOHAMMAD SULAMAN 
KHAN(KHANLAWYER11@GMAIL.COM)(9818416099)(RESPONDENT) 

 

16 RC.REV.-48/2023 SATISH SUNDRA  
V/s ISHAR DAS SAHNI AND BROTHERS 
  

SAURABH SETH  

 OTHER DETAILS OF ADVOCATES: 
SAURABH SETH , SUMEERA 
SETH(MAIL@SAURABHSETH.COM)(9811393402)(PETITIONER) 
KAPILB(KAPILB13@GMAIL.COM)()(RESPONDENT) 
AMIT BHAGAT(AMIT.BHAGAT@CABLAW.IN)()(RESPONDENT) 
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17 RC.REV.-60/2023 
CM APPL. 9633/2023 
CM APPL. 16315/2023 
CM APPL. 18590/2023 

SATISH KUMAR  
V/s VEENA TYAGI 
  

SATYAM THAREJA, KASHIF KHAN  

 OTHER DETAILS OF ADVOCATES: 
SATYAM THAREJA & VASUNDHARA 
NAGRATH(OFFICE@TNCLAW.IN)(9711097015)(PETITIONER) 
SATYAM THAREJA (OFFICE@TNCLAW.IN)(9711097015)(PETITIONER) 
KHANSHAMIM(KHANSHAMIM_ADV@YAHOO.COM)()(RESPONDENT) 
SATYAM THAREJA & VASUNDHARA 
NAGRATH(OFFICE@TNCLAW.IN)(9711097015)(PETITIONER) 
SHAMIM(KHANSHAMIM_ADV@YAHOO.COM)()(RESPONDENT) 
KASHIF KHAN(KASHIFKHANADVG325@GMAIL.COM)(9717415979)(PETITIONER) 

 

18 RC.REV.-195/2023 
CM APPL. 36726/2023 

IKRAMUDDIN  
V/s HAKIMUDDIN 
  

RAJAT ANEJA  

 OTHER DETAILS OF ADVOCATES: 
ANEJA & ANEJA(ADMIN@ANEJAANDANEJA.COM)()(PETITIONER) 
SHAMIM AHMED(SHAMIMAHMEDKHANG325@GMAIL.COM)()(RESPONDENT) 

 

19 RC.REV.-8/2024 
CM APPL. 1292/2024 
CM APPL. 9170/2025 

KANTA DEVI  
V/s SHASHI BHARGAV & ORS. 
  

SANMATI BIR SINGH, AMIT GARG  

 OTHER DETAILS OF ADVOCATES: 
S S JAIN , NIKESH(SSJ4949@GMAIL.COM)(9891043078)(PETITIONER) 
DR GAURAV(DRGAURAVADV@GMAIL.COM)(0)(RESPONDENT) 
AMIT 
GARG(ADVOCATEAMITGARG@HOTMAIL.COM)(8860538888)(RESPONDENT) 

 

20 RC.REV.-254/2024 
CM APPL. 53917/2024 

SANJAY GOEL & ORS.  
V/s MANJU SURI & ORS. 
  

ABHEY NARULA, VISHNU DUTT 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
ABHEY NARULA(ABHEY@NARULAANDASSOCIATES.COM)(0)(PETITIONER) 
NIKHIL SURI(NIKHILSURI.NS@GMAIL.COM)(0)(RESPONDENT) 
JUSTICE (JUSTICEINDIALEGALFIRM@GMAIL.COM)(0)(RESPONDENT) 
RAHUL TANWAR(ADVOCATERAHULTANWAR@GMAIL.COM)(0)(RESPONDENT) 
VISHNU DUTT 
SHARMA(SHARMA.VISHNU22@GMAIL.COM)(9811969960)(PETITIONER) 

 

21 RC.REV.-302/2024 
CM APPL. 63217/2024 

SUDESH KUMAR THROUGH LEGAL 
REPRESENTATIVE SMT.NEELAM PRABHA 
AND ANR  
V/s MAHESH CHAND AND SONS (HUF) 
THROUGH ITS KARTA SH. SHARAD 
AGGARWAL 
  

BHUVNESH MITTAL  

 OTHER DETAILS OF ADVOCATES: 
SURESH PRASAD, BHUVNESH 
MITTAL(ADVBHUVNESHMITTAL@GMAIL.COM)(9560035253)(PETITIONER) 
SHELF DELHI(TOPSHELFDELHI@GMAIL.COM)(0)(RESPONDENT) 

 

22 RC.REV.-368/2024 
CM APPL. 72356/2024 
CM APPL. 72359/2024 
CM APPL. 12104/2025 

M/S SAWAN TRADING CO.  
V/s RADHA DEVI AGGARWAL & ANR. 
  

AKSHAY THAKUR  

 OTHER DETAILS OF ADVOCATES: 
UMESH ARORA (AKASHYTHAKUR11@OUTLOOK.COM)(9258008500)(PETITIONER) 
ASHISH UTC(ASHISH_UTC@YAHOO.COM)(0)(RESPONDENT) 

 

23 RC.REV.-19/2025 
CM APPL. 3117/2025 

ASIF & ORS.  
V/s KAMRUDDIN 
  

MANOJ KUMAR GAHLAUT  

 OTHER DETAILS OF ADVOCATES: 
DR M K GAHLAUT(MANOJ28GAHLAUT@GMAIL.COM)(9211324585)(PETITIONER) 

 

24 RC.REV.-37/2025 
CM APPL. 5332/2025 

RAMESHWARI AND ANR  
V/s ROSHAN LAL GUPTA 
  

ARUN VOHRA  

 OTHER DETAILS OF ADVOCATES: 
ARUN VOHRA (ARUNVOHRA18@GMAIL.COM)(9811089104)(PETITIONER) 
AGGARWAL LAW(AGGARWALLAW@OUTLOOK.COM)(0)(RESPONDENT) 

 

25 W.P.(C)-5152/2010 
WITH W.P.(C) 5926/2011 

DELHI JAL BOARD  
V/s ASSISTANT COLLECTOR AND ANR 
  

SURESH TRIPATHY, V.K.TONDON, 
SURENDER SINGH HOODA 

 

 OTHER DETAILS OF ADVOCATES: 
SURENDER SINGH 
HOODA(SSHOODA65@GMAIL.COM)(9868280166)(RESPONDENT) 

 

26 W.P.(C)-5926/2011 
CM APPL. 11986/2011 
WITH W.P.(C) 5152/2010 

MUNICIPAL CORPORATION OF DELHI 
THROUGH ITS COMMISSIONER  
V/s THE GNCT OF DELHI AND ORS 
  

RITA KAUL, G. KNATH, SURENDER 
SINGH HOODA 

 

 OTHER DETAILS OF ADVOCATES: 
SURENDER SINGH 
HOODA(SSHOODA65@GMAIL.COM)(9868280166)(RESPONDENT) 
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27 W.P.(C)-6183/2011 
CM APPL. 12476/2011 

DHARAM PAL  
V/s DELHI BUILDING & OTHER 
CONSTRUCTION WORKERS WELFARE 
BOARD & OTHERS 
  

ALAKH KUMAR, SANJOY GHOSE  

 OTHER DETAILS OF ADVOCATES:  
28 W.P.(C)-7947/2012 

CM APPL. 19919/2012 
WITH W.P.(C) 5766/2013 

M/S APPACHES SECURITY AND ALLIED 
SERVICES PVT LTD  
V/s UNION OF INDIA AND ORS 
  

  

 OTHER DETAILS OF ADVOCATES:  
29 W.P.(C)-5766/2013 

CM APPL. 12735/2013 
CM APPL. 2398/2014 
CM APPL. 18919/2015 

LT COL NAVEEN KUMAR ANAND (RETD)  
V/s UNION OF INDIA & ORS 
  

VIKAS MAHAJAN  

 OTHER DETAILS OF ADVOCATES:  
30 W.P.(C)-5703/2015 

CM APPL. 10244/2015 
CM APPL. 14722/2015 
CM APPL. 26574/2015 

MOHD. ASGAR  
V/s DELHI WAKF BOARD 
  

TASNEEM AHMADI, SHAHID ALI 
AND CO., HASMAT NABI, SHOAIB 
HAIDER, SHOAIB KHAN 

 

 OTHER DETAILS OF ADVOCATES: 
SHOAIB KHAN(ADV.SHOAIB25@GMAIL.COM)(9899986912)(RESPONDENT) 

 

31 W.P.(C)-8351/2015 
CM APPL. 18977/2015 

SATHIYAM MEDIA VISION PVT. LTD. & ANR  
V/s UNION OF INDIA & ANR 
  

ROBIN DAVID, DUA ASSOCIATES, 
DHIRAJ ABRAHAM PHILIP 

 

 OTHER DETAILS OF ADVOCATES: 
DHIRAJ ABRAHAM PHILIP(DHIRAJPHILIP@GMAIL.COM 
)(9899778389)(PETITIONER) 

 

32 W.P.(C)-966/2016 
CM APPL. 4189/2016 
CM APPL. 19542/2022 

S.D. WINDLESH  
V/s GOVT. OF NCT OF DELHI & ANR 
  

S.D. WINDLESH, S D WINDLESH, 
SHLOK CHANDRA, TARUN JOHRI 

 

 OTHER DETAILS OF ADVOCATES: 
S D WINDLESH IN 
PERSON(SDWINDLESHADV@GMAIL.COM)(9811169203)(PETITIONER) 
AJAY ARORA(AJAYARORAMCD@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
TARUN JOHRI(GIRISH1985_UTT@YAHOO.CO.IN)(9818430743)(RESPONDENT) 

 

33 W.P.(C)-5453/2016 
CM APPL. 22760/2016 
CM APPL. 36666/2016 
CM APPL. 21579/2017 
CM APPL. 52816/2018 

RAJPAL SINGH YADAV  
V/s UNION OF INDIA & ORS 
  

KAUSHAL YADAV, SAURABH 
BALWANI 

 

 OTHER DETAILS OF ADVOCATES: 
KAUSHAL YADAV()(9717834603)(PETITIONER) 

 

34 W.P.(C)-6381/2018 SHAMIM  
V/s UNION OF INDIA AND ORS. 
  

KUNWAR ARISH ALI, SUJEET 
KUMAR MISHRA 

 

 OTHER DETAILS OF ADVOCATES: 
KUNWAR ARISH ALI()(9810783724)(PETITIONER) 
SUJEET KUMAR 
MISHRA(ADVOCATESUJEET@GMAIL.COM)(9873377910)(RESPONDENT) 

 

35 W.P.(C)-10057/2018 SHRI R.S. DHULL (RETD)  
V/s SECRETARY, MINISTRY OF HEALTH, 
GOVT. OF HARYANA & ANR. 
  

R S DHULL, NOOPUR SINGHAL  

 OTHER DETAILS OF ADVOCATES: 
R S DHULL()(9811472811)(PETITIONER) 
NOOPUR SINGHAL(NOOPUR4@GMAIL.COM )(9312765888)(RESPONDENT) 

 

36 W.P.(C)-10984/2018 
CM APPL. 42762/2018 
CM APPL. 48452/2018 
CM APPL. 15203/2019 

INDIAN PAINTS ASSOCIATION AND ANR.  
V/s UNION OF INDIA AND ORS. 
  

SHARDUL AMARCHAND 
MANGALDAS, RAJESH AGARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
SHARDUL AMARCHAND MANGALDAS()(9818852814)(PETITIONER) 
RAJESH AGARWAL()(9213292110)(PETITIONER) 
SHARDUL AMARCHAND MANGALDAS()(9810583665)(PETITIONER) 

 

37 W.P.(C)-13395/2018 
CM APPL. 52177/2018 
CM APPL. 32413/2022 
CM APPL. 36828/2022 
CM APPL. 43025/2023 
CM APPL. 58080/2023 
CM APPL. 58085/2023 
WITH W.P.(C) 3523/2019 
W.P.(C) 4691/2019 
W.P.(C) 13396/2023 

JOHNSON & JOHNSON PRIVATE LIMITED  
V/s UNION OF INDIA & ANR. 
  

ASHWIN SAPRA & BIPLAB LENIN, 
JUVRAJ SINGH BINDRA, ASHWANI 
KUMAR, KUSHAL CHOUDHARY 

Listing Remarks: 
AT 3:45PM 

 OTHER DETAILS OF ADVOCATES: 
ASHWIN SAPRA & BIPLAB LENIN()(9873134828)(PETITIONER) 
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ASHWIN 
SAPRA(ASHWIN.SAPRA@CYRILSHROFF.COM)(9810121462)(PETITIONER) 
ANURAG(ANURAGCGSE@GMAIL.COM)()(PETITIONER) 
ANURAG(ANURAGCGSE@GMAIL.COM)()(RESPONDENT) 
KIRTIMAN 
SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(9891776632)(RESPONDENT) 
DS AND ASSOCIATES()(9810550018)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
ASHWIN SAPRA(ASHWIN.SAPRA@CYRILSHROFF.COM)()(PETITIONER) 
KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)()(RESPONDENT) 
KIRTIMAN SINGH(KIRTIMANSINGH.CGSC@GMAIL.COM)()(RESPONDENT) 
ANURAG(ANURAGCGSC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
KUSHAL CHOUDHARY(KUSHALCH14@GMAIL.COM)(9999502544)(RESPONDENT) 
KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)()(RESPONDENT) 
ASHWIN SAPRA , BIPLAB 
LENIN(ASHWIN.SAPRA@CYRILSHROFF.COM)(9810121462)(PETITIONER) 
KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)()(RESPONDENT) 
ANURAG (ANURAGCGSC@GMAIL.COM)()(RESPONDENT) 
ASHWIN SAPRA , BIPLAB 
LENIN(ASHWIN.SAPRA@CYRILSHROFF.COM)(9810121462)(PETITIONER) 
ANURAG (ANURAGCGSC@GMAIL.COM)()(RESPONDENT) 
KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)()(RESPONDENT) 
JUVRAJ SINGH BINDRA(JUVRAJBINDRA@GMAIL.COM)(9873134828)(PETITIONER) 

38 W.P.(C)-3523/2019 
CM APPL. 16172/2019 
WITH W.P.(C) 4691/2019 

JOHNSON AND JOHNSON PRIVATE LIMITED  
V/s UNION OF INDIA AND ANR. 
  

ASHWIN SAPRA Listing Remarks: 
AT 3:45PM 

 OTHER DETAILS OF ADVOCATES: 
ASHWIN SAPRA()(9873134828)(PETITIONER) 

 

39 W.P.(C)-4691/2019 
CM APPL. 20847/2019 

JOHNSON & JOHNSON PRIVATE LIMITED  
V/s UNION OF INDIA & ANR 
  

ASHWIN SAPRA Listing Remarks: 
AT 3:45PM 

 OTHER DETAILS OF ADVOCATES: 
ASHWIN SAPRA()(9873134828)(PETITIONER) 

 

40 W.P.(C)-13396/2023 ANOOP KUMAR SRIVASTAVA  
V/s  UNION OF INDIA & ORS. 
  

AKSHAT BAJPAI Listing Remarks: 
AT 3:45PM 

 OTHER DETAILS OF ADVOCATES: 
AKSHAT BAJPAI(BAJPAIAKSHAT@GMAIL.COM)(7985177435)(PETITIONER) 
JOHNSON AND JOHNSON PVT. 
LTD.(COMPLAINT@ITS.JNJ.COM)(2266646464)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN, 
ASRI@PURICRAWFORD.COM)(1123063221)(RESPONDENT) 
MDD SUPPO(MDDSUPPO@ITS.JNJ.COM)()(RESPONDENT) 

 

41 W.P.(C)-2848/2019 
CM APPL. 13212/2019 

RAM ASRA  
V/s UNION OF INDIA AND ANR. 
  

IMRAN AHMAD, ANURAG 
AHLUWALIA 

 

 OTHER DETAILS OF ADVOCATES: 
IMRAN AHMAD()(9350460168)(PETITIONER) 

 

42 W.P.(C)-12843/2019 
CM APPL. 52441/2019 

PRAYAS JAC SOCIETY  
V/s UNION OF INDIA AND ANR. 
  

SNEHA MUKHERJEE  

 OTHER DETAILS OF ADVOCATES: 
SNEHA MUKHERJEE()(9999602308)(PETITIONER) 

 

43 W.P.(C)-195/2020 
CM APPL. 578/2020 

DR. NISHTHA SHRI SAINI  
V/s GOVT. OF NCT DELHI AND ANR. 
  

VIMAL WADHAWAN, SATYAKAM  

 OTHER DETAILS OF ADVOCATES: 
VIMAL WADHAWAN()(9968357171)(PETITIONER) 
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT) 

 

44 W.P.(C)-5052/2020 
CM APPL. 18230/2020 
CM APPL. 35895/2022 
CM APPL. 41435/2022 
WITH W.P.(C) 5613/2020 

COX AND KINGS GLOBAL SERVICES PVT. 
LTD.  
V/s UNION OF INDIA 
  

AGARWAL LAW ASSOCIATES, 
KIRTIMAN SINGH, JASMEET SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RISHI AGRAWALA(RISHI@AGLAW.IN, 
MAIL@AGLAW.IN)(9811428913)(PETITIONER) 
AGARWAL LAW ASSOCIATES(SHRUTI.ARORA@AGLAW.IN, 
ANKIT.BANATI@AGLAW.IN)(7838575844)(PETITIONER) 
MOHD 
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
KIRTIMAN 
SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(9891776632)(PETITIONER) 
SHRUTI ARORA(SHRUTI.ARORA@AGLAW.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
RISHI(RISHI@AGLAW.IN,PRATHAM@AGLAW.IN)()(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
JASMEET SINGH(AOR.JASMEETSINGH@GMAIL.COM)(991159955)(RESPONDENT) 
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45 W.P.(C)-5613/2020 
CM APPL. 20344/2020 
CM APPL. 33616/2021 

WORLD COMPLIANCE TECHNOLOGIES PVT 
LTD  
V/s UNION OF INDIA & ANR. 
  

NAMITHA MARIANNE MATHEWS, 
AGARWAL LAW ASSOCIATES, 
JASMEET SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
SAMVID LEGAL(NAMITHA@SAMVIDLEGAL.IN)(9599786590)(PETITIONER) 
NAMITHA MATHEWS(NAMITHA@SAMVIDLEGAL.IN)(9599786590)(PETITIONER) 
MR. RISHI AGARWALA(RISHI@AGLAW.IN , MAIL@AGLAW.IN , 
SHRUTI.ARORA@AGLAW.IN)()(RESPONDENT) 
MOHD. 
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
SAMVID LEGAL(NAMITHA@SAMVIDLEGAL.IN)(9599786590)(PETITIONER) 
KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM, 
SHRUTI.ARORA@AGLAW.IN)(9891776632)(RESPONDENT) 
()()(RESPONDENT) 
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER) 

 

46 W.P.(C)-11127/2020 DHARMENDER SINGH & ANR.  
V/s DCB BANK & ANR. 
  

HEMRAJ MURMU  

 OTHER DETAILS OF ADVOCATES: 
DHARMENDER 
SINGH(INDERPALKHOKHARADV@GMAIL.COM)(7982902836)(RESPONDENT) 
INDERPAL KHOKAR AND HEMRAJ 
MURMU(ADV.HEMRAJ19@GMAIL.COM)(9953712859)(PETITIONER) 
MAHA MAYA (MAHAMAYA.CHOWDHURY@ARCIL.CO.IN)()(RESPONDENT) 
DCB BANK AND ANR(CUSTOMERCARE@DCBBANK.COM)()(RESPONDENT) 
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   COURT NO. 26  
                

MEETING LINK: 

HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA 
 
 

NOTE:  IT IS CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN  
       ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE IS AN  
       ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.  
 
 

CLICK TO JOIN VC: 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc1 
 
MEETING NUMBER: 2512 399 8226  
 
PASSWORD: 1234 
  
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpankaj.dhc@gov.in 
  
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

BAIL 
1 BAIL APPLN.-81/2025 BIJENDER BAGHEL THROUGH PAIROKAR  

V/s STATE OF NCT OF DELHI 
ANUBHAV LAMBA  

 OTHER DETAILS OF ADVOCATES: 
PRIYANSHU CHAUHAN (PULKIT@JPLEGAL.IN)(9971001141)(PETITIONER) 
PRIYANSHU CHAUHAN (PULKIT@JPLEGAL.IN)(9971001141)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(RANHOLA-677/2021) 
BAIL APPLN. 2075/2022 FILED BY SH. BIJENDER 
(DISPOSED ON : 2023-08-28 ) 
BAIL APPLN. 2526/2024 FILED BY BIJENDER 
BAGHEL THROUGH PEROKAR (DISPOSED ON : 
2024-09-12 ) 
 
P.S.-FIR NO. :(RANHOLA-677/2021) 

2 BAIL APPLN.-700/2025 AMAN DAS  
V/s THE STATE NCT OF DELHI 
  

ABHAY KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ANIL KUMAR(ANILCO040@GMAIL.COM)(0)(PETITIONER) 
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KALINDI KUNJ-301/2024) 
BAIL APPLN. 846/2025 FILED BY MD @AMAN 
IN JC (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(KALINDI KUNJ-301/2024) 

3 BAIL APPLN.-846/2025 MD @AMAN IN JC  
V/s THE STATE OF GNCT OF DELHI 
  

AFTAB HUSSAIN  

 OTHER DETAILS OF ADVOCATES: 
AFTAB AHMAD(AFTABAHMAD05935@GMAIL.COM)(0)(PETITIONER) 
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KALINDI KUNJ-301/2024) 
BAIL APPLN. 700/2025 FILED BY AMAN DAS (D. 
OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(KALINDI KUNJ-301/2024) 

SUSPENSION OF SENTENCE 
4 CRL.REV.P.-39/2025 

CRL.M.(BAIL) 212/2025 
FNS AGRO FOOD LIMITED & ANR.  
V/s SH. MOHD. ABRAR 
  

MUKESH KUMAR VERMA  

 OTHER DETAILS OF ADVOCATES: 
MUKESH KUMAR (MUKESHKUMARVERMA1971@GMAIL.COM)(9891270023)(PETITIONER) 

 

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL) 
5 CRL.M.C.-2266/2021 

WITH CRL.M.C. 6561/2023 
CRL.M.C. 6590/2023 
W.P.(CRL) 1857/2021 
W.P.(CRL) 1868/2021 
W.P.(CRL) 2523/2023 

SWETA RANI  
V/s THE STATE (GOVT. OF NCT) OF DELHI 
  

MUKESH ANAND  

 OTHER DETAILS OF ADVOCATES: 
BIBHUTI SINGH(BSINGHLB@GMAIL.CO,)()(PETITIONER) 
MUKESH ANAND(LEGALPOINTDELHI@GMAIL.COM)(9650617167)(PETITIONER) 
DENNIS SINGH(DENNIS.SINGH@MORPHEUSIVF.COM)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MODEL TOWN-83/2021) 
W.P.(CRL) 1857/2021 FILED BY DR ARCHANA 
JAIN (D. OF HEARING : 2025-03-20 ) 
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JAI DEEP(JAIDEEPMALHOTRAAGRA@GMAIL.COM)()(RESPONDENT) 
RAVINDER(RAIVNDER.THUSOO@MORPHEUSIVF.COM)()(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ARCHANA JAIN(ARCHANA.JAIN@MORPHEUSIVF.COM)()(RESPONDENT) 

W.P.(CRL) 1868/2021 FILED BY DR JAIDEEP 
MALHOTRA (D. OF HEARING : 2025-03-20 ) 
W.P.(CRL) 2523/2023 FILED BY SWETA RANI (D. 
OF HEARING : 2025-03-20 ) 
CRL.M.C. 7951/2023 FILED BY DR. JAIDEEP 
MALHOTRA (DISPOSED ON : 2024-05-13 ) 
CRL.M.C. 6561/2023 FILED BY RAVINDER 
KUMAR THUSOO (D. OF HEARING : 2025-03-20 
) 
CRL.M.C. 6590/2023 FILED BY DENNIS SINGH 
(D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(MODEL TOWN-83/2021) 

6 W.P.(CRL)-1857/2021 
CRL.M.A. 15380/2021 

DR ARCHANA JAIN  
V/s STATE OF NCT OF DELHI & ANR. 
  

MOHIT CHAUDHARY  

 OTHER DETAILS OF ADVOCATES: 
MAHIMA AHUJA(KUSHAL82KUMAR@GMAIL.COM)(9810074159)(PETITIONER) 
KUSHAL KUMAR(KUSHAL82KUMAR@GMAIL.COM)()(PETITIONER) 
MOHIT CHAUDHARY(MOHITCHAUDHARY2020@GMAIL.COM)(9810663997)(PETITIONER) 
SWETA RANI(LEGALPOINTDELHI@GMAIL.COM)(9313001226)(RESPONDENT) 
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLIC@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MODEL TOWN-83/2021) 
W.P.(CRL) 1868/2021 FILED BY DR JAIDEEP 
MALHOTRA (D. OF HEARING : 2025-03-20 ) 
CRL.M.C. 2266/2021 FILED BY SWETA RANI (D. 
OF HEARING : 2025-03-20 ) 
W.P.(CRL) 2523/2023 FILED BY SWETA RANI (D. 
OF HEARING : 2025-03-20 ) 
CRL.M.C. 7951/2023 FILED BY DR. JAIDEEP 
MALHOTRA (DISPOSED ON : 2024-05-13 ) 
CRL.M.C. 6561/2023 FILED BY RAVINDER 
KUMAR THUSOO (D. OF HEARING : 2025-03-20 
) 
CRL.M.C. 6590/2023 FILED BY DENNIS SINGH 
(D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(MODEL TOWN-83/2021) 

7 W.P.(CRL)-1868/2021 
CRL.M.A. 15464/2021 

DR JAIDEEP MALHOTRA  
V/s STATE OF NCT OF DELHI & ANR. 
  

MOHIT CHAUDHARY  

 OTHER DETAILS OF ADVOCATES: 
MOHIT CHAUDHARY(MOHITCHAUDHARY2020@GMAIL.COM)(9810663997)(PETITIONER) 
MAHIMA AHUJA(KUSHAL82KUMAR@GMAIL.COM)(9810074159)(PETITIONER) 
KUSHAL KUMAR(KUSHAL82KUMAR@GMAIL.COM)()(PETITIONER) 
SWETA RANI(LEGALPOINTDELHI@GMAIL.COM)(9313001226)(RESPONDENT) 
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLIC@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MODEL TOWN-83/2021) 
W.P.(CRL) 1857/2021 FILED BY DR ARCHANA 
JAIN (D. OF HEARING : 2025-03-20 ) 
CRL.M.C. 2266/2021 FILED BY SWETA RANI (D. 
OF HEARING : 2025-03-20 ) 
W.P.(CRL) 2523/2023 FILED BY SWETA RANI (D. 
OF HEARING : 2025-03-20 ) 
CRL.M.C. 7951/2023 FILED BY DR. JAIDEEP 
MALHOTRA (DISPOSED ON : 2024-05-13 ) 
CRL.M.C. 6561/2023 FILED BY RAVINDER 
KUMAR THUSOO (D. OF HEARING : 2025-03-20 
) 
CRL.M.C. 6590/2023 FILED BY DENNIS SINGH 
(D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(MODEL TOWN-83/2021) 

8 CRL.M.C.-6561/2023 
WITH CRL.M.C. 6590/2023 

RAVINDER KUMAR THUSOO  
V/s STATE (NCT OF DELHI & ANR. 
  

VERONICA FRANCIS  

 OTHER DETAILS OF ADVOCATES: 
ARUN(ARUN@FRANCISLEGAL.COM)(9810492908)(PETITIONER) 
KAPIL SHARMA (DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MODEL TOWN-83/2021) 
W.P.(CRL) 1857/2021 FILED BY DR ARCHANA 
JAIN (D. OF HEARING : 2025-03-20 ) 
W.P.(CRL) 1868/2021 FILED BY DR JAIDEEP 
MALHOTRA (D. OF HEARING : 2025-03-20 ) 
CRL.M.C. 2266/2021 FILED BY SWETA RANI (D. 
OF HEARING : 2025-03-20 ) 
W.P.(CRL) 2523/2023 FILED BY SWETA RANI (D. 
OF HEARING : 2025-03-20 ) 
CRL.M.C. 7951/2023 FILED BY DR. JAIDEEP 
MALHOTRA (DISPOSED ON : 2024-05-13 ) 
CRL.M.C. 6590/2023 FILED BY DENNIS SINGH 
(D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(MODEL TOWN-83/2021) 

9 CRL.M.C.-6590/2023 DENNIS SINGH  
V/s STATE (NCT OF DELHI & ANR. 
  

VERONICA FRANCIS  

 OTHER DETAILS OF ADVOCATES: 
VERONICA(VERONICA@FRANICSLEFGALIN.COM)(9810492908)(PETITIONER) 
KAPIL SHARMA (DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MODEL TOWN-83/2021) 
W.P.(CRL) 1857/2021 FILED BY DR ARCHANA 
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JAIN (D. OF HEARING : 2025-03-20 ) 
W.P.(CRL) 1868/2021 FILED BY DR JAIDEEP 
MALHOTRA (D. OF HEARING : 2025-03-20 ) 
CRL.M.C. 2266/2021 FILED BY SWETA RANI (D. 
OF HEARING : 2025-03-20 ) 
W.P.(CRL) 2523/2023 FILED BY SWETA RANI (D. 
OF HEARING : 2025-03-20 ) 
CRL.M.C. 7951/2023 FILED BY DR. JAIDEEP 
MALHOTRA (DISPOSED ON : 2024-05-13 ) 
CRL.M.C. 6561/2023 FILED BY RAVINDER 
KUMAR THUSOO (D. OF HEARING : 2025-03-20 
) 
 
P.S.-FIR NO. :(MODEL TOWN-83/2021) 

10 W.P.(CRL)-2523/2023 SWETA RANI  
V/s STATE (NCT OF DELHI) & ORS. 
  

MURARI TIWARI  

 OTHER DETAILS OF ADVOCATES: 
MURARI TIWARI 
(MURARITIWARIANDASSOCIATES@GMAIL.COM)(9811125857)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MODEL TOWN-83/2021) 
W.P.(CRL) 1857/2021 FILED BY DR ARCHANA 
JAIN (D. OF HEARING : 2025-03-20 ) 
W.P.(CRL) 1868/2021 FILED BY DR JAIDEEP 
MALHOTRA (D. OF HEARING : 2025-03-20 ) 
CRL.M.C. 2266/2021 FILED BY SWETA RANI (D. 
OF HEARING : 2025-03-20 ) 
CRL.M.C. 7951/2023 FILED BY DR. JAIDEEP 
MALHOTRA (DISPOSED ON : 2024-05-13 ) 
CRL.M.C. 6561/2023 FILED BY RAVINDER 
KUMAR THUSOO (D. OF HEARING : 2025-03-20 
) 
CRL.M.C. 6590/2023 FILED BY DENNIS SINGH 
(D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(MODEL TOWN-83/2021) 

11 CRL.M.C.-2812/2021 MANJEET BAGGA  
V/s THE STATE (NCT) OF DELHI & ANR. 
  

GAURAV ARORA  

 OTHER DETAILS OF ADVOCATES: 
GAURAV ARORA(GAURAV33OFFICAL@GMAIL.COM)(9953395787)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(SAKET-649/2018) 

FOR ADMISSION 
12 CRL.L.P.-26/2025 MOHD NASEEM  

V/s THE STATE OF NCT OF DELHI 
  

SYED AJMAL HASAN  

 OTHER DETAILS OF ADVOCATES: 
USMAN CHAUDHARY(HASSANN176@GMAIL.COM)(9210470402)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
13 CRL.L.P.-479/2017 

CRL.M.A. 13584/2017 
WITH CRL.REV.P. 603/2012 

STATE  
V/s KOBAD GANDHY & ANR 
  

ANITA ABRAHAM, ASHISH DUTTA, 
HARISH CHANDRA VERMA, BHAVOOK 
CHAUHAN, CHINMAY KANOJIA 

 

 OTHER DETAILS OF ADVOCATES: 
CHINMAY KANOJIA(CHINMAY.K91@GMAIL.COM)(8800239826)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SPECIAL BRANCH LODHI ROAD-58/2009) 
CRL.M.C. 3763/2009 FILED BY KOBAD GANDHY 
(DISPOSED ON : 2010-08-09 ) 
BAIL APPLN. 334/2013 FILED BY KOBAD 
GHANDY (DISPOSED ON : 2014-03-24 ) 
CRL.REV.P. 603/2012 FILED BY STATE (D. OF 
HEARING : 2025-03-20 ) 
CRL.M.C. 4875/2015 FILED BY STATE (GOVT OF 
NCT OF DELHI) (DISPOSED ON : 2016-02-26 ) 
 
P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
58/2009) 

14 CRL.REV.P.-603/2012 
CRL.M.A. 18191/2012 
WITH CRL.L.P. 479/2017 

STATE  
V/s RAJENDER KUMAR@ ARVIND KUMAR @ 
ASHOK 
  

ALPANA PANDEY  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SPECIAL BRANCH LODHI ROAD-58/2009) 
CRL.M.C. 3763/2009 FILED BY KOBAD GANDHY 
(DISPOSED ON : 2010-08-09 ) 
BAIL APPLN. 334/2013 FILED BY KOBAD 
GHANDY (DISPOSED ON : 2014-03-24 ) 
CRL.M.C. 4875/2015 FILED BY STATE (GOVT OF 
NCT OF DELHI) (DISPOSED ON : 2016-02-26 ) 
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CRL.L.P. 479/2017 FILED BY STATE (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
58/2009) 

15 CRL.L.P.-79/2021 
CRL.M.A. 13156/2021 

STATE  
V/s ANIL KUMAR 
  

SANJEEV SABHARWAL, ASHISH KUMAR 
UPADHYAY 

 

 OTHER DETAILS OF ADVOCATES: 
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) 
SANJEEV SABHARWAL(SOLICITOR6@GMAIL.COM)(9810031680)(RESPONDENT) 
ASHISH KUMAR UPADHYAY(ASHISHA.PANDIT@GMAIL.COM)(7827724050)(PETITIONER) 

P.S.-FIR NO. :(JAIT PUR-245/2014) 

16 CRL.L.P.-172/2021 STATE  
V/s SHAHJID MALIK & ANR. 
  

MEENAKSHI CHAUHAN, SHASHANK 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
STATE THROUGH MEENAKSHI CHAUHAN ADDITIONAL PUBLIC 
PROSECUTOR(MEENAKSHICHAUHANADV213@GMAIL.COM)(9811671038)(RESPONDENT) 
STATE THROUGH MEENAKSHI CHAUHAN ADDITIONAL PUBLIC 
PROSECUTOR(MEENAKSHICHAUHANADV213@GMAIL.COM)(9811671038)(RESPONDENT) 
SHASHANK SINGH(ADVSENGARSHASHANK@GMAIL.COM)(8586878457)(PETITIONER) 

P.S.-FIR NO. :(JAIT PUR-168/2014) 

17 CRL.L.P.-197/2021 CENTRAL BUREAU OF INVESTIGATION  
V/s SH. SANJAY BAJAJ 
  

RIPUDAMAN SINGH BHARDWAJ, 
DEVENDRA B GOSWAMI 

 

 OTHER DETAILS OF ADVOCATES: 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 
DEVENDRA B GOSWAMI(DBGOSWAMI2@GMAIL.COM)(9818164187)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-28-A-2007) 
CRL.M.C. 869/2012 FILED BY SANJAY BAJAJ 
(DISPOSED ON : 2013-09-26 ) 
CRL.A. 517/2020 FILED BY F. D. MALIK (D. OF 
HEARING : 2022-10-11 ) 
CRL.M.C. 4909/2018 FILED BY RAMAN VERMA 
(DISPOSED ON : 2020-02-28 ) 
W.P.(CRL) 53/2020 FILED BY M OMKARAM 
(DISPOSED ON : 2020-01-09 ) 
 
P.S.-FIR NO. :(CBI-28-A-2007) 

18 CRL.M.C.-1261/2017 
CRL.M.A. 5170/2017 

K L AHUJA & ORS.  
V/s STATE OF NCT OF DELHI & ORS. 
  

MOHINDER NATH DUDEJA, JAYA  

 OTHER DETAILS OF ADVOCATES: 
JAYA (JAYAPAHWA000@GMAIL.COM)(8178444588)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(RAJOURI GARDEN-666/2015) 
BAIL APPLN. 1136/2015 FILED BY K L AHUJA & 
ANR (DISPOSED ON : 2015-06-11 ) 
BAIL APPLN. 2110/2015 FILED BY ANUJ AHUJA 
(DISPOSED ON : 2016-04-29 ) 
 
P.S.-FIR NO. :(RAJOURI GARDEN-666/2015) 

19 CRL.M.C.-763/2018 RAMESH KUMAR  
V/s THE STATE GOVT OF NCT OF DELHI & ANR 
  

KARAN SACHDEVA  

 OTHER DETAILS OF ADVOCATES: 
KARAN SACHDEVA()(9811850014)(PETITIONER) 

 

20 CRL.M.C.-819/2018 
CRL.M.A. 4927/2019 

D K GUPTA & ANR  
V/s STATE & ANR 
  

SHASHANK GARG  

 OTHER DETAILS OF ADVOCATES: 
SHASHANK GARG()(9811526671)(PETITIONER) 
SHASHANK GARG()(9007225122)(PETITIONER) 

P.S.-FIR NO. :(MODEL TOWN-322/2016) 

21 CRL.M.C.-4185/2018 MR. KALLU KHAN  
V/s THE STATE (GOVT. OF NCT OF DELHI) & ORS. 
  

M HASIBUDDIN, JEEWAN CHANDRA, 
PIYUSH SINGHAL 

 

 OTHER DETAILS OF ADVOCATES: 
M HASIBUDDIN()(9810468429)(PETITIONER) 

 

22 CRL.M.C.-6468/2018 PRADEEP KUMAR BHOLA & ORS.  
V/s STATE & ANR. 
  

VIKAS BHATIA, N S DALAL  

 OTHER DETAILS OF ADVOCATES: 
VIKAS BHATIA()(9999440419)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NEB SARAI-485/2017) 
BAIL APPLN. 2597/2017 FILED BY PRADEEP 
KUMAR BHOLA (DISPOSED ON : 2018-02-06 ) 
W.P.(CRL) 500/2018 FILED BY SUSHIL KUMAR 
BHOLA (DISPOSED ON : 2018-03-09 ) 
CRL.M.C. 798/2018 FILED BY ROBIN BHOLA 
(DISPOSED ON : 2019-10-23 ) 
 
P.S.-FIR NO. :(NEB SARAI-485/2017) 
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23 CRL.M.C.-206/2021 
CRL.M.A. 6385/2022 
CRL.M.A. 6979/2022 

MR. ASHWANI KUMAR SINGH AND OTHERS & 
ORS.  
V/s M/S VYAGRAH INFRASTRUCTURES PVT. LTD. 
  

SARASWATA MOHAPATRA, PRANAV 
SHARMA, MEHUL SHARMA, ANUSUYA 
SALWAN 

 

 OTHER DETAILS OF ADVOCATES: 
MR. ASHWANI KUMAR SINGH AND 
OTHERS(ROCFORMF.COMPANY@GMAIL.COM)(8130508887)(PETITIONER) 
DARSHAN SINGH NEGI(NEGI@MBLINFRA.COM)(9818796630)(PETITIONER) 
BHAGWAN SINGH DUGGAL(BSDUGGAL@GMAIL.COM)(9810324709)(PETITIONER) 
DARSHAN SINGH NEGI(NEGI@MBLINFRA.COM)(9818796630)(PETITIONER) 
SUNITA PALTA(KSJCO.CA@GMAIL.COM)(9212748971)(PETITIONER) 
BHAGWAN SINGH DUGGAL(BSDUGGAL@GMAIL.COM)(9810324709)(PETITIONER) 
SUNITA PALTA(KSJCO.CA@GMAIL.COM)(9212748971)(PETITIONER) 
MR. ASHWANI KUMAR SINGH AND 
OTHERS(ROCFORMF.COMPANY@GMAIL.COM)(8130508887)(PETITIONER) 
SARASWATA 
MOHAPATRA(LAWCHAMBERSOFSARAS@GMAIL.COM)(9953509785)(PETITIONER) 
SARASWATAMOHAPATRA(DIPUDEVSINGH@GMAIL.COM)(9953396707)(PETITIONER) 
M/S VYAGRAH INFRASTRUCTURES PVT. 
LTD.(VYAGRAHINFRASTRUCTV@GAMIL.COM)(9971358060)(PETITIONER) 
M/S VYAGRAH INFRASTRUCTURES PVT. 
LTD.(VYAGRAHINFRASTRUCTV@GAMIL.COM)(9971358060)(PETITIONER) 
M/S VYAGRAH 
INFRASTRUCTURES(VYAGRAHINFRASTRUCTB@GMAIL.COM)()(RESPONDENT) 
VINIT K GUPTA(VINITK_GUPTA@YAHOO.COM)(8527244566)(RESPONDENT) 
SARASWATA 
MOHAPATRA(LAWCHAMBERSOFANKARRROY@GMAIL.COM)(9953509785)(PETITIONER) 
PANCHAM(PANCHAM1501@GMAIL.COM)()(PETITIONER) 
VINEETK GUPTA(VINEETK_GUPTA@YAHOO.COM)()(RESPONDENT) 
SARASWATA 
MOHAPATRA(LAWCHAMBERSOFSARAS@GMAIL.COM)(9953509785)(PETITIONER) 
VINEETK GUPTA(VINEETH_GUPTA@YAHOO.COM)()(RESPONDENT) 
VYAGRAHINFRASTRUCTV(VYAGRAHINFRASTRUCTV@GMAIL.COM)()(RESPONDENT) 
PRANAV SHARMA(PRANAVDEL1988@GMAIL.COM)(9899208799)(RESPONDENT) 
PRANAV SHARMA(PRANAVDEL1988@GMAIL.COM)(9899208799)(PETITIONER) 
MEHUL SHARMA(ADVOMEHULSHARMA@GMAIL.COM)(8650800838)(RESPONDENT) 
ANUSUYA SALWAN(ANU11SALWAN@YAHOO.CO.IN)(9811225368)(PETITIONER) 
ANUSUYA SALWAN(ANU11SALWAN@YAHOO.CO.IN)(9811225368)(PETITIONER) 
ANUSUYA SALWAN(ANU11SALWAN@YAHOO.CO.IN)(9811225368)(PETITIONER) 

 

24 CRL.M.C.-1234/2021 
CRL.M.A. 6244/2021 

AMBIKA SHUKLA  
V/s STATE OF NCT OF DELHI 
  

HARDIK SHARMA  

 OTHER DETAILS OF ADVOCATES: 
AMBIKA SHUKLA(ADVOCATEHARDIKSHARMA@GMAIL.COM)(9315386954)(RESPONDENT) 
AMBIKA SHUKLA(ADVOCATEHARDIKSHARMA@GMAIL.COM)(9315386954)(RESPONDENT) 
HARDIKSHARMA(ADVOCATEHARDIKSHARMA@GMAIL.COM)(9315386954)(PETITIONER) 
HARDIK SHARMA(ADVOVATEHARDIKSHARMA@GAMIL.COM)(9315386954)(PETITIONER) 
STATE OF NCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
STATE OF NCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GAMIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(MOTI NAGAR-126/2021) 

25 CRL.M.C.-1447/2021 
CRL.M.A. 19470/2021 

CHARU BAGAI  
V/s STATE OF NCT OF DELHI & ANR. 
  

NANCY ROY, D K RAI  

 OTHER DETAILS OF ADVOCATES: 
CHARU BAGAI(CHARUBAGAI@GMAIL.COM)()(RESPONDENT) 
CHARU BAGAI(CHARUBAGAI@GMAIL.COM)()(RESPONDENT) 
CHARU BAGAI(CHARUBAGAI@GMAIL.COM)()(RESPONDENT) 
CHARU BAGAI(CHARUBAGAI@GMAIL.COM)()(RESPONDENT) 
NANCYROY(NROY@INDIAIP.COM)(9711288594)(PETITIONER) 
NANCY ROY(NR@NANCYROY.LAWYER)(9711288594)(PETITIONER) 
SONIKA BHATIA(SONIKA0112@GMAIL.COM)()(PETITIONER) 
SONIKA BHATIA(SONIKA0112@GMAIL.COM)()(PETITIONER) 
STATE OF NCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
SONIKA BHATIA(SONIKA0112@GMAIL.COM)()(PETITIONER) 
STATE OF NCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
SONIKA BHATIA(SONIKA0112@GMAIL.COM)()(PETITIONER) 
STATE OF NCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
STATE OF NCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SONIKA BHATIA(SONIKA0112@GMAIL.COM)()(RESPONDENT) 
PRAKRITI VARSHNEY(PVARSHNEY@INDIAIP.COM)()(PETITIONER) 
SANDEEP DAS(SDAS@INDIAIP.COM)()(PETITIONER) 
ADMIN(ADMIN@INDIAP.COM)()(PETITIONER) 
SONIKA(SONIKA0112@GMAIL.COM)()(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
D K RAI(DKRAIADVOCATE@GMAIL.COM)(9810027666)(RESPONDENT) 
 
 
 
 

P.S.-FIR NO. :(SAKET-76/2021) 

mailto:DKRAIADVOCATE@GMAIL.COM)(9810027666)(RESPONDENT)�
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26 CRL.M.C.-467/2022 
CRL.M.A. 9590/2022 
WITH W.P.(CRL) 1180/2021 

MS L  
V/s STATE OF NCT OF DELHI & ORS. 
  

JITENDRA KUMAR JHA, RAKESH 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
JITENDRA KR JHA(JITENDRAJHAADV@GMAIL.COM)(9811243945)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM3)(9891919168)(RESPONDENT) 
BHARAT CHUGH(KESARSAGARKESAR@GMAIL.COM)()(RESPONDENT) 
JITENDRA KUMAR JHA(JITENDRAJHAAD@GMAIL.COM)()(PETITIONER) 
KESAR SAGAR KESAR(KESARSAGARKESAR@GMAIL.COM)()(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RAKESH SHARMA(ADI8880@ICLOUD.COM)(9999946815)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(VIKAS PURI-7/2021) 
W.P.(CRL) 1180/2021 FILED BY MS. A (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(VIKAS PURI-7/2021) 

27 W.P.(CRL)-1180/2021 
CRL.M.A. 9939/2021 
WITH CRL.M.C. 467/2022 

MS. A  
V/s NCT OF DELHI & ORS. 
  

SUMIT  

 OTHER DETAILS OF ADVOCATES: 
MS. A(SREWACO@GMAIL.COM)()(RESPONDENT) 
MS. A(SREWACO@GMAIL.COM)()(RESPONDENT) 
MS. A(SREWACO@GMAIL.COM)()(RESPONDENT) 
SUMIT(SKREWACO@GMAIL.COM)(8368448382)(PETITIONER) 
SHASHI PRIYA / SOMIT(AUGUSTATTORNEYSLLP@GMAIL.COM)()(PETITIONER) 
POLICE 
COMMISSIONER(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) 
CENTRAL BUREAUS OF 
INVESTIGATION(MOHAMMEDMUQEEM@GMAIL.COM)(9999869499)(PETITIONER) 
NCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAUL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(VIKAS PURI-7/2021) 
CRL.M.C. 467/2022 FILED BY MS L (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(VIKAS PURI-7/2021) 

28 CRL.M.C.-1371/2025 
CRL.M.A. 6034/2025 

STATE THROUGH OFFICE DIRECTOR GENERAL OF 
PRISONS  
V/s ABDUL NASIR ALIAS NASIR IQBAL 
  

LAKSH KHANNA  

 OTHER DETAILS OF ADVOCATES: 
LAKSH KHANNA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9910900059)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CRIME AND RAILWAY-197/2019) 
W.P.(CRL) 2198/2020 FILED BY ASIM @ 
HASHIM @ BABA (D. OF HEARING : 2025-07-25 
) 
CRL.M.C. 153/2021 FILED BY ALTAMAS AND 
ANR (DISPOSED ON : 2021-08-09 ) 
BAIL APPLN. 1811/2022 FILED BY RASHID 
CABLEWALA (DISPOSED ON : 2022-06-08 ) 
CRL.M.C. 868/2023 FILED BY ASIM @ HASHIM 
@ BABA (DISPOSED ON : 2023-03-06 ) 
W.P.(CRL) 1335/2024 FILED BY PRADEEP JAIN 
(DISPOSED ON : 2024-05-01 ) 
BAIL APPLN. 4093/2024 FILED BY AZAZ @ 
MONU @ DADA (DISPOSED ON : 2024-12-02 ) 
 
P.S.-FIR NO. :(CRIME AND RAILWAY-197/2019) 

29 W.P.(CRL)-1057/2016 
CRL.M.A. 30928/2019 

SAMSUNG GULF ELECTRONICS, FZE  
V/s UNION OF INDIA & ORS. 
  

ANAND AND ANAND, SAIF KHAN, 
MANDEEP SINGH VINAIK 

 

 OTHER DETAILS OF ADVOCATES: 
SAIF KHAN()(9871862988)(PETITIONER) 

 

30 W.P.(CRL)-3429/2019 DEEPAK JOSHI  
V/s STATE & ANR 
  

DEEPAK DHINGRA, KAUSHIK AGRAWAL, 
PRATYUSH KUMAR YADAV 

 

 OTHER DETAILS OF ADVOCATES: 
DEEPAK DHINGRA()(9958553205)(PETITIONER) 
KAUSHIK AGRAWAL(AGRAWALKAUSHIK42@GMAIL.COM)(8795775145)(PETITIONER) 
PRATYUSH KUMAR YADAV(PRATYUSH.ADV@GMAIL.COM)(9717818663)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MEHRAULI-173/2019) 
CRL.M.C. 1572/2020 FILED BY DEEPAK JOSHI 
(DISPOSED ON : 2020-08-06 ) 
CRL.M.C. 995/2022 FILED BY MR. DEEPAK 
JOSHI (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(MEHRAULI-173/2019) 

31 W.P.(CRL)-727/2021 RAMESH SINGH BHADORIYA  
V/s THE STATE THROUGH STATION HOUSE 
OFFICER 
  

AMAN NANDRAJOG  

 OTHER DETAILS OF ADVOCATES: 
VSA LEGAL(OFFICE@VSALEGAL.IN)(9953309080)(PETITIONER) 
ARJUN NANDA(ARJUN@VSALEGAL.IN)(9811558580)(PETITIONER) 
AMANNANDRAJOG(AMANNANDRAJOG@GMAIL.COM)(9971704062)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
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32 W.P.(CRL)-856/2021 PRASAD K BOLAPATI  
V/s THE STATE OF NCT OF DELHI 
  

DEEPAK PRAKASH  

 OTHER DETAILS OF ADVOCATES: 
PRASAD K BOLAPATI (SAPANTOMAR38@GMAIL.COM)(9990727638)(RESPONDENT) 
PRASAD K BOLAPATI(SAPANTOMAR38@GMAIL.COM)(9990727638)(RESPONDENT) 
PRASAD K BOLAPATI (SAPANTOMAR38@GMAIL.COM)(9990727638)(RESPONDENT) 
PRASAD K BOLAPATI (SAPANTOMAR38@GMAIL.COM)(9990727638)(RESPONDENT) 
DEEPAKPRAKASH(ADVDEEPAKPRAKASH@GMAIL.COM)(9810903376)(PETITIONER) 
DEEPAK PRAKASH(SOLICITORSINDIA@YAHOO.COM)(9958313313)(PETITIONER) 
THE STATE OF NCT OF 
DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) 
THE STATE OF NCT OF 
DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) 
THE STATE OF NCT OF 
DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) 
THE STATE OF NCT OF 
DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) 
K J SUNNY(APPT.FMO@GOV.IN)()(RESPONDENT) 
PRASHAD KINI(PRASADKINI32@GAMIL.COM)()(RESPONDENT) 
TARAK NATH PAGDALA(PAGDALA_TARAK@YAHOO.COM)()(RESPONDENT) 

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
29/2019) 

33 W.P.(CRL)-2158/2021 
CRL.M.A. 17304/2021 

SAPNA @ SAPNA CHAUDHARY  
V/s STATE OF NCT OF DELHI & ANR. 
  

ANIL KUMAR AGGARWAL  

 OTHER DETAILS OF ADVOCATES: 
SAPNA CHAUDHARY(SAPNA.ARTIST10@GMAIL.COM)(809990008)(PETITIONER) 
ANIL K AGGARWAL(ADV.ANIL.AGG@PROGRESSIVELAW.IN)(9871228998)(PETITIONER) 
STANDING COUNSEL(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(CHHAWLA-327/2016) 

34 W.P.(CRL)-2524/2021 
CRL.M.A. 6875/2025 
CRL.M.A. 6876/2025 
CRL.M.A. 6877/2025 
CRL.M.A. 6878/2025 

SMT POONAM SHARMA & ANR.  
V/s THE STATE & ANR. 
  

SULTAN SINGH KHATRI, RAM PARKASH 
PAHWA, PRATEEK KHANNA 

 

 OTHER DETAILS OF ADVOCATES: 
VINOD THAKUR VINODADLO@GMAIL.COM(VINODADLO@GMAIL.COM)()(PETITIONER) 
S S KHATRI(KHATRIADVOCATE@GMAIL.COM)(9818834488)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
PRATEEK KHANNA(PRATEEK@JVKASSOCIATES.COM)(9971586998)(RESPONDENT) 

P.S.-FIR NO. :(KANJHAWALA-502/2018) 

35 W.P.(CRL)-103/2025 MEGHAN  
V/s STATE OF NCT OF DELHI 
  

MEGHAN  

 OTHER DETAILS OF ADVOCATES: 
MEGHAN (MEGHAN_PAL@YAHOO.COM)(9958016353)(PETITIONER) 
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SHAHEEN BAGH-306/2024) 
 
P.S.-FIR NO. :(SHAHEEN BAGH-306/2024) 

FOR FINAL HEARING 
36 CRL.M.C.-579/2018 

CRL.M.A. 2098/2018 
WITH CRL.M.C. 2971/2018 

CHINTRAM & ORS  
V/s STATE & ANR 
  

NAMITA ROY, ADAB SINGH KAPOOR  

 OTHER DETAILS OF ADVOCATES: 
NAMITA ROY()(9891433856)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NANAK PURA-147/2013) 
W.P.(CRL) 381/2014 FILED BY PRADEEP KUMAR 
(DISPOSED ON : 2014-12-11 ) 
CRL.M.C. 2971/2018 FILED BY PRADEEP 
KUMAR (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(NANAK PURA-147/2013) 

37 CRL.M.C.-2971/2018 
CRL.M.A. 10495/2018 

PRADEEP KUMAR  
V/s STATE & ANR 
  

NAMITA ROY, ADAB SINGH KAPOOR  

 OTHER DETAILS OF ADVOCATES: 
NAMITA ROY()(9891433856)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NANAK PURA-147/2013) 
W.P.(CRL) 381/2014 FILED BY PRADEEP KUMAR 
(DISPOSED ON : 2014-12-11 ) 
CRL.M.C. 579/2018 FILED BY CHINTRAM & ORS 
(D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(NANAK PURA-147/2013) 

PART-HEARD MATTERS 
38 CRL.A.-630/2009 

WITH CRL.A. 631/2009 
CRL.A. 632/2009 

J.K. SINGH, DIRECTOR M/S MESCO 
PHARMACEUTICALS LTD.  
V/s SPEICAL DIRECTOR , ENFORCEMENT 
DIRECTORATE 
  

R.K. HANDOO  

 OTHER DETAILS OF ADVOCATES:  
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39 CRL.A.-631/2009 MESCO PHARMACEUTICALS LTD.  
V/s SPECIAL DIRECTOR, ENFORCEMENT 
DIRECTORATE 
  

R.K. HANDOO, BHARATHI RAJU  

 OTHER DETAILS OF ADVOCATES:  
40 CRL.A.-632/2009 RITA SINGH, DIRECTOR M/S MESCO 

PHARMACEUTICALS LTD.  
V/s SPECIAL DIRECTOR, ENFORCMENT DIRECTOR. 
  

R.K. HANDOO, BHARATHI RAJU  

 OTHER DETAILS OF ADVOCATES:  
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

   COURT NO. 49   
   

 

HON'BLE MR.JUSTICE DINESH KUMAR SHARMA  
 
 

CLICK TO JOIN VC  
 

https://delhihighcourt.webex.com/meet/dhcecourtvc2  
 
MEETING ID : 1766397421  
 
NOTE : ALL COUNSELS  FOR THE PARTIES,LITIGANTS  ARE REQUESTED TO KEEP THEIR MIC IN MUTE MODE TILL THEIR     

             MATTER IS CALLED OUT.  

 

NOTE: PLEASE GIVE  YOUR APPEARANCES  IN THE CHAT BOX OF VC AS FOLLOWS 

ITEM NO:-  
CASE NO:- 
NAME OF COUNSEL APPEARING FOR :- 
MOB. NO:- 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
1 CM APPL. 14243/2025 

In RSA-136/2018 
M/S SHYAM LAL & ORS  
V/s MITHLESH DEVI 
  

JAI SAHAI ENDLAW, SACHIN MISHRA, 
AMAR NATH AGGARWAL, PANKAJ 
VIVEK, ABHISHEK GROVER, SANJANA 
ANTIL 

 

 OTHER DETAILS OF ADVOCATES: 
JAI SAHAI ENDLAW()(9811122114)(PETITIONER) 
SANJANA ANTIL(ADVSANJANAANTIL@GMAIL.COM)()(RESPONDENT) 
SACHIN MISHRA(SACHINMISHRA1982@GMAIL.COM)(9811966422)(RESPONDENT) 
SANJANA ANTIL(LOKESHKUMAR066@YAHOO.COM)(0)(PETITIONER) 
SANJANA ANTIL(LOKESHKUMAR066@YAHOO.COM)(0)(PETITIONER) 
GROVER LAW OFFICE(GROVERLAWOFFICES@GMAIL.COM)(0)(RESPONDENT) 
GROVER LAW(GROVERLAWOFFICES@GMAIL.COM)(0)(RESPONDENT) 
SACHIN MISHRA()(9811966422)(PETITIONER) 
PANKAJ VIVEK(PANKAJVIVEK@GMAIL.COM)(9811215778)(PETITIONER) 
ABHISHEK GROVER(ADV.AGROVER@GMAIL.COM)(9871804549)(PETITIONER) 
SANJANA 
ANTIL(ADVOCATESANJANAANTIL@GMAIL.COM)(9899270061)(PETITIONER) 
PANKAJ VIVEK 
(PANKAJVIVEK@GMAIL.COM,PVBALAYAN@GMAIL.COM)(9811215778)(PETITIONER) 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc2�
mailto:pramod.kumar@dhc.nic.in�
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2 TR.P.(C.)-17/2025 
CM APPL. 6308/2025 
CM APPL. 6309/2025 

VANDANA KHOKHAR  
V/s SANDEEP RANA 
  

HEMCHAND VASHISHT  

 OTHER DETAILS OF ADVOCATES: 
JUS CORPORATUM LAW 
OFFICES(JUSCORPORATUMLAWOFFICE@GMAIL.COM)(9811039867)(PETITIONER) 
PHILLIP MASSEY(ADVOCATE.PHILLIPMASSEY91@GMAIL.COM)(0)(RESPONDENT) 

 

FOR ADMISSION 
3 RSA-181/2024 

CM APPL. 60491/2024 
CM APPL. 60493/2024 

MOHD. ILLIYAS (SINCE DECEASEDJ) THROUGH 
HIS LRS.  
V/s SH. G.L. KALRA & ANR. 
  

SHAMSUDDIN ANSARI  

 OTHER DETAILS OF ADVOCATES: 
S D ANSARI(SDANSARI1950@GMAIL.COM)(9810036438)(PETITIONER) 
ANIS(ANISAHMED.ADVOCATE@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
4 EX.F.A.-10/2023 

CM APPL. 15516/2023 
AMIT KUMAR  
V/s SH SHANKAR LAL THROUGH HIS LEGAL 
HEIRS & ANR. 
  

RATNESH BANSAL, NAVEEN GAUR  

 OTHER DETAILS OF ADVOCATES: 
RATNESH BANSAL , ANSHU 
SINGH(RATNESH_ADVOCATE@YAHOO.CO.IN)(9810713582)(PETITIONER) 
R()(9873180740)(RESPONDENT) 
R()(8181812661)(RESPONDENT) 
NAVEEN 
GAUR(GAURASSOCIATES.SINGH@GMAIL.COM)(9873578142)(RESPONDENT) 

 

5 EX.F.A.-20/2024 
CM APPL. 30702/2024 
CM APPL. 44957/2024 

HARJEET SINGH BEDI  
V/s AMIT PAL SINGH & ORS. 
  

BIPNEET SINGH SOVI, BHAVNEET 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
SOVI BIPNEET SINGH(INFO@SBSLEGALSOLUTIONS.COM)(9911065739)(PETITIONER) 
PARAMVIR()(8447999912)(RESPONDENT) 
BHAVNEET SINGH , GURPREET 
SINGH(ADVBHAVNEET@GMAIL.COM)(9810072011)(PETITIONER) 
SOVI SINGH(SINGHSOVI@GMAIL.COM)(0)(RESPONDENT) 

 

6 CM APPL. 5774/2023(CM For 
Restoration) 
CM APPL. 5775/2023 
CM APPL. 5776/2023 
In RFA-18/1992(Disposed off case) 

CHIKRAM KAUR JAIN  
V/s UOI 
  

HEMANT MALHOTRA, MAYANK 
BANSAL, K.J.S.KALRA, SUNITA JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
MAYANK 
BANSAL(ADVOCATEMAYANKBANSAL@GMAIL.COM)(9891686000)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 
 

 

7 RFA-163/2007 KULDEEP SHARMA  
V/s RAJESH KAHOL 
  

VIVEK KUMAR TANDON, MR.MANU 
BANSAL, RAVI GUPTA M.L.SHARMA, 
SHILJA SINHA, GAURAV GUPTA, N 
BHARDWAJ, NARESH GUPTA, 
DEEPAK CHAUHAN, SK SINGH, LALIT 
GUPTA, CHETAN ANANAD, VANSHI 
PRUTHI 

 

 OTHER DETAILS OF ADVOCATES: 
 
 
 
VANSHI PRUTHI(PRUTHIVANSHI@GMAIL.COM)(9990316443)(PETITIONER) 

 

8 RFA-632/2010 AIRCOM HPS WIRELESS SERVICES PVT LTD  
V/s TEAM COMPUTERS PVT LTD 
  

SC SINGHAL, SIDDHARTH YADAV  

 OTHER DETAILS OF ADVOCATES:  
9 CM APPL. 42037/2022 

In RFA-667/2010 
DURGA WHEELS INDIA & ORS  
V/s RANBIR SINGH & ANR 
  

GK KAUSHIK, ABHINAV KAUSHIK, N S 
NEGI 

 

 OTHER DETAILS OF ADVOCATES:  
10 RFA-713/2010 

CM APPL. 17971/2010 
CM APPL. 21825/2010 (CROSS OBJ.) 

PCI LTD  
V/s AKASH SHARMA 
  

SUMIT CHANDER, N.K.JHA, NK JHA  

 OTHER DETAILS OF ADVOCATES:  
11 RFA-114/2012 RAJ SINGH MATHUR  

V/s SANJEEV MATHUR DECD THR LRS 
  

BS KHARAB, C.B. SINHA, CAV  

 OTHER DETAILS OF ADVOCATES:  
12 RFA-116/2012 GEETA PATHAK  

V/s VEENA GAUTAM & ORS 
  

PREM KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES:  
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13 RFA-119/2012 MUNICIPAL CORPORATION OF DELHI  
V/s GOLDY CONSTRUCTION 
  

SHOBHA GUPTA, MONI CINMOY  

 OTHER DETAILS OF ADVOCATES:  
14 RFA-122/2012 HIND EXPRESS ROAD CARRIERS  

V/s NATIONAL INSURANCE CO LTD & ANR 
  

SN GUPTA, YOGESH MALHOTRA, 
BIPUL KUMAR MISHRA 

 

 OTHER DETAILS OF ADVOCATES: 
BIPUL KUMAR 
MISHRA(BIPULMISHRA2003@YAHOO.COM)(9818020554)(PETITIONER) 

 

15 RFA-123/2012 KRISHAN TOKAS  
V/s RAM KISHAN TOKAS & ANR 
  

NS DALAL  

 OTHER DETAILS OF ADVOCATES:  
16 RFA-437/2012 OM PRAKASH  

V/s DAYA NAND & ANR 
  

N K JHA, P C KAUSHIK, AMRISH 
KUMAR, MOHAMMAD KAUSAR 
PERWEZ 

 

 OTHER DETAILS OF ADVOCATES:  
17 RSA-93/2015 USHA DEVI  

V/s CHARAN SINGH 
  

D K SHARMA, GOVIND SWAROOP 
CHATURVEDI 

 

 OTHER DETAILS OF ADVOCATES: 
GOVIND SWAROOP 
CHATURVEDI(GSC_DLF@YAHOO.CO.IN)(9811092221)(RESPONDENT) 

 

18 RSA-141/2017 
CM APPL. 18633/2017 

PREM PRAKASH GOELA & ANR.  
V/s NDMC & ANR. 
  

RAVI SHARMA  

 OTHER DETAILS OF ADVOCATES:  
19 RSA-276/2017 KAMLESH KUMARI  

V/s HUKUM SINGH & ORS 
  

ALOK KUMAR, RITU MISHRA, 
PARVEEN KUMAR AGGARWAL 

 

 OTHER DETAILS OF ADVOCATES:  
20 RSA-213/2018 OM PARKASH GROVER  

V/s S C SINGHAL 
  

IN PERSON, SYED AHMED SAUD 
(DHCLSC), TANUJ ARORA 

 

 OTHER DETAILS OF ADVOCATES: 
IN PERSON()(9968098779)(PETITIONER) 
TANUJ ARORA(ADVOCATETANUJARORA@GMAIL.COM)(9999903069)(PETITIONER) 

 

21 RSA-72/2019 RAJEEV & ORS  
V/s DR BALWANT SINGH @ DR BALWANT RAI 
& ANR 
  

SAHIL AERON, MANISH JAIN  

 OTHER DETAILS OF ADVOCATES: 
SAHIL AERON()(9910007125)(PETITIONER) 
MANISH JAIN(MANISH.BK09@GMAIL.COM)(9911092646)(RESPONDENT) 
MANISH JAIN(MANISH.BK09@GMAIL.COM)(9911092646)(RESPONDENT) 

 

22 RSA-226/2019 
CM APPL. 49541/2019 
CM APPL. 1054/2023 
CM APPL. 35944/2024 

COL RAMA KRISHNA SAREEN (RETD) & ANR  
V/s SANT RAM & ANR 
  

CURARE LEGAL, ESHA MAZUMDAR, 
ABHINAV RAMKRISHNA, ABHINAV 
RAMKRISHNA, SURESH CHAND 
SINGHAL 

 

 OTHER DETAILS OF ADVOCATES: 
CURARE LEGAL()(9873109672)(PETITIONER) 
CURARE LEGAL(MAIL@CURARELEGAL.COM)(9873109672)(PETITIONER) 
RAMKRISHAN(ADV.RAMKRISHNA@GMAIL.COM)()(RESPONDENT) 
ABHINAV 
RAMKRISHNA(ADV.RAMKRISHNA@GMAIL.COM)(9971746533)(RESPONDENT) 
SURESH CHAND 
SINGHAL(SCSINGHAL@REDIFFMAIL.COM)(9810061558)(PETITIONER) 

 

23 RSA-57/2022 
CM APPL. 25208/2022 

GURDEEP SINGH & ANR.  
V/s DELHI DEVELOPMENT AUTHORITY & ANR. 
  

VIVEK KUMAR TANDON  

 OTHER DETAILS OF ADVOCATES: 
VIVEK KUMAR 
TANDON(VIVEKKUMARTANDON@GMAIL.COM)(9810177733)(PETITIONER) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 

 

24 RSA-77/2023 
CM APPL. 19914/2023 

MASJID AHLE ISLAM DARS GAHE FAIZUL 
ULOOM COOMMITTEE GULSHANE HIND ( 
REGISTERED COMMITTEE)  
V/s MOHD. AARIF 
  

ARUN YADAV  

 OTHER DETAILS OF ADVOCATES: 
RADHEY SHAYAM , AMIT 
SRIVASTAVA(MATTAPHOTOSTAT@GMAIL.COM)(8920264352)(PETITIONER) 
SHANSARI ADVOCATE(SHANSARIADVOCATE@GMAIL.COM)()(RESPONDENT) 

 

25 RSA-109/2023 
CM APPL. 30968/2023 
CM APPL. 30969/2023 

HO RAM & ORS.  
V/s UNION OF INDIA & ORS. 
  

PRASHANT KATARA  

 OTHER DETAILS OF ADVOCATES:  
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PRASHANT KATARA 
(PRASHANT@EQUITYLAWCHAMBERS.IN)(9818594244)(PETITIONER) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 
DDD(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 

26 RSA-215/2023 
CM APPL. 59252/2023 
CM APPL. 59253/2023 
CM APPL. 59255/2023 

DELHI DEVELOPMENT AUTHORITY  
V/s PUSHP KUMAR GUPTA & ORS. 
  

MANIKA TRIPATHY  

 OTHER DETAILS OF ADVOCATES:  
27 TR.P.(C.)-42/2023 

CM APPL. 28821/2023 
TARA TAMANG  
V/s STATE AND ORS 
  

THROUGH COURT, RAJIV BHASIN, 
SAMEER PRAVIN PAREKH, RAJIV 
BHASIN 

 

 OTHER DETAILS OF ADVOCATES: 
POOJA BHASIN , DEVIKA 
BHASIN(ADVOCATEPOOJBHASIN@GMAIL.COM)(9811475007)(PETITIONER) 
ANKUR.GARG(ANKUR.GARG@ICICIBANK.COM)()(RESPONDENT) 
TM GPOONAM(TMGPOONAM2@GMAIL.COM)()(RESPONDENT) 
MAYAKANCHI(MAYAKANCHI951@GMAIL.COM)()(RESPONDENT) 
TMG POOJA(TMGPOOJA655@GMAIL.COM)()(RESPONDENT) 
SAMEER PRAVIN 
PAREKH(PAREKHCO@PAREKHCO.COM)(9871772403)(RESPONDENT) 
RAJIV BHASIN(ADVOCATERAJIVBHASIN@GMAIL.COM)(9910005757)(RESPONDENT) 

 

28 TR.P.(C.)-74/2024 
CM APPL. 3696/2025 

SH. SHIV SHANKAR SAINI  
V/s SH. DHAN RAJ & ORS. 
  

SUNIL DUTT DIXIT, SUBHASH CHAND, 
SUBHASH CHAND 

 

 OTHER DETAILS OF ADVOCATES: 
SUNIL DIXIT(SDDOFFICE2@GMAIL.COM)(9312832910)(PETITIONER) 
SUBHASH(LAWSAGAR@YAHOO.CO.IN)()(RESPONDENT) 
SUBHASH CHAND(LAWSAGAR@YAHOO.CO.IN)(8587893181)(RESPONDENT) 
SDD OFFICE(SDDOFFICE2@GMAIL.COM)(0)(RESPONDENT) 
SUBHASH CHAND(LAWSAGAR@YAHOO.CO.IN)(9868426305)(PETITIONER) 

 

29 TR.P.(C.)-120/2024 
CM APPL. 41686/2024 

SMT. KOMAL CHAUHAN  
V/s SH. UPENDER BAJAJ 
  

BABLI KALA  

 OTHER DETAILS OF ADVOCATES: 
BABLI KALA , SUJEET KUMAR 
(BABLI.ADV08@GMAIL.COM)(9953249558)(PETITIONER) 
KARUNA(LEGAL.KARUNABAJAJ@GMAIL.COM)(0)(RESPONDENT) 

 

30 TR.P.(C.)-130/2024 
WITH TR.P.(C) 131/2024 
TR.P.(C) 132/2024 

MAHABIR PARSAD  
V/s ABHIJEET ANAND 
  

THROUGH COURT  

 OTHER DETAILS OF ADVOCATES:  
31 TR.P.(C.)-131/2024 ABHIJEET ANAND  

V/s MAHABIR PARSAD 
  

THROUGH COURT  

 OTHER DETAILS OF ADVOCATES:  
32 TR.P.(C.)-132/2024 MAHABIR PARSAD  

V/s ABHIJEET ANAND 
  

THROUGH COURT  

 OTHER DETAILS OF ADVOCATES:  
33 TR.P.(C.)-133/2024 GOYAL MG GASES PRIVATE LIMITED  

V/s MITA INDIA PRIVATE LIMITED 
  

GIRIDHAR KUMAR THAKUR, 
LAKSHAY SAWHNEY 

 

 OTHER DETAILS OF ADVOCATES: 
TARUN SINGLA & K C 
JOSHI(MELLAWOFFICES@GMAIL.COM)(9810202014)(PETITIONER) 
MITA INDIA PVT LTD(SSLAW316@GMAIL.COM)(9811870224)(RESPONDENT) 
LAKSHAY SAWHNEY(LAKSHAYSAWHNEY@GMAIL.COM)(9811870224)(RESPONDENT) 

 

34 TR.P.(C.)-193/2024 NEELAM VOHRA  
V/s SHIVANI VOHRA 
  

VIKAS KAMAL  

 OTHER DETAILS OF ADVOCATES: 
NEETU SINGH(NEETU.ADVOCATE2006@GMAIL.COM)(9716632081)(PETITIONER) 
NEETU SINGH(NEETU.ADVOCATE2006@GMAIL.COM)(9716632081)(PETITIONER) 
R()(9643137601)(RESPONDENT) 

 

35 TR.P.(C.)-201/2024 MR PRANAV GARG  
V/s SUCCESSIVE TECHNOLOGIES PVTLTD. AND 
ORS. 
  

HARSHIT AGARWAL, NIMISH CHIB  

 OTHER DETAILS OF ADVOCATES: 
HARSHIT AGARWAL(KGCONSORSLLP@GMAIL.COM)(9560284991)(PETITIONER) 
SUCCESSIVE TECH(ACCOUNTS@SUCCESSIVE.TECH)(0)(RESPONDENT) 
SUCCESSIVE TECH(SID@SUCCESSIVE.TECH)(0)(RESPONDENT) 
NIMISH CHIB(NIMISHCHIB@GMAIL.COM)(9810823566)(RESPONDENT) 

 

36 TR.P.(C.)-206/2024 LALIT MOHAN  
V/s SHAILENDER 
  

RACHIT BATRA  

 OTHER DETAILS OF ADVOCATES:  
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PART-HEARD MATTERS 
37 RFA-200/2013 CENTRAL PUBLIC WORKS DEPARTMENT  

V/s KISHAN LALL KOLI 
  

ANUJ AGGARWAL, A K MISHRA & 
ASSOCIATES, VIJAY CHANDRA JOSHI 

 

 OTHER DETAILS OF ADVOCATES: 
VIJAY CHANDRA 
JOSHI(ADVOCATEVIJAYJOSHI@GMAIL.COM)(9873677817)(PETITIONER) 

 

FOR FINAL DISPOSAL 
38 RFA-151/2008 

CM APPL. 8304/2020 
KRISHNA & ORS.  
V/s SIRI CHAND & ORS. 
  

MR.DEEPENDER HOODA, A K 
THAKUR, A.K.ROY, VAIBHAV 
SHARMA, NIRMAL KR., M.J. NASIR, 
S.P.JHA, JAGDEV SINGH, JAGDEV 
SINGH, PRAMOD KUMAR TIWARY 

 

 OTHER DETAILS OF ADVOCATES: 
A K THAKUR()(9718960192)(PETITIONER) 
JAGDEV SINGH(JAGDEVBASOYA@GMAIL.COM)(9810056291)(PETITIONER) 
PRAMOD KUMAR TIWARY(PTIWARY01@GMAIL.COM)(8826304753)(PETITIONER) 
JAGDEV SINGH(JAGDEVBASOYA@GMAIL.COM)(9810056291)(PETITIONER) 

 

END OF THE BOARD MATTERS 
39 RFA-309/1980 

CM APPL. 13033/2004 
CM APPL. 16595/2012 
CM APPL. 14158/2015 
CM APPL. 21482/2015 
CM APPL. 21483/2015 
CM APPL. 21485/2015 
CM APPL. 8903/2016 
CM APPL. 14690/2016 
CM APPL. 43396/2019 
CM APPL. 43573/2019 
CM APPL. 49104/2019 
CM APPL. 49105/2019 
CM APPL. 49119/2019 
WITH RFA 310/1980 

AMARJIT SINGH KALRA(DECD.)THR.LRS  
V/s PRAMOD GUPTA(DECD.) LRS.& ORS. 
  

S.S.TRIPATHY, MALDEEP SIDHU, 
SHOBHANA TAKIAR & ASSOCIATES, 
MALDEEP SIDHU, SS PANWAR, VIVEK 
B. SAHARYA, P. CHAUHAN, PEEYOSH 
KALRA, L.R. GUPTA, RAJESH TYAGI, 
V.B.SAHARYA, MANISH VASISHT, D. 
MISHRA, WORTHING KASAR, SUGRIV 
DUBEY, RAVI GUPTA, BD SHARMA, 
SUNIL CHAUHAN, SARBJIT SHARMA, 
RK SHARMA, RAKESH K SHARMA, 
WASIM, S S PANWAR & ASSOCIATES, 
S K ROUT 

 

 OTHER DETAILS OF ADVOCATES: 
MALDEEP SIDHU()(9810265785)(PETITIONER) 
MALDEEP SIDHU()(9810265785)(PETITIONER) 
MALDEEP SIDHU()(9810265785)(PETITIONER) 
MALDEEP SIDHU()(9810265785)(PETITIONER) 
MALDEEP SIDHU()(9810265785)(PETITIONER) 
 
 
 
 
 
 
 
 
 
 
 
 
MALDEEP SIDHU(MALDEEP_SIDHU@YAHOO.COM)(9810265785)(PETITIONER) 

 

40 RFA-310/1980 
CM APPL. 688/2007 
CM APPL. 4225/2012 
CM APPL. 16594/2012 
CM APPL. 14074/2015 
CM APPL. 14163/2015 
CM APPL. 21478/2015 
CM APPL. 21481/2015 
CM APPL. 8902/2016 
CM APPL. 14691/2016 
CM APPL. 49142/2019 

AMARJEET SINGH KALRA & ORS  
V/s PRAMOD GUPTA & ORS 
  

MR.MALDEEP SIDHU, MALDEEP 
SIDHU, SHOBHANA TAKIAR & 
ASSOCIATES, SS PANWAR, 
MR.MANISH VASHISHT, MR. 
PEEYOSH KALRA, RAJESH TYAGI, 
MANISH VASHISHT, MR. MADAN 
BHATIA, MR.RAJIV GUPTA, BD 
SHARMA, RAKESH K SHARMA, 
WASIM, RAKESH KUMAR SHARMA, S 
S PANWAR & ASSOCIATES, MALDEEP 
SIDHU 

 

 OTHER DETAILS OF ADVOCATES: 
MR.MALDEEP SIDHU,()(9810265785)(PETITIONER) 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 



20.03.2025                                                                                        ADVANCE CAUSE LIST 
 

96 
 

 
 
 
 
 
MALDEEP SIDHU(MALDEEP_SIDHU@YAHOO.COM)(9810265785)(PETITIONER) 

41 RSA-266/2013 
CM APPL. 19811/2013 

SHRI DHANPAT RAI GUPTA  
V/s SHRI KASHMIRI LAL & ORS 
  

D K MALHOTRA, H S ARORA, BABU 
LAL, NAVIN KAUSHIK, OMPAL SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
OMPAL SINGH(OMPALSINGH293@GMAIL.COM)(9811714035)(RESPONDENT) 

 

END OF THE BOARD/FOR DISPOSAL MATTERS 
42 EX.F.A.-18/2022 

CM APPL. 43016/2022 
RAJESH KUMAR  
V/s RAJESH KUMAR 
  

CHETAN LOKUR  

 OTHER DETAILS OF ADVOCATES: 
CHETAN 
LOKUR(CHETANLOKURANDASSOCIATES@GMAIL.COM)(9999744848)(PETITIONER) 
RAJESH KUMAR()(9925324630)(RESPONDENT) 

 

43 RFA-554/2007 
CM APPL. 14655/2007 

HEATLY & GRESHAM (INDIA) LTD.  
V/s YAMAZEN CORPORATION & ORS 
  

MOHAN K.KUKREJA, NATWAR RAI, 
DINESH JOTWANI, AKHIL PAL 
CHHABRA 

 

 OTHER DETAILS OF ADVOCATES: 
DINESH JOTWANI(DINESH@JOTWANI.COM)(9730049704)(RESPONDENT) 
AKHIL PAL CHHABRA(CROSSLEGAL12@GMAIL.COM)(9810429362)(PETITIONER) 

 

44 RSA-14/2014 
CM APPL. 904/2014 

SH GULAB CHAND  
V/s SH SUNIL BAJAJ 
  

RAMA SHANKER, NAVEEN SHARMA, 
PRATEEK LAKRA 

 

 OTHER DETAILS OF ADVOCATES: 
PRATEEK LAKRA(PRATEEKLAKRA1@GMAIL.COM)(9971266872)(RESPONDENT) 
PRATEEK LAKRA(PRATEEKLAKRA1@GMAIL.COM)(9971266872)(RESPONDENT) 

 

45 RSA-226/2023 
CM APPL. 61882/2023 
CM APPL. 61883/2023 
CM APPL. 61885/2023 

DEPARTMENT OF INDUSTRIES & ANR.  
V/s SH PRAMOD KUMAR 
  

FIRDOUSE QUTUB WANI  

 OTHER DETAILS OF ADVOCATES: 
FIRDOUSE QUTB 
WANI(FIRDOUSEWANI.LAWZ@GMAIL.COM)(9718043116)(PETITIONER) 

 

 
 
 
 
 
 

                     COURT NO. 25  
                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA   
 
 
 
CLICK HERE TO JOIN VC 
 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

cmbharatgulati.dhc@gov.in 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

INTERIM BAIL 
1 BAIL APPLN.-975/2025 

CRL.M.A. 7340/2025 
MOHD AFROZ  
V/s STATE NCT OF DELHI 
  

VIMAL TYAGI  

 OTHER DETAILS OF ADVOCATES: 
VIMAL TYAGI (VIMALTYAGI1995@GMAIL.COM)(9999006382)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MOTI NAGAR-140/2023) 
BAIL APPLN. 3838/2023 FILED BY MD AFROZ 
(DISPOSED ON : 2024-02-01 ) 
 
P.S.-FIR NO. :(MOTI NAGAR-140/2023) 

https://delhihighcourt.webex.com/meet/dhcecourtvc�
mailto:cmbharatgulati.dhc@gov.in�
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BAIL 
2 BAIL APPLN.-4628/2024 VIJAY KUMAR @VEERU  

V/s STATE OF NCT OF DELHI THR SHO PS. NEW 
FRIENDS COLONY 
  

VASU KALRA  

 OTHER DETAILS OF ADVOCATES: 
VASU KALRA(ADVKALRA0099@GMAIL.COM)(9996333291)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NEW FRIENDS COLONY-39/2019) 
BAIL APPLN. 4438/2021 FILED BY VIJAY KUMAR 
VEERU (DISPOSED ON : 2022-07-07 ) 
BAIL APPLN. 530/2025 FILED BY BABU LAL (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(NEW FRIENDS COLONY-39/2019) 

3 BAIL APPLN.-4633/2024 
CRL.M.A. 37896/2024 

GULSHAN PRASAD  
V/s NARCOTIC CONTROL BUREAU 
  

AKSHAY BHANDARI  

 OTHER DETAILS OF ADVOCATES: 
VINEETMISHRA(VINEETMISHRA8888@GMAIL.COM)(0)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(N.C.B. R.K.PURAM-VIII/75/DZU/2022) 
BAIL APPLN. 3111/2023 FILED BY GULSHAN 
PRASAD (DISPOSED ON : 2024-07-23 ) 
 
P.S.-FIR NO. :(N.C.B. R.K.PURAM-
VIII/75/DZU/2022) 

4 BAIL APPLN.-4719/2024 
WITH BAIL APPLN. 4836/2024 

ABHISHEK KUMAR  
V/s DIRECTORATE OF REVENUE INTELLIGENCE 
  

HASIM ALAM  

 OTHER DETAILS OF ADVOCATES: 
HASIM ALAM (HASIMALAM980@GMAIL.COM)(8130208159)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF REVENUE INTELLIGENCE-
DRI/DZU/34/ENQ-01/2022) 
BAIL APPLN. 4836/2024 FILED BY FAYAZ AHMAD 
BHATT (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF REVENUE 
INTELLIGENCE-DRI/DZU/34/ENQ-01/2022) 

5 BAIL APPLN.-4836/2024 
CRL.M.A. 39313/2024 

FAYAZ AHMAD BHATT  
V/s DIRECTORATE OF REVENUE INTELLIGENCE 
  

HASIM ALAM  

 OTHER DETAILS OF ADVOCATES: 
HASIM ALAM (HASIMALAM980@GMAIL.COM)(8130208159)(PETITIONER) 
DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)(0)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF REVENUE INTELLIGENCE-
DRI/DZU/34/ENQ-01/2022) 
BAIL APPLN. 4719/2024 FILED BY ABHISHEK 
KUMAR (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF REVENUE 
INTELLIGENCE-DRI/DZU/34/ENQ-01/2022) 

6 BAIL APPLN.-530/2025 BABU LAL  
V/s STATE (NCT OF DELHI) 
  

ANOOP KUMAR GUPTA  

 OTHER DETAILS OF ADVOCATES: 
ANOOP GUPTA(ADVOCATEANOOPGUPTA@GMAIL.COM)(8368305620)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NEW FRIENDS COLONY-39/2019) 
BAIL APPLN. 4438/2021 FILED BY VIJAY KUMAR 
VEERU (DISPOSED ON : 2022-07-07 ) 
BAIL APPLN. 4628/2024 FILED BY VIJAY KUMAR 
@VEERU (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(NEW FRIENDS COLONY-39/2019) 

7 BAIL APPLN.-636/2025 SONIYA  
V/s THE STATE NCT OF DELHI 
  

VIKRANT SINGH  

 OTHER DETAILS OF ADVOCATES: 
SANDEEP SINGH(ADVSANDEEPSINGH06@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(AMAN VIHAR-187/2024) 
W.P.(CRL) 65/2025 FILED BY XYZ (D. OF HEARING : 
2025-03-18 ) 
 
P.S.-FIR NO. :(AMAN VIHAR-187/2024) 

8 BAIL APPLN.-766/2025 SULEMAN SAMAD  
V/s STATE OF NCT OF DELHI & ANR. 
  

SHAHZEB AHMED  

 OTHER DETAILS OF ADVOCATES: 
SHAHZEB AHMED(OFFICE@ACECHAMBERS.IN)(9911150016)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(VASANT VIHAR-103/2023) 
BAIL APPLN. 364/2024 FILED BY SULEMAN 
SAMAD (DISPOSED ON : 2024-05-02 ) 
BAIL APPLN. 4266/2024 FILED BY SULEMAN 
SAMAD (DISPOSED ON : 2025-01-29 ) 
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P.S.-FIR NO. :(VASANT VIHAR-103/2023) 

SUSPENSION OF SENTENCE 
9 CRL.REV.P.-789/2024 

CRL.M.(BAIL) 1031/2024 
CRL.M.A. 18367/2024 

ANKUR TYAGI  
V/s ANU BANSAL 
  

RAJAT SANG  

 OTHER DETAILS OF ADVOCATES:  
10 CRL.REV.P.(NI)-32/2024 

CRL.M.(BAIL) 1660/2024 
HARENDER KUSHWAHA  
V/s THE STATE GOVT.OF NCT OF DELHI AND 
ANR. 
  

SANJEEV  

 OTHER DETAILS OF ADVOCATES: 
SANJEEV & DEEPA(SANJEEV.KUMAR@KNOWLEX.IN)(9868738523)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

 

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL) 
11 CRL.M.C.-208/2022 

WITH CRL.M.C. 249/2022 
VINEET SACHDEV  
V/s STATE & ORS 
  

ROHIT OBEROI  

 OTHER DETAILS OF ADVOCATES: 
OBEROI S&R LEGAL(OBEROISRLEGAL@GMAIL.COM)(9810383816)(PETITIONER) 
VINEET SACHDEVA(VINEETSACHDEV@GMAIL.COM)(9811018852)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SHO OF POLICE(SHO-GTBENCLAVE-DEL@NIC.IN)(22580946)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(G.T.B. ENCLAVE-404/2021) 
CRL.M.C. 249/2022 FILED BY MR. VINEET 
SACHDEV (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(G.T.B. ENCLAVE-404/2021) 

12 CRL.M.C.-249/2022 MR. VINEET SACHDEV  
V/s STATE & ORS 
  

ROHIT OBEROI  

 OTHER DETAILS OF ADVOCATES: 
VINEET SACHDEV(VINEETKSACHDEV@GMAIL.COM)(9811018852)(PETITIONER) 
OBEROI S&R LEGAL(OBEROISERLEGAL@GMAIL.COM)(9810383816)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SHO OF POLICE(SHO-GTBENCLAVE-DEL@NIC.IN)(22580946)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(G.T.B. ENCLAVE-404/2021) 
CRL.M.C. 208/2022 FILED BY VINEET SACHDEV (D. 
OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(G.T.B. ENCLAVE-404/2021) 

13 CRL.M.C.-7145/2022 
WITH CRL.M.C. 7146/2022 

JYOTI ARORA  
V/s THE STATE AND ANR. 
  

SIDDHARTH SINGH, TARUN RANA, 
SIDDHARTH SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
TARUN RANA(SHRANKS786@GMAIL.COM)(9810669233)(PETITIONER) 
TARUN RANA(SHRANKS786@GMAIL.COM)(9810669233)(RESPONDENT) 
SIDDHARTH SINGH(SIDDHARTHSINGH1409@GMAIL.COM)(7836831441)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(GANDHI NAGAR-202/2022) 
CRL.M.C. 7146/2022 FILED BY JYOTI ARORA (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(GANDHI NAGAR-202/2022) 

14 CRL.M.C.-7146/2022 JYOTI ARORA  
V/s THE STATE AND ANR. 
  

SIDDHARTH SINGH, SIDDHARTH 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTHA 
SINGH(JATINSINGHANDASSOCIATES@GMAIL.COM)(9810041079)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SIDDHARTH SINGH(SIDDHARTHSINGH1409@GMAIL.COM)(7836831441)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(GANDHI NAGAR-202/2022) 
CRL.M.C. 7145/2022 FILED BY JYOTI ARORA (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(GANDHI NAGAR-202/2022) 

FRESH MATTERS & APPLICATIONS 
15 CRL.M.A. 8068/2025(CM For 

Restoration) 
In CRL.REV.P.-343/2024(Disposed 
off case) 

RASOOL  
V/s SANA KHURSHID 
  

RAJENDRA KUMAR RASTOGI, ANSAR 
AHMAD 

 

 OTHER DETAILS OF ADVOCATES: 
COL RAJENDRA KUMARV 
RASTOGI(COLONELRASTOGI@GMAIL.COM)(8800883929)(PETITIONER) 
ANSARAHMAD(ANSARAHMAD7857.AA@GMAIL.COM)()(RESPONDENT) 
RAJENDRA RASTOGI(COLONELRASTOGI@GMAIL.COM)(0)(PETITIONER) 
SHOP NO 2(DHCSHOPNO2@GMAIL.COM)(0)(RESPONDENT) 
ANSAR AHMAD(ANSARAHMAD7857@YAHOO.COM)(9990215410)(RESPONDENT) 

 

16 CRL.REV.P.(MAT.)-135/2024 
CRL.M.A. 36740/2024 
CRL.M.A. 36741/2024 
CRL.M.A. 36743/2024 

DEEPAK KANOJIA  
V/s REETA & ORS. 
  

MEERA KAURA PATEL  

 OTHER DETAILS OF ADVOCATES: 
MEERA KAUR (MEERAKAURAPATEL@GMAIL.COM)(991000211)(PETITIONER) 

 

17 W.P.(CRL)-506/2025 
CRL.M.A. 4511/2025 

SUNWAY INFRASTRUCTURE SERVICES LIMITED 
AND ANR.  
V/s STATE GOVT. OF NCT OF DELHI AND ANR. 
  

ARCHIT UPADHAYAY  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
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PAWANSHREE(AORARCHIT@GMAIL.COM)(9990323136)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

43/2020) 

FOR ADMISSION 
18 CRL.M.C.-1072/2025 

CRL.M.A. 4860/2025 
CRL.M.A. 4861/2025 
CRL.M.A. 4862/2025 

GEORGE JOSEPH  
V/s JOHN JOSEPH 
  

WILLS MATHEWS  

 OTHER DETAILS OF ADVOCATES: 
WILLS MATHEWS(WILLSMATHEWS@GMAIL.COM)(9810329666)(PETITIONER) 
DHANESH NAIR (DHANESHNAIR715@GMAIL.COM)(0)(RESPONDENT) 
ANILA TOMAS(ANILATHOMASTR@GMAIL.COM)(0)(RESPONDENT) 
PAUL JOHN EDISON(PAULJOHNEDISON@GMAIL.COM)(0)(RESPONDENT) 
THOMASARACKN(THOMASARACKN@GMAIL.COM)(0)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

19 CRL.REV.P.-133/2024 
CRL.M.A. 2745/2024 

VARSH VAIBHAV ATIT  
V/s POONAM & ORS. 
  

RAM NARESH YADAV  

 OTHER DETAILS OF ADVOCATES: 
RAM NARESH YADAV(RNLA.IN@GMAIL.COM)(9910618521)(PETITIONER) 

 

20 CRL.REV.P.-1029/2024 
CRL.M.A. 24236/2024 

SHISHAN GARG  
V/s STATE OF NCT OF DELHI AND ANR 
  

NIKHIL MALHOTRA  

 OTHER DETAILS OF ADVOCATES:  
21 CRL.REV.P.-1105/2024 SMT S  

V/s STATE NCT OF DELHI AND ORS 
  

SANJAY, SHARVAN KUMAR TIWARI  

 OTHER DETAILS OF ADVOCATES: 
SANJAY KUMAR(SANJAYTHAKUR0786@GMAIL.COM)(9810839110)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
SHARVAN KUMAR 
TIWARI(TIWARIADVOCATESK@GMAIL.COM)(9868234445)(RESPONDENT) 

P.S.-FIR NO. :(SARAI ROHILLA-208/2014) 

22 CRL.REV.P.(MAT.)-173/2024 
CRL.M.A. 38701/2024 

SURABHI NAYAK & ANR.  
V/s KAVISH SRIVASTAVA 
  

MAYANK MAINI  

 OTHER DETAILS OF ADVOCATES: 
CHANDER M. MAINI(ADVMAYANKMAINI@GMAIL.COM)(9711718716)(PETITIONER) 
KAVISH SRIVASTAV(KAVISH.SRIVASTAVA@HOTMAIL.COM)(0)(PETITIONER) 

 

AFTER NOTICE MISC. MATTERS 
23 CRL.M.C.-1028/2018 

CRL.M.A. 3737/2018 
CRL.M.A. 33375/2018 
CRL.M.A. 33376/2018 
CRL.M.A. 2559/2022 
CRL.M.A. 4140/2024 
WITH CRL.M.C. 2797/2022 
CRL.M.C. 2909/2022 

BRIGHTSTAR TELECOMMUNICATIONS INDIA 
LTD  
V/s M/S GOOD MARKETING & SALES PVT . LTD 
  

ADITYA WADHWA, MUDIT JAIN, 
AYUSH SHRIVASTAVA, SIDDHARTH 
SUNIL, MUDIT JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
ADITYA WADHWA()(9910412299)(PETITIONER) 
MUDIT JAIN()(9999347654)(PETITIONER) 
MUDIT JAIN()(9999347654)(PETITIONER) 
ADITYA WADHWA(ADITYA@WADHACHAMBERS.COM)(9910412299)(PETITIONER) 
AYUSH 
SHRIVASTAVA(AYUSH@WADHWACHAMBERS.COM)(9805555961)(PETITIONER) 
ACCOUNTS(ACCOUNTS@GMS.IN)()(RESPONDENT) 
NIRAJ BARKAKTI(NIRAJ.BARKAKTI@BEETEL.IN)()(RESPONDENT) 
INFO(INFO@GMS.IN)()(RESPONDENT) 
ADITYA WADHWA (ADITYA@WADHWACHAMBERS.COM)(9910412299)(PETITIONER) 
MUDIT JAIN (ADV.MUDITJAIN@GMAIL.COM)()(RESPONDENT) 
MUDIT JAIN(ADV.MUDITJAIN@GMAIL.COM)(9868510397)(RESPONDENT) 
MUDIT JAIN(ADV.MUDITJAIN@GMAIL.COM)(9868510397)(RESPONDENT) 
MUDIT JAIN(ADV.MUDITJAIN@GMAIL.COM)(9868510397)(PETITIONER) 

 

24 CRL.M.C.-2797/2022 
CRL.M.A. 11564/2022 
WITH CRL.M.C. 2909/2022 

MANJEET KAUR  
V/s M/S BRIGHTSTAR TELECOMMUNICATIONS 
INDIA LTD. 
  

HARDIK SHARMA, KUNWAR PAL 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
HARDIK 
SHARMA(ADVOCATEHARDIKSHARMA@GMAIL.COM)(9315386954)(PETITIONER) 
M/S BRIGHTSTAR TELECOMMUNICATIONS INDIA 
LTD(KPSADVOCATE@GMAIL.COM)()(RESPONDENT) 
KUNWAR PAL SINGH(KPSADVOCATES@GMAIL.COM)(9582088986)(PETITIONER) 

 

25 CRL.M.C.-2909/2022 
CRL.M.A. 12298/2022 

M/S GOOD MARKETING AND SALES PVT. LTD. 
& ANR.  
V/s M/S BRIGHTSTAR TELECOMMUNICATIONS 
INDIA LTD. 
  

HARDIK SHARMA, KUNWAR PAL 
SINGH 

 

 OTHER DETAILS OF ADVOCATES:  
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RK GOSSAIN(ADVOCATEHARDIKSH)(9315386954)(PETITIONER) 
KPS(KPSADVOCATES@GMAIL.COM)()(RESPONDENT) 
KUNWAR PAL SINGH(KPSADVOCATES@GMAIL.COM)(9582088986)(PETITIONER) 

26 CRL.M.C.-995/2022 MR. DEEPAK JOSHI  
V/s STATE AND ANR. & ORS. 
  

RIYA SARDANA, KAUSHIK AGRAWAL, 
PRATYUSH KUMAR YADAV 

 

 OTHER DETAILS OF ADVOCATES: 
DEEPAK DHINGRA(LAWLINKER76@YAHOO.CO.IN)()(PETITIONER) 
DEEPAK DHINGRA(LAWLINKER76@YAHOO.CO.IN)(24319098)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
STATE THROUGH 
SHO(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAUSHIK AGRAWAL(AGRAWALKAUSHIK42@GMAIL.COM)(8795775145)(PETITIONER) 
PRATYUSH KUMAR 
YADAV(PRATYUSH.ADV@GMAIL.COM)(9717818663)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MEHRAULI-173/2019) 
W.P.(CRL) 3429/2019 FILED BY DEEPAK JOSHI (D. 
OF HEARING : 2025-03-20 ) 
CRL.M.C. 1572/2020 FILED BY DEEPAK JOSHI 
(DISPOSED ON : 2020-08-06 ) 
 
P.S.-FIR NO. :(MEHRAULI-173/2019) 

27 CRL.M.C.-1295/2022 
CRL.M.A. 5689/2022 

P MAHESHWARI HUF  
V/s SATISH KUMAR @ SATISH GOYAL & ANR. 
  

MANISH KAUSHIK, GOURAVE KUMAR 
AGARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
MANISH KAUSHIK(MANISHKAUSHIK.LAW@GMAIL.COM)(9818218885)(PETITIONER) 
DELHI 
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SATIH KUMAR @SATISH GOYAL(FANISHKJAIN@GMAIL.COM)()(RESPONDENT) 
GOURAVE KUMAR AGARWAL(GOUADV@GMAIL.COM)(9968414373)(RESPONDENT) 

 

28 CRL.M.C.-1815/2022 SUNIL KUMAR DAWAR  
V/s STATE & ANR. 
  

MAYANK KUMAR DAWAR  

 OTHER DETAILS OF ADVOCATES: 
MAYANK DAWAR(ADV.MAYANK.DAWAR@GMAIL.COM)(9953635533)(PETITIONER) 
S K DAWAR(SKDAWARANDASSOCIATES@GMAIL.COM)(9953635533)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RAJINDER PAL DAWAR()(9350567126)(RESPONDENT) 

P.S.-FIR NO. :(KOTLA MUBARAKPUR-435/2003) 

29 CRL.M.C.-2040/2022 
CRL.M.A. 8663/2022 
CRL.M.A. 6459/2025 

KRISHNA LAL SHARMA  
V/s THE STATE (GNCTD) AND ANR. 
  

SUSHIL KUMAR, ADITYA RAJ, KESHAV 
SEHGAL 

 

 OTHER DETAILS OF ADVOCATES: 
YASHASVI VERMA(ADVOCATESUNILSONI@GMAIL.COM)(9716671960)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ADITYA RAJ(CHAMBERSOFADITYARAJ@GMAIL.COM)(7073011531)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KESHAV SEHGAL(KESHAVSEHGAL.LAW@GMAIL.COM)(9999989899)(RESPONDENT) 

 

30 CRL.M.C.-2163/2022 SUPER PROPERTIES  
V/s THE STATE GOVT. OFNCT OF DELHI AND 
ANR. 
  

SUHAIL KHANNA  

 OTHER DETAILS OF ADVOCATES: 
LOKESH KUMAR(LOKESHKUMAR066@YAHOO.COM)()(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(RANI BAGH-363/2018) 

31 CRL.M.C.-4609/2022 JITENDER PAL  
V/s THE STATE, GOVERNMENT OF NATIONAL 
CAPITAL TERRITORY OF DELHI 
  

BHISHAMPAL SINGH CHAUHAN  

 OTHER DETAILS OF ADVOCATES: 
B.S. CHAUHAN(BSCHAUHAN3007@GMAIL.COM)(9312706649)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DAYAL PUR-113/2021) 
BAIL APPLN. 2337/2021 FILED BY NARENDRA 
KUMAR (DISPOSED ON : 2021-08-31 ) 
BAIL APPLN. 2279/2021 FILED BY AJAY KUMAR 
(DISPOSED ON : 2021-08-31 ) 
BAIL APPLN. 300/2022 FILED BY NARENDER 
KUMAR (DISPOSED ON : 2022-07-26 ) 
BAIL APPLN. 454/2022 FILED BY JITENDER PAL 
(DISPOSED ON : 2022-07-26 ) 
BAIL APPLN. 2247/2022 FILED BY AJAY KUMAR 
SAINI (DISPOSED ON : 2022-08-01 ) 
 
P.S.-FIR NO. :(DAYAL PUR-113/2021) 

32 CRL.M.C.-5440/2022 
CRL.M.A. 21597/2022 

MOHAK GUPTA  
V/s M/S DOSHI PHARMACEUTICALS 
  

ABHISHEK GARG  

 OTHER DETAILS OF ADVOCATES: 
APURVA M. GOKHALE(ADMIN@AGSLEGAL.COM)(9056299999)(PETITIONER) 
KUCHHAL AAYUSH(AAYUSH.KUHHAL@AGSLEGAL.COM)(9056299999)(PETITIONER) 
DOSHIPHARMACEUTICAL(DOSHIPHARMACEUTICAL@GMAIL.COM)()(RESPONDENT) 
DOSHIPHARMACEUTICAL(DOSHIPHARMACEUTICAL@GMAIL.COM)()(RESPONDENT) 
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33 CRL.M.C.-5538/2022 RANGOLI BUILDTECH PVT LTD  
V/s STATE OF NCT OF DELHI & ORS. 
  

RUCHIN MIDHA  

 OTHER DETAILS OF ADVOCATES: 
RUCHIN MIDHA(RUCHIN7@GMAIL.COM)(9650033995)(PETITIONER) 
MUKESH KUMAR(MUKESHKUMAR26912@GMAIL.COM)()(PETITIONER) 
MATTA PHOTOSTAT(MATTAPHOTOSTAT@GMAIL.COM)()(RESPONDENT) 

P.S.-FIR NO. :(BARAKHAMBA ROAD-18/2019) 

34 CRL.M.C.-6274/2022 NARENDER KUMAR  
V/s KALYANI MINERALS AND TRADERS 
  

SAGAR MEHLAWAT  

 OTHER DETAILS OF ADVOCATES: 
SAGAR MEHLAWAT(MEHLAWATSAGAR@GMAIL.COM)(9971171751)(PETITIONER) 
VIVEK BISHNOI(VIVEKBISHNOI@GMAIL.COM)()(RESPONDENT) 

 

35 CRL.M.C.-6913/2022 
CRL.M.A. 26788/2022 

J LAW OFFICES  
V/s MS VINDU GOENKA 
  

R. JAWAHAR LAL  

 OTHER DETAILS OF ADVOCATES: 
L LAW OFFICES(JAWAHAR@JLAW.IN)()(PETITIONER) 
SIDDHARTH BAWA(SIDDHARTHBAWA79@GMAIL.COM)(9958996312)(PETITIONER) 
VINDU GOENKA (VINDUGOENKA@GMAIL.COM)()(RESPONDENT) 

 

36 CRL.M.C.-979/2025 
CRL.M.A. 4508/2025 
CRL.M.A. 8232/2025 
CRL.M.A. 8233/2025 

SH PRAVEEN BHASIN AND ANR  
V/s M/S WING PHARMACEUTICALS PVT LTD 
  

PRAVEEN SURI  

 OTHER DETAILS OF ADVOCATES: 
PRAVEEN SURI (PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER) 
OFFICEOFRGLAWZ(OFFICEOFRGLAWZ@GMAIL.COM)(0)(RESPONDENT) 

 

37 CRL.REV.P.-204/2017 KIRAN PAL  
V/s STATE NCT OF DELHI 
  

O N SHARMA  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PUNJABI BAGH-178/2008) 

38 CRL.REV.P.-912/2017 
CRL.M.A. 20153/2017 

JAGDEV  
V/s STATE (GOVT OF NCT OF DELHI) 
  

SATYAM THREJA, SHALABH GUPTA  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MANSAROVER PARK-145/2013) 
CRL.REV.P. 735/2015 FILED BY STATE (NCT OF 
DELHI) (DISPOSED ON : 2017-02-14 ) 
CRL.REV.P. 358/2016 FILED BY JAIWATI (DISPOSED 
ON : 2017-02-14 ) 
CRL.REV.P. 932/2017 FILED BY SURAJ BHAN 
(DISPOSED ON : 2020-02-26 ) 
CRL.REV.P. 925/2017 FILED BY JAGMAL (DISPOSED 
ON : 2020-02-26 ) 
CRL.M.C. 4412/2019 FILED BY JAIDEV (DISPOSED 
ON : 2019-12-12 ) 
W.P.(CRL) 2788/2019 FILED BY JAGMAL 
(DISPOSED ON : 2019-09-27 ) 
CRL.L.P. 81/2021 FILED BY STATE GOVT OF NCT OF 
DELHI (D. OF HEARING : 2025-01-29 ) 
CRL.L.P. 86/2022 FILED BY JAIWATI AND ANR. (D. 
OF HEARING : 2025-01-29 ) 
 
P.S.-FIR NO. :(MANSAROVER PARK-145/2013) 

39 CRL.REV.P.-957/2017 
CRL.M.A. 21234/2017 
CRL.M.A. 8315/2023 
CRL.M.A. 21223/2024 
CRL.M.A. 32530/2024 

JATINDER PAL SINGH  
V/s RAVINDER KAUR & ORS 
  

URFEE HAIDER, MANSIMRAN SINGH 
KHURANA, NAVEEN CHANDRA, 
BHAGWANT SUBG 

 

 OTHER DETAILS OF ADVOCATES: 
MANSIMRAN SINGH (MANSIMRANKHURANA@GMAIL.COM)()(PETITIONER) 
ADVOCATE URFEE (ADVOCATEURFEEHAIDERSYED@GMAIL.COM)()(RESPONDENT) 
MANSIMRAN SINGH (MANSIMRANKHURANA@GMAIL.COM)(0)(PETITIONER) 
URFEE (ADVOCATEURFEEHAIDERSYED@GMAIL.COM)(0)(RESPONDENT) 

 

40 CRL.REV.P.-173/2024 
CRL.M.A. 3810/2024 
CRL.M.A. 23882/2024 

MANISH @ MAHESH  
V/s STATE NCT OF DELHI 
  

AKSHYA, GAUTAM DAS  

 OTHER DETAILS OF ADVOCATES: 
AKSHYA (CHAMBERSOFADV.AKSHYA@GMAIL.COM)(9891959904)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NAJAFGARH-46/2023) 
BAIL APPLN. 2348/2024 FILED BY RAJU (DISPOSED 
ON : 2024-07-09 ) 
BAIL APPLN. 13/2025 FILED BY RAJU (DISPOSED 
ON : 2025-02-07 ) 
 
P.S.-FIR NO. :(NAJAFGARH-46/2023) 
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41 CRL.REV.P.-209/2024 
CRL.M.A. 4853/2024 
CRL.M.A. 4854/2024 

MAHESH KUMAR KASHYAP  
V/s RENU 
  

SALONI MAHAJAN  

 OTHER DETAILS OF ADVOCATES: 
SALONI MAHAJAN (SALONIMAHAJAN6168@GMAIL.COM)(9958407969)(PETITIONER) 

 

42 CRL.REV.P.-218/2024 
CRL.M.A. 5009/2024 

DEEPAK MALHOTRA  
V/s NAVYA MALHOTRA 
  

MANISH SINDWANI, MANSI SHAMRA  

 OTHER DETAILS OF ADVOCATES: 
MANISH SINDWANI(ADVMANISHS321@GMAIL.COM)(9811550762)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
MANSI 
SHARMA(CHAMBERSOFMANSISHARMA@GMAIL.COM)(9650536590)(RESPONDENT) 

 

43 CRL.REV.P.-241/2024 
CRL.M.A. 5498/2024 

SH. RISHANT SADH  
V/s MS. DEEPANTI & ANR. 
  

MEERA KAURA PATEL  

 OTHER DETAILS OF ADVOCATES: 
MEERAKAURA PATEL (MEERAKAURAPATEL@GMAIL.COM)(9910002111)(PETITIONER) 
MEERA KAURA PATEL(MEERAKAURAPATEL@GMAIL.COM)(9910002111)(PETITIONER) 

 

44 CRL.REV.P.-520/2024 
CRL.M.A. 17787/2023 

SANYOGITA GUPTA & ORS.  
V/s ASHOK KUMAR GUPTA 
  

S D WINDLESH  

 OTHER DETAILS OF ADVOCATES: 
SD WINDLESH (SDWINDESHADV@GMAIL.COM)(9811169203)(PETITIONER) 

 

45 CRL.REV.P.-536/2024 
CRL.M.A. 12028/2024 

POOJA ANEJA  
V/s STATE & ANR. 
  

KESHAV KUMAR  

 OTHER DETAILS OF ADVOCATES: 
KESHAV KUMAR(KESHAV.ADV1@GMAIL.COM)(9999626126)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

46 CRL.REV.P.-804/2024 
CRL.M.A. 18662/2024 
CRL.M.A. 18664/2024 

VED RATTAN TYAGI  
V/s NEHA TYAGI 
  

SAHIL GOYAL, SMRITI SINHA  

 OTHER DETAILS OF ADVOCATES: 
SMRITI SINHA(SMRITI@SINHALAW.COM)(9818199498)(RESPONDENT) 

 

47 CRL.REV.P.-1038/2024 
CRL.M.A. 24806/2024 

SONU SINGH  
V/s THE STATE NCT OF DELHI & ANR. 
  

MANDEEP BAISALA, BRIJESH OBEROI Listing Remarks: 
AT 02:30 PM; PART-HEARD 

 OTHER DETAILS OF ADVOCATES: 
MANDEEP BAISALA (MANDEEPBHAISALA@GMAIL.COM)(8800817611)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
BRIJESH OBEROI (RADHARAMANLAWS@GMAIL.COM )(9810281212)(RESPONDENT) 

 

48 CRL.REV.P.-1111/2024 ASIF MOHD  
V/s THE STATE (NCT OF DELHI) 
  

SHAILENDRA SINGH  

 OTHER DETAILS OF ADVOCATES: 
SHAILENDRA SINGH(ADVSHAILENDRA07@GMAIL.COM)(9999332944)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(JAMIA NAGAR-7/2008) 

49 CRL.REV.P.-1169/2024 
CRL.M.A. 28735/2024 
WITH CRL.REV.P. 57/2025 

SH. SURJIT SINGH  
V/s THE STATE OF NCT FO DELHI 
  

HIMANSHU BUTTAN  

 OTHER DETAILS OF ADVOCATES: 
S.C BUTTAN(SCBUTTAN@HOTMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KIRTI NAGAR-110/2023) 
CRL.REV.P. 57/2025 FILED BY XXX (D. OF HEARING 
: 2025-03-20 ) 
 
P.S.-FIR NO. :(KIRTI NAGAR-110/2023) 

50 CRL.REV.P.-57/2025 
CRL.M.A. 4002/2025 
CRL.M.A. 4003/2025 
CRL.M.A. 4004/2025 

XXX  
V/s STATE (GOVT. OF NCT OF DELHI) 
THROUGH SHO P.S. KIRTI NAGAR DELHI & 
ANR. 
  

MAYANK AHUJA  

 OTHER DETAILS OF ADVOCATES: 
MAYANK AHUJA (ADVMAYANKAHUJA1993@GMAIL.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KIRTI NAGAR-110/2023) 
CRL.REV.P. 1169/2024 FILED BY SH. SURJIT SINGH 
(D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(KIRTI NAGAR-110/2023) 

51 CRL.REV.P.-1203/2024 
CRL.M.A. 30227/2024 
CRL.M.A. 35639/2024 

RAKESH KUMAR  
V/s STATE OF NCT OF DELHI 
  

ALOK BHACHAWAT  

 OTHER DETAILS OF ADVOCATES: 
MOHD SAMEER(CONTACT@BHACHAWAT.COM)(9311312675)(PETITIONER) 

P.S.-FIR NO. :(PUL PRAHLADPUR-161/2023) 
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KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
ALOK BHACHAWAT (ASTHA@BHACHAWAT.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

52 CRL.REV.P.-1280/2024 
CRL.M.A. 33901/2024 

MOHD. IMRAN  
V/s THE STATE GNCTD 
  

SHAMIM ANWAR KHAN  

 OTHER DETAILS OF ADVOCATES: 
SHAMIM A KHAN(SHAMIMAKHAN65@GMAIL.COM)(9811468816)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SADAR BAZAR-204/2019) 
BAIL APPLN. 1188/2021 FILED BY MD. IMRAN 
(DISPOSED ON : 2021-05-27 ) 
TR.P.(CRL.) 110/2023 FILED BY MOHD REHAN & 
ORS. (DISPOSED ON : 2023-08-29 ) 
 
P.S.-FIR NO. :(SADAR BAZAR-204/2019) 

53 CRL.REV.P.(MAT.)-25/2024 
CRL.M.A. 27128/2024 

HEMANT KUMAR  
V/s SHALINI ADYA 
  

ARVIND KUMAR GUPTA, ARPIT 
MARWAH 

 

 OTHER DETAILS OF ADVOCATES: 
ABHSIHUMAT GUPTA(ABHISHEKGUPTA@GMAIL.COM)(0)(PETITIONER) 
SHALINI ADYA(QUERY@ARPITMARWAH.COM)(0)(RESPONDENT) 
QUERY(QUERY@ARPITMARWAH.COM)(0)(RESPONDENT) 
ARPIT MARWAH(ARPIT@QUERYLEGAL.IN)(8586858467)(RESPONDENT) 

 

54 CRL.REV.P.(MAT.)-29/2024 
CRL.M.A. 27637/2024 
CRL.M.A. 27639/2024 

VICKY VISHAL TUCK  
V/s THE STATE (GOVT. OF NCT OF DELHI & 
ORS. 
  

YASH SHARMA  

 OTHER DETAILS OF ADVOCATES: 
RAJESH MITTAL (YASHSHARMAADV@GMAIL.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

55 CRL.REV.P.(MAT.)-42/2024 ATUL KAUSHIK  
V/s SHIVANI & ANR. 
  

ANURAG SRIVASTAVA  

 OTHER DETAILS OF ADVOCATES: 
ASHISH DABAS(ADASLEGAL.CO@GMAIL.COM)(8570055155)(PETITIONER) 

 

56 CRL.REV.P.(MAT.)-158/2024 
CRL.M.A. 37636/2024 

MS KANCHAN TYAGI & ANR.  
V/s SHASHANK TYAGI 
  

ASUTOSH LOHIA  

 OTHER DETAILS OF ADVOCATES: 
ASHUTOSH LOHIA(ALOHIAADV@GMAIL.COM)(9810120000)(PETITIONER) 
SHASHANK TYAGI(SHASHANKTYAGI274@GMAIL.COM)(0)(RESPONDENT) 

 

57 W.P.(CRL)-543/2015 
CRL.M.A. 3969/2015 
WITH W.P.(CRL) 461/2025 

AMARTYA DUTTA GUPTA & ORS  
V/s STATE & ANR 
  

ANKIT AGARWAL, RUCHIKA RATHI  

 OTHER DETAILS OF ADVOCATES: 
RUCHIKA RATHI(RUCHIKA.ADV@GMAIL.COM)(9711154508)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(RANI BAGH-942/2014) 
BAIL APPLN. 591/2015 FILED BY AMARTYA DUTTA 
GUPTA (DISPOSED ON : 2015-05-06 ) 
CRL.M.C. 3830/2016 FILED BY MUKUL BHATIA 
(DISPOSED ON : 2017-03-02 ) 
CRL.M.C. 2754/2019 FILED BY MUKUL BHATIA 
(DISPOSED ON : 2019-11-15 ) 
W.P.(CRL) 461/2025 FILED BY MUKUL BHATIA (D. 
OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(RANI BAGH-942/2014) 

58 W.P.(CRL)-461/2025 
CRL.M.A. 4157/2025 
WITH W.P.(CRL) 543/2015 

MUKUL BHATIA  
V/s STATE GOVT. OF NCT OF DELHI AND ANR. 
  

ANWESH MADHUKAR  

 OTHER DETAILS OF ADVOCATES: 
ANWESH MADHUKAR 
(MADHUKAR.ANWESH@GMAIL.COM)(9899962744)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(RANI BAGH-942/2014) 
W.P.(CRL) 543/2015 FILED BY AMARTYA DUTTA 
GUPTA & ORS (D. OF HEARING : 2025-03-20 ) 
BAIL APPLN. 591/2015 FILED BY AMARTYA DUTTA 
GUPTA (DISPOSED ON : 2015-05-06 ) 
CRL.M.C. 3830/2016 FILED BY MUKUL BHATIA 
(DISPOSED ON : 2017-03-02 ) 
CRL.M.C. 2754/2019 FILED BY MUKUL BHATIA 
(DISPOSED ON : 2019-11-15 ) 
 
P.S.-FIR NO. :(RANI BAGH-942/2014) 

59 W.P.(CRL)-807/2015 
CRL.M.A. 5793/2015 

SOCIAL ACTION FORUM FOR MANAV ADHIKAR 
& ANR.  
V/s STATE OF NCT OF DELHI & ANR. 

DR.CHARU WALIKHANNA  

 OTHER DETAILS OF ADVOCATES:  
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60 W.P.(CRL)-646/2025 VASUDEV  
V/s STATE NCT GOVT OF DELHI 
  

SHANNU BAGHEL (DHCLSC)  

 OTHER DETAILS OF ADVOCATES: 
SHANNU BAGHEL(ADVSHANNUBAGHEL@GMAIL.COM)(9910389196)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(G.T.B. ENCLAVE-181/2012) 
CRL.A. 895/2015 FILED BY VASUDEV (DISPOSED 
ON : 2018-01-27 ) 
W.P.(CRL) 2680/2023 FILED BY VASUDEV 
(DISPOSED ON : 2023-09-18 ) 
W.P.(CRL) 149/2024 FILED BY VASUDEV 
(DISPOSED ON : 2024-01-29 ) 
W.P.(CRL) 14/2025 FILED BY VASUDEV (DISPOSED 
ON : 2025-01-08 ) 
 
P.S.-FIR NO. :(G.T.B. ENCLAVE-181/2012) 

CONNECTED MATTERS (ANMM) 
61 CRL.REV.P.-584/2024 

CRL.M.A. 13201/2024 
CRL.M.A. 35778/2024 
WITH CRL.REV.P. 591/2024 
CRL.REV.P. 590/2024 
CRL.REV.P. 585/2024 
CRL.REV.P. 587/2024 
CRL.REV.P. 588/2024 
CRL.REV.P. 589/2024 

RAJEEV SHARMA  
V/s M/S PALLAVI ADVERTISING 
  

ABHISHEK RAJ SHARMA, NAVJOT 
KUMAR, NAVJOT KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK RAJ SHARMA 
(ADV.AJAYSHARMA1963@GMAIL.COM)(8826638384)(PETITIONER) 
KARAN KHANNA (NAVJOT279@YAHOO.CO.IN)(9990217408)(PETITIONER) 
NAVJOT KUMAR(NAVJOT279@YAHOO.CO.IN)(9990217408)(RESPONDENT) 

 

62 CRL.REV.P.-585/2024 
CRL.M.A. 35773/2024 

RAJEEV SHARMA  
V/s M/S PALLAVI ADVERTISING 
  

ABHISHEK RAJ SHARMA, NAVJOT 
KUMAR, NAVJOT KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK RAJ SHARMA 
(ADV.AJAYSHARMA1963@GMAIL.COM)(8826638384)(PETITIONER) 
NAVJOT KUMAR(NAVJOT279@YAHOO.CO.IN)(9990217408)(PETITIONER) 
NAVJOT KUMAR(NAVJOT279@YAHOO.CO.IN)(9990217408)(RESPONDENT) 

 

63 CRL.REV.P.-587/2024 
CRL.M.A. 13233/2024 
CRL.M.A. 35780/2024 

RAJEEV SHARMA  
V/s M/S PALLAVI ADVERTISING 
  

ABHISHEK RAJ SHARMA, NAVJOT 
KUMAR, NAVJOT KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK RAJ SHARMA 
(ADV.ABHISHEKRAJSHARMADHC@GMAIL.COM)(8826638384)(PETITIONER) 
KARAN KHANNA (NAVJOT279@YAHOO.CO.IN)(9990217408)(PETITIONER) 
NAVJOT KUMAR(NAVJOT279@YAHOO.CO.IN)(9990217408)(RESPONDENT) 

 

64 CRL.REV.P.-588/2024 
CRL.M.A. 13235/2024 
CRL.M.A. 35777/2024 

RAJEEV SHARMA  
V/s M/S PALLAVI ADVERTISING 
  

ABHISHEK RAJ SHARMA, NAVJOT 
KUMAR, NAVJOT KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEKKRAJ SHARMA 
(ADV.ABHISHEKRAJSHARMADHC@GMAIL.COM)(8826638384)(PETITIONER) 
KARAN KHANUJA (NAVJOT279@YAHOO.CO.IN)(9990217408)(PETITIONER) 
NAVJOT KUMAR(NAVJOT279@YAHOO.CO.IN)(9990217408)(RESPONDENT) 

 

65 CRL.REV.P.-589/2024 
CRL.M.A. 13237/2024 
CRL.M.A. 35781/2024 

RAJEEV SHARMA  
V/s M/S PALLAVI ADVERTISING 
  

ABHISHEK RAJ SHARMA, NAVJOT 
KUMAR, NAVJOT KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK RAJ 
SHARMA(ADV.ABHISHEKRAJSHARMADHC@GMAIL.COM)(8826638384)(PETITIONER) 
KARAN KHANNA (NAVJOT279@YAHOO.CO.IN)(9990217408)(PETITIONER) 
NAVJOT KUMAR(NAVJOT279@YAHOO.CO.IN)(9990217408)(RESPONDENT) 

 

66 CRL.REV.P.-590/2024 
CRL.M.A. 13239/2024 
CRL.M.A. 35779/2024 

RAJEEV SHARMA  
V/s M/S PALLAVI ADVERTISING 
  

ABHISHEK RAJ SHARMA, NAVJOT 
KUMAR, NAVJOT KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
AJAY SHARMA(ADV.AJAYSHARMA1963@GMAIL.COM)(8826638384)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KARAN KHANNA (NAVJOT279@YAHOO.CO.IN)(9990217408)(PETITIONER) 
NAVJOT KUMAR(NAVJOT279@YAHOO.CO.IN)(9990217408)(RESPONDENT) 

 

67 CRL.REV.P.-591/2024 
CRL.M.A. 13241/2024 
CRL.M.A. 35774/2024 

RAJEEV SHARMA  
V/s M/S PALLAVI ADVERTISING 
  

ABHISHEK RAJ SHARMA, NAVJOT 
KUMAR, NAVJOT KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
AJAY SHARMA(ADV.AJAYSHARMA1963@GMAIL.COM)(8826638384)(PETITIONER) 
NAVJOT KUMAR(NAVJOT279@YAHOO.CO.IN)(9990217408)(PETITIONER) 
NAVJOT KUMAR(NAVJOT279@YAHOO.CO.IN)(9990217408)(RESPONDENT) 
 

 

mailto:NAVJOT279@YAHOO.CO.IN)(9990217408)(RESPONDENT)�
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FOR FINAL DISPOSAL 
68 CRL.REV.P.-691/2024 COURT ON ITS OWN MOTION  

V/s STATE AND ORS. 
  

AS DIRECTED  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-20-S-2021) 
W.P.(CRL) 1196/2024 FILED BY TULIR CHARITABLE 
TRUST (DISPOSED ON : 2024-05-09 ) 
 
P.S.-FIR NO. :(CBI-20-S-2021) 

AFTER NOTICE FOR FINAL DISPOSAL 
69 CRL.REV.P.-145/2024 SH. UDHAM SINGH  

V/s THE STATE GOVT. OF NCT OF DELHI 
  

AMIT SHARMA  

 OTHER DETAILS OF ADVOCATES: 
AMIT SHARMA (VIJENSINGH80@GMAIL.COM)(9891372075)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(MAYAPURI-385/2006) 

PART-HEARD MATTERS 
70 CRL.M.C.-371/2025 

CRL.M.A. 1796/2025 
WITH CRL.M.C. 426/2025 

L AND T FINANCE LTD  
V/s STATE OF NCT OF DELHI & ORS. 
  

SVARNITI LAW OFFICES, TANVIR 
NAYAR 

 

 OTHER DETAILS OF ADVOCATES: 
TANVIR NAYAR(TANVIR.NAYAR@GMAIL.COM)(9899570061)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-5/2025) 
CRL.M.C. 426/2025 FILED BY EDELWEISS ASSET 
RECONSTRUCTION COMPANY LIMITED (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-5/2025) 

71 CRL.M.C.-426/2025 
CRL.M.A. 2082/2025 

EDELWEISS ASSET RECONSTRUCTION 
COMPANY LIMITED  
V/s STATE OF NCT OF DELHI & ORS. 
  

J. SAGAR ASSOCIATES, TANVIR 
NAYAR 

 

 OTHER DETAILS OF ADVOCATES: 
ANANYA KUMAR (ANANYA@JSALAW.COM)(9810172127)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
TANVIR NAYAR(TANVIR.NAYAR@GMAIL.COM)(9899570061)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-5/2025) 
CRL.M.C. 371/2025 FILED BY L AND T FINANCE LTD 
(D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-5/2025) 
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                 COURT NO. 51  
                 HON'BLE MS.JUSTICE TARA VITASTA GANJU 
 
 

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 
 
 

NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH”.  
 

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 

      WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE  
     MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
  DISTURBANCE.  
       
      COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR  NAME.  
  
      COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
      FROM A PUBLIC PLACE.” 
 
NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”  
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1

CLICK HERE TO JOIN VC: 
 

  
 
MEETING NO.  2512 822 1186. 
 
 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

ITEM 
NUMBER 

bhupesh.kumar@dhc.nic.in  
   
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
1 MAC.APP.-235/2017 RAVINDER SINGH & ANR  

V/s ATTAR SINGH & ANR (ICICI LOMBARD 
GENERAL INSURANCE CO LTD) 
  

NAVNEET GOYAL, S N PARASHAR  

 OTHER DETAILS OF ADVOCATES:  
2 MAC.APP.-13/2018 UNITED INDIA INSURANCE CO LTD  

V/s RAJESH SRIVASTAVA & ORS 
  

SUMAN BAGGA, AJIT KUMAR & 
ASHWANI KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
SUMAN BAGGA()(9810167439)(PETITIONER) 

 

3 MAC.APP.-335/2018 
CM APPL. 12965/2018 
CM APPL. 12966/2018 
CM APPL. 88/2024 
WITH MAC.APP. 260/2023 
MAC.APP. 334/2023 
MAC.APP. 262/2023 
MAC.APP. 265/2023 

MAGMA HDI GENERAL INSURANCE CO LTD  
V/s JAGJEET KAUR & ORS 
  

VED VYAS TRIPATHI, SOMNATH 
PARASHAR, D K SHARMA, 
SOMNATH PARASHAR 

 

 OTHER DETAILS OF ADVOCATES: 
VED VYAS TRIPATHI()(9910065069)(PETITIONER) 
SOMNATH 
PARASHAR(SOMPARASHAR@YAHOO.COM)(9811185863)(RESPONDENT) 

 

4 MAC.APP.-260/2023 MAGMA HDI GENERAL INSURANCE CO. 
LTD.  
V/s SHAKUNTALA & ORS. 
  

VED VYAS TRIPATHI, RAJEEV 
MAHESHWARANAND ROY 

 

 OTHER DETAILS OF ADVOCATES: 
VED VYAS TRIPATHI(VEDTRIPATHI@LIVE.COM)(9910065069)(PETITIONER) 
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SAVLAW ASSOCIATES(SAVLAWASSOCIATES@GMAIL.COM)()(RESPONDENT) 
UPENDER(UPENDERSINGH462WW@GMAIL.COM)()(RESPONDENT) 
RAJEEV MAHESHWARANAND 
ROY(RAJEEVMROY@GMAIL.COM)(9811181935)(RESPONDENT) 

5 MAC.APP.-262/2023 MAGMA HDI GENERAL INSURANCE CO. 
LTD.  
V/s INDU GUPTA & ORS. 
  

VED VYAS TRIPATHI, RAJEEV 
MAHESHWARANAND ROY 

 

 OTHER DETAILS OF ADVOCATES: 
VED VYAS TRIPATHI (VEDTRIPATHI@LIVE.COM)(9910065069)(PETITIONER) 
SAV LAW ASSOCIATE(SAVLAWASSOCIATE@GMAIL.COM)()(RESPONDENT) 
UPENDER SINGH(UPENDERSINGH462WW@GMAIL.COM)()(RESPONDENT) 
RAJEEV MAHESHWARANAND 
ROY(RAJEEVMROY@GMAIL.COM)(9811181935)(PETITIONER) 

 

6 MAC.APP.-265/2023 MAGMA HDI GENERAL INSURANCE CO. 
LTD.  
V/s RITA MAHAJAN & ORS. (FUTURE 
GENERALI INDIA INS. CO. LTD.) 
  

VED VYAS TRIPATHI, RAJEEV 
MAHESHWARANAND ROY, 
SOMNATH PARASHAR 

 

 OTHER DETAILS OF ADVOCATES: 
VED VYAS TRIPATHI(VEDTRIPATHI@LIVE.COM)(9910065069)(PETITIONER) 
MAGMA HDI GENERAL INSURANCE CO LTD(ANIRUDH.DEVRAJ@MAGMA-
HDI.CO.IN)()(PETITIONER) 
UPENDER SINGH(UPENDERSINGH462WW@GMAIL.COM)()(RESPONDENT) 
SAVLAW ASSOCIATES(SAVLAWASSOCIATES@GMAIL.COM)()(RESPONDENT) 
RAJEEV MAHESHWARANAND 
ROY(RAJEEVMROY@GMAIL.COM)(9811181935)(RESPONDENT) 
SOMNATH 
PARASHAR(SOMPARASHAR@YAHOO.COM)(9811185863)(RESPONDENT) 

 

7 MAC.APP.-334/2023 SMT RITA MAHAJAN & ANR.  
V/s SH PRAMOD KUMAR & ORS. 
  

SOMNATH PARASHAR  

 OTHER DETAILS OF ADVOCATES: 
S B PARASHAR(PARASHARCHAMBER@GMAIL.COM)(9811185863)(PETITIONER) 
NAVNEET(NAVNEET.KY22@GMAIL.COM)(9711965101)(RESPONDENT) 

 

8 MAC.APP.-809/2018 
CM APPL. 36851/2018 
WITH MAC.APP. 624/2019 
MAC.APP. 881/2018 
MAC.APP. 207/2021 

THE ORIENTAL INSURANCE CO LTD  
V/s BASANT BALLABH @ BASANT PANDEY & 
ORS 
  

PANKAJ SETH  

 OTHER DETAILS OF ADVOCATES: 
PANKAJ SETH()(9811912254)(PETITIONER) 

 

9 MAC.APP.-881/2018 
CM APPL. 40688/2018 
WITH MAC.APP. 207/2021 

UNITED INDIA INSURANCE CO LTD  
V/s RAM SUNEHARI & ORS (M/S IFFCO 
TOKIO GEN INS CO LTD ) 
  

SANKAR SINHA, PAWAN KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SANKAR SINHA()(9899924253)(PETITIONER) 

 

10 MAC.APP.-624/2019 
CM APPL. 23338/2022 
WITH MAC.APP. 809/2018 

BASANT BALLABH @ BASANT PANDEY  
V/s THE ORIENTAL INSURANCE COMPANY 
LTD & ORS 
  

S N PARASHAR, SOMNATH 
PARASHAR 

 

 OTHER DETAILS OF ADVOCATES: 
S N PARASHAR()(9811185863)(PETITIONER) 
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(9811213768)(RESPONDENT) 

 

11 MAC.APP.-207/2021 
CM APPL. 20695/2021 
CM APPL. 20696/2021 

RAM SUNEHARI & ANR.  
V/s PARVEEN & ORS. 
  

MANOJ KUMAR GAHLAUT  

 OTHER DETAILS OF ADVOCATES: 
MANOJGAHLAUT(MANOJ28GAHLAUT@GMAIL.COM)(9717266278)(PETITIONER) 
DR M K GAHLAUT (MANOJ28GAHLAUT@GMAIL.COM)(921324585)(PETITIONER) 
PANKAJ SETH(PANKAJSETH74@GMAIL.COM)()(RESPONDENT) 

 

12 MAC.APP.-554/2019 
CM APPL. 22966/2019 
CM APPL. 29671/2019 

FUTURE GENERALI INDIA INSURANCE CO 
LTD  
V/s RAJU & ORS 
  

SUNANDA NIMISHA  

 OTHER DETAILS OF ADVOCATES: 
SUNANDA NIMISHA()(9811340404)(PETITIONER) 
SUNANDA NIMISHA()(9811340404)(PETITIONER) 

 

13 MAC.APP.-30/2021 
CM APPL. 1870/2021 
CM APPL. 1871/2021 
CM APPL. 32939/2022 
CM APPL. 32940/2022 
CM APPL. 32941/2022 

RELIANCE GENERAL INSURANCE COMPANY 
LTD.  
V/s SH. PARVESH KUMAR & ORS. 
  

PRERNA MEHTA, PRERNA MEHTA, 
SATYA BHAN SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
PRERNAMEHTA(M.PRERNA@GMAIL.COM)(9811346756)(PETITIONER) 
PRERNA MEHTA(ADVSBSINGH19@GMAIL.COM)(9873180740)(PETITIONER) 
PRERNA MEHTA(M.PRERNA@GMAIL.COM)(9811346756)(PETITIONER) 
SATYA BHAN SINGH(ADVSBSINGH19@GMAIL.COM)(9873180740)(RESPONDENT) 
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S B SINGH(ADVSBSINGH19@GMAIL.COM)(9873180740)(PETITIONER) 
M PREMA (M.PREMA@GMAIL.COM)()(RESPONDENT) 

14 CM(M)-1759/2023 
CM APPL. 55768/2023 
WITH CM(M) 1798/2023 
MAC.APP. 351/2023 

VINOD PRASAD  
V/s VIJAY KUMAR & ANR. 
  

KARAN KUMAR GOGNA  

 OTHER DETAILS OF ADVOCATES:  
15 CM(M)-1798/2023 

WITH MAC.APP. 351/2023 
ARVIND  
V/s RAJIV KUMAR & ORS. 
  

PAWAN KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
PAWAN SHARMA & 
ASSOCIATES(MYCLIENTS123456@GMAIL.COM)(9818156973)(PETITIONER) 
UNIVERSAL(GRO@UNIVERSALSOMPO.COM)()(RESPONDENT) 
KAMIL()(9520675984)(RESPONDENT) 

 

16 MAC.APP.-351/2023 KAUSHAL & ORS.  
V/s VIKAS KUMAR & ORS. 
  

SHEKHAR AGGARWAL  

 OTHER DETAILS OF ADVOCATES: 
SHEKHAR 
AGGARWAL(SHEKHAR.AGGARWAL@YAHOO.CO.IN)(9999745011)(PETITIONER) 
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)()(RESPONDENT) 

 

17 C.R.P.-202/2023 
CM APPL. 38697/2023 
CM APPL. 38698/2023 
CM APPL. 38699/2023 

M/S SIMBA SHOPPING PVT LTD & ORS.  
V/s AERO CLUB 
  

S GOWTHAMAN  

 OTHER DETAILS OF ADVOCATES: 
S GOWTHAMAN (SG_GREAT@YAHOO.COM)(9899339689)(PETITIONER) 
M KALRA (M.KALRA@GMAIL.COM)()(RESPONDENT) 

 

18 MAC.APP.-166/2023 
WITH MAC.APP. 242/2023 
MAC.APP. 167/2023 
MAC.APP. 206/2023 
MAC.APP. 168/2023 
MAC.APP. 207/2023 

BAJAJ ALLIANZ GENERAL INSURANCE CO 
LTD  
V/s SMT KAMLESH AND ORS 
  

SUMAN BAGGA, MANISH MAINI  

 OTHER DETAILS OF ADVOCATES: 
SUMAN BAGGA(BAGGASUMAN@GMAIL.COM)(9810167439)(PETITIONER) 
MANISH MAINI(MANNLEXCHAMBERS@GMAIL.COM)()(RESPONDENT) 
MANISH MAINI(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER) 

 

19 MAC.APP.-167/2023 BAJAJ ALLIANZ GENERAL INSURANCE CO 
LTD  
V/s SH RAM CHANDER AND ANR. 
  

SUMAN BAGGA, MANISH MAINI  

 OTHER DETAILS OF ADVOCATES: 
SUMAN BAGGA(BAGGASUMAN@GMAIL.COM)(9810167439)(PETITIONER) 
MANN LEX CHAMBERS(MANNLEXCHAMBERS@GMAIL.COM)()(RESPONDENT) 
MANISH MAINI(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER) 

 

20 MAC.APP.-168/2023 BAJAJ ALLIANZ GENERAL INSURANCE CO 
LTD  
V/s SH DEVENDER KUMAR AND ANR. 
  

SUMAN BAGGA, MANISH MAINI  

 OTHER DETAILS OF ADVOCATES: 
SUMAN BAGGA(BAGGASUMAN@GMAIL.COM)(9810167439)(PETITIONER) 
MANISH MAINI(MANNLEXCHAMBERS@GMAIL.COM)()(RESPONDENT) 
MANISH MAINI(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER) 

 

21 MAC.APP.-206/2023 RAM CHANDER  
V/s BAJAJ ALLIANZ GENERAL INSURANCE 
COMPANY LTD AND ANR 
  

THROUGH COURT  

 OTHER DETAILS OF ADVOCATES:  
22 MAC.APP.-207/2023 DEVENDER KUMAR  

V/s BAJAJ ALLIANZ GENERAL INSURANCE 
COMPANY LTD AND ANR 
  

THROUGH COURT  

 OTHER DETAILS OF ADVOCATES:  
23 MAC.APP.-242/2023 KAMLESH AND ORS  

V/s BAJAJ ALLIANZ GENERAL INSURANCE 
COMPANY LTD AND ANR 

THROUGH COURT  

 OTHER DETAILS OF ADVOCATES:  
24 MAC.APP.-347/2023 

CM APPL. 35326/2023 
CM APPL. 19365/2024 (CROSS OBJ.) 
CM APPL. 19366/2024 

NATIONAL INSURANCE COMPANY LTD  
V/s MUKESH KUMAR AND ORS 
  

AMIT KUMAR SINGH, SOMNATH 
PARASHAR, SOMNATH PARASHAR 

 

 OTHER DETAILS OF ADVOCATES: 
AMIT KUMAR SINGH()(995840003)(PETITIONER) 
R()(7942689912)(RESPONDENT) 
S N PARASHAR(PARASHARCHAMBER@GMAIL.COM)(9811185863)(PETITIONER) 
SOMNATH 
PARASHAR(SOMPARASHAR@YAHOO.COM)(9811185863)(RESPONDENT) 
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25 C.R.P.-201/2024 
CM APPL. 37776/2024 
CM APPL. 72198/2024 
CM APPL. 72203/2024 
CM APPL. 72204/2024 
CM APPL. 75923/2024 

ARCHANA SHARMA & ANR.  
V/s PUNEET SHARMA & ANR. 
  

JITENDER CHAUDHARY, KUNAL 
ANAND, SONIA ARORA, RAJDIPA 
BEHURA, SONIA ARORA 

 

 OTHER DETAILS OF ADVOCATES: 
JITENDER CHAUDHARY AND 
SHILPA(JURIS_CONSULT@REDIFFMAIL.COM)(9810494638)(PETITIONER) 
ARCHANA SHARMA(ARCHANA.ENTERPRISES3831@GMAIL.COM)(0)(PETITIONER) 
KARUN(KARUN_SHARMA471@REDIFFMAIL.COM)(0)(PETITIONER) 
PUNEET(PUNEETSHARMA_123@REDIFFMAIL.COM)(0)(RESPONDENT) 
KARUN SHARMA(KARUN_SHARMA471@REDIFFMAIL.COM)(0)(PETITIONER) 
RICHA KAPOOR AND KUNAL 
ANAND(OFFICE@MARKLEGAL.CO.IN)(8447226339)(RESPONDENT) 
KARUN SHARMA(KARUN_SHARMA471@REDIFFMAIL.COM)(0)(PETITIONER) 
RICHA KAPOOR ADN KUNAL 
ANAND(OFFICE@MARKLEGAL.CO.IN)(8447226339)(RESPONDENT) 
RAJDIPA BEHURA(RAJDIPABEHURA@GMAIL.COM)(9811533814)(RESPONDENT) 
SONIA ARORA(SONIAARORAMENON@GMAIL.COM)(9810865468)(PETITIONER) 

 

26 MAC.APP.-12/2024 DEEPAK KUMAR  
V/s NEW INDIA ASSURANCE COMPANY 
LIMITED 
  

NAGENDRA KASANA, VARUN DEV 
MISHRA 

 

 OTHER DETAILS OF ADVOCATES: 
NAGENDRA KASANA()(9818518620)(PETITIONER) 
VARUN DEV MISHRA(ADV.VDM@HOTMAIL.COM)(9646056226)(PETITIONER) 

 

27 MAC.APP.-135/2024 
CM APPL. 13181/2024 
CM APPL. 13183/2024 
CM APPL. 33469/2024 
WITH MAC.APP. 221/2024 
MAC.APP. 222/2024 

UNITED INDIA INSURANCE CO LTD  
V/s AZHAR ALI AND OTHER 
  

SUMAN BAGGA, JATINDER KAMRA  

 OTHER DETAILS OF ADVOCATES: 
SUMAN BAGGA(BAGGASUMAN@GMAIL.COM)(9810167439)(PETITIONER) 
JATINDER KAMRA(JATINKAMRA@YAHOO.COM)(9810254409)(RESPONDENT) 
SUMAN BAGGA (BAGGASUMAN@GMAIL.COM)()(PETITIONER) 
JATINDER KAMRA (JATINKAMRA@YAHOO.COM)(9810254409)(RESPONDENT) 

 

28 MAC.APP.-221/2024 
CM APPL. 24638/2024 
CM APPL. 75671/2024 

UNITED INDIA INSURANCE CO. LTD.  
V/s NASRIN AND ORS 
  

SUMAN BAGGA, JATINDER KAMRA  

 OTHER DETAILS OF ADVOCATES: 
SUMAN BAGGA(BAGGASUMAN@GMAIL.COM)(9810167439)(PETITIONER) 
JATIN(JATINKAMRA@YAHOO.COM)(9810254409)(RESPONDENT) 
JATINDER KAMRA ()(9810254409)(PETITIONER) 
SUMAN BAGGA(BAGGASUMAN@GMAIL.COM)(0)(RESPONDENT) 

 

29 MAC.APP.-222/2024 
CM APPL. 24937/2024 
CM APPL. 75415/2024 

UNITED INDIA INSURANCE CO LTD  
V/s SH. ALI HAIDAR AND OTHERS 
  

SUMAN BAGGA, JATINDER KAMRA  

 OTHER DETAILS OF ADVOCATES: 
SUMAN BAGGA(BAGGASUMAN@GMAIL.COM)(9810167439)(PETITIONER) 
JATIN(JATINKAMRA@YAHOO.COM)()(RESPONDENT) 

 

30 MAC.APP.-255/2024 
CM APPL. 28818/2024 

SBI GENERAL INSURANCE COMPANY 
LIMITED  
V/s SH BACCHU SINGH & ORS. 
  

SAMEER NANDWANI  

 OTHER DETAILS OF ADVOCATES:  
31 W.P.(C)-2353/2024 

CM APPL. 68499/2024 
ASLAM & ORS.  
V/s GOVT OF NCT OF DELHI & ORS. 
  

MOHAMMAD SULAMAN KHAN, 
MOHD IRSHAD HANIF, BANI 
DIKSHIT 

 

 OTHER DETAILS OF ADVOCATES: 
M S KHAN(KHANLAWYER1@REDIFFMAIL.COM)(9818416099)(PETITIONER) 
TUSHAR(TUSHARSCHAMBERS@GMAIL.COM)()(RESPONDENT) 
TARIQ ADEEB(ADEEBTARIQ@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
MD. IRSHAD HANIF AND 
ASSOCIATES(HANIF.IRSHAD@GMAIL.COM)(9810041811)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
BANI 
DIKSHIT(BANIDIKSHIT.ADVOCATE@GMAIL.COM)(9810993368)(RESPONDENT) 

 

32 MAC.APP.-59/2025 
CM APPL. 3431/2025 
CM APPL. 3432/2025 
CM APPL. 3433/2025 

NATIONAL INSURANCE CO. LTD  
V/s SMT LATA & ORS. 
  

AMIT KUMAR SINGH  

 OTHER DETAILS OF ADVOCATES: 
AMIT KUMAR SINGH(SINGHA21@GMAIL.COM)(9958540003)(PETITIONER) 
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33 MAC.APP.-110/2025 
CM APPL. 7692/2025 
CM APPL. 7693/2025 

SH ARUN KUMAR SHARMA  
V/s ICICI LOMBARD GENERAL INSURANCE 
COMPANY LTD 
  

MANISH MAINI  

 OTHER DETAILS OF ADVOCATES: 
MANNIE AND ASSOCIATES 
(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER) 
SUMAN BAGGA(BAGGASUMAN@GMAIL.COM)(0)(RESPONDENT) 

 

34 MAC.APP.-122/2025 
CM APPL. 9427/2025 
CM APPL. 9428/2025 
CM APPL. 9429/2025 

UNITED INDIA INSURANCE CO LTD  
V/s SANDEEP KUMAR SINCE DECEASED THR 
LRS AND ORS 
  

ABHISHEK KUMAR, SYED AJMAL 
HASAN 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK KUMAR GOLA 
(ABHISHEKGOLA@GMAIL.COM)(9958789900)(PETITIONER) 
VIKRAMJEET SINGH(SINGHVIKRAMJEET577@GMAIL.COM)(0)(RESPONDENT) 
NAVEEN (NAVEENSAH@GMAIL.COM)(0)(RESPONDENT) 
VK GUPTA (VKGUPTA@GMAIL.COM)(0)(RESPONDENT) 
SYED AJMAL HASAN(HASSANN176@GMAIL.COM)(9891696106)(PETITIONER) 

 

35 MAC.APP.-125/2025 
CM APPL. 9445/2025 
CM APPL. 9446/2025 
CM APPL. 9447/2025 

UNITED INDIA INSURANCE CO LTD  
V/s LATE SH. NAVEEN KUMAR THROUH HIS 
LRS & ORS. 
  

ABHISHEK KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK KUMAR GOLA 
(ABHISHEKGOLA@GMAIL.COM)(9958789900)(PETITIONER) 
MANOJ RANA(ADV.MANOJRANA@GMAIL.COM)(0)(RESPONDENT) 
NAVEEN KUMAR (NAVEENSAH@GMAIL.COM)(0)(RESPONDENT) 
VP GUPTA(VPGUPTA@GMAIL.COM)(0)(RESPONDENT) 

 

36 MAC.APP.-127/2025 
CM APPL. 9599/2025 
CM APPL. 9600/2025 
CM APPL. 9601/2025 

UNITED INDIA INSURANCE CO. LTD.  
V/s LATE SH. DINESH KUMAR THROUGH HIS 
LRS. AND ORS. 
  

ABHISHEK KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK KUMAR GOLA 
(ABHISHEKGOLA@GMAIL.COM)(9958789900)(PETITIONER) 
MANOJ RANA(ADV.MANOJRANA@GMAIL.COM)(0)(RESPONDENT) 
NAVEEN(NAVEENSAH@GMAIL.COM)(0)(RESPONDENT) 
VK GUPTA (VKGUPTA@GMAIL.COM)(0)(RESPONDENT) 

 

BATCH MATTERS (AT 3:30  P.M.) 
37 LA.APP.-40/2007 DHARAM VEER  

V/s UOI & ANR. 
  

MR.L.C.CHECHI, MR. RAMESH RAY, 
MS. SHOBHNA TAKIAR, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
 

 

38 LA.APP.-42/2007 SRI RAM & ANR.  
V/s UOI & ANR. 
  

MR.L.C.CHECHI, MR. RAMESH RAY, 
MR. C. MOHAN RAO, RANJAY 
PODDAR, KARTIK, KARTIK JINDAL 

 

 OTHER DETAILS OF ADVOCATES: 
 
KARTIK JINDAL(KARTSJINDS@GMAIL.COM)(9891909891)(RESPONDENT) 

 

39 LA.APP.-43/2007 BED RAM  
V/s UOI & ANR. 
  

MR.L.C.CHECHI, MR. RAMESH RAY, 
MS. SHOBHNA TAKIAR, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
 

 

40 LA.APP.-44/2007 ATTAR SINGH  
V/s UOI & ANR. 
  

MR.L.C.CHECHI, MR. RAMESH RAY, 
MR. C. MOHAN RAO 

 

 OTHER DETAILS OF ADVOCATES: 
 

 

41 LA.APP.-58/2007 DULI CHAND  
V/s UOI &ANR 
  

BHAGWAT PERSHAD GUPTA, 
SANJAY PODDAR, MR .S.K. VERMA, 
GAURAV SARIN 

 

 OTHER DETAILS OF ADVOCATES: 
 

 

42 LA.APP.-59/2007 
CM APPL. 13373/2016 
WITH LA.APP. 338/2015 
LA.APP. 339/2015 
LA.APP. 1143/2008 
LA.APP. 911/2010 
LA.APP. 144/2019 
LA.APP. 366/2022 
LA.APP. 230/2022 

BED RAM  
V/s UOI & NAR 
  

BHAGWAT PERSHAD GUPTA, 
SANJAY PODDAR, MR. AJAY 
VERMA, MR. S.K. VERMA, GAURAV 
SARIN, KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
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43 LA.APP.-1143/2008 UOI & ANR.  
V/s BHOHTI DECEASED THR.LR'S 
  

MR.DEEPAK KHOSLA, AASTHA JAIN, 
KAMNA SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
KAMNA SINGH(ADV.KAMNAVERMA@GMAIL.COM)(9899552770)(PETITIONER) 

 

44 LA.APP.-911/2010 KEHAR SINGH  
V/s UNION OF INDIA & ORS 
  

BHAGWAT PRASHAD GUPTA, 
SANJAY PODDAR, SUMAN SETHI, 
MRINALINI S GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
45 LA.APP.-338/2015 

CM APPL. 2671/2016 
CM APPL. 41910/2016 

FAKIR CHAND (DECEASED) THR LRS & ORS  
V/s UNION OF INDIA & ANR 
  

RAJ BAHADUR SINGH, AMIT 
KHEMKA, SHAMIM A KHAN 

 

 OTHER DETAILS OF ADVOCATES:  
46 LA.APP.-339/2015 

CM APPL. 11804/2015 
HUKUM SINGH SINCE DECEASED THR LRS & 
ORS  
V/s UNION OF INDIA & ANR 
  

RAJ BAHADUR SINGH, KARTIK 
JINDAL, KARTIK JINDAL 

 

 OTHER DETAILS OF ADVOCATES: 
KARTIK JINDAL(KARTSJINDS@GMAIL.COM)(9891909891)(RESPONDENT) 

 

47 LA.APP.-144/2019 PRAKASH & ORS  
V/s UNION OF INDIA & ANR 
  

I S DAHIYA  

 OTHER DETAILS OF ADVOCATES: 
I S DAHIYA()(9810925303)(PETITIONER) 

 

48 LA.APP.-230/2022 SALEK RAM (DECEASED) THR LRS & ORS.  
V/s UNION OF INDIA & ANR. 
  

SUNIL KUMAR  

 OTHER DETAILS OF ADVOCATES: 
BHAGWAT PRASHAD GUPTA , RAJESH 
GUPTA(RAJESHGUPTA864@GMAIL.COM)(9810360789)(PETITIONER) 
BHAGWAT PRASHAD GUPTA & RAJESH 
GUPTA(RAJESHGUPTA864@GMAIL.COM)(9810360789)(PETITIONER) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 

 

49 LA.APP.-366/2022 
CM APPL. 52464/2022 
CM APPL. 52465/2022 

SITA RAM (DECEASED) THR. LR CHAVAN & 
ANR.  
V/s UNION OF INDIA & ORS. 
  

NIRMAL SINGH CHECHI  

 OTHER DETAILS OF ADVOCATES:  
50 LA.APP.-61/2007 KESAR SINGH & ORS.  

V/s UOI & ANR 
  

BHAGWAT PERSHAD GUPTA, 
SANJAY PODDAR, AJAY VERMA, 
MR. S.K. VERMA, GAURAV SARIN, 
KUNAL SHARMA, PRASHANT 
KATARA 

 

 OTHER DETAILS OF ADVOCATES: 
 
PRASHANT 
KATARA(PRASHANTKATARA@GMAIL.COM)(9818594244)(PETITIONER) 

 

51 LA.APP.-62/2007 
WITH LA.APP. 1033/2008 

GANGA RAM & ANR  
V/s UOI & ANR 
  

BHAGWAT PERSHAD GUPTA, 
SANJAY PODDAR, MR. AJAY 
VERMA, MR. S.K. VERMA, GAURAV 
SARIN, KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
 

 

52 LA.APP.-63/2007 SATTO DEVI & ORS  
V/s UOI & ANR 
  

BHAGWAT PERSHAD GUPTA, 
SANJAY PODDAR, MR. AJAY 
VERMA, MR. S.K. VERMA, GAURAV 
SARIN, KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
 

 

53 LA.APP.-64/2007 ANGOORI DEVI (D) THRU. L.R.  
V/s UOI & ANR 
  

BHAGWAT PERSHAD GUPTA, 
SANJAY PODDAR, MR. AJAY 
VERMA, MR. S.K. VERMA, GAURAV 
SARIN, KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
 

 

54 LA.APP.-65/2007 RAJ PAL  
V/s UOI & ANR 
  

MR. L.C. CHECHI, MR. SANJAY 
PODDAR, MR. AJAY VERMA, MR. 
S.K. VERMA, GAURAV SARIN, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
 

 

55 LA.APP.-66/2007 KAILASH SHARMA & ANR  
V/s UOI & ANR 
  

BHAGWAT PERSHAD GUPTA, MR. 
AJAY VERMA, SANJAY PODDAR, 
MR. S.K. VERMA, GAURAV SARIN, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
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56 LA.APP.-73/2007 TEK CHAND  
V/s UOI & ANR. 
  

MR.BHAGWAT PERSHAD GUPTA, 
MR. SANJAY PODDAR, MR. AJAY 
VERMA, MR. S.K. VERMA, GAURAV 
SARIN, KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
 

 

57 LA.APP.-87/2007 
CM APPL. 808/2019 
CM APPL. 809/2019 
WITH LA.APP. 89/2007 
LA.APP. 412/2007 
LA.APP. 1234/2008 
LA.APP. 1235/2008 
LA.APP. 1236/2008 
LA.APP. 130/2009 
LA.APP. 607/2009 

PRITAM SINGH & ORS.  
V/s UOI & ORS. 
  

MR.SATPAL SINGH, RAJ BAHADUR 
SINGH, MR. SANJAY PODDAR, MR. 
GAURAV SARIN, MEGHNA 
SANKHLA 

 

 OTHER DETAILS OF ADVOCATES: 
RAJ BAHADUR SINGH()(9899736510)(PETITIONER) 
MEGHNA SANKHLA(ASSOCIATES@MEGHNA.NET.IN)(8700615686)(RESPONDENT) 

 

58 LA.APP.-412/2007 GIRIRAJ & ORS.  
V/s UOI & ANR. 
  

MR.R.B.SINGH  

 OTHER DETAILS OF ADVOCATES:  
59 LA.APP.-89/2007 

WITH LA.APP. 1037/2008 
BALBIR SINGH  
V/s UOI & ANR. 
  

MR.SATPAL SINGH, MR. SANJAY 
PODDAR, MR. GAURAV SARIN, MS. 
J.J. SARKAR, KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
 
 
 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

60 LA.APP.-1234/2008 HANS RAJ DECD. THR . LR'S  
V/s UOI &ANR. 
  

MR.RAJ BAHADUR SINGH, SANJAY 
PODDAR, SUPRIYA JUNEJA, KUNAL 

 

 OTHER DETAILS OF ADVOCATES:  
61 LA.APP.-1235/2008 

CM APPL. 6801/2017 
SURYA PRAKASH & ORS.  
V/s UOI & ANR. 
  

MR.RAJ BAHADUR SINGH, SANJAY 
PODDAR, SUPRIYA JUNEJA, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
62 LA.APP.-130/2009 SHRI BHIK RAM  

V/s UNION OF INDIA & ORS. 
  

MR. RAJ BAHADUR SINGH, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
63 LA.APP.-607/2009 NEKI RAM  

V/s UOI 
  

RAJ BHADUR SINGH, SUPARNA 
CHAUHAN, SAPNA CHAUHAN 

 

 OTHER DETAILS OF ADVOCATES: 
SAPNA CHAUHAN 
(ADVOCATESAPNACHAUHAN@YAHOO.COM)(9811264265)(PETITIONER) 

 

64 LA.APP.-91/2007 BHIM SINGH DECD. THR.LR'S & OR  
V/s UOI & ANR. 
  

MR.BHAGWAT PERSHAD GUPTA, 
MR. AJAY VERMA, MR. S.K. VERMA, 
GAURAV SARIN, KARTIK, KARTIK 
JINDAL 

 

 OTHER DETAILS OF ADVOCATES: 
KARTIK JINDAL(KARTSJINDS@GMAIL.COM)(9891909891)(RESPONDENT) 

 

65 LA.APP.-293/2007 JAGBIR SINGH  
V/s UOI & ANR 
  

DEEPAK KHOSLA, MR. SANJAY 
PODDAR, GAURAV SARIN, RAJ 
BAHADUR SINGH 

 

 OTHER DETAILS OF ADVOCATES:  
66 LA.APP.-372/2007 BHOPAL SINGH  

V/s UOI & ANR 
  

BHAGWAT PRASHAD GUPTA, 
SANJAY PODDAR, AJAY VERMA, 
AMIT MEHRA, RAHUL SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAHUL 
SINGH(RAHULSINGHLEGALOFFICE@GMAIL.COM)(9899393420)(PETITIONER) 

 

67 LA.APP.-72/2016 
CM APPL. 11271/2016 
WITH LA.APP. 40/2007 

RAGHUBAR DAYAL @ RAGHUBER SINGH @ 
RAGHBAR SINGH & ORS  
V/s UNION OF INDIA & ANR 
  

AMIT KHEMKA, JYOTI TYAGI, M. 
CHATTERJEE, MRINALINI SEN 
GUPTA, SHLOK CHANDRA, MANU K 
GIRI, UJJWAL GOEL 

 

 OTHER DETAILS OF ADVOCATES: 
SHLOK CHANDRA(SHLOKCHANDRA@GMAIL.COM)(9999670588)(PETITIONER) 
MANU K GIRI(SOLICITOR.TAX@GMAIL.COM)(9891735995)(PETITIONER) 
UJJWAL GOEL(ADVUJJWALGOEL@GMAIL.COM)(8930554347)(PETITIONER) 

 

68 LA.APP.-335/2008 MUNSHI DECEASED THROUGH L.R'S & ORS  
V/s UOI & ANR 

DEEPAK KHOSLA, GAURAV SARIN, 
KARTIK JINDAL 

 

 OTHER DETAILS OF ADVOCATES: 
KARTIK JINDAL(KARTSJINDS@GMAIL.COM)(9891909891)(RESPONDENT) 
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69 LA.APP.-500/2008 BHARAT SINGH & ORS  
V/s UOI & ANR 
  

BHAGWAT PRASHAD GUPTA, 
MRINALINI S GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
70 LA.APP.-501/2008 ZILE SINGH (DECEASED) THROUGH L.R'S  

V/s UOI & ANR 
  

BHAGWAT PRASHAD GUPTA, 
MRINALINI S GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
71 LA.APP.-508/2008 JAGWATI  

V/s UOI & ANR 
  

BHAGWAT PRASHAD GUPTA, 
RAJESH KUMAR, MRINALINI S 
GUPTA, PRASHANT KATARA 

 

 OTHER DETAILS OF ADVOCATES: 
PRASHANT 
KATARA(PRASHANTKATARA@GMAIL.COM)(9818594244)(PETITIONER) 

 

72 LA.APP.-509/2008 BIR SINGH  
V/s UOI & ANR 
  

BHAGWAT PRASHAD GUPTA, DS 
CHAUHAN, MRINALINI S GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
73 LA.APP.-564/2008 AMAN SINGH  

V/s UOI & ANR 
  

BHAGWAT PRASHAD GUPTA, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

74 LA.APP.-565/2008 
WITH LA.APP. 1041/2008 

SHASHI VERMA  
V/s UOI & ANR. 
  

MR.BHAGWAT PRASHAD GUPTA, 
MRINALINI S GUPTA, PRASHANT 
KATARA 

 

 OTHER DETAILS OF ADVOCATES: 
PRASHANT 
KATARA(PRASHANTKATARA@GMAIL.COM)(9818594244)(PETITIONER) 

 

75 LA.APP.-609/2008 
CM APPL. 917/2016 

NIMANT RANA & ORS.  
V/s UOI & ANR. 
  

MR.BHAGWAT PRASHAD GUPTA, 
MR. YATINDER CHAUDHARY, MR. 
SANJAY PODDAR, KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

76 LA.APP.-631/2008 DINESH KUMAR & ORS.  
V/s UOI & ANR. 
  

MR.BHAGWAT PRASHAD GUPTA, 
CHETAN CHAWLA, SANJAY 
PODDAR, CHARUL SARIN, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(PETITIONER) 

 

77 LA.APP.-737/2008 INDER SINGH  
V/s U.O.I & ANR 
  

BHAGWAT PRASHAD GUPTA, 
SANJAY PODDAR, AMIT MEHRA, 
MRINALINI S GUPTA, PRASHANT 
KATARA 

 

 OTHER DETAILS OF ADVOCATES: 
PRASHANT 
KATARA(PRASHANTKATARA@GMAIL.COM)(9818594244)(PETITIONER) 

 

78 LA.APP.-739/2008 RAMESH BASISTHA  
V/s U.O.I & ORS 
  

BHAGWAT PRASHAD GUPTA, 
GAURAV SARIN, SANJAY PODDAR, 
AMIT MEHRA, RAJESH KUMAR, 
MRINALI S GUPTA, PRASHANT 
KATARA 

 

 OTHER DETAILS OF ADVOCATES: 
PRASHANT 
KATARA(PRASHANTKATARA@GMAIL.COM)(9818594244)(PETITIONER) 

 

79 LA.APP.-748/2008 
CM APPL. 945/2011 (CROSS OBJ.) 
CM APPL. 2181/2011 
CM APPL. 52896/2018 

DAL CHAND & ORS  
V/s U.O.I & ORS 
  

KESHAV HEGDE, RAJENDER SINGH, 
SANJAY PODDAR, YATINDER 
CHAUDHARY, KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
RAJENDER SINGH()(9910180879)(PETITIONER) 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

80 LA.APP.-816/2008 
REVIEW PET. 132/2017 
CM APPL. 12931/2017 
CM APPL. 12932/2017 
CM APPL. 12933/2017 
CM APPL. 36662/2017 

KISHAN SAHAI THRU L.R'S  
V/s UOI & ANR 
  

N.S.NEGI, DEVINDER S CHAUHAN, 
KAMRAN MALIK, AMIT MEHRA, 
VIKRAM SINGH GISRA, SANJAY 
PODDAR, KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
81 LA.APP.-817/2008 JAGBIR & ORS  

V/s UOI & ORS 
  

L.C.CHECHI, AMIT MEHRA, 
MRINALINI S GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
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82 LA.APP.-876/2008 RISHAL SINGH DECD. THR. LR'S  
V/s UOI & ORS. 
  

MR.N.S.NEGI, AKSHAY CHANDRA  

 OTHER DETAILS OF ADVOCATES:  
83 LA.APP.-966/2008 RAJ KUMAR  

V/s UOI & ORS. 
  

MR.KESHAV HEDGE, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
84 LA.APP.-992/2008 AJEET SINGH  

V/s UOI & ORS. 
  

MR.BHAGWAT PRASAD GUPTA, 
GAURAV SARIN, SANJAY PODDAR, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
85 LA.APP.-994/2008(Disposed off case) 

REVIEW PET. 128/2017 
CM APPL. 12577/2017 
CM APPL. 12578/2017 
CM APPL. 12579/2017 
CM APPL. 36659/2017 

HARI SINGH  
V/s UOI & ANR. 
  

MR.BHAGWATI PRASHAD GUPTA, 
DEVINDER S CHAUHAN, KAMRAN 
MALIK & RAVINDRA S GARIA, 
DEVENDER S CHAUHAN, GAURAV 
SARIN, RAMESH RAY, SANJAY 
PODDAR, DS CHAUHAN, SUKHBEER 
KOUR 

 

 OTHER DETAILS OF ADVOCATES: 
SUKHBEER 
KOUR(SUKHBEERKOURBAWA@GMAIL.COM)(9818040158)(RESPONDENT) 

 

86 LA.APP.-995/2008 PREM SINGH  
V/s UOI & ANR. 
  

MR.BHAGWAT PRASHAD GUTPA, 
GAURAV SARIN, RAMESH RAY, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
87 LA.APP.-996/2008 RAJENDER PRASHAD & ORS.  

V/s UOI & ANR. 
  

MR.BHAGWAT PRASHAD GUPTA, 
GAURAV SARIN, RAMESH RAY, 
SANJAY PODDAR, KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
88 LA.APP.-1038/2008 

CM APPL. 11903/2015 
CM APPL. 11904/2015 

UOI  
V/s KHAZAN SINGH &ORS. 
  

MR.DEEPAK KHOSLA, INDER SINGH, 
JP VERMA, S K SETHI 

 

 OTHER DETAILS OF ADVOCATES:  
89 LA.APP.-1040/2008 UOI  

V/s CHAMPA DEVI DECD. THR.LR'S 
  

MR.DEEPAK KHSOLA, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
90 LA.APP.-1042/2008 UOI  

V/s RICHA RAM & ORS. 
  

MR.DEEPAK KHOSLA, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
91 LA.APP.-1043/2008 UOI  

V/s PHOOL SINGH & ORS. 
  

MR.DEEPAK KHOSLA, SUMER 
KUMAR SETHI & DOLLY SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
92 LA.APP.-1136/2008 JASWANT SINGH RANA (DECEASED) THR. 

LRS  
V/s UOI & ANR 
  

BHAGWAT PRASHAD GUPTA, 
SANJAY PODDAR, SUPRIYA JUNEJA, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

93 LA.APP.-1141/2008 UOI  
V/s MANSA RAM DECD. THR. LR'S & ORS. 
  

MR.DEEPAK KHOSLA, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
94 LA.APP.-1142/2008 

CM APPL. 42668/2023 
CM APPL. 42669/2023 

UOI  
V/s KISHORI @ BHOLA DECD. THR.LR'S & 
ORS. 
  

DEEPAK KHOSLA, RAHUL 
CHOUDHARY, KUNAL SHARMA, 
ASHUTOSH KAUSHIK 

 

 OTHER DETAILS OF ADVOCATES: 
INDER SINGH()(9811012192)(PETITIONER) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT) 
ASHUTOSH 
KAUSHIK(ASHUTOSHKAUSHIK123@GMAIL.COM)(9711070545)(RESPONDENT) 

 

95 LA.APP.-1144/2008 UOI & ANR.  
V/s NATHU & ORS. 
  

MR.DEEPAK KHOSLA, BB SHARMA, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
96 LA.APP.-1145/2008 UOI  

V/s BALBIR & ORS. 
  

MR.DEEPAK KHOSLA, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
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97 LA.APP.-1146/2008 
CM APPL. 11470/2015 
CM APPL. 11471/2015 

UOI  
V/s HARI KISHAN DECD. THR.LR'S & ORS. 
  

MR.DEEPAK KHOSLA, INDER SINGH, 
AASTHA JAIN, NEERAJ KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
NEERAJ KUMAR(VOXJURISDELHI@GMAIL.COM)(9811338696)(RESPONDENT) 

 

98 LA.APP.-1147/2008 UOI & ANR.  
V/s SOHAN THR.HIS LR'S 
  

MR.DEEPAK KHOSLA, SUMER 
KUMAR SETHI & DOLLY SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
99 LA.APP.-1148/2008 UOI  

V/s KHAZAN SINGH DECD. THR. LR'S 
  

MR.SANJAY PODDAR, JP VERMA, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
100 LA.APP.-1204/2008 DEVENDER KUMAR TRIGUNA  

V/s UOI & ANR. 
  

MR.BHAGWAT PRASHAD GUPTA, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(PETITIONER) 

 

101 LA.APP.-1238/2008 CHINTA  
V/s UOI & ANR. 
  

MR.BHAGWAT PRASHAD GUPTA, 
KUNAL SHARMA, PRASHANT 
KATARA 

 

 OTHER DETAILS OF ADVOCATES: 
PRASHANT 
KATARA(PRASHANTKATARA@GMAIL.COM)(9818594244)(PETITIONER) 

 

102 LA.APP.-89/2009 OM PRAKASH (SINCE DECEASED) THROUGH 
LRS  
V/s UOI & ORS. 
  

RAJ BHADUR SINGH, SAPNA 
CHAUHAN 

 

 OTHER DETAILS OF ADVOCATES: 
SAPNA CHAUHAN 
(ADVOCATESAPNACHAUHAN@YAHOO.COM)(9811264265)(PETITIONER) 

 

103 LA.APP.-528/2009 SHER SINGH (DECEASED) THR. LRS  
V/s UOI & ANR 
  

BHAGWAT PRASAD GUPTA, KUNAL 
SHARMA, PRASHANT KATARA 

 

 OTHER DETAILS OF ADVOCATES: 
PRASHANT 
KATARA(PRASHANTKATARA@GMAIL.COM)(9818594244)(PETITIONER) 

 

104 LA.APP.-550/2009 GUNI RAM DECD THR LRS  
V/s UNION OF INDIA & ORS 
  

BHAGWAT PRASAD GUPTA, NEERAJ 
KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
NEERAJ KUMAR(VOXJURISDELHI@GMAIL.COM)(9811338696)(RESPONDENT) 

 

105 LA.APP.-551/2009 RANJIT KUMAR TRIGUNA  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
RAHUL SINGH 

 

 OTHER DETAILS OF ADVOCATES:  
106 LA.APP.-552/2009 JAGDIP KUMAR TRIGUNA  

V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
107 LA.APP.-553/2009 BAHADUR DECD THR LRS  

V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASAD GUPTA, 
KAMNA SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
KAMNA SINGH(ADV.KAMNAVERMA@GMAIL.COM)(9899552770)(PETITIONER) 

 

108 LA.APP.-556/2009 ATTAR SINGH DECD THR LRS  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
109 LA.APP.-559/2009 

CM APPL. 41913/2019 
PEHLAD  
V/s UNION OF INDIA & ANR 
  

B P GUPTA, AMIT KHEMKA, 
N.S.BENIPAL 

 

 OTHER DETAILS OF ADVOCATES: 
AMIT KHEMKA()(9891758831)(PETITIONER) 

 

110 LA.APP.-560/2009 
CM APPL. 14064/2015 

AJIT SINGH  
V/s UNION OF INDIA & ORS 
  

B.P. GUPTA, MRINALINI SEN, 
MRINALINI S GUPTA, PRASHANT 
KATARA 

 

 OTHER DETAILS OF ADVOCATES: 
PRASHANT 
KATARA(PRASHANTKATARA@GMAIL.COM)(9818594244)(PETITIONER) 

 

111 LA.APP.-576/2009 
CM APPL. 14065/2015 

NARENDER KUMAR TRIGUNA  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
MRINALINI SEN, MRINALINI S 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
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112 LA.APP.-580/2009 
CM APPL. 14066/2015 

KESAR SINGH & ORS  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
MRINALINI SEN, SUMER KUMAR 
SETHI, KUNAL SHARMA, PRASHANT 
KATARA 

 

 OTHER DETAILS OF ADVOCATES: 
PRASHANT 
KATARA(PRASHANTKATARA@GMAIL.COM)(9818594244)(PETITIONER) 

 

113 LA.APP.-595/2009 
CM APPL. 14010/2015 

PREM RAJ & ORS  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
MRINALINI SEN, PRASHANT 
KATARA 

 

 OTHER DETAILS OF ADVOCATES: 
PRASHANT 
KATARA(PRASHANTKATARA@GMAIL.COM)(9818594244)(PETITIONER) 

 

114 LA.APP.-618/2009 
CM APPL. 11472/2015 
CM APPL. 11473/2015 

BADLEY  
V/s UOI & ANR 
  

INDER SINGH, KUNAL SHARMA  

 OTHER DETAILS OF ADVOCATES:  
115 LA.APP.-647/2009 

CM APPL. 8877/2025 
CM APPL. 8878/2025 
CM APPL. 8879/2025 

MEHAR CHAND & ORS  
V/s UNION OF INDIA & ANR 
  

DEEPAK KHOSLA, ANUROOP P.S, SK 
SETHI, SANJAY PODDAR, S 
CHANDRA, KARTIK JINDAL 

 

 OTHER DETAILS OF ADVOCATES: 
DEEPAK KHOSLA(ADV.ANUROOP@GMAIL.COM)(9582818838)(PETITIONER) 
KARTIK JINDAL(KARTSJINDS@GMAIL.COM)(9891909891)(RESPONDENT) 

 

116 LA.APP.-650/2009 PREM RAJ & ORS  
V/s UNION OF INDIA & ANR 
  

DEEPAK KHOSLA, SK SETHI, S 
PODDAR, KARTIK JINDAL 

 

 OTHER DETAILS OF ADVOCATES: 
KARTIK JINDAL(KARTSJINDS@GMAIL.COM)(9891909891)(RESPONDENT) 

 

117 LA.APP.-101/2010 
CM APPL. 14013/2015 

RATTO DEVI DECD THR LRS & ORS  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
MRINALINI SEN, MRINALINI S 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
118 LA.APP.-253/2010 

CM APPL. 14060/2015 
RAM PAT  
V/s UNION OF INDIA & ORS 
  

SHILPA HEGDE, MRINALINI SEN, S K 
ROUT, MRINALINI S GUPTA, N S 
DALAL 

 

 OTHER DETAILS OF ADVOCATES:  
119 LA.APP.-263/2010 

CM APPL. 14068/2015 
RAMESH & ANR  
V/s UNION OF INDIA & ANR 
  

BP GUPTA, MRINALINI SEN, KUNAL 
SHARMA, MRINALINI S GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
120 LA.APP.-264/2010 

CM APPL. 14069/2015 
HARI SINGH DECD THR LRS  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
MRINALINI SEN, MRINALINI S 
GUPTA, PRASHANT KATARA 

 

 OTHER DETAILS OF ADVOCATES: 
PRASHANT 
KATARA(PRASHANTKATARA@GMAIL.COM)(9818594244)(PETITIONER) 

 

121 LA.APP.-311/2010 
CM APPL. 14014/2015 
CM APPL. 6488/2017 

MAMRAJ & ORS  
V/s UNION OF INDIA & ORS 
  

BP GUPTA, MRINALINI SEN, 
RAMESH RAY, MRINALINI S GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
122 LA.APP.-314/2010 LAKHMI CHAND & ORS  

V/s UNION OF INDIA & ORS 
  

BP GUPTA, RAMESH RAY, AASTHA 
JAIN, GAGANMEET SINGH 
SACHDEVA 

 

 OTHER DETAILS OF ADVOCATES: 
GAGANMEET SINGH 
SACHDEVA(GAGANMEET3@GMAIL.COM)(9582055425)(RESPONDENT) 

 

123 LA.APP.-315/2010 
CM APPL. 14063/2015 

JAGGAN & ORS  
V/s UNION OF INDIA & ORS 
  

BHAGWAT PRASHAD GUPTA, 
MRINALINI SEN, RAMESH RAY, 
MRINALINI S GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
124 LA.APP.-316/2010 

CM APPL. 14062/2015 
RAMESH DECD THR LRS & ORS  
V/s UNION OF INDIA & ORS 
  

BP GUPTA, MRINALINI SEN, 
PRAMOD TYAGI, MRINALINI S 
GUPTA, KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

125 LA.APP.-380/2010 KESAR SINGH & ORS  
V/s UOI 
  

BHAGWAT PRASAD GUPTA, S 
PODDAR, RAHUL SINGH, PRASHANT 
KATARA 

 

 OTHER DETAILS OF ADVOCATES: 
PRASHANT 
KATARA(PRASHANTKATARA@GMAIL.COM)(9818594244)(PETITIONER) 

 

126 LA.APP.-454/2010 
CM APPL. 14079/2015 
CM APPL. 21034/2019 

DAYA KISHAN DECD THR LRS & ORS  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
MRINALINI SEN, S PODDAR, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
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BHAGWAT PRASHAD GUPTA()(9810360789)(PETITIONER) 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

127 LA.APP.-677/2010 
REVIEW PET. 127/2017 
CM APPL. 12572/2017 
CM APPL. 12573/2017 
CM APPL. 12574/2017 
CM APPL. 36669/2017 

OM PRAKASH & ANR  
V/s UNION OF INDIA & ANR 
  

N.S. NEGI, DEVINDER S CHAUHAN  

 OTHER DETAILS OF ADVOCATES:  
128 LA.APP.-678/2010 

CM APPL. 14058/2015 
CM APPL. 15508/2025 
CM APPL. 15509/2025 

SHRI CHANDERMAN @ CHANDER SINGH  
V/s UNION OF INDIA & ORS 
  

N.S. NEGI, MRINALINI SEN, PAWAN 
KUMAR YADAV 

 

 OTHER DETAILS OF ADVOCATES: 
RAJESH GUPTA(RAJESHGUPTA864@GMAIL.COM)(9810360789)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

129 LA.APP.-679/2010 
REVIEW PET. 131/2017 
CM APPL. 12927/2017 
CM APPL. 12928/2017 
CM APPL. 12929/2017 
CM APPL. 36664/2017 

RAM SINGH DECD THR LRS & ORS  
V/s UNION OF INDIA & ORS 
  

NS NEGI, DEVINDER S CHAUHAN, 
KAMRAN MALIK & RAVINDRA S 
GARIA 

 

 OTHER DETAILS OF ADVOCATES:  
130 LA.APP.-682/2010 

CM APPL. 14067/2015 
MOOL CHAND DECD THR LRS  
V/s UNION OF INDIA 
  

NS NEGI, MRINALINI SEN, 
MRINALINI S GUPTA, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

131 LA.APP.-683/2010 YASH PAL & ORS  
V/s UNION OF INDIA & ORS 
  

NS NEGI  

 OTHER DETAILS OF ADVOCATES:  
132 LA.APP.-699/2010 NAIN SINGH THR LRS  

V/s UNION OF INDIA & ANR 
  

SATISH KUMAR VERMA, JIVESH 
KUMAR TIWARI, PRABHAV RALLI 

 

 OTHER DETAILS OF ADVOCATES: 
JIVESH KUMAR TIWARI(JIVESH1872@GMAIL.COM)(9811612855)(RESPONDENT) 
PRABHAV 
RALLI(OFFICE.PRCHAMBERS@GMAIL.COM)(9999249666)(RESPONDENT) 

 

133 LA.APP.-765/2010 
CM APPL. 14073/2015 

DAL CHAND & ORS  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
MRINALINI SEN, SANJAY PODDAR, 
RAMESH RAY, SUNITA, MRINALINI S 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
134 LA.APP.-827/2010 

CM APPL. 14012/2015 
BHOOP SINGH DECD THRU LRS  
V/s UOI & ANR 
  

BHAGWAT PRASAD GUPTA, 
MRINALINI SEN, MRINALINI S 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
135 LA.APP.-1070/2010 

CM APPL. 14080/2015 
CM APPL. 37746/2022 
CM APPL. 37747/2022 

RAM KISHAN DECD THRU LRS & ORS  
V/s UOI & ANR 
  

BP GUPTA, MRINALINI SEN, RAJESH 
GUPTA, S.PODDAR, MRINALINI S 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
136 LA.APP.-15/2011 

CM APPL. 14081/2015 
MUSSADI DECD THR LRS  
V/s UNION OF INDIA & ORS 
  

BP GUPTA, MRINALINI SEN, 
S.PODDAR, MRINALINI S GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
137 LA.APP.-29/2011 DAL CHAND & ANR  

V/s UNION OF INDIA 
  

BHAGWAT PRASHAD GUPTA, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

138 LA.APP.-39/2011 UMA DHOWAN & ORS  
V/s UNION OF INDIA & ANR 
  

INDER SINGH, S.PODDAR, JAGDEEP 
KUMAR SHARMA, TUSHAR SANNU 
DAHIYA 

 

 OTHER DETAILS OF ADVOCATES: 
JAGDEEP KUMAR 
SHARMA(ADVJKSHARMA@GMAIL.COM)(9811297224)(PETITIONER) 
TUSHAR SANNU 
DAHIYA(ADV.TUSHARSANNU@GMAIL.COM)(9171677488)(RESPONDENT) 

 

139 LA.APP.-54/2011 KARAN SINGH  
V/s UNION OF INDIA & ANR 
  

SATISH KUMAR VERMA, JP SINGH, 
AMIT KHEMKA 

 

 OTHER DETAILS OF ADVOCATES:  
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140 LA.APP.-140/2011 
CM APPL. 14071/2015 
CM APPL. 15510/2025 
CM APPL. 15511/2025 

RANJEET SINGH DECD THR LRS  
V/s UNION OF INDIA & ANR 
  

SK ROUT, MRINALINI SEN, PAWAN 
KUMAR YADAV, MRINALINI S 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
RAJESH GUPTA()(9810360789)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

141 LA.APP.-155/2011 
CM APPL. 14070/2015 

JASPAL SINGH (DEC) THRU.LRS  
V/s UOI & ANR 
  

B P GUPTA, MRINALINI SEN, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
142 LA.APP.-156/2011 

CM APPL. 14011/2015 
BED RAM  
V/s UOI & ANR 
  

B P GUPTA, MRINALINI SEN  

 OTHER DETAILS OF ADVOCATES:  
143 LA.APP.-251/2011 

CM APPL. 14015/2015 
HARI CHAND  
V/s UNION OF INDIA & ORS 
  

NS CHECHI, MRINALINI SEN, 
MRINALINI S GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
144 LA.APP.-708/2011 

CM APPL. 3077/2017 
LEKH RAM  
V/s UNION OF INDIA & ANR 
  

RAJ BAHADUR SINGH, BHAGWAT 
PERSHAD GUPTA & RAJESH GUPTA, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
145 LA.APP.-716/2011 GOPAL SINGH & ORS  

V/s UNION OF INDIA & ANR 
  

RAJ BAHADUR SINGH, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
146 LA.APP.-5/2012 

CM APPL. 33879/2024 
CM APPL. 33880/2024 

SURJAN & ORS  
V/s UNION OF INDIA & ORS 
  

BP GUPTA, PAWAN KUMAR YADAV, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
BHAGWAT PERSHAD GUPTA 
(RAJESHGUPTA864@GMAIL.COM)(9810360789)(PETITIONER) 
PATHAK SANJAY KUMAR(PATHAKSANJAYKUMAR@GMAIL.COM)()(RESPONDENT) 

 

147 LA.APP.-6/2012 GIAN CHAND DECD THR LRS & ORS  
V/s UNION OF INDIA & ANR 
  

BP GUPTA, NIDHI RAMAN  

 OTHER DETAILS OF ADVOCATES: 
NIDHI RAMAN(NIDHIRAMAN.OFFICE@GMAIL.COM)(9555672532)(RESPONDENT) 

 

148 LA.APP.-10/2012 
CM APPL. 44574/2022 

ANANT RAM & ANR  
V/s UNION OF INDIA & ANR 
  

BP GUPTA, SUNIL KUMAR  

 OTHER DETAILS OF ADVOCATES: 
BHAGWAT PRASHAD GUPTA & RAJESH 
GUPTA(RAJESHGUPTA864@GMAIL.COM)(9810360789)(PETITIONER) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 

 

149 LA.APP.-13/2012 BUDHAN DECD THRU LRS  
V/s UNION OF INDIA & ORS 
  

BP GUPTA, KUNAL SHARMA  

 OTHER DETAILS OF ADVOCATES: 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

150 LA.APP.-37/2012 
CM APPL. 14072/2015 

DAROGA DECD THR LRS & ORS  
V/s UNION OF INDIA & ORS 
  

NS CHECHI, MRINALINI SEN, 
MRINALINI S GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
151 LA.APP.-218/2012 NET RAM THROUGH LRS AND ANR  

V/s UOI AND ANR 
  

BHAGWAT PARSHAD GUPTA, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
152 LA.APP.-223/2012 HARI SINGH THROUGH LRS  

V/s UOI AND ANR 
  

BHAGWAT PRASHAD GUPTA, 
KUNAL SHARMA, SUKHBEER KOUR 
BAJWA 

 

 OTHER DETAILS OF ADVOCATES:  
153 LA.APP.-49/2013 

CM APPL. 5014/2019 
CM APPL. 5015/2019 

SAMARTA LRS AND ORS  
V/s UOI AND ANR 
  

BHAGWAT PRASHAD GUPTA, 
BHAGWAT PERSHAD GUPTA, 
MRINALINI S GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
BHAGWAT PERSHAD GUPTA()(9810360789)(PETITIONER) 

 

154 LA.APP.-51/2013 
CM APPL. 14061/2015 

NET RAM  
V/s UOI AND ANR 
  

BHAGWAT PRASHAD GUPTA, 
MRINALNI SEN, MRINALINI S 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
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155 LA.APP.-73/2015 
CM APPL. 1918/2015 
WITH LA.APP. 99/2015 

KARTAR SINGH (DECEASED) THR LEGAL 
HEIRS  
V/s UNION OF INDIA& ANR 
  

BHAGWAT PRASHAD GUPTA, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

156 LA.APP.-99/2015 
CM APPL. 3573/2015 

UNION OF INDIA  
V/s KARTAR SINGH (DECEASED) THR LRS & 
ORS 
  

SIDDHARTH PANDA, SHAMIM A 
KHAN 

 

 OTHER DETAILS OF ADVOCATES:  
157 LA.APP.-75/2015 

CM APPL. 1923/2015 
BIRMA DEVI & ORS  
V/s UNION OF INDIA & ORS 
  

BHAGWAT PRASHAD GUPTA, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
158 LA.APP.-85/2015 

CM APPL. 2272/2015 
LAKHMI CHAND & ORS  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA & 
RAJESH GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
159 LA.APP.-86/2015 

CM APPL. 2282/2015 
CM APPL. 19952/2023 

JUGAL KISHORE & ORS  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
RAJINDER KUMAR SHARMA, 
GAURAV KAKAR 

 

 OTHER DETAILS OF ADVOCATES: 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9167231100)(PETITIONER) 
RAJESH GUPTA(RAJESHGUPTA864@GMAIL.COM)(9810360789)(PETITIONER) 
MIRNALINI GUPTA (MRINALINISGUPTA@GMAIL.COM)()(RESPONDENT) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT) 
GAURAV KAKAR(GAURAVKAKAR@AOL.IN)(9718668998)(PETITIONER) 

 

160 LA.APP.-115/2015 
CM APPL. 3870/2015 

UNION OF INDIA  
V/s BIRMA DEVI & ORS 
  

SIDDHARTH PANDA, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(PETITIONER) 

 

161 LA.APP.-308/2015 
CM APPL. 10779/2015 
CM APPL. 10780/2015 

UNION OF INDIA  
V/s ANULIKA GUPTA & ANR 
  

YEESHU JAIN, RAHUL BAKSHI  

 OTHER DETAILS OF ADVOCATES:  
162 LA.APP.-390/2015 VIRENDER SINGH (SINCE MISSING) THR LRS 

& ORS  
V/s UNION OF INDIA & ANR 
  

RAJ BAHADUR SINGH  

 OTHER DETAILS OF ADVOCATES:  
163 LA.APP.-423/2015 HARI KISHAN (DECEASED) THR LEGAL HEIRS  

V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASAD GUPTA & 
RAJESH GUPTA, KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
164 LA.APP.-426/2015 NATHU (DECEASED) THR LRS  

V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
RAJESH GUPTA, KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
165 LA.APP.-445/2015 NATHU (DECEASED) THR LRS  

V/s UNION OF INDIA & ANR 
  

RAJESH GUPTA, KUNAL SHARMA  

 OTHER DETAILS OF ADVOCATES:  
166 LA.APP.-14/2016 

CM APPL. 354/2016 
NAIN SINGH (DECEASED) THR HIS LRS  
V/s UNION OF INDIA 
  

RAJ BAHADUR SINGH, KUNAL 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

167 LA.APP.-18/2016 MAHIPAL (DECEASED) THR LRS  
V/s UNION OF INDIA & ANR 
  

RAJ BAHADUR SINGH, KARAN 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
168 LA.APP.-19/2016 CHHATTAR SINGH  

V/s UNION OF INDIA & ANR 
  

RAJ BAHADUR SINGH & VINOD 
IUMAR, KARAN SHARMA, LATIKA 
MALHOTRA 

 

 OTHER DETAILS OF ADVOCATES: 
LATIKA MALHOTRA(MYERA.LATIKA@GMAIL.COM)(9811895162)(RESPONDENT) 

 

169 LA.APP.-173/2016 
CM APPL. 9203/2020 

RAM SAROOP THROUGH LRS  
V/s UOI AND ANR 
  

BHAGWAT PRASHAD GUPTA  

 OTHER DETAILS OF ADVOCATES: 
BHAGWAT PRASHAD GUPTA()(9810137355)(PETITIONER) 
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170 LA.APP.-196/2016 
CM APPL. 37755/2018 
CM APPL. 28909/2024 

BUDH RAM @ BUDH SINGH (DECEASED) 
THR LRS & ORS  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
RAJESH GUPTA, PAWAN KUMAR 
YADAV, RAVI DUTT SHARMA, 
KARAN JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
BHAGWAT PRASHAD GUPTA, RAJESH GUPTA()(9810360789)(PETITIONER) 
BHAGWAT PERSHAD GUPTA 
(RAJESHGUPTA864@GMAIL.COM)(9810360789)(PETITIONER) 
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)()(RESPONDENT) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
RAVI DUTT 
SHARMA(RDSHARMAADVOCATE@GMAIL.COM)(9810310710)(PETITIONER) 
KARAN JAIN(KARAN.JAIN212000@GMAIL.COM)(9711159696)(PETITIONER) 

 

171 LA.APP.-292/2016 
CM APPL. 37754/2018 

HARI KISHAN SHARMA & ORS  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
RAJESH GUPTA, AASTHA JAIN, 
DEVIKA MOHAN 

 

 OTHER DETAILS OF ADVOCATES: 
BHAGWAT PRASHAD GUPTA, RAJESH GUPTA()(9810360789)(PETITIONER) 
DEVIKA MOHAN(DEVVIKAMOHAN@GMAIL.COM)(9560044698)(PETITIONER) 

 

172 LA.APP.-11/2017 
CM APPL. 942/2017 

SHASHI KUMAR  
V/s UNION OF INDIA & ANR 
  

RAJ BAHADUR SINGH, KUNAL, 
KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
173 LA.APP.-157/2017 MOHD ISHA & ORS  

V/s UNION OF INDIA & ANR 
  

N S CHECHI, NIKHIL CHHOKER  

 OTHER DETAILS OF ADVOCATES:  
174 LA.APP.-166/2017 HARISH VATS  

V/s UNION OF INDIA & ANR 
  

B R SHARMA, KUNAL SHARMA  

 OTHER DETAILS OF ADVOCATES: 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

175 LA.APP.-256/2017 POOJA  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
AASTHA JAIN, LATIKA MALHOTRA 

 

 OTHER DETAILS OF ADVOCATES: 
LATIKA MALHOTRA(MYERA.LATIKA@GMAIL.COM)(9811895162)(RESPONDENT) 

 

176 LA.APP.-287/2017 
CM APPL. 31509/2017 

MEHAR CHAND & ORS  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA & 
RAJESH GUPTA, KUNAL SHARMA 

 

 OTHER DETAILS OF ADVOCATES:  
177 LA.APP.-131/2018 UNION OF INDIA  

V/s MANMCHAND (DEC) THR LRS & ORS 
  

SIDDARTH PANDA, KUNAL SHARMA  

 OTHER DETAILS OF ADVOCATES: 
SIDDARTH PANDA()(9891488088)(PETITIONER) 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

178 LA.APP.-204/2018 OM PARKASH (DECEASED) THR LRS  
V/s UNION OF INDIA & ANR 
  

DEEPAK KHOSLA, JAGDEEP KR 
SHARMA, GAURAV DUA 

 

 OTHER DETAILS OF ADVOCATES: 
DEEPAK KHOSLA()(9811218591)(PETITIONER) 
GAURAV DUA(GAURAVDUA8@GMAIL.COM)(9873816418)(RESPONDENT) 

 

179 LA.APP.-209/2018 VIRENDER & ANR  
V/s UNION OF INDIA & ANR 
  

KESHAV HEGDE, KUNAL SHARMA  

 OTHER DETAILS OF ADVOCATES: 
KESHAV HEGDE()(9910180879)(PETITIONER) 
KUNAL SHARMA 
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT) 

 

180 LA.APP.-244/2018 
CM APPL. 53985/2018 
CM APPL. 53986/2018 
CM APPL. 53987/2018 

UNION OF INDIA  
V/s RADHEY (DEC) THR LRS & ORS 
  

SIDDHARTH PANDA, TARUNVIR 
SINGH KHEHAR 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH PANDA()(9891488088)(PETITIONER) 
TARUNVIR SINGH 
KHEHAR(CONTACTUSKLA@GMAIL.COM)(9910122225)(PETITIONER) 

 

181 LA.APP.-245/2018 
CM APPL. 54192/2018 
CM APPL. 54193/2018 
CM APPL. 54194/2018 

UNION OF INDIA  
V/s BUDH RAM @ BUDH SINGH (DEC) THR 
LRS & ORS 
  

TUSHAR GUPTA  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH PANDA()(9891488088)(PETITIONER) 
TUSHAR GUPTA(TUSHAR@MGLAW.IN)(9871550054)(RESPONDENT) 
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182 LA.APP.-246/2018 
CM APPL. 54324/2018 
CM APPL. 54325/2018 
CM APPL. 54326/2018 

UNION OF INDIA  
V/s HAR KISHAN (DEC) THR LRS & ORS 
  

SIDDHARTH PANDA, NEERAJ 
KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH PANDA()(9891488088)(PETITIONER) 
NEERAJ KUMAR(VOXJURISDELHI@GMAIL.COM)(9811338696)(RESPONDENT) 

 

183 LA.APP.-247/2018 
CM APPL. 54360/2018 
CM APPL. 54361/2018 
CM APPL. 54362/2018 

UNION OF INDIA  
V/s RAM SAROOP (DEC) THR LRS & ORS 
  

SIDDHARTH PANDA, AKSHAY 
CHANDRA 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH PANDA()(9891488088)(PETITIONER) 

 

184 LA.APP.-4/2019 
CM APPL. 1666/2019 
CM APPL. 1667/2019 
CM APPL. 1668/2019 

UNION OF INDIA  
V/s RAGHUBAR DAYAL @ RAGHBAR SINGH 
& ORS 
  

SIDDHARTH PANDA, KAMNA SINGH  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH PANDA()(9891488088)(PETITIONER) 
KAMNA SINGH(ADV.KAMNAVERMA@GMAIL.COM)(9899552770)(PETITIONER) 

 

185 LA.APP.-49/2019 
CM APPL. 16601/2019 
CM APPL. 16603/2019 
CM APPL. 16604/2019 

UNION OF INDIA  
V/s HANSO (DECEASED) THR LRS & ANR 
  

SIDDHARTH PANDA, PRITY 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH PANDA()(9891488088)(PETITIONER) 
PRITY SHARMA(SHARMAPRITY.2010@GMAIL.COM)(9911028589)(RESPONDENT) 

 

186 LA.APP.-94/2019 
CM APPL. 25848/2019 
CM APPL. 25849/2019 

UNION OF INDIA  
V/s MUKESH KUMAR & ANR 
  

YEESHU JAIN, RAJNEESH KUMAR 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
YEESHU JAIN()(9811394417)(PETITIONER) 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(PETITIONER) 

 

187 LA.APP.-130/2019 DAL CHAND SHARMA & ORS  
V/s UNION OF INDIA & ANR 
  

BHAGAT PRASHAD GUPTA, 
CANCELLED, SUKHBEER KOUR 
BAJWA 

 

 OTHER DETAILS OF ADVOCATES: 
BHAGAT PRASHAD GUPTA()(9810360789)(PETITIONER) 

 

188 LA.APP.-137/2019 
CM APPL. 38884/2019 

BHOOP SINGH (DECEASED) THR LRS  
V/s UNION OF INDIA & ANR 
  

BHAGWAT PRASHAD GUPTA, 
TARUNVIR SINGH KHEHAR 

 

 OTHER DETAILS OF ADVOCATES: 
BHAGWAT PRASHAD GUPTA()(9810137355)(PETITIONER) 
TARUNVIR SINGH 
KHEHAR(CONTACTUSKLA@GMAIL.COM)(9910122225)(PETITIONER) 

 

189 LA.APP.-65/2022 
CM APPL. 11646/2022 

SUNDER LAL & ANR.  
V/s UNION OF INDIA & ANR. 
  

PRIYANSHU AGGARWAL, NEERAJ 
KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
SUNDER LAL(RAJESHGUPTA864@GMAIL.COM)(7838061014)(PETITIONER) 
RAMESH CHANDER 
BASISTHA(RAJESHGUPTA864@GMAIL.COM)(7838061014)(PETITIONER) 
NEERAJ KUMAR(VOXJURISDELHI@GMAIL.COM)(9811338696)(PETITIONER) 

 

190 LA.APP.-231/2022 DAL CHAND SAINI & ANR.  
V/s UNION OF INDIA & ANR. 
  

SUNIL KUMAR, KAMNA SINGH  

 OTHER DETAILS OF ADVOCATES: 
BHAGWAT PRASHAD GUPTA & RAJESH 
GUPTA(RAJESHGUPTA864@GMAIL.COM)(9810360789)(PETITIONER) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
KAMNA SINGH(ADV.KAMNAVERMA@GMAIL.COM)(9899552770)(PETITIONER) 

 

191 LA.APP.-298/2022 JAI BHAGWAN DECEASED THROUGH HIS 
LEGAL HEIRS AND ORS.   
V/s UNION OF INDIA AND ANR. 
  

SUNIL KUMAR  

 OTHER DETAILS OF ADVOCATES: 
BHAGWAT PRASHAD GUPTA & RAJESH 
GUPTA(RAJESHGUPTA864@GMAIL.COM)(9810360789)(PETITIONER) 
BHAGWAT(RAJESHGUPTA864@GMAIL.COM)(981060789)(PETITIONER) 
BHAGWAT PRASHAD GUPTA, RAJESH GUPTA 
(RAJESHGUPTA864@GMAIL.COM)(9810360789)(PETITIONER) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 

 



20.03.2025                                                                                        ADVANCE CAUSE LIST 
 

122 
 

192 LA.APP.-427/2023 
CM APPL. 44208/2023 

UNION OF INDIA  
V/s DAL CHAND SAINI & ORS. 
  

SIDDHARTH PANDA  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH PANDA(SIDDHUPANDA@GMAIL.COM)(9891488088)(PETITIONER) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
RAJESH(RAJESHGUPTA864@GMAIL.COM)()(RESPONDENT) 

 

 
 
 
 
 
 

                      COURT NO. 48 
     

n.shubhankar@dhc.nic.in

HON'BLE MS. JUSTICE MINI PUSHKARNA 
 
 
NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO: 

 
 
MEETING LINK 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
1 W.P.(C)-700/2025 

CM APPL. 3343/2025 
CM APPL. 3344/2025 
CM APPL. 3345/2025 

ATUL SHARMA  
V/s MUNICIPAL CORPORATION OF DELHI & 
ANR. 
  

M SUFIAN SIDDIQUI, BHARAT  

 OTHER DETAILS OF ADVOCATES: 
M. SUFIAN SIDDIQUI(SUFIANSIDDIQUI@GMAIL.COM)(9873344786)(PETITIONER) 
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
BHARAT (BHARATBAGGAADVOCATE123@GMAIL.COM)(9899584189)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
2 CONT.CAS(C)-492/2021 

WITH W.P.(C) 675/2021 
W.P.(C) 1072/2021 

VIRENDRA LAL TULI   
V/s NEW DELHI MUNCIPAL COUNCIL & ANR. 
  

SANYAM KHETARPAL  

 OTHER DETAILS OF ADVOCATES: 
VIRENDRA LAL TULI (SANYAM@KHETARPAL.CO.IN)(9873674225)(RESPONDENT) 
VIRENDRA LAL TULI (SANYAM@KHETARPAL.CO.IN)(9873674225)(RESPONDENT) 
VIRENDRA LAL TULI (SANYAM@KHETARPAL.CO.IN)(9873674225)(RESPONDENT) 
VIRENDRA LAL TULI (SANYAM@KHETARPAL.CO.IN)(9873674225)(RESPONDENT) 
JAHNVI SHARMA(JAHNVISHARMAADVOCATE@GMAIL.COM)(9871869866)(PETITIONER) 
SANYAMKHETARPAL(SANYAM@KHETARPAL.CO.IN)(9873674225)(PETITIONER) 
JT. DIRECTOR(INSO.SUNDERKHATRI@GMAIL.COM)()(PETITIONER) 
NEW DELHI MUNCIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)()(PETITIONER) 
JT. DIRECTOR(INSO.SUNDERKHATRI@GMAIL.COM)()(PETITIONER) 
NEW DELHI MUNCIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)()(PETITIONER) 
JT. DIRECTOR(INSO.SUNDERKHATRI@GMAIL.COM)()(PETITIONER) 
NEW DELHI MUNCIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)()(PETITIONER) 
NEW DELHI MUNCIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)()(PETITIONER) 
JT. DIRECTOR(INSO.SUNDERKHATRI@GMAIL.COM)()(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
SUNDER KHATRI(INSO.SUNDERKHATRI@GMAIL.COM)()(RESPONDENT) 

 

3 W.P.(C)-1072/2021 
CM APPL. 3019/2021 

VIRENDRA LAL TULI  
V/s NEW DELHI MUNCIPAL COUNCIL & ANR. 
  

SANYAM KHETARPAL, SANYAM 
KHETARPAL 

 

 OTHER DETAILS OF ADVOCATES: 
VIRENDRA LAL 
TULI(JAHNVISHARMAADVOCATE@GMAIL.COM)(9871869866)(RESPONDENT) 
VIRENDRA LAL 
TULI(JAHNVISHARMAADVOCATE@GMAIL.COM)(9871869866)(RESPONDENT) 
VIRENDRA LAL 
TULI(JAHNVISHARMAADVOCATE@GMAIL.COM)(9871869866)(RESPONDENT) 
VIRENDRA LAL 
TULI(JAHNVISHARMAADVOCATE@GMAIL.COM)(9871869866)(RESPONDENT) 
VIRENDRA LAL 
TULI(JAHNVISHARMAADVOCATE@GMAIL.COM)(9871869866)(RESPONDENT) 
VIRENDRA LAL 
TULI(JAHNVISHARMAADVOCATE@GMAIL.COM)(9871869866)(RESPONDENT) 
VIRENDRA LAL 
TULI(JAHNVISHARMAADVOCATE@GMAIL.COM)(9871869866)(RESPONDENT) 
JAHVI SHARMA AND SANYAM KHETARPAL(SANYAM@KHETARPAL.CO.IN, 
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NITESH@KYPARTNERS.IN)(9871869866)(PETITIONER) 
SANYAMKHETARPAL(SANYAM@KHETARPAL.CO.IN)(9873674225)(PETITIONER) 
NEW DELHI MUNCIPAL COUNCIL(GROVERADVOCATE@REDIFFMAIL.COM)()(PETITIONER) 
NEW DELHI MUNCIPAL COUNCIL(GROVERADVOCATE@REDIFFMAIL.COM)()(PETITIONER) 
NEW DELHI MUNCIPAL COUNCIL(GROVERADVOCATE@REDIFFMAIL.COM)()(PETITIONER) 
NEW DELHI MUNCIPAL COUNCIL(GROVERADVOCATE@REDIFFMAIL.COM)()(PETITIONER) 
NEW DELHI MUNCIPAL COUNCIL(GROVERADVOCATE@REDIFFMAIL.COM)()(PETITIONER) 
NEW DELHI MUNCIPAL COUNCIL(GROVERADVOCATE@REDIFFMAIL.COM)()(PETITIONER) 
GROVER(GROVERADVOCATE@REDIFFMAIL.COM)()(RESPONDENT) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 

4 W.P.(C)-675/2021 
CM APPL. 1633/2021 

SMT NANDITA TULI   
V/s NEW DELHI MUNCIPAL COUNCIL & ANR. 
  

SANYAM KHETARPAL, SANYAM 
KHETARPAL, VIPUL GANDA 

 

 OTHER DETAILS OF ADVOCATES: 
SMT NANDITA TULI 
(JAHNVISHARMAADVOCATE@GMAIL.COM)(9871869866)(RESPONDENT) 
SMT NANDITA TULI 
(JAHNVISHARMAADVOCATE@GMAIL.COM)(9871869866)(RESPONDENT) 
SANYAMKHETARPAL(SANYAM@KHETARPAL.CO.IN)(9873674225)(PETITIONER) 
JAHNVI SHARMA , SANYAM 
KHETARPAL(SANYAM@KHETARPAL.CO.IN)(9871869866)(PETITIONER) 
GROVER (GROVERADVOCATE@REDIFFMAIL.COM)()(RESPONDENT) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
VIPUL GANDA(SERVICE@VIPULGANDA.COM)(7045320000)(PETITIONER) 

 

5 W.P.(C)-11901/2006 NRITYA KASTUBHA CULTURAL SOCIETY  
V/s M.C.D. & ANR. 
  

PAWAN UPADHYAY  

 OTHER DETAILS OF ADVOCATES:  
6 W.P.(C)-4535/2013 BHOLA SAH & ORS  

V/s MCD & ORS. 
  

SANJEEV MEHTA, RAJAN TYAGI, 
NAUSHAD AHMED KHAN 

 

 OTHER DETAILS OF ADVOCATES:  
7 W.P.(C)-5374/2015 

CM APPL. 9691/2015 
CM APPL. 8373/2024 

GRAND ESTATE LLP & ANR  
V/s UNION OF INDIA & ORS 
  

JUSCONTRACTUS, NARESH GUPTA, RIPU 
DAMAN BHARDWAJ, RAJESH KUMAR, 
AKSHITA GOYAL 

 

 OTHER DETAILS OF ADVOCATES: 
NARESH GUPTA(NGEQUITY01@GMAIL.COM)(9810236228)(PETITIONER) 
UNION OF INDIA, AKSHITA GOYAL, MCD(UOIDHC@GMAIL.COM, 
AKHITAGOYAL.ADV16@GMAIL.COM, CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
MCD(C1OMCHDQ@GMAIL.COM)()(RESPONDENT) 
GNCTD(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT) 
AKSHITA GOYAL(AKSHITAGOYAL.ADV16@GMAIL.COM)(9717720707)(RESPONDENT) 

 

8 W.P.(C)-5506/2015 
WITH W.P.(C) 7014/2016 
W.P.(C) 7561/2015 

M/S. PRIME INFRAPACK PVT LTD  
V/s NORTH DELHI MUNICIPAL CORPORATION 
& ANR. 
  

S S RAY, RAKHI RAY & VAIBHAV GULIA, 
SUNITA OJHA 

 

 OTHER DETAILS OF ADVOCATES: 
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(RESPONDENT) 

 

9 W.P.(C)-7561/2015 
CM APPL. 14522/2015 
CM APPL. 2940/2017 

DELHI METRO RAIL CORPORATION LTD.  
V/s NORTH DELHI MUNICIPAL CORPORATION 
& ANR 
  

R.V. SINHA, MADHU TEWATIA, SUNITA 
OJHA 

 

 OTHER DETAILS OF ADVOCATES: 
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(RESPONDENT) 

 

10 W.P.(C)-7014/2016 
CM APPL. 28830/2016 
WITH W.P.(C) 5506/2015 
W.P.(C) 7561/2015 

DELHI METRO RAIL CORPRATION LTD.  
V/s NORTH DELHI MUNICIPAL CORPORATION 
& ORS 
  

R.V. SINHA  

 OTHER DETAILS OF ADVOCATES:  
11 W.P.(C)-13809/2018 

CM APPL. 53882/2018 
AKHIL BHARTIYA RAILWAY KHAN-PAN 
LICENSEES WELFARE ASSOCIATION (REGD.) 
THROUGH ITS PRESIDENT RAVINDER  
V/s UNION OF INDIA 
  

PRABHAHAY KAUR, JOYDEEP 
MAZUMDAR, ATUL KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
PRABHAHAY KAUR()(9810158581)(PETITIONER) 
ATUL KUMAR(ADVABHIMANYUSHARMA89@GMAIL.COM)(9999719592)(PETITIONER) 

 

12 W.P.(C)-1921/2019 
CM APPL. 8945/2019 
WITH W.P.(C) 1929/2019 
W.P.(C) 1947/2019 
W.P.(C) 2175/2019 

RAJAN KAPOOR (HUF) AND ORS.  
V/s NEW DELHI MUNICIPAL CORPORATION 
AND ORS. 
  

AADITYA VIJAYKUMAR Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
AADITYA VIJAYKUMAR()(9711481910)(PETITIONER) 

 

13 W.P.(C)-1929/2019 
CM APPL. 8987/2019 

RELIANCE INDUSTRIES LTD.  
V/s DIRECTOR (E-BR) NEW DELHI MUNICIPAL 
COUNCIL AND ORS. 

R. S. PRABHU AND CO. Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
R. S. PRABHU AND CO.()(8851382791)(PETITIONER) 
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14 W.P.(C)-1947/2019 
CM APPL. 9074/2019 

C. J. INTERNATIONAL HOTELS LTD. AND ANR.  
V/s NEW DELHI MUNICIPAL COUNCIL AND 
ORS. 
  

SHIV SAPRA, ANANT GARG, KOCHHAR & 
CO. 

Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
SHIV SAPRA()(9810525588)(PETITIONER) 
ANANT GARG(RKSINGH@CSPARTNERS.IN)(9899002683)(PETITIONER) 
()()(PETITIONER) 

 

15 W.P.(C)-2175/2019 
CM APPL. 10234/2019 

M/S CREATIVE INTRA LTD.  
V/s NEW DELHI MUNICIPAL COUNCIL AND 
ANR. 
  

JOSE ABRAHAM Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
JOSE ABRAHAM()(9999728027)(PETITIONER) 

 

16 W.P.(C)-5312/2019 
CM APPL. 25388/2019 
CM APPL. 54684/2019 
CM APPL. 9753/2020 
CM APPL. 4845/2021 
CM APPL. 46014/2022 

DEVENDRA  
V/s NEW DELHI MUNICIPAL COUNCIL & ORS 
  

N K SAHOO, KAMLESH KUMAR MISHRA, 
NAGENDRA KUMAR SAHOO 

 

 OTHER DETAILS OF ADVOCATES: 
N K SAHOO()(9212544565)(PETITIONER) 
N K SAHOO()(9212544565)(PETITIONER) 
N K SAHOO()(9212544565)(PETITIONER) 
KAMLESH KUMAR MISHRA()(9582388509)(PETITIONER) 
NAGENDRASAHOO(NS32009@GMAIL.COM)(9212544565)(PETITIONER) 
N K SAHOO()(9212544565)(PETITIONER) 
YOGENDRA HANDOO()(9582388509)(RESPONDENT) 
N.K. SAHOO(NS32009@GMAIL.COM)(9212544565)(PETITIONER) 
YOGENDRA HANDOO(YHANDOO@GMAIL.COM, 
KAMLESH.LEGALAID@GMAIL.COM)()(RESPONDENT) 

 

17 W.P.(C)-13594/2019 M/S NIRVANA COMMUNICATIONS PVT. 
LIMITED  
V/s EAST DELHI MUNICIPAL CORPORATION 
  

MITTAL AND MITTAL AND CO.  

 OTHER DETAILS OF ADVOCATES: 
MITTAL AND MITTAL AND CO.()(9891188839)(PETITIONER) 

 

18 W.P.(C)-3196/2022 
CM APPL. 9289/2022 

MR SUNIL NARANG AND ANR  
V/s BSES RAJDHANI POWER LTD AND ANR 
  

SANJEEV SONI  

 OTHER DETAILS OF ADVOCATES: 
SANJEEV SONI(SANJEEVSONIADVOCATE2@GMAIL.COM)(9873811588)(PETITIONER) 
SUNILF(SUNILF.ADV@GMAIL.COM)()(RESPONDENT) 

 

19 W.P.(C)-12284/2022 SMT. DURGAWATI MISHRA & ORS.  
V/s THE COMMISSIONER, MUNICIPAL 
CORPORATION OF DELHI & ORS. 
  

ROHIT KUMAR  

 OTHER DETAILS OF ADVOCATES: 
MR. ROHIT KUMAR AND MR. AMIT KUMAR()(9891434404)(PETITIONER) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 

 

20 W.P.(C)-2827/2023 
CM APPL. 10916/2023 

ARPIT PURI  
V/s NEW DELHI MUNICIPAL COUNCIL & ANR. 
  

RAGHAV SABHARWAL, JASMAN SINGH 
SETHI 

 

 OTHER DETAILS OF ADVOCATES: 
RAJAN SABHARWAL(RAGHAV@SALF.IN)(9818844415)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM, 
CHAIRPERSON@NDMC.GOV.IN)()(RESPONDENT) 
DINESH LUTHRA(DINESH_LUTHRA@YAHOO.COM)()(RESPONDENT) 
JASMAN SINGH SETHI(JS.SETHI92@GMAIL.COM)(9464777772)(RESPONDENT) 

 

21 W.P.(C)-4009/2023 
CM APPL. 15574/2023 

MOHAN ESTATE WELFARE ASSOCIATION & 
ANR.  
V/s MUNICIPAL CORPORATION OF DELHI & 
ORS. 
  

ROSHNI NAMBOODIRY, DINESH KUMAR, 
SUNITA OJHA 

 

 OTHER DETAILS OF ADVOCATES: 
ROSHNI NAMBOODIRY(ROSHNI.NAMBOODIRY@GMAIL.COM)(9818332885)(PETITIONER) 
DELHI STATE INDUSTRIAL AND INFRASTRUCTURE DEVELOPMENT(DSIIDCLC@GMAIL.COM, 
SECLG@NIC.IN, SANGEETABHARTI@GMAIL.COM)()(RESPONDENT) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
DINESH KUMAR(DINUKUMAR84@GMAIL.COM)(9990755693)(RESPONDENT) 
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER) 

 

22 W.P.(C)-6685/2023 ROHIT SHUKLA  
V/s DELHI JAL BOARD 
  

ROHIT SHUKLA, SAIYAD URUJ ABBAS  

 OTHER DETAILS OF ADVOCATES: 
VISHAL PANDEY(VISHALPANDEY@OUTLOOK.COM)(8840585518)(PETITIONER) 
RISHABH ARORA(RISHABHRR111@GMAIL.COM)(9650295900)(PETITIONER) 
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SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM)(9811112863)(RESPONDENT) 
SAIYAD URUJ ABBAS(ABBASJAFRI@REDIFFMAIL.COM)(9811220325)(PETITIONER) 

23 W.P.(C)-13046/2023 RAJAN  
V/s MUNICIPAL CORPORATION OF DELHI 
  

ANUJ P AGARWALA  

 OTHER DETAILS OF ADVOCATES: 
ANUJ P AGARWALA (ANUJ@PBA.NET.IN)(1141741314)(PETITIONER) 
MUNICIPAL CORPORATION OF DELHI (CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 

 

24 W.P.(C)-1696/2024 
CM APPL. 6992/2024 

EXCLUSIVE MOTORS PVT. LTD & ANR.  
V/s UNION OF INDIA & ANR. 
  

ASHISH BATRA, SAYANDEEP PAHARI  

 OTHER DETAILS OF ADVOCATES: 
ASHISH BATRA(ASHISH_44@HOTMAIL.COM)(9871423261)(PETITIONER) 
ASHISH BATRA(ASHISH_44@HOTMAIL.COM)(9871423261)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
SAYANDEEP PAHARI(LITIGATION@PLRCHAMBERS.COM)(9818308938)(RESPONDENT) 

 

25 W.P.(C)-5147/2024 
CM APPL. 21078/2024 

MS DURGA TIMBER STORE & ORS.  
V/s MUNICIPAL CORPORATION OF DELHI 
  

APOORV BANSAL  

 OTHER DETAILS OF ADVOCATES: 
NITESH MEHRA(ADVNITESHMEHRA@GMAIL.COM)(9953652710)(PETITIONER) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 

 

26 W.P.(C)-17067/2024 
CM APPL. 72420/2024 
CM APPL. 6065/2025 

SANGEETA SETHI  
V/s DELHI JAL BOARD 
  

HARSH VARDHAN SINGH, AJAY VIKRAM 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
M.G. VACHER & HARSH VARDHAN 
SINGH(MADANVACHER123@GMAIL.COM)(9810429034)(PETITIONER) 
SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM)(0)(RESPONDENT) 
M G VACHER(MADANVACHER123@GMAIL.COM)(9810429034)(PETITIONER) 
SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM)(0)(RESPONDENT) 
AJAY VIKRAM SINGH(AJAYVIKRAMSINGH563@GMAIL.COM)(9868632122)(RESPONDENT) 

 

27 W.P.(C)-1626/2025 
CM APPL. 7925/2025 
CM APPL. 12097/2025 

WHITE HOUSE FLAT OWNERS ASSOCIATION  
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

BHARAT MALHOTRA  

 OTHER DETAILS OF ADVOCATES: 
BHARAT MALHOTRA, R.K. TRIPATHI & ABHIJEET 
SINGH(BHARATMAL2@GMAIL.COM)(8447151507)(PETITIONER) 
NEW DELHI MUNCIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM, 
DIRECTOR.EBR@NDMC.GOV.IN, PRADEEP@PRADEEPRAI.COM)(0)(RESPONDENT) 
.(CHAIRPERSON@NDMC.GOV.IN)(0)(RESPONDENT) 
BHARAT MALHOTRA(BHARATMAL2@GMAIL.COM)(8447151507)(PETITIONER) 
NEW DELHI MUNICIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)(0)(RESPONDENT) 

 

CONNECTED MATTERS (ANMM) 
28 W.P.(C)-10752/2017 

CM APPL. 44090/2017 
WITH W.P.(C) 2562/2018 
W.P.(C) 2555/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s ASSOCIATION OF STATE ROAD TRANSPORT 
UNDERTAKINGS 
  

MADHU TEWATIA, R PRIYA  

 OTHER DETAILS OF ADVOCATES:  
29 W.P.(C)-2555/2018 

CM APPL. 10546/2018 
SOUTH DELHI MUNICIPAL CORPORATION  
V/s M/S ALL INDIA MANAGEMENT 
ASSOCIATION 
  

MADHU TEWATIA  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

30 W.P.(C)-2562/2018 
CM APPL. 10555/2018 
WITH W.P.(C) 2460/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s ASOCIATION OF STATE ROAD TRANSPORT 
UNDERTAKINGS 
  

MADHU TEWATIA, J S BHASIN  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

31 W.P.(C)-10758/2017 
CM APPL. 44096/2017 
CM APPL. 7709/2018 
WITH W.P.(C) 2555/2018 
W.P.(C) 2562/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s M/S ALL INDIA MANAGEMENT 
ASSOCIATION 
  

MADHU TEWATIA, R P SINGH  

 OTHER DETAILS OF ADVOCATES: 
R P SINGH()(964313726)(PETITIONER) 

 

32 W.P.(C)-2458/2018 
CM APPL. 10219/2018 
CM APPL. 49339/2018 
WITH W.P.(C) 2460/2018 
W.P.(C) 2462/2018 
W.P.(C) 2464/2018 
W.P.(C) 2555/2018 
W.P.(C) 2559/2018 
W.P.(C) 2561/2018 
W.P.(C) 2571/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s M/A ALL INDIA MANGEMENT 
ASSOCITAION 
  

MADHU TEWATIA, R P SINGH  
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W.P.(C) 2574/2018 
W.P.(C) 2562/2018 
W.P.(C) 10758/2018 
 OTHER DETAILS OF ADVOCATES: 

MADHU TEWATIA()(9810058835)(PETITIONER) 
R P SINGH()(9643137262)(PETITIONER) 

 

33 W.P.(C)-2460/2018 
CM APPL. 10222/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s ALL INDIA MANAGEMENT ASSOCIATION 
  

MADHU TEWATIA  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

34 W.P.(C)-2462/2018 
CM APPL. 10225/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s M/S ALL INDIA MANAGEMENT 
ASSOCIATION 
  

MADHU TEWATIA  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

35 W.P.(C)-2464/2018 
CM APPL. 10229/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s M/S ALL INDIA MANAGEMENT 
ASSOCIATION 
  

MADHU TEWATIA  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

36 W.P.(C)-2559/2018 
CM APPL. 10551/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s ALL INDIA MANAGEMENT ASSOCIATION 
  

MADHU TEWATIA  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

37 W.P.(C)-2561/2018 
CM APPL. 10553/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s M/S ALL INDIA MANAGEMENT 
ASSOCIATION 
  

MADHU TEWATIA  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

38 W.P.(C)-2571/2018 
CM APPL. 10572/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s M/S ALL INDIA MANAGEMENT 
ASSOCIATION 
  

MADHU TEWATIA  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

39 W.P.(C)-2574/2018 
CM APPL. 10577/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s ALL INDIA MANAGEMENT ASSOCIATION 
  

MADHU TEWATIA  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

40 W.P.(C)-2463/2018 
CM APPL. 10227/2018 
WITH W.P.(C) 2562/2018 
W.P.(C) 2537/2018 
W.P.(C) 2538/2018 
W.P.(C) 2558/2018 
W.P.(C) 2563/2018 
W.P.(C) 2568/2018 
W.P.(C) 2570/2018 
W.P.(C) 2575/2018 
W.P.(C) 2577/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s ASSOCIATION OF STATE ROAD TRANSPORT 
UNDERTAKINGS 
  

MADHU TEWATIA  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

41 W.P.(C)-2537/2018 
CM APPL. 10473/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s GOVERNMENT OF NATIONAL CAPITAL 
TERRITORY OF DELHI 
  

MADHU TEWATIA, J S BHASIN  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

42 W.P.(C)-2538/2018 
CM APPL. 10475/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s ASSOCIATION OF STATE ROAD TRANSPORT 
UNDERTAKINGS 
  

MADHU TEWATIA, J S BHASIN  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

43 W.P.(C)-2558/2018 
CM APPL. 10549/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s ASSOCIATION OF STATE ROAD TRANSPORT 
UNDERTAKINGS 
  

MADHU TEWATIA, J S BHASIN  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 
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44 W.P.(C)-2563/2018 
CM APPL. 10561/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s ASSOCIATION OF STATE ROAD TRANSPORT 
UNDERTAKINGS 
  

MADHU TEWATIA, J S BHASIN  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

45 W.P.(C)-2568/2018 
CM APPL. 10568/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s ASSOCIATION OF STATE ROAD TRANSPORT 
UNDERTAKINGS 
  

MADHU TEWATIA, J S BHASIN  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

46 W.P.(C)-2570/2018 
CM APPL. 10570/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s ASSOCIATION OF STATE ROAD TRANSPORT 
UNDERTAKINGS 
  

MADHU TEWATIA, J S BHASIN  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

47 W.P.(C)-2575/2018 
CM APPL. 10579/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s ASSOCIATION OF STATE ROAD TRANSPORT 
UNDERTAKINGS 
  

MADHU TWATIA, J S BHASIN  

 OTHER DETAILS OF ADVOCATES: 
MADHU TWATIA()(9810058835)(PETITIONER) 

 

48 W.P.(C)-2577/2018 
CM APPL. 10584/2018 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s ASSOCIATION OF STATE ROAD TRANSPORT 
UNDERTAKINGS 
  

WITHOUT GENERATE, J S BHASIN  

 OTHER DETAILS OF ADVOCATES:  
49 W.P.(C)-8957/2018 

CM APPL. 34431/2018 
WITH W.P.(C) 10752/2017 

SOUTH DELHI MUNICIPAL CORPORATION  
V/s INDO GLOBAL SOCIAL SERVICE SOCIETY & 
ANR 
  

MADHU TEWATIA  

 OTHER DETAILS OF ADVOCATES: 
MADHU TEWATIA()(9810058835)(PETITIONER) 

 

CONNECTED MATTERS (ANMM) 
50 W.P.(C)-8977/2021 

CM APPL. 27937/2021 
CM APPL. 62959/2024 
WITH W.P.(C) 11454/2021 
W.P.(C) 12298/2021 
W.P.(C) 13119/2021 
W.P.(C) 9719/2021 
W.P.(C) 11142/2021 
W.P.(C) 12075/2021 
W.P.(C) 12769/2021 
W.P.(C) 9749/2022 

M/S C.S. BHATNAGAR AND COMPANY & ORS.  
V/s NEW DELHI MUNICIPAL COUNCIL & ANR. 
  

MAHIMA DANG, TUSHAR SANNU 
DAHIYA, MAHIMA DANG, WASIM 
ASHRAF 

Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
M/S C S BHATNAGAR & COMPANY(BHATNAGAR.CSB@GMAIL.COM)()(PETITIONER) 
Y S BHATNAGAR(CAYBHAT@GMAIL.COM)()(PETITIONER) 
MAHIMA DANG & RAGHUVEER 
KAPUR(ADV.MAHIMADANG@GMAIL.COM)(7838789894)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
DEPARTMENT OF ARCHITECTURE AND 
ENVIRONS(CHIEF.ARCHITECT@NDMC.GOV.IN)()(RESPONDENT) 
MAHIMA DANG(ADV.MAHIMADANG@GMAIL.COM)(0)(PETITIONER) 
NEW DELHI MUNICIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)(0)(RESPONDENT) 
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(RESPONDENT) 
WASIM ASHRAF(WASIM.ASHRAF@CSY.CO.IN)(9910681789)(PETITIONER) 
TUSHAR SANNU 
DAHIYA(ADV.TUSHARSANNU@GMAIL.COM)(9171677488)(RESPONDENT) 

 

51 W.P.(C)-11142/2021 
CM APPL. 34303/2021 
CM APPL. 25583/2022 
WITH W.P.(C) 12075/2021 

M/S CELLAR ENTERPRISES PRIVATE LIMITED & 
ANR.  
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

WASIM ASHRAF, WASIM ASHRAF, SHAKTI 
CHAND RANA 

Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
WASIM ASHRAF(SECRETARY@YNWLEGAL.COM)(9910681789)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
SHAKTI CHAND RANA(SHAKTIRANA@GMAIL.COM)(9312279442)(PETITIONER) 
ASHWANI KAPUR(ASHWANIKAPUR@HOTMAIL.COM, 
AVISTRADEWORTH@GMAIL.COM)()(RESPONDENT) 
BHATNAGAR(BAHTNAGAR.CSB@GMAIL.COM, 
BRIJESHMATHUR@HOTMAIL.COM)()(RESPONDENT) 
COURT MASTER(COURTMASTER.DHC@GMAIL.COM, 
VISHALCHOWDHARY@GMAIL.COM)()(RESPONDENT) 
MAHIMA DANG(ADV.MAHIMADANG@GMAIL.COM, 
ADVOCATEZARYAB@GMAIL.COM)()(RESPONDENT) 
 

 

mailto:ADVOCATEZARYAB@GMAIL.COM)()(RESPONDENT)�
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52 W.P.(C)-11454/2021 
CM APPL. 35258/2021 
CM APPL. 38557/2021 
CM APPL. 47290/2022 

ACHAL BHASIN & ORS.  
V/s NEW DELHI MUNICIPAL COUNCIL & ANR. 
  

WASIM ASHRAF, WASIM ASHRAF Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
Y AND W LEGAL(SECRETARY@YNWLEGAL.COM)(9811134102)(PETITIONER) 
NEW DELHI MUNCIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
Y AND W LEGAL(SECRETARY@YNWLEGAL.COM)(9811134102)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
PROPLEGAL INDIA(SECRETARY@PROPLEGALINDIA.COM)(9910681789)(PETITIONER) 
B P SINGH(OFFICEBPSINGH@GMAIL.COM)()(RESPONDENT) 
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)()(RESPONDENT) 
NEW DELHI MUNICIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 

 

53 W.P.(C)-12075/2021 
CM APPL. 37722/2021 

M/S. COMPUTER MART  
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

WASIM ASHRAF, WASIM ASHRAF Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
Y AND W LEGAL(SECRETARY@YNWLEGAL.COM)(9811134102)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

54 W.P.(C)-12298/2021 
CM APPL. 53444/2022 
CM APPL. 53445/2022 
WITH W.P.(C) 13119/2021 

M/S AMBASSADOR TRAVELS DELHI PRIVATE 
LIMITED & ANR.  
V/s NEW DELHI MUNICIPAL COUNCIL AND 
ORS. 
  

WASIM ASHRAF Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
Y AND W LEGAL(SECRETARY@YNWLEGAL.COM)(9811134102)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
PROPLEGAL INDIA(SECRETARY@JPROPLEGALINDIA.COM)(9811145654)(PETITIONER) 
VAIBHAV(VAIBHAV.AGNIHOTRI@SKVASSOCIATES.COM)()(RESPONDENT) 
TUSHAR CHAMBERS(TUSHARSCHMBERS@GMAIL.COM)()(RESPONDENT) 

 

55 W.P.(C)-12769/2021 
CM APPL. 47648/2021 
CM APPL. 22129/2022 
CM APPL. 40192/2022 
CM APPL. 40193/2022 
CM APPL. 42584/2022 
CM APPL. 43586/2022 
CM APPL. 50880/2022 
CM APPL. 7341/2024 

INDRAESH DEVELOPERS PVT. LTD.  
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

WASIM ASHRAF, KULJEET RAWAL, 
MAHIMA DANG, DEEPJYOT SINGH, 
TUSHAR SANNU DAHIYA, FIRDOUSE 
QUTUB WANI, ZARYAB JAMAL RIZVI, 
MAHIMA DANG, SANJAY SHARMA 

Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
Y AND W LEGAL(SECRETARY@YNWLEGAL.COM)(9811134102)(PETITIONER) 
NEW DELHI MUNCIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
CS BHATNAHGAR AND CO(BHATNAGAR.CSB@GMAIL.COM)(9810201031)(RESPONDENT) 
S C MATHUR AND CO(BRIJESHMATHUR@HOTMAIL.COM)(9810619664)(RESPONDENT) 
NARESH KUMAR 
GUPTA(CA.NARESHKUMARGUPTA@GMAIL.COM)(9810213137)(RESPONDENT) 
ASHWINI KAPOOR(ASHWANIKAPUR@HOTMAIL.COM)(9891207060)(RESPONDENT) 
AVIS TRADEWORTH PVT. 
LTD(AVISTRADEWORTH@GMAIL.COM)(9899195533)(RESPONDENT) 
KULJEET RAWAL(RAWALADVOCATES@YAHOO.CO.IN)(9811088203)(PETITIONER) 
BHATNAGAR CSB(BHATNAGAR.CSB@GMAIL.COM)()(RESPONDENT) 
BRIJESH MATHUR(BRIJESHMATHUR@HOTMAIL.COM)()(RESPONDENT) 
NEW DELHI MUNCIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
MAHIMA DANG(ADV.MAHIMADANG@GMAIL.COM)(7838789894)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
MAHIMA DANG(ADV.MAHIMADANG@GMAIL.COM)(7838789894)(RESPONDENT) 
WASIM ASHRAF(WASIM.ASHRAF@YNWLEGAL.COM, 
SECRETARY@YNWLEGAL.COM)()(RESPONDENT) 
PROPLEGAL INDIA(SECRETARY@PROPLEGALINDIA.COM)(9811145654)(PETITIONER) 
MAHIMA DANG(ADV.MAHIMADANG@GMAIL.COM, BOBERAISRLEGAL@GMAIL.COM, 
RAWALADVOCATES@YAHOO.CO.IN)()(RESPONDENT) 
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)()(RESPONDENT) 
NEW DELHI MUNICIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
NITIIN SONI(NITTINSONI@ACUITYALA.COM)(9810434067)(PETITIONER) 
NITIIN SONI(NITIINSONI@ACUITYALA.COM)(9810434067)(RESPONDENT) 
ASHWANI KAPUR(ASHWANIKAPUR@HOTMAIL.COM, SHANINDER@HOTMAIL.COM, 
GUPTA@NARESHKGUPTA.COM)()(RESPONDENT) 
SECRETARY (SECRETARY@YNWLEGAL.COM, SECRETARY@YNWLEGAL.COM, 
MEMBERSECYHCC@GMAIL.COM)()(RESPONDENT) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
WASIM ASHRAT(WASIM.ASHRAF@YNWLEGAL.COM)()(RESPONDENT) 
MAHIMA DANG(ADV.MAHIMADANG@GMAIL.COM)(7838789894)(RESPONDENT) 
NEW DELHI MUNICIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
AVINASH 
CHAUDHARY(AVINASH.CHAUDHARY1995@GMAIL.COM)(9717915575)(PETITIONER) 
MEMBER SECRETARY(MEMBERSECYHCC@GMAIL.COM)()(PETITIONER) 
SECRETARY(SECRETARY@YNWLEGAL.COM)(9811134102)(PETITIONER) 
MEMBER SECRETARY(MEMBERSECYHCC@GMAIL.COM)()(RESPONDENT) 
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ZARY(ADVOCATEZARYAB@GMAIL.COM)()(RESPONDENT) 
NITIN SONI(NITIINSONI@ACUITYALA.COM)(9810434067)(RESPONDENT) 
SECRETARY(SECRETARY@Y)()(RESPONDENT) 
MAHIMA DANG(ADV.MAHIMADANG@GMAIL.COM)()(RESPONDENT) 
ASHWANI KAPUR(ASHWANIKAPUR@HOTMAIL.COM, SHANINDER@HOTMAIL.COM, 
GUPTA@NARESHKGUPTA.COM)()(RESPONDENT) 
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(PETITIONER) 
NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
FIRDOUSE QUTUB 
WANI(FIRDOUSEWANI.LAWZ@GMAIL.COM)(9718043116)(RESPONDENT) 
ZARYAB JAMAL RIZVI(ADVOCATEZARYAB@GMAIL.COM)(9990784700)(RESPONDENT) 
MAHIMA DANG(MAHIMA.DANG1990@GMAIL.COM)(7838789894)(PETITIONER) 
MAHIMA DANG(MAHIMA.DANG1990@GMAIL.COM)(7838789894)(PETITIONER) 
SANJAY SHARMA(SSHARMA21@GMAIL.COM)(9810466795)(RESPONDENT) 
TUSHAR SANNU 
DAHIYA(ADV.TUSHARSANNU@GMAIL.COM)(9171677488)(RESPONDENT) 

56 W.P.(C)-13119/2021 
CM APPL. 7355/2024 

DR RAMINDER SINGH HAZURIA AND ANR  
V/s GOVERNMENT OF NCT OF DELHI AND ANR 
  

ROHIT OBEROI, TUSHAR SANNU DAHIYA Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
OBEROI S()(9810383816)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
MAHIMADANG(ADV.MAHIMADANG@GMAIL.COM, 
BRIJESHMATHUR@HOTMAIL.COM)()(RESPONDENT) 

 

57 W.P.(C)-9719/2021 
CM APPL. 29992/2021 

VEENA KOHLI  
V/s NEW DELHI MUNICIPAL CORPORATION & 
ORS. 
  

WASIM ASHRAF, WASIM ASHRAF Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
WASIM ASHRAF(WASIM.ASHRAF@YNWLEGAL.COM)(9910681789)(PETITIONER) 
NEW DELHI MUNICIPAL 
CORPORATION(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
WASIM ASHRAF(WASIM.ASHRAF@CSY.CO.IN)(9910681789)(PETITIONER) 

 

58 W.P.(C)-9749/2022 
CM APPL. 28919/2022 
WITH W.P.(C) 8977/2021 

M/S DELUXE STORES & ANR.  
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

B K SOOD, TUSHAR SANNU DAHIYA, 
FEBIN MATHEW VARGHESE 

Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
B K SOOD AND ASSOCIATES(BKSOOD53@HOTMAIL.COM)(9810084153)(PETITIONER) 
NEW DELHI MUNICIPAL COUNCIL (LAW.DEPTTNDMC@GMAIL.COM)()(RESPONDENT) 
NEW DELHI MUNICIPAL COUNCIL (CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
TUSHAR SANNU 
DAHIYA(ADV.TUSHARSANNU@GMAIL.COM)(9171677488)(RESPONDENT) 
FEBIN MATHEW VARGHESE(FEB_MATT@YAHOO.CO.IN)(9953418874)(PETITIONER) 

 

59 W.P.(C)-10998/2021 
CM APPL. 33911/2021 

M/S TEXTILE HOUSE THROUGH ITS PARTNER 
MR. ASHOK ADLAKHA & ORS.  
V/s NEW DELHI MUNICIPAL COUNCIL 
THROUGH ITS CHAIRMAN & ANR. 
  

SHAINI BHARDWAJ, SHAINI BHARDWAJ Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: 
UPPAL AND ASSOCIATES(SHINEQST@GMAIL.COM, 
SHAURYAROHIT@HOTMAIL.COM)(7895664246)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 

 

CONNECTED MATTERS (ANMM) 
60 W.P.(C)-12622/2018 

WITH W.P.(C) 12623/2018 
M/S R. K. ASSOCIATES AND HOTELIES PVT. 
LTD. AND ANR.  
V/s UNION OF INDIA AND ORS. 
  

MANISH K. BISHNOI, JASMEET SINGH  

 OTHER DETAILS OF ADVOCATES: 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER) 

 

61 W.P.(C)-12623/2018 
CM APPL. 49011/2018 
CM APPL. 26484/2019 
CM APPL. 42382/2019 

BRANDAVAN FOOD PRODUCTS & ANR  
V/s UNION OF INDIA & ORS 
  

MANISH K BISHNOI, MANISH K. BISHNOI, 
JASMEET SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
MANISH K BISHNOI()(9811548007)(PETITIONER) 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
MANISH K BISHNOI()(9811548007)(PETITIONER) 
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER) 

 

62 W.P.(C)-12624/2018 
CM APPL. 49013/2018 
CM APPL. 26478/2019 

M/S BRANDAVAN FOOD PRODUCTS AND 
ANR.  
V/s UNION OF INDIA AND ORS. 
  

MR. MANISH K BISHNOI, MANISH K. 
BISHNOI, JASMEET SINGH 
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 OTHER DETAILS OF ADVOCATES: 
MR. MANISH K BISHNOI()(9811548007)(PETITIONER) 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER) 

 

63 W.P.(C)-12628/2018 
CM APPL. 49028/2018 
CM APPL. 26475/2019 

M/S BRANDAVAN FOOD PRODUCTS AND 
ANR.  
V/s UNION OF INDIA AND ORS. 
  

MANISH K. BISHNOI, JASMEET SINGH  

 OTHER DETAILS OF ADVOCATES: 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER) 

 

64 W.P.(C)-12630/2018 
CM APPL. 49049/2018 
CM APPL. 26477/2019 
CM APPL. 42387/2019 

M/S R. K. ASSOCIATES AND HOTELIES PVT. 
LTD. AND ANR.  
V/s UNION OF INDIA AND ORS. 
  

MR. MANISH K BISHNOI, MANISH K. 
BISHNOI, JASMEET SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
MR. MANISH K BISHNOI()(9811548007)(PETITIONER) 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
MR. MANISH K BISHNOI()(9811548807)(PETITIONER) 
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER) 

 

65 W.P.(C)-12663/2018 
CM APPL. 49211/2018 
CM APPL. 26482/2019 
CM APPL. 42384/2019 

M/S BRANDAVAN FOOD PRODUCTS AND 
ANR.  
V/s UNION OF INDIA AND ORS. 
  

MANISH K. BISHNOI, JASMEET SINGH  

 OTHER DETAILS OF ADVOCATES: 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER) 

 

66 W.P.(C)-12667/2018 
CM APPL. 49220/2018 
CM APPL. 26483/2019 
CM APPL. 42386/2019 

M/S BRANDAVAN FOOD PRODUCTS AND 
ANR.  
V/s UNION OF INDIA AND ORS. 
  

MR. MANISH K BISHNOI, MANISH K. 
BISHNOI, JASMEET SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
MR. MANISH K BISHNOI()(9811548007)(PETITIONER) 
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER) 

 

67 W.P.(C)-12670/2018 
CM APPL. 49244/2018 
CM APPL. 26474/2019 

M/S BRANDAVAN FOOD PRODUCTS AND 
ANR.  
V/s UNION OF INDIA AND ORS. 
  

MR. MANISH K BISHNOI, MANISH K. 
BISHNOI, JASMEET SINGH, RAJAT 
MALHOTRA 

 

 OTHER DETAILS OF ADVOCATES: 
MR. MANISH K BISHNOI()(9811548007)(PETITIONER) 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER) 
RAJAT MALHOTRA (ANILNEGI@LAWAREASSOCIATES.COM)(9953862921)(RESPONDENT) 

 

68 W.P.(C)-12671/2018 
CM APPL. 49246/2018 
CM APPL. 26479/2019 

M/S BRANDAVAN FOOD PRODUCTS AND 
ANR.  
V/s UNION OF INDIA AND ORS. 
  

MANISH K. BISHNOI, JASMEET SINGH  

 OTHER DETAILS OF ADVOCATES: 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER) 

 

69 W.P.(C)-12672/2018 
CM APPL. 49248/2018 
CM APPL. 26481/2019 
CM APPL. 42385/2019 

M/S BRANDAVAN FOOD PRODUCTS AND 
ANR.  
V/s UNION OF INDIA AND ORS. 
  

MANISH K. BISHNOI, JASMEET SINGH  

 OTHER DETAILS OF ADVOCATES: 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER) 

 

70 W.P.(C)-12676/2018 
CM APPL. 49283/2018 

M/S SATYAM CATERERS PVT. LTD. AND ANR.  
V/s UNION OF INDIA AND ORS. 
  

MR. MANISH K BISHNOI, JASMEET SINGH  

 OTHER DETAILS OF ADVOCATES: 
MR. MANISH K BISHNOI()(9811548007)(PETITIONER) 
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER) 

 

71 W.P.(C)-12685/2018 
CM APPL. 49331/2018 
CM APPL. 26476/2019 
CM APPL. 42383/2019 

M/S BRANDAVAN FOOD PRODUCTS AND 
ANR.  
V/s UNION OF INDIA AND ORS. 
  

MANISH K. BISHNOI, JASMEET SINGH, 
RAJAT MALHOTRA 

 

 OTHER DETAILS OF ADVOCATES: 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER) 
RAJAT MALHOTRA (ANILNEGI@LAWAREASSOCIATES.COM)(9953862921)(RESPONDENT) 
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72 W.P.(C)-12693/2018 
CM APPL. 49347/2018 

M/S SATYAM CATERERS PVT. LTD. AND ANR.  
V/s UNION OF INDIA AND ORS. 
  

MANISH K. BISHNOI, JASMEET SINGH  

 OTHER DETAILS OF ADVOCATES: 
MANISH K. BISHNOI()(9811548007)(PETITIONER) 
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER) 

 

CONNECTED MATTERS (ANMM) 
73 W.P.(C)-14786/2021 

CM APPL. 46574/2021 
WITH W.P.(C) 4272/2022 
W.P.(C) 4608/2022 
W.P.(C) 6478/2022 
W.P.(C) 5900/2022 

BHARTI AIRTEL LTD  
V/s NATIONAL CAPITAL TERRITORY OF DELHI & 
ORS. 
  

SUJIT KUMAR GHOSH, SIDDHARTH 
PANDA, DUSHYANT MANOCHA, 
PRASHANT MEHTA 

 

 OTHER DETAILS OF ADVOCATES: 
SUJIT GHOSH()(9717285083)(PETITIONER) 
SANJIV SAGAR(SANJIVSAGAR@GMAIL.COM)()(RESPONDENT) 
SOUTH DELHI MUNICIPAL CORPORATION(CLOSDMC@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SIDDHARTH PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 
DUSHYANT 
MANOCHA(DUSHYANTMANOCHA@GMAIL.COM)(9999714826)(RESPONDENT) 
PRASHANT MEHTA(PRASHANTMOHANMEHTA@GMAIL.COM)(9999590003)(PETITIONER) 

 

74 W.P.(C)-4272/2022 
CM APPL. 12702/2022 
CM APPL. 39337/2022 
WITH W.P.(C) 14786/2021 

MAX SUPER SPECIALTY HOSPITAL SAKET WEST 
BLOCK A UNIT OF MAX HEALTHCARE 
INSTITUTE LIMITED   
V/s THE GOVERNMENT OF NATIONAL CAPITAL 
TERRITORY OF DELHI & ORS. 
  

VIJAY K SHARMA, MEHAK NAKRA, 
DUSHYANT MANOCHA, SIDDHANT NATH 

 

 OTHER DETAILS OF ADVOCATES: 
VIJAY K. SHARMA(VIJAYKSHARMAADV@YAHOO.CO.IN)(9312274280)(PETITIONER) 
SUNIL(SUNILF.ADV@GMAIL.COM)()(RESPONDENT) 
CERCIND(INFO@CERCIND.GOV.IN)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SDMC(CLOSDMC@GMAIL.COM)(1123226715)(RESPONDENT) 
MEHAK NAKRA(SAGAR.DELHI.DELHI6.1@GMAIL.COM)(9953229926)(PETITIONER) 
MEHAK NAKRA(SAGAR.DELHI61@GMAIL.COM)(9953229926)(PETITIONER) 
VIJAY SHARMA(VIJAYSHARMA@YAHOO.CO.IN)()(RESPONDENT) 
VIJAY SHARMA(VIJAYSHARMA@YAHOO.CO.IN)()(RESPONDENT) 
DUSHYANT 
MANOCHA(DUSHYANTMANOCHA@GMAIL.COM)(9999714826)(RESPONDENT) 
SIDDHANT NATH(SIDDHANTADV.NATH@GMAIL.COM)(9910870397)(RESPONDENT) 

 

75 W.P.(C)-4608/2022 
WITH W.P.(C) 6478/2022 
W.P.(C) 4272/2022 

ALL INDIA SOCIETY FOR HEALTH AID 
EDUCATION AND RESEARCH  
V/s SOUTH DELHI MUNICIPAL CORPORATION 
  

PRATEEK GUPTA  

 OTHER DETAILS OF ADVOCATES: 
D.P. GUPTA AND CO(AKGUPTA@LIVE.COM)(7701908791)(PETITIONER) 
MANOJ(MANOJ@SINGHASSOCIATES.IN)(1146665000)(RESPONDENT) 

 

76 W.P.(C)-5900/2022 
CM APPL. 17699/2022 

M/S DEVKI DEVI FOUNDATION  
V/s THE GOVERNMENT OF NATIONAL CAPITAL 
TERRITORY OF DELHI THROUGH ITS 
SECRETARY & ORS. 
  

VIJAY K SHARMA, DUSHYANT MANOCHA, 
SIDDHANT NATH 

 

 OTHER DETAILS OF ADVOCATES: 
VIJAY K. SHARMA(VIJAYKSHARMAADV@YAHOO.CO.IN)(9312274280)(PETITIONER) 
SDMC(CLOSDMC@GMAIL.COM)(9717788732)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
DUSHYANT 
MANOCHA(DUSHYANTMANOCHA@GMAIL.COM)(9999714826)(RESPONDENT) 
SIDDHANT NATH(SIDDHANTADV.NATH@GMAIL.COM)(9910870397)(RESPONDENT) 

 

77 W.P.(C)-6478/2022 
CM APPL. 19656/2022 
CM APPL. 19657/2022 

GUJARMAL MODI HOSPITAL AND RESEARCH 
CENTRE FOR MEDICAL SCIENCES  
V/s THE GOVERNMENT OF NCT OF DELHI & 
ORS. 
  

VIJAY K SHARMA, DUSHYANT MANOCHA, 
SIDDHANT NATH 

 

 OTHER DETAILS OF ADVOCATES: 
VIJAY K. SHARMA(VIJAYKSHARMAADV@YAHOO.CO.IN)(9312274280)(PETITIONER) 
SOUTH DELHI MUNICIPAL CORPORATION(CLOSDMC@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SUNIL FERNANDES(SUNILF.ADV@GMAIL.COM)()(RESPONDENT) 
DUSHYANT 
MANOCHA(DUSHYANTMANOCHA@GMAIL.COM)(9999714826)(RESPONDENT) 
SIDDHANT NATH(SIDDHANTADV.NATH@GMAIL.COM)(9910870397)(PETITIONER) 

 

78 W.P.(C)-10110/2022 
CM APPL. 29349/2022 
WITH W.P.(C) 4272/2022 

M/S UNISON HOTELS PRIVATE LIMITED   
V/s MUNICIPAL CORPORATION OF DELHI & 
ORS. 
  

GAURAV BAHL, DUSHYANT MANOCHA, 
SIDDHANT NATH 
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 OTHER DETAILS OF ADVOCATES: 
GAURAV BAHL(BAHLG77@GMAIL.COM)(9811132858)(PETITIONER) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
BSES RAJDHANI POWER LIMITED(SUNILF.ADV@GMAIL.COM)(9891639491)(RESPONDENT) 
DUSHYANT 
MANOCHA(DUSHYANTMANOCHA@GMAIL.COM)(9999714826)(RESPONDENT) 
SIDDHANT NATH(SIDDHANTADV.NATH@GMAIL.COM)(9910870397)(PETITIONER) 

 

79 W.P.(C)-11021/2022 
CM APPL. 1852/2023 

M/S. JUNIPER HOTELS PVT. LTD.   
V/s MUNICIPAL CORPORATION OF DELHI 

TUSHAR JAIN  

 OTHER DETAILS OF ADVOCATES: 
TUSHAR JAIN(TUSHARJAINADV@GMAIL.COM)(9717708889)(PETITIONER) 
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)(9717788732)(RESPONDENT) 
SDMC(CLOSDMC@GMAIL.COM)(9717788232)(RESPONDENT) 
SDMC(AEPLANNING-SDMC@MCD.NIC.IN)()(RESPONDENT) 
TUSHAR JAIN(TUSHARJAINADV@GMAIL.COM)()(PETITIONER) 
SIDDHANT NATH(SIDDHANTADV.NATH@GMAIL.COM)()(RESPONDENT) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 

 

80 W.P.(C)-13403/2022 
CM APPL. 40703/2022 
WITH W.P.(C) 4272/2022 

M/S DR. B.L KAPUR MEMORIAL HOSPITAL  
V/s THE GOVT. OF NCT OF DELHI & ORS. 
  

VIJAY K SHARMA  

 OTHER DETAILS OF ADVOCATES: 
VIJAY K. SHARMA(VIJAYKSHARMAADV@YAHOO.CO.IN)(9312274280)(PETITIONER) 
DELHI ELECTRICITY REGULATION COMMISSION(SECYDERC@NIC.IN, 
INFO@CERCIND.GOV.IN)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
BSES YAMUNA POWER LTD(SUNILF.ADV@GMAIL.COM)(9891639491)(RESPONDENT) 

 

81 W.P.(C)-14984/2022 
CM APPL. 46211/2022 
WITH W.P.(C) 4272/2022 

AVDHUT SWAMI METAL WORKS AND ANR  
V/s MUNICIPAL CORPORATION OF DELHI 
  

PRATEEK GUPTA  

 OTHER DETAILS OF ADVOCATES: 
D P GUPTA AND CO(AKGUPTA@LIVE.COM)(9599915879)(PETITIONER) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 

 

82 W.P.(C)-16037/2022 
CM APPL. 50014/2022 
CM APPL. 52059/2022 

MOTHER DAIRY FRUIT AND VEGETABLE PVT 
LTD  
V/s MUNICIPAL CORPORATION OF DELHI 
  

ATUL BATRA  

 OTHER DETAILS OF ADVOCATES: 
ATUL BATRA(UNISERVE_LAW@YAHOO.COM)(9313661982)(PETITIONER) 
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
ATUL BATRA(UNISERVE_LAW@YAHOO.COM)(9313661982)(PETITIONER) 
AAKANKSHA KAUL(AAKANKSHAKAUL154@GMAIL.COM)()(RESPONDENT) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 

 

83 W.P.(C)-17361/2022 
CM APPL. 55262/2022 
WITH W.P.(C) 4272/2022 

BALAJI MEDICAL AND DIAGNOSTICS RESEARCH 
CENTRE  
V/s THE GOVERNMENT OF NCT OF DELHI & 
ORS. 

VIJAY K SHARMA  

 OTHER DETAILS OF ADVOCATES: 
VIJAY K. SHARMA(VIJAYKSHARMAADV@YAHOO.CO.IN)(9312274280)(PETITIONER) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
DELHI ELECTRICITY REGULATION COMMISSON(SECYDERC@NIC.IN, 
INFO@CERCIND.GOV.IN, SUNILF.ADV@GMAIL.COM)(9891639491)(RESPONDENT) 

 

84 W.P.(C)-4708/2023 
CM APPL. 18144/2023 

MAX HEALTHCARE INSTITUTE LIMITED  
V/s THE GOVERNMENT OF NCT OF DELHI & 
ORS. 

VIJAY K SHARMA, REGLAW CHAMBERS  

 OTHER DETAILS OF ADVOCATES: 
VIJAY K. SHARMA(VIJAYKSHARMAADV@YAHOO.CO.IN)(9312274280)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
()()(RESPONDENT) 

 

FOR HEARING 
85 W.P.(C)-8002/2021 YAMINA AND ORS.  

V/s GOVT OF NCT OF DELHI AND ANR. 
  

VIKAS LAKRA  

 OTHER DETAILS OF ADVOCATES: 
YAMINA(LAKRAVIKAS77@GMAIL.COM)(9990180262)(RESPONDENT) 
YAMINA(LAKRAVIKAS77@GMAIL.COM)(9990180262)(RESPONDENT) 
PRATIMA LAKRA(LAKRAVIKAS77@GMAIL.COM)(9968324260)(PETITIONER) 
NDMC(CLO-NDMC@MCD.NIC.IN)(9212504099)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
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                      COURT NO. 21   
     HON'BLE MR.JUSTICE VIKAS MAHAJAN 
 
 
NOTE:   SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS  OVER.  
 
 
NOTE:   PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.  
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

CLICK HERE TO JOIN VC 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

dhcanilkumar@gmail.com   
 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

TOP OF THE BOARD 
1 W.P.(C)-15684/2006 

CM APPL. 5376/2014 
RAGHUNANDAN SHARMA  
V/s D.D.A. & ANR. 
  

MRS.MALA GOEL, RAJEEV BANSAL, MONICA 
SHARMA, SAMEER VASHISHT 

 

 OTHER DETAILS OF ADVOCATES: 
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT) 

 

2 W.P.(C)-3442/2013 
CM APPL. 12614/2019 
CM APPL. 8951/2023 
CM APPL. 37160/2023 

IQBAL SINGH  
V/s D.D.A. AND ORS 
  

D.S.CHAUDHARY, CHITRESH YADAV, SHARAD 
MALHOTRA, CHITRESH, JAYANT KAUSHIK, 
VRINDA KAPOOR 

 

 OTHER DETAILS OF ADVOCATES: 
CHITRESH YADAV()(9999180577)(PETITIONER) 
SHARAD MALHOTRA(MALHOTRASHARAD2@GMAIL.COM)(9953018022)(PETITIONER) 
SHOBHANA TAKIR(SHOBHANA_TAKIAR@YAHOO.CO.IN)()(RESPONDENT) 
SHARAD MALHOTRA(MALHOTRASHARAD2@GMAIL.COM)(9953018022)(PETITIONER) 
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT) 
SHOBHANA TAKIR(SHOBHANA_TAKIAR@YAHOO.CO.IN)()(RESPONDENT) 
VRINDA KAPOOR(VRINDA@ACELEGAL.IN)(9899029387)(RESPONDENT) 

 

3 W.P.(C)-6642/2020 
CM APPL. 10499/2022 
CM APPL. 48580/2022 

ATM ESTATE PVT LTD  
V/s DELHI DEVELOPMENT AUTHORITY 
  

UDAIBIR SINGH KOCHAR, MANSI BAJAJ, 
GAGANMEET SINGH SACHDEVA 

 

 OTHER DETAILS OF ADVOCATES: 
VISHNUSHREE DALMIA(SUMI.ANAND@SUMITLAW.COM)(9871670769)(PETITIONER) 
DDA(DDACHAMBERHC@GMAIL.COM)(9810862947)(RESPONDENT) 
UDAIBIR SINGH KOCHAR(UDAIBIR.KOCHAR@SUMITLAW.COM)(9250611261)(PETITIONER) 
MANSI BAJAJ(MANSI.BAJAJ@MBLEGALASSOCIATES.COM)()(RESPONDENT) 
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT) 
UDAIBIR SINGH KOCHAR(UDAIBIR.KOCHAR@SUMITLAW.COM)(9250611261)(PETITIONER) 
MANSI(MANSI.BAJAJ@MBLEGALASSOCIATES.COM)()(RESPONDENT) 
MANSI BAJAJ(MANSI.BAJAJ@MBLEGALASSOCIATES.COM)(9818000003)(RESPONDENT) 
GAGANMEET SINGH SACHDEVA(GAGANMEET3@GMAIL.COM)(9582055425)(RESPONDENT) 

 

4 W.P.(C)-11021/2020 
CM APPL. 34430/2020 
CM APPL. 33103/2022 

MS SYMPOH MARKETING PVT LTD  
V/s UNION OF INDIA AND & ORS. 
  

VISHESH WADHWA, VIKASH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
R K WADHWA AND 
ASSOCIATES(WADHWAVISHESH@GMAIL.COM)(9891551234)(PETITIONER) 
VISHESHWADHWA(WADHWAVISHESH@GMAIL.COM)(9891551234)(PETITIONER) 
UNION OF INDIA AND ORS(SECY-FC@NIC.IN )()(PETITIONER) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
SANJAY GUPTA(SANJAY_GUPTA@SNGPARTNERS.IN)()(RESPONDENT) 
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT) 
REEMA KHORANA AND 
ASSOCIATES(REEMAKHORANA@REDIFFMAIL.COM)(40644210)(RESPONDENT) 
RASHI BANSAL(RASHI.BANSAL@RBLAW.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 

 

5 W.P.(C)-1697/2023 
CM APPL. 6480/2023 

SMT. RAMESHWARI DEVI & ANR.  
V/s DELHI DEVELOPMENT AUTHORITY AND 
ORS 
  

NAVEEN KUMAR  

 OTHER DETAILS OF ADVOCATES: 
NAVEEN KUMAR (NAVEEN.SHELAR@GMAIL.COM, 
REPLYSHELAR@YAHOO.COM)(8178445422)(PETITIONER) 
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TUSHAR SINGH(TUSHARSINGH145@GMAIL.COM)()(RESPONDENT) 
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT) 

6 W.P.(C)-15203/2024 
CM APPL. 63794/2024 
CM APPL. 65888/2024 

GOPAL SINGH HANOT  
V/s UCO BANK THROUGH ITS MANAGER & 
ORS. 
  

RANVIR SINGH RATHI  

 OTHER DETAILS OF ADVOCATES: 
R. S. RATHI AND 
ASSOCIATES(RSRATHIADVOCATE@GMAIL.COM)(9810868733)(PETITIONER) 
SARFARAZ KHAN(SARFARAZADV2YAHOO.CO.IN)(0)(RESPONDENT) 
R S RATHI (RSRATHIADVOCATE@GMAIL.COM)(9810868733)(PETITIONER) 
SARFARAZ KHAN(SARFARAZADV@YAHOO.CO.IN)(0)(RESPONDENT) 

 

BAIL 
7 BAIL APPLN.-739/2013 

CRL.M.A. 17932/2022 
WITH BAIL APPLN. 751/2013 
BAIL APPLN. 783/2013 
CRL.M.C. 2988/2019 
CRL.M.C. 2993/2019 

MALVIKA KAURA  
V/s STATE 
  

ASHLAY CHERIAN, MANBHAR MITTAL Listing Remarks: 
AT 03:30 PM/PART-HEARD 

 OTHER DETAILS OF ADVOCATES: 
ANKIT GUPTA(ANKIT.GUPTA@GRAVITASLEGAL.CO.IN)(9953030485)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
MANBHAR MITTAL (MANUMITTAL0607@GMAIL.COM)(9718591657)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(ECONOMIC OFFENCE WING-
131/2012) 
CRL.M.C. 1154/2013 FILED BY MALVIKA 
KAURA (DISPOSED ON : 2013-09-23 ) 
CRL.M.C. 4134/2012 FILED BY M M 
SEHGAL (DISPOSED ON : 2013-09-23 ) 
CRL.M.C. 4264/2012 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-09-23 ) 
BAIL APPLN. 1814/2012 FILED BY M M 
SEHGAL (DISPOSED ON : 2013-01-07 ) 
CRL.M.C. 4289/2012 FILED BY MALINI 
SEHGAL (DISPOSED ON : 2013-09-23 ) 
BAIL APPLN. 1842/2012 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-01-07 ) 
BAIL APPLN. 783/2013 FILED BY M M 
SEHGAL (D. OF HEARING : 2025-03-20 ) 
BAIL APPLN. 751/2013 FILED BY MALINI 
SEHGAL (DISPOSED ON : 2013-05-29 ) 
BAIL APPLN. 802/2013 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-05-31 ) 
CRL.M.C. 4355/2014 FILED BY MALVIKA 
KAURA (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4371/2014 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4370/2014 FILED BY MALINI 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4369/2014 FILED BY M M 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 2987/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED 
(DISPOSED ON : 2024-12-12 ) 
CRL.M.C. 2988/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED (D. 
OF HEARING : 2025-03-20 ) 
CRL.M.C. 2993/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED (D. 
OF HEARING : 2025-03-20 ) 
CRL.M.C. 3004/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED 
(DISPOSED ON : 2024-12-12 ) 
CRL.REV.P. 701/2024 FILED BY MALINI 
SEHGAL & ORS. (D. OF HEARING : 2025-
03-26 ) 
CRL.M.C. 4266/2024 FILED BY MALINI 
SEHGAL & ORS. (D. OF HEARING : 2025-
03-26 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE 
WING-131/2012) 

8 BAIL APPLN.-751/2013 
(Disposed off case) 
CRL.M.A. 17931/2022 

MALINI SEHGAL  
V/s STATE 
  

DEEPAK DHINGRA, MANBHAR MITTAL Listing Remarks: 
AT 03:30 PM/PART-HEARD 

 OTHER DETAILS OF ADVOCATES: 
ANKIT GUPTA(ANKIT.GUPTA@GRAVITASLEGAL.CO.IN)(9953030485)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
MANBHAR MITTAL (MANUMITTAL0607@GMAIL.COM)(9718591657)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(ECONOMIC OFFENCE WING-
131/2012) 
CRL.M.C. 1154/2013 FILED BY MALVIKA 
KAURA (DISPOSED ON : 2013-09-23 ) 
CRL.M.C. 4134/2012 FILED BY M M 
SEHGAL (DISPOSED ON : 2013-09-23 ) 
CRL.M.C. 4264/2012 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-09-23 ) 
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BAIL APPLN. 1814/2012 FILED BY M M 
SEHGAL (DISPOSED ON : 2013-01-07 ) 
CRL.M.C. 4289/2012 FILED BY MALINI 
SEHGAL (DISPOSED ON : 2013-09-23 ) 
BAIL APPLN. 1842/2012 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-01-07 ) 
BAIL APPLN. 783/2013 FILED BY M M 
SEHGAL (D. OF HEARING : 2025-03-20 ) 
BAIL APPLN. 739/2013 FILED BY 
MALVIKA KAURA (D. OF HEARING : 
2025-03-20 ) 
BAIL APPLN. 802/2013 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-05-31 ) 
CRL.M.C. 4355/2014 FILED BY MALVIKA 
KAURA (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4371/2014 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4370/2014 FILED BY MALINI 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4369/2014 FILED BY M M 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 2987/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED 
(DISPOSED ON : 2024-12-12 ) 
CRL.M.C. 2988/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED (D. 
OF HEARING : 2025-03-20 ) 
CRL.M.C. 2993/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED (D. 
OF HEARING : 2025-03-20 ) 
CRL.M.C. 3004/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED 
(DISPOSED ON : 2024-12-12 ) 
CRL.REV.P. 701/2024 FILED BY MALINI 
SEHGAL & ORS. (D. OF HEARING : 2025-
03-26 ) 
CRL.M.C. 4266/2024 FILED BY MALINI 
SEHGAL & ORS. (D. OF HEARING : 2025-
03-26 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE 
WING-131/2012) 

9 BAIL APPLN.-783/2013 
CRL.M.A. 13054/2022 

M M SEHGAL  
V/s STATE 
  

ASHLEY CHERIAN, MANBHAR MITTAL Listing Remarks: 
AT 03:30 PM/PART-HEARD 

 OTHER DETAILS OF ADVOCATES: 
MANBHAR MITTAL(MANBHAR.MITTAL@GARVISASLEGAL.CO.IN)()(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(ECONOMIC OFFENCE WING-
131/2012) 
CRL.M.C. 1154/2013 FILED BY MALVIKA 
KAURA (DISPOSED ON : 2013-09-23 ) 
CRL.M.C. 4134/2012 FILED BY M M 
SEHGAL (DISPOSED ON : 2013-09-23 ) 
CRL.M.C. 4264/2012 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-09-23 ) 
BAIL APPLN. 1814/2012 FILED BY M M 
SEHGAL (DISPOSED ON : 2013-01-07 ) 
CRL.M.C. 4289/2012 FILED BY MALINI 
SEHGAL (DISPOSED ON : 2013-09-23 ) 
BAIL APPLN. 1842/2012 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-01-07 ) 
BAIL APPLN. 751/2013 FILED BY MALINI 
SEHGAL (DISPOSED ON : 2013-05-29 ) 
BAIL APPLN. 739/2013 FILED BY 
MALVIKA KAURA (D. OF HEARING : 
2025-03-20 ) 
BAIL APPLN. 802/2013 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-05-31 ) 
CRL.M.C. 4355/2014 FILED BY MALVIKA 
KAURA (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4371/2014 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4370/2014 FILED BY MALINI 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4369/2014 FILED BY M M 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 2987/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED 
(DISPOSED ON : 2024-12-12 ) 
CRL.M.C. 2988/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED (D. 
OF HEARING : 2025-03-20 ) 
CRL.M.C. 2993/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED (D. 
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OF HEARING : 2025-03-20 ) 
CRL.M.C. 3004/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED 
(DISPOSED ON : 2024-12-12 ) 
CRL.REV.P. 701/2024 FILED BY MALINI 
SEHGAL & ORS. (D. OF HEARING : 2025-
03-26 ) 
CRL.M.C. 4266/2024 FILED BY MALINI 
SEHGAL & ORS. (D. OF HEARING : 2025-
03-26 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE 
WING-131/2012) 

10 CRL.M.C.-2988/2019 
WITH CRL.M.C. 2993/2019 

M/S NIMBIT BUILDCON PRIVATE LIMITED  
V/s STATE & ANR. 
  

SINGH & ASSOCIATES Listing Remarks: 
AT 03:30 PM/PART-HEARD 

 OTHER DETAILS OF ADVOCATES: 
SINGH & ASSOCIATES()(9873341612)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(ECONOMIC OFFENCE WING-
131/2012) 
CRL.M.C. 1154/2013 FILED BY MALVIKA 
KAURA (DISPOSED ON : 2013-09-23 ) 
CRL.M.C. 4134/2012 FILED BY M M 
SEHGAL (DISPOSED ON : 2013-09-23 ) 
CRL.M.C. 4264/2012 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-09-23 ) 
BAIL APPLN. 1814/2012 FILED BY M M 
SEHGAL (DISPOSED ON : 2013-01-07 ) 
CRL.M.C. 4289/2012 FILED BY MALINI 
SEHGAL (DISPOSED ON : 2013-09-23 ) 
BAIL APPLN. 1842/2012 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-01-07 ) 
BAIL APPLN. 783/2013 FILED BY M M 
SEHGAL (D. OF HEARING : 2025-03-20 ) 
BAIL APPLN. 751/2013 FILED BY MALINI 
SEHGAL (DISPOSED ON : 2013-05-29 ) 
BAIL APPLN. 739/2013 FILED BY 
MALVIKA KAURA (D. OF HEARING : 
2025-03-20 ) 
BAIL APPLN. 802/2013 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-05-31 ) 
CRL.M.C. 4355/2014 FILED BY MALVIKA 
KAURA (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4371/2014 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4370/2014 FILED BY MALINI 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4369/2014 FILED BY M M 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 2987/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED 
(DISPOSED ON : 2024-12-12 ) 
CRL.M.C. 2993/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED (D. 
OF HEARING : 2025-03-20 ) 
CRL.M.C. 3004/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED 
(DISPOSED ON : 2024-12-12 ) 
CRL.REV.P. 701/2024 FILED BY MALINI 
SEHGAL & ORS. (D. OF HEARING : 2025-
03-26 ) 
CRL.M.C. 4266/2024 FILED BY MALINI 
SEHGAL & ORS. (D. OF HEARING : 2025-
03-26 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE 
WING-131/2012) 

11 CRL.M.C.-2993/2019 M/S NIMBIT BUILDCON PRIVATE LIMITED  
V/s STATE & ANR 
  

SINGH & ASSOCIATES Listing Remarks: 
AT 03:30 PM/PART-HEARD 

 OTHER DETAILS OF ADVOCATES: 
SINGH & ASSOCIATES()(9873341612)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(ECONOMIC OFFENCE WING-
131/2012) 
CRL.M.C. 1154/2013 FILED BY MALVIKA 
KAURA (DISPOSED ON : 2013-09-23 ) 
CRL.M.C. 4134/2012 FILED BY M M 
SEHGAL (DISPOSED ON : 2013-09-23 ) 
CRL.M.C. 4264/2012 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-09-23 ) 
BAIL APPLN. 1814/2012 FILED BY M M 
SEHGAL (DISPOSED ON : 2013-01-07 ) 
CRL.M.C. 4289/2012 FILED BY MALINI 
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SEHGAL (DISPOSED ON : 2013-09-23 ) 
BAIL APPLN. 1842/2012 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-01-07 ) 
BAIL APPLN. 783/2013 FILED BY M M 
SEHGAL (D. OF HEARING : 2025-03-20 ) 
BAIL APPLN. 751/2013 FILED BY MALINI 
SEHGAL (DISPOSED ON : 2013-05-29 ) 
BAIL APPLN. 739/2013 FILED BY 
MALVIKA KAURA (D. OF HEARING : 
2025-03-20 ) 
BAIL APPLN. 802/2013 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2013-05-31 ) 
CRL.M.C. 4355/2014 FILED BY MALVIKA 
KAURA (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4371/2014 FILED BY ANJALI 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4370/2014 FILED BY MALINI 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 4369/2014 FILED BY M M 
SEHGAL (DISPOSED ON : 2014-09-23 ) 
CRL.M.C. 2987/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED 
(DISPOSED ON : 2024-12-12 ) 
CRL.M.C. 2988/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED (D. 
OF HEARING : 2025-03-20 ) 
CRL.M.C. 3004/2019 FILED BY M/S 
NIMBIT BUILDCON PRIVATE LIMITED 
(DISPOSED ON : 2024-12-12 ) 
CRL.REV.P. 701/2024 FILED BY MALINI 
SEHGAL & ORS. (D. OF HEARING : 2025-
03-26 ) 
CRL.M.C. 4266/2024 FILED BY MALINI 
SEHGAL & ORS. (D. OF HEARING : 2025-
03-26 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE 
WING-131/2012) 

FRESH MATTERS & APPLICATIONS 
12 W.P.(C)-15184/2024 AKSHAY TRILOKNATH MAURYA  

V/s JAWAHARLAL NEHRU UNIVERSITY 
  

RISHI KAPOOR  

 OTHER DETAILS OF ADVOCATES: 
RISHI KAPOOR(ADVRISHIKAPOOR@GMAIL.COM)(9871253307)(PETITIONER) 
HARSHVARDHAN, MONIKA(HARSHVARDHAN@TRINITYCHAMBERS.IN, 
OFFICEADVMONIKA@GMAIL.COM)(0)(RESPONDENT) 

 

13 W.P.(C)-2349/2025 
CM APPL. 11169/2025 

VIJAYLAXMI VYANKATARAO SHINDE  
V/s JNU AND ORS 
  

RAJESH TYAGI  

 OTHER DETAILS OF ADVOCATES: 
RAJESH TYAGI(RAJESHTYAGI66@GMAIL.COM)(9810081383)(PETITIONER) 
VASANTH(VASANTH@TRINITYCHAMBERS.IN)(0)(RESPONDENT) 

 

FOR ADMISSION 
14 W.P.(C)-13329/2023 RANJEET KAUR   

V/s UNION OF INDIA & ORS. 
  

SHAAD ANWAR  

 OTHER DETAILS OF ADVOCATES:  
15 W.P.(C)-538/2024 

CM APPL. 2378/2024 
CM APPL. 2379/2024 

M/S. PARIJATHA GRAPHICS  
V/s M/S TATA CAPITAL FINANCIAL SERVICES 
LIMITED 
  

KUNAL KUKREJA  

 OTHER DETAILS OF ADVOCATES: 
KUNAL KUKREJA(WHITEANDBLACKLAWYERS@GMAIL.COM)(9871236226)(PETITIONER) 
SIDHARTH(SIDHARTH@SIDHARTHSHARMA.IN)()(RESPONDENT) 

 

16 W.P.(C)-5530/2024 
CM APPL. 22749/2024 

MITHUN AND OTHERS  
V/s DELHI DEVELOPMENT AUTHORITY AND 
OTHERS 
  

KAWALPREET KAUR, NAVEEN KUMAR 
RAHEJA 

 

 OTHER DETAILS OF ADVOCATES: 
KAWALPREET KAUR(KAWALPREET303@YAHOO.IN)(8287908688)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)()(RESPONDENT) 
PARVINDER CHAUHAN(PARVINDERCHAUHAN.ADV@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
NAVEEN KUMAR RAHEJA(NAVEEN@DLRPARTNERS.COM)(9810129691)(RESPONDENT) 
 
 
 

 

mailto:NAVEEN@DLRPARTNERS.COM)(9810129691)(RESPONDENT)�
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17 W.P.(C)-15166/2024 
CM APPL. 63576/2024 

SAMEER KHANNA & ORS.  
V/s PUNJAB NATIONAL BANK & ANR. 
  

SHUBHAM AGARWAL, ABHISHEK BAID, 
AKSHAT SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
SHUBHAM AGARWAL(SHUBHAM.AGARWAL@AVSLEGAL.IN, 
GAURAV.VIG@AVSLEGAL.IN)(9953240238)(PETITIONER) 
SKR LAW FIRM(SKRLAWFIRMS@GMAIL.COM)(9990432878)(PETITIONER) 
SKR LAW FIRM(SKRLAWFIRMS@GMAIL.COM)(9990432878)(RESPONDENT) 
HAMEL PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)(0)(RESPONDENT) 
ABHISHEK BAID(ABHIJ81@GMAIL.COM)(9999469777)(RESPONDENT) 
AKSHAT SINGH(AKSHATSINGH@OUTLOOK.COM)(8076898893)(RESPONDENT) 

 

18 W.P.(C)-16921/2024 
CM APPL. 71688/2024 

LAVISH  
V/s DELHI DEVELOPMENT AUTHORITY (DDA) 
  

GAURAV SHARMA  

 OTHER DETAILS OF ADVOCATES: 
GAURAV SHARMA & 
ASSOCIATES(ADV.GAURAVSHARMA1@GMAIL.COM)(9999882302)(PETITIONER) 
DDA(DDACHAMBERHC@DDA.ORG.IN, VCDDA@DDA.ORG.IN)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
19 W.P.(C)-3723/2001(Disposed off case) JANTA SIKSHA PARSAR SAMITI AND  

V/s DIRECTOR OF EDUCATION & ORS. 
  

RAKESH KUMAR, PRAMINDER, KISHAN PAL, 
GS SISTANI, SK JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
 
 

 

20 CM APPL. 44387/2019 
In W.P.(C)-3580/2007 
WITH W.P.(C) 3038./2007 
W.P.(C) 3039./2007 
W.P.(C) 3040./2007 

SHAMA BHATIA  
V/s D.D.A. 
  

MR.S.AZAD, RAMA SHANKER & ASSOCIATES  

 OTHER DETAILS OF ADVOCATES: 
RAMA SHANKER & ASSOCIATES()(9811214465)(PETITIONER) 

 

21 W.P.(C)-4748/2011 
CM APPL. 9614/2011 

SIMARPREET SINGH  
V/s UOI AND ANR 
  

P CHAKRABORTY, ANUJ CHATURVEDI, 
ARCHANA GAUR, ARINDAM DEY 

 

 OTHER DETAILS OF ADVOCATES: 
ARINDAM DEY(ARINDAMDEY.DRA@GMAIL.COM)(9716253118)(PETITIONER) 

 

22 W.P.(C)-3354/2014 GIAN CHAND GUPTA  
V/s DELHI DEVELOPMENT AUTHORITY 
  

SAMEER JAIN, MANISH BANSAL & ROBIN 
BANSAL, MAYANK GAKKHAR 

 

 OTHER DETAILS OF ADVOCATES:  
23 W.P.(C)-5707/2014 PREM VOHRA  

V/s DELHI DEVELOPMENT AUTHORITY & ORS 
  

VIBHU SHANKAR, ANKIT KASHYAP  

 OTHER DETAILS OF ADVOCATES: 
ANKIT KASHYAP(ANKKSYP@GMAIL.COM)(8699979909)(PETITIONER) 

 

24 W.P.(C)-11/2016 ASHOK KUMAR  
V/s DELHI DEVELOPMENT AUTHORITY 
  

N.S. DALAL, KRITIKA GUPTA  

 OTHER DETAILS OF ADVOCATES: 
KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(RESPONDENT) 

 

25 W.P.(C)-5897/2017 UDAY PAL SINGH CHAUHAN  
V/s INDRA GANDHI NATIONAL UNIVERSITY 
(IGNOU) & ANR 
  

JUBLI MOMALIA, SAURABH CHAUHAN  

 OTHER DETAILS OF ADVOCATES:  
26 W.P.(C)-6952/2018 

CM APPL. 26355/2018 
CM APPL. 15851/2019 
CM APPL. 43111/2019 

RESIDENT WELFARE ASSOCIATION  
V/s DELHI DEVELOPMENT AUTHORITY AND 
ORS. 
  

SANJEEV SAHAYE, JHUM JHUM SARKAR, MR. 
SATYAKAM, SUNIL KUMAR JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
SANJEEV SAHAYE()(9810199210)(PETITIONER) 
SANJEEV SAHAYE()(9650552762)(PETITIONER) 
JHUM JHUM SARKAR()(9971839293)(PETITIONER) 

 

27 W.P.(C)-10856/2018 
CM APPL. 42348/2018 
CM APPL. 49523/2023 

RAJINDER KUMAR THROUGH SH. KRISHAN 
G.P.A. HOLDER  
V/s DELHI DEVELOPMENT AUTHORITY 
  

NITIN MISHRA, MANIKA TRIPATHY, ANSH 
SINGH LUTHRA 

 

 OTHER DETAILS OF ADVOCATES: 
NITIN MISHRA()(9810070377)(PETITIONER) 
P(LAWCHAMBERS@GMAIL.COM)()(PETITIONER) 
MANIKA TRIPATHY(MANIKATRIPATHY@YAHOO.COM)(9811831835)(RESPONDENT) 
ANSH SINGH LUTHRA(ANSHSINGHLUTHRA@GMAIL.COM)(9999068681)(PETITIONER) 

 

28 W.P.(C)-6398/2019 
CM APPL. 27222/2019 

M/S SRIYASH SECURITIES PVT. LTD.  
V/s RESERVE BANK OF INDIA 
  

SHASHANK S. MANGAL, MANISHA SINGH  

 OTHER DETAILS OF ADVOCATES: 
SHASHANK S. MANGAL()(9999031928)(PETITIONER) 
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29 W.P.(C)-6768/2019 
CM APPL. 28378/2019 
WITH W.P.(C) 6769/2019 

M/S TARIKA AGROTECH (INDIA) LTD  
V/s UNION OF INDIA & ORS 
  

RAHUL SHARMA  

 OTHER DETAILS OF ADVOCATES: 
RAHUL SHARMA()(9810794716)(PETITIONER) 

 

30 W.P.(C)-6769/2019 
CM APPL. 28379/2019 

M/S GIRI BUILDWELL PVT LTD  
V/s UNION OF INDIA & ORS 
  

RAHUL SHARMA  

 OTHER DETAILS OF ADVOCATES: 
RAHUL SHARMA()(9810794716)(PETITIONER) 

 

31 W.P.(C)-6973/2019 KESHWATI  
V/s DELHI DEVELOPMENT AUTHORITY 
  

PRAMOD KUMAR & ASSOCIATES, MANVI 
DIKSHIT SHARMA, VIPIN SINGH BANSAL 

 

 OTHER DETAILS OF ADVOCATES: 
PRAMOD KUMAR & ASSOCIATES()(9810154103)(PETITIONER) 
MANVI DIKSHIT SHARMA(MANVI_ADVOCATE@YAHOO.COM)(9999499521)(PETITIONER) 
VIPIN SINGH BANSAL(ADV.VIPINBANSAL@GMAIL.COM)(9958547022)(PETITIONER) 
VIPIN SINGH BANSAL(ADV.VIPINBANSAL@GMAIL.COM)(9958547022)(PETITIONER) 

 

32 W.P.(C)-11084/2019 KONARK APARTMENTS RESIDENTS WELFARE 
ASSOCIATION  
V/s DELHI DEVELOPMENT AUTHORITY (DDA) 
& ANR . 
  

ANJU JAIN, NANDADEVI DEKA  

 OTHER DETAILS OF ADVOCATES: 
ANJU JAIN()(9891966005)(PETITIONER) 
NANDADEVI DEKA(NANDADEVIDEKA@GMAIL.COM)(8130788166)(PETITIONER) 

 

33 W.P.(C)-13390/2019 
CM APPL. 8202/2024 

M/S TUSHIR CONSTRUCTIONS  
V/s DELHI DEVELOPMENT AUTHORITY 
  

TUSHAR SANNU, ANKITA BHADOURIYA  

 OTHER DETAILS OF ADVOCATES: 
TUSHAR SANNU()(9911991166)(PETITIONER) 
ANKITA BHADORUYA(ANKITABHADOURIYA09@GMAIL.COM)(9717956331)(PETITIONER) 
ARUN BIRBAL , DDA CHAMBERS(ARUNBIRBAL@GMAIL.COM, 
DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 

 

34 W.P.(C)-7580/2020 
CM APPL. 25194/2020 
WITH W.P.(C) 7617/2020 
W.P.(C) 8035/2020 
W.P.(C) 8212/2020 
W.P.(C) 8217/2020 

VAISHALI BHARARA  
V/s DELHI DEVELOPMENT AUTHORITY 
  

SONIA ARORA, VAIBHAV MISHRA, KRITIKA 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
SONIA ARORA(SONIYA.ARORA79@GMAIL.COM)(9810865468)(PETITIONER) 
SONIA A. MENON(PAPNAIHEM@GMAIL.COM)(9810865468)(PETITIONER) 
DDA(DDACHAMBERHC@GMAIL.COM)(9810029802)(RESPONDENT) 
VAIBHAV MISHRA(VAIBHAV@MNCOLAW.COM)(9384334762)(RESPONDENT) 
KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(RESPONDENT) 

 

35 W.P.(C)-7617/2020 
CM APPL. 25243/2020 

GANESH CHANDRA DAS  
V/s DELHI DEVELOPMENT AUTHORITY 
  

SONIA ARORA, VAIBHAV MISHRA, KRITIKA 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
SONIA A. MENON(PAPNAIHEM@GMAIL.COM)(9810865468)(PETITIONER) 
SONIA ARORA(SONIYA.ARORA79@GMAIL.COM)(9810865468)(PETITIONER) 
DDA(DDACHAMBERHC@GMAIL.COM)(9810029802)(RESPONDENT) 
VAIBHAV MISHRA(VAIBHAV@MNCOLAW.COM)(9384334762)(RESPONDENT) 
KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(RESPONDENT) 

 

36 W.P.(C)-8035/2020 
CM APPL. 26161/2020 

SONAL TREHAN  
V/s DELHI DEVELOPMENT AUTHORITY 
  

SONIA ARORA, VAIBHAV MISHRA, KRITIKA 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
SONIA ARORA(SONIYA.ARORA79@GMAIL.COM)(9810865468)(PETITIONER) 
SONIA A MENON(PAPNAIHEM@GMAIL.COM)(9810865468)(PETITIONER) 
RAHUL CHOKER(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT) 
ARUL BIRBAL(DDACHAMBERHC@GMAIL.COM)(9810029802)(RESPONDENT) 
VAIBHAV MISHRA(VAIBHAV@MNCOLAW.COM)(9384334762)(RESPONDENT) 
KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(RESPONDENT) 

 

37 W.P.(C)-8212/2020 
CM APPL. 26619/2020 
CM APPL. 26620/2020 
CM APPL. 26621/2020 

RAJ PARDESI  
V/s DELHI DEVELOPMENT AUTHORITY 
  

SONIA ARORA, MANIKA TRIPATHY PANDEY  

 OTHER DETAILS OF ADVOCATES: 
SONIA A. MENON(PAPNAILHEM@GMAIL.COM)(9810865468)(PETITIONER) 
SONIA ARORA(SONIYA.ARORA79@GMAIL.COM)(9810865468)(PETITIONER) 
DDA(DDACHAMBERHC@GMAIL.COM)(9810029802)(RESPONDENT) 
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT) 

 

38 W.P.(C)-8217/2020 
CM APPL. 26626/2020 
CM APPL. 26627/2020 
CM APPL. 26628/2020 

SANYAM BHARARA  
V/s DELHI DEVELOPMENT AUTHORITY 
  

SONIA ARORA, VAIBHAV MISHRA, KRITIKA 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES:  
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SONIA ARORA(SONIYA.ARORA79@GMAIL.COM)(9810865468)(PETITIONER) 
SONIA A. MENON(PAPNAILHEM@GMAIL.COM)(9810865468)(PETITIONER) 
DDA(DDACHAMBERHC@GMAIL.COM)(9810029802)(RESPONDENT) 
VAIBHAV MISHRA(VAIBHAV@MNCOLAW.COM)(9384334762)(RESPONDENT) 
KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(RESPONDENT) 

39 W.P.(C)-8800/2020 
CM APPL. 28324/2020 
CM APPL. 5298/2021 
CM APPL. 9646/2021 
CM APPL. 20469/2021 

NARAYAN SINGH PATHANIA  
V/s RESERVE BANK OF INDIA & ORS. 
  

NEHA NAGPAL, NEHA NAGPAL, MALAK M 
BHATT, ASHWINI CHAWLA, VANYA 
CHHABRA, PRATIBHANU SINGH KHAROLA 

 

 OTHER DETAILS OF ADVOCATES: 
NEEHA NAGPAL(NN@NEEHANAGPAL.COM)(9810030834)(PETITIONER) 
NEHA NAGPAL(NEEHANAGPAL@GMAIL.COM)(9810030834)(PETITIONER) 
NEEHA NAGPAL , MALAK BHATT(NN@NEEHANAGPAL.COM)(9810030834)(PETITIONER) 
PUNIT K BHALLA(PUNITBHALLA@AOL.COM, 
PUNITBHALLA@GMAIL.COM)(9810080772)(RESPONDENT) 
PUNIT K. BHALLA(PUITBHALLA@AOL.COM)(9810080772)(RESPONDENT) 
MANISHA SINGH(MANISHA@LEXORBIS.COM)(9811161518)(RESPONDENT) 
YES BANK(YESTOUCH@YESBANK.IN)()(RESPONDENT) 
YESH BANK(YESTOUCH@YESBANK.IN)(9811666212)(RESPONDENT) 
SANJAY GUPTA(SANJAY_GUPTA@SNGPARTNERS.IN)(9811152920)(RESPONDENT) 
MANISHA(MANISHA@LEXORBIS.COM)(9811161518)(RESPONDENT) 
MALAKBHATT(MALAKBHATT@GMAIL.COM)(9650592002)(PETITIONER) 
NEEHA NAGPAL AND MALAK M 
BHATT(NN@NEEHANAGPAL.COM)(9810030834)(PETITIONER) 
MANISHA SINGH(MANISHA@LEXORBIS.COM)(9811161518)(RESPONDENT) 
ASHWINI CHAWLA(EMAIL@ASHWINICHAWLA.NET.IN.N)()(RESPONDENT) 
PUNIT BHALLA(PUNITBHALLA@AOL.COM)()(RESPONDENT) 
NEHA NAGPAL(NEEHANAGPAL@GMAIL.COM)(9810030834)(PETITIONER) 
NEEHA NAGPAL , MALAK BHATT(NN@NEECHANAGPAL.COM)(9650592002)(PETITIONER) 
SANJAY GUPTA(SANJAY_GUPTA@SNGPARTNERS.IN)(9811152920)(RESPONDENT) 
ASHWINI(AVNI.TRIVEDI@YESBANK.IN)()(RESPONDENT) 
MANISHA SINGH(MANISHA@LEXORBIS.COM)(9811161518)(RESPONDENT) 
ASHWINICHAWLA(EMAIL@ASHWINICHAWLA.NET.IN)(9999255670)(PETITIONER) 
V R COM(VRCOM1660@GMAIL.COM)()(PETITIONER) 
ASHWINI CHAWLA(EMAIL@ASHWINICHAWLA.NET.IN.N)(9999255670)(RESPONDENT) 
MALAK BHATT(MALAK@MALAKBHATT.COM)()(RESPONDENT) 
VANYA CHHABRA (ADVOCATEVANYA@GMAIL.COM)(9999890484)(RESPONDENT) 
PRATIBHANU SINGH 
KHAROLA(PRATIBHANU@PRATIBHANU.COM)(9741097018)(PETITIONER) 

 

40 W.P.(C)-1091/2021 
CM APPL. 3053/2021 

LAKHIMPUR FINVEST COMPANY LIMITED  
V/s UNION OF INDIA & ANR. 
  

PUJA DEWAN, PUJA DEWAN, LEXORBIS  

 OTHER DETAILS OF ADVOCATES: 
LAKHIMPUR FINVEST COMPANY 
LIMITED(NSAJMANI@GMAIL.COM)(9935987226)(RESPONDENT) 
LAKHIMPUR FINVEST COMPANY 
LIMITED(NSAJMANI@GMAIL.COM)(9935987226)(RESPONDENT) 
LAKHIMPUR FINVEST COMPANY 
LIMITED(NSAJMANI@GMAIL.COM)(9935987226)(RESPONDENT) 
PUJADEWAN(PUJADEWAN5@GMAIL.COM)(9891595923)(PETITIONER) 
SUI GENERIS(UDAY333SETH@GMAIL.COM)(9718680536)(PETITIONER) 
RESERVE BANK OF INDIA(DNBSKANPUR@RBI.ORG.IN)(1123747441)(PETITIONER) 
RESERVE BANK OF INDIA(DNBSKANPUR@RBI.ORG.IN)(1123747441)(PETITIONER) 
UNION OF INDIA(DIRBOA2-DFS@NIC.IN)(9999864964)(PETITIONER) 
RESERVE BANK OF INDIA(DNBSKANPUR@RBI.ORG.IN)(1123747441)(PETITIONER) 
UNION OF INDIA(DIRBOA2-DFS@NIC.IN)(9999864964)(PETITIONER) 
UNION OF INDIA(DIRBOA2-DFS@NIC.IN)(9999864964)(PETITIONER) 
UNION OF INDIA(DIRBOA2-DFS@NIC.IN)()(RESPONDENT) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
H S PARIHAR(HEMALPARIHAR@REDIFFMAIL.COM)()(RESPONDENT) 
KANPUR(DNBSKANPUR@RBI.GOV.IN)()(RESPONDENT) 
()()(RESPONDENT) 

 

41 W.P.(C)-1984/2021 
CM APPL. 5790/2021 

GAUTAM KUMAR  
V/s INDIAN INSTITUTE OF MASS 
COMMUNICATION 
  

SHIVAM MALHOTRA, SHIVAM MALHOTRA, 
AMIT SINGH, MONIKA ARORA 

 

 OTHER DETAILS OF ADVOCATES: 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER) 
ANURAG OJHA AND SHIVAM 
MALHOTRA(ANURAGDULAW@GMAIL.COM)(8860499530)(PETITIONER) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
INDIAN INSTITUTE OF MASS 
COMMUNICATION(DGIIMC1965@GMAIL.COM)()(RESPONDENT) 
AMIT SINGH(AMIT.KPALEGAL@GMAIL.COM)(9818934544)(PETITIONER) 
MONIKA ARORA(OFFICEADVMONIKA@GMAIL.COM)(9810246300)(PETITIONER) 

 

42 W.P.(C)-3457/2021 
CM APPL. 10486/2021 

TRS TECHNOLOGY PVT LTD & ORS.  
V/s IFCI LTD & ANR. 

ASHISH VIRMANI, ASHISH VIRMANI, 
LEXORBIS 

 

 OTHER DETAILS OF ADVOCATES: 
ASHISH VIRMANI(ASHISH@VIRMANI.ORG)(9810631642)(PETITIONER) 
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)(23747441)(RESPONDENT) 
()()(RESPONDENT) 
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43 W.P.(C)-7491/2021 HOTEL HANS PVT LTD  
V/s RESERVE BANK OF INDIA & ORS. 
  

SHIV CHOPRA  

 OTHER DETAILS OF ADVOCATES: 
SHIV CHOPRA(ADVSHIVCHOPRA@GMAIL.COM)(9711298808)(PETITIONER) 
RESERVE BANK OF INDIA(RDNEWDELHI@RBI.ORG.IN)(1123747441)(RESPONDENT) 
MOHAMMAD 
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
HAMEL PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)(9810510162)(RESPONDENT) 
HOUSING DEVELOPMENT FINANCE CORPORATION BANK(JITESHR@HDFC.COM, 
INVESTORCARE@HDFC.COM, VNAIR@KNM.IN)()(RESPONDENT) 

 

44 W.P.(C)-8240/2021 
CM APPL. 25605/2021 
CM APPL. 28936/2021 

JANHIT KALYAN SAMITI QUTUBGRAH EXTN  
V/s GAON SABHA AND ANR 
  

ABHIMANYU, DEVIKA MOHAN  

 OTHER DETAILS OF ADVOCATES: 
ABHIMANYU(ABHIMANYU2464@GMAIL.COM)(9717960907)(PETITIONER) 
SDMKANJHAWALA(SDMKANJHAWALA@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT) 
ABHIMANYU(ABHIMANYU2464@GMAIL.COM)(9717960907)(PETITIONER) 
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
DEVIKA MOHAN(DEVVIKAMOHAN@GMAIL.COM)(9560044698)(RESPONDENT) 

 

45 W.P.(C)-8422/2021 
CM APPL. 26013/2021 

KALICHARAN  
V/s CANARA BANK & ORS. 
  

JANANI SRINIVASAN, JANANI SRINIVASAN  

 OTHER DETAILS OF ADVOCATES: 
S. JANANI(62.CHAMBER@GMAIL.COM)(9818210044)(PETITIONER) 
DIVYA KANT(DIVYAKANT@GMAIL.COM)()(RESPONDENT) 
JANANI SRINIVASAN(JANANI.IYER@REDIFFMAIL.COM)(9818210044)(PETITIONER) 

 

46 CM APPL. 5198/2022 
In W.P.(C)-261/2022(Disposed off case) 

JAIN MEDICAL INSTITUTE  
V/s DELHI DEVELOPMENT AUTHORITY & 
ANR. 
  

VIPUL P SANGHI, MANIKA TRIPATHY PANDEY  

 OTHER DETAILS OF ADVOCATES: 
ANANYA KAR SANGHI(AMPERSANDLAWOFFICES@GMAIL.COM)(9801915757)(PETITIONER) 
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT) 
AMPERSAND LAW 
OFFICES(AMPERSANDLAWOFFICES@GMAIL.COM)(9801915757)(PETITIONER) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
DHARAM(DHARAM.SINGH35@DDA.GOV.IN)()(RESPONDENT) 
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT) 

 

47 W.P.(C)-9323/2022 
CM APPL. 27915/2022 

HEMANT GANDHI  
V/s DELHI DEVELOPMENT AUTHORITY 
  

SAURAV JOON  

 OTHER DETAILS OF ADVOCATES: 
SAURAV JOON(PAWANKUMARDHC@GMAIL.COM)(9811055651)(PETITIONER) 
DR. RAHUL CHHOKKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT) 

 

48 W.P.(C)-12083/2022 
CM APPL. 2237/2024 
CM APPL. 39053/2024 
CM APPL. 68513/2024 

DR. SUBHASH VIJAYRAN  
V/s UNION OF INDIA & ORS. 
  

SUBHASH VIJAYRAN, ANIL SONI, 
PURUSHOTTAM SHARMA TRIPATHI, PIYUSH 
BERIWAL 

 

 OTHER DETAILS OF ADVOCATES: 
SUBHASH VIJAYRAN(DRSUBHASHVIJAYRAN@GMAIL.COM)(8920086150)(PETITIONER) 
ANIL SONI(ANILSONI.CGSC@GMAIL.COM)(9312224805)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
SECYHLW(SECYHLW@NIC.IN)()(RESPONDENT) 
VSR KRISHNA(VSRKRISHNA.ER40@GMAIL.COM, AIIMS.REG@GMAIL.COM, 
DIRECTOR@AIIMS.EDU)(8010804235)(RESPONDENT) 
SUBHASH VIJAYRAN(DRSUBHASHVIJAYRAN@GMAIL.COM)(8920086150)(PETITIONER) 
AIIMS(DIRECTOR@AIIMSBATHINDA.IN, 
SONALIMALHOTRA2007@GMAIL.COM)(9818024129)(RESPONDENT) 
ATUL KUMAR, AIIMS(OFFICEOFATULKUMAR@GMAIL.COM, 
AIIMS.REG@GMAIL.COM)(9165101010)(RESPONDENT) 
ANIL SONI, SECY, AAIMS(ANILSONI.CGSC@GMAIL.COM, SECYHFW@NIC.IN, 
DIRECTOR@AIIMSBATHINDA.EDU.IN)()(RESPONDENT) 
SUBHASH VIJAYRAN(DRSUBHASHVIJAYRAN@GMAIL.COM)(0)(PETITIONER) 
ANIL SONI(ANILSONI.CGSC@GMAIL.COM)(9312224805)(RESPONDENT) 
PURUSHOTTAM SHARMA TRIPATHI(PURUSHOTTAM.ST@GMAIL.COM 
)(9818281595)(RESPONDENT) 
PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT) 

 

49 W.P.(C)-14716/2022 
CM APPL. 45149/2022 

LATE SH. OM PRAKASH  
V/s DELHI DEVELOPMENT AUTHORITY & 
ANR. 

NITESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AMIT VERMA AND NITESH 
KUMAR(LAWYERAMITVERMA@GMAIL.COM)(9899129781)(PETITIONER) 
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT) 
DDA(VCDDA@DDA.ORG.IN, ARHC-MOHUA@GOV.IN)()(RESPONDENT) 
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50 W.P.(C)-15592/2022 MS MADHAVI   
V/s DELHI DEVELOPMENT AUTHORITY 
  

PUSHPA SINGH  

 OTHER DETAILS OF ADVOCATES: 
DILIP SINGH(CONTACT.DILIPSINGH@GMAIL.COM)(9810111052)(PETITIONER) 
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT) 

 

51 W.P.(C)-15623/2022 
CM APPL. 41366/2023 

SHRI BABU LAL  
V/s DELHI DEVELOPMENT AUTHORITY & 
ORS. 
  

SUSHANT KUMAR BHADURI  

 OTHER DETAILS OF ADVOCATES: 
S.K. BHADURI(SUSHANT.BHADURI@GMAIL.COM)(9810439195)(PETITIONER) 
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT) 
S K BHADURI(SUSHANT.BHADURI@GMAIL.COM)(9801439195)(PETITIONER) 
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT) 
PRABHSAHAY KAUR(SAHAYK@GMAIL.COM)()(RESPONDENT) 
SUSHANT KUMAR BHADURI(SUSHANT.BHADURI@GMAIL.COM)(9810439195)(PETITIONER) 

 

52 W.P.(C)-16831/2022 
CM APPL. 53262/2022 

G P GOENKA  
V/s PUNJAB NATIONAL BANK 
  

ZEHRA KHAN, SANTOSH KUMAR ROUT  

 OTHER DETAILS OF ADVOCATES: 
ZEHRA KHAN(KHANZEHRA@GMAIL.COM)(9958114482)(PETITIONER) 
SK ROUT(ADVSKROUT@YAHOO.COM, SKRLAWFIRMS@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR ROUT(ADVSKROUT@YAHOO.COM)(9990432878)(RESPONDENT) 
SANTOSH KUMAR ROUT(ADVSKROUT@YAHOO.COM)(9990432878)(RESPONDENT) 

 

53 W.P.(C)-8402/2023 ROHAN RAMESH SAIL & ORS.  
V/s UNION OF INDIA & ORS. 
  

ISHAN AGRAWAL, ASHISH KUMAR SINGH  

 OTHER DETAILS OF ADVOCATES: 
ISHAN AGRAWAL(ISHAN.AGRAWAL123@GMAIL.COM)(9575500788)(PETITIONER) 
HAMEL PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)(1123747441)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
RADIUS AND DESERVE(SUKANTM@RADIUSDEVELOPERS.COM)()(RESPONDENT) 
ASHISH KUMAR SINGH(AKSINGH@ANSLEGAL.IN)(9971149676)(RESPONDENT) 

 

54 W.P.(C)-9801/2023 TRILOK CHAND SHARMA  
V/s DELHI DEVELOPMENT AUTHORITY 
  

RAHUL SHARMA, MEGHNA SANKHLA  

 OTHER DETAILS OF ADVOCATES: 
RAHUL SHARMA(LEGALPANACEA@GMAIL.COM)(9911339930)(PETITIONER) 
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT) 
MEGHNA SANKHLA(ASSOCIATES@MEGHNA.NET.IN)(8700615686)(RESPONDENT) 

 

55 W.P.(C)-10181/2023 SUDERSHAN KUMARI BUMRA  
V/s THE VICE CHAIRMAN DELHI 
DEVELOPMENT AUTHORITY & ORS. 
  

BADAL DWIVEDI  

 OTHER DETAILS OF ADVOCATES: 
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT) 

 

56 W.P.(C)-15204/2023 SONAL GARG & ORS.  
V/s HDB FINANCIAL SERVICES LIMITED & 
ORS. 
  

BALVINDER KUMAR RALHAN, SAMPANNA 
PANI 

 

 OTHER DETAILS OF ADVOCATES: 
BALVINDER RALHAN(ADVOCATEBALLI@GMAIL.COM)(9810118130)(PETITIONER) 
S S A LAW OFFICE(SSALAWFIRM@SSALAWFIRM.IN, 
CSO.LEGAL@PNBHOUSING.COM)()(RESPONDENT) 
SIDHARTH CHOPRA(LAWOFFICESSIDHARTHCHOPRA@GMAIL.COM)()(RESPONDENT) 
SAMPANNA PANI(SAMPANNA.PANI@GMAIL.COM)(9540050991)(RESPONDENT) 

 

57 W.P.(C)-1609/2024 
CM APPL. 6668/2024 

RAVINDER SINGH   
V/s DELHI DEVELOPMENT AUTHORITY 
THROUGH ITS COMMISSIONER & ORS. 
  

ROHIT YADAV, VAIBHAV AGNIHOTRI  

 OTHER DETAILS OF ADVOCATES: 
ROHIT YADAV AND D K SHARMA AND CO. LAW FIRM()(9311211253)(PETITIONER) 
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT) 
VAIBHAV AGNIHOTRI(OFFICE@SKVASSOCIATES.COM)(7669700082)(RESPONDENT) 

 

58 W.P.(C)-2770/2024 
CM APPL. 11330/2024 
WITH W.P.(C) 3741/2024 

RKB TRADING AND SALES   
V/s STATE BANK OF INDIA & ANR. 
  

MUDIT JAIN, ABHISHEK BAID  

 OTHER DETAILS OF ADVOCATES: 
MUDIT JAIN AND 
SAMPRIKTA(CONTACT@ADVMUDITJAIN.COM)(9868510397)(PETITIONER) 
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT) 
RESERVE BANK OF INDIA(RDNEWDELHI@RBI.ORG.IN)()(RESPONDENT) 
RAJIV(RAJIV@RPKAPUR.COM)()(RESPONDENT) 
ABHISHEK BAID(ABHIJ81@GMAIL.COM)(9999469777)(RESPONDENT) 

 

59 W.P.(C)-3741/2024 
CM APPL. 15419/2024 

M/S AMBIKA DISTRIBUTION COMPANY 
(THROUGH PROPRIETOR MS. AMBIKA 
BAHADUR)  
V/s STATE BANK OF INDIA & ANR. 
  

MUDIT JAIN, ABHISHEK BAID  
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 OTHER DETAILS OF ADVOCATES: 
MUDIT JAIN ADN RUDRAKSH (CONTACT@ADVMUDITJAIN.COM)(9868510397)(PETITIONER) 
RAJIV(RAJIV@RPKAPUR.COM, INFO@BHATTALLAW.COM)()(RESPONDENT) 
RESERVE BANK OF INDIA(RDNEWDELH@RBI.ORG.IN)()(RESPONDENT) 
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT) 
ABHISHEK BAID(ABHIJ81@GMAIL.COM)(9999469777)(RESPONDENT) 

 

60 W.P.(C)-8685/2024 
CM APPL. 35494/2024 

VED PRAKASH MAAN AND ORS.  
V/s GOVT OF NCT OF DELHI AND ORS. 
  

VISHAL MAAN  

 OTHER DETAILS OF ADVOCATES: 
SMITA MAAN(MAANLAWOFFICES@GMAIL.COM)(9899934315)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

61 W.P.(C)-9468/2024 KIRTI VARDHAN  
V/s SKR PUBLIC SCHOOL & ANR. 
  

VIVEK KUMAR TANDON  

 OTHER DETAILS OF ADVOCATES: 
VIVEK KUMAR TANDON, PRERNA TANDON(VKTLAWCHAMBERS@GMAIL.COM, 
VIVEKKUMARTONDON@GMAIL.COM)(9810177733)(PETITIONER) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM, 
SKR_PUBLIC60@YAHOO.CO.IN)(0)(RESPONDENT) 

 

62 W.P.(C)-10710/2024 PHUDEPA SANGTAM  
V/s UNION OF INDIA & ORS. 
  

M P SRIVIGNESH  

 OTHER DETAILS OF ADVOCATES: 
M P SRIVIGNESH AND SOURJYA 
DAS(MPSRIVIGNESH@GMAIL.COM)(9643716457)(PETITIONER) 
M P SRIVIGHESH AND SOURJYA 
DAS(MPSRIVIGNESH@GMAIL.COM)(9643716457)(PETITIONER) 
M P SRIVIGNESH AND SOURJYA 
DAS(MPSRIVIGNESH@GMAIL.COM)(9643716457)(PETITIONER) 
UNION OF INDIA(DEFSECY@NIC.IN, ADAGIF@GMAIL.COM, HILL.BINSAR@NIC.IN, DCDMP-
NGL@NIC.IN)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(DEFSCY@NIC.IN, ADAGIF@GMAIL.COM, HILL.BINSAR@NIC.IN, DCDMP-
NGL@NIC.IN)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

63 W.P.(C)-11800/2024 
CM APPL. 49044/2024 

ABHISHEK KUMAR SHUKLA   
V/s DELHI TECHNOLOGICAL UNIVERSITY 
  

SUSHANT SINGH  

 OTHER DETAILS OF ADVOCATES: 
VISHAL BAKSHI(SUIPOTENS@YAHOO.CO.IN, 
ADVSUSHANT.SINGH@GMAIL.COM)(9717754222)(PETITIONER) 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(1127296337)(RESPONDENT) 

 

64 W.P.(C)-13181/2024 
CM APPL. 55063/2024 

MS MAHUM FATIMA (THROUGH HER 
FATHER, MR. NAWAB JAAN)  
V/s LAKSHMIBAI COLLEGE NORTH CAMPUS 
& ORS. 
  

GAGANMEET SINGH SACHDEVA  

 OTHER DETAILS OF ADVOCATES: 
GAGANMEET SINGH(GAGANMEET3@GMAIL.COM)(9582055425)(PETITIONER) 
UNION OF INDIA, PRITISH SABHARWAL, RAKES GOSAIN(UOIDHC@GMAIL.COM, 
PRITISHSABHARWAL1@GMAIL.COM, 
RGOSAIN1@GMAIL.COM)(1123384193)(RESPONDENT) 
INDUS LAW ASSOCIATES(INDUSLAWASSOCIATES@GMAIL.COM)(0)(RESPONDENT) 

 

65 W.P.(C)-13556/2024 SMT. SAVINDER KAUR AND ANR   
V/s DELHI DEVELOPMENT AUTHORITY AND 
ORS 
  

HARSHIT VASHISHT  

 OTHER DETAILS OF ADVOCATES: 
HARSHIT VASHISHT(HARSHITVASHISHT42@GMAIL.COM)(9910004533)(PETITIONER) 
SVK ZEROX, CLOSDMC, MCD(SVKZEROX@GMAIL.COM, CLOSDMC@GMAIL.COM, 
CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI, GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
GNCTD.SCLA.SKP@GMAIL.COM)(9868250806)(RESPONDENT) 

 

66 W.P.(C)-14935/2024 
CM APPL. 62645/2024 
CM APPL. 75068/2024 
CM APPL. 75083/2024 

VINEET TANEJA  
V/s AIRFORCE BAL BHARATI SCHOOL & ANR. 
  

VINEET TANEJA, MANISH KUMAR 
CHOUDHARY 

 

 OTHER DETAILS OF ADVOCATES: 
VINEET TANEJA(TANEJA_VIN@YAHOO.COM)(9810378852)(PETITIONER) 
AIR FORCE BAL BHARTI SCHOOL, NIYAZI(AFBBSCHOOL@GMAIL.COM, 
NIYAZI786@GMAIL.COM)(0)(RESPONDENT) 
RITU JOHARI()(9810507727)(PETITIONER) 
RITU JOHARI(RITU_JOHARI@REDIFFMAIL.COM)(0)(RESPONDENT) 
RITU JOHARI(RITU_JOHARI@REDIFFMAIL.COM)(0)(PETITIONER) 
TANEJA(TANEJA_VIN@YAHOO.COM)(0)(RESPONDENT) 
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67 W.P.(C)-15840/2024 CHANDER MOHAN MAHAJAN  
V/s BANKING OMBUDSMAN & ORS. 
  

AMIT GEORGE, ATUL SHARMA  

 OTHER DETAILS OF ADVOCATES: 
AMIT GEORGE(AMITGEORGE@OUTLOOK.COM)(9910524364)(PETITIONER) 
RBI, CANARA BANK, MLKKTAX(CRPC@RBI.ORG.IN, CB19135@CANARABANK.COM, 
MLKKTAX@GMAIL.COM)(0)(RESPONDENT) 
LEXORBIS(MAIL@LEXORBIS.COM)(0)(RESPONDENT) 
ATUL SHARMA(ABHILASHA.SHARMA@LINKLEGAL.IN)(9873662639)(RESPONDENT) 

 

68 W.P.(C)-16439/2024 
CM APPL. 69403/2024 

MD DILWAR HUSSAIN  
V/s JAMIA MILLIA ISLAMIA & ANR. 
  

AAYUSH AGARWALA, KISLAYA MISHRA, 
PARMANAND GAUR 

 

 OTHER DETAILS OF ADVOCATES: 
AAYUSH AGARWALA(AAYUSH@PBA.NET.IN)(1141741314)(PETITIONER) 
S BASHIR, S BEGUM, PRITISH SABHARWAL(SBASHIR@JMI.AC.IN, SBEGUM@JMI.AC.IN, 
PRITISHSABHARWAL1@GMAIL.COM)(0)(RESPONDENT) 
UGC, LEGAL BUREAU UGC(CONTACT.UGC@NIC.IN, 
LEGALBUREAUUGC@GMAIL.COM)(0)(RESPONDENT) 
KISLAYA MISHRA(OFFICEOFADVKKMISHRA@GMAIL.COM)(9654968449)(RESPONDENT) 
PARMANAND GAUR(PARMANANDGAUR@GMAIL.COM)(9312242835)(RESPONDENT) 

 

69 W.P.(C)-17791/2024 
CM APPL. 75763/2024 
CM APPL. 11751/2025 

CH BALDEV SINGH MODEL SCHOOL  
V/s CENTRAL BOARD OF SECONDARY 
EDUCATION 
  

PRAKASH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
PRAKASH KUMAR(PRAKASH1B1143@GMAIL.COM)(9313069060)(PETITIONER) 
NIYAZI, PRAKASH KUMAR(NIYAZI786@GMAIL.COM, 
KKUMARPRAKASH@YAHOO.IN)(0)(RESPONDENT) 
PRAKASH KUMAR(PRAKASH1B1143@GMAIL.COM)(9313069060)(PETITIONER) 

 

70 W.P.(C)-17886/2024 
CM APPL. 76127/2024 
WITH W.P.(C) 17946/2024 

DEVANSHI (THROUGH NATURAL 
GUARDIAN/FATHER  
V/s GOVT OF NCT OF DELHI AND ORS 
  

MAHESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
MAHESH KUMAR & 
ASSOCIATES(RRAMESHCHAND509@GMAIL.COM)(9312479373)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

71 W.P.(C)-17946/2024 
CM APPL. 76351/2024 

RUPESH KUMAR CHAURSIA (THROUGH 
NATURAL GUARDIAN/FATHER)  
V/s GOVT OF NCT OF DELHI AND ORS 
  

MAHESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
MAHESH KUMAR & 
ASSOCIATES(RAMESHCHAND509@GMAIL.COM)(9312479373)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

72 W.P.(C)-882/2025 
CM APPL. 4308/2025 

AMAN SINGH  
V/s FACULTY OF MEDICAL SCIENCES 
UNIVERSITY OF DELHI & ORS. 
  

VARUN CHANDIOK  

 OTHER DETAILS OF ADVOCATES: 
VARUN CHANDIOR(OFFICE.CHANDIOK@GMAIL.COM)(9818365119)(PETITIONER) 
DU, DU, NMC INDIA (DEAN_MEDICAL@DU.AC.IN, DCE@SOUTH.AC.IN, PG-
MARB@NMCINDIA.GOV.IN)(0)(RESPONDENT) 
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)(0)(RESPONDENT) 
DEV SINGH(OFFICESINGHDEV@GMAIL.COM)(0)(RESPONDENT) 

 

73 W.P.(C)-2172/2025 
CM APPL. 10274/2025 

MASTER MOHD AAHIL THROUGH HIS 
GRANDMOTHER  
V/s DIRECTORATE OF EDUCATION AND ORS 
  

PANKAJ SINHA  

 OTHER DETAILS OF ADVOCATES:  
FOR FINAL HEARING 

74 W.P.(C)-5236/2013 PROF. RAM PRAKASH & ANR  
V/s DELHI DEVELOPMENT AUTHORITY 
  

RAM PRAKASH, ACHAL GUPTA, CHAND 
CHOPRA 

 

 OTHER DETAILS OF ADVOCATES: 
ACHAL GUPTA(ACHAL_GUPTA@HOTMAIL.COM)(9891191186)(PETITIONER) 
CHAND CHOPRA(CHAND@CHANDCHOPRA.COM)(9915907494)(RESPONDENT) 

 

FOR ARGUMENT 
75 W.P.(C)-4987/2011 

CM APPL. 10101/2011 
CM APPL. 59525/2024 

LOK SEWAK COOPERATIVE HOUSE BUILDING 
SOCIETY LTD.  
V/s LT. GOVERNOR OF NCT OF DELHI AND 
ORS 
  

P.K.AGARWAL, CHARU SINGHAL, D K GARG, 
AMIT SAHNI, ANUJ AGGARWAL, CHARU 
SINGHAL, JITENDER CHAUDHARY, ABHISHEK 
GUPTA 

Listing Remarks: 
AT 3:30PM 

 OTHER DETAILS OF ADVOCATES: 
CHARU SINGHAL(CHARU_KAKI@YAHOO.COM)(9810720565)(RESPONDENT) 
JITENDER CHAUDHARY(JURIS_CONSULT@REDIFFMAIL.COM)(9810494638)(RESPONDENT) 
ABHISHEK GUPTA(ADVABHISHEKPREMGUPTA@GMAIL.COM)(9990075205)(RESPONDENT) 
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76 W.P.(C)-7959/2022 SAPNA GUPTA   
V/s INDIAN OVERSEAS BANK & ANR. 
  

ANKIT GUPTA, KRISHAN KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ANKIT GUPTAN AND ARUNIMA 
GOEL(ADVOCATEANKITG@GMAIL.COM)(9717134040)(PETITIONER) 
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT) 
KRISHAN KUMAR(KRISHENKUMAR@GMAIL.COM)(9910577700)(RESPONDENT) 
KRISHAN KUMAR(KRISHENKUMAR@GMAIL.COM)(9910577700)(PETITIONER) 

 

FOR FINAL DISPOSAL 
77 W.P.(C)-3850/2016 KAMLA DEVI  

V/s DELHI DEVELOPMENT AUTHORITY 
  

SITAB ALI CHAUDHARY, RAKESH MITTAL, 
MANIKA TRIPATHY, ASHUTOSH KAUSHIK 

 

 OTHER DETAILS OF ADVOCATES: 
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT) 
ASHUTOSH KAUSHIK(ASHUTOSHKAUSHIK123@GMAIL.COM)(9711070545)(RESPONDENT) 

 

PART-HEARD MATTERS 
78 CRL.M.C.-1747/2018 

CRL.M.A. 6267/2018 
PUNNET KAPOOR  
V/s THE SATTE & ANR 
  

MANJIT SINGH, BHAVNEET SINGH  

 OTHER DETAILS OF ADVOCATES: 
MANJIT SINGH()(9873577943)(PETITIONER) 
BHAVNEET SINGH(ADVBHAVNEET@GMAIL.COM)(9810072011)(PETITIONER) 

P.S.-FIR NO. :(RANI BAGH-47/2014) 

79 CRL.M.A. 31222/2024 
CRL.M.A. 31224/2024 
CRL.M.A. 1596/2025 
In CRL.M.C.-8155/2024 

DEEPAK MINDA & ORS.  
V/s STATE OF NCT OF DELHI & ANR. 
  

HRISHIKESH BARUAH  

 OTHER DETAILS OF ADVOCATES: 
HRISHIKESH BARUAH(HRISHIKESH@HBARUAH.COM)(9810671087)(PETITIONER) 
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(SHALIMAR BAGH-552/2005) 
CRL.M.C. 533/2010 FILED BY PURKH 
CHAND MINDA & ORS (DISPOSED ON : 
2010-02-19 ) 
 
P.S.-FIR NO. :(SHALIMAR BAGH-
552/2005) 

80 CRL.M.C.-969/2025 
CRL.M.A. 4467/2025 
CRL.M.A. 4468/2025 
CRL.M.A. 4469/2025 
CRL.M.A. 4470/2025 

VANITA BATHLA  
V/s SHASHI BAJAJ 
  

UMANG TYAGI, ROSHAN SONTHALIA  

 OTHER DETAILS OF ADVOCATES: 
UMANG TYAGI(OFFICE@UMANGTYAGI.COM)(9999178173)(PETITIONER) 
ROSHAN(ROSHAN@CHAMBERSOFSANTHALIA.COM)(0)(RESPONDENT) 
ROSHAN SONTHALIA(ROSHAN.SANTHALIA@OXON.ORG)(9560622223)(RESPONDENT) 

 

END OF THE BOARD/FINAL DISPOSAL MATTERS 
81 W.P.(C)-5727/2014 

CM APPL. 14150/2014 
SHIV CAMP W-62 J.J. CLUSTER DWELLERS 
WELFARE ASSOCIATION (REGD) & ORS.  
V/s GOVT. OF NCT OF DELHI & ORS. 
  

MAJ. SIYA RAM, SANJAY GUPTA, DHANESH 
RELAN, PARVINDER CHAUHAN, VIPUL 
LAMBA 

 

 OTHER DETAILS OF ADVOCATES: 
VIPUL LAMBA(VIPUL_LAMBA@HOTMAIL.COM)(9911725864)(PETITIONER) 

 

END OF THE BOARD/FOR DISPOSAL MATTERS 
82 W.P.(C)-11324/2016 

CM APPL. 44371/2016 
CM APPL. 12901/2017 
CM APPL. 7218/2018 
CM APPL. 44599/2018 
CM APPL. 44770/2018 
CM APPL. 11960/2019 
CM APPL. 11961/2019 
CM APPL. 54461/2022 
CM APPL. 51749/2023 
CM APPL. 57582/2024 

VEER PUBLIC SCHOOL  
V/s CENTRAL BOARD OF SECONDARY 
EDUCATION & ORS 
  

RITESH K PANDEY, ATUL KUMAR, RITESH 
KUMAR PANDEY, SEEMA DOLO 

 

 OTHER DETAILS OF ADVOCATES: 
RITESH K PANDEY()(9868573591)(PETITIONER) 
ATUL KUMAR()(9818683833)(PETITIONER) 
R K PANDEY(RKPANDEY.OFFICE@GMAIL.COM)()(PETITIONER) 
ATUL KUMAR(ATULKUMAR.ADV@GMAIL.COM)(9818683833)(RESPONDENT) 
RITESH KUMAR (RKPANDEY.OFFICE@GMAIL.COM)(9868573591)(PETITIONER) 
ATUL KUMAR(ATULKUMAR.ADV@GMAIL.COM)()(RESPONDENT) 
RITESH KUMAR PANDEY(RKPANDEY.OFFICE@GMAIL.COM)(9868573591)(PETITIONER) 
ATUL KUMAR(ATULKUMAR.ADV@GMAIL.COM, BHARATHIRAJU216@GMAIL.COM, 
STANDINGCOUNSELGNCTD@GMAIL.C)(0)(RESPONDENT) 
RITESH K PANDEY()(9868573591)(PETITIONER) 
RITESH K PANDEY()(9868573591)(PETITIONER) 
RITESH K PANDEY()(9868573591)(PETITIONER) 
SEEMA DOLO(SEEMADOLO.LAW@GMAIL.COM)(9711234081)(PETITIONER) 
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END OF THE BOARD MATTERS 
83 W.P.(C)-5207/2015 

CM APPL. 9455/2015 
JUJAJ AHMED  
V/s DELHI DEVELOPMENT AUTHORITY 
  

YOGESH CHHABRA  

 OTHER DETAILS OF ADVOCATES:  
84 W.P.(C)-12518/2019 

CM APPL. 51099/2019 
WITH W.P.(C) 12535/2019 
W.P.(C) 12543/2019 

AYYANNA COLLEGE OF TEACHER 
EDUCATION  
V/s NATIONAL COUNCIL FOR TEACHER 
EDUCATION AND ANR. 
  

SUMIT KISHORE, ARUNIMA DWIVEDI  

 OTHER DETAILS OF ADVOCATES: 
SUMIT KISHORE()(9958427437)(PETITIONER) 

 

85 W.P.(C)-12535/2019 
CM APPL. 51236/2019 

AYYANNA COLLEGE OF TEACHER 
EDUCATION  
V/s NATIONAL COUNCIL FOR TEACHER 
EDUCATION AND ANR. 
  

SUMIT KISHORE, ARUNIMA DWIVEDI  

 OTHER DETAILS OF ADVOCATES: 
SUMIT KISHORE()(9958427437)(PETITIONER) 

 

86 W.P.(C)-12543/2019 
CM APPL. 51247/2019 

PUNYAGIRI COLLEGE OF EDUCATION  
V/s NATIONAL COUNCIL FOR TEACHER 
EDUCATION AND ANR. 
  

SUMIT KISHORE, RENU GUPTA  

 OTHER DETAILS OF ADVOCATES: 
SUMIT KISHORE()(9958427434)(PETITIONER) 
RENU GUPTA(RENU@RENUGUPTA.CO.IN)(9873316904)(PETITIONER) 

 

 
 
 

 
 
   COURT NO. 08  
   HON'BLE MR.JUSTICE SACHIN DATTA 
 
CLICK HERE TO JOIN V.C. 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 
 
 
 
NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  
       
       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 
  
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CASES INVOLVING DIFFERENTLY-ABLED PERSONS 
1 W.P.(C)-3349/2024 

CM APPL. 13803/2024 
CM APPL. 21243/2024 
CM APPL. 55240/2024 
CM APPL. 57154/2024 
CM APPL. 4319/2025 
CM APPL. 4329/2025 

VINOD KUMAR PODDAR & ANR.  
V/s LOCAL LEVEL COMMITTEE THROUGH DC 
SOUTH DELHI & ORS. 
  

ABHISHEK TRIPATHI, NAVEEN 
NAGARJUNA, PRAFUL PRABHAKAR 
SHUKLA, AMIT KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK GUPTA(ABHISHEKGUPTA95@HOTMAIL.COM)(9910814848)(PETITIONER) 
ABHISHEK GUPTA(ABAHISHEKGUPTA95@HOTMAIL.COM)(9910814848)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
PRIYA PODAR(PRIYAPODAR@YAHOO.COM, HAUZKHASSDM@NIC.IN, 
DCSOUTH@NIC.IN)()(RESPONDENT) 
PRIYA PODAR(PRIYAPODAR@YAHOO.COM, HAUZKHASSDM@NIC.IN, 
DCSOUTH@NIC.IN)()(RESPONDENT) 
ABHISHEK GUPTA(ABHISHEKGUPTA95@HOTMAIL.COM)(9910814848)(PETITIONER) 
HAUZ KHAS SDM(HAUZKHASSDM@NIC.IN)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI, PRIYA PODDAR, DC 
SOUTH(STANDINGCOUNSELGNCTD@GMAIL.COM, PRIYAPODAR@YAHOO.COM, 
DCSOUTH@NIC.IN)(9868250806)(RESPONDENT) 
SWATHI SUKUMAR()(9717918652)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
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SWATHI SUKUMAR(SWATHI@SUKUMAR.IN)(9717918652)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
AMIT KUMAR (AMITBAINSLA80@GMAIL.COM)(9810795280)(RESPONDENT) 

FRESH MATTERS & APPLICATIONS 
2 CM APPL. 9581/2025 

In W.P.(C)-17517/2024(Disposed 
off case) 

PRADEEP SEKHRI  
V/s SECURITIES AND EXCHANGE BOARD OF 
INDIA & ANR. 
  

ANKIT SINGH, AMRITA SINGH  

 OTHER DETAILS OF ADVOCATES: 
ANKIT SINGH 
SINSINWAR(ADVOCATE.ANKIT92@GMAIL.COM)(8989004412)(PETITIONER) 
SEBI, ASK INVESTMENT MANAGERS LTD.(SEBI@SEBI.GOV.IN, 
DELHI1@ASKINVESTMENTMANAGERS.COM)(0)(RESPONDENT) 
AMRITA SINGH(AMRITASINGH.ADV@GMAIL.COM)(0)(RESPONDENT) 

 

3 W.P.(C)-2891/2025 SAHIL JAIN  
V/s GOVT. OF NCT OF DELHI & ANR. 
  

RAJAT JAIN  

 OTHER DETAILS OF ADVOCATES: 
RAJAT JAIN(ADVRAJATJAIN@GMAIL.COM)(9818514477)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, COMM TPT, 
CSDTIDC(STANDINGCOUNSELGNCTD@GMAIL.COM, COMMTPT@NIC.IN, 
CSDTIDC@GMAIL.COM)(9868250806)(RESPONDENT) 

 

FOR ADMISSION 
4 W.P.(C)-5932/2022 DK CHOUDHRY & ANR.  

V/s DELHI STATE INDUSTRIAL AND 
INFRASTRUCTURE DEVELOPMENT 
CORPORATION LIMITED & ANR. 
  

SRIHARSHA PEECHARA  

 OTHER DETAILS OF ADVOCATES: 
SRI HARSHA PEECHARA(SHPEECHARA@GMAIL.COM)(9717466788)(PETITIONER) 
FIRDOUSEWANI LAWZ(FIRDOUSEWANI.LAWZ@GMAIL.COM, 
SHADANFARSAT@GMAIL.COM)()(RESPONDENT) 

 

5 W.P.(C)-2983/2024 RAM RAJ BHANDARI & ANR.  
V/s UNION OF INDIA MINISTRY OF CORPORATE 
AFFAIRS THROUGH SECRETARY & ORS. 
  

VIBHOR GUPTA  

 OTHER DETAILS OF ADVOCATES: 
VIBHOR GUPTA(VEDICLAW@GMAIL.COM)(9810276587)(PETITIONER) 
ABHIJIT GUHA THAKURTA(AGUHAT@HOTAMIL.COM)()(RESPONDENT) 
INSOLVENCY AND BANKRUPTCY BOARD OF INDIA(GRO@IPAICMAI.IN, 
CEO.CFO@IPAICMAI.IN,MONITORING@IPAICMAI.IN, 
IPA.MD@IPAICMAI.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

6 W.P.(C)-546/2025 GURMEET SINGH   
V/s UNION OF INDIA AND ORS 
  

RAJAT SANG  

 OTHER DETAILS OF ADVOCATES: 
RAJAT SANG SHARMA(RAJATADVOCATE16@GMAIL.COM)(8527912129)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, BALBIR SINGH, UNION OF 
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, BALBIRSINGH.PVS@PUNJAB.GOV.IN, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 

 

7 W.P.(C)-2188/2025 
CM APPL. 10332/2025 

HARSH DUA  
V/s UNION OF INDIA AND ORS 
  

VISHWENDRA VERMA  

 OTHER DETAILS OF ADVOCATES: 
VISHWENDRA 
VERMA(VERMA.VISHWENDRA@YAHOO.CO.IN)(9871704611)(PETITIONER) 
DDA, MCD, UNION OF INDIA(DDACHAMBERHC@DDA.ORG.IN, 
CLOMCDHQ@GMAIL.COM, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
MCD, PSTOLG, COM CSC(MCD-ITHELPDESK@MCD.NIC.IN, PSTOLG.DELHI@NIC.IN, 
COMCSC2006@GMAIL.COM)(0)(RESPONDENT) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
8 W.P.(C)-11933/2015 

CM APPL. 31673/2015 
CM APPL. 17061/2016 

VINAYAKA MISSIONS RESEARCH FOUNDATION 
& ORS  
V/s CENTRAL INFORMATION COMMISSION & 
ORS 
  

AMTESH KUMAR, N RAGUNATH AND 
PRASAANA VENKAT, MANOJ RANJAN 
SINHA 

 

 OTHER DETAILS OF ADVOCATES:  
9 W.P.(C)-1665/2021 SHIKHA SHARMA BAGGA  

V/s UNION OF INIDA AND ANR 
  

KHAGESH B. JHA  

 OTHER DETAILS OF ADVOCATES: 
SHIKHA SHARMA BAGGA(ADVSHIKHA@KBJANDCO.COM)(9999191196)(RESPONDENT) 
K B J AND CO.(ADVOCATE@KBJANDCO.COM)(8826456565)(PETITIONER) 
KHAGESH B. JHA(ADVOCATE@KBJANDCO.COM)(8826456565)(PETITIONER) 
MOHAMMAD 
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
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10 W.P.(C)-2604/2021 
CM APPL. 1203/2023 

SUKHDEV SINGH  
V/s UNION OF INDIA & ORS. 
  

ABHIMANYU TEWARI  

 OTHER DETAILS OF ADVOCATES: 
ABHIMANYU 
TEWARI(DELHIOFFICE@TEWARIANDASSOCIATES.COM)(9899949839)(PETITIONER) 
CHETAN SHARMA(CHETANSHARMAMAILBOX@YAHOO.COM)()(RESPONDENT) 
ANURAG(ANURAGCGSC@GMAIL.COM)()(RESPONDENT) 
SUNIL SAHA(STANDINGCOUNSELGNCTD@GMAIL.COM)(9911999547)(RESPONDENT) 
MOHAMMAD 
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
ABHIMANYU 
TEWARI(DELHIOFFICE@TEWARIANDASSOCIATES.COM)(9899949839)(PETITIONER) 
CHIRANJIV(CHIRANJIV_KUMAR2000@YAHOO.COM, 
CHETANSHARMAMAILBOX@YAHOO.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
ANURAG(ANURAGCGSC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

11 W.P.(C)-3783/2021 
CM APPL. 11372/2021 
WITH W.P.(C) 6141/2021 

DPMI VOCATIONAL PVT LTD  
V/s UNION OF INDIA & ORS. 
  

PRASHANT BHUSHAN, PRASHANT 
BHUSHAN, PRANAV V KAMNANI 

Listing Remarks: 
AT4:00PM 

 OTHER DETAILS OF ADVOCATES: 
DPMI VOCATIONAL PVT 
LTD(PRASHANTBHUSH@GMAIL.COM)(9811164068)(RESPONDENT) 
PRASHANT BHUSHAN AND NEHA 
RATHI(PRASHANTBHUSH@GMAIL.COM)(9811164068)(PETITIONER) 
NATIONAL SKILL DEVELOPMENT CORPORATION 
(SUPPORT.SMART@NSDCINDIA.ORG)()(PETITIONER) 
MOHAMMAD 
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
SUPPORT SMART(SUPPORT.SMART@NSDCINDIA.ORG)()(RESPONDENT) 
PRANAV V KAMNANI(PRANAV@DUAASSOCIATES.COM)(9632129712)(PETITIONER) 

 

12 W.P.(C)-6141/2021 
CM APPL. 19443/2021 
CM APPL. 55630/2023 
CM APPL. 56220/2024 
CM APPL. 74261/2024 
CM APPL. 74262/2024 
CM APPL. 7255/2025 

VIROHAN PRIVATE LIMITED  
V/s UNION OF INDIA THROUGH ITS SECRETARY 
MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP & ORS. 
  

RAVI BHARUKA, RAVI BHARUKA, 
ROHIT MAHAJAN, PRANAV V 
KAMNANI 

Listing Remarks: 
AT4:00PM 

 OTHER DETAILS OF ADVOCATES: 
RAVI BHARUKA(RAVIBHARUKA@GMAIL.COM)(9560656045)(PETITIONER) 
RAVIBHARUKA(RAVIBHARUKA@GMAIL.COM)(9560656045)(PETITIONER) 
NARENDRA SINGH(NARENDRA.SINGH64@GOV.IN)()(RESPONDENT) 
NATIONAL DEVELOPMENT 
CORPORATION(SUPPORT.SMART@NSDCINDIA.ORG)()(RESPONDENT) 
MOHAMMAD 
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
RAVI BHARUKA(RAVIBHARUKA@GMAIL.COM)(9560656045)(PETITIONER) 
MONIKA ARORA(OFFICEADVMONIKA@GMAIL.COM)()(RESPONDENT) 
RAHUL(RAHUL@DUASSOCIATES.COM)()(RESPONDENT) 
RAVI BHARUKA(RAVIBHARUKA@GMAIL.COM)(9560656045)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
MONIKA(OFFICEADVMONIKA@GMAIL.COM)(0)(RESPONDENT) 
RAVI BHARUKA(RAVIBHARUKA@GMAIL.COM)(9560656045)(PETITIONER) 
MONIKA(OFFICEADVMONIKA@GMAIL.COM, 
RAHUL@DUAASSOCIATES.COM)(0)(RESPONDENT) 
RAVI BHARUKA(OFFICE.ROHITAGARWAL@GMAIL.COM)(0)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
ROHIT MAHAJAN(ROHIT@DUAASSOCIATES.COM)(9910089022)(RESPONDENT) 
PRANAV V KAMNANI(PRANAV@DUAASSOCIATES.COM)(9632129712)(PETITIONER) 

 

13 W.P.(C)-4745/2021 
CM APPL. 14621/2021 

UNION OF INDIA & ANR.  
V/s NATIONAL HUMAN RIGHTS COMMISSION & 
ANR. 
  

HANU BHASKAR, HANU BHASKAR, JAI 
WADHWA, AMARTYA ASHISH SHARAN 

 

 OTHER DETAILS OF ADVOCATES: 
O/O CHIEF COMMISSIONER OF INCOME 
TAX(HANUBHASKAR@GMAIL.COM)(9810174047)(RESPONDENT) 
O/O CHIEF COMMISSIONER OF INCOME 
TAX(HANUBHASKAR@GMAIL.COM)(9810174047)(RESPONDENT) 
UNION OF INDIA(HANUBHASKAR@GMAIL.COM)(9810174047)(RESPONDENT) 
UNION OF INDIA(HANUBHASKAR@GMAIL.COM)(9810174047)(RESPONDENT) 
HANU BHASKAR(HANUBHASKARCGSC@GMAIL.COM)(9810174047)(PETITIONER) 
NATIONAL HUMAN RIGHTS COMMISSION(CR.NHRC@NIC.IN)(1124663355)(PETITIONER) 
NATIONAL HUMAN RIGHTS COMMISSION(CR.NHRC@NIC.IN)(1124663355)(PETITIONER) 
TEEKARAM(TEEKARAM120@GMAIL.COM)()(RESPONDENT) 
DHC SHOPNO(DHCSHOPNO2@GMAIL.COM)()(RESPONDENT) 
NHRC(CR.NHRC@NIC.IN)()(RESPONDENT) 
JAI WADHWA(JAIWADHWA.LAW06@GMAIL.COM)(9999551116)(RESPONDENT) 
AMARTYA ASHISH 
SHARAN(SHARAN.AMARTYA@GMAIL.COM)(9654659775)(RESPONDENT) 
 

 

mailto:SHARAN.AMARTYA@GMAIL.COM)(9654659775)(RESPONDENT)�


20.03.2025                                                                                        ADVANCE CAUSE LIST 
 

149 
 

14 W.P.(C)-11776/2021 
CM APPL. 36434/2021 
WITH W.P.(C) 14353/2021 

TATA STEEL BSL LIMITED  
V/s MINISTRY OF CORPORATE AFFAIRS & ANR. 
  

AMIT KUMAR MISHRA  

 OTHER DETAILS OF ADVOCATES: 
P AND A LAW OFFICES(SRANJAN@PALAW.IN)(1123353761)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
MCA(SECY.MCA@NIC.IN)()(RESPONDENT) 

 

15 W.P.(C)-14353/2021 
CM APPL. 45239/2021 
CM APPL. 39393/2023 

TATA STEEL LIMITED   
V/s MINISTRY OF CORPORATE AFFAIRS & ANR. 
  

AMIT KUMAR MISHRA, NITIN KHARE  

 OTHER DETAILS OF ADVOCATES: 
DR. GOPAL DAS BHAWAN()(9643396266)(PETITIONER) 
MINISTRY OF CORPORATE AFFAIRS(SECY.MCA@NIC.IN)(9810118825)(RESPONDENT) 
METSO MINERALS INDIA PVT. 
LTD(NKHARE03@GMAIL.COM)(9999689386)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
SVASANTA(SVASANTA@PALAW.IN)(1123384193)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
NITIN KHARE(NITINKHARE@GLOBINDLAWOFFICES.COM)(9999689386)(RESPONDENT) 

 

16 W.P.(C)-13644/2021 RASHTRIYA HAMAL PANCHAYAT EVAM ANYA 
ASANGATHIT KAMGAR UNION  
V/s STATE OF DELHI AND ORS. 
  

PRASHANT BHUSHAN  

 OTHER DETAILS OF ADVOCATES: 
PRASHANT BHUSHAN (PRASHANTBHUSH@GMAIL.COM)(9811164068)(PETITIONER) 
APMCAZADPUR(APMCAZADPUR@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
AMBDL(AMBDL@NIC.IN)()(RESPONDENT) 

 

17 W.P.(C)-8361/2022 
CM APPL. 29101/2022 

KAILASH CHANDRA NUWAL  
V/s INSTITUTE OF COMPANY SECRETARIES OF 
INDIA & ORS. 
  

RAHUL GOEL, ATUL N MENON, HITESH 
SACHAR, SANDEEP CHATTERJEE, 
AMAN SHARMA, RAJ LATHA KOTNI, 
SAMARTH KRISHAN LUTHRA 

 

 OTHER DETAILS OF ADVOCATES: 
PARITOSH 
DHAWAN(PARITOSH.DHAWAN@ANANTLAW.COM)(9910335069)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
SEBINRO(SEBINRO@SEBI.GOV.IN)()(RESPONDENT) 
PARITOSH DHAWAN(PARITOSH.DHWAN@ANANTLAW.COM)(9910335069)(PETITIONER) 
SIDUTTA MISHRA(SAIDUTTA.MISHRA@ICSI.EDU, DGCOA@MCA.GOV.IN, 
SEBINRO@SEBI.GOV.IN)()(RESPONDENT) 
ADITYA JALAN(ADITYA.JALAN@AZBPARTNERS.COM)()(RESPONDENT) 
ATUL N MENON(ATUL_MENON@YAHOO.CO.IN)(8800763112)(RESPONDENT) 
HITESH SACHAR(CANPISCE@GMAIL.COM)(9891966005)(RESPONDENT) 
SANDEEP CHATTERJEE(LEGAL@CHATTERJEE-LAW.COM)(9911558224)(RESPONDENT) 
AMAN SHARMA(AMAN@AMANSHARMA.PRO)(9717490965)(RESPONDENT) 
RAJ LATHA KOTNI(RAJLATHA@LEXPORT.IN)(9899978082)(RESPONDENT) 
SAMARTH KRISHAN 
LUTHRA(SKLUTHRA1995@GMAIL.COM)(9910849026)(RESPONDENT) 

 

18 W.P.(C)-14421/2022 
CM APPL. 2918/2023 

RAVI PRAKASH MEHROTRA  
V/s DELHI DEVELOPMENT AUTHORITY 
THROUGH THE VICE CHAIRMAN & ANR. 
  

ANKIT AGARWAL  

 OTHER DETAILS OF ADVOCATES: 
ANKIT AGARWAL(IAPOORV.SRIVASTAVA@GMAIL.COM)(7388888839)(PETITIONER) 
DR. RAHUL CHHOKER(DDACHAMBERHC@GMAIL.COM)(8960896896)(RESPONDENT) 
SHOBHANA TAKIAR(SHOBHANA_TAKIAR@YAHOO.CO.IN)()(RESPONDENT) 
ANKIT AGARWAL (IAPOORV.SRIVASTAVA@GMAIL.COM)(7388888839)(PETITIONER) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
SHOBHANA TAKIAR(SHOBHANA_TAKIAR@YAHOO.CO.IN)()(RESPONDENT) 

 

19 W.P.(C)-1254/2023 
CM APPL. 4756/2023 
CM APPL. 30127/2023 

ANAND AND COMPANY THROUGH ITS 
AUTHORISED REPRESENTATIVE  
V/s GOVERNMENT OF NCT OF DELHI & ANR. 
  

HARPREET SINGH NAGPAL, KARAN 
LUTHRA 

 

 OTHER DETAILS OF ADVOCATES: 
ANAND (YOYOANAND@YAHOO.COM)(9212336266)(PETITIONER) 
HARPREET SINGH NAGPAL 
(HARPREETNAGPAL@GMAIL.COM)(9818883969)(PETITIONER) 
GOVERNMENT OF NCT OF 
DELHI(STANDINGCOUSELGNCTD@GMAIL.COM)()(RESPONDENT) 
SHAAN RAWAT (SHAANRAWAT28@GMAIL.COM)()(RESPONDENT) 
HARPREET(HARPREETNAGPAL@GMAIL.COM)(9818883969)(PETITIONER) 
MANASVI(MANASVIBHARTI007@GMAIL.COM, CO@STC.GOV.IN)()(RESPONDENT) 
SHAAN RAWAT(SHAANRAWAT28@GMAIL.COM, 
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
KARAN LUTHRA(KARAN_LUTHRA111@HOTMAIL.COM)(9810259213)(RESPONDENT) 

 

20 W.P.(C)-1942/2023 
CM APPL. 7375/2023 
CM APPL. 16406/2023 
WITH W.P.(C) 1962/2023 

MR. NISSCHAL JAAIN  
V/s UNION OF INDIA & ORS. 
  

NIMISH CHIB  

 OTHER DETAILS OF ADVOCATES:  
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NIMISH CHIB AND ASSOCIATES(NIMISHCHIB@GMAIL.COM)(9810823566)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
S K JAIN(SKJAIN53@GMAIL.COM)()(RESPONDENT) 
RAJIV (RAJIV@RPKAPUR.COM)()(RESPONDENT) 
NIMISH CHIB AND ASSOCIATES(NIMISHCHIB@GMAIL.COM)(9810823566)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
HSHSO(HSHSO@NIC.IN)()(RESPONDENT) 
RAJIV(RAJIV@RPKAPUR.COM)()(RESPONDENT) 
SK JAIN(SKJAIN53@GMAIL.COM)()(RESPONDENT) 
APPLE GROUP(INFO@APPLEGROUP.CO.IN)()(RESPONDENT) 

21 W.P.(C)-1962/2023 
CM APPL. 7514/2023 
CM APPL. 16835/2023 

MR. NISSCHAL JAAIN  
V/s UNION OF INDIA & ORS. 
  

NIMISH CHIB  

 OTHER DETAILS OF ADVOCATES: 
NIMISH CHIB(NIMISHCHIB@GMAIL.COM)(9810823566)(PETITIONER) 
RAJESH(RAJESH_KUMAR_1960@HOTMAIL.COM)()(RESPONDENT) 
APPLE GROUP(INFO@APPLEGROUP.CO.IN)()(RESPONDENT) 
VJ SC(VJ_SC@YAHOO.COM)()(RESPONDENT) 
HSHSO(HSHSO@NIC.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
NIMISH CHIB(NIMISHCHIB@GMAIL.COM)(9810823566)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
APPLE GROUP(INFO@APPLEGROUP.CO.IN)()(RESPONDENT) 
RAJESH(RAJESH_KUMAR_1960@HOTMAIL.COM)()(RESPONDENT) 
HSHSO(HSHSO@NIC.IN)()(RESPONDENT) 
VJ SC(VJ_SC@YAHOO.COM)()(RESPONDENT) 

 

22 W.P.(C)-5490/2023 
CM APPL. 21416/2023 

PRAMOD KUMAR CHOUDHARY  
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. 
  

SACHIN JAIN, SUMIT KUMAR DUBEY, 
ATUL TRIPATHI 

 

 OTHER DETAILS OF ADVOCATES: 
SACHIN JAIN(SACHINJAIN@LAWYER.COM)(9818544445)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SUMIT KUMAR DUBEY(SUMITDUBEYADV@GMAIL.COM)(9810874120)(PETITIONER) 
ATUL TRIPATHI(ATULTRIPATHIADV@GMAIL.COM)(9891608960)(PETITIONER) 

 

23 W.P.(C)-5758/2023 
CM APPL. 22532/2023 
CM APPL. 22533/2023 
CM APPL. 42342/2024 

PARDUMAN KUMAR HANDA   
V/s RAJAN HANDA & ANR. 
  

VARUN SINGH  

 OTHER DETAILS OF ADVOCATES: 
SMRITI WADHWA(SMRITIWADHWA1997@GMAIL.COM)(9818667655)(PETITIONER) 
RAJAN HANDA(RAJANHANDA@HOTMAIL.COM, 
UJJWALHANDA@GMAIL.COM)()(RESPONDENT) 
ALANKRITI DWIVEDI(YTHARTHKUMAR@FORESIGHTLAW.IN)(9818667655)(PETITIONER) 
RAJAN HANDA, UJJWAL HANDA(RAJANHANDA@HOTMAIL.COM, 
UJJWALHANDA@GMAIL.COM)(0)(RESPONDENT) 

 

24 CM APPL. 20965/2024 
In W.P.(C)-11811/2023(Disposed 
off case) 
WITH W.P.(C) 11884/2023 

VARDHI  
V/s LAND AND DEVELOPMENT OFFICE AND ORS. 
  

BIBHUTI BHUSHAN MISHRA  

 OTHER DETAILS OF ADVOCATES: 
BIBHUTI BHUSHAN 
MISHRA(BIBHUTIBHUSHAN54@GMAIL.COM)(9999517030)(PETITIONER) 
LAND AND DEVELOPMENT OFFICE(UOIDHC@GMAIL.COM, 
PARVINDERCHAUHAN1973@GMAIL.COM, 
STANDINGCOUNSELGNCT@GMAIL.COM,)()(RESPONDENT) 
BIBHUTI BHUSHAN 
MISHRA(BIBHUTIBHUSHAN54@GMAIL.COM)(9999517030)(PETITIONER) 
PARVINDER CHAUHAN, NBCC, ADVOCACY 
NBCC(PARVINDERCHAUHAN1973@GMAIL.COM, NBCC@NBCC.ORG, 
ADVOCACY@NBCC.ORG)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI, GNCTD, MCD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
SCSERVICESGNCTD@GMAIL.COM, 
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT) 
GUDIPATI(KASHYAP.GUDIPATI@GMAIL.COM)()(RESPONDENT) 
GUDIPATI(KASHYAP.GUDIPATI@GMAIL.COM)()(RESPONDENT) 

 

25 CM APPL. 16602/2024 
In W.P.(C)-11884/2023(Disposed 
off case) 

NIRAJ AND ORS.  
V/s THE LAND AND DEVELOPMENT OFFICE AND 
ORS. 
  

BIBHUTI BHUSHAN MISHRA  

 OTHER DETAILS OF ADVOCATES: 
BIBHUTI BHUSHAN 
MISHRA(BIBHUTIBHUSHAN54@GMAIL.COM)(9999517030)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
SCSERVICESGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
NBCC, KASHYAP (ADVOCACY@NBCC.ORG, 
KASHYAP.GUDIPATI@GMAIL.COM)()(RESPONDENT) 
PARVINDER CHAUHAN, MCD, NBCC(PARVINDERCHAUHAN1973@GMAIL.COM, 
CLOMCDHQ@GMAIL.COM, NBCC@NBCC.ORG)()(RESPONDENT) 
 

 

mailto:NBCC@NBCC.ORG)()(RESPONDENT)�
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26 W.P.(C)-13445/2023 
CM APPL. 53070/2023 
WITH W.P.(C) 15881/2023 

CPIO UNION PUBLIC SERVICE COMMISSION  
V/s AMIT TURAN 
  

NARESH KAUSHIK, VARDHMAN 
KAUSHIK 

 

 OTHER DETAILS OF ADVOCATES: 
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(1123711667)(PETITIONER) 
TARUN(TURANAMIT5093@GMAIL.COM)()(RESPONDENT) 
VARDHMAN KAUSHIK(VARDHMANKAUSHIK@GMAIL.COM)(9899697730)(PETITIONER) 

 

27 W.P.(C)-15881/2023 RAMANDEEP KAUR  
V/s UNION PUBLIC SERVICE COMMISSION & 
ANR. 
  

NISCHAY CHAUDHARY, VARDHMAN 
KAUSHIK 

 

 OTHER DETAILS OF ADVOCATES: 
NISCHAY CHAUDHARY(NISCHAYCHAUDHARY@GMAIL.COM)(9811908102)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
UNION PUBLIC SERVICE 
COMMISSION(NARESHKAUSHIK9@GMAIL.COM)()(RESPONDENT) 
VARDHMAN KAUSHIK(VARDHMANKAUSHIK@GMAIL.COM)(9899697730)(RESPONDENT) 

 

28 W.P.(C)-13575/2023 RESIDENT WELFARE ASSOCIATION REGD AND 
ORS  
V/s CHIEF SECRETARY GOVT OF NCT OF DELHI 
AND OTHERS 
  

RAM NIWAS BURI  

 OTHER DETAILS OF ADVOCATES: 
RAM NIWAS 
BURI(ADVOCATERAMOFFICE1983@GMAIL.COM)(9868239578)(PETITIONER) 
AMRIT (AMRIKTRAVEL@GMAIL.COM)(9811225545)(RESPONDENT) 
RP SINGH(RPSINGHAL@HOTMAIL.COM)(9868211674)(RESPONDENT) 
VIJAY KUMAR(VKKHOLIA@YAHOO.CO.IN)(9899852128)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM, 
DDACHAMBERHC@YAHOO.COM, CSDELHI@NIC.IN)(9868250806)(RESPONDENT) 
VP SINGH(VPSINGH15752@GMAIL.COM)(9810825253)(RESPONDENT) 

 

29 W.P.(C)-15614/2023 
CM APPL. 62569/2023 
CM APPL. 10496/2024 

CA UNNIKRISHNAN MENON  
V/s NATIONAL FINANCIAL REPORTING 
AUTHORITY AND ANOTHER 
  

KUNAL VERMA, RAGHAV SETH, 
ABHIJNAN JHA, ZOHEB HOSSAIN 

 

 OTHER DETAILS OF ADVOCATES: 
KUNAL VERMA(OFFICEOFKUNALVERMA@GMAIL.COM)()(PETITIONER) 
KUNAL VERMA(OFFICEOFKUNALVERMA@GMAIL.COM)()(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
NATIONAL FINANCIAL REPORTING 
AUTHORITY(OFFICEZHOSSAIN@GMAIL.COM)(9999711099)(RESPONDENT) 
ZOHEB HOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
AJAY BAHL(RAGHAV.SETH@AZBPARTNERS.COM)(8130145160)(PETITIONER) 
HOSSAIN, ASHEESH(OFFICEZHOSSAIN@GMAIL.COM, ASHEESH@AJLC.IN, 
ASHEESHJAIN.CGSC@GMAIL.COM)()(RESPONDENT) 
ADITYA JALAN, RAGHAV SETH(ADITYA.JALAN@AZBPARTNERS.COM, 
RAGHAV.SETH@AZBPARTNERS.COM)()(RESPONDENT) 
ABHIJNAN JHA(ABHIJNAN.JHA@GMAIL.COM)(9810027038)(PETITIONER) 
ZOHEB HOSSAIN (HOSSAINZOHEB@GMAIL.COM; 
OFFICEZHOSSAIN@GMAIL.COM)(9999711099)(RESPONDENT) 

 

30 W.P.(C)-15792/2023 
CM APPL. 14605/2024 
CM APPL. 18288/2024 
CM APPL. 67139/2024 
CM APPL. 1864/2025 

GANESHACHANDRA  
V/s GOVERNMENT OF NCT OF DELHI & ORS. 
  

DIVYA GARG, SEEMA BENGANI, AMIET 
ANDLAY 

 

 OTHER DETAILS OF ADVOCATES: 
SEEMA BENGANI(SEEMABENGANI@YAHOO.COM)(9891821120)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
JAI PRAKASH MISHRA()(8851962601)(RESPONDENT) 
JAI GURU SNACKS()(9810198055)(RESPONDENT) 
SEEMA BENGANI(SEEMABENGANI@YAHOO.COM)(989182110)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, SCOT PLGTPT, MD. 
DTIDC(STANDINGCOUNSELGNCTD@GMAIL.COM, SCOTPLGTPT@GMAIL.COM, 
MD.DTIDC@DELHI.GOV.IN)(9868250806)(RESPONDENT) 
GM ISBT(GM.ISBT@GMAIL.COM)()(RESPONDENT) 
SEEMA BENGANI(SEEMABENGANI@GMAIL.COM)(9891821120)(PETITIONER) 
THE SECRETARY TRANSPORT DEPARTMENT GOVERNMENT OF 
DELHI()(9810025486)(RESPONDENT) 
GOVERNMENT OF NCT OF DELHI()(8588089272)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI, SCOT PLG TPT, 
DTIDC(STANDINGCOUNSELGNCTD@GMAIL.COM, SCOTPLGTPT@GMAIL.COM, 
MD.DTIDC@DELHI.GOV.IN)()(RESPONDENT) 
ISBT(GM.ISBT@GMAIL.COM)()(RESPONDENT) 
SEEMA BENGANI()(9891821120)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
TELECOM CENTRE(TELECOMCENTREPASS@GMAIL.COM)(0)(RESPONDENT) 
SEEMA BENGANI()(9891821120)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
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AMIET ANDLAY(AMIETANDLAY@HOTMAIL.COM)(9811151686)(PETITIONER) 
31 W.P.(C)-16068/2023 HASEENA MALIK  

V/s UNION OF INDIA & ANR. 
  

VAISHNAVI ARORA  

 OTHER DETAILS OF ADVOCATES: 
H S THUKRAL AND KARANS. 
THUKRAL(INFOTHUKRAL@GMAIL.COM)(9999009339)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
SURENDER KUMAR(FRRODLI@NIC.IN)()(RESPONDENT) 

 

32 W.P.(C)-16654/2023 MANGAL FAIR PRICE SHOP & ORS.  
V/s GOVT NCT OF DELHI & ORS. 
  

GAURI SHANKAR SHARMA, NARENDRA 
KALRA 

 

 OTHER DETAILS OF ADVOCATES: 
G S SHARMA(GAURISHANKAR302@GMAIL.COM)(8920651540)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
NARENDRA KALRA(KALRA.NARENDRA@GMAIL.COM)(9811403864)(PETITIONER) 

 

33 W.P.(C)-16769/2023 
CM APPL. 67536/2023 
CM APPL. 739/2024 

RAHUL NARAYANRAO JADHAV AND ANR.  
V/s INSURANCE REGULATORY AND 
DEVELOPMENT AUTHORITY OF INDIA AND 
OTHERS 
  

SIDDHARTH SHARMA, KUMAR KSHITIJ  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH SHARMA(SIDSHARMA.ADV@GMAIL.COM)(9899025007)(PETITIONER) 
INSURANCE REGULATORY AND DEVELOPENT AUTHORITY(IRDA@IRDAI.GOV.IN, 
CHAIRMAN@IRDA.GOV.IN, IDRANDRO@IRDAI.GOV.IN)()(RESPONDENT) 
INDIAN INSTITUTE OF INSURANCE SURVEYORS AND LOSS 
ASSESSORS(SECRETARY@IISLA.CO.IN, ADMIN@IISLA.CO.IN)()(RESPONDENT) 
KUMAR KSHITIJ(ADVKSHITIJSINGH@GMAIL.COM)(9690115561)(PETITIONER) 
AJAY , RAHUL JADHAV, SIDDHARTH(AJAYGIRDHAR77@GMAIL.COM, 
RAHUL.JADHAVBD@GMAIL.COM, SIDSHARMA.ADV@GMAIL.COM)()(RESPONDENT) 
IRDAI, IISLA(IRDA@IRDAI.GOV.IN, IRDANDRO@IRDAI.GOV.IN, 
ADMIN@IISLA.CO.IN)()(RESPONDENT) 
IIISLA(SECRETARY@IIISLA.CO.IN, ADMIN@IIISLA.CO.IN)()(RESPONDENT) 

 

34 W.P.(C)-343/2024 
CM APPL. 1554/2024 

HDFC ERGO GENERAL INSURANCE CO. LTD  
V/s MS. ASHA TYAGI AND ANR. 
  

SUMAN BAGGA, MANJIT SINGH 
CHAUHAN 

 

 OTHER DETAILS OF ADVOCATES: 
SUMAN BAGGA AND 
ASSOCIATES(BAGGASUMAN@GMAIL.COM)(9810167439)(PETITIONER) 
MANJIT SINGH 
CHAUHAN(GEORGIANSLAWOFFICE@GMAIL.COM)(9810326486)(RESPONDENT) 

 

35 W.P.(C)-724/2024 
CM APPL. 3196/2024 

AMIT RAI JAIN & ANR.  
V/s UNION OF INDIA & ORS. 
  

MANIBHADRA JAIN  

 OTHER DETAILS OF ADVOCATES: 
MANI BHADRA JAIN(MANIBHADARAJAIN@GMAIL.COM)(9811042284)(PETITIONER) 
VIRKENDRA(MAHAVIRKENDRA8@GMAIL.COM, LDO@NIC.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

36 W.P.(C)-1377/2024 
CM APPL. 5658/2024 

CA PAWAN JAIN   
V/s NATIONAL FINANCIAL REPORTING 
AUTHORITY 
  

RAGHAV SETH  

 OTHER DETAILS OF ADVOCATES: 
AJAY BAHL AND VINATI 
KASTIA(RAGHAV.SETH@AZBPARTNERS.COM)(8130145160)(PETITIONER) 
ZOHEB HOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)()(RESPONDENT) 
NATIONAL FNANCIAL REPORTING AUTHORITY(REVIEW@NFRA.GOV.IN)()(RESPONDENT) 

 

37 W.P.(C)-3853/2024 M/S INDO SPIRITS  
V/s COMMISSIONER OF EXCISE & ORS. 
  

KARTIKEY SINGH  

 OTHER DETAILS OF ADVOCATES: 
KARTIKEY SINGH(SROFFICEKARTIKEY@GMAIL.COM)(9479397843)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
CEXCISE (CEXCISE@NIC.IN, DCEXCISE@NIC.IN)()(RESPONDENT) 

 

38 W.P.(C)-4132/2024 SUDHIR POWER LTD. PREVIOUSLY KNOWN AS 
SUDHIR GENSETS LTD  
V/s UNION OF INDIA & ANR. 
  

MANISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
MANISH KUMAR AND 
ASSOCIATES(MANISHKUMARANDASSOCIATES@GMAIL.COM)(9910416763)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

39 W.P.(C)-5959/2024 BHAVNA GULATI & ANR.  
V/s GOVT. OF NCT OF DELHI & ANR. 
  

ARJEET GAUR  

 OTHER DETAILS OF ADVOCATES:  
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THE LOCAL LEVEL COMMITTEE(DCWEST@NIC.IN)()(RESPONDENT) 
GNCTD(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

40 W.P.(C)-6483/2024 M/S FRIGOGLASS INDIA PRIVATE LTD  
V/s DIRECTORATE GENERAL OF SYSTEMS AND 
DATA MANAGEMENT 
  

SHWETA JAIN  

 OTHER DETAILS OF ADVOCATES: 
SHWETA JAIN()(9891122735)(PETITIONER) 
DG SYS ICEGATE(DGD.SYS@ICEGATE.GOV.IN)()(RESPONDENT) 

 

41 W.P.(C)-8780/2024 
CM APPL. 35775/2024 
CM APPL. 63847/2024 
CM APPL. 64089/2024 
WITH W.P.(C) 14921/2024 

GSPL INDIA GASNET LIMITED  
V/s PETROLEUM AND NATURAL GAS 
REGULATORY BOARD 
  

SUMITI YADAVA, ANSHUMAN 
CHOWDHURY 

 

 OTHER DETAILS OF ADVOCATES: 
PIYUSH JOSHI(PIYUSH.JOSHI@CLARUSLAW.COM, 
SUMITI.YADAVA@CLARUSLAW.COM)(45469100)(PETITIONER) 
PETROLEUM AND NATURAL GAS REGULATORY BOARD(SECRETARY@PNGRB.GOV.IN, 
)()(RESPONDENT) 
PIYUSH JOSHI(PIYUSH.JOSHI@CLARUSLAW.COM, 
SUMITI.YADAVA@CLARUSLAW.COM)(9871881988)(PETITIONER) 
UTKARSH SHARMA(SECRETARY@PNGRB.GOV.IN)(0)(RESPONDENT) 

 

42 W.P.(C)-14921/2024 
CM APPL. 62603/2024 
CM APPL. 903/2025 
CM APPL. 904/2025 

GAIL (INDIA) LIMITED  
V/s PETROLEUM AND NATURAL GAS 
REGULATORY BOARD & ORS. 
  

ANSHUMAN CHOWDHURY, SUMITI 
YADAVA, SUMITI YADAVA, AMIT 
MEHARIA 

 

 OTHER DETAILS OF ADVOCATES: 
ANSHUMAN CHOWDHURY(ADV@ANSHUMANCH.IN)(8895592069)(PETITIONER) 
PNGRB, GSPC(SECRETARY@PNGRB.GOV.IN, GIGL.SNL@GSPC.IN, 
INVESTORS.GSPL@GSPC.IN)(0)(RESPONDENT) 
KG WALANI, KOURACO, MANMOHAN(KGWALANI@INDIANOIL.IN, 
ADMIN@KOURACO.COM, MANMOHANKALRA@HOTMAIL.COM)(0)(RESPONDENT) 
RAJAT, RAJIV SHUKLA(RAJAT132NOIDA@YAHOO.CO.IN, 
SHUKLAW@GMAIL.COM)(0)(RESPONDENT) 
ANSHUMAN(ADV@ANSHUMANCH.IN)(0)(PETITIONER) 
PIYUSH JOSHI(PIYUSH.JOSHI@CLARUSLAW.COM)(9871881988)(RESPONDENT) 
ANSHUMAN CHOUWDHURY()(8895592069)(PETITIONER) 
UTKARSH SHARMA(UTKARSH.SHARMA7@GMAIL.COM)(0)(RESPONDENT) 
SUMITI YADAVA(SUMITI.YADAVA@CLARUSLAW.COM)(9871881988)(RESPONDENT) 
AMIT MEHARIA(DELHI@MCOLEGALS.CO.IN)(9818270870)(RESPONDENT) 
SUMITI YADAVA(SUMITI.YADAVA@CLARUSLAW.COM)(9871881988)(RESPONDENT) 

 

43 W.P.(C)-10702/2024 MR LOVELESH GUPTA   
V/s GOVT. OF INDIA CENTRAL PUBLIC WORKS 
DEPARTMENT 
  

SAROJ KUMAR SINGH  

 OTHER DETAILS OF ADVOCATES: 
SAROJ KUMAR 
SINGH(LEGALSAROJASSOCIATES@GMAIL.COM)(9555297830)(PETITIONER) 
CPWD(UOIDHC@GMAIL.COM, SURYASINGH@GMAIL.COM, )(0)(RESPONDENT) 

 

44 W.P.(C)-10732/2024 MOHAN MEAKIN LIMITED  
V/s UNION OF INDIA & ORS. 
  

PREETAM SINGH  

 OTHER DETAILS OF ADVOCATES: 
PREETAM SINGH(OFFICE@PREETAMSINGH.COM)(9990587641)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
ANURAG DULAW(ANURAGDULAW@GMAIL.COM)(0)(RESPONDENT) 

 

45 W.P.(C)-10799/2024 
CM APPL. 44416/2024 

NASIR AHMED  
V/s GOVT OF NCT OF DELHI AND ORS 
  

DEVENDRA KUMAR, ABHISHEK 
RANJAN 

 

 OTHER DETAILS OF ADVOCATES: 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
ABHISHEK RANJAN(RANJANABHISHEK191@GMAIL.COM)(9990528184)(RESPONDENT) 

 

46 W.P.(C)-11126/2024 
CM APPL. 69592/2024 

YATIN SHARMA  
V/s UNION OF INDIA AND ORS. 
  

YATIN SHARMA, RAUSHAL KUMAR  

 OTHER DETAILS OF ADVOCATES: 
PRASHANT GUPTA()(9773903778)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
DIVYA YOGA(DIVYAYOGA@DIVYAYOGA.COM, 
SWADESHI.SAMRIDHI@PATANJALIAYURVED.ORG)(0)(RESPONDENT) 
PRASHANT GUPTA()(9773903778)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
RAUSHAL KUMAR(KRAUSHAL@GMAIL.COM)(9818392824)(PETITIONER) 
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47 W.P.(C)-11294/2024 
CM APPL. 10248/2025 

ANKUR BANSAL  
V/s UNION OF INDIA & ANR. 
  

RAHUL RAHEJA  

 OTHER DETAILS OF ADVOCATES: 
RAHUL RAHEJA AND GAURAV 
PRAKASH(RAHEJASLAWFIRM@GMAIL.COM)(9811216445)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
RAHUL RAHEJA AND GAURAV 
PRAKASH(RAHEJASLAWFIRM@GMAIL.COM)(9811216445)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
T S NANDA(ADV.T.SNANDA@GMAIL.COM, RAVIPRAKASH1066@GMAIL.COM, 
ANURAGCGSC@GMAIL.COM)(0)(RESPONDENT) 

 

48 W.P.(C)-12443/2024 APOLLO TYRES LIMITED  
V/s UNION OF INDIA & ORS. 
  

HRISHIKESH BARUAH Listing Remarks: 
AT 2:30PM 

 OTHER DETAILS OF ADVOCATES: 
HRISHIKESH (HRISHIKESH@HBARUAH.COM)(9810671087)(PETITIONER) 
SANJAY JAIN(SANJAY.JAIN@APOLLOTYRES.COM)(0)(PETITIONER) 
UNION OF INDIA, CCI, DIRECTOR GENERAL OF CCI, STATE OF 
HARYANA(UOIDHC@GMAIL.COM, SECY@CCI.GOV.IN, DG@CCI.GOV.IN, 
TRANSPORT.HARYANA@GMAIL.COM)(1123384193)(RESPONDENT) 
RAJEEV SAXENA(SAXSONSLAWCO@GMAIL.COM)(0)(RESPONDENT) 

 

49 W.P.(C)-14033/2024 MEENA CHAUDHARY SHARMA & ORS.  
V/s LD COLLECTOR CENTRAL & ANR. 
  

HIREIN SHARMA, TARUN JOHRI  

 OTHER DETAILS OF ADVOCATES: 
HIREIN SHARMA(HIREINSHARMAADVOCATE@GMAIL.COM)(9811367166)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, PUSHKAR SOOD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
PUSHKARSOOD3@GMAIL.COM)(9868250806)(RESPONDENT) 
TARUN JOHRI(GIRISH1985_UTT@YAHOO.CO.IN)(9818430743)(RESPONDENT) 

 

50 W.P.(C)-14345/2024 AMRITA EDELINE GEETA KAPUR SERALVO  
V/s UNION OF INDIA 
  

ABHIKALP PRATAP SINGH  

 OTHER DETAILS OF ADVOCATES: 
ABHIKALP PRATAP SINGH(ABHIKALP@OUTLOOK.COM)(9999770795)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123794753)(RESPONDENT) 

 

51 CM APPL. 13660/2025 
CM APPL. 13661/2025 
In W.P.(C)-14923/2024 

RAJNISH SINGH  
V/s UNION OF INDIA & ORS. 
  

KRITI RANJAN  

 OTHER DETAILS OF ADVOCATES: 
KRITI RANJAN(KRITI2853@GMAIL.COM)(9582878867)(PETITIONER) 
UNION OF INDIA, BOIHQ, CUSDEL, DRIDZU(UOIDHC@GMAIL.COM, BOIHQ@NIC.IN, CCU-
CUSDEL@NIC.IN, DRIDZU@NIC.IN)(1123384193)(RESPONDENT) 

 

52 W.P.(C)-17199/2024 
CM APPL. 73129/2024 
CM APPL. 73131/2024 
CM APPL. 5706/2025 

PMI ELECTRO MOBILITY SOLUTIONS PVT LTD  
V/s CONVERGENCE ENERGY SERVICES LIMITED 
& ANR. 
  

ADITYA SINGH, SAMDARSHI SANJAY Listing Remarks: 
12.30PM 

 OTHER DETAILS OF ADVOCATES: 
MANU NAIR, SUMANT NARANG, ADITYA 
SINGH(MANU.NAIR@AMSSHARDUL.COM)(9810098337)(PETITIONER) 
EESL, UNION OF INDIA(MDCESL@EESL.CO.IN, HEAD-CONTRACTS.CESL@EESL.CO.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
MANU NAIR (MANU.NAIR@AMSSHARDUL.COM)(0)(PETITIONER) 
SAMDARSHI SANJAY , ASHISH KUMAR SHARMA 
(SAMDARSHI.SANJAY@GMAIL.COM)(9811585062)(RESPONDENT) 

 

53 W.P.(C)-17426/2024 RAJENDER SINGH & ORS.  
V/s UNION OF INDIA & ORS. 
  

MANOJ VARGHESE GEORGE  

 OTHER DETAILS OF ADVOCATES: 
MANOJ V. GEORGE(LAWOFFICE.GEORGES@GMAIL.COM)(9811404903)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

54 W.P.(C)-18025/2024 
CM APPL. 76652/2024 

M S VIJAY INFRA PROJECTS PVT LTD  
V/s UNION OF INDIA AND ORS. 
  

KANIKA SINGH  

 OTHER DETAILS OF ADVOCATES: 
KANIKA SINGH(KANISHASINGH@KSRCHAMBERS.COM)(9654847544)(PETITIONER) 
UNION OF INDIA, CEZCGG, CEZAFS(UOIDHC@GMAIL.COM, CEZCGG2-MES@GOV.IN, 
CEZAFS2-MES@NIC.IN)(1123384193)(RESPONDENT) 

 

FOR DIRECTION ON OFFICE NOTE 
55 W.P.(C)-16203/2024 

CM APPL. 68090/2024 
SUMANA VERMA  
V/s ARTI KAPUR & ANR. 
  

SAMBIT NANDA, MURARI TIWARI  

 OTHER DETAILS OF ADVOCATES: 
SAMBIT NANDA(SNANDA@SCNCHAMBERS.CO.IN, 
ADMINISTRATION@SCNCHAMBERS.CO.IN)(9818291376)(PETITIONER) 
DELHI INTERNATIONAL ARBITRATION CENTER, P 
BARANWAL(DELHIARBITRATIONCENTRE@GMAIL.COM, P-
BARANWAL@KRISHNAGROUP.CO.IN)(0)(RESPONDENT) 
MURARI TIWARI(MURARITIWARI.ADV@GMAIL.COM)(9811125857)(RESPONDENT) 
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FOR FINAL HEARING 
56 W.P.(C)-975/2024 

CM APPL. 4048/2024 
INDIAN COUNCIL FOR CHILD WELFARE  
V/s LAND AND DEVELOPMENT OFFICER 
  

ASMITA SINGH, SUMEET LALL  

 OTHER DETAILS OF ADVOCATES: 
ASMITA SINGH AND ASSOCIATES(ASMITASINGHOFFICE@GMAIL.COM)()(PETITIONER) 
ASMITA SINGH(ASMITASINGHOFFICE@GMAIL.COM)(9643520339)(PETITIONER) 
LAND AND DEVELOPMENT OFFICER(LDO@NIC.IN)()(RESPONDENT) 
LAND AND DEVELOPMENT OFFICER(CGSC461@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT) 
SUMEET LALL(SUMEET.LALL@CSLCHAMBERS.COM)(9810944677)(PETITIONER) 

 

 
 
 
 
 

                      COURT NO. 31 
     HON'BLE MR.JUSTICE AMIT MAHAJAN 
 
 
NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR' 
       AND AVOID ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'. 
 
NOTE: ”REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE 
  ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM

cmpooja.dhc@gov.in

 (PRESENCE OF 
  COUNSELS FOR BOTH SIDES IS NECESSARY).”   
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

  
 
 
CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7

  
 

 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

BAIL 
1 BAIL APPLN.-2144/2024 

CRL.M.A. 2728/2025 
VARUN VERMA  
V/s STATE NCT OF DELHI 
  

SHASHI KAUSHIK, DEBAYAN 
GANGOPADHYAY 

 

 OTHER DETAILS OF ADVOCATES: 
ARUN SHARMA (LAWGICALALLIANCE@GMAIL.COM)(9990708680)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ABHIR DATT(DEBAYAN.GY@GMAIL.COM)(9742690374)(PETITIONER) 
SANTOSH KUMAR TRIPATHI 
(STANDINGCOUNSELGNCTD@GMAIL.COM)(9)(RESPONDENT) 

P.S.-FIR NO. :(DAYAL PUR-312/2024) 

2 BAIL APPLN.-497/2025 HIMANSHU DONTI  
V/s STATE NCT OF DELHI 
  

SHRIKANT  

 OTHER DETAILS OF ADVOCATES: 
LAKSHAY YADAV(KLAD.CO.LAW@GMAIL.COM)(7678529675)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SULTAN PURI-791/2017) 
BAIL APPLN. 1569/2018 FILED BY SHEELU 
(DISPOSED ON : 2018-07-11 ) 
BAIL APPLN. 2803/2019 FILED BY KUNAL @ 
RAHUL (DISPOSED ON : 2019-11-13 ) 
BAIL APPLN. 2118/2020 FILED BY KUNAL @ 
RAHUL (DISPOSED ON : 2023-03-15 ) 
BAIL APPLN. 2360/2021 FILED BY HIMANSHU @ 
DONTY (DISPOSED ON : 2021-11-08 ) 
BAIL APPLN. 885/2022 FILED BY HIMANSHU @ 
DONTI (DISPOSED ON : 2022-05-31 ) 
BAIL APPLN. 3588/2022 FILED BY HIMANSHU @ 
DONTI (DISPOSED ON : 2022-12-08 ) 
BAIL APPLN. 1835/2023 FILED BY KUNAL @ 
RAHUL (DISPOSED ON : 2024-01-30 ) 
BAIL APPLN. 1882/2024 FILED BY HIMANSHU 
(DISPOSED ON : 2024-08-12 ) 
 
P.S.-FIR NO. :(SULTAN PURI-791/2017) 

mailto:cmpooja.dhc@gov.in�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7�
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SUSPENSION OF SENTENCE 
3 CRL.M.(BAIL) 152/2023 

In CRL.A.-117/2023 
RAMESH @RAMESHWAR LOHRA  
V/s STATE OF NCT OF DELHI 
  

FARAZ MAQBOOL  

 OTHER DETAILS OF ADVOCATES: 
CHANDAN KUMAR(POSTCHANDAN@GMAIL.COM)()(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(S.B.DAIRY-283/2015) 

4 CRL.M.(BAIL) 224/2023 
In CRL.A.-157/2023 

HARVINDER @ ARVIND  
V/s STATE OF NCT OF DELHI 
  

SYED ARHAM MASUD Listing Remarks: 
AT 02:30 PM 

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(RANHOLA-1/2015) 
CRL.A. 341/2023 FILED BY LALU (D. OF HEARING : 
2025-03-25 ) 
 
P.S.-FIR NO. :(RANHOLA-1/2015) 

5 CRL.M.(BAIL) 436/2023 
In CRL.A.-275/2023 

RINKU  
V/s STATE (NCT) OF DELHI AND ANR 
  

TANYA AGARWAL (DHCLSC) Listing Remarks: 
AT 02:15 PM 

 OTHER DETAILS OF ADVOCATES: 
ANIL JARYAL THAKUR(ANILJARYAL07@GMAIL.COM)()(PETITIONER) 
ANIL JARYAL THAKUR(ANILJARYAL07@GMAIL.COM)()(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(KALYAN PURI-381/2012) 

6 CRL.M.(BAIL) 25/2025 
In CRL.A.-737/2023 

YOGESH KUMAR  
V/s STATE (GOVT. OF NCT OF DELHI) 
  

RAJ KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAJ KUMAR (RAJKUMARADV818@GMAIL.COM)(9871698896)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RAJ KUMAR (RAJKUMARADV818@GMAIL.COM)(9871698896)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
UMESH JOSHI, BAR COUNCIL OF INDIA(ADVUMESHJOSHI@GMAIL.COM, 
COURTMATTERS.BCI@GMAIL.COM)(0)(RESPONDENT) 

P.S.-FIR NO. :(SHAKARPUR-509/2016) 

AFTER NOTICE MISC. MATTERS 
7 CRL.A.-951/2016 

CRL.M.(BAIL) 167/2025 
WITH CRL.A. 126/2017 
CRL.A. 995/2016 
CRL.A. 1157/2016 

SIKANDER  
V/s STATE 
  

RAVI TIKANIA, CHETAN BHARDWAJ, 
ARUN KR SHARMA, CHETAN 
BHARDWAJ 

 

 OTHER DETAILS OF ADVOCATES: 
CHETAN BHARDWAJ 
(ADVCHETANBHARDWAJ@GMAIL.COM)(9717555186)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
CHETAN 
BHARDWAJ(ADVCHETANBHARDWAJ@GMAIL.COM)(9717555186)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(S.P. BADLI-350/2009) 
BAIL APPLN. 1352/2010 FILED BY BRIJESH KUMAR 
SINGH (DISPOSED ON : 2010-08-06 ) 
CRL.A. 1157/2016 FILED BY IRSHAD ALI (D. OF 
HEARING : 2025-03-20 ) 
CRL.A. 995/2016 FILED BY ASHOK (D. OF HEARING 
: 2025-03-20 ) 
CRL.A. 126/2017 FILED BY EKANT BANSAL (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(S.P. BADLI-350/2009) 

8 CRL.A.-1157/2016 
WITH CRL.A. 951/2016 
CRL.A. 126/2017 

IRSHAD ALI  
V/s THE STATE 
  

RAVI TIKANIA, CHETAN BHARDWAJ  

 OTHER DETAILS OF ADVOCATES: 
CHETAN 
BHARDWAJ(ADVCHETANBHARDWAJ@GMAIL.COM)(9717555186)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(S.P. BADLI-350/2009) 
BAIL APPLN. 1352/2010 FILED BY BRIJESH KUMAR 
SINGH (DISPOSED ON : 2010-08-06 ) 
CRL.A. 951/2016 FILED BY SIKANDER (D. OF 
HEARING : 2025-03-20 ) 
CRL.A. 995/2016 FILED BY ASHOK (D. OF HEARING 
: 2025-03-20 ) 
CRL.A. 126/2017 FILED BY EKANT BANSAL (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(S.P. BADLI-350/2009) 
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9 CRL.A.-995/2016 ASHOK  
V/s THE STATE 
  

RAVI TIKANIA  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(S.P. BADLI-350/2009) 
BAIL APPLN. 1352/2010 FILED BY BRIJESH KUMAR 
SINGH (DISPOSED ON : 2010-08-06 ) 
CRL.A. 951/2016 FILED BY SIKANDER (D. OF 
HEARING : 2025-03-20 ) 
CRL.A. 1157/2016 FILED BY IRSHAD ALI (D. OF 
HEARING : 2025-03-20 ) 
CRL.A. 126/2017 FILED BY EKANT BANSAL (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(S.P. BADLI-350/2009) 

10 CRL.A.-126/2017 EKANT BANSAL  
V/s STATE 
  

AJIT SHARMA (DHCLSC), M.P. SINGH, 
SUDEEP SUDAN 

 

 OTHER DETAILS OF ADVOCATES: 
SUDEEP SUDAN(ADVSUDEEPSUDAN@GMAIL.COM)(9650932143)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(S.P. BADLI-350/2009) 
BAIL APPLN. 1352/2010 FILED BY BRIJESH KUMAR 
SINGH (DISPOSED ON : 2010-08-06 ) 
CRL.A. 951/2016 FILED BY SIKANDER (D. OF 
HEARING : 2025-03-20 ) 
CRL.A. 1157/2016 FILED BY IRSHAD ALI (D. OF 
HEARING : 2025-03-20 ) 
CRL.A. 995/2016 FILED BY ASHOK (D. OF HEARING 
: 2025-03-20 ) 
 
P.S.-FIR NO. :(S.P. BADLI-350/2009) 

11 CRL.A.-413/2020 
CRL.M.A. 7206/2025 

GEETA ARORA @ SONU PUNJABAN  
V/s THE STATE (NCT) OF DELHI 
  

ASTHA, SUNIL KUMAR SAGAR, 
GAUTAM KHAZANCHI 

 

 OTHER DETAILS OF ADVOCATES: 
GEETA ARORA @ SONU 
PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT) 
GEETA ARORA @ SONU 
PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT) 
GEETA ARORA @ SONU 
PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT) 
GEETA ARORA @ SONU 
PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT) 
GEETA ARORA @ SONU 
PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT) 
ASTHA(RENDEZVOUS.ASTHA@GMAIL.COM)(9582365646)(PETITIONER) 
R M TUFAIL AND 
CO.(ADVOCATE.ASTHAKAUSHIK@GMAIL.COM)(9582365646)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SUNIL SAGAR(ADV.SAGAR72@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
GAUTAM 
KHAZANCHI(GAUTAMKHAZANCHI@GMAIL.COM)(9891201050)(PETITIONER) 
GAUTAM 
KHAZANCHI(GAUTAMKHAZANCHI@GMAIL.COM)(9891201050)(PETITIONER) 
SUNIL KUMAR SAGAR(ADV.SAGAR72@GMAIL.COM)(9971716308)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NAJAFGARH-104/2014) 
CRL.A. 448/2020 FILED BY SANDEEP BEDWAL 
(DISPOSED ON : 2024-09-10 ) 
BAIL APPLN. 2488/2018 FILED BY GEETA ARORA 
@ SONU PUNJABAN (DISPOSED ON : 2018-10-23 ) 
BAIL APPLN. 2553/2018 FILED BY GEETA ARORA 
@ SONU PUNJABAN (DISPOSED ON : 2018-12-19 ) 
BAIL APPLN. 67/2019 FILED BY GEETA ARORA @ 
SONU PUNJABAN (DISPOSED ON : 2019-01-23 ) 
BAIL APPLN. 1268/2019 FILED BY GEETA ARORA 
@SONU PUNJABAN (DISPOSED ON : 2019-05-31 ) 
CRL.REV.P. 172/2020 FILED BY RAJPAL (DISPOSED 
ON : 2022-03-29 ) 
BAIL APPLN. 2674/2019 FILED BY GEETA ARORA 
@ SONU PUNJABAN (DISPOSED ON : 2020-01-21 ) 
 
P.S.-FIR NO. :(NAJAFGARH-104/2014) 

12 CRL.M.(BAIL) 2172/2024 
In CRL.A.-242/2023 

NATHU  
V/s STATE 
  

ARUNDHATI KATJU (DHCLSC), SUNITA 
ARORA 

 

 OTHER DETAILS OF ADVOCATES: 
VIVEK PUNIA (VIVEK_27@HOTMAIL.COM)(9999961319)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SUMMINDER PASWAN 
(SUMMINDERPASWANADV@GMAIL.COM)(9810949951)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(NANGLOI-30/2018) 

13 CRL.L.P.-256/2018 VIVEK KHANNA  
V/s ALI AKBAR SHAH 
  

MANMOHAN SHARMA, BAJRANG 
VATS, BANKEY BIHARI 

 

 OTHER DETAILS OF ADVOCATES: 
MANMOHAN SHARMA()(9868451974)(PETITIONER) 
BAJRANG VATS(BAJRANGVATS89@GMAIL.COM)(8882677880)(RESPONDENT) 
BANKEY BIHARI(BANKEYBIHARI2@GMAIL.COM)(9350026048)(PETITIONER) 
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14 CRL.L.P.-286/2018 STATE  
V/s SABU 
  

  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SUNLIGHT COLONY-497/2016) 

15 CRL.L.P.-383/2018 
CRL.M.A. 6499/2023 

DAMODAR GUPTA  
V/s AJAY KUMAR 
  

RAMESH KUMAR, AMAN AHMAD, 
VARUN DHINGRA 

 

 OTHER DETAILS OF ADVOCATES: 
RAMESH KUMAR()(9810159436)(PETITIONER) 
RAMESH 
KUMAR(RAMESH_KUMAR_COMPANY@YAHOO.COM)(9810159436)(PETITIONER) 

 

16 CRL.L.P.-411/2018 
CRL.M.A. 6145/2021 
CRL.M.A. 3945/2025 

M/S RANBAXY LABORATORIES LTD.  
V/s M/S DEE PHARMA & ANR 
  

SHYAM KUMAR, OFFICIAL 
LIQUIDATOR 

 

 OTHER DETAILS OF ADVOCATES: 
SHYAM KUMAR()(9870478400)(PETITIONER) 
VINEET RAI (OL.TC4DELHI@GMAIL.COM)(0)(PETITIONER) 
FILINGSTATUS(FILINGSTATUS@JAITLYANDBAKSHI.COM)(0)(RESPONDENT) 
OFFICIAL LIQUIDATOR DELHI(OL.DELHI@MCA.GOV.IN)()(PETITIONER) 
JAITLY AND BAKSHI (FILINGSTATUS@JAITLEYANDBAKSHI.COM)()(RESPONDENT) 

 

17 CRL.L.P.-777/2018 
WITH CRL.L.P. 778/2018 
CRL.L.P. 779/2018 

DEEPAK BHARDWAJ  
V/s RK SHARMA 
  

DHARAMVEER SINGH, RAJAT 
AGHNIHOTRI 

 

 OTHER DETAILS OF ADVOCATES: 
DHARAMVEER SINGH()(9999494956)(PETITIONER) 
RAJAT AGHNIHOTRI(RAJATAGNIHOTRI@GMAIL.COM)(9873624672)(PETITIONER) 

 

18 CRL.L.P.-778/2018 DEEPAK BHARDWAJ  
V/s RK SHARMA 
  

DHARAMVEER SINGH, RAJAT 
AGHNIHOTRI 

 

 OTHER DETAILS OF ADVOCATES: 
DHARAMVEER SINGH()(9999494956)(PETITIONER) 
RAJAT AGHNIHOTRI(RAJATAGNIHOTRI@GMAIL.COM)(9873624672)(PETITIONER) 

 

19 CRL.L.P.-779/2018 M/S DELHI APARTMENTS PVT. LTD.  
V/s RK SHARMA 
  

DHRAMVEER SINGH, RAJAT 
AGHNIHOTRI 

 

 OTHER DETAILS OF ADVOCATES: 
DHRAMVEER SINGH()(9999494956)(PETITIONER) 
RAJAT AGHNIHOTRI(RAJATAGNIHOTRI@GMAIL.COM)(9873624672)(PETITIONER) 

 

20 CRL.L.P.-813/2018 
CRL.M.A. 49233/2018 

STATE  
V/s VANADANA RAO & ORS. 
  

MEENAKSHI CHAUHAN  

 OTHER DETAILS OF ADVOCATES: 
MEENAKSHI CHAUHAN()(9811671038)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(VASANT KUNJ NORTH-728/2014) 
BAIL APPLN. 2391/2014 FILED BY VANDANA RAO 
(DISPOSED ON : 2014-11-05 ) 
 
P.S.-FIR NO. :(VASANT KUNJ NORTH-728/2014) 

21 CRL.M.C.-47/2020 
CRL.M.A. 220/2020 
WITH CRL.M.C. 48/2020 

OIS ADVANCED TECHNOLOGY PVT. LTD.  
V/s KOTAK MAHINDRA PRIME LTD. 
  

AVNEESH ARPUTHAM  

 OTHER DETAILS OF ADVOCATES: 
AVNEESH ARPUTHAM()(9654412354)(PETITIONER) 

 

22 CRL.M.C.-48/2020 
CRL.M.A. 222/2020 

OIS ADVANCED TECHNOLOGY PVT. LTD.  
V/s KOTAK MAHINDRA PRIME LTD. 
  

AVNEESH ARPUTAM  

 OTHER DETAILS OF ADVOCATES: 
AVNEESH ARPUTAM()(9654412354)(PETITIONER) 

 

23 CRL.M.C.-304/2020 
CRL.M.A. 1320/2020 
WITH CRL.M.C. 3493/2022 

M/S SOLITAIRE FOOD PRIVATE LIMITED  
V/s STATE & ANR. 
  

GOVIND RISHI  

 OTHER DETAILS OF ADVOCATES: 
GOVIND RISHI()(9818040003)(PETITIONER) 

 

24 CRL.M.C.-3493/2022 SANDEEP NAGAR  
V/s KOTAK MAHINDRA BANK LTD. 
  

SUDARSHAN RAJAN  

 OTHER DETAILS OF ADVOCATES: 
SUDARSHAN RAJAN(SITHYA@GMAIL.COM)(9650075050)(PETITIONER) 
AVAN (AVAN.DOOMASIA@KOTAK.COM)()(RESPONDENT) 

 

25 CRL.M.C.-886/2020 
CRL.M.A. 34305/2023 
WITH CRL.M.C. 910/2020 

YASH DEV SINGH SEJWAL  
V/s STATE & ORS. 
  

MUKUL RAWAL, RAJ KUMAR  

 OTHER DETAILS OF ADVOCATES: 
MUKUL RAWAL()(8447226339)(PETITIONER) 
RAJ KUMAR(ADVOCATE.RAJKUMARG@GMAIL.COM)(9212253011)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CIVIL LINES-146/2002) 
CRL.M.C. 2110/2002 FILED BY BABLI @ ASHA & 
ANR. (DISPOSED ON : 2002-08-13 ) 
CRL.M.C. 2164/2002 FILED BY RITESH KUMAR 
GUPTA (DISPOSED ON : 2005-07-21 ) 
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CRL.M.C. 2770/2002 FILED BY PAUL MATTA 
(DISPOSED ON : 2004-07-30 ) 
CRL.M.C. 87/2011 FILED BY USHA & ORS 
(DISPOSED ON : 2011-01-14 ) 
CRL.M.C. 910/2020 FILED BY YASH DEV SINGH 
SEJWAL (D. OF HEARING : 2025-03-20 ) 
CRL.M.C. 5815/2022 FILED BY YASH DEV SINGH 
SEJWAL (DISPOSED ON : 2024-01-03 ) 
 
P.S.-FIR NO. :(CIVIL LINES-146/2002) 

26 CRL.M.C.-910/2020 
CRL.M.A. 1982/2021 
CRL.M.A. 34287/2023 

YASH DEV SINGH SEJWAL  
V/s STATE & ORS. 
  

MUKUL RAWAL, RAJ KUMAR, RAJ 
KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
MUKUL RAWAL()(8447226339)(PETITIONER) 
RAJKUMAR(ADVOCATE.RAJKUMARG@GMAIL.COM)(9212253011)(PETITIONER) 
MUKUL RAWAL(MUKUL_RAWAL@GMAIL.COM)()(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RAJ KUMAR (ADVOCATE.RAJKUMARG@GMAIL.COM)(9212253011)(RESPONDENT) 
RAJ KUMAR (ADVOCATE.RAJKUMARG@GMAIL.COM)(9212253011)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CIVIL LINES-146/2002) 
CRL.M.C. 2110/2002 FILED BY BABLI @ ASHA & 
ANR. (DISPOSED ON : 2002-08-13 ) 
CRL.M.C. 2164/2002 FILED BY RITESH KUMAR 
GUPTA (DISPOSED ON : 2005-07-21 ) 
CRL.M.C. 2770/2002 FILED BY PAUL MATTA 
(DISPOSED ON : 2004-07-30 ) 
CRL.M.C. 87/2011 FILED BY USHA & ORS 
(DISPOSED ON : 2011-01-14 ) 
CRL.M.C. 886/2020 FILED BY YASH DEV SINGH 
SEJWAL (D. OF HEARING : 2025-03-20 ) 
CRL.M.C. 5815/2022 FILED BY YASH DEV SINGH 
SEJWAL (DISPOSED ON : 2024-01-03 ) 
 
P.S.-FIR NO. :(CIVIL LINES-146/2002) 

27 CRL.M.C.-1317/2020 
CRL.M.A. 5044/2020 

SHAHNAWAZ AKBAR KHAN  
V/s GOVT OF NCT OF DELHI & ANR 
  

ASGHAR KHAN & ASSOCIATES  

 OTHER DETAILS OF ADVOCATES: 
ASGHAR KHAN & ASSOCIATES()(9811045583)(PETITIONER) 

P.S.-FIR NO. :(DARYA GANJ-600/2000) 

28 CRL.M.C.-1997/2020 SHIV KUMAR  
V/s GOVERNMENT OF NCT OF DELHI & ORS. 
  

PRANAV SIROHA  

 OTHER DETAILS OF ADVOCATES: 
SHIV KUMAR(PRANAV.SIROHA@GMAIL.COM)(9899447618)(PETITIONER) 
PRANAVSIROHA(PRANAV.SIROHA@GMAIL.COM)(9899447618)(PETITIONER) 
PRANAV SIROHA(PRANAV.SIROHA@GMAIL.COM)(9899447618)(PETITIONER) 
SUBHASH (SKS.SHARMA@GMAIL.COM)(9868168649)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
HARISH KR. GARG(HKGARG.CO@GMAIL.COM) R-2&3 

 

PART-HEARD MATTERS 
29 W.P.(CRL)-1149/2024 

CRL.M.A. 11081/2024 
MISS EB  
V/s GOVT OF NCT OF DELHI & ORS. 
  

GUNJAN BANSAL Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
NISHANT (ANAND.NISHANT24@GMAIL.COM)(9717061109)(PETITIONER) 
NISHANT ANAND(ANAND.NISHANT24@GMAIL.COM)(9717061109)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(JANAKPURI-55/2024) 

FOR FINAL HEARING 
30 CRL.M.C.-2197/2020 SMT URVASHI AGGARWAL  

V/s SHRI INDER PAUL AGGARWAL & ORS. 
  

SURESH CHAND SINGHAL  

 OTHER DETAILS OF ADVOCATES: 
S C SINGHAL(SCSINGHAL@REDIFFMAIL.COM)(9810061558)(PETITIONER) 
SURESHSINGHAL(SCSINGHAL@REDIFFMAIL.COM)(9810061558)(PETITIONER) 
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                      COURT NO. 35 
     

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9

HON'BLE MR. JUSTICE SAURABH BANERJEE 
 
 
 
TO JOIN VC : 
 

   
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

prakash.aggarwal@dhc.nic.in  
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

INTERIM BAIL 
1 CRL.M.(BAIL) 542/2025 

In BAIL APPLN.-889/2025 
SHAILENDER SINGH @ SONU  
V/s STATE, NCT OF DELHI 
  

BHARAT, DOLLY SHARMA  

 OTHER DETAILS OF ADVOCATES: 
SIMRAN AGGARWAL (SIMRANSIMRAN65@GMAIL.COM)(8920469556)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DOLLY SHARMA(DOLLYSH29@GMAIL.COM)(9953269424)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PASCHIM VIHAR WEST-613/2019) 
BAIL APPLN. 1019/2022 FILED BY SHAILENDER 
SINGH @ SONU (DISPOSED ON : 2022-07-26 ) 
BAIL APPLN. 3811/2023 FILED BY HARPREET 
SINGH @HAPPY (DISPOSED ON : 2023-11-10 ) 
BAIL APPLN. 2464/2024 FILED BY HARPREET 
SINGH (DISPOSED ON : 2024-11-18 ) 
BAIL APPLN. 852/2025 FILED BY SHAILENDER 
SINGH ALIAS SONU (DISPOSED ON : 2025-02-27 ) 
 
P.S.-FIR NO. :(PASCHIM VIHAR WEST-613/2019) 

SUSPENSION OF SENTENCE 
2 CRL.REV.P.-507/2022 

CRL.M.(BAIL) 944/2022 
KANWALJEET KAUR  
V/s HEMANT SHARMA 
  

NAVEEN SHARMA  

 OTHER DETAILS OF ADVOCATES:  
FOR ADMISSION 

3 CRL.M.A. 7756/2025 
In CRL.A.-60/2012 

INDER PAL KAUR  
V/s STATE 
  

P N SHARMA, ADITYA MISHRA  

 OTHER DETAILS OF ADVOCATES: 
ADITYA MISHRA(ADITYAMISHRAA10@GMAIL.COM)(9650372901)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ANTI-CORRUPTION BRANCH-8/2004) 
CRL.A. 56/2012 FILED BY MOHAN SINGH @ 
MOHIN (D. OF HEARING : 2019-01-17 ) 
 
P.S.-FIR NO. :(ANTI-CORRUPTION BRANCH-
8/2004) 

AFTER NOTICE MISC. MATTERS 
4 CRL.A.-45/2010 VED PRAKASH MAURYA  

V/s STATE OF DELHI 
  

RS SINGHAL, SAAHILA LAMBA  

 OTHER DETAILS OF ADVOCATES: 
SAAHILA LAMBA (SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER) 

P.S.-FIR NO. :(ANTI-CORRUPTION BRANCH-
87/2006) 

5 CRL.A.-152/2012 
WITH CRL.A. 157/2012 

KAMLI  
V/s STATE (NCT) OF DELHI 
  

ANWESH MADHUKAR (DHCLSC), 
RISHAB RAJ JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
RISHAB RAJ JAIN(RISHABRAJJAIN@GMAIL.COM)(9811079695)(RESPONDENT) 

 

6 CRL.A.-157/2012 KAMLI  
V/s STATE (NCT) OF DELHI 
  

RAKHI DUBEY (DHCLSC), RISHAB RAJ 
JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
RISHAB RAJ JAIN(RISHABRAJJAIN@GMAIL.COM)(9811079695)(RESPONDENT) 

 

7 CRL.L.P.-421/2017 
CRL.M.A. 12017/2017 

BAZM ARA BEGUM  
V/s SAMI- UZ- ZAMA & ORS. 
  

MOHD AMANULLAH, HIFZUR 
REHMAN 

 

 OTHER DETAILS OF ADVOCATES:  
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8 CRL.L.P.-468/2017 KALPANA SHREE AGGARWAL  
V/s SHRI ANIL BANSAL & ORS 
  

KALPANA SHREE AGGARWAL, JAI 
PRAKASH MISHRA, SUBHASH 
CHANDRA JHA 

 

 OTHER DETAILS OF ADVOCATES: 
JAI PRAKASH MISHRA(ADVJPMISHRA2020@GMAIL.COM)(7827253150)(PETITIONER) 
SUBHASH CHANDRA JHA(JHAJHACO@GMAIL.COM)(9971847561)(PETITIONER) 

 

9 CRL.L.P.-498/2017 
CRL.M.A. 14210/2017 

CBI  
V/s RAKESH KUMAR 
  

NIKHIL GOEL  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CBI-11-A-13) 

10 CRL.L.P.-304/2019 ASHU MAHENDRU  
V/s NITASHA ARORA 
  

SIDDHARTH YADAV  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH YADAV()(9811134102)(PETITIONER) 

 

11 CRL.L.P.-682/2019 H.C. KESHWANI  
V/s STATE & ANR. 
  

SIDDHARTH HANDA  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH HANDA()(9999384080)(PETITIONER) 

 

12 CRL.M.C.-4310/2019 
CRL.M.A. 34669/2019 
CRL.M.A. 36904/2019 

NABIN NAYAK  
V/s STATE 
  

ARUNAV PATNAIK  

 OTHER DETAILS OF ADVOCATES: 
ARUNAV PATNAIK()(9818501344)(PETITIONER) 
ARUNAV PATNAIK()(9818501344)(PETITIONER) 

P.S.-FIR NO. :(SARAI ROHILLA-169/2016) 

13 CRL.M.C.-4503/2019 
CRL.M.A. 30839/2023 
CRL.M.A. 30961/2023 

MAHENDRA RAM  
V/s CENTRAL BUREAU OF INVESTIGATION & 
ANR 
  

M.C DHINGRA, MAHESH CHANDRA 
DHINGRA 

 

 OTHER DETAILS OF ADVOCATES: 
M.C DHINGRA()(9968314898)(PETITIONER) 
M.C. DHINGRA(MCDHINGRA@GMAIL.COM)(9968314898)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 
M. C. DHINGRA(MCDHINGRA@GMAIL.COM)(9968314898)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 

P.S.-FIR NO. :(CBI-2017-A-0024) 

14 CRL.M.C.-4513/2019 
CRL.M.A. 35421/2019 
CRL.M.A. 35423/2019 
WITH CRL.M.C. 5725/2019 
CRL.M.C. 5923/2019 
CRL.M.C. 5924/2019 
CRL.M.C. 5925/2019 
CRL.M.C. 5980/2019 
CRL.M.C. 5990/2019 
CRL.M.C. 6005/2019 
CRL.M.C. 5068/2019 

RANJIT KUMAR KAPOOR & ORS.  
V/s J.P. ENGINEERS PVT. LTD. 
  

NAVEEN CHAWLA, AMAN VACHHER  

 OTHER DETAILS OF ADVOCATES: 
NAVEEN CHAWLA()(9871417355)(PETITIONER) 
AMAN VACHHER(ADVVACHHER@REDIFFMAIL.COM)(9711089214)(PETITIONER) 

 

15 CRL.M.C.-5431/2019 
CRL.M.A. 38863/2019 

NITIN GOEL  
V/s VIRENDER MAHAWAR 
  

GAURAV MAHAJAN, R.P TYAGI  

 OTHER DETAILS OF ADVOCATES: 
GAURAV MAHAJAN()(9811688721)(PETITIONER) 

 

16 CRL.REV.P.-631/2015 KAUSHALIYA BHAMBHANI  
V/s STATE & ANR 
  

VISHWENDRA VERMA  

 OTHER DETAILS OF ADVOCATES:  
17 CRL.REV.P.-698/2016 PUSHPA  

V/s STATE (NCT OF DELHI) 
  

PREM KUMAR  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(DILSHAD GARDEN-93/2003) 

18 CRL.REV.P.-23/2022 
CRL.M.A. 649/2022 

MRS KIRAN PRASHANT SHARMA & ANR.  
V/s MR PRASHANT K SHARMA 
  

VIVEK SEHGAL, RAJIV KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAJIV KUMAR(RAJIVSINGH555@GMAIL.COM)(8800212991)(RESPONDENT) 

 

19 CRL.REV.P.-50/2022 RAMESH NAMBIAR  
V/s ENFORCEMENT DIRECTORATE THROUGH 
ASSISTANT DIRECTOR 
  

HEMANT SHAH  

 OTHER DETAILS OF ADVOCATES: 
 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-1/A/2010) 
CRL.REV.P. 408/2014 FILED BY REKHA NAMBIAR 
(DISPOSED ON : 2014-07-18 ) 
CRL.M.C. 4781/2014 FILED BY BHOJRAJ TELI 
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(DISPOSED ON : 2015-11-04 ) 
W.P.(CRL) 1432/2014 FILED BY REKHA NAMBIAR 
(DISPOSED ON : 2015-11-04 ) 
CRL.REV.P. 172/2021 FILED BY RAMESH NAMBIAR 
(D. OF HEARING : 2025-03-26 ) 
 
P.S.-FIR NO. :(CBI-1/A/2010) 

20 CRL.REV.P.-186/2022 DR INDU DUTTA  
V/s THE STATE AND ORS 
  

AMIT KUMAR, AMIT KUMAR SINHA  

 OTHER DETAILS OF ADVOCATES: 
RAKESH TIWARI(NANHEYTIWARI@GMAIL.COM)(7982985757)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
AMIT KUMAR SINHA(KMPSPARTNER@GMAIL.COM)(9990659331)(RESPONDENT) 

 

21 CRL.REV.P.-517/2022 
CRL.M.A. 15883/2022 

ASHOK AND ORS.  
V/s STATE 
  

ROHIT SHARMA  

 OTHER DETAILS OF ADVOCATES: 
RANBIR SHARMA(RANBIR.SHARMA2@GMAIL.COM)(9810443720)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PALAM VILLAGE-80/2021) 
BAIL APPLN. 1466/2021 FILED BY KAILASH 
(DISPOSED ON : 2021-07-23 ) 
 
P.S.-FIR NO. :(PALAM VILLAGE-80/2021) 

22 CRL.REV.P.-712/2022 
CRL.M.A. 21676/2022 
WITH CRL.REV.P. 713/2022 

VIKAS LAKRA  
V/s CENTRAL BUREAU OF INVESTIGATION 
  

GAURAV CHAUDHRY  

 OTHER DETAILS OF ADVOCATES: 
GAURAV CHAURHRY(GAURAVCHAUDHARY.321@GMAIL.COM)()(PETITIONER) 
PRADEEP KUMAR ARYA(PARYA.ADVOCATE@GMAIL.COM)(9810359511)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-DAI-2013-A-0024) 
CRL.M.C. 4537/2015 FILED BY SOMVEER MALIK 
(DISPOSED ON : 2018-07-27 ) 
CRL.M.C. 1374/2022 FILED BY AMIT KHATRI (D. OF 
HEARING : 2025-04-01 ) 
CRL.REV.P. 713/2022 FILED BY SOMVEER MALIK 
(D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(CBI-DAI-2013-A-0024) 

23 CRL.REV.P.-713/2022 
CRL.M.A. 21684/2022 

SOMVEER MALIK  
V/s CENTRAL BUREAU OF INVESTIGATION 
  

GAURAV CHAUDHRY  

 OTHER DETAILS OF ADVOCATES: 
PRADEEP KUMAR ARYA(PARYA.ADVOCATE@GMAIL.COM)(9810359511)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-DAI-2013-A-0024) 
CRL.M.C. 4537/2015 FILED BY SOMVEER MALIK 
(DISPOSED ON : 2018-07-27 ) 
CRL.M.C. 1374/2022 FILED BY AMIT KHATRI (D. OF 
HEARING : 2025-04-01 ) 
CRL.REV.P. 712/2022 FILED BY VIKAS LAKRA (D. 
OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(CBI-DAI-2013-A-0024) 

24 CRL.REV.P.-771/2022 
CRL.M.A. 23289/2022 

RAVINDER KUMAR MISHRA  
V/s THE STATE (NCT OF DELHI) 
  

SOUMYASHREE MISRA  

 OTHER DETAILS OF ADVOCATES: 
ANIL KUMAR(ANILCO040@GMAIL.COM)()(PETITIONER) 
ANIL KUMAR(ANILCO040@GMAIL.COM)()(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(BINDAPUR-857/2021) 

25 CRL.REV.P.-86/2023 
CRL.M.A. 2517/2023 

MAHESH CHAND AGGARWAL  
V/s DIRECTORATE OF ENFORCEMENT 
THROUGH ITS ASSISTANT DIRECTOR 
  

RAHUL TYAGI  

 OTHER DETAILS OF ADVOCATES: 
RAHUL TYAGI(RT.ADVOCATE@GMAIL.COM)(9818460146)(PETITIONER) 
DIRECTORATE OF ENFORCEMENT(DL.HC-ED@GOV.IN)()(RESPONDENT) 

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 303/2009) 

26 CRL.REV.P.-201/2023 
CRL.M.A. 5073/2023 
CRL.M.A. 12142/2024 

DR. NEERAJ AGGARWAL  
V/s STATE OF NCT DELHI THROUGH SHO PS 
AMAR COLONY 
  

ANSHUMAN BAL, RAMESH CHAND 
PANDEY, AKSHAY SONI 

 

 OTHER DETAILS OF ADVOCATES: 
VISHAL 
BHATNAGAR(VISHALBHATNAGARADV@GMAIL.COM)(9313674756)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ASHOK KUMAR SONI (AKSLAWYER.AS@GMAIL.COM)(9999103404)(PETITIONER) 

P.S.-FIR NO. :(AMAR COLONY-394/2018) 
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KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
AKSHAY SONI(AKSHAYSONI699@GMAIL.COM)(9911993320)(PETITIONER) 

27 CRL.REV.P.-354/2023 SHASHANK TYAGI  
V/s KANCHAN TYAGI & ANR. 
  

AJAY CHAUDHARY, ASUTOSH LOHIA  

 OTHER DETAILS OF ADVOCATES: 
DR. AJAY CHAUDHARY(ADVPLS94@GMAIL.COM)(9717155565)(PETITIONER) 
ASUTOSH LOHIA (ALOHIAADV@GMAIL.COM)(9810120000)(RESPONDENT) 

 

28 CRL.REV.P.-667/2023 
CRL.M.A. 15770/2023 
CRL.M.A. 15771/2023 
CRL.M.A. 15772/2023 
CRL.M.A. 2427/2024 
CRL.M.A. 25654/2024 
CRL.M.A. 28328/2024 
CRL.M.A. 1901/2025 
CRL.M.A. 4216/2025 
CRL.M.A. 6053/2025 
CRL.M.A. 6170/2025 

SHRI RAGHAV MEHRA  
V/s MS. SNIGDHA MEHRA & ANR. 
  

RAJIV DEWAN, SURINDER SINGH, 
OSAMA SUHAIL, OSAMA SUHAIL 

 

 OTHER DETAILS OF ADVOCATES: 
RAJIV DEWAN (RAJIVDEWAN123@YAHOO.COM)(9811673338)(PETITIONER) 
RAJIV DEWAN(RAJIVDEWAN123@YAHOO.COM)(9811673338)(PETITIONER) 
SURINDER SINGH & 
ASSOCIATES(ADVSURINDERSINGH@GMAIL.COM)(9212226354)(PETITIONER) 
ANZ LAWZ(ANZLAWZ@GMAIL.COM)(0)(RESPONDENT) 
ANZ LAWZ(ANZLAWZ@GMAIL.COM)(9717345345)(PETITIONER) 
ANZLAWZ(ANZLAWZ@GMAIL.COM)(9717345345)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
OSAMA SUHAIL (ANZLAWZ@GMAIL.COM)(9717345345)(PETITIONER) 
SURINDER SINGH (ADVSURINDERSINGH@GMAIL.COM)()(RESPONDENT) 
ADVSURINDERSINGH(ADVSURINDERSINGH@GMAIL.COM)(9212226354)(PETITIONER) 
ANZ LAW(ANZLAWZ@GMAIL.COM)(0)(RESPONDENT) 
SURINDER SINGH (ADVSURINDERSINGH@GMAIL.COM)(9212226354)(PETITIONER) 
ANZLAWZ(ANZLAWZ@GMAIL.COM)(0)(RESPONDENT) 
SURINDER SINGH (ADSURINDERSINGH@GMAIL.COM)(9212226354)(PETITIONER) 
ANZ LAW(ANZLAWZ@GMAIL.COM)(0)(RESPONDENT) 
OSAMA SUHAIL(ANZLAWZ@GMAIL.COM)(9717345345)(RESPONDENT) 
SURINDER SINGH (ADVSURINDERSINGH@GMAIL.COM)(9212226354)(PETITIONER) 

 

29 CRL.REV.P.-875/2023 
CRL.M.A. 22594/2023 

RAVINDER PAL SINGH BATRA & ANR.  
V/s JASPREETPAL SINGH BATRA & ANR. 
  

YOGENDER KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAHUL SHARMA(ADV_SKSHARMA@YAHOO.CO.IN)(9654337437)(PETITIONER) 
RAHUL SHARMA (ADV_SKSHARMA@YAHOO.CO.IN)(9654337437)(PETITIONER) 
RAVINDER PAL SINGH 
BATRA(RAVINDERPBHATRA@GMAIL.COM)(9810088825)(PETITIONER) 
PRABHDIT SINGH BATRA(PBATRA@BAPINDIA.IN)(9818999661)(PETITIONER) 
JAY ESS ASSOCIATES PVT 
LTD(RAVINDERPBATRA@GMAIL.COM)(9810088825)(RESPONDENT) 
JASPREETPAL SINGH 
BATRA(JASPREET@WELCOINFOTECH.COM)(9810152517)(RESPONDENT) 
JASPREET (JASPREET@PRINTINGMACHINES.IN)()(RESPONDENT) 

 

30 CRL.REV.P.-1101/2023 
CRL.M.A. 28312/2023 
CRL.M.A. 32100/2023 

VARUN SHARMA  
V/s POOJA SAINI SHARMA & ANR. 
  

KAMAKSHI GUPTA, MANISH KUMAR 
VIKKEY 

 

 OTHER DETAILS OF ADVOCATES: 
ANUJ SINGH(ANUJSINGH150@GMAIL.COM)(9870924766)(PETITIONER) 
KAMKSHI GUPTA (ANUJSINGH150@GMAIL.COM)(9870924766)(PETITIONER) 
KAMAKSHI GUPTA(KAMAKSHI0401@GMAIL.COM)(9911256202)(PETITIONER) 
LOVELEENBU(LOVELEENBU@GMAIL.COM)()(RESPONDENT) 
LOVELEEN(LOVELEENBU@GMAIL.COM)()(RESPONDENT) 
LOVELEEN KAITHWAS (LOVELEENBU@GMAIL.COM)(9999447762)(PETITIONER) 
KHURANA SIMRAN (KHURANA.SIMRAN0211@GMAIL.COM)()(RESPONDENT) 

 

31 W.P.(CRL)-1686/2022 
CRL.M.A. 33424/2024 
CRL.M.A. 7480/2025 

RITU KAPUR  
V/s UNION OF INDIA & ORS. 
  

KARTIKA SHARMA  

 OTHER DETAILS OF ADVOCATES: 
KARTIKA SHARMA(SHARMA.KARTIKA@GMAIL.COM)(9811666704)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 
CGSC(CGSC461@GMAIL.COM)()(RESPONDENT) 
DL.HC.ED(DL.HC.ED@GMAIL.COM)()(RESPONDENT) 
KARTIKA SHARMA (SHARMA.KARTIKA@GMAIL.COM)(9811666670)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
KARTIKA SHARMA(SHARMA.KARTIKA@GMAIL.COM)(9811666704)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 6/2019) 
W.P.(CRL) 3512/2019 FILED BY NEERAJ SINGAL 
(DISPOSED ON : 2023-05-29 ) 
W.P.(CRL) 2392/2021 FILED BY RAGHAV BAHL 
(DISPOSED ON : 2023-01-23 ) 
BAIL APPLN. 1121/2023 FILED BY CHANDER 
PRAKASH WADHWA (THROUGH PAROKAR) 
(DISPOSED ON : 2023-05-04 ) 
BAIL APPLN. 1119/2023 FILED BY CHANDER 
PRAKASH WADHWA THROUGH PAROKAR 
(DISPOSED ON : 2023-05-04 ) 
BAIL APPLN. 2356/2023 FILED BY NEERAJ SINGAL 
(DISPOSED ON : 2024-01-08 ) 
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W.P.(CRL) 1758/2023 FILED BY NEERAJ SINGAL (D. 
OF HEARING : 2025-07-10 ) 
CRL.M.C. 2602/2024 FILED BY DIRECTORATE OF 
ENFOCEMENT (D. OF HEARING : 2025-03-26 ) 
BAIL APPLN. 2065/2024 FILED BY NEERAJ SINGAL 
(DISPOSED ON : 2024-09-10 ) 
CRL.M.C. 4014/2024 FILED BY DIRECTORATE OF 
ENFOCEMENT (DISPOSED ON : 2024-05-28 ) 
CRL.M.C. 4869/2024 FILED BY AJAY S. MITTAL (D. 
OF HEARING : 2025-08-12 ) 
BAIL APPLN. 3210/2024 FILED BY PANKAJ KUMAR 
TIWARI (DISPOSED ON : 2024-10-24 ) 
BAIL APPLN. 3269/2024 FILED BY PANKAJ KUMAR 
(DISPOSED ON : 2024-10-24 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 6/2019) 

32 W.P.(CRL)-2091/2022 
CRL.M.A. 3555/2023 
CRL.M.A. 20638/2023 
CRL.M.A. 3375/2024 

SMT. MEENA CHAUDHARY SHARMA  
V/s THE STATE, GOVT. OF N.C.T. OF DELHI & 
ORS. 
  

MEENA CHAUDHARY SHARMA, 
HIREIN SHARMA, GAURAV KUMAR, 
NAMITA CHOUDHARY, ABHISHEK 
ATREY 

 

 OTHER DETAILS OF ADVOCATES: 
MEENA SHARMA(MCSADVOCATE@GMAIL.COM)()(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ARPIT BHALLA(ADVOCATEARPITBHALLA@GMAIL.COM)(9990766666)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
HIREIN SHARMA(ADVOACTEARPITBHALLA@GMAIL.COM)(9990766666)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
NAMITA 
CHOUDHARY(ADV.NAMITACHOUDHARY@GMAIL.COM)(9910219369)(RESPONDENT) 
ABHISHEK ATREY(ABHISHEKATREY@GMAIL.COM)(9810047556)(RESPONDENT) 

P.S.-FIR NO. :(ROOP NAGAR-0001/2022) 

33 CRL.M.A. 13784/2023 
CRL.M.A. 13785/2023 
CRL.M.A. 17625/2023 
In W.P.(CRL)-2791/2022(Disposed 
off case) 

SUNITA MOTWANI  
V/s STATEGOVT OF NCT OF DELHI & ORS. 
  

SUNITA MOTWANI, GOVIND 
SWAROOP CHATURVEDI 

 

 OTHER DETAILS OF ADVOCATES: 
SUNITA MOTWANI(MOTWANISUNITA@GMAIL.COM)(9739542570)(PETITIONER) 
SUNITA MOTWANI(MOTWANISUNITA@GMAILCOM)(9739542570)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SUNITA (MOTWANISUNITA@GMAIL.COM)(9739542570)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SUNITA M(MOTWANISUNITA@GMAIL.COM)()(PETITIONER) 
SUNITA MOTWANI 
GURUGRAM(MOTWANISUNITA@GMAIL.COM)(9739542570)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
MOTWANISUNITA (MOTWANISUNITA@GMAIL.COM)(9739542570)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
GOVIND SWAROOP 
CHATURVEDI(GSC_DLF@YAHOO.CO.IN)(9811092221)(RESPONDENT) 

 

CONNECTED MATTERS (ANMM) 
34 CRL.REV.P.-365/2023 

CRL.M.A. 9110/2023 
CRL.M.A. 10208/2024 
CRL.M.A. 35640/2024 
WITH CRL.REV.P. 382/2023 

MANOJ KUMAR  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNELGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

35 CRL.REV.P.-382/2023 
CRL.M.A. 9158/2023 
CRL.M.A. 10225/2024 

ROHIT GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
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SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

36 CRL.REV.P.-366/2023 
CRL.M.A. 9113/2023 
CRL.M.A. 10209/2024 

MANOJ KUMAR  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RAMDAS JANARDHAN KAMTH(SECRETARIAL@PARSVNATH.COM)()(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

37 CRL.REV.P.-367/2023 
CRL.M.A. 9115/2023 
CRL.M.A. 10210/2024 

MANOJ KUMAR  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR, KNM & PARTNERS, 
LAW OFFICES 

 

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
()()(PETITIONER) 

 

38 CRL.REV.P.-368/2023 
CRL.M.A. 9118/2023 
CRL.M.A. 10211/2024 

MANOJ KUMAR  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

39 CRL.REV.P.-369/2023 
CRL.M.A. 9121/2023 
CRL.M.A. 10212/2024 

MANOJ KUMAR  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RAHUL KUMAR SRIVASTAVA(SECRETARIAL@PARSVNATH.COM)()(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

40 CRL.REV.P.-370/2023 
CRL.M.A. 9124/2023 
CRL.M.A. 10213/2024 

BIMAL KUMAR  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

41 CRL.REV.P.-371/2023 
CRL.M.A. 9126/2023 
CRL.M.A. 10214/2024 

BIMAL KUMAR  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

42 CRL.REV.P.-372/2023 
CRL.M.A. 9129/2023 
CRL.M.A. 10215/2024 

BIMAL KUMAR  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
 

 

mailto:DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)�
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43 CRL.REV.P.-373/2023 
CRL.M.A. 9132/2023 
CRL.M.A. 10216/2024 

BIMAL KUMAR  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR, KNM & PARTNERS, 
LAW OFFICES 

 

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
()()(PETITIONER) 

 

44 CRL.REV.P.-374/2023 
CRL.M.A. 9135/2023 
CRL.M.A. 10217/2024 

BIMAL KUMAR  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR, KNM & PARTNERS, 
LAW OFFICES 

 

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
()()(PETITIONER) 

 

45 CRL.REV.P.-375/2023 
CRL.M.A. 9138/2023 
CRL.M.A. 10218/2024 

MURLIDHAR GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(931070170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

46 CRL.REV.P.-376/2023 
CRL.M.A. 9141/2023 
CRL.M.A. 10219/2024 

MURLIDHAR GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

47 CRL.REV.P.-377/2023 
CRL.M.A. 9143/2023 
CRL.M.A. 10220/2024 

MURLIDHAR GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR, KNM & PARTNERS, 
LAW OFFICES 

 

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
()()(PETITIONER) 

 

48 CRL.REV.P.-378/2023 
CRL.M.A. 9146/2023 
CRL.M.A. 10221/2024 

MURLIDHAR GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(931070170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

49 CRL.REV.P.-379/2023 
CRL.M.A. 9149/2023 
CRL.M.A. 10222/2024 

MURLIDHAR GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR & ANR. 
  

RAKESH KUMAR, KNM & PARTNERS, 
LAW OFFICES 

 

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
()()(PETITIONER) 
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50 CRL.REV.P.-380/2023 
CRL.M.A. 9152/2023 
CRL.M.A. 10223/2024 

ROHIT GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNRLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

51 CRL.REV.P.-381/2023 
CRL.M.A. 9155/2023 
CRL.M.A. 10224/2024 

ROHIT GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR, KNM & PARTNERS, 
LAW OFFICES 

 

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
()()(PETITIONER) 

 

52 CRL.REV.P.-383/2023 
CRL.M.A. 9160/2023 
CRL.M.A. 10226/2024 

ROHIT GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR, KNM & PARTNERS, 
LAW OFFICES 

 

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
()()(PETITIONER) 

 

53 CRL.REV.P.-384/2023 
CRL.M.A. 9163/2023 
CRL.M.A. 10227/2024 

ROHIT GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

54 CRL.REV.P.-385/2023 
CRL.M.A. 9166/2023 
CRL.M.A. 10228/2024 

RAHUL GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNRLEGAL.COM)(9310707170)(PETITIONER) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

55 CRL.REV.P.-386/2023 
CRL.M.A. 9169/2023 
CRL.M.A. 10077/2024 

RAHUL GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

56 CRL.REV.P.-387/2023 
CRL.M.A. 9172/2023 
CRL.M.A. 10229/2024 

RAHUL GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR & ANR. 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSNR LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

57 CRL.REV.P.-388/2023 
CRL.M.A. 9175/2023 
CRL.M.A. 10230/2024 

RAHUL GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
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58 CRL.REV.P.-389/2023 
CRL.M.A. 9176/2023 
CRL.M.A. 10231/2024 

RAHUL GYANCHANDANI  
V/s STATE (NCT OF DELHI) AND ANR 
  

RAKESH KUMAR, KNM & PARTNERS, 
LAW OFFICES 

 

 OTHER DETAILS OF ADVOCATES: 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
()()(PETITIONER) 

 

FOR FINAL HEARING 
59 W.P.(CRL)-133/2022 

CRL.M.A. 1267/2022 
SI YASHPAL SINGH & ANR.  
V/s STATE NCT OF DELHI & ORS. 
  

DHANANJAY SINGH SEHRAWAT  

 OTHER DETAILS OF ADVOCATES: 
YASHPAL SINGH(ADV.DJSS@GMAIL.COM)(9910492931)(PETITIONER) 
ISP RAVIKANT(RAVIKANT.SHRM2@GMAIL.COM)(9818927818)(PETITIONER) 
BRAMWATI(RAJPALSINGH.6113.R@GMAIL.COM)(9136236113)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DEPUTY COMMISSIONER OF POLICE(DCP-SPLBRANCH-
DL@DELHIPOLICE.GOV.IN)(8750871606)(RESPONDENT) 
DEPUTY COMMISSIONER OF 
POLICE(DCP.1BN@DELHIPOLICE.GOV.IN)(8130099070)(RESPONDENT) 
DEPUTY COMMISSIONER OF 
POLICE(DCP.NEAST@DELHIPOLICE.GOV.IN)(9818099043)(RESPONDENT) 
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                      COURT NO. 24 
     

1. MENTIONING OF MATTERS WILL BE AT 10:30 A.M. AND 02:15 P.M. ONLY (PRESENCE OF COUNSELS FROM BOTH 
PARTIES IS NECESSARY). 

HON'BLE MR. JUSTICE ANISH DAYAL 
 
      

 
2. AFTER THE SUPPLEMENTARY LIST, MATTERS RELATING TO CUSTODY (BAIL, SUSPENSION OF SENTENCE, 

PAROLE, FURLOUGH) IN THE ADVANCE LIST WILL BE TAKEN UP ON PRIORITY. 
 

3. MATTERS FOR QUASHING OF FIR BASED ON SETTLEMENTS (IF NOT TAKEN UP IN THE PRE-LUNCH 
SESSION)WILL BE TAKEN UP AT 02.30PM (PRESENCE OF BOTH PARTIES IS NECESSARY). 
 

4. ALL COUNSELS ARE REQUESTED TO FILE DOCUMENTS/JUDGMENTS IN THE REGISTRY WHICH ARE HANDED 
OVER DURING ARGUMENTS IN COURT, IF NOT FILED PREVIOUSLY. 
 

5. FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO   
 

cmatishgoel@gmail.com 
 

6. COUNSELS APPEARING IN COURT ARE TO GIVE APPEARANCE IN WRITING TO COURT STAFF, OR THROUGH 
GOOGLE FORM WITH THE HELP OF QR CODE, OR THROUGH THIS LINKhttps://docs.google.com/forms/d/1LT2a-
F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1 
 
AND THOSE ON VC SHOULD WRITE IN THE CHAT BOX. 
 

7. CLICK HERE TO JOIN VC  

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

TOP OF THE BOARD 
1 CM APPL. 45665/2024(CM For 

Restoration) 
In CONT.CAS(C)-894/2022(Disposed 
off case) 

TARUN MITTAL  
V/s MANISH KUMAR GUPTA AND ANR 
  

SAMIT KHOSLA  

 OTHER DETAILS OF ADVOCATES: 
DEEPAK KHOSLA(NAVEENNARYA428@GMAIL.COM)(9811218591)(PETITIONER) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
DEEPAK KHOSLA , SAMIT 
KHOSLA(ADVOCATESAMITKHOSLA@GMAIL.COM)(9811218591)(PETITIONER) 
DDA(DDACHAMBERHC@YAHOO.COM)(0)(RESPONDENT) 

 

2 RFA-214/2020 
CM APPL. 15500/2020 
CM APPL. 15504/2020 
CM APPL. 19723/2020 
WITH RFA 228/2020 

DR. G.S. GUPTA THROUGH LEGAL HEIRS & ORS.  
V/s SMT. MOTIAN DEVI LAMBA THROUGH 
LEGAL HEIRS & ORS. 
  

SAHIL GUPTA, SAHIL GUPTA, PREMASHIS 
CHOUDHURY, VAIBHAV MAHAJAN, JAYA 
GOYAL 

 

 OTHER DETAILS OF ADVOCATES: 
G S GUPTA (INFO@ONEWORLDCORPORATION.IN)(9810713713)(PETITIONER) 
MADHU (MADHU_GUPTAHOME@YAHOO.IN)(9818133387)(PETITIONER) 
MADHU GUPTA(MADHU_GUPTAHOME@YAHOO.IN)(981813387)(RESPONDENT) 
ADDITIONAL COMMISSIONER OF 
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SAHILGUPTA(SGCLEGAL@OUTLOOK.COM)(9871928196)(PETITIONER) 
NANDNI SAHNI(NANDNI52HOTMAIL.COM)(9810034205)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
PREMASHIS CHOUDHURY(PCHOUDHURU5@HOTMAIL.COM)(9811074212)(PETITIONER) 
VAIBHAV MAHAJAN(VAIBHAV@MAHAJAN.LAW)(9899805856)(PETITIONER) 
VAIBHAV MAHAJAN(VAIBHAV@MAHAJAN.LAW)(9899805856)(RESPONDENT) 
JAYA GOYAL(JAYAGOYAL@NEOJURIS.COM)(9811131012)(RESPONDENT) 

 

3 RFA-228/2020 
CM APPL. 20911/2020 
WITH RFA 214/2020 

CHET RAM GUPTA (SINCE DECEASED) THR LRS  
V/s MOTIAN DEVI LAMBA (SINCE DECEASED) & 
ORS. 
  

JAYA GOYAL, PREMASHIS CHOUDHURY, 
VAIBHAV MAHAJAN 

 

 OTHER DETAILS OF ADVOCATES:  

mailto:cmatishgoel@gmail.com�
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1�
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12�
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JAYAGOYAL(JAYAGOYAL@NEOJURIS.COM)(9811131012)(PETITIONER) 
MANPREET KAUR , JAYA GOYAL(JAYAGOYAL@NEOJURIS.COM)(9811131012)(PETITIONER) 
NANDANI SAHNI (NANDNIS@HOTMAIL.COM)(9810034205)(RESPONDENT) 
PRAVEEN CHAUHAN (PRAVEENCHAUHAN65@GMAIL.COM)(9810008847)(RESPONDENT) 
PREMASHIS CHOUDHURY(PCHOUDHURU5@HOTMAIL.COM)(9811074212)(RESPONDENT) 
VAIBHAV MAHAJAN(VAIBHAV@MAHAJAN.LAW)(9899805856)(PETITIONER) 
VAIBHAV MAHAJAN(VAIBHAV@MAHAJAN.LAW)(9899805856)(PETITIONER) 

4 W.P.(C)-3033/2025 
CM APPL. 14342/2025 

RAVI KUMAR   
V/s UNION OF INDIA MINISTRY OF EXTERNAL 
AFFAIRS AND ANR 
  

RAJIV AGARWAL  

 OTHER DETAILS OF ADVOCATES: 
RAJIV AGGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER) 
UNION OF INDIA, E-VISA, SCM PROTECTION(UOIDHC@GMAIL.COM, INDIAN-
EVISA@GOV.IN, SCM@SCMPROTECTION.COM)(1123384193)(RESPONDENT) 
JSAD, ASAD, UPSC, PDSEC(JSAD@MEA.GOV.IN, ASAD@MEA.GOV.IN, UPSC@MEA.GOV.IN, 
PDSEC@MEA.GOV.IN)(0)(RESPONDENT) 
PSFS(PSFS@MEA.GOV.IN)(0)(RESPONDENT) 

 

FRESH MATTERS & APPLICATIONS 
5 CONT.CAS(C)-282/2025 

CM APPL. 11293/2025 
ASHOK KUMAR NAIR  
V/s SUMIT SINGH 
  

KESHAR SINGH KASHYAP  

 OTHER DETAILS OF ADVOCATES:  
6 CONT.CAS(C)-290/2025 BHUPENDER SINGH  

V/s PARAMESH SIVAMANI 
  

HIMANSHU GAUTAM  

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU GAUTAM(HGAUTAM.ADV@GMAIL.COM)(0)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

7 RFA-191/2025 
CM APPL. 11838/2025 

MR. ANUJ BANSAL  
V/s MANOJ AGGARWAL 
  

BHARAT GUPTA  

 OTHER DETAILS OF ADVOCATES: 
BHARAT GUPTA (LEGISTAUXILIARY@GMAIL.COM)(0)(PETITIONER) 
GAURASSOCIATES(GAURASSOCIATES.SINGH@GMAIL.COM)(0)(RESPONDENT) 
MAONJ(GOGCREATIONALDELHI@GMAIL.COM)(0)(RESPONDENT) 

 

FOR ADMISSION 
8 CONT.CAS(C)-229/2025 KIRAN AND ANR  

V/s KAISAR PARVEEN OFFICIATING 
CHAIRPERSON CHILD WELFARE COMMITTEE 
  

CHIRANJEEV CHAUHAN  

 OTHER DETAILS OF ADVOCATES: 
CHIRANJEEV CHAUHAN(ADV.CHIRANJEEV999@GMAIL.COM)(9050555590)(PETITIONER) 
CWC NCC(CWC.NCC@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
9 CONT.CAS(C)-434/2022 

CM APPL. 22905/2022 
WITH CONT.CAS(C) 868/2022 

SUNAYANA SIBAL & ANR.  
V/s  DR. RAVINDRA SHARMA & ANR. 
  

ADITYA NARAYAN PRASAD, MINI 
PUSHKARNA 

 

 OTHER DETAILS OF ADVOCATES: 
ADITYA N PRASAD(ESHADUTTA7@GMAIL.COM)(9818448799)(PETITIONER) 
GYANESH BHARTI(COMMISSIONER-SDMC@MCD.GOV.IN)(23225902)(RESPONDENT) 
RAVINDRA SHARMA(DIRECTORVETSDMC@GMAIL.COM)(9717787469)(RESPONDENT) 
 

 

10 CONT.CAS(C)-868/2022 
WITH CONT.CAS(C) 434/2022 

SUNAYANA SIBAL  
V/s SHRI GYANESH BHARTI 
  

ADITYA NARAYAN PRASAD  

 OTHER DETAILS OF ADVOCATES: 
ADITYA N PRASAD, ESHA DUTTA(ESHADUTTA7@GMAIL.COM)(9818448799)(PETITIONER) 
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 

 

11 CONT.CAS(C)-1167/2023 GURNAM SINGH & ORS.  
V/s RAMA 
  

DINESH GARG, SACHIN MITTAL  

 OTHER DETAILS OF ADVOCATES: 
GURNAM SINGH()(9958431996)(PETITIONER) 
DINESH GARG(DGARGADV@GMAIL.COM)(9811715205)(PETITIONER) 
SURBHI 
CHAUDHARY(SURBHICHAUDHARY05111@GMAIL.COM)(8930858704)(RESPONDENT) 
RAMA()(9015311994)(RESPONDENT) 
SACHIN MITTAL(MAIL.SMALAWYERS@GMAIL.COM)(9810166992)(RESPONDENT) 

 

12 CONT.CAS(C)-73/2024 
CM APPL. 2751/2024 

RUDRA DAIRY MILK AND CONFECTIONERIES 
PVT. LTD  
V/s MR. SHAHZAD ALAM, SPECIAL 
COMMISSIONER & ORS. 
  

ALOK GUPTA  

 OTHER DETAILS OF ADVOCATES: 
ALOK GUPTA (GUPTA111ALOK@GMAIL.COM)(9810076539)(PETITIONER) 
DCGMPLD(DCGMPLD@DTC.NIC.IN)()(RESPONDENT) 
AVIRAL(ADV.AVIRAL@YAHOO.COM)()(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
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13 CONT.CAS(C)-1675/2024 
CM APPL. 62506/2024 

AKSHAY MAHAJAN  
V/s RESHAM RAGHAV 
  

RAVINDER SINGH  

 OTHER DETAILS OF ADVOCATES:  
14 RFA-51/2022 

CM APPL. 7655/2022 
WITH RFA 62/2022 

HARDWARI LAL @ HARDWARI RAM   
V/s LAXMI NARAIN & ORS. 
  

RIPU DAMAN, RAMESH KUMAR JAIN, 
ABHISHEK VARMA 

 

 OTHER DETAILS OF ADVOCATES: 
R.D. KAUSHIK(RDKAUSHIK5678@GMAIL.COM)(9910100127)(PETITIONER) 
LAXMI NARAIN()(9873994286)(RESPONDENT) 
RAMESH KUMAR JAIN(JAINRAMESHKR@GMAIL.COM)(9868028932)(RESPONDENT) 
ABHISHEK VARMA(ADVOCATE.ABHISHEKVARMA@GMAIL.COM)(9891312312)(PETITIONER) 

 

15 RFA-62/2022 
CM APPL. 9479/2022 
CM APPL. 9480/2022 

SMT RAM RATI AND ANOTHER  
V/s SMT SUBHAGYA BAHL AND OTHERS 
  

UDYAN SRIVASTAVA, RAMESH KUMAR 
JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
UDYAN SRIVASTAVA(UDYAN.SRIVASTAVA@GMAIL.COM)(9873994286)(PETITIONER) 
UDYAN SRIVASTAVA(UDYAN.SRIVASTAVA@GMAIL.COM)(9873994286)(PETITIONER) 
ANKUR DWIVEDI (BINOD.ADV@GMAIL.COM)(9871432334)(PETITIONER) 
ANKUR DWIVEDI (BINOD.ADV@GMAIL.COM)(9871432334)(PETITIONER) 
ANKUR DWIVEDI (BINOD.ADV@GMAIL.COM)(9871432334)(PETITIONER) 
ANKUR DWIVEDI (BINOD.ADV@GMAIL.COM)(9871432334)(PETITIONER) 
BINOD KUMAR SINGH(BINOD.ADV@GMAIL.COM)(9871432334)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RAMESH KUMAR JAIN(JAINRAMESHKR@GMAIL.COM)(9868028932)(PETITIONER) 

 

16 RFA-180/2023 
CM APPL. 10943/2023 
CM APPL. 10944/2023 

SMT AVANI  
V/s SHRI VINAYAK CHAUDHARY & ANR. 
  

VISHAL GUPTA, RACHANA DALAL  

 OTHER DETAILS OF ADVOCATES: 
AVNI(AMANAVANI@GMAIL.COM)()(PETITIONER) 
SHRESHTH JAIN(SHRESHTH.LAW@GMAIL.COM)(9871206484)(PETITIONER) 
SHRESHTH JAIN(SHRESHTH.LAW@GMAIL.COM)(9871206484)(PETITIONER) 
ADHIRAJ CHAUDHARY(ADHIRAJCHAUDHARY@GMAIL.COM)()(RESPONDENT) 
VINAYAK CHAUDHARY(VINAYAK648O@GMAIL.COM)()(RESPONDENT) 
ADHIRAJ CHAUDHARY(ADHIRAJCHAUDHARY@GMAIL.COM)()(RESPONDENT) 
VINAYAK CHAUDHARY(VINAYAK648O@GMAIL.COM)()(RESPONDENT) 
RACHANA DALAL(RACHNADALAL31@GMAIL.COM)(7082348017)(RESPONDENT) 

 

17 RFA-581/2023 
CM APPL. 37526/2023 
CM APPL. 37527/2023 

SH DHRUV BATRA AND ANR  
V/s RAM LAKHAN SINGH AND OTHERS 
  

SONALI MALHOTRA  

 OTHER DETAILS OF ADVOCATES: 
SONALI MALHOTRA , SUNIL MALHOTRA(RITKA@SONALIMALHOTRAS.COM)()(PETITIONER) 
SUNIL MALHOTRA, SONALI 
MALHOTRA(SUNILMALHOTRAANDSONALIMALHOTRA@GMAIL.COM)(9810006974)(PETITI
ONER) 
MANISH (MANISH@KDATTA.IN)()(RESPONDENT) 
MANISH SRIVASTAVA(MANSRI25@GMAIL.COM, MANISH@KDATTA.IN)()(RESPONDENT) 
MANISH SRIVASTAVA(MANSRI25@GMAIL.COM)()(RESPONDENT) 

 

18 RFA-351/2024 
CM APPL. 31236/2024 
CM APPL. 31239/2024 
CM APPL. 31240/2024 
WITH RFA 354/2024 

SUNSTAR CUSTOMER CONNECT LTD.  
V/s DEE PEARLS INDIA LLP 
  

GURKAMAL HORA ARORA, PANKAJ JAIN  

 OTHER DETAILS OF ADVOCATES: 
PANKAJ JAIN(DELHI@BIJOY.IN)(9810026059)(RESPONDENT) 

 

19 RFA-354/2024 
CM APPL. 31249/2024 
CM APPL. 31252/2024 
CM APPL. 31253/2024 
CM APPL. 48064/2024 

SUNSTAR CUSTOMER CONNECT LTD. & ANR.  
V/s DEE PEARLS (INDIA) LLP & ANR. 
  

GURKAMAL HORA ARORA, PANKAJ JAIN, 
PANKAJ JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
ASHISH (ASHISH@INTELLECTLP.COM)(0)(PETITIONER) 
JAISAL(JAISAL@INTELLECTLP.COM)(0)(PETITIONER) 
PANKAJ JAIN(JAINANDCOADV@GMAIL.COM)(9810012586)(RESPONDENT) 
PANKAJ JAIN(JAINANDCOADV@GMAIL.COM)(9810012586)(RESPONDENT) 
PANKAJ JAIN(DELHI@BIJOY.IN)(9810026059)(RESPONDENT) 

 

20 W.P.(C)-6792/2002 
WITH W.P.(C) 1331/2003 

BHAGINI NIVEDITA COLLEGE  
V/s KUSUM & ANR. 
  

AMIT BANSAL  

 OTHER DETAILS OF ADVOCATES:  
21 W.P.(C)-1331/2003 

WITH W.P.(C) 6792/2002 
KUSUM  
V/s BHAGINI NIVEDITA COLLEGE & ANR. 
  

RAJIV AGARWAL & CO., SANJAY GHOSE, 
SK LUTHRA, AMIT BANSAL 

 

 OTHER DETAILS OF ADVOCATES: 
 

 

22 CM APPL. 28075/2024(CM For 
Restoration) 
In W.P.(C)-8345/2002(Disposed off 
case) 

MGT.OF KIRORI MAL COLLEGE  
V/s POONAM DEVI & ANR. 
  

SUDHIR K.LUTHRA, SWETANK 
SHANTANU, PANKAJ AGGARWAL, RAJIV 
AGARWAL & CO., KRISHNA MAHAJAN, 
AURBINDO GHOSE, PRANAV KUMAR JHA, 
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SANTOSH KUMAR, RAJIV AGARWAL, 
SWETANK SHANTANU 

 OTHER DETAILS OF ADVOCATES: 
SWETANK SHANTANU(LEGALCONSULTUS@GMAIL.COM)(9818058809)(PETITIONER) 
RAJIV AGGARWAL(RAJIVAGGL@YAHOO.COM)()(RESPONDENT) 
 
 
 
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT) 
SWETANK SHANTANU(SWETANKSTER@GMAIL.COM)(9818058809)(PETITIONER) 

 

23 W.P.(C)-12100/2005 
CM APPL. 8947/2005 

CENTRAL BANK OF INDIA  
V/s Y.K.KAPOOR 
  

DINESH KUMAR & ASSOCIATES, GULAB 
CHANDRA, MATHUR AND ASSOCIATES 

 

 OTHER DETAILS OF ADVOCATES:  
24 W.P.(C)-5442/2010 

WITH W.P.(C) 7241/2012 
W.P.(C) 7242/2012 

BANK OF BARODA  
V/s BD SHARMA 
  

JAGAT ARORA AND ASSOC., PANKAJ 
GARG, BRIJESH KUMAR TAMBER 

 

 OTHER DETAILS OF ADVOCATES: 
BRIJESH KUMAR TAMBER(BRIJESH_TAMBER@HOTMAIL.COM)(9811829656)(PETITIONER) 

 

25 CM APPL. 19971/2024(CM For 
Restoration) 
CM APPL. 19972/2024 
In W.P.(C)-6254/2013(Disposed off 
case) 

THE CHIEF ENGINEER CPWD  
V/s JAY NARAYAN & ORS 
  

SAQIB, ARUNIMA DWIVEDI  

 OTHER DETAILS OF ADVOCATES: 
NARENDER VERMA(NARENDERVERMA.ADVOCATE@GMAIL.COM)()(PETITIONER) 
ARUNIMA DWIVEDI(ARUNIMA.ASSOCIATES@GMAIL.COM)(9810916537)(RESPONDENT) 

 

26 W.P.(C)-5589/2015 THE DIRECTOR GENERAL OF NATIONAL 
ARCHIVES OF INDIA  
V/s THE SECRETARY JANVAAI MAZDOOR UNION 
  

ARUN BHARDWAJ, VARUN PRASAD  

 OTHER DETAILS OF ADVOCATES:  
27 W.P.(C)-13166/2019 M/S ELEMENTTO LIFESTYLES  

V/s MR. DEEPAK SINGH BORA 
  

NASIR AZIA AND CO., CHETANYA PURI, K. 
K SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
NASIR AZIA AND CO.()(9654426442)(PETITIONER) 
K. K SINGH(KSINGH1123@REDIFFMAIL.COM)(9810343732)(PETITIONER) 

 

28 W.P.(C)-5727/2021 
CM APPL. 17928/2021 

FOOD CORPORATION OF INDIA  
V/s FOOD CORPORATION OF INDIA WORKERS 
UNION & ANR. 
  

OM PRAKASH, OM PRAKASH  

 OTHER DETAILS OF ADVOCATES: 
OMPRAKASH(OM_PRKASHMV@YAHOO.CO.IN)(9810794902)(PETITIONER) 
OM PARKASH(ADV.OMPRAKASH392@GMAIL.COM)(9810794902)(PETITIONER) 
FOOD CORPORATION OF INDIA WORKERS 
UNION(FCIWUKOLKATA@GMAIL.COM)(9891296281)(RESPONDENT) 
PANKAJ(PHOTOSTATPANKAJ@GMAIL.COM)()(RESPONDENT) 

 

29 W.P.(C)-8572/2022 
CM APPL. 25781/2022 

CENTRAL BOARD OF TRUSTEES, EPFO THROUGH 
ASSISTANT PROVIDENT FUND COMMISSIONER , 
DELHI (NORTH)  
V/s M/S OKARA ROADWAYS 
  

INDERJEET K SIDHU  

 OTHER DETAILS OF ADVOCATES: 
INDERJEET SINDHU(IJKSIDHUASSOICATES@GMAIL.COM)(9810587998)(PETITIONER) 
OKARAOADWAYS(ADMINDELHI@OKARAROADWAYS.NET)(1127832113)(RESPONDENT) 

 

30 W.P.(C)-10156/2022 
CM APPL. 29472/2022 

UNION OF INDIA   
V/s BABU RAM 
  

RAJESH KUMAR GOGNA  

 OTHER DETAILS OF ADVOCATES: 
RAJESH GOGNA(OFFICE@GOGNA.CO.IN)(9911222261)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 

 

31 W.P.(C)-2756/2024 
CM APPL. 23013/2024 

MANSOOB ALI   
V/s M/S BHARTI AIRTEL SERVICES LIMITED 
  

SARFARAZ KHAN  

 OTHER DETAILS OF ADVOCATES: 
SARFARAZ KHAN(SARFARAZADV@YAHOO.CO.IN)(9899140169)(PETITIONER) 
BHARTI AIRTEL SERVICES(BHARTIAIRTELSERVICES@BHARTI.IN)()(RESPONDENT) 
SARFARAZ KHAN , SHAHBAZ M AHMAD (SARFARAZADV@YAHOO.CO.IN)()(PETITIONER) 
BHARTI AIRTEL(BHARTIAIRTELSERVICES@BHARTI.IN)()(RESPONDENT) 
SARFARAZ KHAN , SHAHBAZ M AHMAD (SARFARAZADV@YAHOO.CO.IN)()(RESPONDENT) 

 

CONNECTED MATTERS (ANMM) 
32 W.P.(C)-9095/2024 

CM APPL. 37236/2024 
M/S RANA MOTORS PVT LTD   
V/s SH RAJ KUMAR 
  

SUMEET ANAND, SUNIL DUTT BALONI  

 OTHER DETAILS OF ADVOCATES: 
SUMEET ANAND (SUMEETANAND.ADV@GMAIL.COM)(9953154353)(PETITIONER) 
SH. RAJ KUMAR()(9953174850)(RESPONDENT) 
SUNIL DUTT BALONI(SUNILDUTTBALONI@GMAIL.COM)(9999729940)(PETITIONER) 
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33 W.P.(C)-9100/2024 
CM APPL. 37254/2024 
CM APPL. 63379/2024 
CM APPL. 63380/2024 

M/S RANA MOTORS PVT LTD  
V/s SH AJAY CHAUHAN 
  

SUMEET ANAND, SUNIL DUTT BALONI  

 OTHER DETAILS OF ADVOCATES: 
SUMEET ANAND AND PRATYUSH 
PARIMAL(SUMEETANAND.ADV@GMAIL.COM)(9953154353)(PETITIONER) 
AJAY CHAUHAN()(9213284981)(RESPONDENT) 
SUMEET ANAND(SUMIEETANAND.ADV@GMAIL.COM)(0)(PETITIONER) 
S D BALONI(SUNILDUTTBALONI@GMAIL.COM)(9999729940)(RESPONDENT) 
SUNIL DUTT BALONI(SUNILDUTTBALONI@GMAIL.COM)(9999729940)(PETITIONER) 

 

34 W.P.(C)-9101/2024 
CM APPL. 37258/2024 

M/S RANA MOTORS PVT LTD  
V/s SH MAHESH SAGAR 
  

SUMEET ANAND, SUNIL DUTT BALONI  

 OTHER DETAILS OF ADVOCATES: 
SUMEET ANAND(SUMEETANAND.ADV@GMAIL.COM)(9953154353)(PETITIONER) 
SH. MAHESH SAGAR()(7532815683)(RESPONDENT) 
SUNIL DUTT BALONI(SUNILDUTTBALONI@GMAIL.COM)(9999729940)(PETITIONER) 

 

35 W.P.(C)-9132/2024 
CM APPL. 37351/2024 

M/S RANA MOTORS PVT LTD  
V/s SH SARVAN KUMAR 
  

SUMEET ANAND, SUNIL DUTT BALONI  

 OTHER DETAILS OF ADVOCATES: 
SUMEET ANAND AND PRATYUSH 
PARIMAL(SUMEETANAND.ADV@GMAIL.COM)(9953154353)(PETITIONER) 
SH. SARVAN KUMAR()(9312973953)(RESPONDENT) 
SUNIL DUTT BALONI(SUNILDUTTBALONI@GMAIL.COM)(9999729940)(PETITIONER) 

 

36 W.P.(C)-9138/2024 
CM APPL. 37381/2024 

M/S RANA MOTORS PVT LTD  
V/s SH MUKESH KUMAR 
  

SUMEET ANAND, SUNIL DUTT BALONI  

 OTHER DETAILS OF ADVOCATES: 
SUMEET ANAND AND PRATYUSH 
PARIMAL(SUMEETANAND.ADV@GMAIL.COM)(9953154353)(PETITIONER) 
SH.MUKESH SINGH()(9958580169)(RESPONDENT) 
SUNIL DUTT BALONI(SUNILDUTTBALONI@GMAIL.COM)(9999729940)(PETITIONER) 

 

37 W.P.(C)-9203/2024 
CM APPL. 37685/2024 

M/S RANA MOTORS PVT LTD  
V/s SOHAN SINGH 
  

SUMEET ANAND, SUNIL DUTT BALONI  

 OTHER DETAILS OF ADVOCATES: 
SUMEET ANAND AND PRATYUSH 
PARIMAL(SUMEETANAND.ADV@GMAIL.COM)(9953154353)(PETITIONER) 
SH. SOHAN SINGH()(9953391647)(RESPONDENT) 
SUNIL DUTT BALONI(SUNILDUTTBALONI@GMAIL.COM)(9999729940)(PETITIONER) 

 

CONNECTED MATTERS (ANMM) 
38 W.P.(C)-4572/2011 

WITH W.P.(C) 7216/2013 
W.P.(C) 9008/2011 
W.P.(C) 562/2012 
W.P.(C) 6111/2011 
W.P.(C) 886/2012 

HOSPITALS & NURSING HOMES EMPLOYEES 
FEDERATION (REGD.) & ORS.  
V/s GOVT.OF INDIA & ORS. 
  

NA SEBASTIAN, HARVINDER SINGH, 
AMAN WALSHA, SANDEEP PRABHAKAR, 
NS NANGIA, TARUN SHARMA, 
ARUNODAY LEGAL CONSULTANTS, VIVEK 
PRASAD GUPTA 

Listing Remarks: 
AT 3:30PM 

 OTHER DETAILS OF ADVOCATES: 
VIVEK PRASAD GUPTA(VIVEKPGUPTA151991@GMAIL.COM)(7059190634)(PETITIONER) 

 

39 W.P.(C)-6111/2011 
CM APPL. 4017/2019 
WITH W.P.(C) 4572/2011 

DELHI MEDICAL ASSOCATION(REGD.)  
V/s UNION OF INDIA AND ANR. 
  

THAKUR SUMIT, H S KOHLI, NS NANGIA, 
TARUN SHARMA, DEVANG GAUTAM, K.P. 
MAVI, JITENDER SINGH, SOUMYASHREE 
MISRA, RAVINDER KUMAR YADAV 

Listing Remarks: 
AT 3:30PM 

 OTHER DETAILS OF ADVOCATES: 
H S KOHLI()(9599793513)(PETITIONER) 
K.P. MAVI(KPMAVIANDASSOCIATES@GMAIL.COM)(9810435717)(RESPONDENT) 
JITENDER SINGH(JDSADVOCATE@GMAIL.COM)(9582136880)(PETITIONER) 
SOUMYASHREE MISRA(SOUMYASHREE.MISRA@GMAIL.COM)(9818492242)(PETITIONER) 
RAVINDER KUMAR 
YADAV(ADVRAVINDERYADAV@GMAIL.COM)(9811053371)(RESPONDENT) 

 

40 W.P.(C)-9008/2011 
WITH W.P.(C) 4572/2011 

ST.STEPHENS' HOSPITAL  
V/s UNION OF INDIA AND ANR 
  

RAJEEV SHARMA, BV NIREN, MP SINGH, 
KP MAVI, SHRUTI SHARMA 

Listing Remarks: 
AT 3:30PM 

 OTHER DETAILS OF ADVOCATES: 
SHRUTI SHARMA (SHRUTI.SHARMA26@HOTMAIL.COM)(9599314258)(PETITIONER) 

 

41 W.P.(C)-562/2012 
CM APPL. 11461/2013 
WITH W.P.(C) 4572/2011 

HOLY FAMILY HOSPITAL  
V/s UOI AND ANR 
  

RAJEEV SHARMA, BV NIREN, SHRUTI 
SHARMA 

Listing Remarks: 
AT 3:30PM 

 OTHER DETAILS OF ADVOCATES: 
SHRUTI SHARMA (SHRUTI.SHARMA26@HOTMAIL.COM)(9599314258)(PETITIONER) 

 

42 W.P.(C)-886/2012 
WITH W.P.(C) 1246/2012 
W.P.(C) 4572/2011 

SRI BALAJI ACTION MEDICAL INSTITUTE  
V/s UOI AND ANR 
  

R.P.PAWHA Listing Remarks: 
AT 3:30PM 

 OTHER DETAILS OF ADVOCATES:  
43 W.P.(C)-7216/2013 

WITH W.P.(C) 4572/2011 
RURAL MEDICARE SOCIETY  
V/s UNION OF INDIA & ANR 
  

VANESSA SINGH, DHIR AND DHIR & 
ASSO. 

Listing Remarks: 
AT 3:30PM 
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 OTHER DETAILS OF ADVOCATES:  
44 W.P.(C)-1246/2012 

WITH W.P.(C) 4572/2011 
ACTION CANCER HOSPITAL  
V/s UOI AND ANR 
  

R.P.PAHWA Listing Remarks: 
AT 3:30PM 

 OTHER DETAILS OF ADVOCATES:  
45 W.P.(C)-7333/2013 

WITH W.P.(C) 4572/2011 
M/S MAHARAJA AGRASEN HOSPITAL 
CHARITABLE TRUST  
V/s GOVERNEMENT OF INDIA & ANR 
  

MOHIT GUPTA Listing Remarks: 
AT 3:30PM 

 OTHER DETAILS OF ADVOCATES:  
FOR CONSIDERATION 

46 W.P.(C)-8179/2019 
CM APPL. 33911/2019 
WITH W.P.(C) 1465/2020 

M/S IFFCO TOKIO GENERAL INSURANCE 
COMPANY LTD.  
V/s GOVT. OF NCT OF DELHI AND ORS. 
  

ABHINAV ASHOK, TADIMALLA BHASKAR, 
GOPAL SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
ABHINAV ASHOK()(9958692354)(PETITIONER) 
GOPAL SINGH(GOPALSINGH1@GMAIL.COM)(9811156434)(PETITIONER) 

 

47 W.P.(C)-1465/2020 
CM APPL. 5092/2020 

COASTAL PROJECTS LIMITED  
V/s GOVT. OF NCT OF DELHI & ORS 
  

TADIMALLA BHASKAR GOWTHAM, 
GOPAL SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
TADIMALLA BHASKAR GOWTHAM()(8826633131)(PETITIONER) 
GOPAL SINGH(GOPALSINGH1@GMAIL.COM)(9811156434)(RESPONDENT) 

 

FOR FINAL HEARING 
48 RFA-639/2023 

CM APPL. 40903/2023 
CM APPL. 67550/2024 

RAM SHANKAR PATEL  
V/s MADAN GERA & ANR. 
  

NITESH KUMAR, RAKESH MAHAJAN, RAJ 
BAHADUR SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR SHERAWAT(RANASHERAWATPROMILA@GMAIL.COM)()(PETITIONER) 
ASHOK KUMAR SHERAWAT(RANASHERAWATPROMILA@GMAIL.COM)()(PETITIONER) 
GERA()()(RESPONDENT) 
GERA()()(RESPONDENT) 
RAKESH VATSA AND PINTOO THAKUR(RVATSA12@GMAIL.COM)(9811469950)(PETITIONER) 
RAJ BAHADUR SINGH(RBSINGHADVOCATE1@GMAIL.COM)(9899736510)(RESPONDENT) 
RAJ BAHADUR SINGH(RBSINGHADVOCATE1@GMAIL.COM)(9899736510)(RESPONDENT) 

 

49 RFA-802/2023 
CM APPL. 50241/2023 
CM APPL. 50244/2023 

PREM KUMAR SOLANKI & ORS.  
V/s SANATAN DHARAM SABHA & ORS. 
  

YOGESH KUMAR JAGIA, RAJENDER 
KUMAR AGGARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
CHANDAN DUTTA(OFFICE.JAGIA@GMAIL.COM)()(PETITIONER) 
SANATAN DHARAM SABHA & ORS.()()(RESPONDENT) 
RAJENDER KUMAR AGGARWAL(PRAMODTHKUR@GMAIL.COM)(9911145544)(PETITIONER) 

 

50 RFA-24/2024 
CM APPL. 1532/2024 
CM APPL. 54258/2024 
CM APPL. 55204/2024 

HDFC BANK LIMITED  
V/s M S JAGAT INDUSTRIAL RESOURCES LTD 
  

RISHAB RAJ JAIN, SANJAY DEWAN, 
AAYUSH DAWAR 

 

 OTHER DETAILS OF ADVOCATES: 
RISHAB (RISHAB@RRJASSOCIATE.COM)(0)(PETITIONER) 
RRJ ASSOCIATES(RISHAB@RRJASSOCIATE.COM)(0)(PETITIONER) 
SANJAY DEWAN (SANJAYDEWANADV@GMAIL.COM)(9811036782)(RESPONDENT) 
SANJAY DEWAN (SANJAYDEWANADV@GMAIL.COM)(9811036782)(RESPONDENT) 
RISHAB RAJ JAIN (RISHAB@RRJASSOCIATE.COM)(0)(PETITIONER) 
RISHAB RAJ JAIN(RISHAB@RRJASSOCIATE.COM)(0)(PETITIONER) 
SANJAY DEWAN(SANJAYDEWANADV@GMAIL.COM)(0)(RESPONDENT) 
SANJAY DEWAN(SANJAYDEWANADV@GMAIL.COM)(0)(RESPONDENT) 
AAYUSH DAWAR(ADVAAYUSHDAWAR@GMAIL.COM)(7503171923)(RESPONDENT) 

 

51 W.P.(C)-916/2003 THE MAGT. OF KESHAV MAHAVIDYAL  
V/s LD. PRESIDING OFFICER LABOUR CO 
  

JAGAT ARORA & ASSOCIATES, SANJAY 
GHOSH, RAJIV AGARWAL & CO., 
GIRINDRA KUMAR PATHAK 

 

 OTHER DETAILS OF ADVOCATES: 
 
 

 

52 W.P.(C)-1117/2003 
CM APPL. 6685/2005 

SIYA RAM KUMAR  
V/s P.O. & PROMOD KUMAR TYAGI 
  

R.K.SAINI & ASSOCIATES, PRAVEEN KR. 
SHARMA, GAURAV KUMAR, RK GUPTA, 
PANKAJ ANIL ARORA 

 

 OTHER DETAILS OF ADVOCATES: 
 
 

 

53 W.P.(C)-21050/2005 BADRI DUTT LOHANI  
V/s M/SBEST WESTERN SURYA 
  

MR.O.P.BHADANI, MANSI CHADHA  

 OTHER DETAILS OF ADVOCATES: 
MANSI 
CHADHA(CHADHAANDASSOCIATES@REDIFFMAIL.COM)(9910772005)(RESPONDENT) 

 

54 W.P.(C)-135/2006 
CM APPL. 130/2006 
CM APPL. 32232/2021 
CM APPL. 20728/2022 

D.D.A.  
V/s THE LABOUR COMMISSIONER, DELHI 
  

MS.ANUSUYA SALWAN, VISHAL 
CHAUHAN, NIYATI SHARMA, NITIN 
KALRA, MR.VARUN PRASAD, MOHIT 
SHARMA, CHETAN SWRUP, ARUN BIRBAL, 
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 NITIN KALRA 
 OTHER DETAILS OF ADVOCATES: 

NITIN KALRA(ADVOCATENITINKALRA@GMAIL.COM)(9811267374)(PETITIONER) 
DDA(EMDDA@DDA.ORG.IN)(9811267374)(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
NITIN KALRA(ADVOCATENITINKALRA@GMAIL.COM)(9811267374)(PETITIONER) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
EMDDA(EMDDA@DDA.ORG.IN)()(RESPONDENT) 
NITIN KALRA()(9811267374)(PETITIONER) 
 
 
 
 
CHETAN SWRUP(CHETAN.SWRUP@GMAIL.COM)(9311245377)(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@GMAIL.COM)(9810029802)(PETITIONER) 
NITIN KALRA(ADVOCATENITINKALRA@GMAIL.COM)(9811267374)(RESPONDENT) 

 

55 W.P.(C)-1162/2008 KISHAN SHARMA & ORS.  
V/s MANGT. OF M.C.D. 
  

MR.AMIT SINGH  

 OTHER DETAILS OF ADVOCATES:  
56 W.P.(C)-4943/2010 

CM APPL. 9765/2010 
DTC  
V/s PRATAP SINGH 
  

SARFARAZ KHAN  

 OTHER DETAILS OF ADVOCATES:  
57 W.P.(C)-7286/2010 DHARAMPAL PREMCHAND LTD  

V/s ASSISTANT PF COMMISSIONER SHIMLA AND 
ANR 
  

MK DWIVEDI, BRAJA BANDHU PRADHAN  

 OTHER DETAILS OF ADVOCATES: 
BRAJA BANDHU 
PRADHAN(PRADHANANDCOMPANY@GMAIL.COM)(9891351195)(RESPONDENT) 

 

58 W.P.(C)-1791/2013 M/S SHRI RAM TYRE WORKS PVT LTD  
V/s ASSISTANT PROVIDENT FUND 
COMMISSIONER EMPLOYEES PROVIDENT FUND 
ORGANISATION 
  

ANKUR S.KULKARNI, SWATI JINDAL  

 OTHER DETAILS OF ADVOCATES: 
SWATI JINDAL(SWATIJINDALGARG@GMAIL.COM)(9911232024)(RESPONDENT) 

 

59 W.P.(C)-5432/2013 
WITH W.P.(C) 5475/2013 
W.P.(C) 5490/2013 

SH . KEDAR NATH KAPOOR ERSTWHILE 
PROPRIETOR M/S AAR KAY INDUSTRIES  
V/s BABU LAL 
  

A.K. SAKHUJA, SAURABH MUNJAL  

 OTHER DETAILS OF ADVOCATES:  
60 W.P.(C)-5475/2013 SH . KEDAR NATH KAPOOR ERSTWHILE 

PROPRIETOR M/S AR KAY INDUSTRIES  
V/s AZIZ AHMED 
  

A.K. SAKHUJA, SAURABH MUNJAL & ANIL 
CHANDEL 

 

 OTHER DETAILS OF ADVOCATES:  
61 W.P.(C)-5490/2013 SH . KEDAR NATH KAPOOR ERSTWHILE 

PROPRIETOR M/S AR KAY INDUSTRIES  
V/s JAI BHAGWAN 
  

A.K. SAKHUJA, SAURABH MUNJAL  

 OTHER DETAILS OF ADVOCATES:  
62 W.P.(C)-1494/2014 

CM APPL. 3118/2014 
WITH W.P.(C) 9412/2014 
W.P.(C) 2590/2015 

M/S RAGNIK EXPORTS PVT. LTD. & ANR  
V/s GOVT. OF NCT OF DELHI AND ORS 
  

PRABHAKAR & ASSOCIATES, 
GHANSHYAM MISHRA, SANJOY GHOSE, 
URVI MOHAN 

 

 OTHER DETAILS OF ADVOCATES: 
URVI MOHAN(CHAMBERSURVIMOHAN@GMAIL.COM)(7718992441)(RESPONDENT) 

 

63 W.P.(C)-9412/2014 RAM ASRAY & ORS  
V/s M/S RAGNIK EXPORTS PVT. LTD. & ANR 
  

SANJOY GHOSE  

 OTHER DETAILS OF ADVOCATES:  
64 W.P.(C)-2590/2015 MANOJ KUMAR & ORS.  

V/s GOVT. OF NCT OF DELHI & ORS. 
  

AJIT UPADHYAY  

 OTHER DETAILS OF ADVOCATES:  
65 W.P.(C)-6687/2014 DELHI JAL BOARD (DJB)  

V/s SATISH KUMAR & ANR. 
  

JURISPERITUS LAW OFFICES  

 OTHER DETAILS OF ADVOCATES:  
66 W.P.(C)-8151/2014 

CM APPL. 18990/2014 
NATIONAL INSTITUTE OF TECHNOLOGY & ANR.  
V/s SURESH KUMAR 
  

JAWAHAR NARANG, RAVI PANWAR  

 OTHER DETAILS OF ADVOCATES:  
67 W.P.(C)-7425/2015 ISHWAR SINGH & ORS  

V/s SECRETARY LABOUR & ANR 
  

ATUL T.N., GULSHAN KUMAR CHAWLA  
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 OTHER DETAILS OF ADVOCATES: 
GULSHAN KUMAR CHAWLA(LEGISPERITUSGC@GMAIL.COM)(9899737099)(RESPONDENT) 
GULSHAN KUMAR CHAWLA(LEGISPERITUSGC@GMAIL.COM)(9899737099)(RESPONDENT) 
GULSHAN KUMAR CHAWLA(LEGISPERITUSGC@GMAIL.COM)(9899737099)(RESPONDENT) 
GULSHAN KUMAR CHAWLA(LEGISPERITUSGC@GMAIL.COM)(9899737099)(RESPONDENT) 
GULSHAN KUMAR CHAWLA(LEGISPERITUSGC@GMAIL.COM)(9899737099)(RESPONDENT) 

 

68 W.P.(C)-11299/2015 MAHIPAL PANT  
V/s THE DIRECTOR GENERAL OF WORKS CPWD 
AND ORS 
  

RISHI JAIN  

 OTHER DETAILS OF ADVOCATES:  
69 W.P.(C)-95/2016 

CM APPL. 470/2016 
DELHI TRANSPORT CORPORATION  
V/s SAMAR DASS 
  

UDAY N. TIWARY, GAURAV GUPTA  

 OTHER DETAILS OF ADVOCATES: 
GAURAV GUPTA(GAURAVGUPTA1979@GMAIL.COM)(9871396480)(RESPONDENT) 

 

70 W.P.(C)-10304/2016 
CM APPL. 40556/2016 
WITH W.P.(C) 784/2017 

M/S SANGHVI AGENCIES  
V/s UNION OF INDIA & ANR 
  

SUSHANT SINGH, MV KUNI LAW FIRM  

 OTHER DETAILS OF ADVOCATES:  
71 W.P.(C)-784/2017 

CM APPL. 3648/2017 
RAJEEV MEHTA  
V/s M/S SANGHVI AGENCY 
  

MAHESH SRIVASTAVA, MV KINI LAW 
FIRM 

 

 OTHER DETAILS OF ADVOCATES:  
72 W.P.(C)-9222/2019 

CM APPL. 38054/2019 
M/S AGGARWAL BRICKS CENTRE  
V/s CENTRAL BOARD OF TRUSTEES AND ANR. 
  

RAJIV SHUKLA, SUMIT CHANDER  

 OTHER DETAILS OF ADVOCATES: 
RAJIV SHUKLA()(9650410577)(PETITIONER) 

 

73 W.P.(C)-690/2021 
WITH W.P.(C) 692/2021 

M/S B - EARTH AND SPIRE PVT. LTD.  
V/s SH. PUNEESH GALA 
  

SAUMITRA SINGHAL, RHEA LUTHRA  

 OTHER DETAILS OF ADVOCATES: 
SAUMITRA SINGHAL & 
ASSOCIATES(SAUMITRA.SINGHAL@GMAIL.COM)(9818341523)(PETITIONER) 
SAUMITRASINGHAL(SAUMITRA.SINGHAL@GMAIL.COM)(9818341523)(PETITIONER) 
RHEA LUTHRA(ADVRTALCHAMBERS@GMAIL.COM)(9917079999)(PETITIONER) 

 

74 W.P.(C)-692/2021 
CM APPL. 1699/2021 

M/S B -EARTH AND SPIRE PVT. LTD.  
V/s SH. ANURAG ROHILLA 
  

SAUMITRA SINGHAL, SAUMITRA 
SINGHAL, RHEA LUTHRA 

 

 OTHER DETAILS OF ADVOCATES: 
SAUMITRASINGHAL(SAUMITRA.SINGHAL@GMAIL.COM)(9818341523)(PETITIONER) 
SAUMITRA SINGHAL , ()(9818341523)(PETITIONER) 
RHEA LUTHRA(ADVRTALCHAMBERS@GMAIL.COM)(9917079999)(PETITIONER) 

 

75 W.P.(C)-11587/2023 
CM APPL. 45130/2023 

M/S SECURITAS INDIA  
V/s GOVT. OF NCT OF DELHI & ORS. 
  

YATHARTH SINHA  

 OTHER DETAILS OF ADVOCATES: 
M P SINHA(SINHAANDSINHALAWOFFICES@GMAIL.COM)(9958665544)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

FOR FINAL HEARING (CONNECTED) 
76 W.P.(C)-584/2004 

CM APPL. 462/2004 
DHARAMVIR  
V/s M/S KANCHANJUNGA FLAT OWNERS S 
  

ABINASH K.MISHRA, HARVINDER SINGH, 
NARESH KAUSHIK 

 

 OTHER DETAILS OF ADVOCATES:  
77 W.P.(C)-592/2004 

CM APPL. 471/2004 
JAI PRAKASH KUMAR  
V/s M/S KANCHANJUNGA FLAT OWNERS S 
  

ABINASH K.MISHRA, HARVINDER SINGH  

 OTHER DETAILS OF ADVOCATES:  
78 W.P.(C)-597/2004 

CM APPL. 477/2004 
SHYAM LAL  
V/s M/S.KANCHANJUNGA FLAT OWNERS SOCY. 
  

ABINASH K.MISHRA, HARVINDER SINGH  

 OTHER DETAILS OF ADVOCATES:  
79 W.P.(C)-601/2004 

CM APPL. 483/2004 
RAM KISHAN  
V/s M/S KANCHAJUNGA FLAT OWNERS SO 
  

ABINASH K. MISHRA, HARVINDER SINGH  

 OTHER DETAILS OF ADVOCATES:  
80 W.P.(C)-603/2004 

CM APPL. 486/2004 
AKHILESH SINGH  
V/s M/S KANCHANJUNGA FLAT OWNERS S 
  

ABINASH K.MISHRA, HARVINDER SINGH  

 OTHER DETAILS OF ADVOCATES: 
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81 W.P.(C)-607/2004 
CM APPL. 489/2004 

CHANDER KISHORE PRASAD  
V/s M/S KANCHANJUNGA FLAT OWNERS S 
  

ABINASH K.MISHRA, HARVINDER SINGH  

 OTHER DETAILS OF ADVOCATES:  
82 W.P.(C)-608/2004 

CM APPL. 492/2004 
RAKESH KUMAR  
V/s M/S KANCHANJUNGA FLAT OWNERS S 
  

ABINASH K.MISHRA, HARVINDER SINGH  

 OTHER DETAILS OF ADVOCATES:  
83 W.P.(C)-610/2004 

CM APPL. 495/2004 
RAM SANJEEVAN  
V/s KANCHANJUNGA FLAT OWNERS SOCIE 
  

ABINASH K.MISHRA, HARVINDER SINGH  

 OTHER DETAILS OF ADVOCATES:  
84 W.P.(C)-612/2004 

CM APPL. 497/2004 
LALKESHWAR  
V/s M/S KANCHANJUNGA FLAT OWNERS S 
  

ABINASH K.MISHRA, HARVINDER SINGH  

 OTHER DETAILS OF ADVOCATES:  
85 W.P.(C)-613/2004 

CM APPL. 499/2004 
VINOD KUMAR YADAV  
V/s M/S KANCHANJUNGA FLAT OWNERS S 
  

ABINASH K.MISHRA, HARVINDER SINGH  

 OTHER DETAILS OF ADVOCATES:  
86 W.P.(C)-614/2004 

CM APPL. 501/2004 
DINESH KUMAR  
V/s M/S KANCHANJUNGA FLAT OWNERS S 
  

ABINASH K.MISHRA, HARVINDER SINGH  

 OTHER DETAILS OF ADVOCATES:  
87 W.P.(C)-615/2004 

CM APPL. 503/2004 
RANDHIR SINGH  
V/s M/S KANCHANJUNGA FLAT OWNERS S 
  

ABINASH K.MISHRA, HARVINDER SINGH  

 OTHER DETAILS OF ADVOCATES:  
88 W.P.(C)-616/2004 

CM APPL. 505/2004 
RAJENDRA SINGH  
V/s M/S KANCHANJUNGA FLAT OWNERS S 
  

ABINASH K.MISHRA, HARVINDER SINGH  

 OTHER DETAILS OF ADVOCATES:  
89 W.P.(C)-617/2004 

CM APPL. 507/2004 
VINOD KUMAR CHAURSIYA  
V/s M/S KANCHANJUNGA FLAT OWNERS S 
  

ABINASH K.MISHRA, HARVINDER SINGH  

 OTHER DETAILS OF ADVOCATES:  
90 W.P.(C)-619/2004 

CM APPL. 510/2004 
GOPAL SINGH-I  
V/s M/S KANCHANJUNGA FLAT OWNERS S 
  

ABINASH K.MISHRA, HARVINDER SINGH  

 OTHER DETAILS OF ADVOCATES:  
FINAL ARGUMENTS 

91 RFA-550/2023 
CM APPL. 35792/2023 

SMT MUDDI THROUGH HER LRS  
V/s JAMILA BEGUM THROUGH HER LRS AND 
ORS 
  

ARUN KUMAR BATTA, HIMAL AKHTAR, 
NASIR HUSSAIN 

 

 OTHER DETAILS OF ADVOCATES: 
ARUN BATTA, INDIRA MARLA(ARUNBATTA@GMAIL.COM)(9810064103)(PETITIONER) 
LAW FIRM(LEGALLAWFIRM@GMAIL.COM)()(RESPONDENT) 
HIMAL AKHTAR(HIMALAKHTARG@GMAIL.COM)(9810456889)(PETITIONER) 
HIMAL AKHTAR(HIMALAKHTARG@GMAIL.COM)(9810456889)(RESPONDENT) 
NASIR HUSSAIN(HNASIR457@GMAIL.COM)(8527999441)(PETITIONER) 
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                      COURT NO. 28    
     HON'BLE MR.JUSTICE AMIT SHARMA  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

mahendra.kadian@dhc.nic.in  
 
CLICK HERE TO JOIN VC 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

BAIL 
1 BAIL APPLN.-2985/2022 

CRL.M.A. 29667/2024 
KAPIL GOSAIN  
V/s THE STATE (GOVT. OF NCT OF DELH) AND 
ANR. 
  

RAJAL RAI DUA, KHUSHBOO WALIA  

 OTHER DETAILS OF ADVOCATES: 
RAJAL RAI DUA(INFO@DUASNDUAS.COM)(9891914800)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
BIRDS OF HEAVEN (THEBIRDSOFHEAVEN12@GMAIL.COM)(7838437502)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(HARI NAGAR-472/2022) 

2 BAIL APPLN.-384/2024 
CRL.M.(BAIL) 1108/2024 

SUMIT KUMAR  
V/s THE STATE NCT OF DELHI 
  

VIKRANT SINGH, UPENDRA YADAV  

 OTHER DETAILS OF ADVOCATES: 
PRINCE DHAMIJA(DHAMIJA.PRINCE31@GMAIL.COM)(9658095580)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
J.P (ADVUPEN07@GMAIL.COM)(9911063933)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(BINDAPUR-462/2022) 
BAIL APPLN. 2954/2023 FILED BY SUMIT 
(DISPOSED ON : 2023-09-21 ) 
 
P.S.-FIR NO. :(BINDAPUR-462/2022) 

3 BAIL APPLN.-2920/2024 
CRL.M.A. 24487/2024 

MUKESH SHUKLA  
V/s STATE NCT OF DELHI AND ANR. 
  

HEMANT SINGH(DHCLSC)  

 OTHER DETAILS OF ADVOCATES: 
MUKESH SHUKLA (URVASHIJAIN125@GMAIL.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(SUNLIGHT COLONY-58/2021) 

4 BAIL APPLN.-3690/2024 RAM KUMAR SHARMA  
V/s STATE GOVT. OF NCT OF DELHI 
  

DOLLY SHARMA  

 OTHER DETAILS OF ADVOCATES: 
DOLLY SHARMA (DOLLYSH29@GMAIL.COM)(9953269424)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MOHAN GARDEN-631/2022) 
BAIL APPLN. 3768/2023 FILED BY RAM KUMAR 
SHARMA (DISPOSED ON : 2023-12-11 ) 
BAIL APPLN. 2515/2024 FILED BY RAM KUMAR 
SHARMA (DISPOSED ON : 2024-07-22 ) 
 
P.S.-FIR NO. :(MOHAN GARDEN-631/2022) 

5 BAIL APPLN.-4724/2024 VIJAY  
V/s THE STATE (GNCT OF DELHI) 
  

ARUN KUMAR RATHI  

 OTHER DETAILS OF ADVOCATES: 
ARUN KUMAR (ARUNKRATHEE@GMAIL.COM)(9899336688)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(BAWANA-753/2024) 

6 BAIL APPLN.-187/2025 VANSH  
V/s THE STATE GOVT. OF NCT OF DELHI 
  

AJAY KUMAR SINGH  

 OTHER DETAILS OF ADVOCATES: 
AJAY (AJAYKSINGH0211@GMAIL.COM)(8368624850)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KOTWALI-951/2024) 
BAIL APPLN. 4391/2024 FILED BY KAPIL SOOD 
(DISPOSED ON : 2024-12-06 ) 
 
P.S.-FIR NO. :(KOTWALI-951/2024) 
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7 BAIL APPLN.-212/2025 MR. SUNIL KUMAR ALIAS PINTU (IN J.C.)  
V/s THE STATE (GOVT. OF NCT OF DELHI) 
  

MOHAMMAD HASIBUDDIN  

 OTHER DETAILS OF ADVOCATES: 
M HASIBUDDIN (M.H.N.ASSOCIATES@GMAIL.COM)(9810468429)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(SARITA VIHAR-267/2024) 

8 BAIL APPLN.-226/2025 HIMANSHU @ VICKY  
V/s STATE (NCT OF DELHI) 
  

PRATEEK LAKRA  

 OTHER DETAILS OF ADVOCATES: 
CLERGY AND WISEMEN LLP(INFO@CLERGYWISEMEN.COM)(9971266872)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KHYALA-7/2021) 
BAIL APPLN. 410/2022 FILED BY AKSHAY @ GOLU 
(DISPOSED ON : 2022-04-27 ) 
BAIL APPLN. 2953/2023 FILED BY HIMANSHU @ 
VICKY THROUGH PAROKAR SMT. KANCHAN 
(DISPOSED ON : 2023-09-04 ) 
BAIL APPLN. 2144/2023 FILED BY AKSHAY 
(DISPOSED ON : 2023-07-04 ) 
BAIL APPLN. 2109/2023 FILED BY ANIL @ TALLI 
(DISPOSED ON : 2023-06-23 ) 
BAIL APPLN. 2748/2023 FILED BY ANIL ALIAS 
TALLI (DISPOSED ON : 2023-08-24 ) 
BAIL APPLN. 1851/2023 FILED BY ANIL @ TALLI 
(DISPOSED ON : 2023-07-04 ) 
BAIL APPLN. 2181/2023 FILED BY ANIL @ TALLI 
(DISPOSED ON : 2023-07-04 ) 
BAIL APPLN. 4002/2023 FILED BY ANIL TALLI 
(DISPOSED ON : 2023-11-28 ) 
BAIL APPLN. 3121/2023 FILED BY AKSHAY ALIAS 
GOLU (DISPOSED ON : 2023-10-20 ) 
BAIL APPLN. 4020/2023 FILED BY USHA 
(DISPOSED ON : 2024-04-16 ) 
BAIL APPLN. 484/2024 FILED BY ANIL @ TALLI 
(DISPOSED ON : 2024-02-09 ) 
BAIL APPLN. 1428/2024 FILED BY HIMANSHU 
ALIAS VICKY (DISPOSED ON : 2024-06-25 ) 
BAIL APPLN. 2649/2024 FILED BY ANIL ALIAS 
TALLI (DISPOSED ON : 2024-07-31 ) 
BAIL APPLN. 2921/2024 FILED BY DEEPAK 
AHIRWAL (DISPOSED ON : 2024-09-27 ) 
BAIL APPLN. 4649/2024 FILED BY AKSHAY @ 
GOLU (DISPOSED ON : 2025-01-31 ) 
BAIL APPLN. 609/2025 FILED BY AKSHAY @ GOLU 
(DISPOSED ON : 2025-02-12 ) 
 
P.S.-FIR NO. :(KHYALA-7/2021) 

9 BAIL APPLN.-256/2025 ALI KHUMENI  
V/s STATE ( GOVERNMENT NCT OF DELHI) 
  

SULAIMAN MOHD KHAN  

 OTHER DETAILS OF ADVOCATES: 
SULAIMAN MOHD KHAN(SOLOMONOFC@GMAIL.COM)(7042502555)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
317/2024) 

10 BAIL APPLN.-485/2025 AMAN  
V/s THE STATE NCT OF DELHI 
  

SURAJ PRAKASH SHARMA  

 OTHER DETAILS OF ADVOCATES: 
SURAJ PRAKASH SHARMA 
(SURAJPRAKASHADV1986@GMAIL.COM)(9555767373)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SWAROOP NAGAR-175/2022) 
BAIL APPLN. 2198/2024 FILED BY AMAN 
(DISPOSED ON : 2024-09-26 ) 
 
P.S.-FIR NO. :(SWAROOP NAGAR-175/2022) 

11 BAIL APPLN.-500/2025 ATO SUMIA ALIAS ATO SUMI  
V/s STATE OF NCT DELHI 
  

JEPI Y CHISHO  

 OTHER DETAILS OF ADVOCATES: 
JEPI Y CHISHO(JEPICHISHO.ADV@GMAIL.COM)(9899754667)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SAFDARJUNG ELCLAVE-215/2024) 
BAIL APPLN. 572/2025 FILED BY RK SEB (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(SAFDARJUNG ELCLAVE-215/2024) 

12 BAIL APPLN.-572/2025 RK SEB  
V/s STATE OF NCT DELHI 
  

JEPI Y CHISHO  

 OTHER DETAILS OF ADVOCATES: 
JEPI Y CHISHO (JEPICHISHO.ADV@GMAIL.COM)(9899754667)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SAFDARJUNG ELCLAVE-215/2024) 
BAIL APPLN. 500/2025 FILED BY ATO SUMIA 
ALIAS ATO SUMI (D. OF HEARING : 2025-03-20 ) 
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P.S.-FIR NO. :(SAFDARJUNG ELCLAVE-215/2024) 

13 BAIL APPLN.-594/2025 PRADEEP KUMAR YADAV  
V/s STATE (NCT OF DELHI) 
  

HARSH YADAV  

 OTHER DETAILS OF ADVOCATES: 
JASVINDER SINGH LOHIYA()(9896141213)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(MAURIS NAGAR-65/2024) 

14 BAIL APPLN.-994/2025 DEEPAK GUPTA  
V/s THE STATE GOVT. OF NCT OF DELHI 
THOUGH S.H.O. P.S SHAHBAD DAIRY DELHI 
  

RAHUL NARANG  

 OTHER DETAILS OF ADVOCATES: 
SHREYA SAINI(ADVSHREAYSAINI@GMAIL.COM)(9930054849)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(CYBER POLICE STATION ROHINI-
75/2024) 

SUSPENSION OF SENTENCE 
15 CRL.M.(BAIL) 2215/2024 

In CRL.A.-353/2024 
ARYAN @ ARYA BHALA AND ANR  
V/s STATE OF NCT DELHI 
  

RAJESH PRASAD PANDEY, RAJNEESH 
BHASKAR, KARAN AGGARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
JITENDRA SETHI(RAJESH.JASCH@GMAIL.COM)(9810008859)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KARAN AGGARWAL(ADVKARANAGGARWAL@GMAIL.COM)(9818768484)(PETITIONER) 

P.S.-FIR NO. :(MALVIYA NAGAR-156/2021) 

16 CRL.A.-474/2024 
CRL.M.(BAIL) 862/2024 

ATUL  
V/s STATE (GNCTD) 
  

ASHUTOSH KAUSHIK (DHCLSC)  

 OTHER DETAILS OF ADVOCATES: 
ASHUTOSH 
KAUSHIK(ASHUTOSHKAUSHIKCHAMBERS@GMAIL.COM)(9711070545)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(FARASH BAZAR-455/2022) 

17 CRL.M.(BAIL) 1184/2024 
In CRL.A.-620/2024 

LAXMAN @ LERI  
V/s STATE (NCT OF DELHI) THROUGH STATION 
HOUSE OFFICER & ANR. 
  

CAUVERI BIRBAL (DHCLSC)  

 OTHER DETAILS OF ADVOCATES: 
UDAY CHAUHAN (CHAUHANUDAY93@GMAIL.COM)(9212843448)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(BABA HARI DASS NAGAR-978/2020) 
BAIL APPLN. 1746/2023 FILED BY LAXMAN @ LERI 
(DISPOSED ON : 2023-10-12 ) 
 
P.S.-FIR NO. :(BABA HARI DASS NAGAR-
978/2020) 

18 CRL.M.(BAIL) 1467/2024 
In CRL.A.-822/2024 

BAHID  
V/s STATE OF NCT OF DELHI & ANR. 
  

ABHINAV BAJAJ(DHCLSC)  

 OTHER DETAILS OF ADVOCATES: 
KSHITIJ MITTAL (SAKSHAMOJHA.ADVOCATE@GMAIL.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(BHALSWA DAIRY-465/2018) 

19 CRL.M.(BAIL) 503/2025 
In CRL.A.-844/2024 

NIRMAL KUMAR  
V/s STATE OF NCT OF DELHI AND ANR. 
  

AISHWARYA RAO(DHCLSC), 
AISHWARYA RAO 

 

 OTHER DETAILS OF ADVOCATES: 
SUMMINDER 
PASWAN(SUMMINDERPASWANADV@GMAIL.COM)(9810949951)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
SUMMINDER PASWAN 
(SUMMINDERPASWANADV@GMAIL.COM)(9810949951)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(BUDH VIHAR-204/2022) 
W.P.(CRL) 614/2022 FILED BY JYOTI (DISPOSED 
ON : 2022-04-13 ) 
BAIL APPLN. 2844/2023 FILED BY NIRMAL 
KUMAR (DISPOSED ON : 2023-10-17 ) 
 
P.S.-FIR NO. :(BUDH VIHAR-204/2022) 

20 CRL.M.(BAIL) 2184/2024 
In CRL.A.-1222/2024 

KAMALJIT SINGH ALIAS KAMALJEET SINGH  
V/s SECURITY AND EXCHANGE BOARD OF 
INDIA 
  

SUMMINDER PASWAN  

 OTHER DETAILS OF ADVOCATES: 
SUMMINDER 
PASWAN(SUMMINDERPASWANADV@GMAIL.COM)(9810949951)(PETITIONER) 
TARUNESH KUMAR 
(SUMMINDERPASWANADV@GMAIL.COM)(9810949951)(PETITIONER) 
SANJAY MAAN (MAANSANJAY22@GMAIL.COM)(0)(RESPONDENT) 
MAAN SANJAY(MAANSANJAY22@GMAIL.COM)(0)(RESPONDENT) 
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21 CRL.M.(BAIL) 2200/2024 
In CRL.A.-1225/2024 

ROHIT ALIAS MANGU  
V/s THE STATE OF NCT OF DELHI 
  

ABHINAV  

 OTHER DETAILS OF ADVOCATES: 
GAURAV KHULBE (GNGAURAV290@GMAIL.COM)(9718928485)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(CIVIL LINES-487/2014) 

22 CRL.A.-1229/2024 SHEKH RASID @ KANA  
V/s STATE OF NCT OF DELHI & ANR. 
  

SHIVEK TREHAN(DHCLSC)  

 OTHER DETAILS OF ADVOCATES: 
SUMMINDER PASWAN 
(SUMMINDERPASWANADV@GMAIL.COM)(9810949951)(PETITIONER) 
SUMMINDER PASWAN 
(SUMMINDERPASWANADV@GMAIL.COM)(9810949951)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(JAMA MASJID-21/2017) 

PAROLE/FURLOUGH 
23 W.P.(CRL)-504/2025 AJEET SINGH  

V/s STATE(NCT OF DELHI) 
  

SHIV CHOPRA  

 OTHER DETAILS OF ADVOCATES: 
AMITEJ KUMAR NAGAR(AMITEJ91@GMAIL.COM)(7838662645)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KALYAN PURI-588/2015) 
CRL.A. 612/2023 FILED BY AJEET SINGH 
(DISPOSED ON : 2023-10-31 ) 
 
P.S.-FIR NO. :(KALYAN PURI-588/2015) 

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL) 
24 CRL.M.C.-2453/2023 VINOD KUMAR MITTAL  

V/s STATE GOVT OF NCT OF DELHI 
  

SHASHANK MANGAL  

 OTHER DETAILS OF ADVOCATES: 
SHANKAR S. 
MANGLA(OFFICE@SHASHANKARMANGALANDCO.IN)(9999031928)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-195/2020) 
W.P.(CRL) 1410/2021 FILED BY VINOD KUMAR 
MITTAL (DISPOSED ON : 2021-08-02 ) 
W.P.(CRL) 2610/2022 FILED BY PAVAN SACHDEVA 
(D. OF HEARING : 2025-05-06 ) 
BAIL APPLN. 48/2023 FILED BY PAVAN SACHDEVA 
(DISPOSED ON : 2023-03-03 ) 
BAIL APPLN. 3517/2023 FILED BY YOGESH 
MAKKAR (DISPOSED ON : 2024-04-26 ) 
CRL.M.C. 6122/2024 FILED BY VINOD KUMAR 
MITTAL (DISPOSED ON : 2025-03-05 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
195/2020) 

FRESH MATTERS & APPLICATIONS 
25 CRL.M.C.-1444/2025 

CRL.M.A. 6496/2025 
GAURAV @ SUNNY  
V/s STATE NCT OF DELHI 
  

VIMAL TYAGI  

 OTHER DETAILS OF ADVOCATES: 
VIMAL TYAGI(VIMALTYAGI1995@GMAIL.COM)(9999006388)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NAJAFGARH-277/2022) 
BAIL APPLN. 3142/2022 FILED BY KAMLESH 
(DISPOSED ON : 2023-03-13 ) 
BAIL APPLN. 2530/2023 FILED BY SHRI BHARAT 
AHUJA (DISPOSED ON : 2024-02-28 ) 
BAIL APPLN. 3472/2024 FILED BY GAURAV @ 
SUNNY (DISPOSED ON : 2024-11-29 ) 
 
P.S.-FIR NO. :(NAJAFGARH-277/2022) 

26 W.P.(CRL)-634/2025 
CRL.M.A. 5890/2025 

SURENDER SINGH  
V/s UNION OF INDIA AND ORS 
  

SURENDER SINGH  

 OTHER DETAILS OF ADVOCATES: 
SURENDER SINGH (PP05051977@GMAIL.COM)(9896159148)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

FOR ADMISSION 
27 CRL.M.A. 6738/2025 

In CRL.A.-16/2024 
MOHD FIROZ  
V/s STATE (NCT OF DELHI) 
  

PUNEET KHURANA (DHCLSC), PUNEET 
KHURANA 

 

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHAUDHARY 
(ADV.ANKURCHUADHARY@GMAIL.COM)(9911044818)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(ANAND PARBAT-74/2013) 
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SHIPRA BALI(BALISHIPRA64@GMAIL.COM)(8826176778)(PETITIONER) 
SHIPRA BALI(BALISHIPRA64@GMAIL.COM)(8826176778)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

28 CRL.M.C.-9498/2023 
CRL.M.A. 35511/2023 
CRL.M.A. 18502/2024 

SHRI HARJEET SINGH  
V/s STATE NCT OF DELHI & ANR. 
  

ANKIT VERMA  

 OTHER DETAILS OF ADVOCATES: 
ANKIT VERMA(ADVOCATEANKIT.V@GMAIL.COM)(9999197883)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(PUNJABI BAGH-834/2023) 

29 CRL.M.C.-1115/2025 
CRL.M.A. 5068/2025 

P. SASI  
V/s CBI 
  

SAIFUDDIN  

 OTHER DETAILS OF ADVOCATES: 
RIYAZ (RIYAZABHAT.CHAMBER@GMAIL.COM)(9811069656)(PETITIONER) 
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-AC1-2004-A-0006) 
CRL.M.C. 4596/2023 FILED BY P. SASI (D. OF 
HEARING : 2025-07-09 ) 
CRL.M.C. 4407/2023 FILED BY P. SASI (DISPOSED 
ON : 2023-08-29 ) 
 
P.S.-FIR NO. :(CBI-AC1-2004-A-0006) 

30 CRL.M.C.-1357/2025 
CRL.M.A. 5975/2025 

ANUJ DHAMA  
V/s STATE OF NCT OF DELHI & ANR. 
  

NISHANT NAIN  

 OTHER DETAILS OF ADVOCATES: 
NISHANT NAIN (NAINNISHANT3748@GMAIL.COM)(9818366274)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(NEW FRIENDS COLONY-383/2015) 

AFTER NOTICE MISC. MATTERS 
31 CRL.M.A. 1700/2025 

In CRL.A.-1194/2024 
SOHEL @ BABLU @ BACCHAN KHAN  
V/s STATE (NCT OF DELHI) 
  

ASHUTOSH KAUSHIK(DHCLSC), 
ASHUTOSH KAUSHIK 

 

 OTHER DETAILS OF ADVOCATES: 
NISHANK TYAGI (ADVOCATENISHANK@GMAIL.COM)(9899950072)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ANILJARYAL THAKUR (ANILJARYAL@GMAIL.COM)(9871277207)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(GOVIND PURI-176/2017) 

32 CRL.M.C.-403/2023 S. SINGH & ANR.  
V/s STATE (GOVT. OF NCT OF DELHI) & ANR. 
  

AJAY CHAUDHARY  

 OTHER DETAILS OF ADVOCATES: 
DR AJAY CHAUDHARY(ADVPLS94@GMAIL.COM)(9717155565)(PETITIONER) 
S VISWESWARAN(AKI_VIS1@YAHOO.CO.IN)(9810694771)(RESPONDENT) 
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NEW ASHOK NAGAR-978/2015) 
CRL.M.C. 1302/2016 FILED BY S. VISWESWARAN 
(DISPOSED ON : 2016-04-04 ) 
CRL.M.C. 79/2018 FILED BY S VISHWESWARAN 
(DISPOSED ON : 2018-01-08 ) 
 
P.S.-FIR NO. :(NEW ASHOK NAGAR-978/2015) 

33 CRL.M.C.-1728/2023 KESHAV BHATI  
V/s STATE OF NCT OF DELHI AND ANR. 
  

RAJESH PRASAD PANDEY, RISHAB RAJ 
JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
RAJESH PANDEY(RAJESH.JASCH@GMAIL.COM)(9810131288)(PETITIONER) 
SUNLIF(SUNILF.ADV@GMAIL.COM)()(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RISHAB RAJ JAIN(RISHABRAJJAIN@GMAIL.COM)(9811079695)(RESPONDENT) 

P.S.-FIR NO. :(FATEHPUR BERI-19/2019) 

34 CRL.M.C.-2383/2023 
CRL.M.A. 8991/2023 

VIKAS NAGAR & ORS.  
V/s STATE OF NCT DELHI 
  

SUPRIYA JUNEJA  

 OTHER DETAILS OF ADVOCATES: 
SUPRIYA JUNEJA(SUPRIYA.JUNEJA@OUTLOOK.COM)()(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(SHAKARPUR-309/2018) 

35 CRL.M.C.-2730/2023 NEERAJ SHARMA  
V/s STATE GOVT. OF NCT OF DELHI 
  

ANKIT MUTREJA, SHIVENDU  

 OTHER DETAILS OF ADVOCATES: 
VIKRAM 
AGGARWAL(ADV.VIKRAMAGGARWAL@YAHOO.COM)(9212717379)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SHIVENDU (SHIVENDUGAUR@GMAIL.COM)(9971000348)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CRIME AND RAILWAY-153/2015) 
BAIL APPLN. 807/2016 FILED BY DHEERAJ 
SHARMA (DISPOSED ON : 2016-06-01 ) 
CRL.M.C. 2328/2017 FILED BY RANJIT KUMAR 
(DISPOSED ON : 2017-05-30 ) 



20.03.2025                                                                                        ADVANCE CAUSE LIST 
 

183 
 

CRL.M.C. 2327/2017 FILED BY UPENDER KUMAR 
GARG (DISPOSED ON : 2017-05-30 ) 
CRL.M.C. 2329/2017 FILED BY ANKUR BAKSHI 
(DISPOSED ON : 2017-05-30 ) 
CRL.M.C. 2748/2023 FILED BY DHEERAJ SHARMA 
(DISPOSED ON : 2023-10-16 ) 
 
P.S.-FIR NO. :(CRIME AND RAILWAY-153/2015) 

36 CRL.M.C.-4248/2023 KAVITA TANWAR  
V/s STATE GNCT OF DELHI & ANR. 
  

ASHUTOSH KAUSHIK  

 OTHER DETAILS OF ADVOCATES: 
ASHUTOSH KAUSHIK 
(ASHUTOSHKAUSHIK123@GMAIL.COM)(9711070545)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(OKHLA INDUSTRIAL AREA-
467/2016) 

37 CRL.M.C.-5921/2023 
CRL.M.A. 22258/2023 

SAHIL TANDON  
V/s GOVT. OF NCT OF DELHI AND ANR. 
  

ARUN NISCHAL  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(HARI NAGAR-600/2022) 

38 CRL.M.C.-6703/2023 
CRL.M.A. 25090/2023 
CRL.M.A. 25091/2023 

MS NITI GARG @ NITEE GARG  
V/s NITIN GARG & ANR. 
  

VIPIN GOGIA, SIDDHARTH 
CHATURVEDI 

 

 OTHER DETAILS OF ADVOCATES: 
VIPIN GOGIA (VIPINJASPREET9@GMAIL.COM)(9810109689)(PETITIONER) 
SIDDHARTH 
CHATURVEDI(AD.SIDDHARTHCHATURVEDI@GMAIL.COM)(9311969485)(RESPONDENT) 

 

39 CRL.M.C.-8773/2023 
CRL.M.A. 32744/2023 

KIRPAL SINGH & ANR.  
V/s STATE, NCT OF DELHI AND ANR. 
  

NISCHAY CHAUDHARY, AMARDEEP 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
B.R SHARMA (BHAGATRAJSHARMA@YAHOO.CO.IN)(9818823413)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
AMARDEEP SINGH(AMAR2670@GMAIL.COM)(9811111144)(RESPONDENT) 

P.S.-FIR NO. :(VASANT KUNJ NORTH-361/2021) 

40 CRL.M.C.-9404/2023 
CRL.M.A. 35179/2023 

NAZNEEN SHAPOOR ROWHANI  
V/s STATE N C T OF DELHI & ANR. 
  

ARJUN NARANG, N A SEBASTIAN  

 OTHER DETAILS OF ADVOCATES: 
VIJAYENDRA PRATAP SINGH 
(ARJUN.NARANG@AZBPARTNERS.COM)(9810990242)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
N A SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9871719929)(PETITIONER) 

P.S.-FIR NO. :(KALKAJI-499/2023) 

41 CRL.M.C.-9408/2023 
CRL.M.A. 35188/2023 
CRL.M.A. 35189/2023 
CRL.M.A. 1476/2024 

FAIZ BEG  
V/s STATE OF NCT OF DELHI & ANR. 
  

YOGINDER HANDOO, PIYUSH 
BERIWAL 

 

 OTHER DETAILS OF ADVOCATES: 
YOGINDER HANDOO(MAIL@HANDOOANDHANDOO.COM)()(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
YOGINDER HANDOO(MAIL@HANDOOANDHANDOO.COM)()(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-102/2017) 
CRL.M.C. 8497/2023 FILED BY SHAHNAZ BEG (D. 
OF HEARING : 2025-07-29 ) 
CRL.M.C. 10077/2024 FILED BY SHAHNAZ BEG 
(DISPOSED ON : 2025-01-15 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
102/2017) 

42 CRL.M.C.-9444/2023 
CRL.M.A. 35311/2023 

PREM KUMAR GUPTA THROUGH ITS GPA 
NARESH KUMAR AGGARWAL  
V/s ANKUSH 
  

ABHINAV KAUSHIK  

 OTHER DETAILS OF ADVOCATES: 
G.K. KAUSHIK(ADVKAUSHIK.ABHINAV@GMAIL.COM)(9899717104)(PETITIONER) 

 

43 CRL.M.C.-216/2025 
CRL.M.A. 1182/2025 
CRL.M.A. 1183/2025 

SHRI SOHAN SINGH  
V/s SMT. AARTI 
  

ANJALI NEHRA  

 OTHER DETAILS OF ADVOCATES: 
RAMA KANT (SIYARAM922@GMAIL.COM)(9810843819)(PETITIONER) 
SURENDER SINGH (ADVSURENDERSINGH@GMAIL.COM)(0)(RESPONDENT) 

 

44 CRL.REV.P.(NI)-58/2025 
CRL.M.A. 6234/2025 

RAJESH KUMAR SINHA  
V/s STATE GOVT. OF NCT OF DELHI AND ANR. 
  

SUNIL KUMAR, SHRIRAM TIWARY  

 OTHER DETAILS OF ADVOCATES: 
OFFICE LEX OMNIS(LEXOMNISLEGAL@GMAIL.COM)(935158866)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
SHRIRAM TIWARY(SRT3007@GMAIL.COM)(8860658903)(RESPONDENT) 
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FOR FINAL HEARING 
45 CRL.M.C.-5953/2023 

CRL.M.A. 22346/2023 
SUDHA RAMASAMY & ANR.  
V/s THE STATE OF N.C.T OF DELHI & ORS. 
  

APOORVA SINGHAL, AMANDEEP 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
R. VENKATARAMAN(VRK0301@GMAIL.COM)()(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
AMANDEEP SINGH(AMANSINGH.AS17@GMAIL.COM)(9873967070)(RESPONDENT) 

 

46 CRL.M.C.-68/2025 
CRL.M.A. 367/2025 

RAHUL SHARMA  
V/s STATE NCT OF DELHI & ORS. 
  

ANIL SHARMA, MANISH KUMAR 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
ANIL SHARMA(ANNISHARMA13@GMAIL.COM)(9811006742)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
MANISH KUMAR 
SINGH(ADVMANISH.SINGH@YAHOO.COM)(9717952264)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SHAHDARA-90/2019) 
BAIL APPLN. 1484/2020 FILED BY AJAY SHARMA 
(DISPOSED ON : 2020-07-28 ) 
BAIL APPLN. 1946/2020 FILED BY 
RAJKUMAR@RAJU (DISPOSED ON : 2020-08-20 ) 
BAIL APPLN. 257/2021 FILED BY RAJ SHARMA 
(DISPOSED ON : 2021-06-02 ) 
CRL.REV.P. 215/2021 FILED BY RAJ SHARMA 
(DISPOSED ON : 2021-07-13 ) 
BAIL APPLN. 3670/2021 FILED BY GIRIRAJ 
MAHESHWARI (DISPOSED ON : 2022-02-14 ) 
BAIL APPLN. 3160/2021 FILED BY RAJ SHARMA 
(DISPOSED ON : 2023-02-07 ) 
BAIL APPLN. 2566/2023 FILED BY RAJ SHARMA 
(DISPOSED ON : 2023-11-01 ) 
BAIL APPLN. 2770/2023 FILED BY SH. GIRIRAJ 
MAHESWARI (DISPOSED ON : 2023-11-01 ) 
CRL.M.C. 3713/2024 FILED BY RAHUL SHARMA 
(DISPOSED ON : 2024-05-16 ) 
BAIL APPLN. 4227/2024 FILED BY RAJ SHARMA 
(D. OF HEARING : 2025-04-30 ) 
W.P.(CRL) 851/2025 FILED BY RAHUL SHARMA (D. 
OF HEARING : 2025-03-21 ) 
 
P.S.-FIR NO. :(SHAHDARA-90/2019) 

END OF THE BOARD MATTERS 
47 CRL.M.C.-885/2023 

CRL.M.A. 3372/2023 
RAVINDER KUMAR JOSHI  
V/s ASSISTANT DIRECTOR DIRECTORATE OF 
ENFORCEMENT & ANR. 
  

AYUSH SHRIVASTAVA  

 OTHER DETAILS OF ADVOCATES: 
ADITYA WADHWA(ADITYA@WADHWACHAMBERS.COM)(9910412299)(PETITIONER) 
AYUSH 
SHRIVASTAVA(AYUSH@WADHWACHAMBERS.COM)(9805555961)(PETITIONER) 
OFFICE HOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)()(RESPONDENT) 
DL.HC(DL.HC-ED@GOV.IN)()(RESPONDENT) 

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 288/2009) 

 
 
 



20.03.2025                                                                                        ADVANCE CAUSE LIST 
 

185 
 

 
 
                      COURT NO. 32 
     HON'BLE MR.JUSTICE GIRISH KATHPALIA  
 
 
NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING 
     THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT 
         ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE. 
 
NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  
 
NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.  
 
NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN  
         THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.  
 
NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT 
         TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

manish.prasad@dhc.nic.in 
 
 
CLICK HERE TO JOIN VC  
 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014 
 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

BAIL 
1 BAIL APPLN.-2244/2024 RAJ KP SINHA  

V/s STATE OF NCT OF DELHI 
  

AVNISH CHATURVEDI  

 OTHER DETAILS OF ADVOCATES: 
PULKIT AGARWAL (PULKIT@JPLEGAL.IN)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(LAXMINAGAR-13/2020) 

2 BAIL APPLN.-3050/2024 
CRL.M.(BAIL) 140/2025 
CRL.M.A. 1842/2025 

VIPUL KUMAR NAYEE  
V/s CUSTOMS 
  

AMJAD KHAN, SURAJ PRAKASH 
SHARMA, ARUN KHATRI 

 

 OTHER DETAILS OF ADVOCATES: 
AMJAD 
KHAN(CORPORATELAWYER.DHC@GMAIL.COM)(8920952108)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 
SURAJ PRAKASH 
(SURAJPRAKASHADV1986@GMAIL.COM)(9555767373)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ARUN KHATRI(ARUNKHATRILAWYER@GMAIL.COM)(9811821180)(RESPONDENT) 

P.S.-FIR NO. :(CUSTOMS-VIII(AP)(10)D AND 4102-
B/ARRIV) 

3 BAIL APPLN.-3634/2024 
CRL.M.A. 30337/2024 
CRL.M.A. 33380/2024 

SH RAVINDER JANGHU ALIAS JOHN  
V/s THE STATE NCT OF DELHI 
  

KEDAR GOSWAMI  

 OTHER DETAILS OF ADVOCATES: 
LALIT (ADV.LALI2017@GMAIL.COM)(9999895189)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
LALIT(ADV.LALIT2017@GMAIL.COM)(9999895189)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(RANHOLA-856/2023) 
CRL.REV.P. 1229/2024 FILED BY RAVINDER 
JANGHU @ JOHN (DISPOSED ON : 2024-11-07 ) 
 
P.S.-FIR NO. :(RANHOLA-856/2023) 

4 BAIL APPLN.-3900/2024 ASHLOK  
V/s THE STATE GOVT. OF NCT OF DELHI 

RAHUL KUMAR  

 OTHER DETAILS OF ADVOCATES: 
NEHA 
KUMARIU(INFO@THESINGHANDPARTNERS.COM)(7011716746)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SHALIMAR BAGH-320/2024) 
BAIL APPLN. 4200/2024 FILED BY SOUN (D. OF 
HEARING : 2025-03-20 ) 
 

mailto:manish.prasad@dhc.nic.in�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014�
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P.S.-FIR NO. :(SHALIMAR BAGH-320/2024) 

5 BAIL APPLN.-4200/2024 SOUN  
V/s THE STATE GOVT. OF NCT OF DELHI 
AND ANR. 
  

RAHUL KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SAURABH 
SINGH(INFO@THESINGHANDPARTNERS.COM)(7053520130)(PETITIONER) 
SAURABH SINGH 
(INFO@THESINGHANDPARTNERS.COM)(7053520130)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SHALIMAR BAGH-320/2024) 
BAIL APPLN. 3900/2024 FILED BY ASHLOK (D. OF 
HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(SHALIMAR BAGH-320/2024) 

6 BAIL APPLN.-266/2025 
CRL.M.A. 1868/2025 

CHIAMAKA PROMISE UDENNA @ ANGEL  
V/s NARCOTIC CONTROL BUREAU 
  

ANOOP KUMAR GUPTA  

 OTHER DETAILS OF ADVOCATES: 
ANOOP 
GUPTA(ADVOCATEANOOPGUPTA@GMAIL.COM)(9810181176)(PETITIONER) 
ANOOP 
GUPTA(ADVOCATEANOOPGUPTA@GMAIL.COM)(9810181176)(PETITIONER) 
NARCOTICS CONTROL BUREAU(LEGDZU-NCB@GOV.IN)(0)(RESPONDENT) 
NARCOTICS CONTROL BUREAU(LEGDZU-NCB@GOV.IN)(0)(RESPONDENT) 

P.S.-FIR NO. :(N.C.B. R.K.PURAM-SC 76/2023) 

7 BAIL APPLN.-692/2025 
CRL.M.A. 4933/2025 

DEV KUMAR ALIAS BHURA  
V/s STATE GOVT. OF NCT OF DELHI 
  

RIA GOYAL  

 OTHER DETAILS OF ADVOCATES: 
SINGLA (NAVEENSINGHAADV1@GMAIL.COM)(9811135465)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(GAZI PUR-428/2022) 

8 BAIL APPLN.-741/2025 
CRL.M.A. 7314/2025 
CRL.M.A. 7315/2025 

MR RAVINDER MALIK  
V/s STATE OF NCT OF DELHI & ANR. 
  

SHRIKANT  

 OTHER DETAILS OF ADVOCATES: 
KLAD(KLAD.CO.LAW@GMAIL.COM)(7678529675)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 
KLAD & CO(KLAD.CO.LAW@GMAIL.COM)(7678529675)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 

P.S.-FIR NO. :(NIHAL VIHAR-1335/2024) 

SUSPENSION OF SENTENCE 
9 CRL.REV.P.-539/2018 

CRL.M.(BAIL) 999/2018 
CRL.M.(BAIL) 1000/2018 

AMIT CHATURVEDI & ORS  
V/s I T O 
  

ASHISH ROHLANIA, SHAILESH 
PANDEY, BHUVNESH SATIJA 

 

 OTHER DETAILS OF ADVOCATES: 
ASHISH ROHLANIA()(9999347654)(PETITIONER) 

 

PAROLE/FURLOUGH 
10 W.P.(CRL)-380/2025 UMESH @ KALA  

V/s STATE, NCT OF DELHI 
  

HEMANT GULATI  

 OTHER DETAILS OF ADVOCATES: 
HEMANT GULATI 
(SETHIASSOCIATESDELHI@GMAIL.COM)(9958852527)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MUKHERJEE NAGAR-629/2016) 
W.P.(CRL) 522/2020 FILED BY BHUPENDER @ 
JOKHAR (DISPOSED ON : 2020-02-26 ) 
CRL.A. 895/2017 FILED BY BHUPENDER @ JOKHAR 
(DISPOSED ON : 2018-01-05 ) 
CRL.A. 1132/2018 FILED BY UMESH (DISPOSED ON 
: 2020-02-17 ) 
W.P.(CRL) 3549/2019 FILED BY BHUPENDER @ 
JOKHAR (DISPOSED ON : 2020-01-09 ) 
W.P.(CRL) 964/2020 FILED BY BHUPENDER @ 
JOKHAR (DISPOSED ON : 2020-07-16 ) 
W.P.(CRL) 899/2022 FILED BY UMESH (DISPOSED 
ON : 2022-05-06 ) 
W.P.(CRL) 1987/2023 FILED BY UMESH @ KALA 
(DISPOSED ON : 2023-07-19 ) 
W.P.(CRL) 851/2024 FILED BY UMESH @ KALA 
(DISPOSED ON : 2024-03-18 ) 
W.P.(CRL) 1702/2024 FILED BY BHUPENDER 
KADYAN @ MONU@ JOKKHAR (D. OF HEARING : 
2025-03-21 ) 
 
P.S.-FIR NO. :(MUKHERJEE NAGAR-629/2016) 
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11 W.P.(CRL)-489/2025 RAJ SINGH @ RAJU  
V/s STATE OF NCT OF DELHI 
  

ARJUN MALIK(DHCLSC)  

 OTHER DETAILS OF ADVOCATES: 
ABHAS MISHRA (BMALIKADVOCATES05@GMAIL.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MANGOLPURI-754/1996) 
CRL.A. 531/2002 FILED BY RAMESH (DISPOSED ON 
: 2018-03-08 ) 
LPA 593/2018 FILED BY RAMESH (DISPOSED ON : 
2018-10-22 ) 
W.P.(CRL) 3666/2018 FILED BY RAJ SINGH @ RAJU 
(DISPOSED ON : 2018-12-18 ) 
W.P.(CRL) 1901/2018 FILED BY RAMESH (DISPOSED 
ON : 2018-07-02 ) 
W.P.(CRL) 1902/2018 FILED BY RAJ SINGH @ RAJU 
(DISPOSED ON : 2018-07-02 ) 
W.P.(CRL) 172/2024 FILED BY RAJ SINGH @ RAJU 
(DISPOSED ON : 2024-01-22 ) 
W.P.(CRL) 3030/2024 FILED BY RAJ SINGH @ RAJU 
(DISPOSED ON : 2024-10-16 ) 
 
P.S.-FIR NO. :(MANGOLPURI-754/1996) 

FRESH MATTERS & APPLICATIONS 
12 CRL.M.A. 6468/2025 

In W.P.(CRL)-51/2024(Disposed off 
case) 

UMAIR GUL @ UMAIR GUL PAMPORI  
V/s STATE (NCT OF DELHI) 
  

SHANTANU  

 OTHER DETAILS OF ADVOCATES: 
SHANTANU SINGH(LAW.SHANTANU@GMAIL.COM)(9892982325)(PETITIONER) 
ANIL KUMAR(ANILKUMAR10957@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(VASANT KUNJ NORTH-110/2016) 
W.P.(CRL) 610/2016 FILED BY ANIBRAN 
BHATTACHARYA (DISPOSED ON : 2016-02-29 ) 
W.P.(CRL) 609/2016 FILED BY UMAR KHALID 
(DISPOSED ON : 2016-02-29 ) 
CRL.M.C. 1096/2016 FILED BY PRASHANT KUMAR 
UMRAO (DISPOSED ON : 2018-11-29 ) 
CRL.M.C. 1095/2016 FILED BY VINEET JINDAL 
(DISPOSED ON : 2016-08-11 ) 
CRL.M.C. 1094/2016 FILED BY PRASHANT KUMAR 
UMRAO (DISPOSED ON : 2016-08-11 ) 
W.P.(CRL) 558/2016 FILED BY KANHAIYA KUMAR 
(DISPOSED ON : 2016-03-02 ) 
BAIL APPLN. 1672/2016 FILED BY KANHAIYA 
KUMAR (DISPOSED ON : 2016-08-17 ) 
W.P.(CRL) 877/2021 FILED BY MUNEEB HUSSAIN 
GATTOO (DISPOSED ON : 2021-04-16 ) 
W.P.(CRL) 2507/2021 FILED BY UMAIR GUL @ 
UMAIR GUL PAMPORI (DISPOSED ON : 2021-12-22 
) 
 
P.S.-FIR NO. :(VASANT KUNJ NORTH-110/2016) 

FOR ADMISSION 
13 CRL.M.A. 6571/2025 

In CRL.REV.P.-568/2018 
WITH CRL.REV.P. 746/2018 

SUSENJIT MALLIK  
V/s NCT DELHI & ANR. 
  

PINAKI ADDY, MOHD SHAKEIB 
NARU, ANUJ JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
PINAKI ADDY()(9811884325)(PETITIONER) 
PINAKI ADDY (ADDYPINAKI@GMAIL.COM)(9811884325)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
PINAKI ADDY(ADDYPINAKI@GMAIL.COM)()(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDE
NT) 
PINAKI ADDY ()(9811884325)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
PINAKI ADDY()(9811884325)(PETITIONER) 
MOHD SHAKEIB 
NARU(ADV.SHAKEIBNARU@GMAIL.COM)(8755081093)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 
MOHD SHAKEIB 
NARU(ADV.SHAKEIBNARU@GMAIL.COM)(8755081093)(PETITIONER) 

 

14 CRL.M.A. 6446/2025 
In CRL.REV.P.-746/2018 

SUSENJIT MALLIK  
V/s NCT, DELHI & ANR 
  

PINAKI ADDY, MOHD SHAKEIB 
NARU, ANUJ JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
PINAKI ADDY()(9811884325)(PETITIONER) 
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LOKESH SHARMA(LOKESHSHARMKADHC@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 
MOHD SHAKEIB 
NARU(ADV.SHAKEIBNARU@GMAIL.COM)(8755081093)(PETITIONER) 

15 W.P.(CRL)-2978/2024 RAJENDER SINGH BIRHMAN  
V/s DELHI POLICE & ORS. 
  

SONALI KARWASRA  

 OTHER DETAILS OF ADVOCATES: 
SONALI KARWASRA JOON 
(KARWASRAANDASSOCIATES@GMAIL.COM)(9810098154)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DWARKA SOUTH-247/2021) 
W.P.(CRL) 2979/2024 FILED BY MAYA @ MAYA 
DEVI (DISPOSED ON : 2025-01-20 ) 
 
P.S.-FIR NO. :(DWARKA SOUTH-247/2021) 

16 CRL.M.A. 6299/2025 
In W.P.(CRL)-3699/2024 

VIJENDER SINGH  
V/s THE STATE OF NCT OF DELHI THROUGH 
ITS THE COMMISSIONER OF POLICE DELHI 
POLICE HEADQUARTERS & ORS. 
  

VIKRAM SINGH JAKHAR  

 OTHER DETAILS OF ADVOCATES: 
R.S JAKHAR (VSJAKHAR@HOTMAIL.COM)(9999722399)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
VIKRAM SINGH JAKHAR(VSJAKHAR@HOTMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 

P.S.-FIR NO. :(ADARSH NAGAR-822/2023) 

17 W.P.(CRL)-3857/2024 XYZ  
V/s STATE NCT OF DELHI & ORS. 
  

SHANNU BAGHEL  

 OTHER DETAILS OF ADVOCATES: 
SHANNU BAGHEL 
(ADVSHANNUBAGHEL@GMAIL.COM)(9910389196)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(JYOTI NAGAR-347/2024) 

18 CRL.L.P.-34/2025 
WITH CRL.L.P. 36/2025 

MR. ZAKIR ALI & ORS.  
V/s MOHAMMAD AMIR & ANR. 
  

AFSAR NABI  

 OTHER DETAILS OF ADVOCATES:  
19 CRL.L.P.-36/2025 ZAKIR ALI & ORS.  

V/s MOHAMMAD AMIR & ANR. 
  

AFSAR NABI  

 OTHER DETAILS OF ADVOCATES: 
AFSAR NABI(NABIAFSAR@GMAIL.COM)(9873818668)(PETITIONER) 

 

AFTER NOTICE MISC. MATTERS 
20 CRL.REV.P.-94/2018 

CRL.M.A. 2043/2018 
VINEET GUPTA  
V/s DIRECTORATE OF ENFORCEMENT 
  

DINESH GARG  

 OTHER DETAILS OF ADVOCATES: 
DINESH GARG()(9811715205)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 11/2016) 
CRL.M.C. 2764/2017 FILED BY VINEET GUPTA 
(DISPOSED ON : 2017-11-27 ) 
BAIL APPLN. 1680/2017 FILED BY VINEET GUPTA 
(DISPOSED ON : 2017-12-12 ) 
CRL.M.C. 4080/2017 FILED BY VINEET GUPTA 
(DISPOSED ON : 2022-08-31 ) 
CRL.M.C. 184/2019 FILED BY NITIN GUPTA 
(DISPOSED ON : 2019-01-16 ) 
CRL.M.C. 719/2019 FILED BY LOKESH MAKIN 
(DISPOSED ON : 2019-02-08 ) 
CRL.M.C. 407/2019 FILED BY SHASHANK JAIN 
(DISPOSED ON : 2019-01-25 ) 
CRL.M.C. 124/2020 FILED BY SHASHANK JAIN 
(DISPOSED ON : 2021-07-08 ) 
CRL.M.C. 6980/2022 FILED BY NITIN GUPTA 
(DISPOSED ON : 2022-12-26 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 11/2016) 

21 CRL.REV.P.-325/2018 STATE (NCT OF DELHI)  
V/s RANJEET SINGH & ORS 
  

RADHIKA KOLLURU  

 OTHER DETAILS OF ADVOCATES: 
RADHIKA KOLLURU()(9818091747)(PETITIONER) 

P.S.-FIR NO. :(MANDAWALI-79/2017) 

22 CRL.REV.P.-352/2018 GAYATRI SHARMA  
V/s SATISH CHANDRA SHARMA 
  

PADMA PRIYA, ARCHIT UPADHAYAY, 
ARCHIT UPADHAYAY 

 



20.03.2025                                                                                        ADVANCE CAUSE LIST 
 

189 
 

 OTHER DETAILS OF ADVOCATES: 
PADMA PRIYA()(9910531145)(PETITIONER) 
ARCHIT UPADHAYAY(AORARCHIT@GMAIL.COM)(9990323136)(PETITIONER) 

 

23 CRL.REV.P.-485/2018 
CRL.M.A. 10288/2018 
CRL.M.A. 33983/2019 

RAJ KUMAR  
V/s POONAM SHARMA 
  

DEEPAK, MANI KAUL, DEBASISH 
MOITRA 

Listing Remarks: 
AT 4:00PM 

 OTHER DETAILS OF ADVOCATES: 
DEEPAK()(9711573242)(PETITIONER) 
DEEPAK()(9711573242)(PETITIONER) 
MANI KAUL(ADVMANIKAUL@GMAIL.COM)(9717318398)(PETITIONER) 
MANI KAUL(ADVMANIKAUL@GMAIL.COM)(9717318398)(PETITIONER) 
DEBASISH MOITRA(DEBASISHMOITRA@GMAIL.COM)(9971075019)(PETITIONER) 

 

24 CRL.REV.P.-1019/2018 
CRL.M.A. 47930/2018 
CRL.M.A. 48942/2018 
CRL.M.A. 12327/2019 
CRL.M.A. 41864/2019 
CRL.M.A. 21095/2024 

ALOK KUMAR DAS  
V/s MAMTA 
  

B P SINGH, RAM KUMAR  

 OTHER DETAILS OF ADVOCATES: 
B P SINGH()(9873835833)(PETITIONER) 
B P SINGH()(9873835833)(PETITIONER) 
LEGITIME ADVOCATE(LEGITIME11@GMAIL.COM)(9810263184)(PETITIONER) 
BP SINGH(OFFICEBPSINGH.DL@GMAIL.COM)(0)(RESPONDENT) 
B P SINGH()(9873835833)(PETITIONER) 
B P SINGH()(9873835833)(PETITIONER) 

 

25 CRL.A.-545/2019 SONU  
V/s STATE & ANR 
  

S. SANTANAM SWAMINADHAN  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MODEL TOWN-259/2014) 
W.P.(CRL) 1419/2014 FILED BY ROBIN KUMAR 
(DISPOSED ON : 2014-07-18 ) 
 
P.S.-FIR NO. :(MODEL TOWN-259/2014) 

26 CRL.A.-1016/2019 
CRL.M.A. 1161/2017 
CRL.M.A. 43320/2019 

UMA LATA SHARMA  
V/s STATE (NCT OF DELHI) & ANR. 
  

KANIKA AGNIHOTRI, B.K PANDEY  

 OTHER DETAILS OF ADVOCATES: 
B.K PANDEY()(9811576230)(PETITIONER) 

 

27 CRL.A.-1201/2019 RAJ KUMAR RAI @ RAJU KUMAR RAY  
V/s STATE 
  

RAM EKBAL ROY Listing Remarks: 
AT 4:00PM 

 OTHER DETAILS OF ADVOCATES: 
RAM EKBAL ROY()(9810337475)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(HARI NAGAR-520/2016) 
BAIL APPLN. 2555/2017 FILED BY RAJU KUMAR RAI 
(DISPOSED ON : 2017-12-21 ) 
BAIL APPLN. 2362/2018 FILED BY RAJU KUMAR RAI 
(DISPOSED ON : 2019-07-09 ) 
 
P.S.-FIR NO. :(HARI NAGAR-520/2016) 

28 CRL.A.-1298/2019 PARVEEN KUMAR  
V/s BALJEET SINGH & ORS 
  

I C MISHRA, N.K. SAHOO, KULDEEP 
RAI, VARUN MISHRA 

 

 OTHER DETAILS OF ADVOCATES: 
VARUN MISHRA(YOU.VARUN@GMAIL.COM)(7042340737)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NEW FRIENDS COLONY-475/2003) 
W.P.(CRL) 1484/2004 FILED BY SANJAY SINGH 
(DISPOSED ON : 2005-01-28 ) 
W.P.(CRL) 758/2004 FILED BY PRAVEEN KUMAR 
(DISPOSED ON : 2004-05-31 ) 
 
P.S.-FIR NO. :(NEW FRIENDS COLONY-475/2003) 

29 W.P.(CRL)-525/2024 
CRL.M.A. 4778/2024 

ADVOCATE A  
V/s STATE OF NCT OF DELHI AND ORS. 
  

XXXX  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(RAJOURI GARDEN-942/2023) 

30 W.P.(CRL)-575/2024 RAJESH GOYAL  
V/s STATE (NCT OF DELHI) 
  

NITIN BANSAL  

 OTHER DETAILS OF ADVOCATES: 
MADAN KUMAR (MKJHA84@REDIFFMAIL.COM)(9899521200)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(PRASHANT VIHAR-844/2007) 

31 W.P.(CRL)-1175/2024 R. DEEPAK  
V/s STATE OF NCT OF DELHI THROUGH 
SHO IGI AIRPORT POLICE STATION 
  

VIKAS  
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 OTHER DETAILS OF ADVOCATES: 
VIKAS NAIN (VIKAS.NAIN@LIVE.COM)(8860604258)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(I.G.I.AIRPORT-128/2020) 

32 W.P.(CRL)-1207/2024 
CRL.M.A. 11691/2024 

CENTRE FOR EQUITY STUDIES & ANR.  
V/s CENTRAL BUREAU OF INVESTIGATION 
  

SARIM NAVED  

 OTHER DETAILS OF ADVOCATES: 
SARIM NAVED (OFFICE@SARIMNAVED.COM )(9999821341)(PETITIONER) 
DLSACBIDHC(DLSACBIDHC@GMAIL.COM )()(RESPONDENT) 

P.S.-FIR NO. :(CBI-2202024 E 002) 

33 W.P.(CRL)-1292/2024 
CRL.M.A. 12638/2024 

PRACHI SRIVASTAVA  
V/s THE STATE NCT OF DELHI & ORS. 
  

HIMANSHU  

 OTHER DETAILS OF ADVOCATES: 
YASHASWI BHARTNAGAR(YASH4898@GMAIL.COM)()(PETITIONER) 
HITANKSHI BHATNAGAR 
(BHATNAGARHITANKSHI@GMAIL.COM)(9654699033)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDE
NT) 

 

34 W.P.(CRL)-1720/2024 DEEPAK KUMAR BUDHIRAJA  
V/s STATE NCT OF DELHI & ANR. 
  

NISHANT KUMAR Listing Remarks: 
AT 2:30PM 

 OTHER DETAILS OF ADVOCATES: 
INDERJEET 
DAGAR(ADVINDERJEETDAGAR@GMAIL.COM)(9717741717)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PRASHANT VIHAR-419/2018) 
W.P.(CRL) 3493/2018 FILED BY AJAY CHOPRA & 
ORS. (DISPOSED ON : 2019-10-16 ) 
 
P.S.-FIR NO. :(PRASHANT VIHAR-419/2018) 

35 W.P.(CRL)-2205/2024 
CRL.M.A. 21582/2024 

FITNESS FIRST INDIA PVT LTD  
V/s STATE NCT OF DELHI & ORS. 
  

ANUJ BHANDARI, RAJ DEV SINGH Listing Remarks: 
AT 4:00PM 

 OTHER DETAILS OF ADVOCATES: 
ANUJ BHANDARI (ANUJBHANDARI123@GMAIL.COM)(9873722187)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RAJ DEV SINGH(RAJDEV.SINGH@GMAIL.COM)(9999330819)(RESPONDENT) 

P.S.-FIR NO. :(CONNAUGHT PLACE-106/2023) 

36 W.P.(CRL)-2247/2024 
CRL.M.A. 21960/2024 

RABINDRANATH REKHI & ORS.  
V/s STATE NCT DELHI & ANR. 
  

SAYED AQUIB ALI, AJATSHATRU 
SINGH RAWAT 

 

 OTHER DETAILS OF ADVOCATES: 
AMREEN (CONTACTUS@RISELEGAL.IN)(9899645472)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SAYED AQUIB ALI(MEETAQUIBALI@GMAIL.COM)(9899645472)(PETITIONER) 
AJATSHATRU SINGH 
RAWAT(AJATSHATRUSINGHRAWAT@GMAIL.COM)(8800704126)(PETITIONER) 

P.S.-FIR NO. :(CONNAUGHT PLACE-198/2023) 

37 W.P.(CRL)-3347/2024 
CRL.M.A. 32199/2024 

CHANDER PRAKASH  
V/s STATE OF NCT OF DELHI & ANR. 
  

GAUTAM KHAZANCHI  

 OTHER DETAILS OF ADVOCATES: 
GAUTAM KHAZANCHI 
(GAUTAM@GACHAMBERS.COM)(9891201050)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SANGAM VIHAR-859/2004) 
BAIL APPLN. 55/2006 FILED BY MANOJ KUMAR 
(DISPOSED ON : 2006-12-13 ) 
CRL.A. 542/2008 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2010-04-15 ) 
CRL.A. 433/2008 FILED BY AAS MOHAMMAD 
(DISPOSED ON : 2010-04-15 ) 
W.P.(CRL) 1356/2010 FILED BY AAS MOHD. 
(DISPOSED ON : 2011-05-04 ) 
W.P.(CRL) 283/2011 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2011-03-01 ) 
W.P.(CRL) 1374/2010 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2010-12-09 ) 
W.P.(CRL) 26/2012 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2012-02-28 ) 
W.P.(CRL) 205/2011 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2011-02-11 ) 
W.P.(CRL) 1228/2013 FILED BY AAS MOHD. 
(DISPOSED ON : 2013-08-02 ) 
W.P.(CRL) 521/2014 FILED BY AAS MOHAMMED 
(DISPOSED ON : 2014-03-19 ) 
W.P.(CRL) 1163/2014 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2014-09-24 ) 
W.P.(CRL) 2529/2015 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2016-02-10 ) 
W.P.(CRL) 1197/2016 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2016-05-10 ) 
W.P.(CRL) 1099/2016 FILED BY AAS MOHAMMED 
(DISPOSED ON : 2016-04-05 ) 
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W.P.(CRL) 2152/2016 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2016-09-20 ) 
W.P.(CRL) 217/2018 FILED BY AAS MOHD 
(DISPOSED ON : 2018-04-11 ) 
W.P.(CRL) 574/2018 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2019-10-24 ) 
W.P.(CRL) 3761/2018 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2018-12-20 ) 
W.P.(CRL) 1934/2019 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2019-10-24 ) 
W.P.(CRL) 1599/2019 FILED BY AAS MOHAMMAD 
(DISPOSED ON : 2019-05-29 ) 
W.P.(CRL) 3350/2019 FILED BY AAS MOHAMMAD 
(DISPOSED ON : 2020-01-29 ) 
W.P.(CRL) 962/2020 FILED BY AAS MOHAMMAD 
(DISPOSED ON : 2020-06-29 ) 
W.P.(CRL) 1021/2020 FILED BY AAS MOHAMMAD 
(DISPOSED ON : 2020-07-16 ) 
W.P.(CRL) 891/2020 FILED BY AAS MOHAMMAD 
(DISPOSED ON : 2020-06-09 ) 
W.P.(CRL) 1457/2020 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2020-11-19 ) 
W.P.(CRL) 1324/2020 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2020-09-09 ) 
W.P.(CRL) 1043/2021 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2021-09-03 ) 
W.P.(CRL) 1259/2021 FILED BY AAS MOHAMAMD 
(DISPOSED ON : 2021-08-02 ) 
W.P.(CRL) 988/2021 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2021-05-13 ) 
W.P.(CRL) 942/2021 FILED BY AAS MOHAMMAD 
(DISPOSED ON : 2021-06-02 ) 
W.P.(CRL) 2033/2021 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2022-07-08 ) 
W.P.(CRL) 2457/2022 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2023-03-16 ) 
W.P.(CRL) 3061/2022 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2023-01-24 ) 
W.P.(CRL) 957/2023 FILED BY AAS MOHAMMAD 
(DISPOSED ON : 2023-04-19 ) 
W.P.(CRL) 1794/2023 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2025-02-10 ) 
W.P.(CRL) 1926/2023 FILED BY AAS MOHAMMAD 
(DISPOSED ON : 2023-09-11 ) 
W.P.(CRL) 3068/2023 FILED BY CHANDER PRAKASH 
(D. OF HEARING : 2025-04-24 ) 
W.P.(CRL) 3131/2023 FILED BY SUBHASH CHANDER 
& ORS. (DISPOSED ON : 2024-01-24 ) 
W.P.(CRL) 3580/2024 FILED BY AAS MOHD. 
(DISPOSED ON : 2024-11-14 ) 
W.P.(CRL) 3898/2024 FILED BY CHANDER PRAKASH 
(DISPOSED ON : 2024-12-18 ) 
W.P.(CRL) 3926/2024 FILED BY AAS MOHD. 
(DISPOSED ON : 2024-12-23 ) 
W.P.(CRL) 160/2025 FILED BY AAS MOHD 
(DISPOSED ON : 2025-01-22 ) 
W.P.(CRL) 323/2025 FILED BY CHANDER PRAKASH 
(D. OF HEARING : 2025-03-18 ) 
W.P.(CRL) 420/2025 FILED BY AAS MOHD. 
(DISPOSED ON : 2025-02-19 ) 
 
P.S.-FIR NO. :(SANGAM VIHAR-859/2004) 

38 W.P.(CRL)-3454/2024 FAIZAN AHMAD  
V/s STATE OF NCT OF DELHI 
  

KARTIK PURUSHOTTAMA 
MURUKUTLA 

Listing Remarks: 
AT 4:00PM 

 OTHER DETAILS OF ADVOCATES: 
KARTIK MURUKUTLA (MPKARTIK@GMAIL.COM)(9561095497)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SPECIAL BRANCH LODHI ROAD-301/2024) 
CRL.A. 1071/2024 FILED BY STATE NCT OF DELHI 
(DISPOSED ON : 2024-12-12 ) 
 
P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
301/2024) 

39 W.P.(CRL)-3668/2024 
CRL.M.A. 35163/2024 
CRL.M.A. 997/2025 

SANJAY KUMAR  
V/s STATE (NCT OF DELHI )THROUGH SHO 
PS BAWANA) & ANR. 
  

SHAGIR KHAN, VAIBHAV SHARMA  

 OTHER DETAILS OF ADVOCATES: 
S. KHAN(KHANJURIST@GMAIL.COM)(9810222197)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 

P.S.-FIR NO. :(BAWANA-573/2024) 
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VAIBHAV 
SHARMA(ADVVAIBHAVSHARMA@GMAIL.COM)(9999009500)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 

40 W.P.(CRL)-3924/2024 JANARDAN TIWARI  
V/s STATE (NCT OF DELHI) 
  

RAHUL KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAHUL KUMAR (ADV.RAAHULKUMAR@GMAIL.COM)(8882809725)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

41 W.P.(CRL)-3929/2024 SH. MUKESH KUMAR  
V/s THE STATE GOVT. OF NCT OF DELHI 
AND ORS. 
  

AKSHIT AGGARWAL  

 OTHER DETAILS OF ADVOCATES: 
AKSHIT AGGARWAL()(9896912016)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 

P.S.-FIR NO. :(CIVIL LINES-280/2016) 

42 W.P.(CRL)-174/2025 
CRL.M.A. 1381/2025 

LALIT  
V/s ADDITIONAL DEPUTY COMMISSIONER 
  

UMESH CHANDRA SHARMA  

 OTHER DETAILS OF ADVOCATES: 
DRAWN (LEGALHELPINEINDIA@GMAIL.COM)(9868235388)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDE
NT) 

 

43 W.P.(CRL)-578/2025 
CRL.M.A. 5268/2025 

TASLEEM  
V/s STATE OF NCT OF DELHI 
  

SARTHAK MAGGON  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KALYAN PURI-571/1997) 
CRL.A. 28/2000 FILED BY CHETAN (DISPOSED ON : 
2015-07-16 ) 
CRL.A. 8/2002 FILED BY KALLU (DISPOSED ON : 
2010-03-03 ) 
CRL.A. 227/2000 FILED BY TASLEEM (DISPOSED ON 
: 2015-07-16 ) 
CRL.A. 533/2002 FILED BY ASHOK (DISPOSED ON : 
2015-07-16 ) 
W.P.(CRL) 2701/2015 FILED BY CHETAN (DISPOSED 
ON : 2016-01-12 ) 
W.P.(CRL) 2877/2015 FILED BY TASLEEM 
(DISPOSED ON : 2015-12-09 ) 
W.P.(CRL) 261/2017 FILED BY TASLEEM (DISPOSED 
ON : 2017-02-13 ) 
W.P.(CRL) 2912/2017 FILED BY CHETAN (DISPOSED 
ON : 2017-10-17 ) 
W.P.(CRL) 260/2018 FILED BY TASLEEM (DISPOSED 
ON : 2018-02-27 ) 
W.P.(CRL) 2000/2018 FILED BY CHETAN (DISPOSED 
ON : 2018-07-10 ) 
W.P.(CRL) 84/2024 FILED BY TASLEEM (DISPOSED 
ON : 2024-11-05 ) 
W.P.(CRL) 622/2025 FILED BY CHETAN (D. OF 
HEARING : 2025-03-26 ) 
 
P.S.-FIR NO. :(KALYAN PURI-571/1997) 

FOR DISPOSAL 
44 CRL.M.C.-452/2025 

CRL.M.A. 2158/2025 
ANGEL ONE LTD  
V/s SHRI INDERJEET SINGH & ORS. 
  

KARTIK DEY Listing Remarks: 
AT 4:00PM 

 OTHER DETAILS OF ADVOCATES: 
KARTIK DEY (CHAMBERSKDEY@GMAIL.COM)(7982732837)(PETITIONER) 
ROOP RAM (ROOPRAMSARWAL@GMAIL.COM)(0)(RESPONDENT) 

 

FOR DIRECTIONS(J) 
45 RFA-364/2021 

CM APPL. 36940/2021 
SH. YOGESH JAIN  
V/s SH. BHAGWAN SWAROOP 
  

VED PAL RANA, RAJBIR SINGH  

 OTHER DETAILS OF ADVOCATES: 
V P RANA(VPRANALEGALASSOCIATES@GMAIL.COM)(9811165700)(PETITIONER) 
MUKESH(ADVMUKESHCHANDRA@GMAIL.COM)()(RESPONDENT) 
RAJBIR SINGH (RAJBIR.LATHWAL178@GMAIL.COM)(9891041182)(RESPONDENT) 
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                      COURT NO. 22 
     HON'BLE MR. JUSTICE MANOJ JAIN  
 
 
 

Meeting link 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015  
 
Meeting number 
 
2513 856 5993 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 
mjcourtmaster@gmail.com 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
1 CM(M)-868/2023 

CM APPL. 27428/2023 
SHASHIKANT  
V/s BANK OF BARODA 
  

TARUN BISWAS  

 OTHER DETAILS OF ADVOCATES: 
LEXWAY 
CHAMBERS(CONTACT@LEXWAYCHAMBERS.COM)(8585969388)(PETITIONER) 
ARUN(ADVARUN36@GMAIL.COM)()(RESPONDENT) 

 

2 CM(M)-3053/2024 
CM APPL. 42796/2024 
CM APPL. 42797/2024 
WITH CM(M) 3063/2024 

SUMIT SAHNI  
V/s ANURADHA MEHTA & ANR. 
  

GHANSHYAM YADAV  

 OTHER DETAILS OF ADVOCATES: 
ANURAG JAIN, 
GHANSHYAM(ADV.GSHYAM@GMAIL.COM)(9811937937)(PETITIONER) 
ANURADHA MEHTA()(9871416120)(RESPONDENT) 
DISHA(DISHAMEHTA1988@GMAIL.COM)(9871416120)(RESPONDENT) 

 

3 CM(M)-3063/2024 
CM APPL. 43097/2024 

SUMIT SAHNI  
V/s ANURADHA MEHTA & ANR. 
  

GHANSHYAM YADAV  

 OTHER DETAILS OF ADVOCATES: 
ANURAG JAIN, 
GHANSHYAM(ADV.GSHYAM@GMAIL.COM)(9350487556)(PETITIONER) 
SUMIT()(9899333335)(PETITIONER) 
ANURADHA MEHTA()(9871416120)(RESPONDENT) 
DISHA MEHTA(DISHAMEHTA1988@GMAIL.COM)(9871416120)(RESPONDENT) 

 

4 CM(M)-3301/2024 
CM APPL. 50458/2024 
CM APPL. 50459/2024 

SHUKLA CHAKRABORTY  
V/s SNEHANSHU DASPANDIT 
  

SUSHANT KUMAR BHADURI  

 OTHER DETAILS OF ADVOCATES: 
S K BHADURI(SUSHANT.BHADURI@GMAIL.COM)(9810439195)(PETITIONER) 
SNEHA(SNEHANSHU222@GMAIL.COM)(0)(RESPONDENT) 
RAVI(RAVIKANTRAI92@YAHOO.COM)(0)(RESPONDENT) 

 

5 CM(M)-3987/2024 
CM APPL. 70878/2024 
CM APPL. 70879/2024 
CM APPL. 70880/2024 

KISHORE KUMAR  
V/s SURESH SETHI & ORS. 
  

SURENDRA MISHRA  

 OTHER DETAILS OF ADVOCATES: 
SURENDRA MISHRA (SSM.ADVOCATE@GMAIL.COM)(8447534576)(PETITIONER) 
PRATIMA N LAKARA(ADVOCATEPRATIMA@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
6 CM(M)-1541/2019 

CM APPL. 46649/2019 
S P SINGH CHANDEL  
V/s SHARMILA TOKAS 
  

MERIDIAN ATTORNEYS  

 OTHER DETAILS OF ADVOCATES: 
MERIDIAN ATTORNEYS()(9953910734)(PETITIONER) 

 

7 CM(M)-448/2020 
CM APPL. 22201/2020 
CM APPL. 22202/2020 

ISHWAR SINGH  
V/s DDA & ANR. 
  

SUBEY SINGH PANWAR, ASHIM 
VACHHER, KRITIKA GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
ISHWAR SINGH (SSPANWAR560@GMAIL.COM)()(PETITIONER) 
ISHWAR SINGH (SSPANWAR560@GMAIL.COM)()(PETITIONER) 
SUBEY PANWAR(SSPANWAR560@GMAIL.COM)(9312234919)(PETITIONER) 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015�
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S S PANWAR (SSPANWAR560@GMAIL.COM)(9312234919)(PETITIONER) 
DDA(SHOBHANA_TAKIAR@YAHOO.CO.IN)()(PETITIONER) 
DDA(SHOBHANA_TAKIAR@YAHOO.CO.IN)()(PETITIONER) 
EXECUTIVE ENGINEER DDA(PROMI.SHARMA@GMAIL.COM)()(PETITIONER) 
EXECUTIVE ENGINEER DDA(PROMI.SHARMA@GMAIL.COM)()(PETITIONER) 
SHOBHANA 
TAKIAR(SHOBHANA_TAKIAR@YAHOO.CO.IN)(9810962950)(RESPONDENT) 
ASHIM 
VACHHER(ASHIMVACHHER@VACHHERASSOCIATES.COM)(9811023217)(PETITIONER) 
KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(RESPONDENT) 

8 CM(M)-624/2022 
CM APPL. 29503/2022 

MR. MAHESH KUMAR SAINI & ANR.  
V/s MR. LACHMAN DAS & ORS. 
  

KAMLESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
KAMLESH KUMAR(KAMLESHVINDHYA@YAHOO.COM)(857880072)(PETITIONER) 
DHC(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT) 
SURENDER SINGH(ADVYOGESH9650@GMAIL.COM)()(RESPONDENT) 
MUNICIPAL(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 

 

9 CM(M)-230/2023 
CM APPL. 6849/2023 

SMT RAJ RANI GUPTA  
V/s RATAN LAL MANOCHA SINCE DECEASED 
THROUGH LEGAL REPRESENTATIVES 1. SMT 
ANJANA KOHLI & ORS. 
  

RAJAT GAUTAM  

 OTHER DETAILS OF ADVOCATES: 
BRIJESH KR GUPTA(BRIJESHKGUPTA2016@GMAIL.COM)(8506092366)(PETITIONER) 
RATAN LAL MANOCHA()(9811096620)(RESPONDENT) 

 

10 CM(M)-516/2023 BHAI BALBIR SINGH (DECD. THROUGH LRS)  
V/s BHAI SARDAR SINGH (DECD. THROUGH 
LRS) AND ORS. 
  

AKSHAY RINGE, RISHABH BANSAL, 
ANUBHA GOEL 

 

 OTHER DETAILS OF ADVOCATES: 
AKSHAY RINGE, MEGHA 
MUKERJEE(AKSHARYARINGEAOR@GMAIL.COM)(9910664137)(PETITIONER) 
GAURAV(GAURAV@DGSAASOCIATES.IN)()(RESPONDENT) 
SKNY(SKNYCHAMBERS@GMAIL.COM)()(RESPONDENT) 
ANUSUYA(ANUSUYA@QUADLAW.COM)()(RESPONDENT) 
LAKSHAY(LAKSHAY1608@GMAIL.COM)()(RESPONDENT) 
RISHABH BANSAL (RISHABHBNSL@GMAIL.COM)(9999456920)(RESPONDENT) 
ANUBHA GOEL(ANUBHAG90@GMAIL.COM)(9873075650)(RESPONDENT) 

 

11 CM(M)-522/2023 DAINA TECHNO SOLUTIONS PVT LTD  
V/s HEMANT VERMA 
  

ASHISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DAINA TECHNO SOLUTIONS PVT LTD(MANOJ21355@GMAIL.COM)()(PETITIONER) 
JAI SAHAI ENDLAW(ASHISH@JSECHAMBERS.COM)(8989810577)(PETITIONER) 
JAI SAHAI ENDLAW(ASHISH@JSECHAMBERS.COM)(8989810577)(PETITIONER) 
HEMANT VERMA(HEMANT@ACETEL.IN)()(RESPONDENT) 
TIWARI(TIWARIAMAR18@GMAIL.COM)()(RESPONDENT) 
AMAR TIWARI (TIWARIAMAR18@GMAIL.COM)()(RESPONDENT) 
RAVI KAPOOR(RAVI@RKAPOOR.IN)()(RESPONDENT) 
JS CHAMBER(SUPPORT@JSECHAMBERS.COM)()(RESPONDENT) 

 

12 CM(M)-524/2023 
CM APPL. 15601/2023 

DR. RIZWANUR RAHMAN  
V/s ZAFRUDDIN & ORS. 
  

SUNIL KUMAR  

 OTHER DETAILS OF ADVOCATES: 
YUGAL KISHOR PRASAD , K SUNIL , M K SINHA 
(ADV.YKPRASAD@GMAIL.COM)(9818587479)(PETITIONER) 

 

13 CM(M)-654/2023 
CM APPL. 20158/2023 
CM APPL. 20159/2023 

SMT NEELAM  
V/s SH GAJENDER MEHTA AND ORS. 
  

ADITI GUPTA, SAURABH TEWARI  

 OTHER DETAILS OF ADVOCATES: 
ADITI GUPTA(ADITIGUPTA29@GMAIL.COM)(9811046710)(PETITIONER) 
SAURABH TEWARI(ICTEWARIASSOCIATES@GMAIL.COM)(9810575291)(PETITIONER) 

 

14 CM(M)-668/2023 
CM APPL. 20823/2023 

MOHIT ARYA  
V/s RISHAB BANSAL & ORS. 
  

MANISH GUPTA  

 OTHER DETAILS OF ADVOCATES: 
MANISH GUPTA, NEELMANI GUHA & HARSHAL 
GUPTA(ADVOCATEMANISHGUPTAINDIA@GMAIL.COM)(9811402142)(PETITIONER) 
PIRAMAL CAPITAL & HOUSING FINANCE 
LTD(NODAL.OFFICER@PIRAMAL.COM)()(RESPONDENT) 
PANKAJ BALAYAN(PANKAJBALAYAN7@GMAIL.COM)()(RESPONDENT) 
PRACHI AGGARWAL(PIONEERACRYLIES@GMAIL.COM)()(RESPONDENT) 

 

15 CM(M)-982/2023 
CM APPL. 31504/2023 

BHIKA RAM SHUKLA  
V/s DINESH CHANDER CHAUHAN 
  

ANKIT TANDAN  

 OTHER DETAILS OF ADVOCATES: 
ANKIT 
TANDAN(ANKITTANDANADVOCATE@GMAIL.COM)(9873310739)(PETITIONER) 
SANJAY SINGH(SANJAYSINGHNITIKA2807@GMAIL.COM)()(RESPONDENT) 
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16 CM(M)-1081/2023 
CM APPL. 35255/2023 

MASTER UTSAV & ORS.  
V/s GOVT OF NCT & ORS. 
  

SUNIL DUTT BALONI  

 OTHER DETAILS OF ADVOCATES: 
S D BALON(SUNILDUTTBALONI@GMAIL.COM)(9999729940)(PETITIONER) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
ADVMANISH(ADVMANISH.SINGH@YAHOO.COM)()(RESPONDENT) 
NAVEEN (ADVNAVEENBHARDWAJ@GMAIL.COM)()(RESPONDENT) 
MODELB(MODELB@UCOBANK.CO.IN)()(RESPONDENT) 

 

17 CM(M)-1355/2023 
CM APPL. 43132/2023 
CM APPL. 43133/2023 

SATISH BHATIA  
V/s SAURABH SABHARWAL 
  

SUHAIL SEHGAL  

 OTHER DETAILS OF ADVOCATES: 
SSA(SSEHGAL@SSALAW.IN)()(PETITIONER) 
PUNEET(ADV.PUNEETSINGH@GMAIL.COM)(9871503063)(RESPONDENT) 

 

18 CM(M)-1602/2023 
CM APPL. 50430/2023 

RADHEY SHYAM GARG  
V/s SANGITA PODDAR 
  

ROHIT KUMAR MODI  

 OTHER DETAILS OF ADVOCATES: 
RADHEY SHYAM GARG(RGARG9810@GMAIL.COM)()(PETITIONER) 
ROHIT KUMAR MODI(RKM_MODI@REDIFFMAIL.COM)(9810243904)(PETITIONER) 
KHUSHBOO(KHUSHBOOAGGARWAL97@OUTLOOK.COM)()(RESPONDENT) 

 

19 CM(M)-1633/2023 
CM APPL. 51620/2023 

ANKUR  
V/s MONU YADAV AND ORS 
  

MUKESH MOHAN, ARJUN ANAND  

 OTHER DETAILS OF ADVOCATES: 
RG LAWZ(INFO@RGLAWZ.COM)(9810910312)(PETITIONER) 
ARJUN(ARJUNANANDANDASSOCIATES@GMAIL.COM)()(RESPONDENT) 
ARJUN ANAND(ARJUN.ANAND27@GMAIL.COM)(9910397396)(PETITIONER) 

 

20 CM(M)-1874/2023 
CM APPL. 59030/2023 

MANORAMA  
V/s SH. MOHAN LAL SHARMA 
  

DEEPAK AGARWAL  

 OTHER DETAILS OF ADVOCATES:  
21 CM(M)-2513/2024 

CM APPL. 26977/2024 
HUKUM CHAND YADAV & ANR.  
V/s SATYWATI & ORS. 
  

GAURAV DESHRAJ, VIRENDER SINGH  

 OTHER DETAILS OF ADVOCATES: 
OM PRAKASH()(9213227076)(PETITIONER) 
SMITA MAAN & 
VISHAL(MAANLAWOFFICES@GMAIL.COM)(9899934315)(PETITIONER) 
GAURAV DESHRAJ(DEJURELAWOFFICES@GMAIL.COM)(9810704005)(PETITIONER) 
SATYWATI()(9810292348)(RESPONDENT) 
RAKESH()(8076953350)(RESPONDENT) 
GYANO DEVI()(8750002555)(RESPONDENT) 
VINAY YADAV()(9717987492)(RESPONDENT) 
JAI NARAYAN()(7838908984)(RESPONDENT) 
SANTOSH()(9560507188)(RESPONDENT) 
GYANO DEVI()(9999531208)(RESPONDENT) 
VIRENDER SINGH(VSRANAJURIST@GMAIL.COM)(9811060698)(RESPONDENT) 

 

22 CM(M)-2616/2024 
CM APPL. 30340/2024 

PUNJAB NATIONAL BANK  
V/s CENTRAL BANK OF INDIA & ORS. 
  

AJAY SHANKER  

 OTHER DETAILS OF ADVOCATES: 
AJAY SHANKER, ANJANI K 
SINGH(AJAYSHANKER.ADV@GMAIL.COM)(9717966615)(PETITIONER) 
CENTRAL BANK(OPERDELHI20@CENTRALBANK.CO.IN)()(RESPONDENT) 

 

23 CM(M)-3091/2024 
CM APPL. 43946/2024 

SANTOSH KUMAR SHUKLA  
V/s M/S. NIDAN MOULD PLAST & ANR. 
  

PRADEEP KUMAR SHUKLA  

 OTHER DETAILS OF ADVOCATES: 
PRADEEP KR(PRADEEP.ADV451@GMAIL.COM)(9540855106)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

24 CM(M)-3236/2024 
CM APPL. 48944/2024 

SUSHEEL KAUR  
V/s AJIT SINGH (DECEASED) THROUGH LRS & 
ORS. 
  

SAMEER DAWAR  

 OTHER DETAILS OF ADVOCATES:  
25 CM(M)-3241/2024 

CM APPL. 49019/2024 
CM APPL. 49021/2024 
WITH CM(M) 3247/2024 

OCUS SKYSCAPERS REALTY PRIVATE LIMITED   
V/s JASVINDER SINGH 
  

LOKESH BHOLA  

 OTHER DETAILS OF ADVOCATES: 
LOKESH BHOLA, SANJANA 
MANCHANDA(LOKESH@LEGALICONS.IN)(9999410660)(PETITIONER) 

 

26 CM(M)-3247/2024 
CM APPL. 49073/2024 
CM APPL. 49075/2024 

OCUS SKYSCAPERS REALTY PRIVATE LIMITED   
V/s MANISHA GOSAIN 
  

LOKESH BHOLA  

 OTHER DETAILS OF ADVOCATES:  
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LOKESH BHOLA , MANISHA 
ARORA(LOKESH@LEGALICONS.IN)(9999410660)(PETITIONER) 
RUCHIN(RUCHIN7@GMAIL.COM)(0)(RESPONDENT) 

27 CM(M)-3780/2024 
CM APPL. 65161/2024 

DAINA TECHNO SOLUTIONS PRIVATE LIMITED  
V/s HEMANT VERMA 
  

ASHISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
JAI SAHAI ENDLAW(JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER) 
MANOJ(MANOJ21355@GMAIL.COM)(0)(PETITIONER) 
JAGJIT(JAGJITSINGHADVOCATE@YAHOO.CO.IN)(9818334922)(RESPONDENT) 

 

28 CM(M)-3905/2024 SAURABH JAIN  
V/s MUKESH CHAND SINGHAL 
  

NIKHIL BENIWAL  

 OTHER DETAILS OF ADVOCATES: 
RAHUL DAHIYA (RAHUL@LEGITPROASSOCIATES.COM)(9319652727)(PETITIONER) 
KULDEEP SEHRAWAT(KULDEEPSEHRAWATADV@GMAIL.COM)(0)(RESPONDENT) 

 

29 CM(M)-3964/2024 
CM APPL. 70391/2024 
WITH CM(M) 3965/2024 

M/S BALAJI SOLUTIONS LTD.  
V/s MAHESH KUMAR GOYAL 
  

PANKAJ JAIN  

 OTHER DETAILS OF ADVOCATES: 
PANKAJ JAIN(JAINANDCOADV@GMAIL.COM)(9810012586)(PETITIONER) 
MAHESH GOYAL(GOYALMAHESH2010@GMAIL.COM)(0)(RESPONDENT) 

 

30 CM(M)-3965/2024 
CM APPL. 70393/2024 

M/S BALAJI SOLUTIONS LIMITED  
V/s MAHESH KUMAR GOYAL 
  

PANKAJ JAIN  

 OTHER DETAILS OF ADVOCATES: 
PANKAJ JAIN(JAINANDCOADV@GMAIL.COM)(9810012586)(PETITIONER) 
MAHESH GOYAL(GOYALMAHESH2010@GMAIL.COM)(0)(RESPONDENT) 

 

31 CM(M)-367/2025 
CM APPL. 10719/2025 

PARVEEN KUMAR AND ANR  
V/s MANOHAR SINGH 
  

KARAMVEER SINGH, ANKIT 
VASHISHT 

 

 OTHER DETAILS OF ADVOCATES: 
KARAMVEER SINGH (KARAMVEER24@REDIFFMAIL.COM)(9250925395)(PETITIONER) 
ANKIT VASHISHT(ANKIT.CREATIVENJEM@GMAIL.COM)(8447680188)(PETITIONER) 

 

FOR DISPOSAL 
32 CM(M)-1218/2012 

CM APPL. 15780/2012 
CM APPL. 27134/2015 

AKHTAR ALAM  
V/s SALIMUDDIN DECD THR LRS 
  

AMIT GUPTA, S S AHLUWALIA  

 OTHER DETAILS OF ADVOCATES:  
FOR HEARING 

33 CM(M)-1378/2022 
CM APPL. 53300/2022 

PALAK SAHNI  
V/s ICICI BANK AND ANR 
  

VARUN MITTAL, RAHUL DEV 
SHARMA, GHANSHYAM THAKUR 

 

 OTHER DETAILS OF ADVOCATES: 
VAUN MITTAL(VM@VKMLEGAL.COM)(9953062629)(PETITIONER) 
RAKESH SHAR(SHAR.RAKESH@ICICBANK.COM)()(RESPONDENT) 
R()(9999669515)(RESPONDENT) 
PUNIT BHALLA (PUNITBHALLA@GMAIL.COM)()(RESPONDENT) 
RAHUL DEV SHARMA(RDSHARMA985@GMAIL.COM)(9953660455)(RESPONDENT) 
GHANSHYAM 
THAKUR(GHANSHYAMM2009@GMAIL.COM)(8586816803)(PETITIONER) 

 

FINAL ARGUMENTS 
34 CM(M)-2116/2024 

CM APPL. 21038/2024 
COIM INDIA PRIVATE LIMITED  
V/s M/S AVON ELASTOMERS INDIA & ORS. 
  

DINESH MINOCHA  

 OTHER DETAILS OF ADVOCATES: 
DINESH MINOCHA , HRIDAY 
MINOCHA(DINESHMINOCHALAWYER@YAHOO.COM)(9810089936)(PETITIONER) 
COIM INDIA PVT 
LTD(ALBERTO.LUNARDON@COIMGROUP.COM)(8130433188)(PETITIONER) 
M/S AVON ELASTOMERS 
INDIA(AVONRUBBERSIENCE@GMAIL.COM)(9319144440)(RESPONDENT) 
GAGAN MONGA()(9319144440)(RESPONDENT) 
HARKESH MONGA(AVONRUBBERS@YAHOO.CO.IN)(9897068773)(RESPONDENT) 
DINESH MINOCHA , HRIDAY 
MINOCHA(DINESHMINOCHALAWYER@YAHOO.COM)()(PETITIONER) 
AVO NRUBBERS(AVONRUBBERS@YAHOO.CO.IN)()(RESPONDENT) 
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     COURT NO. 16  
     HON'BLE MR.JUSTICE DHARMESH SHARMA 
 
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

faisal.zaki@dhc.nic.in  
 
 
CLICK HERE TO JOIN VC: 
 

ITEM 
NUMBER 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10 
 
MEETING NUMBER:  25127330441 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
1 CM APPL. 2767/2025 

REVIEW PET. 19/2025 
In CONT.CAS(C)-
1472/2024(Disposed off case) 

MAJOR SHUBHRA VERMA  
V/s LIEUTENANT GENERAL GURBIRPAL SINGH 
  

SONAL CHAUHAN, MONIKA ARORA  

 OTHER DETAILS OF ADVOCATES: 
SONAL CHAUHAN & ASHISH 
CHAUHAN(JURIDICASOLUTIO@GMAIL.COM)(9871234645)(PETITIONER) 
MAJOR SHUBHRA VERMA(SHUBHRA16@GMAIL.COM)(8403902342)(PETITIONER) 
LIEUTENANT GENERAL GURBIRPAL SINGH(HQ.JDMS-
DV@NCCINDIA.NIC.IN)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

2 FAO-253/2024 
CM APPL. 44896/2024 

ZEENY JHELUMI & ORS.  
V/s INDERPREET SINGH JHELUMI & ANR. 
  

VINOD KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAMAKANT SHARMA(RAMAKANT_ADV@YAHOO.CO.IN)(9717545354)(PETITIONER) 
JHELUMI(JHELUMI@GMAIL.COM)(0)(RESPONDENT) 
LAKSHAY(LAKSHAYADV1608@GMAIL.COM)(0)(RESPONDENT) 

 

3 FAO-37/2025 
CM APPL. 10648/2025 

R K SHARMA ADVOCATE   
V/s M/S BSES YAMUNA POWER LTD. 
THROUGH C.E.O AND ORS. 
  

VIRENDAR PARKASH SHARMA  

 OTHER DETAILS OF ADVOCATES:  
4 CM APPL. 13703/2025 

In RFA-465/2019 
EAST DELHI MUNICIPAL CORPORATION  
V/s SH. DAYA RAM TYAGI & ORS. 
  

TAJINDER VIRDI, AMBAREEN QAISAR, 
C S BHANDARI, GANESH KUMAR 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
TAJINDER VIRDI()(9818834444)(PETITIONER) 
MANISH (MANISHAADVOCARE1111@GMAIL.COM)()(PETITIONER) 
MANISHA(MANISHAADVOCARE111@GMAIL.COM)()(PETITIONER) 
RO(RO06.EDMC@GMAIL.COM)()(RESPONDENT) 
RO(RO06.EDMC@GMAIL.COM)()(RESPONDENT) 
C S BHANDARI()(8860346364)(PETITIONER) 
GANESH KUMAR SHARMA()(9810771535)(PETITIONER) 
GANESH KUMAR 
SHARMA(NISHANTGANESH@YAHOO.CO.IN)(9810771535)(PETITIONER) 
RAJVIRDI(TAJVIRDI@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
5 FAO-195/2019 SHASHI JAWA  

V/s STATE OF NCT OF DELHI & ORS 
  

VIBHOR BAGGA  

 OTHER DETAILS OF ADVOCATES: 
VIBHOR BAGGA()(9891328398)(PETITIONER) 

 

6 FAO-357/2019 
CM APPL. 39250/2019 
CM APPL. 39251/2019 
WITH FAO 418/2019 

SH. JAI PARKASH  
V/s STATE NCT OF DELHI & ORS. 
  

MUKUL KUMAR  

 OTHER DETAILS OF ADVOCATES: 
MUKUL KUMAR()(9891766002)(PETITIONER) 

 

7 FAO-418/2019 
CM APPL. 46467/2019 
CM APPL. 46468/2019 

RAM GOPAL ( SINCE DECEASED) THR LRS  
V/s STATE & ANR 
  

P K RAWAL  

 OTHER DETAILS OF ADVOCATES: 
P K RAWAL()(9810008623)(PETITIONER) 

 

mailto:faisal.zaki@dhc.nic.in�
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8 FAO-515/2019 
CM APPL. 55292/2019 

NISHA MANGLA & ORS  
V/s TVS LOGISTRICS SEVICES LTD 
  

VIVEK SINGH  

 OTHER DETAILS OF ADVOCATES: 
VIVEK SINGH()(9717749644)(PETITIONER) 

 

9 FAO-111/2020 
CM APPL. 8748/2020 
CM APPL. 8750/2020 

NEW INDIA ASSURANCE COMPANY LTD  
V/s PHULSHANKAR @ FOOL SHANKER MEENA 
& ANR 
  

ABHISHEK KUMAR, RAM KANWAR 
NAIN 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK KUMAR()(9958789900)(PETITIONER) 
RAM KANWAR 
NAIN(LAWOFFICES723WW@GMAIL.COM)(9312070470)(RESPONDENT) 

 

10 FAO-130/2021 
CM APPL. 13244/2021 

UNION OF INDIA   
V/s SMT. NADRA 
  

HIMANSHU UPADHYAYA, HIMANSHU 
UPADHYAYA, PRASANT KUMAR 
SHISODIA 

 

 OTHER DETAILS OF ADVOCATES: 
UNION OF INDIA (UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
UNION OF INDIA (UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
UNION OF INDIA (UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
HIMANSHUUPADHYAYA(UPADHYAYAILC@GMAIL.COM)(9971674646)(PETITIONER) 
HIMANSHU UPADHYAYA(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
PRASANT KUMAR 
SHISODIA(ADVOCATEPRASHANTSHISODIA@GMAIL.COM)(9891592127)(PETITIONER) 

 

11 FAO-170/2021 
CM APPL. 25299/2021 
CM APPL. 25300/2021 
CM APPL. 43952/2021 

SUNDEEP BHUTORIA  
V/s INDIAN FEDERATION OF UNITED NATIONS 
& ORS. 
  

ASHOK KUMAR JAIN, SURJENDU 
SANKAR DAS 

 

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR JAIN(DELHI@BIJOY.IN)(9810012586)(PETITIONER) 
INDIAN FEDERATION OF UNITED NATIONS 
ASSOCIATION(SPK.SENIORADVOCATE@HOTMAIL.COM)(9811653843)(RESPONDENT) 
INDAIN FEDERATION OF UNITED NATIONS 
ASSOCIATION(SPK.SENIORADVOCATE@HOTMAIL.COM)(9811653843)(RESPONDENT) 
KAILASH KHOSLA(KAILASHKHOSLA1943@GMAIL.COM)(9811696070)(RESPONDENT) 
A.S. TALWAR(AMRITSAGARTALWAR@YAHOO.CO.IN)(9811866568)(RESPONDENT) 
P.M. PARVARTIYAR(PMPARVATIYAR@GMAIL.COM)(9868476940)(RESPONDENT) 
SURESH 
SRIVASTAVA(SURESHKSRIVASTAVA@YAHOO.COM)(9811027993)(RESPONDENT) 
ASHOK KUMAR JAIN(DELHI@BIJOY.IN)(9810012586)(PETITIONER) 
S.P. KALRA(SPK.SENIORADVOCATE@HOTMAIL.COM)(9811653843)(RESPONDENT) 
A.S. TALWAR(AMRITSAGARTALWAR@YAHOO.CO.IN)(9811866568)(RESPONDENT) 
P.M. PARVARTIYAR(PMPARVATIYAR@GMAIL.COM)(9868476940)(RESPONDENT) 
KAILASH KHOSLA(KAILASHKHOSLA1943@GMAIL.COM)(9811696070)(RESPONDENT) 
SURESH SRIVASTAVA(SURESHKSRIVASTAVA@YAHOO.CO.IN)()(RESPONDENT) 
SURJENDU SANKAR DAS(OFFICE@SSDAS.IN)(9810813651)(RESPONDENT) 

 

12 FAO-227/2021 
CM APPL. 34211/2021 

ROSHNI & ORS.  
V/s UNION OF INDIA 
  

VIJAY LAKSHIMI  

 OTHER DETAILS OF ADVOCATES: 
VIJAY LAKSHMI(LAXMIVIJAY784@GMAIL.COM)(9654027279)(PETITIONER) 
JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)()(RESPONDENT) 

 

13 FAO-234/2021 
CM APPL. 35530/2021 

RELIGARE BROKING LTD.  
V/s SAPNA JAIN 
  

SACHIN MITTAL  

 OTHER DETAILS OF ADVOCATES: 
SACHIN MITTAL(SMITTAL.LAW@GMAIL.COM)(9999621615)(PETITIONER) 
NEENA JAIN(NEENAJAIN13@YAHOO.CO.IN)(9315100793)(RESPONDENT) 

 

14 FAO-23/2022 
CM APPL. 5523/2022 

DIRECTOR EMPLOYEE STATE INSURANCE 
CORP  
V/s RUSHIL INFRA 
  

NARENDER KUMAR  

 OTHER DETAILS OF ADVOCATES: 
NARENDER KUMAR (RAJIVSONIDOLLY@GMAIL.COM)(9773516562)(PETITIONER) 
RAMNESHJERATH(RAMNESHJERATH@GMAIL.COM)()(RESPONDENT) 

 

15 FAO-42/2022 SURJEET KAUR & ORS.  
V/s UNION OF INDIA 
  

VIJAY LAKSHIMI  

 OTHER DETAILS OF ADVOCATES: 
VIJAY LAKSHMI(LAXMIJIVIJAY784@GMAIL.COM)(9818371468)(PETITIONER) 
JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)(9810034684)(RESPONDENT) 

 

16 FAO-45/2022 
CM APPL. 10084/2022 

THE NEW INDIA ASSURANCE COMPANY LTD  
V/s SH RAVI KUMAR AND ANR 
  

JAI PRAKASH NARAYAN SHAHI  

 OTHER DETAILS OF ADVOCATES: 
J.P.N. SHAHI(ADVJPNSHAHI@GMAIL.COM)(9811148998)(PETITIONER) 
LAW OFFICES(LAWOFFICES723WW@GMAIL.COM)(9312070470)(RESPONDENT) 
SWATI PANDIT()(9899528366)(RESPONDENT) 
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17 FAO-78/2022 KAMAL KISHORE & ANR.  
V/s UNION OF INDIA 
  

PRASANT KUMAR SHISODIA  

 OTHER DETAILS OF ADVOCATES: 
S S SISODIA , P K 
SISODIA(ADVOCATEPRASHANTSHISODIA@GMAIL.COM)(9891592127)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)(9810034684)(RESPONDENT) 

 

18 FAO-210/2022 
CM APPL. 35160/2022 
CM APPL. 9871/2024 
CM APPL. 9872/2024 

SH JASWANT SINGH GAUR  
V/s SMT SANTOSH KAUR 
  

RAM SHANKAR  

 OTHER DETAILS OF ADVOCATES: 
RAMA SHANKAR & 
ASSOCIATES(RAMASHANKAR15@YAHOO.COM)(9811214465)(PETITIONER) 
SIMRAN KAUR(SIMRANKAUR17@GMAIL.COM)()(RESPONDENT) 
RAMA SHANKAR (RAMASHANKAR15@GMAIL.COM)(9811214465)(PETITIONER) 
SIMRAN(SIMRANKAUR17@GMAIL.COM)()(RESPONDENT) 

 

19 FAO-212/2022 
CM APPL. 35379/2022 

NIDHI DUA & ANR.  
V/s SANJEEV KUMAR WADHWA 
  

MAYANK NAGI  

 OTHER DETAILS OF ADVOCATES: 
MAYANK NAGI(MAYANKNAGI@GMAIL.COM)(9818686669)(PETITIONER) 
RAJ KUMAR DUA(NIDHIDUA2013@GMAIL.COM)()(PETITIONER) 
RISHI MANCHANDA(RISHIMANCHANDA@GMAIL.COM)(9818387656)(RESPONDENT) 

 

20 FAO-225/2022 SMT REKHA & ORS.  
V/s UNION OF INDIA 
  

RAJAN SOOD  

 OTHER DETAILS OF ADVOCATES: 
ASHIMA SOOD(RAJAN-SOOD@HOTMAIL.COM)(9971987890)(PETITIONER) 
JAGDISH(PORCTDL120172@GMAIL.COM)()(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

21 FAO-118/2023 
CM APPL. 24785/2023 
CM APPL. 24786/2023 

SHIPRA MANDANA AND ANR  
V/s NITIN KHANDELWAL AND ORS 
  

DEEPJYOT SINGH, OMPRAKASH 
AGGARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
NITIN SONI, POOJA B SONI(NITINSONI@ACUITYALA.COM)(9810434067)(PETITIONER) 
SANDHYA(SANDHYA22@GMAIL.COM)()(RESPONDENT) 
MAHESHWARI(MAHESWARIHARSH@GMAIL.COM)()(RESPONDENT) 
SHAKUNTALA(SHAKUNTLA@GMAIL.COM)()(RESPONDENT) 
RACHANA(RACHNAMAHESWARI1@GMAIL.COM)()(RESPONDENT) 
PRABHATMAH@GMAIL.COM()()(RESPONDENT) 
ALKA(ALKA@GMAIL.COM)()(RESPONDENT) 
ANOOP(ANOOP12@GMAIL.COM)()(RESPONDENT) 
ATUL BANK(ATULBANK@GMAIL.COM)()(RESPONDENT) 
AJAY(AJAYHR@GMAIL.COM)()(RESPONDENT) 
MAYUR(KHMAYUR@GMAIL.COM)()(RESPONDENT) 
MANISH(MANISH1995@GMAIL.COM)()(RESPONDENT) 
INANI KUSUM(INANIKUSUM@GMAIL.COM)()(RESPONDENT) 
SUSH(SUSHMAAGG22@GMAIL.COM)()(RESPONDENT) 
SHAKUNTALA(SHAKUNTLADEVI@GMAIL.COM)()(RESPONDENT) 
NITIN(NITIN12@GMAIL.COM)()(RESPONDENT) 
OMPRAKASH AGGARWAL(ASHISH_UTC@YAHOO.COM)(9899695533)(RESPONDENT) 

 

22 FAO-195/2023 
CM APPL. 40085/2023 
CM APPL. 40086/2023 

NARENDRA KUMAR DIKSHIT  
V/s GOVERNMENT OF INDIA CENTRAL PUBLIC 
WORKS DEPARTMENT & ORS. 
  

RAJAN KUMAR PRASAD  

 OTHER DETAILS OF ADVOCATES: 
NISHA AND 
ASSOCIATES(RAJANKUMARASSOCIATES@GMAIL.COM)(9711630525)(PETITIONER) 
PARVINDER CHAUHAN(PARVINDERCHAUHAN1973@GMAIL.COM)()(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 
CPWD(DALEEEPACD.CPWD@NIC.IN)()(RESPONDENT) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 

 

23 FAO-235/2023 
CM APPL. 47624/2023 

SURAJ MUKHI  
V/s UNION OF INDIA 
  

VIJAY LAKSHIMI  

 OTHER DETAILS OF ADVOCATES: 
VIJAY LAKSHMI(LAXMIVIJAY784@GMAIL.COM)(9654027279)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

24 FAO-20/2024 
CM APPL. 2041/2024 

SHRI DHANRAJ JAIN  
V/s SH MUKESH GARG & ORS. 
  

RANA RANJIT SINGH  

 OTHER DETAILS OF ADVOCATES:  
25 FAO-80/2024 

CM APPL. 14486/2024 
KIRAN DEVI  
V/s UNION OF INDIA 
  

RAJAN SOOD  

 OTHER DETAILS OF ADVOCATES: 
RAJAN SOOD, ASHIMA SOOD(RAJAN-SOOD@HOTMAIL.COM, 
ASHIMA.SOOD@HOTMAIL.COM)(9311903346)(PETITIONER) 
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UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
PORTCTDLI(PORCTDLI2022@GMAIL.COM)()(RESPONDENT) 

26 FAO-257/2024 
CM APPL. 45348/2024 
CM APPL. 45350/2024 
CM APPL. 45351/2024 
WITH FAO 259/2024 

RAMESH KUMAR JAIN  
V/s RAKESH KUMAR JAIN AND ORS 
  

MANISH KAUSHIK  

 OTHER DETAILS OF ADVOCATES:  
27 FAO-259/2024 

CM APPL. 45784/2024 
CM APPL. 45786/2024 

RAJ KUMAR JAIN   
V/s RAKESH KUMAR JAIN 
  

KULJEET RAWAL  

 OTHER DETAILS OF ADVOCATES: 
KULJEET RAWAL(RAWALADVOCATES@YAHOO.CO.IN)(9811088203)(PETITIONER) 
SHRUTI JAIN(SHRUTIJAIN2705@GMAIL.COM)(0)(RESPONDENT) 

 

28 FAO-280/2024 INDERJEET KAUR GHEI  
V/s STATE (NCT OF DELHI) AND ORS. 
  

MANOJ KUMAR SINGH, VIKAS 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
MANOJ SINGH(MKSADV007@GMAIL.COM)(9811464534)(PETITIONER) 
ALFA EXPORTS(ALFAEXLPORTS2@GMAIL.COM)(0)(RESPONDENT) 
VIKAS(VIKASSHARMALAWFIRM@GMAIL.COM)(0)(RESPONDENT) 
VIKAS SHARMA(VIKASSHARMALAWFIRM@GMAIL.COM)(9990008499)(RESPONDENT) 

 

29 CM APPL. 5363/2025 
In FAO-367/2024 

DELHI JAL BOARD  
V/s ARORA BUILDERS 
  

ASHISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM)(9811112863)(PETITIONER) 
AROARA BUILDER (SALES@ARORABUILDER.COM)(0)(RESPONDENT) 
SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM)(9811112863)(PETITIONER) 
ARORA BUILDERS(SALES@ARORABUILDER.COM)(0)(RESPONDENT) 

 

30 FAO-371/2024 GAC LOGISTICS PVT. LTD.  
V/s ACER LOGISTICS PVT. LTD 
  

SANYAT LODHA  

 OTHER DETAILS OF ADVOCATES: 
SANJANA SADDY(SANJANASADDY@GMAIL.COM)(8010875796)(PETITIONER) 
AAROPS(AAROPS@GMAIL.COM)(0)(RESPONDENT) 

 

31 FAO-400/2024 
CM APPL. 75311/2024 

NAEEM AHMED  
V/s SHEEBA MEHFOOZ 
  

BABAN KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
BABAN KUMAR SHARMA (BKS_ADVDELHI@YAHOO.COM)(9810395833)(PETITIONER) 
MUMTAZ HASMI(MUMTAZHASMI31@GMAIL.COM)(0)(RESPONDENT) 

 

32 RFA-203/2019 
CM APPL. 11463/2019 

ARTHUR DANIAL @ RONY & ORS  
V/s GEETA DEVI 
  

FRANCIS PAUL, AMIT GEORGE  

 OTHER DETAILS OF ADVOCATES: 
FRANCIS PAUL()(9891186665)(PETITIONER) 
AMIT GEORGE(AMITGEORGE@OUTLOOK.COM)(8586964001)(RESPONDENT) 

 

33 RFA-380/2019 
CM APPL. 19592/2019 

SURESH CHAND AGGARWAL  
V/s HARI OM GUPTA 
  

SUDHIR KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
SUDHIR KUMAR SHARMA()(9811232930)(PETITIONER) 

 

34 RFA-422/2019 
CM APPL. 21012/2019 
CM APPL. 21013/2019 

M/S PC CARE 247 SOLUTIONS (P) LTD  
V/s M/S EXPONT TELECOM SOLUTION & ANR 
  

VIVEK SIBAL, NAVIN KUMAR  

 OTHER DETAILS OF ADVOCATES: 
VIVEK SIBAL()(9871014678)(PETITIONER) 
NAVIN KUMAR(KUMAR.NAVIN040@GMAIL.COM)(9873203306)(RESPONDENT) 

 

35 RFA-499/2019 
CM APPL. 24427/2019 

M/S PING MARKETING LTD & ANR  
V/s M/S ICICI BANK PVT LTD 
  

RAVIN RAO & ASSOCIATES  

 OTHER DETAILS OF ADVOCATES: 
RAVIN RAO & ASSOCIATES()(9999903426)(PETITIONER) 

 

36 RFA-809/2019 
CM APPL. 40355/2019 

M/S LORDS CREATIVE RESORTS & HOTELS PVT 
LTD  
V/s MUKESH KUMARI MALIK 
  

SATVINDER SINGH  

 OTHER DETAILS OF ADVOCATES: 
SATVINDER SINGH()(9310905051)(PETITIONER) 

 

37 RFA-1096/2019 JANARDAN GUPTA  
V/s K.KOSHY & ORS 
  

NINAD DOGRA  

 OTHER DETAILS OF ADVOCATES: 
NINAD DOGRA()(9990090052)(PETITIONER) 
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38 REVIEW PET. 488/2024 
In W.P.(C)-2765/2023(Disposed off 
case) 

RATUL PURI  
V/s BANK OF BARODA 
  

DHIR AND DHIR ASSOCIATES Listing Remarks: 
AT 4:00PM 

 OTHER DETAILS OF ADVOCATES: 
KARANBATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER) 
KUSH SHARMA(KUSHSHARMA84@GMAIL.COM)(0)(RESPONDENT) 

 

FOR DIRECTIONS 
39 FAO-246/2024 RAHNUMA & ORS.  

V/s UNION OF INDIA 
  

RAJAN SOOD  

 OTHER DETAILS OF ADVOCATES: 
RAJAN SOOD, ASHIMA SOOD(RAJAN-SOOD@HOTMAIL.COM, 
ASHIMA.SOOD@HOTMAIL.COM)(9311903346)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
PORCT(PORCTDLI2022@GMAIL.COM)(0)(RESPONDENT) 

 

FINAL ARGUMENTS 
40 FAO-58/2024 

CM APPL. 10482/2024 
VIKRAM JAIN  
V/s SWARAN JAIN & ORS. 
  

SANYAM KHETARPAL  

 OTHER DETAILS OF ADVOCATES: 
VIKRAM(BILLJAN72@YAHOO.COM)(9811838005)(PETITIONER) 
SANYAM KHETARPAL(SANYAM@KHETARPAL.CO.IN)(9873674225)(PETITIONER) 
SWARAN JAIN()(9899284802)(RESPONDENT) 
GAUTAM()(9810437925)(RESPONDENT) 
RAJIV(EMAILRAJIVJAIN@GMAIL.COM)(9910002961)(RESPONDENT) 
RAJIV(EMAILRAJIVJAIN@GMAIL.COM)()(RESPONDENT) 
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COURT NO. 29  
HON'BLE MS.JUSTICE SHALINDER KAUR 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 
akhil.saxena@dhc.nic.in 
 
CLICK HERE TO JOIN VC  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

INTERIM BAIL 
1 CRL.M.(BAIL) 519/2025 

In BAIL APPLN.-715/2025(Disposed 
off case) 

NARENDER  
V/s STATE (GNCT OF DELHI) THROUGH SHO 
  

VINEET JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINEET JIAN(ASSOCIATESVINEETJAIN@GMAIL.COM)(9891055897)(PETITIONER) 
VINEET JAIN (ASSOCIATESVINEETJAIN@GMAIL.COM)(9891055897)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
VINEET JAIN(ASSOCIATESVINEETJAIN@GMAIL.COM)(9891055897)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(JAHANGIR PURI-639/2024) 

BAIL 
2 BAIL APPLN.-3306/2023 EKOH COLLINS CHIDUBEM  

V/s NARCOTICS CONTROL BUREAU 
  

KAJOL GARG  

 OTHER DETAILS OF ADVOCATES: 
ANKIT MUTREJA(ADV.ANKITMUTREJA@GMAIL.COM)(9891789459)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(N.C.B. R.K.PURAM-VIII/44/DZU/2022) 
BAIL APPLN. 41/2025 FILED BY PRADEEP KUMAR 
JHA (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(N.C.B. R.K.PURAM-
VIII/44/DZU/2022) 

3 BAIL APPLN.-967/2024 ANIL YADAV  
V/s STATE OF NCT OF DELHI 
  

GAURAV SARKAR, BIBEK TRIPATHI  

 OTHER DETAILS OF ADVOCATES: 
GAURAV SARKAR (GAURAVSARKARADV@GMAIL.COM)(8176907691)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
BIBEK TRIPATHI(SCLEGALADVICE2011@GMAIL.COM)(9560252487)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PAHARGANJ-394/2021) 
BAIL APPLN. 1092/2023 FILED BY NASIM AKHTER 
(DISPOSED ON : 2023-07-13 ) 
 
P.S.-FIR NO. :(PAHARGANJ-394/2021) 

4 BAIL APPLN.-2823/2024 SACHIN KUMAR  
V/s STATE OF NCT OF DELHI 
  

ANURAG SRIVASTAVA  

 OTHER DETAILS OF ADVOCATES: 
AKA (KARAN.4798@GMAIL.COM)(8700664584)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ANAND PARBAT-267/2024) 
BAIL APPLN. 4563/2024 FILED BY MAYANK KUMAR 
(DISPOSED ON : 2024-12-17 ) 
BAIL APPLN. 2/2025 FILED BY MAYANK KUMAR 
(DISPOSED ON : 2025-01-31 ) 
BAIL APPLN. 170/2025 FILED BY RAJESH KUMAR 
(DISPOSED ON : 2025-02-10 ) 
 
P.S.-FIR NO. :(ANAND PARBAT-267/2024) 

5 BAIL APPLN.-2863/2024 
CRL.M.A. 24040/2024 

MUKESH @ BHOLA  
V/s STATE OF NCT OF DELHI 
  

PRATEEK LAKRA  

 OTHER DETAILS OF ADVOCATES: 
CLERY (INFO@CLERGYWISEMEN.COM)(9971266872)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SUBZI MANDI-303/2014) 
BAIL APPLN. 1123/2016 FILED BY VIKRANT @ 
SAGAR (DISPOSED ON : 2016-07-19 ) 
BAIL APPLN. 1588/2017 FILED BY VIKRANT @ 
SAGAR (DISPOSED ON : 2018-07-16 ) 
BAIL APPLN. 1442/2018 FILED BY SURENDER S/O 
KARAN (DISPOSED ON : 2018-06-15 ) 
BAIL APPLN. 2938/2018 FILED BY RAVI DHINKA 
(DISPOSED ON : 2019-09-12 ) 
BAIL APPLN. 4152/2020 FILED BY VARUN 

mailto:akhil.saxena@dhc.nic.in�
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BHARDWAJ (DISPOSED ON : 2021-03-05 ) 
BAIL APPLN. 518/2020 FILED BY MUKESH @ 
BHOLA (DISPOSED ON : 2020-03-02 ) 
BAIL APPLN. 1480/2020 FILED BY VIKRANT SAGAR 
(DISPOSED ON : 2020-07-07 ) 
BAIL APPLN. 1764/2020 FILED BY SURENDER 
(DISPOSED ON : 2020-08-06 ) 
BAIL APPLN. 1995/2020 FILED BY DEEPESH 
@DEEPU (DISPOSED ON : 2020-09-02 ) 
BAIL APPLN. 2684/2020 FILED BY VIKRANT SAGAR 
(DISPOSED ON : 2020-09-21 ) 
BAIL APPLN. 4304/2021 FILED BY DEEPESH @ 
DEEPU (DISPOSED ON : 2021-12-07 ) 
BAIL APPLN. 539/2022 FILED BY VIKRANT SAGAR 
(DISPOSED ON : 2022-03-30 ) 
BAIL APPLN. 1719/2022 FILED BY VIKRANT SAGAR 
(DISPOSED ON : 2022-09-06 ) 
BAIL APPLN. 3223/2022 FILED BY MUKESH @ 
BHOLA (DISPOSED ON : 2022-10-31 ) 
BAIL APPLN. 565/2023 FILED BY VIKRANT SAGAR 
(DISPOSED ON : 2024-01-08 ) 
BAIL APPLN. 986/2023 FILED BY MUKESH @ 
BHOLA (DISPOSED ON : 2023-04-11 ) 
BAIL APPLN. 1319/2023 FILED BY MUKESH @ 
BHOLA (DISPOSED ON : 2023-04-24 ) 
BAIL APPLN. 2495/2023 FILED BY SURENDER 
(DISPOSED ON : 2023-07-28 ) 
BAIL APPLN. 1437/2023 FILED BY MUKESH @ 
BHOLA (DISPOSED ON : 2023-05-03 ) 
BAIL APPLN. 2468/2023 FILED BY RAVI DHIKA 
(DISPOSED ON : 2024-03-07 ) 
BAIL APPLN. 1987/2023 FILED BY KARAN ALIAS RAJ 
KARAN ALIAS BITTOO (DISPOSED ON : 2023-09-12 ) 
BAIL APPLN. 611/2024 FILED BY SURENDER 
(DISPOSED ON : 2024-08-27 ) 
BAIL APPLN. 4290/2023 FILED BY RAKESH @ 
SUNNY @ SANJAY (DISPOSED ON : 2024-02-06 ) 
BAIL APPLN. 705/2024 FILED BY RAKESH @ SUNNY 
@ SANJAY (DISPOSED ON : 2024-02-29 ) 
BAIL APPLN. 1136/2024 FILED BY RAKESH @ 
SUNNY @ SANJAY (DISPOSED ON : 2024-04-02 ) 
BAIL APPLN. 978/2024 FILED BY RAKESH @ SUNNY 
@ SANJAY (DISPOSED ON : 2024-03-21 ) 
BAIL APPLN. 1381/2024 FILED BY DIPESH @ DEEPU 
(DISPOSED ON : 2024-08-27 ) 
BAIL APPLN. 1620/2024 FILED BY SUNIL @ KALU 
(D. OF HEARING : 2025-04-09 ) 
BAIL APPLN. 2792/2024 FILED BY KARAN @ RAJ 
KARAN @ BITTOO (IN JC) (D. OF HEARING : 2025-
04-23 ) 
BAIL APPLN. 3474/2024 FILED BY SUNIL@MAYA 
(D. OF HEARING : 2025-04-14 ) 
BAIL APPLN. 4250/2024 FILED BY RAVI DHIKA (D. 
OF HEARING : 2025-04-17 ) 
BAIL APPLN. 6/2025 FILED BY SURENDER (IN JC) (D. 
OF HEARING : 2025-04-17 ) 
 
P.S.-FIR NO. :(SUBZI MANDI-303/2014) 

6 BAIL APPLN.-3775/2024 DEEPAK YADAV  
V/s STATE OF NCT OF DELHI 
  

KRISHNA KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
PRADEEP TIWARI (PRADEEP@GMAIL.COM)(8920602525)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(SARITA VIHAR-33/2024) 

7 BAIL APPLN.-3846/2024 ADITYA MISHRA  
V/s STATE GOVT. OF NCT OF DELHI 
  

KAMAL GARG, NARENDRA MISHRA  

 OTHER DETAILS OF ADVOCATES: 
KAMAL GARG(KAMALGARG.ADV@GMAIL.COM)(9811270502)(PETITIONER) 
KAMAL GARG (KAMALGARG.ADV@GMAIL.COM)(9811270502)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
NARENDRA 
MISHRA(NARENDRA2010REWA@GMAIL.COM)(9873370042)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SUBHASH PLACE-1079/2022) 
BAIL APPLN. 3438/2023 FILED BY JITESH GUPTA 
(DISPOSED ON : 2024-04-23 ) 
BAIL APPLN. 2100/2024 FILED BY TEJASHVARI DEVI 
(DISPOSED ON : 2024-08-14 ) 
 
P.S.-FIR NO. :(SUBHASH PLACE-1079/2022) 

8 BAIL APPLN.-4319/2024 OM PRAKASH  
V/s STATE (NCT OF DELHI) 
  

VAISHALI  

 OTHER DETAILS OF ADVOCATES: 
RAJPAL KASANA (REXWALMONI@GMAIL.COM)(0)(PETITIONER) 

P.S.-FIR NO. :(GOVIND PURI-467/2022) 
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KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

9 BAIL APPLN.-4337/2024 VIVEK GUPTA  
V/s THE STATE NCT OF DELHI 
  

AMIT MISHRA  

 OTHER DETAILS OF ADVOCATES: 
S.K MISHRA (SKMISHRADVOCATE@GMAIL.COM)(9818160645)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KALINDI KUNJ-126/2022) 
BAIL APPLN. 2340/2022 FILED BY SHRI RANJEET 
SINGH ALIAS BURA ALIAS BOBBY (DISPOSED ON : 
2022-10-14 ) 
BAIL APPLN. 1788/2023 FILED BY VIVEK GUPTA 
(DISPOSED ON : 2024-03-21 ) 
BAIL APPLN. 812/2025 FILED BY RANJIT SINGH 
ALIAS BOBBY ALIAS BURA (D. OF HEARING : 2025-
03-20 ) 
 
P.S.-FIR NO. :(KALINDI KUNJ-126/2022) 

10 BAIL APPLN.-4379/2024 ASHOK GEHLOT @PARDHAN@ASHOK 
SOLANKI  
V/s THE STATE NCT OF DELHI & ANR. 
  

KEDAR GOSWAMI  

 OTHER DETAILS OF ADVOCATES: 
N.C SHARMA (SHARMAADVOCATE@GMAIL.COM)(9810145572)(PETITIONER) 
N.C SHARMA(SHARMAADVOCATE@GMAIL.COM)(9810145572)(PETITIONER) 
N.C SHARMA (SHARMAADVOCATE@GMAIL.COM)(9810145572)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CHHAWLA-766/2015) 
BAIL APPLN. 2730/2023 FILED BY NAFE SINGH 
ALIAS MANTRI (DISPOSED ON : 2023-10-06 ) 
BAIL APPLN. 2729/2023 FILED BY NAFE SINGH 
ALIES MANTRI (DISPOSED ON : 2023-09-21 ) 
BAIL APPLN. 3897/2023 FILED BY DHARMENDER @ 
MADU (DISPOSED ON : 2024-07-05 ) 
 
P.S.-FIR NO. :(CHHAWLA-766/2015) 

11 BAIL APPLN.-4439/2024 VIJAY TIWARI  
V/s STATE GOVT. OF NCT OF DELHI 
  

SUSHANT RAO  

 OTHER DETAILS OF ADVOCATES: 
SUSHANT RAO(ADV.SUSHANTRAO@GMAIL.COM)(9910110273)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(NARELA INDUSTRIAL AREA-
627/2024) 

12 BAIL APPLN.-812/2025 
CRL.M.A. 5883/2025 

RANJIT SINGH ALIAS BOBBY ALIAS BURA  
V/s THE STATE NCT OF DELHI 
  

AMIT MISHRA  

 OTHER DETAILS OF ADVOCATES: 
S.K MISHRA (SKMISHRAADVOCATE@GMAIL.COM)(9818160645)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KALINDI KUNJ-126/2022) 
BAIL APPLN. 2340/2022 FILED BY SHRI RANJEET 
SINGH ALIAS BURA ALIAS BOBBY (DISPOSED ON : 
2022-10-14 ) 
BAIL APPLN. 1788/2023 FILED BY VIVEK GUPTA 
(DISPOSED ON : 2024-03-21 ) 
BAIL APPLN. 4337/2024 FILED BY VIVEK GUPTA (D. 
OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(KALINDI KUNJ-126/2022) 

13 BAIL APPLN.-1021/2025 
CRL.M.A. 7696/2025 

UMESH KHARI  
V/s THE STATE N.C.T OF DELHI 
  

CHETAN PANGASA  

 OTHER DETAILS OF ADVOCATES: 
MUKESH KALIA (CHETANPANGASA@GMAIL.COM)(9999052316)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CIVIL LINES-504/2023) 
BAIL APPLN. 3738/2024 FILED BY UMESH KHARI 
(DISPOSED ON : 2024-11-12 ) 
 
P.S.-FIR NO. :(CIVIL LINES-504/2023) 

FRESH MATTERS & APPLICATIONS 
14 CRL.M.C.-1703/2025 

CRL.M.A. 7630/2025 
ABDUL RABBANI @ RABBA  
V/s STATE GOVT. OF NCT OF DELHI 
  

SACHIN HITKARI  

 OTHER DETAILS OF ADVOCATES: 
SACHIN HITKARI(SACHINHITKARI@GMAIL.COM)(7827281478)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(S.P. BADLI-261/2024) 

FOR ADMISSION 
15 CRL.REV.P.-18/2025 

CRL.M.A. 813/2025 
CRL.M.A. 814/2025 

XXXXXX  
V/s THE STATE & ORS. 
  

SUBHASH CHANDRA LOCHAKIA  

 OTHER DETAILS OF ADVOCATES: 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(VIVEK VIHAR-332/2023) 
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AFTER NOTICE MISC. MATTERS 
16 CRL.M.A. 12469/2024 

In CRL.A.-368/2013 
ISHWARDEEN CHAUDHARY  
V/s CBI 
  

LOVKESH SAWHNEY, SUNDEEP 
SEHGAL 

 

 OTHER DETAILS OF ADVOCATES: 
SUNDEEP SEHGAL(INFILEGAL@GMAIL.COM)(9810005572)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 

P.S.-FIR NO. :(CBI-3-A-2000) 

17 CRL.L.P.-50/2023 
CRL.M.A. 2416/2023 

MANOJ MEHTA THROUGH HIS L.R. KARTIK 
MEHTA  
V/s M/S VARDA EXPORTS THROUGH ITS 
PARTNERS INA VARSHNE, BHARAT 
VARSHNEY, DHRUV VARSHNEY 
  

PARANJAY CHOPRA  

 OTHER DETAILS OF ADVOCATES: 
G P ASSOCIATES(LAWYERGIRISH@GMAIL.COM)(9873777479)(PETITIONER) 
PARANJAY CHOPRA(CHOPRA.PARANJAY@GMAIL.COM)(981866555)(PETITIONER) 
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
M/S VARDA EXPORTS(VARADAEXPORT@GMAIL.COM)()(RESPONDENT) 

 

18 CRL.L.P.-72/2023 
CRL.M.A. 3603/2023 
CRL.M.A. 3604/2023 

STATE  
V/s ASHRAF KHAN @ RAJA 
  

MEENAKSHI DAHIYA  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MUNDKA-216/2014) 

19 CRL.L.P.-122/2023 
CRL.M.A. 5089/2023 
WITH CRL.L.P. 183/2023 

DR VIVEK TYAGI  
V/s VISHAL JAIN 
  

PRIYANKA DAS  

 OTHER DETAILS OF ADVOCATES: 
PRIYANKA DAS(PRIYANKA19INDIA@GMAIL.COM)(9910169784)(PETITIONER) 
VISHALANU(VISHALANU01@GMAIL.COM)()(RESPONDENT) 

 

20 CRL.L.P.-183/2023 
CRL.M.A. 9350/2023 
WITH CRL.L.P. 122/2023 

DR VIVEK TYAGI  
V/s VISHAL JAIN 
  

PRIYANKA DAS  

 OTHER DETAILS OF ADVOCATES: 
PRIYANKA DAS(PRIYANKA19INDIA@GMAIL.COM)(9910169784)(PETITIONER) 

 

21 CRL.L.P.-129/2023 ISLAMUDDIN  
V/s JAI RAM 
  

ADITYA GAUR  

 OTHER DETAILS OF ADVOCATES: 
ADITYA GAUR (JURIST.ADITYAGUR@GMAIL.COM)(9999397097)(PETITIONER) 

 

22 CRL.L.P.-163/2023 
CRL.M.A. 8012/2023 

CHANDRA DEEP  
V/s RUPESH KUMAR KHOWAL 
  

MOHD IRFAN  

 OTHER DETAILS OF ADVOCATES: 
ANIS MOHAMMAD(MOHD_ANISH962@GMAIL.COM)(9971412326)(PETITIONER) 

 

23 CRL.L.P.-278/2023 
CRL.M.A. 13933/2023 

STATE  
V/s INTZAR 
  

NARESH KUMAR CHAHAR  

 OTHER DETAILS OF ADVOCATES: 
NARESH KUMAR (NARESHC200@GMAIL.COM)(9811047098)(PETITIONER) 
NARESH KUMAR CHAHAR(NARESHC200@GMAIL.COM)(9811047098)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) 

P.S.-FIR NO. :(KALYAN PURI-60/2013) 

24 CRL.L.P.-295/2023 STATE (NCT OF DELHI) THROUGH DEPUTY 
COMMISSIONER OF POLICE  
V/s PAWAN SHAH 
  

PRITHU GARG  

 OTHER DETAILS OF ADVOCATES: 
PRITHU GARG (PRITUGARG@GMAIL.COM)(9654302639)(PETITIONER) 

P.S.-FIR NO. :(MODEL TOWN-51/2016) 

25 CRL.L.P.-360/2023 PRAGATI SINGH & ANR.  
V/s RAKESH AGRAWAL 
  

BHARAT MISRA  

 OTHER DETAILS OF ADVOCATES:  
26 CRL.L.P.-370/2023 ROSHNI  

V/s SHAKEELA KHATOON 
KAMLESH KUMAR MISHRA, JATIN 
CHAUDHARY 

 

 OTHER DETAILS OF ADVOCATES: 
KAMLESH KUMAR 
MISHRA(KAMLESH.LEGALAID@GMAIL.COM)(9582388509)(PETITIONER) 
JATIN 
CHAUDHARY(KARNAILSINGHLEGAL@YAHOO.COM)(9999496017)(RESPONDENT) 

 

27 CRL.L.P.-502/2023 
CRL.M.A. 26928/2023 
CRL.M.A. 26929/2023 

RAJESH BHALLA  
V/s HARDEEP SINGH UPPAL 
  

DINESH KUMAR MUDGAL  

 OTHER DETAILS OF ADVOCATES: 
HARDEEP(HARDEEP.UPPAL@BA.COM)()(PETITIONER) 
DINESH KUMAR MUDGAL 
(RKMUDGALSAI@GMAIL.COM)(9818280161)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
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28 CRL.L.P.-615/2023 
CRL.M.A. 34187/2023 

JAI PRAKASH SINGH  
V/s JAGDAMBA PANDEY 
  

BINOD KUMAR PANDEY  

 OTHER DETAILS OF ADVOCATES: 
BINOD KUMAR PANDEY (BINOD330@GMAIL.COM)()(PETITIONER) 
B.K PANDEY (BINOD330@GMAIL.COM)(9555825975)(PETITIONER) 
DHURJATIVERMA (DHURJATIVERMA@YAHOO.COM)()(RESPONDENT) 

 

29 CRL.L.P.-567/2024 
WITH CRL.L.P. 568/2024 

M/S UNITED SPIRITS LIMITED  
V/s NAVEEN ADLAKHA @ NAVEEN KUMAR & 
ANR. 
  

SIDDHANT ASTHANA  

 OTHER DETAILS OF ADVOCATES: 
ASTHANA (SIDDHANT@ASTHANALAW.IN)(9818501011)(PETITIONER) 

 

30 CRL.L.P.-568/2024 M/S UNITED SPIRITS LIMITED  
V/s PUNEET GUPTA 
  

SIDDHANT ASTHANA  

 OTHER DETAILS OF ADVOCATES: 
ASTHANA (SIDDHANT@ASTHANALAW.IN)(9818501011)(PETITIONER) 

 

31 CRL.M.C.-5889/2014 
CRL.M.A. 2184/2020 
CRL.M.A. 2185/2020 
CRL.M.A. 6294/2022 

KALI CHARAN  
V/s STATE ( GOVT OF NCT OF DELHI) 
  

SUMESH GANDHI, KAMLESH KUMAR 
MISHRA, ANKIT KUMAR, SANJEEV 
SAGAR, ANCHIT SHARMA, TARVEEN 
SINGH NANDA, SATYAM THAREJA 

 

 OTHER DETAILS OF ADVOCATES: 
KAMLESH KUMAR MISHRA()(9582388509)(PETITIONER) 
ABHAY DIXIT(ADVABHAYDIXIT20202GMAIL.COM)(9654452476)(PETITIONER) 
STANDING COUNSEL(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 

P.S.-FIR NO. :(ROOP NAGAR-350/2014) 

32 CRL.REV.P.-280/2020 
CRL.M.A. 11953/2020 
CRL.M.A. 16275/2020 
CRL.M.A. 16763/2020 
CRL.M.A. 3697/2021 
CRL.M.A. 1760/2025 

SMT ANU BHARADWAJ & ANR.  
V/s SH. ABHINAV KAUSHIK & ANR. 
  

PARDEEP KUMAR MISHRA, ABHINAV 
KAUSHIK, ABHINAV KAUSHIK, 
MANDEEP SINGH VINAIK, KAMLESH 
KUMAR MISHRA 

 

 OTHER DETAILS OF ADVOCATES: 
PARDEEP MISHRA(ADV.PKMISHRA@GMAIL.COM)(9810926684)(PETITIONER) 
P.K. MISHRA & ASSOCIATES(PKMISHRA@GMAIL.COM)(9810926684)(PETITIONER) 
DELHI 
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ABHINAV(ABHINAV@GOTNIDEA.COM, 
GOTNIDEA@GMAIL.COM)(9408514733)(RESPONDENT) 
CHAITNYA 
GOSAIN(CRIMINALSTANDINGCOUNSEL@GMAIL.COM)(9999981270)(RESPONDENT) 
ABHINAV KAUSHIK(GOTNIDEA@GMAIL.COM)(9408514733)(PETITIONER) 
ABHINAVKAUSHIK(GOTNIDEA@GMAIL.COM)(9408514733)(PETITIONER) 
PK MISHRA(ADV.MISHRA@GMAIL.COM)()(RESPONDENT) 
ANU SANGRAH(ANUSANGRAH@GMAIL.COM)()(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ABHINAVKAUSHIK(GOTNIDEA@GMAIL.COM)(9408514733)(PETITIONER) 
ANU KAUSHIK(ANUSANGRAH@GMAIL.COM)()(PETITIONER) 
PK MISHRA(ADV.PKMISHRA@GMAIL.COM)()(PETITIONER) 
ABHINAV KAUSHIK(GOTNIDEA@GMAIL.COM)(9408514733)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ABHINAV KAUSHIK(GOTNIDEA@GMAIL.COM)(9408514733)(PETITIONER) 
ABHINAVKAUSHIK(GOTNIDEA@GMAIL.COM)(9408514733)(PETITIONER) 
PK MISHRA(ADV.PKMISHRA@GMAIL.COM)()(RESPONDENT) 
ANU(ANUSANGRAH@GMAIL.COM)()(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
MANDEEP SINGH 
VINAIK(OPERATIONS@INTEGRALLAWOFFICES.ORG)(9810001275)(PETITIONER) 
KAMLESH KUMAR 
MISHRA(CORPUSJURISINDIA@GMAIL.COM)(9650082100)(PETITIONER) 

 

33 CRL.REV.P.-348/2020 
CRL.M.A. 15428/2020 
CRL.M.A. 15997/2021 
CRL.M.A. 15998/2021 
WITH CRL.REV.P. 352/2020 

ANIL KUMAR SHARMA  
V/s SMT. POOJA SHARMA & ANR. 
  

KAMAL KISHORE VIJAY, RAJIV 
KUMAR SHARMA, AMRITA MISHRA 

 

 OTHER DETAILS OF ADVOCATES: 
KAMAL K VIJAY & RAJENDER 
VIJAY(ADVOCATERAJUVIJAY@GMAIL.COM)(9811753008)(PETITIONER) 
KAMALVIJAY(KAMALVIJAYADVOCATE@GMAIL.COM)(9811753008)(PETITIONER) 
KAMAL KISHORE 
VIJAY(KAMALVIJAYADVOCATE@GMAIL.COM)(9811753008)(PETITIONER) 
RAJIV KUMAR 
SHARMA(ADVRAJIVSHARMA09@GMAIL.COM)(9999804565)(RESPONDENT) 
AMRITA MISHRA(AMRITAKUMARI20@GMAIL.COM)(9999762400)(PETITIONER) 
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34 CRL.REV.P.-352/2020 
CRL.M.A. 15555/2020 
CRL.M.A. 16002/2021 
CRL.M.A. 16003/2021 

RAJESH KUMAR SHARMA  
V/s DEEPIKA SHARMA & ANR. 
  

KAMAL KISHORE VIJAY, RAJIV 
KUMAR SHARMA, AMRITA MISHRA 

 

 OTHER DETAILS OF ADVOCATES: 
KAMAL K VIJAY & RAJENDER 
VIJAY(ADVOCATERAJUVIJAY@GMAIL.COM)(9811753008)(PETITIONER) 
KAMALVIJAY(KAMALVIJAYADVOCATE@GMAIL.COM)(9811753008)(PETITIONER) 
KAMAL KISHORE 
VIJAY(KAMALVIJAYADVOCATE@GMAIL.COM)(9811753008)(PETITIONER) 
RAJIV KUMAR 
SHARMA(ADVRAJIVSHARMA09@GMAIL.COM)(9999804565)(PETITIONER) 
AMRITA MISHRA(AMRITAKUMARI20@GMAIL.COM)(9999762400)(PETITIONER) 
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COURT NO. 27   
HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 
 
CLICK HERE TO JOIN VC: 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 
 

ITEM 
NUMBER 

cmnegi93@gmail.com  
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

BAIL 
1 BAIL APPLN.-4175/2021 

CRL.M.A. 1813/2022 
ADITYA REDDY  
V/s NARCOTICS CONTROL BUREAU, DELHI 
ZONAL UNIT 
  

SUJEET KUMAR GUPTA  

 OTHER DETAILS OF ADVOCATES: 
SUJEET GUPTA(SUJIT.LAW@GMAIL.COM)(9811904386)(PETITIONER) 
ADV.DEVESH MALAN(MALIYADESH@GMAIL.COM)()(PETITIONER) 
SUBHASH BANSAL(BANSAL_SUBASH@GMAIL.COM)()(PETITIONER) 
DHC(DHCSHOPNO2@GMAIL.COM)()(RESPONDENT) 
SUJEET GUPTA(SUJIT.LAW@GMAIL.COM)(9811904386)(PETITIONER) 
RAJESH MANCHANDA(RAJESH@MANCHANDACO.COM)(9811010461)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(N.C.B. R.K.PURAM-SC 46/2021) 
BAIL APPLN. 1120/2022 FILED BY JASBIR SINGH 
(DISPOSED ON : 2023-01-13 ) 
BAIL APPLN. 148/2022 FILED BY MOHD ASLAM 
CHICKO (DISPOSED ON : 2023-09-18 ) 
BAIL APPLN. 1149/2023 FILED BY MADAN LAMA 
(DISPOSED ON : 2023-05-04 ) 
 
P.S.-FIR NO. :(N.C.B. R.K.PURAM-SC 46/2021) 

2 BAIL APPLN.-3289/2023 
CRL.M.A. 26484/2023 

RAJESH CHAUHAN  
V/s STATE OF GOVERNMENT OF NCT OF DELHI 
THROUGH HOME SECRETARY & ANR. 
  

MANISH SHANKER  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
151/2020) 

3 BAIL APPLN.-4820/2024 DARSHAN DABAS  
V/s THE STATE GOVT. OF NCT OF DELHI 
  

PRASHANT YADAV  

 OTHER DETAILS OF ADVOCATES: 
PRASHANT SINGH YADAV(VILAWHOUSE@GMAIL.COM)(9999981708)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NAJAFGARH-405/2018) 
BAIL APPLN. 1134/2024 FILED BY DARSHAN 
DABAS (DISPOSED ON : 2024-08-16 ) 
BAIL APPLN. 2683/2024 FILED BY PRAMOD 
KUMAR (DISPOSED ON : 2024-12-02 ) 
 
P.S.-FIR NO. :(NAJAFGARH-405/2018) 

4 BAIL APPLN.-171/2025 ANIL MITHAS  
V/s STATE(NCT OF DELHI) 
  

MANOJ KUMAR SINGH  

 OTHER DETAILS OF ADVOCATES: 
MAOJ SINGH(MANOJ.1968SINGH@GMAIL.COM)(9811778574)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-94/2020) 
CRL.M.C. 4156/2024 FILED BY SHASHANK PATHAK 
(D. OF HEARING : 2025-04-25 ) 
CRL.M.C. 8321/2024 FILED BY ANOOP MITHAS (D. 
OF HEARING : 2025-04-25 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
94/2020) 

5 BAIL APPLN.-265/2025 AJAY THR. PAIROKAR  
V/s STATE OF NCT OF DELHI 
  

MANOJ SINGH  

 OTHER DETAILS OF ADVOCATES: 
MANOJ SINGH (ADV.MANOJSINGH46@GMAIL.COM)(9555655254)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NIHAL VIHAR-258/2013) 
BAIL APPLN. 1378/2020 FILED BY RAJDEV 
(DISPOSED ON : 2020-06-30 ) 
BAIL APPLN. 1388/2020 FILED BY AJAY (DISPOSED 
ON : 2020-06-30 ) 
BAIL APPLN. 532/2021 FILED BY PUNEET @ 
MANOJ (DISPOSED ON : 2024-04-30 ) 
BAIL APPLN. 1933/2023 FILED BY RAJDEV 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04�
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(DISPOSED ON : 2024-04-30 ) 
BAIL APPLN. 2253/2024 FILED BY PINTU KUMAR 
(DISPOSED ON : 2024-07-04 ) 
 
P.S.-FIR NO. :(NIHAL VIHAR-258/2013) 

6 BAIL APPLN.-713/2025 SIBBU @ROHAN @KALLU  
V/s STATE (N.C.T. OF DELHI) 
  

AAKASH  

 OTHER DETAILS OF ADVOCATES: 
JITENDER TYAGI(RAJESH.JASCH@GMAIL.COM)(9810008859)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(TIGRI-278/2024) 

7 BAIL APPLN.-733/2025 DIVYA RASTOGI  
V/s THE STATE GOVT. OF NCT OF DELHI 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SONU PANDEY (ADVOCATESKPANDEY2018@GMAIL.COM)(9599454759)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KALKAJI-471/2023) 
CRL.M.C. 5147/2024 FILED BY ASHISH 
CHAUDHARY (D. OF HEARING : 2025-04-03 ) 
 
P.S.-FIR NO. :(KALKAJI-471/2023) 

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL) 
8 CRL.M.C.-3429/2024 NARCOTICS CONTROL BUREAU  

V/s AMARDEEP SINGH NARANG 
  

SHASHWAT BANSAL  

 OTHER DETAILS OF ADVOCATES: 
SUBHASH BANSAL(BANSAL_SUBASH@YAHOO.COM)()(PETITIONER) 
NITIN(NITIN.REMEDIUM@GMAIL.COM)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(N.C.B. R.K.PURAM-VIII/03/DZU/2021) 
BAIL APPLN. 3463/2022 FILED BY RAJA JASWANT 
SINGH SANDHU (DISPOSED ON : 2023-02-03 ) 
BAIL APPLN. 994/2023 FILED BY GULDEEP SINGH 
(DISPOSED ON : 2023-10-17 ) 
CRL.M.C. 1170/2024 FILED BY NARCOTICS 
CONTROL BUREAU (D. OF HEARING : 2025-07-30 ) 
BAIL APPLN. 546/2024 FILED BY RAJA JASWANT 
SINGH (DISPOSED ON : 2024-12-16 ) 
 
P.S.-FIR NO. :(N.C.B. R.K.PURAM-
VIII/03/DZU/2021) 

9 CRL.M.C.-7298/2024 XXXX  
V/s THE STATE NET OFDELHI AND ANR 
  

NAVEEN KUMAR, LALIT BHATI  

 OTHER DETAILS OF ADVOCATES: 
LALIT BHATI(ADVLALITBHATI7500@GMAIL.COM)(8851315141)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SARITA VIHAR-335/2018) 
W.P.(CRL) 3727/2018 FILED BY ANAM (DISPOSED 
ON : 2019-03-15 ) 
CRL.M.C. 9032/2024 FILED BY XXXX (DISPOSED 
ON : 2024-11-20 ) 
 
P.S.-FIR NO. :(SARITA VIHAR-335/2018) 

10 CRL.M.C.-8414/2024 DHIRENDRA GAUTAM  
V/s THE STATE GOVT OF NCT OF DELHI AND 
ORS. 
  

RAJESH KUMAR VERMA  

 OTHER DETAILS OF ADVOCATES: 
RADHAKRISHNAN PILLAI (RKPILLAI15ADV@GMAIL.COM)(873612713)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
293/2019) 

FRESH MATTERS & APPLICATIONS 
11 W.P.(CRL)-781/2025 SANT RAM  

V/s STATE(GOVT. OF NCT OF DELHI) 
  

ANURAG JAIN  

 OTHER DETAILS OF ADVOCATES: 
ANURAG JAIN(ANURAGLAWYER2000@GMAIL.COM)(9811235881)(PETITIONER) 
ANURAG JIAN(ANURAGLAWYER2000@GMAIL.COM)(9811235881)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(BHAJAN PURA-447/1996) 
CRL.M.C. 2499/2000 FILED BY SANJAY SHARMA 
(DISPOSED ON : 2000-07-26 ) 
CRL.A. 541/2001 FILED BY SANJEEV (DISPOSED ON 
: 2009-09-14 ) 
CRL.A. 542/2001 FILED BY KAMAL (DISPOSED ON : 
2009-09-14 ) 
CRL.A. 544/2001 FILED BY SANT RAM (DISPOSED 
ON : 2009-09-14 ) 
W.P.(CRL) 945/2010 FILED BY KAMAL (DISPOSED 
ON : 2010-06-21 ) 
W.P.(CRL) 840/2011 FILED BY KAMAL (DISPOSED 
ON : 2011-07-13 ) 
W.P.(CRL) 443/2021 FILED BY SANT RAM 
(DISPOSED ON : 2021-02-26 ) 
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W.P.(CRL) 1311/2021 FILED BY SANJEEV 
(DISPOSED ON : 2021-10-06 ) 
W.P.(CRL) 3678/2023 FILED BY SANT RAM 
(DISPOSED ON : 2023-12-26 ) 
 
P.S.-FIR NO. :(BHAJAN PURA-447/1996) 

FOR ADMISSION 
12 CRL.M.C.-4670/2024 

CRL.M.A. 17449/2024 
CRL.M.A. 17450/2024 

SURENDER SINGH  
V/s STATE (NCT OF DELHI) 
  

NISHANT NAIN  

 OTHER DETAILS OF ADVOCATES: 
NSIHANT NAIN(NAINNISHANT3748@GMAIL.COM)(9599515369)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(CYBER POLICE POLICE STATION NEW 
DELHI-1/2021) 

13 CRL.REV.P.(MAT.)-104/2025 
CRL.M.A. 7005/2025 
CRL.M.A. 7006/2025 
CRL.M.A. 7007/2025 
CRL.M.A. 7008/2025 

RAM KHILAWAN  
V/s PREM KUMARI 
  

DEVENDER KUMAR  

 OTHER DETAILS OF ADVOCATES: 
DEVENDER KUMAR (ADV04DEV@GMAIL.COM)(8447200154)(PETITIONER) 

 

AFTER NOTICE MISC. MATTERS 
14 CRL.A.-29/2009 MANMATH KUMAR  

V/s STATE THR.C.B.I. 
  

MR.AJAY BURMAN, GANESH KUMAR, 
ASHISH KUMAR, SADHVI GAUR, 
NIKHIL GOEL 

Listing Remarks: 
AT 04:00 PM 

 OTHER DETAILS OF ADVOCATES: 
SADHVI GAUR(SADHVIGAUR@GMAIL.COM)(9899833386)(PETITIONER) 
NIKHIL GOEL(REACHNIKHILGOEL@GMAIL.COM)(9810133254)(PETITIONER) 

 

15 CRL.M.C.-82/2024 
CRL.M.A. 328/2024 

GAMBHIR  
V/s THE STATE GOVT OF NCT OF DELHI & ANR. 
  

PRABHAT KUMAR  

 OTHER DETAILS OF ADVOCATES: 
PRABHAT KUMAR (ADV.DR.PRABHAT@GMAIL.COM)(9868474075)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
109/2020) 

16 CRL.M.C.-914/2024 
WITH CRL.M.C. 941/2024 

RAM KUMAR GIRI @ RAMU & ORS.  
V/s STATE (NCT OF DELHI) & ANR. 
  

PUNEET KUMAR SAXENA  

 OTHER DETAILS OF ADVOCATES: 
PUNEET KUMAR SAXENA 
(SAXENA_PUNEET@YAHOO.COM)(7982246549)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NEW ASHOK NAGAR-318/2019) 
CRL.M.C. 941/2024 FILED BY RAM KUMAR GIRI @ 
RAMU & ANR. (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(NEW ASHOK NAGAR-318/2019) 

17 CRL.M.C.-941/2024 RAM KUMAR GIRI @ RAMU & ANR.  
V/s STATE (NCT OF DELHI) & ANR. 
  

PUNEET KUMAR SAXENA  

 OTHER DETAILS OF ADVOCATES: 
PUNEET KUMAR 
SAXENA(SAXENA_PUNEET@YAHOO.COM)(7982246549)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NEW ASHOK NAGAR-318/2019) 
CRL.M.C. 914/2024 FILED BY RAM KUMAR GIRI @ 
RAMU & ORS. (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(NEW ASHOK NAGAR-318/2019) 

18 CRL.M.C.-1171/2024 UDDESHYA SHARMA  
V/s STATE NCT OF DELHI & ORS. 
  

PAWAN GUPTA, DHIRAJ KUMAR, 
LAKHMI CHAND 

 

 OTHER DETAILS OF ADVOCATES: 
DHIRAJ KUMAR(DHIRAJKUMAR1000@GMAIL.COM)(9811536335)(PETITIONER) 
LAKHMI CHAND(LAKHMICHND@GMAIL.COM)(9350538109)(PETITIONER) 

P.S.-FIR NO. :(MEHAM ROHTAK-298/2023) 

19 CRL.M.C.-2104/2024 
CRL.M.A. 8137/2024 
WITH CRL.M.C. 2218/2024 

DIRECTORATE OF ENFORCEMENT  
V/s ASHISH KUMAR VERMA 
  

MANISH JAIN  

 OTHER DETAILS OF ADVOCATES: 
MANISH JAIN(LEGAL.MANISHJAIN@GMAIL.COM)(9891422415)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 23/2021) 
W.P.(CRL) 2903/2022 FILED BY ROHIT (DISPOSED 
ON : 2022-12-05 ) 
W.P.(CRL) 2925/2022 FILED BY ROHIT (D. OF 
HEARING : 2025-03-21 ) 
CRL.M.C. 2218/2024 FILED BY DIRECTORATE OF 
ENFORCEMENT (D. OF HEARING : 2025-03-20 ) 
BAIL APPLN. 3979/2024 FILED BY JATIN CHOPRA 
(DISPOSED ON : 2024-11-26 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 23/2021) 
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20 CRL.M.C.-2218/2024 
CRL.M.A. 8596/2024 
CRL.M.A. 8597/2024 

DIRECTORATE OF ENFORCEMENT  
V/s MOHAN MADAAN 
  

SUSHANT KUMAR  

 OTHER DETAILS OF ADVOCATES: 
MANISH JAIN(LEGAL.MANISHJAIN@GMAIL.COM)(9891422415)(PETITIONER) 
DIRECTORATE OF ENFORCEMENT (DL.HC_ED@GOV.IN)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 23/2021) 
W.P.(CRL) 2903/2022 FILED BY ROHIT (DISPOSED 
ON : 2022-12-05 ) 
W.P.(CRL) 2925/2022 FILED BY ROHIT (D. OF 
HEARING : 2025-03-21 ) 
CRL.M.C. 2104/2024 FILED BY DIRECTORATE OF 
ENFORCEMENT (D. OF HEARING : 2025-03-20 ) 
BAIL APPLN. 3979/2024 FILED BY JATIN CHOPRA 
(DISPOSED ON : 2024-11-26 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 23/2021) 

21 CRL.M.C.-2187/2024 
CRL.M.A. 8470/2024 

SHAKIR HUSSAIN  
V/s STATE OF NCT OF DELHI & ANR. 
  

NISHANT MANDAL  

 OTHER DETAILS OF ADVOCATES: 
NISHANT MANDAL(NISHANTMANDAL@REDIFFMAIL.COM)(8092776660)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(NEW ASHOK NAGAR-451/2018) 

22 CRL.M.C.-2223/2024 SH.SHARAD SHARMA  
V/s STATE NCT OF DELHI AND ORS. 
  

ARJUN ANAND  

 OTHER DETAILS OF ADVOCATES: 
ARJUN 
ANAND(ARJUNANANDANDASSOCIATES@GMAIL.COM)(9910397396)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(BURARI-91/2021) 

23 CRL.M.C.-3380/2024 
CRL.M.A. 12996/2024 

D.S.RAWAT  
V/s CENTRAL BUREAU OF INVESTIGATION 
  

NEHA RATHI  

 OTHER DETAILS OF ADVOCATES: 
NEHA RATHI(NEHA305@GMAIL.COM)(8860867102)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-6-E-2002) 
W.P.(CRL) 531/2015 FILED BY RAM NIWAS 
DHURIYA & ORS (DISPOSED ON : 2018-05-28 ) 
CRL.REV.P. 78/2015 FILED BY RAM NIWAS 
DHURIYA (DISPOSED ON : 2015-02-10 ) 
CRL.M.C. 1193/2024 FILED BY RAM NIWAS 
DHURIYA (DISPOSED ON : 2024-02-26 ) 
 
P.S.-FIR NO. :(CBI-6-E-2002) 

24 CRL.M.C.-3476/2024 BHARTI & ANR.  
V/s NIKHIL THAKUR & ORS. 
  

S D WINDLESH  

 OTHER DETAILS OF ADVOCATES: 
S.D WINDLESH (SDWINDLESHADV@GMAIL.COM)(9811169203)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

25 CRL.M.C.-4419/2024 
CRL.M.A. 16777/2024 

ISHWAR SHARMA  
V/s STATE OF NCT & ANR. 
  

CHIRAG MADAN, R VATS  

 OTHER DETAILS OF ADVOCATES: 
CHRAG MADAN (CONTACT@MSLAWCHAMBERS.COM)(9999276327)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
R VATS(ROOHITVATS6@GMAIL.COM)(9990117171)(PETITIONER) 

 

26 CRL.M.C.-4568/2024 
CRL.M.A. 17183/2024 

MR. PRADEEP OHRI  
V/s STATE OF NCT OF DELHI 
  

BHARAT GUPTA  

 OTHER DETAILS OF ADVOCATES: 
BHARAT GUPTA (LEGISTAUXILIARY@GMAIL.COM)(45640851)(PETITIONER) 
BHARAT GUPTA (LEGISTAUXILIARY@GMAIL.COM)(45640851)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(KAROL BAGH-291/2017) 

27 CRL.M.C.-4699/2024 
CRL.M.A. 17514/2024 
CRL.M.A. 17515/2024 

STATE (NCT OF DELHI)  
V/s HARMANPREET SINGH WALIA 
  

SANJEEV BHANDARI  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CRIME AND RAILWAY-73/2023) 
CONT.CAS(C) 850/2024 FILED BY COURT ON ITS 
OWN MOTION (D. OF HEARING : 2025-04-16 ) 
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CONT.CAS(C) 851/2024 FILED BY COURT ON ITS 
OWN MOTION (D. OF HEARING : 2025-04-16 ) 
 
P.S.-FIR NO. :(CRIME AND RAILWAY-73/2023) 

28 CRL.M.C.-5259/2024 
CRL.M.A. 20102/2024 

SMT. RASHMI JUNEJA & ANR.  
V/s SOURABH MAHAJAN 
  

SOURABH MALHOTRA  

 OTHER DETAILS OF ADVOCATES: 
IMRAN MOULAEY(IMRANMOULAEY@GMAIL.COM)(9811352442)(PETITIONER) 

 

29 CRL.M.C.-6924/2024 
CRL.M.A. 26485/2024 

SHRI SUNIL JAIN  
V/s THE STATE OF NCT OF DELHI & ORS. 
  

SANJAY SINGH  

 OTHER DETAILS OF ADVOCATES: 
PUNEET GOEL (ADVPUNEETGOEL@GMAIL.COM)(9810759570)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

30 CRL.M.C.-7311/2024 
CRL.M.A. 27884/2024 
CRL.M.A. 27885/2024 

AJAY MEDI  
V/s STATE OF NCT OF DELHI AND ORS. 
  

ARJUN ANAND  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(JANAKPURI-104/2018) 
W.P.(CRL) 2874/2019 FILED BY AJAY MEDI 
(DISPOSED ON : 2021-12-09 ) 
W.P.(CRL) 3492/2019 FILED BY AJAY MEDI & ORS 
(DISPOSED ON : 2021-12-09 ) 
 
P.S.-FIR NO. :(JANAKPURI-104/2018) 

31 CRL.M.C.-7434/2024 MS. RICHA SONI  
V/s THE STATE (GOVT. OF NCT OF DELHI) & 
ANR. 
  

RATTANDIP SINGH KHARBANDA  

 OTHER DETAILS OF ADVOCATES: 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

32 CRL.M.C.-7656/2024 
CRL.M.A. 29202/2024 

MEHAR NIGAR  
V/s STATE OF NCT OF DELHI & ANR. 
  

AKSHAY LODHI  

 OTHER DETAILS OF ADVOCATES: 
GEETANJALI BORAH (CLERKROHITSINGHAL@GMAIL.COM)(9650388376)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(SAKET-260/2019) 

33 CRL.M.C.-7825/2024 KAVITA KAUL  
V/s SHISHAN GARG 
  

KUNAL AGGARWAL  

 OTHER DETAILS OF ADVOCATES: 
KUNAL AGGARWAL(OFFICE@KUNAL.ORG.IN)(9999779516)(PETITIONER) 

 

34 CRL.M.C.-7888/2024 
CRL.M.A. 30085/2024 
CRL.M.A. 34082/2024 

AKSHAY MITTAL & ANR.  
V/s REGISTRAR OF COMPANIES 
  

MUKESH SHARMA, RINKU KUMAR 
GARG 

 

 OTHER DETAILS OF ADVOCATES: 
MUKESH SHARMA 
(ADVO.MUKESHSHARMA@GMAIL.COM)(9873289394)(PETITIONER) 
MCA (ROC.DELHI@MCA.DELHI.GOV.IN)(0)(RESPONDENT) 
RINKU GARG(RGLAWASSOCIATES61@GMAIL.COM)(0)(PETITIONER) 
MUKESH SHARMA(ADVO.MUKESHSHARMA@GMAIL.COM)(0)(RESPONDENT) 

 

35 CRL.M.C.-7968/2024 
CRL.M.A. 30413/2024 

NISHTHA ARORA  
V/s STATE GOVT. OF NCT OF DELHI AND ANR. 
  

VIKAS WALIA  

 OTHER DETAILS OF ADVOCATES: 
VIKAS WALIA (VIKASWALIA.ADV@GMAIL.COM)(9728546160)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

36 CRL.M.C.-8057/2024 
CRL.M.A. 30790/2024 

AJAY MEDI  
V/s STATE OF NCT OF DELHI & ANR. 
  

ARJUN ANAND  

 OTHER DETAILS OF ADVOCATES: 
ARJUN ANAND 
(ARJUNANANDANDASSOCIATES@GMAIL.COM)(9910397396)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(JANAKPURI-48/2018) 
BAIL APPLN. 546/2018 FILED BY AJAY MEDI 
(DISPOSED ON : 2018-08-01 ) 
BAIL APPLN. 547/2018 FILED BY SHAKUNTLA DEVI 
(DISPOSED ON : 2018-08-01 ) 
W.P.(CRL) 3492/2019 FILED BY AJAY MEDI & ORS 
(DISPOSED ON : 2021-12-09 ) 
 
P.S.-FIR NO. :(JANAKPURI-48/2018) 
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37 CRL.M.C.-8059/2024 
CRL.M.A. 30799/2024 

ROSHAN LAL MEENA  
V/s STATE(GOVT. OF NCT OF DELHI) & ANR. 
  

AJAY KUMAR PIPANIYA  

 OTHER DETAILS OF ADVOCATES: 
AJAY KUMAR (PIPANIYAASOCIATES@GMAIL.COM)(9810466554)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CHHAWLA-174/2024) 
 
P.S.-FIR NO. :(CHHAWLA-174/2024) 

38 CRL.M.C.-8112/2024 
CRL.M.A. 31040/2024 

SANDEEP GUPTA  
V/s STATE OF NCT OF DELHI, THROUGH SHO 
POLICE STATION DWARKA SOUTH & ANR. 
  

RAJEEV KUMAR MISHRA, PIYUSH 
CHHABRA 

 

 OTHER DETAILS OF ADVOCATES: 
RAJEEV KUMAR 
MISHRA(RAJEEVMISHRACLC@GMAIL.COM)(9953145936)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
PIYUSH 
CHHABRA(CHHABRALEGALADVISERS@GMAIL.COM)(9958612544)(PETITIONER) 

P.S.-FIR NO. :(DWARKA SOUTH-152/2023) 

39 CRL.M.C.-8188/2024 DEEPAK TALWAR  
V/s DIRECTORATE OF ENFORCEMENT 
  

YASH DATT Listing Remarks: 
AT 04:00 PM 

 OTHER DETAILS OF ADVOCATES: 
TANVEER AHMED (VAIBHAV@GMAIL.COM)(9891984221)(PETITIONER) 
DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)(0)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 13/2017) 
W.P.(CRL) 385/2019 FILED BY DEEPAK TALWAR 
(DISPOSED ON : 2019-04-04 ) 
BAIL APPLN. 1180/2019 FILED BY MR. DEEPAK 
TALWAR (DISPOSED ON : 2019-09-19 ) 
CRL.M.C. 2506/2019 FILED BY ADITYA TALWAR (D. 
OF HEARING : 2025-03-28 ) 
W.P.(CRL) 1162/2019 FILED BY MRS. DEEPA 
TALWAR (DISPOSED ON : 2019-04-23 ) 
CRL.M.C. 4460/2024 FILED BY DIRECTORATE OF 
ENFORCEMENT (D. OF HEARING : 2025-07-24 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 13/2017) 

40 CRL.M.C.-8225/2024 
CRL.M.A. 31421/2024 

CENTRAL BUREAU OF INVESTIGATION  
V/s ASHWANI KUMAR & ORS 
  

PRAKARSH AIRAN, MANISH TIWARI, 
SUSHIL KUMAR GUPTA, MD SHAHID 
ANWAR 

 

 OTHER DETAILS OF ADVOCATES: 
ANUPAM S 
SHARMA(ANUPAMSHARMAADVOCATE@GMAIL.COM)(9810009734)(PETITIONER) 
MANISH TIWARI(MANISHTIWARIADV@GMAIL.COM)(9810428486)(RESPONDENT) 
SUSHIL KUMAR 
GUPTA(DRSUSHILGUPTA2004@GMAIL.COM)(9811397124)(RESPONDENT) 
MD SHAHID 
ANWAR(SHAHIDANWARADVOCATE@GMAIL.COM)(9811898482)(PETITIONER) 

P.S.-FIR NO. :(CBI-5-E-2006) 

41 CRL.M.C.-8505/2024 DIVYA SHARMA  
V/s RAHUL BHARGAVA 
  

HIMANSHU YADAV  

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU YADAV(ADVOCATEYADAV@GMAILCOM)(9810791391)(PETITIONER) 

 

42 CRL.M.C.-8614/2024 
CRL.M.A. 32939/2024 

KNOWELL PHARMA SOLUTIONS LLP  
V/s THE STATE GOVT. OF NCT OF DELHI & 
ANR. 
  

AKASH JANDIAL  

 OTHER DETAILS OF ADVOCATES: 
AKASH JANDIAL (SKYLEGAL89@GMAIL.COM)(9971720541)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DARYA GANJ-519/2023) 
BAIL APPLN. 3791/2023 FILED BY RAJEEV KUMAR 
BHARDWAJ (DISPOSED ON : 2024-02-01 ) 
BAIL APPLN. 3456/2023 FILED BY PANKAJ YADAV 
(DISPOSED ON : 2024-03-04 ) 
BAIL APPLN. 4349/2023 FILED BY SUNIL KUMAR 
MISHRA (DISPOSED ON : 2024-02-01 ) 
 
P.S.-FIR NO. :(DARYA GANJ-519/2023) 

43 CRL.M.C.-8643/2024 
CRL.M.A. 33058/2024 
CRL.M.A. 37727/2024 

SHOWMAN CONSTRUCTION AND IMPEX 
LIMITED & ANR.  
V/s THE REGISTRAR OF COMPANIES OF NCT OF 
DELHI AND HARYANA & ORS. 
  

MUKESH SHARMA, RINKU KUMAR 
GARG 

 

 OTHER DETAILS OF ADVOCATES: 
MUKESH SHARMA 
(ADVO.MUKESHSHARMA@GMAIL.COM)(8368465287)(PETITIONER) 
ROC (ROC.DELHI@MCA.DELHI.GOV.IN)(0)(RESPONDENT) 
RINKU GARG LAW 
ASSOCIATES(RGLAWASSOCIATES61@GMAIL.COM)(9818900589)(PETITIONER) 
MUKESH SHARMA(ADVO.MUKESHSHARMA@GMAIL.COM)(0)(RESPONDENT) 
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44 CRL.M.C.-8750/2024 
CRL.M.A. 33477/2024 

SH. JITENDRA THAKUR  
V/s STATE GOVT OF NCT OF DELHI AND ORS. 
  

SUMIT GOYAL  

 OTHER DETAILS OF ADVOCATES: 
PARAS CHAWALA (PARAS.CHAWLA34@GMAIL.COM)(9891561092)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(VASANT KUNJ SOUTH-311/2024) 

45 CRL.M.C.-8848/2024 
CRL.M.A. 33832/2024 
CRL.M.A. 33834/2024 
WITH CRL.M.C. 8851/2024 

GETAMBER ANAND  
V/s STATE GOVT. OF NCT OF DELHI AND ORS. 
  

KARTIK NAYAR, UNUM LAW  

 OTHER DETAILS OF ADVOCATES: 
KRISH KALRA (SECRETARY@KNLEGAL.IN)(9560888726)(PETITIONER) 
KRISH KALRA (SECRETARY@KNLEGAL.IN)(9560888723)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
()()(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-88/2021) 
CRL.M.C. 8851/2024 FILED BY POONAM 
GETAMBER ANAND (D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
88/2021) 

46 CRL.M.C.-8851/2024 
CRL.M.A. 33858/2024 

POONAM GETAMBER ANAND  
V/s STATE GOVT. OF NCT OF DELHI AND ORS. 
  

KARTIK NAYAR, UNUM LAW  

 OTHER DETAILS OF ADVOCATES: 
K.N LEGAL(KNAYAR@KNLEGAL.IN)(9560888723)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
()()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-88/2021) 
CRL.M.C. 8848/2024 FILED BY GETAMBER ANAND 
(D. OF HEARING : 2025-03-20 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
88/2021) 

47 CRL.M.C.-8903/2024 
CRL.M.A. 34065/2024 
CRL.M.A. 35132/2024 

SHRI ASHOK GUPTA AND ANR.  
V/s REGISTRAR OF COMAPNIES AND ANR. 
  

NITIN MANGLA, RINKU KUMAR GARG  

 OTHER DETAILS OF ADVOCATES: 
VINEET MEHTA (NITIN@NMLO.IN)(9811322965)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
RINKU GARG(RGLAWASSOCIATES@GMAIL.COM)(9818900589)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

48 CRL.M.C.-8969/2024 
CRL.M.A. 34343/2024 

VIJAY CHHABRA  
V/s JOGINDER KAPOOR & ORS. & ORS. 
  

ASHUTOSH DUBEY, ASHUTOSH 
DUBEY 

 

 OTHER DETAILS OF ADVOCATES: 
ASHUTSOH DUBEY(ADVAD UBEY@GMAIL.COM)(9953587630)(PETITIONER) 
GURMEHAR SISTANI(GURMEHAR.LAW@GMAIL.COM)(0)(RESPONDENT) 
ASHUTOSH DUBEY(ADVADUBEY@GMAIL.COM)(9560580512)(PETITIONER) 

 

49 CRL.M.C.-9322/2024 
CRL.M.A. 35717/2024 
CRL.M.A. 35718/2024 
CRL.M.A. 6297/2025 

SH. RAVINDER MALHOTRA  
V/s SMT. SONIA MALHOTRA 
  

SUNIL DUTT DIXIT  

 OTHER DETAILS OF ADVOCATES: 
SUNIL DUTT DIXIT(SUNILDIXIT2008@GMAIL.COM)(7292005634)(PETITIONER) 
SUNIL DUTT DIXIT (SDDOFFICE2@GMAIL.COM)(9312832910)(PETITIONER) 
SUNIL DUTT DIXIT(SDDOFFICE2@GMAIL.COM)(9312832910)(PETITIONER) 

 

50 CRL.M.C.-9770/2024 NAVRATAN AAZAD & ORS.  
V/s STATE NCT OF DELHI 
  

VINAY JAIDKA  

 OTHER DETAILS OF ADVOCATES: 
WHITE PAPER LAW 
OFFICES(WHITEEAGLELAWCHAMBER@GMAIL.COM)(9873557258)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NARAINA-611/2015) 
CRL.M.C. 384/2025 FILED BY RAJESH (D. OF 
HEARING : 2025-04-25 ) 
 
P.S.-FIR NO. :(NARAINA-611/2015) 

51 CRL.M.C.-10122/2024 ROHIT KHARBANDA  
V/s STATE GOVT. OF NCT OF DELHI AND ANR. 
  

ARUNA MEHTA  

 OTHER DETAILS OF ADVOCATES: 
ARUN MEHTA(ASSOCIATESMEHTA5@GMAIL.COM)(9560557484)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(CIVIL LINES-180/2017) 

52 CRL.M.C.-1488/2025 
CRL.M.A. 6660/2025 

UMED SINGH  
V/s THE STATE OF NCT OF DELHI THROUGH ITS 
ASSISTANT COMMISSIONER OF POLICE, 
POLICE STATION CRIME BRANCH DELHI NEW 
DELHI 110033 
  

NIHAR DAGAR  

 OTHER DETAILS OF ADVOCATES: 
NIHAR DAGAR(ADVNIHADAGAR@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CRIME AND RAILWAY-165/2024) 
TR.P.(CRL.) 115/2024 FILED BY STATE (GOVT. OF 
NCT) OF DELHI (DISPOSED ON : 2024-12-19 ) 
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BAIL APPLN. 230/2025 FILED BY NARESH BALYAN 
(D. OF HEARING : 2025-04-02 ) 
 
P.S.-FIR NO. :(CRIME AND RAILWAY-165/2024) 

53 CRL.REV.P.-333/2021 
CRL.M.A. 16720/2021 
WITH CRL.REV.P. 217/2022 
CRL.REV.P. 402/2022 

VAKAMULLA CHANDRASHEKHAR  
V/s ASSISTANT DIRECTOR ENFORCEMENT 
DIRECTORATE MINSTRY OF FINANCE 
DEPARTMENT OF REVENUE 
  

NAVEEN MALHOTRA, NAVEEN 
MALHOTRA 

 

 OTHER DETAILS OF ADVOCATES: 
NILANSH 
MALHOTRA(NILANSHMALHOTRA86@GMAIL.COM)(9999961725)(PETITIONER) 
NILESH 
MALHOTRA(NILANSHMALHOTRA86@GMAIL.COM)(9999961725)(PETITIONER) 
VAKAMULLA CHANDRASHEKHAR VS ASSISTANT DIRECTOR ENFORCEMNET 
DIRECTORATE(CGSC461@GMAIL.COM)(9811191920)(RESPONDENT) 
DIRECTORS OF ENFORCEMENT(CGSC461@GMAIL.COM)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 2/2015) 
W.P.(CRL) 852/2017 FILED BY VAKAMULLA 
CHANDRASHEKHAR (D. OF HEARING : 2030-01-26 
) 
CRL.M.C. 1681/2018 FILED BY ASSISTANT 
DIRECTOR (DISPOSED ON : 2018-11-02 ) 
CRL.REV.P. 217/2022 FILED BY VIKRAMADITYA 
SINGH (D. OF HEARING : 2025-03-20 ) 
CRL.M.C. 3061/2022 FILED BY DIRECTORATE OF 
ENFORCEMENT (D. OF HEARING : 2025-04-07 ) 
CRL.REV.P. 402/2022 FILED BY RAM PRAKASH 
BHATIA (D. OF HEARING : 2025-03-20 ) 
CRL.M.C. 1512/2023 FILED BY DIRECTORATE OF 
ENFORCEMENT (DISPOSED ON : 2024-01-09 ) 
W.P.(CRL) 2257/2023 FILED BY VINA Y MITTAL (D. 
OF HEARING : 2025-07-21 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 2/2015) 

54 CRL.REV.P.-217/2022 
CRL.M.A. 6951/2022 

VIKRAMADITYA SINGH  
V/s DIRECTORATE OF ENFORCEMENT 
  

ADITYA CHOPRA  

 OTHER DETAILS OF ADVOCATES: 
ARSHDEEP 
SINGH(ARSHDEEP.@ARSHDEEPSKHURANAC.COM)(9971140092)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 2/2015) 
W.P.(CRL) 852/2017 FILED BY VAKAMULLA 
CHANDRASHEKHAR (D. OF HEARING : 2030-01-26 
) 
CRL.M.C. 1681/2018 FILED BY ASSISTANT 
DIRECTOR (DISPOSED ON : 2018-11-02 ) 
CRL.M.C. 3061/2022 FILED BY DIRECTORATE OF 
ENFORCEMENT (D. OF HEARING : 2025-04-07 ) 
CRL.REV.P. 402/2022 FILED BY RAM PRAKASH 
BHATIA (D. OF HEARING : 2025-03-20 ) 
CRL.REV.P. 333/2021 FILED BY VAKAMULLA 
CHANDRASHEKHAR (D. OF HEARING : 2025-03-20 
) 
CRL.M.C. 1512/2023 FILED BY DIRECTORATE OF 
ENFORCEMENT (DISPOSED ON : 2024-01-09 ) 
W.P.(CRL) 2257/2023 FILED BY VINA Y MITTAL (D. 
OF HEARING : 2025-07-21 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 2/2015) 

55 CRL.REV.P.-402/2022 
CRL.M.A. 12607/2022 

RAM PRAKASH BHATIA  
V/s ASSISTANT DIRECTOR ENFORCEMENT 
DIRECTORATE 
  

NAVEEN MALHOTRA  

 OTHER DETAILS OF ADVOCATES: 
NILANSH 
MALHOTRA(NILANSHMALHOTRA86@GMAIL.COM)(999961725)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 2/2015) 
W.P.(CRL) 852/2017 FILED BY VAKAMULLA 
CHANDRASHEKHAR (D. OF HEARING : 2030-01-26 
) 
CRL.M.C. 1681/2018 FILED BY ASSISTANT 
DIRECTOR (DISPOSED ON : 2018-11-02 ) 
CRL.REV.P. 217/2022 FILED BY VIKRAMADITYA 
SINGH (D. OF HEARING : 2025-03-20 ) 
CRL.M.C. 3061/2022 FILED BY DIRECTORATE OF 
ENFORCEMENT (D. OF HEARING : 2025-04-07 ) 
CRL.REV.P. 333/2021 FILED BY VAKAMULLA 
CHANDRASHEKHAR (D. OF HEARING : 2025-03-20 
) 
CRL.M.C. 1512/2023 FILED BY DIRECTORATE OF 
ENFORCEMENT (DISPOSED ON : 2024-01-09 ) 
W.P.(CRL) 2257/2023 FILED BY VINA Y MITTAL (D. 
OF HEARING : 2025-07-21 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 2/2015) 
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56 W.P.(CRL)-3869/2024 
CRL.M.A. 37335/2024 
CRL.M.A. 37336/2024 
CRL.M.A. 4628/2025 

VIJAY SAI REDDY  
V/s UNION OF INDIA AND ORS. 
  

MAHFOOZ AHSAN NAZKI  

 OTHER DETAILS OF ADVOCATES: 
MAHFOOZ A. NAZKI(OFFICE@NAZKI.IN)(9871200737)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
MAHFOOZA A. NAZKI(OFFICE@NAZKI.IN)(9871200737)(PETITIONER) 
MAHFOOZ A NAZKI(OFFICE@NAZKI.IN)(9871200737)(PETITIONER) 
AMIT TIWARI(TIWARIAMIT22@YAHOO.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

57 W.P.(CRL)-809/2025 MOHD AKRAM  
V/s STATE OF NCT OF DELHI 
  

ROHAN WADHWA  

 OTHER DETAILS OF ADVOCATES: 
ROHAN WADHWA (ROHANWADHWAADV@GMAIL.COM)(9671978629)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
453/2024) 

 
 
 
 
 
 
 
 
HIGH COURT OF DELHI      REGISTRAR(LISTING) 
18.03.2025. 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



20-03-2025                      ADVANCE CAUSE LIST OF COMPANY SIDE 
 
COURT NO.42 

 
HON'BLE MS.JUSTICE PRATHIBA M. SINGH 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE 
CONTACT, MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. 
JUSTICE PRATHIBA M. SINGH.] 
 
CLICK HERE FOR VC  
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6  
 

Meeting No. 1669 92 0249  
 

Join from a video conferencing system or application  
 

Dial: dhcvirtualcourt6@dhcvirtualcourt.webex.com  
 

you can also dial 210.4.202.4 and enter your meeting number.  
 

Join by phone  
Access Code: 1669 92 0249  

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO courtmaster@pmsingh.in 
 
NOTE: Counsels and Litigants may send their appearances through the following  
      link/form. This form shall be available during Court hearing days from  
      09:00 A.M – 04:30 P.M..  
 
      https://forms.gle/LszUZHy9YMBfTrAu7 
 
ITEM 
NUMBE
R 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 
INFORMATION 

PART-HEARD MATTERS 
1 CO.APPL. 476/2013 

CO.APPL. 477/2013 
CO.APPL. 543/2013 
CO.APPL. 778/2013 
CO.APPL. 840/2013 
CO.APPL. 841/2013 
CO.APPL. 1446/2013 
CO.APPL. 1585/2013 
CO.APPL. 1775/2014 
CO.APPL. 583/2015 
CO.APPL. 1775/2015 
CO.APPL. 330/2016 
CO.APPL. 695/2016 
CO.APPL. 1356/2016 
CO.APPL. 5135/2016 
CO.APPL. 5136/2016 
CO.APPL. 1366/2017 
CO.APPL. 441/2018 
CO.APPL. 474/2018 
CO.APPL. 689/2018 
CO.APPL. 830/2018 
CO.APPL. 912/2018 
CO.APPL. 5/2021 
CO.APPL. 72/2021 
CO.APPL. 180/2021 
CO.APPL. 181/2021 
CO.APPL. 302/2021 
CO.APPL. 732/2022 
CO.APPL. 734/2022 
CO.APPL. 21/2023 

DINESH MITTAL & ORS.  
V/s M/S TRIVENI INFRASTRUCTURE 
DEVELOPMENT CO. LTD 
  

J M BARI, SANJAY S CHHABRA, GAURAV GUPTA, 
VAIBHAV MEHRA, NATASHA GARG, AAROHI 
MIKKILINENI, OFFICIAL LIQUIDATOR, SHANKARI 
MISHRA, RAJEEV SAXENA, GAURAV GUPTA, ABHISHEK 
GUPTA, YAKSH GARG, FAISAL NASEEM, MILIND 
GARG, KNM & PARTNERS, LAW OFFICES, UCOL, 
DHEERAJ MALHOTRA, MOHAMMAD SULAMAN KHAN, 
SHAGUN BHARGAVA, RAGHAV ALOK, SARAN SURI, 
NANDWANI, C & A SOLUTION, NAMITHA MARIANNE 
MATHEWS, VINOD TRISAL, NUPUR SHUKLA, SANJAY S 
CHHABBRA, ALOK KUMAR, ANIL GROVER, MR RUKBAN 
TYAGI, SAVYASACHI KUMAR SAHAI, MADAN GERA, 
RAJNI ANAND, SANJAYCHHABRA, PRADEEP 
CHHINDRA, C.S.CHAUHAN, PRADEEP, NITESH MEHRA, 
BHUSHAN, AJIT K SINGH, PL CHOPRA, SURUCHI 
AGGARWAL, RAJAT NAVET, SONIA SHARMA, KRISHNA 
MURAREE SINGH, ABHAY KUMAR DAS, NAVIN KUMAR 
CHAUDHRY, HARSH SHARMA, JAYPREET SINGH 
KOHLI, AMAN NANDRAJOG, VINEET BHAGAT, RIDHI 
MUNJAL, SUPARNA SRIVASTAVA, ANITA MAHAPATRA, 
SWECHCHA MISHRA, GANGADHARAN K, HIMANSHU 
SINGHAL, YAKSH GARG, AMOD SHARMA, NOOPUR 
SINGHAL, SHAGUN BHARGAVA, DINESH DOSHI 
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CO.APPL. 36/2023 
CO.APPL. 513/2023 
CO.APPL. 754/2023 
CO.APPL. 756/2023 
CO.APPL. 766/2023 
CO.APPL. 27/2024 
CO.APPL. 243/2024 
CO.APPL. 245/2024 
CO.APPL. 572/2024 
CO.APPL. 595/2024 
CO.APPL. 668/2024 
CO.APPL. 686/2024 
CO.APPL. 823/2024 
CO.APPL. 824/2024 
CO.APPL. 825/2024 
CO.APPL. 2/2025 
CO.APPL. 30/2025 
CO.APPL. 32/2025 
CO.APPL. 33/2025 
OLR 114/2018 
OLR 98/2023 
OLR 106/2023 
OLR 20/2024 
OLR 48/2024 
OLR 117/2024 
OLR 2/2025 
In CO.PET.-39/2009 
WITH CO.PET. 333/2010 
 OTHER DETAILS OF ADVOCATES: 

GAURAVGUPTA(GAURAV@GAURAVGUPTA.NET.IN)(9958444233)(PETITIONER) 
DHEERAJ MALHOTRA(DM@MPARTNERS.IN)(9811278000)(PETITIONER) 
RAGHAVALOK(ALOK1RAGHAV@GMAIL.COM)(9990505143)(PETITIONER) 
NAMITHA MARIANNE MATHEWS(NAMITHA@SAMVIDLEGAL.IN)(9599786590)(PETITIONER) 
VINOD TRISAL(TRISAL09@GMAIL.COM)(9811149661)(PETITIONER) 
GAURAVGUPTA(GAURAV@GAURAVGUPTA.NET.IN)(9958444233)(PETITIONER) 
ANIL GROVER(GROVERADVOCATE@GMAIL.COM)(9871212952)(PETITIONER) 
RAGHAVALOK(ALOK1RAGHAV@GMAIL.COM)(9990505143)(PETITIONER) 
SANJAY S CHHABRA(SANJAYCHHABRA1@GMAIL.COM)(9810404147)(PETITIONER) 
RAJAT NAVET(GOLUNEGI@REDIFFMAIL.COM)(9650881816)(PETITIONER) 
SONIA SHARMA(SONIALEGAL111@GMAIL.COM)(9811111993)(PETITIONER) 
KRISHNA MURAREE SINGH(KRISHNAPARMAARAA@GMAIL.COM)(9818333616)(PETITIONER) 
KRISHNA MURAREE SINGH(KRISHNAPARMAARAA@GMAIL.COM)(9818333616)(PETITIONER) 
SANJAY S CHHABRA(SANJAYCHHABRA1@GMAIL.COM)(9810404147)(PETITIONER) 
KRISHNA MURAREE SINGH(KRISHNAPARMAARAA@GMAIL.COM)(9818333616)(PETITIONER) 
ABHAY KUMAR DAS(ABHAY_KDAS@YAHOO.CO.IN)(9810573522)(PETITIONER) 
NAVIN KUMAR CHAUDHRY(HANSNAVIN.NK@GMAIL.COM)(9871046898)(PETITIONER) 
HARSH SHARMA(ADV.HARSHSHARMA@GMAIL.COM)(9999666408)(PETITIONER) 
JAYPREET SINGH KOHLI(JAYPREETSINGH@BASILLAW.IN)(9560448477)(PETITIONER) 
AMAN NANDRAJOG(AMANNANDRAJOG@GMAIL.COM)(9971704062)(PETITIONER) 
ANIL GROVER(GROVERADVOCATE@GMAIL.COM)(9871212952)(RESPONDENT) 
RAJNI ANAND(RAJNIANAND2000@GMAIL.COM)(9891593401)(PETITIONER) 
VINEET BHAGAT(VINEET@KGBHAGAT.CO.IN)(9810209570)(PETITIONER) 
RIDHI MUNJAL(RIDHIMUNJAL@1206@GMAIL.COM)(9971104284)(PETITIONER) 
AAROHI MIKKILINENI (CICEROFIRM@GMAIL.COM)(9650290474)(RESPONDENT) 
SUPARNA SRIVASTAVA(SUPARNA.DESK@THEMISADV.COM)(9810235164)(PETITIONER) 
ANITA MAHAPATRA(ANITALEGAL2010@GMAIL.COM)(9711993160)(PETITIONER) 
SWECHCHA MISHRA(SWECHCHA52@GMAIL.COM)(7355235246)(RESPONDENT) 
SWECHCHA MISHRA(SWECHCHA52@GMAIL.COM)(7355235246)(PETITIONER) 
GANGADHARAN K (ADVOCATES_KGN@REDIFFMAIL.COM)(9811506605)(PETITIONER) 
MOHAMMAD SULAMAN KHAN(KHANLAWYER11@GMAIL.COM)(9818416099)(PETITIONER) 
MOHAMMAD SULAMAN KHAN(KHANLAWYER11@GMAIL.COM)(9818416099)(PETITIONER) 
HIMANSHU SINGHAL(SINGHALHIMANSHUOFFICIAL@GMAIL.COM)(9717514738)(RESPONDENT) 
YAKSH GARG(YAKSHGARGPRAKASH@GMAIL.COM)(9560846436)(PETITIONER) 
AMOD SHARMA(VIDHISPECTIVELAWASSOCIATES@GMAIL.COM)(9870347165)(PETITIONER) 
NOOPUR SINGHAL(NOOPUR4@GMAIL.COM )(9312765888)(RESPONDENT) 
SHAGUN BHARGAVA(SHAGUN.LAW@GMAIL.COM)(9891770449)(PETITIONER) 
DINESH DOSHI(RANJANDOSHI@GMAIL.COM)(7678683903)(PETITIONER) 

 

2 CO.PET.-333/2010 
CO.APPL. 2375/2011 
CO.APPL. 905/2016 
CO.APPL. 4542/2016 
CO.APPL. 4587/2016 
OLR 255/2017 
CO.APPL. 1113/2017 
CO.APPL. 315/2018 

SH. SAMEER SHARMA  
V/s M/S TRIVENI INFRASTRUCTURE 
DEVELOPMENT CO LTD 
  

SARAT CHANDRA, RAJAT ARORA, SARAT CHANDRA, 
OFFICIAL LIQUIDATOR, SUSHANT MUKUND, 
ARCHANA SHARMA, SHANKAR, BRIJENDER SINGH, 
ARUN K SINHA, SUNIL AGARWAL, SHAILENDRA 
SINGH, REKHA PALLI, ABHAY K DAS, JAYPREET 
SINGH KOHLI, VISHALAKSHI SINGH, SUMIT KUMAR, 
NOOPUR SINGHAL, AYUSH KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
ARCHANA SHARMA(AGRIMSHARMA29@GMAIL.COM)(9650630011)(PETITIONER) 

 



RAJAT ARORA(RAJATARORA1984@GMAIL.COM)(9958593888)(PETITIONER) 
JAYPREET SINGH KOHLI(JAYPREETSINGH@BASILLAW.IN)(9560448477)(PETITIONER) 
VISHALAKSHI SINGH(SINGHVISHALAKSHI93@GMAIL.COM)(07999710425)(PETITIONER) 
SUMIT KUMAR(SUMIT.LAW89@GMAIL.COM)(9911247063)(RESPONDENT) 
NOOPUR SINGHAL(NOOPUR4@GMAIL.COM )(9312765888)(PETITIONER) 
AYUSH KUMAR(AYUSH24THAKUR@GMAIL.COM)(9205317161)(PETITIONER) 

 
 
 

********** 
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COURT NO.51 

 
 HON'BLE MS.JUSTICE TARA VITASTA GANJU 

NOTE:  “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 
NOTE:  “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH” 
 
NOTE:  “ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE   
       APPEARING THROUGH VIRTUAL MODE, I.E, ENSURE THE VIDEO IS ON WHEN THE MATTER IS  
      TAKEN UP, APPEAR IN COURT ATTIRE AND BACKGROUND NOISE/DISTURBANCE. 
 
  COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME. 
 
  COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC  
       PLACE. 
 
NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M” 
 

 
CLICK HERE TO JOIN VC: 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1 
 
MEETING NO.   2512 822 186. 
 
NOTE FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
Bhupesh.kumar@dhc.nic.in 
 
ITEM 
NUMBE
R 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 
INFORMATION 

CONNECTED MATTERS (ANMM) 
1 CO.PET.-153/1999 

CO.APPL. 321/2015 
CO.APPL. 322/2015 
OLR 49/2024 
CO.APPL. 119/2025 
WITH CRL.O.(CO.) 21/2012 

ASIA INTERNATIONAL TRAVELS  
V/s TIMBER WORLD RESORTS & 
PLANTATION INDIA LTD. 
  

MR.PRAG CHAWLA, OFFICIAL LIQUIDATOR, 
RITIKA JHURANI, MR.SK LUTHRA, MS.ANUJ 
RAJPUT, PALLAK SINGH, AMAN MEHTA, MANSOOR 
ANSARI 

 

 OTHER DETAILS OF ADVOCATES: 
PALLAK SINGH(RAVISSINGH19@GMAIL.COM)(9868326973)(RESPONDENT) 
AMAN MEHTA(AMANMEHTA@MSN.COM)(9818023754)(PETITIONER) 
MANSOOR ANSARI(ADVMANSOOR@GMAIL.COM)(9711177423)(PETITIONER) 

 

2 CRL.O.(CO.)-21/2012 
WITH CO.PET. 153/1999 

M/S TIMBER WORLD RESORTS & 
PLANTATION(INDIA)  
V/s SANJAY SOOD & ORS. 
  

SUDHIR KAPOOR, AMAN MEHTA  

 OTHER DETAILS OF ADVOCATES: 
AMAN MEHTA(AMANMEHTA@MSN.COM)(9818023754)(PETITIONER) 

 

CONNECTED MATTERS (ANMM) 
3 CO.PET.-36/2013 

CO.APPL. 520/2017 
OLR 188/2019 
CO.APPL. 128/2020 
CO.APPL. 342/2021 

RE- M/S CATMOSS RETAIL PVT. LTD.  
V/s .... 
  

SANJEEV SAGAR, OFFICIAL LIQUIDATOR, JAIDEEP 
SINGH CHOUDHARY, SHIVANATH MAHANTA, 
DHRUV WADHWA, CHANDRA SHEKHER DELHI, 
SANJEEV NARULA, RISHI SOOD, ANIL MITTAL, 
SANDEEP DEVASHISH DAS, ADITYA DHAR, 
SIDDHARTH SHARMA, SOURABH GUPTA, RAHUL 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1�
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CO.APPL. 687/2023 
OLR 29/2024 
OLR 138/2024 
CO.APPL. 968/2024 
WITH CRL.O.(CO.) 9/2014 

MALHOTRA, KUNAL DEWAN 

 OTHER DETAILS OF ADVOCATES: 
JAIDEEPCHOUDHARY(JAIDEEP_MSPL@YAHOO.COM)(9227100100)(PETITIONER) 
CHANDRA SHEKHER GUPTA(CHANDRACSG1969@GMAIL.COM)(9871980107)(PETITIONER) 
SANJEEV NARULA(SANJEEV.NARULA70@GMAIL.COM)(9718340496)(PETITIONER) 
RISHI SOOD(RISHI.SOOD83@GMAIL.COM)(9650133112)(PETITIONER) 
ANIL MITTAL(KUMARMUNNA746@GMAIL.COM)(9810064432)(RESPONDENT) 
SANDEEP DEVASHISH DAS(SANDEEP.DAS@DASLAW.CO.IN)(9717798958)(RESPONDENT) 
ADITYA DHAR(ADITYADHAR01@GMAIL.COM)(9971873110)(RESPONDENT) 
SIDDHARTH SHARMA(SIDSHARMA.ADV@GMAIL.COM)(9899025007)(RESPONDENT) 
SOURABH GUPTA(SOURABHLLB@GMAIL.COM)(9999031721)(RESPONDENT) 
RAHUL MALHOTRA(RAHULSSMALHOTRA@GMAIL.COM)(9899218215)(PETITIONER) 
KUNAL DEWAN(KAPILDEV23@YAHOO.CO.IN)(9899731095)(RESPONDENT) 

 

4 CRL.O.(CO.)-9/2014 
WITH CO.PET. 36/2013 

M/S CATMOSS RETAIL PVT.LTD.  
V/s ASHA RANI & ORS. 
  

OFFICIAL LIQUIDATOR, SANDEEP DEVASHISH 
DAS, TANIA SHARMA, RAHUL MALHOTRA 

 

 OTHER DETAILS OF ADVOCATES: 
SANDEEP DEVASHISH DAS(SANDEEP.DAS@DASLAW.CO.IN)(9717798958)(RESPONDENT) 
TANIA SHARMA(TANIASHAR@GMAIL.COM)(9910445771)(RESPONDENT) 
RAHUL MALHOTRA(RAHULSSMALHOTRA@GMAIL.COM)(9899218215)(PETITIONER) 

 

CONNECTED MATTERS(ANMM) 
5 CO.PET.-994/2015 

CO.APPL. 2553/2016 
SANJAY KHULLAR  
V/s INTERNATIONAL CORP SOLUTIONS 
PVT. LTD. & ORS. 
  

TARA V. GANJU, OFFICIAL LIQUIDATOR  

 OTHER DETAILS OF ADVOCATES:  
6 CRL.O.(CO.)-7/2016 

WITH CO.PET. 994/2015 
INTERNATIONAL CORP 
SOLUTION(P)LTD.(IN PROV.LIQN.)  
V/s RAHUL NATH & ANR. 
  

OFFICIAL LIQUIDATOR  

 OTHER DETAILS OF ADVOCATES:  
AFTER NOTICE COMPANY MATTERS 

7 CCP(CO.)-1/2025 M/S HT MEDIA LIMITED  
V/s OFFICIAL LIQUIDATOR 
  

MIMANSA LAW OFFICES  

 OTHER DETAILS OF ADVOCATES:  
8 CO.APPL. 74/2020 

CO.APPL. 53/2023 
CO.APPL. 823/2023 
CO.APPL. 336/2024 
In CO.A(SB)-
43/2014(Disposed off case) 

DEEPAK SETHI  
V/s LAYCOCK ENGINEERS PRIVATE 
LIMITED & ORS. 
  

JITENDRA BHARTI, HITENDRA KR. NAHATA, 
SAURABH KALIA, VIKAS MANCHANDA, ANKUR 
ARORA, VIKAS MANCHANDA 

 

 OTHER DETAILS OF ADVOCATES: 
HITENDRA KR. NAHATA(HITENDRANAHATA@GMAIL.COM)(9910290400)(PETITIONER) 
ANKUR ARORA(ADVANKURARORA@GMAIL.COM)(9811929774)(PETITIONER) 
VIKAS MANCHANDA(VIKASMANCHANDA98@GMAIL.COM)(9818199725)(PETITIONER) 

 

9 CO.PET.-365/1998 
CO.APPL. 1077/2008 
OLR 253/2016 
OLR 310/2018 
CO.APPL. 231/2024 
CO.APPL. 806/2024 
CO.APPL. 807/2024 
CO.APPL. 808/2024 
WITH CRL.O.(CO.) 16/2001 

RE-BHARAT CHEMICAL AND FERTILIZER 
LTD.  
V/s .. 
  

MR.SUMANT BATRA, MANIT MOORJANI, SUDHIR 
MENDIRATTA, OFFICIAL LIQUIDATOR, MR. 
SANJAY YADAV, MS.MANISHA TYAGI, MR.JC 
CHAWLA, MR.HEMRAJ, P.R.CHOPRA, GEETANJALI, 
PARTHIV J MEHTA, MANIT MOORJANI 

 

 OTHER DETAILS OF ADVOCATES: 
PARTHIV J MEHTA(PJMEHTACEO1@REDIFFMAIL.COM)(9811044353)(RESPONDENT) 
MANIT MOORJANI(MOORJANICHAMBERS@GMAIL.COM)(9811143754)(PETITIONER) 

 

10 CO.PET.-161/1999 
OLR 131/2024 

MADAN LAL VOHRA  
V/s BASIL AGRO FARMS LTD. 
  

MS VINAIK, OFFICIAL LIQUIDATOR, HM SINGH, 
DINESH KUMAR, JK PALI, HS SINGH, SK LUTHRA, 
JK PAL, SANJANA BALI, GD CHOTMURADA, DR GS 
SANGWAN, RICHA KAPUR 

 

 OTHER DETAILS OF ADVOCATES:  
11 CO.PET.-71/2013 

CO.APPL. 220/2013 
CO.APPL. 721/2013 
OLR 43/2023 
OLR 84/2023 

MAHINDRA UGINE STEEL CO LTD  
V/s UNITED UKRAINE TECHNOLOGIES (P) 
LTD 
  

NITISH, OFFICIAL LIQUIDATOR, AMAN VACHHER, 
NIKHILESH, NIKHILESH KRISHNAN, DHIR AND 
DHIR ASSOCIATES, AMAN VACHHER 

 



CO.APPL. 587/2023 
 OTHER DETAILS OF ADVOCATES: 

AMAN VACHHER(ADVVACHHER@REDIFFMAIL.COM)(9711089214)(RESPONDENT) 
 

12 CO.PET.-128/2015 
CO.APPL. 311/2018 

SANJEEV KUMAR DHIMAN  
V/s S.P.SINGLA CONSTRUCTION PRIVATE 
LIMITED & ANR. 
  

SANTOSH KUMAR K  

 OTHER DETAILS OF ADVOCATES: 
SANTOSH KUMAR K(SANTOSHNAIR1984@GMAIL.COM)(9953306874)(PETITIONER) 

 

13 CO.PET.-222/2015 
CO.APPL. 1076/2015 
CO.APPL. 1739/2015 
OLR 195/2019 
CO.APPL. 271/2024 
OLR 8/2025 

TAWAKKAL WOOD PRODUCTS PVT LTD  
V/s SURYANSH ALLOYS AND STEELS 
PRIVATE LIMITED 
  

EKTA BHASIN, OFFICIAL LIQUIDATOR, JAYA 
TOMAR, EKTA BHASIN, MANPREET KAUR 

 

 OTHER DETAILS OF ADVOCATES: 
MANPREET KAUR(MPKAUR8@GMAIL.COM)(9818268162)(RESPONDENT) 

 

14 CO.PET.-298/2015 
CO.APPL. 1349/2015 
CO.APPL. 1350/2015 
CO.APPL. 137/2019 
OLR 272/2019 
CO.APPL. 836/2024 
CO.APPL. 1008/2024 

RELIGARE FINVEST LIMITED  
V/s URASTUN METAL INDUSTRIES PVT 
LTD. 
  

SANJEEV SINGH, OFFICIAL LIQUIDATOR, 
SUSHANT MUKUND 

 

 OTHER DETAILS OF ADVOCATES: 
SUSHANT MUKUND(SUSHANTMUKUND@YAHOO.COM)(9868069682)(PETITIONER) 

 

15 CO.PET.-36/2016 NITIN JAIN  
V/s ANSAL HI-TECH TOWNSHIPS LTD 
  

BHARAT SOOD, VINEET KUMAR, NIKHIL KAPOOR, 
HETU ARORA SETHI 

 

 OTHER DETAILS OF ADVOCATES: 
VINEET KUMAR(KUMARVINIT.K@GMAIL.COM)(9718784365)(PETITIONER) 
NIKHIL KAPOOR(ADVNIKHILKAPOOR@GMAIL.COM)(9899901557)(PETITIONER) 
HETU ARORA SETHI(HETUARORASETHIADV@GMAIL.COM)(9910904298)(PETITIONER) 

 

16 CO.PET.-553/2016 CLASSIC SWITCHGEARS & CONTROL 
PRIVATE LIMITED  
V/s  VXL REALTORS PVT.LTD & ORS. 
  

HITENDRA KR. NAHATA  

 OTHER DETAILS OF ADVOCATES:  
17 CO.PET.-814/2016 

OLR 294/2018 
CO.APPL. 1477/2018 
CO.APPL. 1509/2018 
CO.APPL. 229/2019 
CO.APPL. 230/2019 
CO.APPL. 370/2019 
CO.APPL. 928/2019 
CO.APPL. 1186/2019 
CO.APPL. 1187/2019 
CO.APPL. 1188/2019 
CO.APPL. 1287/2019 

BRIJESH GUPTA & ANR.  
V/s PREMIA PROJECTS LTD 
  

RAJNI ANAND, OFFICIAL LIQUIDATOR, MANISH 
SHERSIA, ASHISH VIRMANI, ANURADHA 
ARPUTHAM, AKHILESH ARORA, NAVEEN KUMAR, 
RAJNI ANAND 

 

 OTHER DETAILS OF ADVOCATES: 
MANISH SHERSIA(MANISHSHERSIA@GMAIL.COM)(9811833233)(PETITIONER) 
ASHISH VIRMANI(ASHISHV1@GMAIL.COM)(9810631642)(PETITIONER) 
ANURADHA ARPUTHAM(ANURADHARPUTHAM@GMAIL.COM)(9871422641)(PETITIONER) 
AKHILESH ARORA(AKHILESH_ARORA@HOTMAIL.COM)(9891738112)(PETITIONER) 
NAVEEN KUMAR(ADV.KUMARNAVEEN@GMAIL.COM)(9650552118)(PETITIONER) 
RAJNI ANAND(RAJNIANAND2000@GMAIL.COM)(9891593401)(PETITIONER) 

 

 
 

 
********** 

 
20-03-2025                      ADVANCE CAUSE LIST OF COMPANY SIDE 

 
COURT NO. 08  

 
HON'BLE MR.JUSTICE SACHIN DATTA 

CLICK HERE TO JOIN V.C. 



https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO sachin.sharma@dhc.nic.in 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE COMPANY MATTERS 
1 CO.PET.-301/2015 

OLR 97/2018 
CO.APPL. 142/2025 
CO.APPL. 143/2025 

MRS. USHA JAIN  
V/s ADITYA LANDCON PRIVATE 
LIMITED 
  

KARANJAWALA & CO, OFFICIAL LIQUIDATOR, 
AKHILESH ARORA 

 

 OTHER DETAILS OF ADVOCATES: 
AKHILESH ARORA(AKHILESH_ARORA@HOTMAIL.COM)(9891738112)(PETITIONER) 

 

 
 
 

*********** 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6�


20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

HIGH COURT OF DELHI AT NEW DELHI 

No.: 123/Rules/DHC        Dated: 03.10.2024 

 

     PRACTICE DIRECTIONS 

In order to ascertain from each party whether he/she admits or denies the allegations of 

facts made in the plaint and to be able to explore the possibilities of settlement and disposal of 

the main matter at the initial stage itself, Hon’ble the Chief Justice, on the recommendations of 

the Hon’ble Judges of the Original Side has been pleased to issue following Practice Directions 

for information and compliance by all concerned:- 

1. Advance copy of fresh Civil Suits {i.e.,CS(OS)andCC}, together with documents therewith, if 

any, shall be served upon each opposite party, as is also done for Arbitration petitions under 

the Delhi High Court (Original Side) Rules, 2018. 

2. Plaintiff shall also intimate all opposite parties, in the matter, about the filing and likely date 

of listing of the said suit. 

3. Plaint shall be accompanied by written proof of such intimation and their respective service, 

besides indicating name(s) of all opposite parties in the matter. 

4. Earlier Practice Directions regarding the manner and mode of Service of Notice of Motion, 

advance copy, etc., will remain the same. 

 

These Practice Directions shall come into force with immediate effect. 

    

                 By  Order   

            Sd/ 

(KANWAL JEET ARORA) 

REGISTRAR GENERAL 

 

 

 

  



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

HIGH COURT OF DELHI: NEW DELHI 

CIRCULAR 

     No.:DHC(OS)-Filing 

     Date: 27.08.2024 

 

 

It is circulated for information of all the concerned that the Hon’ble IT 

Committee has been pleased to direct that the impugned order should be made 

first Annexure with the Main Case. Hence, the impugned order/award shall be the 

first Annexure with the Main Case (wherever applicable) and the same shall reflect 

in the concerned part of the Main Case accordingly. 

 

          Sd/- 

         Registrar (Original) 

 

 
 
 
 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

 
 
 
 
 
 
 
 

  

 

CIRCULAR 

PRIORITY HEARING OF CASES OF LITIGANTS/ADVOCATES WITH 

DISABILITY (UNDER THE RIGHTS OF PERSONS WITH DISABILITY 

ACT) 

“All the Litigants/Advocates with disabilities and Advocates 

dealing with the cases pertaining to persons with 

Disabilities are impressed upon to apprise the office of 

Joint Registrar/ Deputy Registrar (Original) about their 

ongoing cases before the concerned Bench of this Court so 

that they can be identified and be listed categorically in 

the Cause List and disposed of on priority.”

 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

COURT NO. 43 
HON'BLE MR. JUSTICE PRATEEK JALAN 

 
CLICK HERE FOR VC NOTE:  
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3  
 
FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
sanjoyojha73@gmail.com  
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME 
OTHER 
INFORMATION 

PART-HEARD MATTERS 

1 O.M.P. (COMM)-
538/2020 
I.A. 10390/2020 
WITH O.M.P. (COMM) 
200/2021 
OMP (ENF.) (COMM.) 
95/2021 

HPCL-MITTAL PIPELINE 
LIMITED  
V/s COASTAL MARINE 
CONSTRUCTION AND 
ENGINEERING 
  

ADITYA VERMA, 
KARTIK NAYAR, KARTIK 
NAYAR 

 

2 O.M.P. (COMM)-
200/2021 
CAV 21/2021 
I.A. 8600/2021 

COASTAL MARINE 
CONSTRUCTION AND 
ENGINEERING LIMITED   
V/s HPCL MITTAL 
PIPELINES LIMITED 
  

ADITYA VERMA, 
KARTIK NAYAR, ADITYA 
VERMA 

 

3 OMP (ENF.) (COMM.)-
95/2021 
EX.APPL.(OS) 
621/2021 
EX.APPL.(OS) 
623/2021 

HPCL-MITTAL PIPELINE 
LIMITED  
V/s COASTAL MARINE 
CONSTRUCTION AND 
ENGINEERING 
  

ADITYA VERMA, 
KARTIK NAYAR, KARTIK 
NAYAR 

 

 

    ****** 

 

  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3
mailto:sanjoyojha73@gmail.com


20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

COURT NO. 36  
HON'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI  

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
cmvijaypal.dhc@gov.in  
CLICK HERE TO JOIN VC  
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13  
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME 
OTHER 
INFORMATION 

PART-HEARD MATTERS 

1 O.M.P. (COMM)-
104/2020 
WITH O.M.P. (COMM) 
180/2020 
OMP (ENF.) (COMM.) 
178/2023 

HOSPITAL SERVICES 
CONSULTANCY 
CORPORATION LTD. 
AND ANR.  
V/s SUPERIOR FABRICS 
  

R.S.BHATNAGAR, 
SUMEET BABBAR, AJAY 
VERMA, ABHINAV SINGH 
RAGHUVANSHI, 
DEVINDER SINGH 
CHAUHAN, ARMAAN 
VERMA, MANEESHA 
DHIR 

AT 3.30 P.M 

2 O.M.P. (COMM)-
180/2020 
I.A. 23506/2023 

HSCC (INDIA LTD) & 
ANR  
V/s M/S R.S 
INDUSTRIES 
  

AJAY VERMA, SUNIL 
KUMAR SHARMA, 
ARMAAN VERMA, 
BALDEV MALIK, ISHAAN 
VERMA 

AT 3.30 P.M 

3 OMP (ENF.) (COMM.)-
178/2023 

M/S R S INDUSTRIES  
V/s M/S HSCC(I)LTD & 
ANR. 
  

SUNIL KUMAR SHARMA AT 3.30 P.M 

     ****** 

 

  

mailto:cmvijaypal.dhc@gov.in
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13


20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

COURT NO. 44 
HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD 

 
 NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME 
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME DURING THE 
COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. ANY 
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD 
SHALL NEITHER BE FORWARDED TO THE COURT NOR BE ENTERTAINED.  
 
NOTE: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION WHICH IS 
PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE BENCH 
CONCERNED.  IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT SHOULD BE 
MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE). 
 
NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES 
IN THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS. 
  
TO JOIN VC: 
 https://delhihighcourt.webex.com/meet/dhcecourtvc13  
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
pankaj.shukla@dhc.nic.in 
   

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME 
OTHER 
INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 ARB.P.-482/2023 VOLVO AUTO INDIA 
PRIVATE LIMITED  
V/s SAI RAM KRISHNA 
CARS PRIVATE LIMITED 
  

UPENDRA NATH 
SINGH, R. 
SUDHINDER 

 

2 ARB.P.-1219/2023 
WITH ARB.P. 
1225/2023 

GMR AMBALA 
CHANDIGARH 
EXPRESSWAYS PRIVATE 
LIMITED  
V/s NATIONAL HIGHWAYS 
AUTHORITY OF INDIA & 
ANR. 
 
 
 
  

VIJAYA SINGH  

https://delhihighcourt.webex.com/meet/dhcecourtvc13
mailto:pankaj.shukla@dhc.nic.in


20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

3 ARB.P.-1225/2023 GMR AMBALA 
CHANDIGARH 
EXPRESSWAYS PRIVATE 
LIMITED  
V/s NATIONAL HIGHWAYS 
AUTHORITY OF INDIA & 
ANR. 
  

HEMANT GUPTA, 
VIJAYA SINGH 

 

4 ARB.P.-1436/2024 ADITYA BIRLA FINANCE 
LIMITED  
V/s GREEN TECH STAR 
AND ORS. 
  

MAHIP DATTA 
PARASHAR 

 

5 ARB.P.-1936/2024 AJAY MALHOTRA   
V/s ANNY MALHOTRA & 
ORS. 
  

ARVIND KUMAR 
GUPTA 

 

6 ARB.P.-2135/2024 
I.A. 49695/2024 

SAMIRAN DAS  
V/s M/S SUPERTECH 
PRIVATE LIMITED & ANR. 
  

HIMANSHU 
BHARDWAJ 

 

7 ARB.P.-78/2025 DELHIVERY LIMITED  
V/s CREMICA FOOD 
INDUSTRIES LIMITED 
  

NAMAN JOSHI  

8 ARB.P.-154/2025 RAVINDER KUMAR  
V/s VANDANA PATHAK 
  

RAVI CHAWLA  

9 ARB. A. (COMM.)-
16/2023 
I.A. 7834/2023 

INDIA POWER 
CORPORATION LTD 
FORMERLY KNOWN AS 
DPSC LIMITED  
V/s RUGBY RENERGY 
PRIVATE LIMITED 
  

ANIRBAN 
BHATTACHARYA 

 

10 O.M.P. (COMM)-
59/2018 
I.A. 1868/2018 
 
 
 
 

VEDANTA LIMITED  
V/s SPECIAL CABLES PVT. 
LTD 
  

ROHINI MUSA  



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

11 O.M.P. (COMM)-
223/2018 

NHPC LTD.  
V/s HINDUSTAN 
CONSTRUCTION COMPANY 
LIMTED & ORS 
  

AGARWAL LAW 
ASSOCIATES, 
KHEYALI SINGH, IN 
COMPLIANCE OF 
ORDER DT. 
17.04.2018 OF 
SUPREME COURT OF 
INDIA IN TRANSFER 
PETITION (CIVIL) 
NO. 265-270 OF 
2018, LCR RECEIVED 
FROM HARNAM 
SINGH THAKUR, LD. 
D & SJ, GURUGRAM 
(HARYANA) IN ARB 
128/17 

 

12 O.M.P. (COMM)-
60/2023 
I.A. 2584/2023 
WITH O.M.P. (COMM) 
61/2023 

ENGINEERING PROJECTS 
INDIA PVT LTD  
V/s GURU GOBIND SINGH 
INDRAPRASTHA 
UNIVERSITY 
  

APOORV P TRIPATHI  

13 O.M.P. (COMM)-
61/2023 

GURU GOBIND SINGH 
INDRAPRASTHA 
UNIVERSTIY   
V/s ENGINEERING 
PROJECT INDIA PVT LTD 
  

APOORV P TRIPATHI, 
ANITA SAHANI 

 

14 O.M.P. (COMM)-
114/2023 

M. A. ZAHID  
V/s JINDAL SAW LTD 
  

ZARTAB ANWAR  

15 O.M.P. (COMM)-
135/2023 
WITH O.M.P. (COMM) 
299/2023 

MBL INFRASTRUCTURE 
LTD   
V/s GOVERMENT OF NCT 
OF DELHI 
  

ANUSUYA SALWAN  

16 O.M.P. (COMM)-
299/2023 
I.A. 14765/2023 
I.A. 14766/2023 
I.A. 14768/2023 
I.A. 5107/2025 

THE EXECUTIVE 
ENGINEER, HOUSING  
V/s M/S MBL 
INFRASTRUCTURE LTD 
  

ANUSUYA SALWAN, 
HETU ARORA SETHI, 
ANUSUYA SALWAN 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

17 O.M.P. (COMM)-
255/2023 
I.A. 13109/2023 
I.A. 18664/2023 

SIMPLEX 
INFRASTRUCTURES 
LIMITED   
V/s RAIL VIKAS NIGAM 
LIMITED 
  

JITENDER SINGH, 
UDIT SETH 

 

18 O.M.P. (COMM)-
318/2023 
I.A. 15318/2023 
I.A. 15320/2023 

AIRPORTS AUTHORITY OF 
INDIA  
V/s SUNEHARI BAGH 
BUILDERS PVT LTD 

AVINASH KUMAR 
TRIVEDI, DIGVIJAY 
RAI 

 

19 O.M.P. (COMM)-
398/2023 
WITH OMP (ENF.) 
(COMM.) 85/2018 

M/S NHPC LIMITED  
V/s M/S HINDUSTAN 
CONSTRUCTION CO. LTD. 
AND ANR 
  

PIYUSH SHARMA, 
KARTIK YADAV, IN 
COMPLIANCE OF 
ORDER DT. 
19.05.2023 PASSED 
IN OMP (ENF) 
(COMM) 84/2018 

 

20 OMP (ENF.) (COMM.)-
85/2018 
EX.APPL.(OS) 
462/2019 
I.A. 2720/2019 
EX.APPL.(OS) 
284/2020 
EX.APPL.(OS) 
326/2020 
EX.APPL.(OS) 
708/2021 

HINDUSTAN 
CONSTRUCTION CO. LTD.  
V/s NATIONAL HYDRO 
ELECTRIC POWER 
CORPORATION LTD. 
  

PIYUSH SHARMA, 
AGARWAL LAW 
ASSOCIATES, KARTIK 
YADAV 

 

21 O.M.P. (COMM)-
502/2023 
I.A. 24664/2023 
WITH O.M.P. (COMM) 
100/2024 

AIRPORTS AUTHORITY OF 
INDIA  
V/s KAPAHI 
CONSTRUCTION CO 
  

DIGVIJAY RAI  

22 O.M.P. (COMM)-
100/2024 
I.A. 4059/2024 
I.A. 4061/2024 

KAPAHI CONSTRUCTION  
V/s AIRPORTS AUTHORITY 
OF INDIA 
  

DIGVIJAY RAI, 
VIKALP SHARMA 

 

23 O.M.P. (COMM)-
533/2023 

RELIGARE FINVEST 
LIMITED  
V/s ATELIER 
AUTOMOBILES PVT. LTD. 
& ORS. 
  

TARUN GUPTA, 
SANJEEV SINGH 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

24 O.M.P. (COMM)-
10/2024 

M/S ITD- ITD CEM JOINT 
VENTURE  
V/s THE URBAN 
DEVELOPMENT 
DEPARTMENT, GOVT. OF 
TRIPURA 
  

SHUVODEEP ROY, 
AMIT GEORGE 

 

25 O.M.P. (COMM)-
270/2024 
I.A. 32636/2024 
I.A. 32637/2024 
I.A. 32639/2024 
I.A. 39443/2024 
WITH OMP (ENF.) 
(COMM.) 65/2024 

UNION OF INDIA  
V/s ANJU ENTERPRISES 
  

SHYAM SUNDER 
GANGWAR, MANISH 
MOHAN 

 

26 OMP (ENF.) (COMM.)-
65/2024 

ANJU ENTERPRISES  
V/s UNION OF INDIA 
  

SHYAM SUNDER 
GANGWAR 

 

27 O.M.P. (COMM)-
549/2024 
CAV 626/2024 
I.A. 49090/2024 

MICROMAX INFORMATICS 
LIMITED  
V/s TELEFONAKTIEBOLAG
ET LM ERICSSON (PUBL) 
  

PRANAV SARTHI, 
SUMEET KACHWAHA 

 

28 O.M.P.(I) (COMM.)-
427/2024 

K R ANAND  
V/s MS GAMMON 
ENGINEERS 
CONTRACTORS PVT LTD 
  

BHARAT BHUSHAN 
BHATIA 

 

29 O.M.P.(I) (COMM.)-
73/2025 
I.A. 5614/2025 

MOHAMMED 
RAHMATULLAH   
V/s M S KNS INFRACON 
PRIVATE LIMITED OTHERS 
& ORS. 
  

MAYANK SHARMA  

30 O.M.P. (T) (COMM.)-
3/2025 

BHUPENDER KUMAR 
ARORA (HUF), THROUGH 
ITS KARTA SH. 
BHUPENDER KUMAR 
ARORA  
V/s UNION OF INDIA & 
ANR. 
  

VIBHOR VERDHAN  
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31 O.M.P. (T) (COMM.)-
11/2025 
I.A. 1745/2025 

UNION OF INDIA  
V/s MS NARESH TEXTILES 
  

B RAMASAMY  

32 CS(OS)-1316/2011 
I.A. 11832/2013 

RAM MEHAR SINGH & 
ANR  
V/s RAM PHAL YADAV & 
ORS 
  

GUNJAN KUMAR, 
JEEVAN SHARMA, 
VIVEK YADAV, 
SANJEEV KUMAR 
TYAGI 

 

33 I.A. 49405/2024 
In CS(OS)-61/2016 

MOHD ASHHAR  
V/s ZEESHAN ZAMA KHAN 
& ANR 
  

YASIS CHANDRA, 
MOHD. NADEEM 
KHAN, MUBASHIR 
MUSHTAQ, MOHD. 
AMANULLAH, 
KAMESHWER 
MISHRA, ABHINAY 
SHARMA, DHRUV 
SHARMA, SANA 
ANSARI, 
MEDHANSHU 
TRIPATHI, 
KAMESHWER MISHRA 

 

34 CS(OS)-259/2017 
I.A. 6716/2017 
I.A. 6717/2017 
I.A. 6718/2017 
O.A. 47/2023 
I.A. 8350/2023 
I.A. 8351/2023 
I.A. 8352/2023 
I.A. 9906/2023 
I.A. 13456/2023 

MASTER BHAVYA 
VASHISHT & ANR  
V/s ANIL VASHISTH & ORS 
  

MAMTA SARNA, 
VIVEK SHEEL, 
PIYUSH SHARMA, 
RAHUL ROHATGI, 
MAMTA SARNA 

 

35 CS(OS)-632/2017 SMT. SOM PRABHA  
V/s SHRI MAHESH GUPTA 
& ORS 
  

YASHPAL SINGH, 
SHRI ARVIND BHATT 

 

36 CS(OS)-90/2019 
I.A. 2144/2019 
I.A. 15114/2019 
I.A. 17681/2019 
I.A. 17683/2019 
I.A. 785/2020 
I.A. 8047/2022 
I.A. 5996/2024 

SHRI ASHU AGGARWAL  
V/s SHRI MANISH VIJ 
  

ARJUN MALIK, NINAD 
DOGRA, DARSHAN 
PALIWAL, ARJUN 
MALIK, RAKESH 
CHANDER AGARWAL, 
RAKESH CHANDER 
AGRAWAL, MANI 
KAUL 
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37 I.A. 2814/2025 
In CS(OS)-136/2019 

APOORV JAIN  
V/s SHRI RAHUL JAIN AND 
ORS. 
  

VAIBHAV JAIN, 
SUMMIT KAUSHAL, 
SHANTNU 
AGGARWAL, ANKIT 
JAIN, SHANTNU 
AGGARWAL 

 

38 I.A. 49673/2024 
I.A. 49674/2024 
In CS(OS)-171/2019 
(Disposed off case) 

SMT. MEENU GULSHAN & 
ORS.  
V/s SH. VIJAY KHOSLA 
  

MAYANK MAINI, 
ROHIT GOEL, 
MAYANK MAINI 

 

39 CS(OS)-354/2019 
I.A. 9447/2019 
I.A. 9936/2024 
I.A. 6574/2025 

ARUNA RANI  
V/s SATENDER KUMAR 
SHARMA & ORS. 
  

V S MEHTA, V.S 
MEHTA, VINAY 
KUMAR SHARMA, 
VIJAY KUMAR 
WADHWA, MADHU 
SHARMA, PRITISH 
SABHARWAL, DR. 
SHAMBHUJI, SAMEER 
DEWAN, SHAMBHUJI 

 

40 CS(OS)-364/2019 
I.A. 13823/2019 
I.A. 11215/2020 
I.A. 9663/2023 
I.A. 9666/2023 
I.A. 9898/2023 
I.A. 563/2024 
I.A. 3756/2025 
 

GEETA MEHTA & ANR.  
V/s ANIL MEHTA & ANR. 
  

ARVIND KUMAR 
GUPTA, TUSHAR 
BHUSHAN, PRADEEP 
RANA, ANIL MEHTA, 
SUMIT CHOUDHARY 

 

41 I.A. 6085/2023 
In CS(OS)-474/2019 

RITESH AGARWAL & ANR.  
V/s RAJ VIKRAM SINGH 
  

SHALINI SATI 
PRASAD, RAJ VIKRAM 
SINGH 

 

42 CS(OS)-493/2024 
I.A. 31728/2024 
I.A. 32679/2024 
I.A. 35675/2024 
I.A. 37374/2024 
I.A. 37401/2024 
I.A. 37402/2024 
I.A. 42161/2024 
I.A. 6238/2025 

RUCHIR MODI  
V/s BINA MODI & ORS. 
  

KATRAGADDA AMITA 
CHOUDARY, 
AGARWAL LAW 
ASSOCIATES, 
PREETIKA DWIVEDI, 
SUMAN YADAV, 
ANGAD VARMA, 
SIMRAN 
LAKHWINDER SINGH, 
VIKAS MEHTA, 
ANURADHA DUTT 
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43 CS(COMM)-357/2019 
I.A. 9400/2019 
I.A. 1614/2021 
CRL.M.A. 1765/2021 
I.A. 1788/2021 
CC(COMM) 16/2022 

R.S. OVERSEAS PVT. LTD.  
V/s NAPIN IMPEX PVT. 
LTD. & ORS. 
  

AK BABBAR, BHARAT 
KUMAR TRIPATHI, 
ABHISHEK KEDIA, 
AVNEESH 
ARPUTHAM, GIRISH 
AGGARWAL, 
ABHISHEK 
AGGARWAL, FILED IN 
COMPLIANCE OF 
ORDER DT ELEVENTH 
OF JULY TWO 
THOUSAND TWENTY 
TWO 

 

44 CS(COMM)-656/2019 
I.A. 17027/2019 

FORTUNE PAPER HOUSE 
(THROUGH PROPRIETOR)  
V/s NEW SCHOLAR 
PUBLISHING HOUSE & 
ORS.(THROUGH 
PROPRIETOR) 

RITIKA KHANNA, 
SHEKHAR NANAVATY 

 

45 EX.P.-64/2017 
EX.APPL.(OS) 
52/2018 

GREENKO MAHA WIND 
ENERGY PRIVATE 
LIMITED  
V/s SRI MARUTI WIND 
PARK DEVELOPERS & ORS 
  

SALEEM HASAN 
ANSARI, HSA, 
LUTHRA & LUTHRA, 
KHEYALI SINGH, 
PANKAJ VIVEK, ALOK 
TIWARI, H.S. 
CHANDHOKE 

 

46 EX.APPL.(OS) 
1562/2024 
In EX.P.-11/2019 

SOBHA LTD.  
V/s NIHO CONSTRUCTION 
LTD. 
  

SHEKARA GOWDA, 
VARUN KATHURIA, 
AMITABH 
CHATURVEDI, VARUN 
KATHURIA, SHEKARA 
GOWDA, MANISH 
TIWARI 

 

47 EX.P.-14/2019 
EX.APPL.(OS) 
238/2019 
EX.APPL.(OS) 
297/2021 
CCP(O) 21/2023 
EX.APPL.(OS) 
1710/2024 
EX.APPL.(OS) 
1995/2024 

M/S GOYAL FASHIONS 
PVT. LTD. ( FORMERLY 
KNOWN AS GOYAL 
FASHIONS LTD.)  
V/s M/S. SHANTI VIJAY 
JEWELLERS & ANR. 
  

A K VASHISHTHA, 
SHIVAIN 
VAIDIALINGAM, 
RAKESH KUMAR 
SINGH 
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48 EX.P.-39/2019 
EX.APPL.(OS) 
1405/2021 
EX.APPL.(OS) 
294/2024 

SARDAR HARMOHINDER 
SINGH  
V/s SARDAR JOGINDER 
SINGH 
  

ABHAY KUMAR, 
MEENA CHAUDHARY 
SHARMA 

 

49 TEST.CAS.-17/2012 
I.A. 3250/2023 
I.A. 2138/2025 

LAKSHMI SHANKAR 
MONGA  
V/s STATE AND OTHERS 
  

PURI & CO, ANMOL 
MEHTA, DEEPAK 
BASHTA, GAURAV 
PURI, A. B. PANDAY 

 

SHORT MATTERS(END) 

50 CS(OS)-3164/2011 G.K. CHANDNA  
V/s AUTO IGNITION 
LIMITED & ORS 
  

RAJEEV SAXENA, D & 
V LEGAL, MEGHA 
SAXENA, RAJAT 
NAVET 

 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES (TIME FIXED MATTERS) 

51 O.M.P. (COMM)-
420/2018 
I.A. 1419/2020 
I.A. 1426/2020 

KALA MINES AND 
MINERALS  
V/s CEMENT 
CORPORATION OF INDIA 
LIMITED 
  

ANIRUDH SHARMA, 
ANIL KUMAR MISHRA 

AT 4.00 PM  

 

   ***** 
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COURT NO. 46  
HON'BLE MS.JUSTICE JYOTI SINGH  

 

NOTE:”SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF 

SUPPLEMENTARY LIST.”  

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
cmnijeshnair@gmail.com   
CLICK HERE TO JOIN VC  
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f  

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME 
OTHER 
INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 C.A.(COMM.IPD-
PAT)-12/2024 
I.A. 7866/2024 
I.A. 7867/2024 
I.A. 7868/2024 

YAP CHENG KANG 
COMPASS  
V/s THE 
ASSISTANT 
CONTROLLER OF 
PATENTS AND 
DESIGNS 
  

SHASHI PRATAP OJHA  

2 C.O. (COMM.IPD-
TM)-391/2021 
I.A. 8953/2023 
I.A. 16274/2023 

BHARGAVA 
MEDICAL AND 
TRAUMA CENTRE  
V/s BHARGAVA 
HOSPITAL AND 
ANR. 
  

S K BANSAL, AKANKSHA 
MISHRA, CHIRAG 
AHLUWALIA, AKANKSHA 
MISHRA 

 

3 C.O. (COMM.IPD-
TM)-187/2022 

MRS. SHANTI 
DEVI  
V/s M/S. KAHAN 
CHAND PARTAP 
SINGH AND ORS 
  

SURINDER SINGH, 
SHAILEN BHATIA, ANOOP 
SINGH 

 

4 C.O. (COMM.IPD-
TM)-196/2022 

SELLE ROYAL 
GROUP S.P.A.  
V/s ACE 
FOOTMARK (P) 
LTD AND ANR 
  

RUPIN BAHL, DHRUV 
ANAND, AMBLIKA 
BANERJEE 

 

mailto:cmnijeshnair@gmail.com
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f
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5 C.O. (COMM.IPD-
TM)-425/2022 
WITH C.O. 
(COMM.IPD-TM) 
426/2022 
C.O. (COMM.IPD-
TM) 433/2022 
C.O. (COMM.IPD-
TM) 462/2022 
C.O. (COMM.IPD-
TM) 598/2022 

FIITJEE LTD.& 
ANR  
V/s BRAHMOS 
AEROSPACE PVT 
LTD. & ANR 
  

VIKRAMJEET, RAHUL 
VIDHANI 

 

6 C.O. (COMM.IPD-
TM)-426/2022 

FIITJEE LTD. & 
ANR  
V/s BRAHMOS 
AEROSPACE PVT 
LTD & ANR 
  

VIKRAMJEET, RAHUL 
VIDHANI 

 

7 C.O. (COMM.IPD-
TM)-433/2022 

FIITJEE LTD. & 
ANR  
V/s BRAHMOS 
AEROSPACE PVT 
LTD. & ANR 
  

VIKRAMJEET, RAHUL 
VIDHANI 

 

8 C.O. (COMM.IPD-
TM)-462/2022 

M/S FIITJEE LTD. 
& ANR  
V/s BRAHMOS 
AEROSPACE 
PRIVATE LIMITED. 
& ANR 
  

VIKRAMJEET, RAHUL 
VIDHANI 

 

9 C.O. (COMM.IPD-
TM)-598/2022 

FIITJEE LTD.& 
ANR  
V/s BRAHMOS 
AEROSPACE PVT 
LTD. & ANR 
  

VIKRAMJEET, RAHUL 
VIDHANI 

 

10 C.O. (COMM.IPD-
TM)-670/2022 
WITH C.O. 
(COMM.IPD-TM) 
713/2022 

JANAK SONS 
KNITWEAR PVT 
LTD.  
V/s OSWAL 
HOSIERY FACTORY 
AND ANR 
  

NEERAJ GROVER, D. 
KUMAR DHINGRA 
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11 C.O. (COMM.IPD-
TM)-713/2022 

M/S JANAK SONS 
KNITWEAR PVT 
LTD  
V/s RAJESH JAIN, 
TRADING AS M/S 
J.R OSWAL 
HOSIERY FACTORY 
AND ANR 
  

NEERAJ GROVER, D. 
KUMAR DHINGRA 

 

12 C.O. (COMM.IPD-
TM)-51/2024 

VALUEONSHORE 
ADVISORY 
SERVICES 
PRIVATE 
LIMITED   
V/s KUMAR 
NAGMANI & ANR. 
  

RISHABH MANOCHA, 
NIRUPAM LODHA 

 

13 C.O. (COMM.IPD-
TM)-52/2024 

VALUEONSHORE 
ADVISORY 
SERVICES 
PRIVATE 
LIMITED   
V/s KUMAR 
NAGMANI & ANR. 
  

RISHABH MANOCHA, 
NIRUPAM LODHA 

 

14 C.O. (COMM.IPD-
TM)-53/2024 

VALUEONSHORE 
ADVISORY 
SERVICES 
PRIVATE 
LIMITED   
V/s KUMAR 
NAGMANI & ANR. 
  

RISHABH MANOCHA, 
NIRUPAM LODHA 

 

15 C.O. (COMM.IPD-
TM)-54/2024 

VALUEONSHORE 
ADVISORY 
SERVICES 
PRIVATE LIMITED  
V/s KUMAR 
NAGMANI & ANR. 
  
 
 

RISHABH MANOCHA, 
NIRUPAM LODHA 
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16 C.O. (COMM.IPD-
TM)-211/2024 
WITH CS(COMM) 
1248/2018 

CADILA 
HEALTHCARE 
LIMITED  
V/s BHARAT 
BIOTECH 
INTERNATIONAL 
LIMITED AND ANR 
  

TRANSFER PETITION 
FROM SUPREME HIGH 
COURT 

 

17 CS(COMM)-
1248/2018 
I.A. 16074/2018 

M/S BHARAT 
BIOTECH 
INTERNATIONAL 
LTD.  
V/s OPTIVAL 
HEALTH 
SOLUTIONS PVT. 
LTD. & ANR. 
  

VRINDA PATHAK, R V 
YOGESH, GURUSWAMY 
NATARAJ 

 

18 CS(COMM)-
256/2018 

HINDUSTAN LEVER 
LTD. AND ANR.  
V/s RAKESH 
GOYAL AND ORS. 
  

ANKUR GOEL, ISHANI 
CHANDRA, SANDEEP 
SHARMA, ADAZ LAW 
CHAMBERS, M/S. ANAND & 
ANAND 

 

19 CS(COMM)-
606/2018 
CCP(O) 88/2011 
I.A. 14007/2018 
I.A. 2151/2022 

ALTICOR INC  
V/s DINESH 
CHANDRA SHAHRA 
AND ANR 
  

SMITA JAIN, ANAND & 
ANAND, KULJEET RAWAL, 
S.M.GUPTA 

 

20 CS(COMM)-
912/2018 
I.A. 7611/2018 
I.A. 15986/2018 
O.A. 8/2019 
I.A. 4503/2019 

CD PHARMA INDIA 
PRIVATE LIMITED  
V/s NEXT GEN 
PHARMA INDIA 
PRIVATE LIMITED 
& ORS 
  

G NATARAJ, VIKAS 
ARORA, KRISHNA VIJAY 
SINGH, G. NATARAJ 

 

21 CS(COMM)-
942/2018 
I.A. 7895/2018 
I.A. 8167/2018 
CRL.M.A. 
11807/2018 
O.A. 11/2020 
WITH CS(COMM) 
950/2018 

ARTIUS INTERIOR 
PRODUCTS (P) 
LTD  
V/s MR. HARDEEP 
SINGH GILL 
  

BIPINDRA N C, ROOPANSH 
PUROHIT, KARANJAWALA 
& CO., KARANJAWALA, 
BIPINDRA NC 
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22 CS(COMM)-
950/2018 
I.A. 7919/2018 
I.A. 7923/2018 
I.A. 8165/2018 
I.A. 8166/2018 
I.A. 534/2019 
O.A. 10/2020 
WITH CS(COMM) 
942/2018 

ARTIUS INTERIOR 
PRODUCTS (P) 
LTD & ANR.  
V/s MR. HARDEEP 
SINGH GILL AND 
ORS. 
  

N L GANAPATHI, TASNEEM 
AHMADI, CHAMBERS OF 
RAJAN & INDRANEEL, 
BIPINDRA N C, R 
NARAYANAN, ROOPANSH 
PUROHIT, KARANJAWALA 
& CO, KARANJAWALA, 
ARITRA DAS, BIPINDRA 
NC 

 

23 CS(COMM)-
433/2021 
I.A. 11742/2021 

YASH DEV 
BHARDWAJ 
TRADING AS M/S 
AJANTA FOOD 
PRODUCTS 
COMPANY  
V/s MANISH 
SHARMA & ORS. 
  

DHARMENDRA KUMAR 
YADAV, AKHIL SHARMA, 
NEERAJ GROVER, NEERAJ 
GROVER 

 

24 CS(COMM)-
23/2022 
I.A. 554/2022 
I.A. 8374/2022 

CENTRAL PARK 
ESTATES PRIVATE 
LIMITED & ORS.  
V/s ASHOKA 
DEVELOPERS AND 
BUILDERS 
LIMITED & ORS. 
  

D ABHINAV RAO, 
ANIRUDH BHATIA 

 

25 CS(COMM)-
483/2022 
I.A. 14869/2022 
I.A. 29637/2024 

BIKRAMJEET 
SINGH BHULLAR  
V/s YASH RAJ 
FILMS PRIVATE 
LIMITED & ORS. 
  

ABHISHEK MALHOTRA, 
AMAN RAJ GANDHI, 
DEEPAK BISWAS, JOSEPH 
KOSHY, JOSEPH KOSHY, 
VINOD MALHOTRA 

 

26 CS(COMM)-
508/2022 
I.A. 11692/2022 

KENT RO SYSTEMS 
LIMITED & ORS.  
V/s KENT CABLES 
PRIVATE LIMITED 
& ORS.  

RAHUL VIDHANI, ANKUR 
SANGAL 

 

27 CS(COMM)-
311/2023 
I.A. 9449/2023 

PORTRONICS 
DIGITAL PRIVATE 
LIMITED  
V/s PRANSHU 
DUBEY & ORS.  

SAURABH TYAGI, RAJESH 
KUMAR PANDEY, SUMIT 
NAGPAL 
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28 CS(COMM)-
549/2023 
I.A. 15051/2023 
I.A. 16365/2023 

GOOD BRANDS 
FOR A HEALTHY 
LIFE PRIVATE 
LIMITED   
V/s KRBL LIMITED 
  

S K BANSAL, PRABHU 
TANDON 

 

29 CS(COMM)-
591/2023 
I.A. 16198/2023 
I.A. 35545/2024 

SUN 
PHARMACEUTICAL 
INDUSTRIES LTD 
& ANR.  
V/s CIAN 
HEALTHCARE LTD 
  

SUNIL KUMAR KHARWAR, 
SACHIN GUPTA 

 

30 CS(COMM)-
895/2023 
I.A. 25411/2023 
I.A. 25412/2023 
I.A. 25414/2023 
I.A. 25639/2023 
CC(COMM) 
20/2024 
I.A. 30567/2024 
I.A. 30710/2024 
I.A. 31783/2024 
I.A. 849/2025 
WITH CS(COMM) 
792/2024 
CS(COMM) 
794/2024 
CS(COMM) 
793/2024 

NORD LOCK AB & 
ANR.  
V/s GALA 
PRECISION 
ENGINEERING 
PRIVATE LIMITED 
  

BIKASH GHORAI, 
VAISHALI MITTAL, 
SIDDHANT CHAMOLA, 
BIKASH GHORAI, IN 
COMPLIANCE OF ORDER 
DATED 28.05.2024 

 

31 CS(COMM)-
792/2024 
I.A. 39514/2024 
I.A. 39515/2024 
I.A. 39516/2024 
I.A. 39517/2024 

GALA PRECISION 
ENGINEERING 
LIMITED  
V/s NORD LOCK 
AB 
  

BIKASH GHORAI  

32 CS(COMM)-
793/2024 
I.A. 39518/2024 
I.A. 39519/2024 
I.A. 39520/2024 
I.A. 39521/2024 

GALA PRECISION 
ENGINEERING 
LIMITED  
V/s NORD LOCK 
AB 
  

BIKASH GHORAI  
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33 CS(COMM)-
794/2024 
I.A. 39522/2024 
I.A. 39523/2024 
I.A. 39524/2024 
I.A. 39525/2024 

GALA PRECISION 
ENGINEERING 
LIMITED  
V/s NORD LOCK 
AB 
  

BIKASH GHORAI  

34 CS(COMM)-
198/2024 
I.A. 5275/2024 
I.A. 5276/2024 
I.A. 5277/2024 

MR. HASMUKH 
JETHALAL FURIA 
SOLE PROPRIETOR 
OF M/S 
MAHALAXMI 
ENTERPRISE 
THROUGH POWER 
OF ATTORNEY MR 
SACHIN HARIBHAU 
RAUT  
V/s M/S 
MAHARAJA MENS 
& ORS. 
  

ROHAN ROHATGI, 
SHAILEN BHATIA 

 

35 CS(COMM)-
600/2024 
I.A. 34024/2024 

ACC LIMITED  
V/s PIDILITE 
INDUSTRIES 
LIMITED AND ANR 
  

ANKUR SANGAL, ADITYA 
GUPTA, PRABHU TANDON 

 

36 CS(COMM)-
967/2024 
I.A. 43820/2024 

GLAXOSMITHKLIN
E 
PHARMACEUTICAL
S LIMITED  
V/s MOHANVELU 
RAMESH KUMAR 
AND ANR. 
  

DEEPAK JAIN, URFEE 
ROOMI 

 

37 CS(COMM)-
968/2024 
I.A. 43825/2024 

VIACOM18 MEDIA 
PRIVATE LIMITED  
V/s MYLIVECRICKE
T-HD.COM & ORS. 
  

SANIDHYA MAHESHWARI  

38 CS(COMM)-
1014/2024 
I.A. 45017/2024 

MOTHERCARE 
GLOBAL BRAND 
LIMITED  
V/s ROUF SHAH 
KAWOSA TRADING 

MAMTA RANI  
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AS MOTHERCARES 
STORE MOMSCARE 
STORE 
  

39 CS(COMM)-
1061/2024 
I.A. 46646/2024 

KAWASAKI 
MOTORS LTD & 
ANR.  
V/s KABIRA 
MOBILITY 
PRIVATE LIMITED 
  

BRIJESH C A, ANGAD 
SINGH MAKKAR, NITIN 
WADHWA 

 

 

 
******* 

  



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

COURT NO. 41  
HON'BLE MR. JUSTICE JASMEET SINGH  

 
NOTE: ALL PASSOVER MATTERS WILL BE TAKEN UP POST LUNCH SESSION (AT 2:15 P.M). 
CLICK HERE TO JOIN VC  
https://delhihighcourt.webex.com/meet/dhcecourtvc8   
Meeting No: 916 436 579  
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
pramod@dhc.nic.in 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME 
OTHER 
INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 ARB.P.-734/2023 
I.A. 3865/2024 
WITH O.M.P.(I) 
(COMM.) 150/2022 

BOMBAY PRESS LLP  
V/s KRRISH REALTECH 
PRIVATE LIMITED & 
ORS. 
  

SANYAT LODHA, 
CHANDRIKA GUPTA, 
ANANT NIGAM, 
CHANDRIKA GUPTA 

 

2 O.M.P.(I) (COMM.)-
150/2022 
CCP(O) 52/2023 
CCP(O) 23/2024 
I.A. 6491/2024 
I.A. 41527/2024 
I.A. 43722/2024 
I.A. 43723/2024 
 

BOMBAY PRESS LLP  
V/s M/S KRRISH 
REALTECH PRIVATE 
LIMITED & ORS. 
  

BINA GUPTA, ANANT 
NIGAM, BINA GUPTA 

 

3 ARB.P.-729/2024 
WITH ARB.P. 
740/2024 

M/S INDIABULLS 
HOUSING FINANCE LTD  
V/s MR. KAPIL BAJAJ 
AND ANR. 
  

ATHARVA LEGAL  

4 ARB.P.-740/2024 INDIABULLS HOUSING 
FINANCE LTD  
V/s DUCT MASTER 
INDIA PVT.LTD AND 
OTHERS 
 
 
 
 

SHAGUFA SALIM, 
ATHARVA LEGAL 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc8
mailto:pramod@dhc.nic.in
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5 ARB.P.-1129/2024 
I.A. 34655/2024 

GRAPES DIGITAL PVT 
LTD  
V/s NANOCLEAN 
GLOBAL PVT LTD 
  

KNM & PARTNERS, 
LAW OFFICES 

 

6 ARB.P.-1283/2024 
I.A. 39581/2024 

AMAR 
CONSTRUCTIONS   
V/s GOVERNMENT OF 
NCT OF DELHI 
  

BIPIN KUMAR 
PRABHAT 

 

7 ARB.P.-1313/2024 MONEYWISE FINANCIAL 
SERVICES PVT LTD  
V/s NET SHOP 18.COM 
THROUGH ITS 
PARTNERS AND ORS 
  

PRANAV KUMAR, 
MEHVISH KHAN 

 

8 ARB.P.-1539/2024 
WITH O.M.P.(I) 
(COMM.) 305/2024 

MS SHUMITA KAKKAR  
V/s UNITED FOR HER 
PRIVATE LIMITED & 
ORS. 
  

DIVJOT SINGH 
BHATIA, AJAY KUMAR 

 

9 O.M.P.(I) (COMM.)-
305/2024 
I.A. 48105/2024 

MS. SHUMITA KAKKAR  
V/s UNITED FOR HER 
PRIVATE LIMITED & 
ORS. 
  

MANISH GUSAIN, 
DIVJOT SINGH 
BHATIA, AJAY KUMAR, 
AVNISH AHLAWAT 

 

10 ARB.P.-1906/2024 
I.A. 4423/2025 

MONEYWISE FINANCIAL 
SERVICES PRIVATE 
LIMITED  
V/s AKAAL DESIGNS 
THROUGH ITS 
PROPRIETOR MR 
MANDEEP SINGH 
KHURANA AND ORS. 
  

MEHVISH KHAN  

11 ARB.P.-40/2025 MONEYWISE FINANCIAL 
SERVICES PVT. LTD  
V/s ONESTOP GRAPHICS 
AND ORS. 
  

PREETI  

12 ARB.P.-41/2025 MS MONEYWISE 
FINANCIAL SERVICES 

PREETI  
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PVT. LTD.   
V/s MS SAREENS 
ELECTRONICS & ORS. 
  
 

13 ARB.P.-47/2025 MONEYWISE FINANCIAL 
SERVICES PVT. LTD  
V/s KRM TYRES 
THROUGH ITS 
PARTNERS AND ORS 
  

PREETI  

14 ARB.P.-54/2025 M/S MONEYWISE 
FINANCIAL SERVICES 
PVT LTD  
V/s JAI HANUMAN 
READYMADE AGENCY 
AND ORS THOUGH ITS 
PROPERITOR RAKESH 
KUMAR JAIN 
  

RANJEET KUMAR  

15 ARB.P.-55/2025 M/S MONEYWISE 
FINANCIAL SERVICES 
PVT LTD  
V/s RISHABH 
AGGARWAL 
ASSOCIATES AND ORS 
  

RANJEET KUMAR  

16 ARB.P.-56/2025 MONEYWISE FINANCIAL 
SERVICES PVT LTD  
V/s AP LOGISTICS AND 
COURIER SERVICES 
THROUGH ITS 
PARTNERS & ORS. 
  

PREETI  

17 ARB.P.-57/2025 M/S MONEYWISE 
FINANCIAL SERVICES 
PVT LTD  
V/s MANISH HOSIERY 
AND ORS 
  

RANJEET KUMAR  

18 ARB.P.-73/2025 M/S MONEYWISE 
FINANCIAL SERVICES 
PVT LTD  

RANJEET KUMAR  
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V/s ARKAAN AGENCY 
AND ORS 
  
 

19 ARB.P.-74/2025 MONEYWISE FINANCIAL 
SERVICES PVT. LTD  
V/s SANWARIA SETH 
TEXTILE AND ORS 
  

PREETI  

20 ARB.P.-75/2025 
I.A. 6531/2025 

M/S MONEYWISE 
FINANCIAL SERVICES 
PVT LTD  
V/s KESHAV TRADING 
CO THROUGH ITS 
PROPERITOR MR 
NARESH KUMAR GOYAL 
AND ORS. 
  

RANJEET KUMAR  

21 ARB.P.-76/2025 M/S MONEYWISE 
FINANCIAL SERVICES 
PVT LTD  
V/s U Z TRADERS AND 
ORS THROUGH ITS 
PROPERITOR 
  

RANJEET KUMAR  

22 ARB.P.-82/2025 MONEYWISE FINANCIAL 
SERVICES PVT LTD  
V/s GEETA TRADERS 
AND ORS THROUGH ITS 
PROPRIETOR 
  

RANJEET KUMAR  

23 ARB.P.-83/2025 
I.A. 6533/2025 

M/S MONEYWISE 
FINANCIAL SERVICES 
PVT LTD  
V/s KRISHNA 
ENTERPRISES AND ORS 
  

RANJEET KUMAR  

24 ARB.P.-107/2025 M/S MONEYWISE 
FINANCIAL SERVICES 
PVT LTD  
V/s SIDDHIVINAYAK 
LASER FEBRICATION 
PVT LTD 

RANJEET KUMAR  
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25 ARB.P.-111/2025 M/S MONEYWISE 
FINANCIAL SERVICES 
PVT LTD  
V/s SIDDHIVINAYAK 
LASER FABRICATION 
PVT LTD AND ORS 
  

RANJEET KUMAR  

26 ARB.P.-121/2025 M/S MONEYWISE 
FINANCIAL SERVICES 
PVT. LTD  
V/s MANIBHADRA 
CERAMICS PRIVATE 
LIMITED AND ORS 
  

PREETI  

27 ARB.P.-135/2025 MONEYWISE FINANCIAL 
SERVICES PRIVATE 
LIMITED  
V/s M/S SHAKTI METALS 
THROUGH ITS 
PROPRIETOR 
  

PREETI  

28 ARB.P.-137/2025 M/S MONEYWISE 
FINANCIAL SERVICES 
PVT. LTD  
V/s AASHA GARMENTS 
THROUGH ITD 
PROPRIETOR AND ANR 
  

PREETI  

29 ARB.P.-138/2025 MONEYWISE FINANCIAL 
SERVISES PRIVATE 
LIMITED  
V/s SUVANSH 
ENTERPRISES THROUGH 
ITS PROPRIETOR AND 
ANR 

PREETI  

30 ARB.P.-159/2025 M/S MONEYWISE 
FINANCIAL SERVICES 
PVT. LTD  
V/s GLANDALE BIOMED 
PRIVATE LIMITED 

PREETI  
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THROUGH ITS 
DIRECTORS AND ORS 
  

31 ARB.P.-160/2025 
I.A. 6510/2025 

MONEYWISE FINANCIAL 
SERVICES PVT. LTD  
V/s SS ENTERPRISES 
AND ORS 
  

RANJEET KUMAR  

32 ARB.P.-163/2025 
I.A. 6509/2025 

MONEYWISE FINANCIAL 
SERVICES PVT. LTD  
V/s ARORA CIRCUIT 
BOARD AND ORS 
THROUGH ITS 
PROPRIETOR MR DAKSH 
ARORA 
  

RANJEET KUMAR  

33 ARB.P.-164/2025 
I.A. 6532/2025 

M/S MONEYWISE 
FINANCIAL SERVICES 
PVT LTD  
V/s AKSHAT 
ENTERPRISES AND ORS 
  

RANJEET KUMAR  

34 ARB.P.-169/2025 M/SMONEYWISE 
FINANCIAL SERVICES 
PVT. LTD   
V/s M/S NISARG 
APPLIANCES PVT LTD 
AND ORS 
  

PREETI  

35 ARB.P.-170/2025 M/S MONEYWISE 
FINANCIAL SERVICES 
PVT. LTD  
V/s MANDEEP KNIT 
WORLD THROUGHITS 
PROPRIETOR AND ANR 
  

PREETI  

36 ARB.P.-171/2025 MONEYWISE FINANCIAL 
SERVICES PRIVATE 
LIMITED  
V/s GANPATI WEAR 
HOUSE THROUGH ITS 
PROPRIETOR AND ANR 
  

PREETI  
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37 ARB.P.-172/2025 MONEYWISE FINANCIAL 
SERVICES PVT LTD  
V/s M/S NARINDER 
SINGH CONTRACTOR 
THROUGH ITS 
PROPRIETOR AND ANR 
  

PREETI  

38 ARB.P.-173/2025 M/S MONEYWISE 
FINANCIAL SERVICES 
PVT. LTD  
V/s M/S BHAWANI 
ELECTRONICS SALE AND 
SERVICE AND ANR 
  

PREETI  

39 ARB.P.-243/2025 MR. ABDUL WAKEEL 
ANSARI  
V/s ZEESHAN ZAMA 
KHAN 
  

RISHABH JAIN  

40 ARB.P.-252/2025 M/S L D SULANIA AND 
CO  
V/s CG POWER AND 
INDUSTRIAL 
SOLUTIONS LIMITED 
  

K & K ASSOCIATES  

41 ARB.P.-264/2025 SPREE HOTELS AND 
REAL ESTATE PVT LTD  
V/s M/S QUICK REAL 
ESTATE PVT. LTD 
  

TARUN KHANNA  

42 ARB.P.-280/2025 ADITYA BIRLA FINANCE 
LIMITED  
V/s ARIA BREW AND 
DINE PRIVATE LIMITED 
AND ORS 
  

PUNEET SINGH 
BINDRA 

 

43 ARB.P.-295/2025 ADITYA BIRLA FINANCE 
LIMITED  
V/s MS BODYSCULPT 
HEALTH CLUB PRIVATE 

PUNEET SINGH 
BINDRA 
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LIMITED AND ORS 
  

44 ARB.P.-296/2025 ADITYA BIRLA FINANCE 
LIMITED  
V/s MS SREENIVASA 
ENTERPRISES AND ORS 
  

PUNEET SINGH 
BINDRA 

 

45 ARB.P.-395/2025 KANCHAN LAL   
V/s DELHI 
TECHNOLOGICAL 
UNIVERSITY & ANR. 
  

RAJEEV KUMAR  

46 CS(OS)-3818/2014 
WITH O.M.P. 
(COMM) 327/2020 

M/S BHARTIYA 
CONSTRUCTION 
COMPANY  
V/s DDA & ANR 
  

DHRUV TAMTA, 
VIVEKANAND 

 

47 O.M.P. (COMM)-
327/2020 
I.A. 5725/2023 

DELHI DEVELOPMENT 
AUTHORITY  
V/s BHARTIYA 
CONSTRUCTION 
COMPANY 
  

VAIBHAV AGNIHOTRI, 
DEEKSHA LADI KAKAR, 
ABHISHEK SEMWAL, 
DHRUV TAMTA, 
VAIBHAV AGNIHOTRI 

 

48 O.M.P. (COMM)-
329/2017 

SUGAM CONSTRUCTION 
PVT.LTD.  
V/s UNION OF INDIA 
  

MUKESHWAR NATH 
DUBEY, HEMANT 
GUPTA 

 

49 O.M.P. (COMM)-
384/2017 
I.A. 2053/2020 

ADWEL ADVERTISING 
SERVICE & ANR.  
V/s SOUTH DELHI 
MUNICIPAL 
CORPORATION 
  

SUKRITI MAGO, 
AGARWAL LAW 
ASSOCIATES, PALLAV 
SAXENA, SANDEEP 
GROVER 

 

50 O.M.P. (COMM)-
398/2017 
WITH OMP (ENF.) 
(COMM.) 1/2018 
 

AIRPORT AUTHORITY 
OF INDIA  
V/s CREATIVE GROUP 
  

ANJANA GOSAIN  

51 OMP (ENF.) 
(COMM.)-1/2018 

CREATIVE GROUP  
V/s THE AIRPORTS 
AUTHORITY OF INDIA 
  

JITENDRA KUMAR  
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52 O.M.P. (COMM)-
402/2017 
I.A. 13331/2017 
I.A. 13332/2017 

NATIONAL HIGHWAY 
AUTHORITY OF INDIA  
V/s VIJAY ENGINEERING 
ENTERPRISES 
  

ANKUR MITTAL  

53 O.M.P. (COMM)-
397/2019 
I.A. 13235/2019 
I.A. 8775/2020 
WITH O.M.P. 
(COMM) 209/2020 
 

ANSAL PROPERTIES & 
INFRASTRUCTURE LTD  
V/s CENTRE FOR 
DEVELOPMENT OF 
TELEMATICS 
  

UDIT SETH, GURPREET 
KAUR, SINGHANIA & 
PARTNERS LLP 

 

54 O.M.P. (COMM)-
209/2020 

ANSAL PROPERTIES & 
IFRASTRUCTURE LTD  
V/s CENTRE FOR 
DEVELOPMENT OF 
TELEMATICS (C-DOT) & 
ANR 
  

UCOL  

55 O.M.P. (COMM)-
138/2020 
I.A. 15648/2013 

M/S MARKET MOVERS  
V/s PRASAR BHARTI 
  

RAJIV RANJAN 
MISHRA, SHRUTI 
SHARMA, SHISHIR 
MATHUR 
 

 

56 O.M.P. (COMM)-
358/2020 
I.A. 2133/2020 
WITH OMP (CONT.) 
2/2019 
 

INDUS TOWER LIMITED  
V/s CORNIER 
GENERATOR SALES & 
SERVICES PVT. LTD 
  

NISHANT KUMAR 
SRIVASTAVA, MUKESH 
SUKHIJA, MOHIT 
SHARMA 

 

57 OMP (CONT.)-2/2019 INDUS TOWERS 
LIMITED  
V/s MR. THOMAS 
GEORGE & ORS. 
  

NISHANT KUMAR 
SRIVASTAVA, MUKESH 
SUKHIJA, MOHIT 
SHARMA 

 

58 O.M.P. (COMM)-
363/2020 

NATIONAL COUNCIL OF 
EDUCATION RESEARCH 
& TRAINING  
V/s M/S MURLI 
INDUSTRIES LTD. 

AMAN VACHHER & 
ASHUTOSH DUBEY, 
SATYA PRAKASH 
SHARAN, R.K. SINGH 
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59 O.M.P. (COMM)-
469/2020 
I.A. 8088/2020 
I.A. 9763/2023 

SOUTH DELHI 
MUNICIPAL 
CORPORATION  
V/s SWEKA POWER 
TECH ENGINEERS PVT. 
LTD. & ORS. 
  

KUNAL VAJANI, 
SANDEEP BAJAJ, 
KUNAL VAJANI 

 

60 O.M.P. (COMM)-
494/2020 
I.A. 8957/2020 

NATIONAL HIGHWAY 
AUTHORITY OF INDIA  
V/s  M/S OSE 
HUNGUND- HOSPET 
HIGHWAYS PVT. LTD 
  

ANKUR MITTAL  

61 O.M.P. (COMM)-
576/2020 
I.A. 11746/2020 
WITH O.M.P. 
(COMM) 54/2021 

ASHOK SHARMA AND 
ASSOCIATES PRIVATE 
LIMITED  
V/s DELHI METRO RAIL 
CORPORATION LIMITED 
  

TARUN JOHRI, ROHIT 
GANDHI, CHEITANYA 
MADAN, CHEITANYA 
MADAN 

 

62 O.M.P. (COMM)-
54/2021 

DELHI METRO RAIL 
CORPORATION LTD  
V/s ASHOK SHARMA 
AND ASSOCIATES PVT. 
LTD 
  

TARUN JOHRI  

63 O.M.P. (COMM)-
101/2021 
I.A. 3618/2021 

RAM KRIPAL SINGH 
CONSTRUCTION PVT. 
LTD.  
V/s INDIAN OIL 
CORPORATION LIMITED 
  

KOCHHAR & CO., 
CHANDAN SHARMA, 
HASSAN ZUBAIR 
WARIS 

 

64 O.M.P. (COMM)-
317/2021 
I.A. 13591/2021 
I.A. 13592/2021 
I.A. 13593/2021 
I.A. 13594/2021 
WITH OMP (ENF.) 
(COMM.) 205/2021 
 
 

ASPEK MEDIA PRIVATE 
LIMITED  
V/s ENTERTAINMENT 
CITY LIMITED 
  

ATUL VERMA, JASPAL 
SINGH, JASPAL SINGH 
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65 OMP (ENF.) 
(COMM.)-205/2021 
EX.APPL.(OS) 
3024/2022 
EX.APPL.(OS) 
3312/2022 
EX.APPL.(OS) 
442/2023 
EX.APPL.(OS) 
815/2023 
EX.APPL.(OS) 
218/2024 
EX.APPL.(OS) 
674/2024 
EX.APPL.(OS) 
675/2024 

ENTERTAINMENT CITY 
LIMITED  
V/s ASPEK MEDIA PVT. 
LTD. 
  

SATYAM THAREJA, 
ATUL VERMA, 
SIDDHARTH BATRA, 
OMAR HODA 

 

66 O.M.P. (COMM)-
79/2022 
I.A. 1777/2022 
I.A. 5754/2022 

NATIONAL SEEDS 
CORPORATION LTD. 
AND ANR.  
V/s RAM AVTAR GUPTA 
  

BHARTI TYAGI, 
YASHVARDHAN, 
BHARTI TYAGI 

 

67 O.M.P. (COMM)-
376/2022 
I.A. 14491/2022 
I.A. 14492/2022 
I.A. 14493/2022 

UNION OF INDIA   
V/s VISHAL 
INFRASTRUCTURE LTD 
  

ADITYA SIKKA, 
SANDEEP KUMAR 
MAHAPATRA 

 

68 O.M.P. (COMM)-
418/2022 
I.A. 16570/2022 

DEEPSOUNDS 
ENTERTAINMENT PVT 
LTD  
V/s SAHIL SHARMA 
  

ANOOP GEORGE, 
KUNAL SABHARWAL 

 

69 O.M.P. (COMM)-
493/2022 
I.A. 716/2024 

MOMENTUM SOLUTIONS 
PRIVATE LIMITED & 
ANR.  
V/s HERO FINCORP LTD 
  

RAJENDER KUMAR 
AGGARWAL, ANUPAM 
SINGH 

 

70 O.M.P. (COMM)-
292/2024 

SARCON PROJECTS PVT. 
LTD.   
V/s VIN SOFTTECH PVT. 
LTD 
  

GURLABH SINGH WITH OMP (ENF.) 
(COMM.)-245/2024 
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71 I.A. 6495/2025 
In O.M.P. (COMM)-
439/2024 

DELHI DEVELOPMENT 
AUTHORITY   
V/s M/S KANWARJI 
CONSTRUCTIONS CO. 
  

TARUN JOHRI, SANJAY 
VASHISHTHA, TARUN 
JOHRI 

 

72 O.M.P. (COMM)-
47/2025 
I.A. 2056/2025 
I.A. 2057/2025 
I.A. 2058/2025 
I.A. 2059/2025 

MAHIRA BUILDWELL 
PRIVATE LTD 
(FORMERLY KNOWN AS 
CZAR BUILDWELL PVT. 
LTD.)  
V/s DR. SATYA PRAKASH 
GUPTA & ORS. 
  

HIMANSHU KAPOOR  

73 O.M.P.(EFA)(COMM.)-
4/2024 
EX.APPL.(OS) 
93/2024 
EX.APPL.(OS) 
325/2024 
EX.APPL.(OS) 
338/2024 
EX.APPL.(OS) 
339/2024 
EX.APPL.(OS) 
536/2024 
EX.APPL.(OS) 
769/2024 
EX.APPL.(OS) 
770/2024 

UNIC MEMORY 
TECHNOLOGY HONG 
KONG LIMITED  
V/s HARI OM RAI & 
ORS. 
  

ABHAY RAJ VARMA, 
KHAITAN & CO. 

 

74 OMP (ENF.) 
(COMM.)-8/2020 
EX.APPL.(OS) 
908/2020 

SPORTINA PAYCE 
INFRASTRUCTURE PVT. 
LTD.  
V/s DELHI 
DEVELOPMENT 
AUTHORITY 
  

AGARWAL LAW 
ASSOCIATES 

 

75 OMP (ENF.) 
(COMM.)-57/2021 
EX.APPL.(OS) 
521/2021 
EX.APPL.(OS) 

GURCHARAN SINGH  
V/s GREEN VALLEY 
GROUP HOUSING 
SOCIETY 
  

VRINDA KAPOOR, 
PRERNA MEHTA, 
ANKUR GOSAIN, ANUJ 
AGGARWAL, ANUJ 
AGGARWAL 
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303/2022 

76 OMP (ENF.) 
(COMM.)-245/2024 
EX.APPL.(OS) 
1784/2024 

VIN SOFTTECH PVT. 
LTD.  
V/s SARCON PROJECTS 
PVT. LTD. 
  

AADIL SINGH 
BOPARAI, RAVI 
KAPOOR 

WITH OMP 
(COMM)292/2024  

77 O.M.P.(I) (COMM.)-
343/2024 

ADITYA BIRLA FINANCE 
LIMITED   
V/s M S SREENIVASA 
ENTERPRISES AND ORS 
  

PUNEET SINGH 
BINDRA 

 

78 O.M.P.(I) (COMM.)-
344/2024 

ADITYA BIRLA FINANCE 
LIMITED  
V/s MS ARIA BREW AND 
DINE PRIVATE LIMITED 
AND ORS 
  

PUNEET SINGH 
BINDRA 

 

79 O.M.P.(I) (COMM.)-
345/2024 

ADITYA BIRLA FINANCE 
LIMITED  
V/s BODYSCULPT 
HEALTHCLUB PRIVATE 
LIMITED AND ORS 
  

PUNEET SINGH 
BINDRA 

 

80 O.M.P.(I) (COMM.)-
423/2024 

DHOOT DEVELOPERS 
PVT LTD JV BENGAL 
SILVER SPRING 
PROJECTS LTD  
V/s THE UNION OF 
INDIA & ORS. 
  

UDIT MANIKTALA  

81 O.M.P.(I) (COMM.)-
4/2025 
I.A. 30/2025 
I.A. 31/2025 

NEO STRUCTO 
CONSTRUCTION PVT 
LTD  
V/s DOOSAN POWER 
SYSTEMS INDIA PVT 
LTD 
  

DEEPAK KHURANA, 
MEENAL GARG 

 

82 O.M.P.(I) (COMM.)-
13/2025 

VINDHYA TELELINKS 
LIMITED  
V/s PRONTASTIC IT 
SERVICES PRIVATE 
LIMITED 

ABHISHEK SHARMA  



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

  

83 O.M.P. (T) (COMM.)-
97/2024 
I.A. 40836/2024 

RELIANCE 
INFRASTRUCTURE 
LIMITED  
V/s MADHYANCHAL 
VIDYUT VITRAN NIGAM 
LIMITED 
  

HASAN MURTAZA  

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES (TIME FIXED MATTERS) 

84 O.M.P. (COMM)-
67/2025 
I.A. 2993/2025 
I.A. 2995/2025 
I.A. 6820/2025 

CINDA ENGINEERING 
AND CONSTRUCTION 
PRIVATE LIMITED  
V/s CY ENGINEERING 
INDIA PRIVATE LIMITED 
  

GAUHAR MIRZA AT 3.30 P.M  

PART-HEARD MATTERS 

85 O.M.P. (COMM)-
83/2024 
I.A. 12001/2019 
I.A. 12002/2019 
I.A. 3551/2021 
I.A. 10577/2023 

RAM KAWAR GARG  
V/s BAJAJ CAPITAL 
INVESTOR SERVICES 
LIMITED NOW NEW 
NAME IS JUST TRADE 
SECURITIES LIMITED & 
ORS. 
  

DHRUV DEWAN, 
SMARIKA SINGH, 
SUMIT NAGPAL, 
SHIVANI KHANDEKAR, 
SHANKH SENGUPTA, 
ASHISH AGGARWAL, 
RAM KAWAR GARG 

AT 4.15 P.M 

***** 
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COURT NO. 45 
HON’BLE MR. JUSTICE AMIT BANSAL  

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
devender@dhc.nic.in   
CLICK HERE TO JOIN VC:-  
https://delhihighcourt.webex.com/meet/dhcecourtvc12 

NOTE: MENTIONING OF MATTERS BY THE COUNSELS  PRESENT IN THE COURT SHALL BE ENTERTAINED  
            FIRST AND COUNSELS PRESENT THROUGH VC MODE THEREAFTER. 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS AND FRESH APPLICATIONS 

1 C.O. (COMM.IPD-
TM)-78/2025 
WITH 
C.A.(COMM.IPD-
TM) 1/2023 

ROMIL GUPTA TRADING 
AS SOHAL LAL GUPTA  
V/s THE REGISTRAR OF 
TRADE MARKS 
  

RECTIFICATION 
APPLICATION 
RECD FROM TRADE 
MARK REGISTRY 

 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

2 C.A.(COMM.IPD-
TM)-1/2023 
I.A. 1530/2023 
I.A. 1532/2023 
I.A. 26186/2023 
WITH CS(COMM) 
669/2023 

ROMIL GUPTA TRADING 
AS SOHAN LAL GUPTA  
V/s REGISTRAR OF 
TRADE MARKS & ANR. 
  

STUTI WASON, 
RAJAT BHARDWAJ, 
NIDHI RAMAN, 
AMIT KUMAR, 
RAJAT BHARDWAJ 

 

3 C.A.(COMM.IPD-
PAT)-14/2023 

MACGREGOR, 
ALEXANDER  
V/s ASSISTANT 
CONTROLLER OF 
PATENTS AND DESIGNS 
& ANR. 
  

ATUL PANDEY  

4 C.A.(COMM.IPD-
PAT)-21/2024 
I.A. 9314/2024 
I.A. 9315/2024 
I.A. 9316/2024 
I.A. 9317/2024 
 
 

MARELLI EUROPE 
S.P.A.  
V/s THE DEPUTY 
CONTROLLER OF 
PATENTS AND DESIGNS 
  

JAGDISH 
CHANDRA, SHASHI 
PRATAP OJHA 

 

mailto:devender@dhc.nic.in
https://delhihighcourt.webex.com/meet/dhcecourtvc12
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5 CS(COMM)-
669/2023 
O.A. 178/2024 
I.A. 42039/2024 

M/S LANDMARK CRAFTS 
PRIVATE LIMITED  
V/s M/S SOHAN LAL 
GUPTA 
  

RAJAT BHARDWAJ, 
STUTI WASON, IN 
COMPLIANCE OF 
ORDER DT. 
24.07.2023 PASSED 
IN CA (COMM.IPD-
TM) 1/2023, THE 
CS(COMM) 
117/2019 PENDING 
BEFORE 
KARKARDOOMA 
COURT 
TRANSFERRED TO 
DHC, RAJAT 
BHARDWAJ 

 

6 C.A.(COMM.IPD-
TM)-70/2024 
I.A. 41607/2024 
WITH 
C.A.(COMM.IPD-
TM) 71/2024 
C.O. (COMM.IPD-
TM) 218/2024 

M/S WALLOP BREWING 
PRIVATE LIMITED  
V/s THE REGISTRAR OF 
TRADE MARKS, NEW 
DELHI 
  

TAANIYAA DOGRAA  

7 C.A.(COMM.IPD-
TM)-71/2024 
I.A. 41608/2024 

M/S WALLOP BREWING 
PRIVATE LIMITED  
V/s THE REGISTRAR OF 
TRADE MARKS, NEW 
DELHI 
  

TAANIYAA DOGRAA  

8 C.O. (COMM.IPD-
TM)-218/2024 

WALLOP BREWING 
PRIVATE LIMITED  
V/s TASTESHOP 
PRIVATE LIMITED 
  

CHIRAG 
AHLUWALIA, 
TAANIYAA DOGRAA 

 

9 CM(M)-IPD-
2/2025 
CM 31/2025 
CM 32/2025 
WITH 
C.O.(COMM.IPD-
CR) 4/2022 
C.O.(COMM.IPD-
CR) 726/2022 

M/S RSPL LIMITED  
V/s DHIRAJ KUMAR & 
ANR. 
  

ANIL KUMAR SAHU  
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C.O.(COMM.IPD-
CR) 729/2022 
C.O.(COMM.IPD-
CR) 731/2022 
C.O.(COMM.IPD-
CR) 781/2022 

10 C.O.(COMM.IPD-
CR)-4/2022 

HT MEDIA LIMITED   
V/s PHONOGRAPHIC 
PERFORMANCE 
LIMITED 
  

ABHISHEK 
CHANDRA MISHRA, 
VARUN LAL, K 
DATTA AND 
ASSOCIATES 

 

11 C.O.(COMM.IPD-
CR)-726/2022 
 

G.M MODULAR PVT 
LTD  
V/s MR GOUTHM JAIN 
AND ANR 
  

SHAILEN BHATIA, 
K.G BANSAL AND 
S.K BANSAL 

 

12 C.O.(COMM.IPD-
CR)-729/2022 

G.M MODULAR PVT 
LTD  
V/s K-ONN INDIA 
LIMITED LIABILITY 
PARTNERSHIP AND ANR 
  

SHAILEN BHATIA, 
K.G BANSAL AND 
S.K BANSAL 

 

13 C.O.(COMM.IPD-
CR)-731/2022 

G.M MODULAR PVT 
LTD  
V/s MR GOUTHAM JAIN 
AND ANR  

SHAILEN BHATIA, 
K.G BANSAL AND 
S.K BANSAL 

 

14 C.O.(COMM.IPD-
CR)-781/2022 

G.M MODULAR PVT 
LTD  
V/s MR GOUTHAM 
JAINA AND ANR  

SHAILEN BHATIA, 
K.G BANSAL AND 
S.K BANSAL 

 

15 REVIEW PET. 
151/2025 
In 
C.O.(COMM.IPD-
PAT)-38/2022 

MACLEODS 
PHARMACEUTICALS 
LTD  
V/s THE CONTROLLER 
OF PATENTS & ANR. 
  

SANJAY KUMAR, 
NATARAJ 
GURUSWAMY, 
NATARAJ 
GURUSWAMY, 
SANJAY KUMAR 

 

16 C.O. (COMM.IPD-
TM)-145/2022 
WITH CS(COMM) 
569/2022 
CS(COMM) 
432/2023 

MEDITEK ENGINEERS  
V/s PANKAJ NARULA 
AND ANR 
  

SHAILEN BHATIA, 
ARVIND GUPTA, 
USHA A 
CHANDRASEKHAR 
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17 CS(COMM)-
569/2022 
I.A. 13089/2022 

SHRI PANKAJ NARULA 
& ORS.  
V/s M S MEDITEK 
ENGINEERS & ORS. 
  

SHEETAL VOHRA, 
ARVIND GUPTA, 
SHAILEN BHATIA 

 

18 CS(COMM)-
432/2023 
I.A. 11530/2023 
I.A. 7109/2024 

M/S MEDITEK 
ENGINEERS  
V/s PANKAJ NARULA & 
ORS. 
  

SHAILEN BHATIA, 
ARVIND GUPTA 

 

19 C.O. (COMM.IPD-
TM)-297/2022 

TUDOR 
INTERNATIONAL,E-10, 
757/1, NEW VEER 
NAGAR, BAHADUR KE 
ROAD, LUDHIANA, 
PUNJAB  
V/s SUNIL NARANG AND 
DEEPAK NARANG, 
ARREE CLOTHING INC. 
B-IV- 2250, PREM GALI, 
DARESI ROAD, 
LUDHIANA. 
  

NEERAJ GROVER, 
D.KUMAR DHINGRA 

 

20 C.O. (COMM.IPD-
TM)-29/2023 
I.A. 951/2023 

RAVI FOODS PRIVATE 
LIMITED  
V/s SUJAL FOODS 
PRIVATE LIMITED & 
ANR. 
  

OM PRAKASH 
BANSAL, ROHAN 
ROHATGI 

 

21 CS(COMM)-
455/2020 
I.A. 9429/2020 
I.A. 477/2021 

DR REDDYS 
LABORATORIES 
LIMITED  
V/s DR REDDYS 
PATHLABS PRIVATE 
LIMITED 
  

PRITIKA KOHLI, 
SHASHI PRATAP 
OJHA 

 

22 I.A. 44386/2024 
In CS(COMM)-
309/2023 

CASTROL LIMITED  
V/s NARESHBHAI 
BABUBHAI KANANI, 
TRADING AS 
MANORATH COMPANY 
AND GDP LUBRICANTS 
& ANR.  

JASVINDER KAUR, 
URFEE ROOMI 
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23 CS(COMM)-
350/2023 
I.A. 10451/2023 

M/S TEJ RAM DHARAM 
PAUL & ANR.  
V/s M/S MA MAJISHA 
INDUSTRIES LLP & 
ORS. 
  

KUMAR VIVEK 
VIBHU, SHAILEN 
BHATIA 

 

24 CS(COMM)-
749/2023 
I.A. 20740/2023 
I.A. 30844/2024 
I.A. 31417/2024 
I.A. 1460/2025 

SURYA ROSHNI 
LIMITED  
V/s MRS RASHI 
SANTOSH SONI & ANR. 
  

JASPREET SINGH 
KAPUR, TUSHAR 
ALPHONSE JOHN, 
SACHIN GUPTA 

 

25 I.A. 22458/2023 
I.A. 1934/2024 
In CS(COMM)-
815/2023 

MAKEMYTRIP INDIA 
PRIVATE LIMITED  
V/s DIALMYTRIP TECH 
PRIVATE LIMITED 
  

ANIL KUMAR SAHU, 
SIDHANT GOEL, IN 
COMPLIANCE OF 
ORDER DT. 
08.01.2024 

 

26 CS(COMM)-
946/2023 
I.A. 26163/2023 
I.A. 866/2025 

IMAGINE MARKETING 
LIMITED  
V/s ASHOK KUMAR AND 
ORS. 
  

R MAYA, TINE 
ELIZABETH 
ABRAHAM, ARJUN 
KRISHNAN 

 

27 CS(COMM)-
39/2024 
I.A. 48221/2024 

CASTROL LIMITED  
V/s IBRAHIM ADAMALI 
SANCHAWALA, 
TRADING AS EA & 
SONS AND T-MAX 
LUBRICANTS AND ANR. 
  

RISHUB KAPOOR, 
URFEE ROOMI 

 

28 CS(COMM)-
141/2024 
I.A. 3588/2024 

WD 40 
MANUFACTURING 
COMPANY  
V/s H P ENTERPRISES & 
ORS. 
  

SANJAY RANA, S K 
BANSAL 

 

29 CS(COMM)-
592/2024 
I.A. 33835/2024 

MR KULBHUSHAN 
ARORA (HUF) 
THROUGH ITS KARTA 
TRADING AS SPECTICA 
THE OPTICAL WORLD  
V/s RAJEEV VATS 
PROPRIETOR SPECTICA 
OPTICALS  

SATISH KUMAR  
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30 CS(COMM)-
612/2024 
I.A. 34282/2024 

MINDA SPECTRUM 
ADVISORY LIMITED & 
ORS.  
V/s M/S ADITYA MINDA 
INDUSTRIES PRIVATE 
LIMITED 
  

SOMESH CHANDRA 
JHA, BRIJESH C A 

 

31 CC(COMM) 
9/2025 
I.A. 37535/2024 
I.A. 40541/2024 
I.A. 41844/2024 
In CS(COMM)-
729/2024 

RIETER AG AND ANR.  
V/s KAVASSERY 
NARAYANASWAMY 
VENKATASUBRAMANIAN 
  

GOVIND JEE, 
PRITHVI SINGH, 
GOVIND JEE, IN 
COMPLIANNCE OF 
ORDER DT. 
16.01.2025 

 

32 CS(COMM)-
807/2024 
I.A. 39787/2024 

RAJHANS CHEMICALS 
AND PLASTIC 
INDUSTRIES THROUGH 
ITS PARTNER SH 
SANJEEV JAIN  
V/s RAHUL KUMAR 
CHAURAIA & ORS. 
  

RAHUL VIDHANI, 
UMESH MISHRA 

 

33 CS(COMM)-
909/2024 
I.A. 42484/2024 

VISHNU AND COMPANY 
TRADEMARKS PVT 
LTD   
V/s MR. DHARMANI 
PATEL @ DHARMANI 
DENI & ORS. 
  

R MAYA, MANISH 
BIALA 

 

34 CS(COMM)-
927/2024 
I.A. 42996/2024 
I.A. 48324/2024 

SSAB TECHNOLOGY AB  
V/s DEEPAK DINESH 
MEHTA AND OTHERS 
  

TISHAMPATI SEN, 
PRITHVI SINGH, 
TISHAMPATI SEN 

 

35 CS(COMM)-
1011/2024 
I.A. 44991/2024 
I.A. 44997/2024 
I.A. 3453/2025 
I.A. 3455/2025 
I.A. 6644/2025 
 
 

WESTERN DIGITAL 
TECHNOLOGIES INC  
V/s M/S. EVERSTORE 
THROUGH ITS 
PROPRIETOR MR. 
TARUN SACHDEVA & 
ORS. 
  

R MAYA, RISHUB 
KAPOOR, SHOBHIT 
AGRAWAL, 
PRAJJWAL 
KUSHWAHA, 
RISHUB KAPOOR 
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36 CS(COMM)-
1021/2024 
I.A. 45196/2024 
I.A. 5922/2025 
I.A. 5923/2025 
I.A. 5924/2025 

AB SKF  
V/s M/S ARIHANT 
AGENCY & ORS. 
  

MONICA 
BENJAMIN, 
SHOBHIT 
AGRAWAL, 
PRAJJWAL 
KUSHWAHA 

 

37 CS(COMM)-
1039/2024 
I.A. 45864/2024 

LANDOLL S.R.L  
V/s YUTIKA NATURAL 
PRIVATE LTD & ORS. 
  

ANUSHKA AMAN  

38 CS(COMM)-
33/2025 
I.A. 913/2025 
I.A. 914/2025 

DABUR INDIA 
LIMITED   
V/s PATANJALI 
AYURVED LTD 
  

MAMTA RANI  

39 CS(COMM)-
133/2025 
I.A. 4090/2025 

M/S PARSHV GLOBAL 
VENTURES & ORS.  
V/s ADITYA MINDA 
INDUSTRIES PVT.LTD. 
  

VIKHYAT OBEROI  

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES (TIME FIXED MATTERS) 

40 CS(COMM)-
120/2016 

SANOFI AVENTIS  
V/s INTAS 
PHARMACEUTICALS 
LTD. & ANR 
  

VARUN MENON, 
VRINDA PATHAK, 
ANAND & ANAND 

AT 3.00 P.M. 

41 CS(COMM)-
956/2024 
I.A. 43423/2024 

WELDCOM 
ELECTRODES PRIVATE 
LIMITED  
V/s MR ABDULMAJID 
HAJI IMAMBAX 
MANSURI & ANR. 
  

DHANANJAI 
SHEKHAWAT, 
HIMANSHU DEORA 

AT 3.30 P.M. 

FOR FINAL HEARING (END OF THE BOARD) 

42 CS(COMM)-
939/2016 

M/S SNS PRODUCTS 
PVT LTD  
V/s CAPITAL KIRANA & 
ANR 
  

RAMESH KUMAR, 
U.S SHARMA, 
SUDEEP 
CHATTERJEE, B 
SHANKAR 
BANERJEE 

 

   *****  
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COURT NO. 47 
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV  
 

NOTE: AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO CONFERENCING IN THE 
COURT OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO MENTION ITEM NUMBER BEFORE THEIR 
NAME & SHALL STRICTLY ADHERE TO VIDEO CONFERENCING RULES OF THE HIGH COURT OF DELHI, 
DATED 26.10.2021 & BAR COUNCIL OF DELHI CIRCULAR NO. 602/GEN/SF/2024 DATED: 12.11.2024 
FAILING WHICH THE MATTER SHALL BE REFERRED TO THE BAR COUNCIL OF DELHI FOR APPROPRIATE 
ACTION. 
 

NOTE: FOR MOVING ADJOURNMENT SLIP LATEST BY 6.00 P.M. PLEASE MAIL TO  
daya.nidhi@dhc.nic.in   
 
CLICK HERE TO JOIN VC:-  
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11  

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 ARB.P.-1768/2024 MS. TAYAL AGENCIES 
THROUGH ITS SOLE 
PROPRIETOR  
V/s KENDRIYA 
BHANDAR 
  

ANKUR SOOD  

2 ARB.P.-1790/2024 PREETI JAIN AND ORS  
V/s SUNITA JAIN AND 
ANR 
  

MUSKAAN CHAWLA  

3 ARB.P.-1797/2024 M/S CUSHMAN AND 
WAKEFIELD INDIA PVT 
LTD  
V/s HERO ELECTRIC 
VEHICLES PRIVATE 
LIMITED 
  

DHRUVA BHAGAT  

4 ARB.P.-1907/2024 AAPKA HUMDUM 
SOLUTIONS AND 
SERVICES LLP  
V/s HARSH DODEJA 
  

ZAKIR HUSAIN  

mailto:daya.nidhi@dhc.nic.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11
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5 ARB.P.-1908/2024 AAPKA HUMDUM 
SOLUTIONS AND 
SERVICES LLP  
V/s MANOJKUMAR 
VIRUPAKSHAKHERADKA 
  

AMIT TYAGI, ZAKIR 
HUSAIN 

 

6 ARB.P.-1909/2024 AAPKA HUMDUM 
SOLUTIONS AND 
SERVICES LLP  
V/s CHIRANJEET NANDI 
  

ZAKIR HUSAIN  

7 ARB.P.-1917/2024 AAPKA HUMDUM 
SOLUTIONS AND 
SERVICES LLP  
V/s KUNTAL GUCHHAIT 
  

ZAKIR HUSAIN  

8 ARB.P.-1918/2024 AAPKA HUMDUM 
SOLUTIONS AND 
SERVICES LLP  
V/s SHIVALI GUPTA 
  

ZAKIR HUSAIN  

9 ARB.P.-1977/2024 CARS 24 FINANCIAL 
SERVICES PRIVATE 
LIMITED  
V/s SIRAJ ALI 
PROPRIETOR OF M/S 
SIRAJ CAR BAZAR & 
ANR.  

RIT ARORA  

10 ARB.P.-1978/2024 CARS 24 FINANCIAL 
SERVICES PRIVATE 
LIMITED  
V/s SHAIK RAHMAN 
PROPRIETOR OF M/S 
RAHMAN CARS & ANR. 
  

RIT ARORA  

11 ARB.P.-1980/2024 M/S CARS 24 
FINANCIAL SERVICES 
PRIVATE LIMITED  
V/s PRABHSIMRAN 
SINGH PROPRIETOR OF 
M/S THE PRESTIGE 
MOTORS & ANR. 
  

RIT ARORA  
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12 ARB.P.-4/2025 MS MONEYWISE 
FINANCIAL SERVICES 
PVT. LTD.   
V/s ALETHIA INFOTEL 
PRIVATE LIMITED AND 
ORS & ORS. 
  

RAJAN MALHOTRA, 
PREETI 

 

13 ARB.P.-38/2025 
WITH ARB.P. 
44/2025 
ARB.P. 46/2025 

TATA CAPITAL 
LIMITED  
V/s BERRYS AUTO 
ANCILLARIES PRIVATE 
LIMITED & ORS. 
  

AMRENDRA KUMAR 
SINGH, 
SAVYASACHI 
KUMAR SAHAI 

 

14 ARB.P.-44/2025 TATA CAPITAL 
LIMITED  
V/s M/S GOYAL 
GENERAL STORE & 
ANR. 
  

NITYA SHARMA, 
SAVYASACHI 
KUMAR SAHAI 

 

15 ARB.P.-46/2025 TATA CAPITAL 
LIMITED  
V/s BERRYS AUTO 
ANCILLARIES PRIVATE 
LIMITED 
  

AMRENDRA KUMAR 
SINGH, 
SAVYASACHI 
KUMAR SAHAI 

 

16 ARB.P.-90/2025 M/S KLA CONST 
TECHNOLOGIES PVT 
LTD  
V/s M/S GULSHAN 
HOMZ PRIVATE 
LIMITED 
 
 
  

SONAL ALAGH, 
KRISHNA KUMAR 
SHUKLA 

 

17 ARB.P.-103/2025 PSN MEDICARE 
PRIVATE LIMITED   
V/s CHAIRMAN AND 
MANAGING DIRECTOR, 
CEMENT 
CORPORATION OF 
INDIA AND OTHERS 
  

AVINASH SHARMA  
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18 ARB.P.-108/2025 TATA CAPITAL 
LIMITED  
V/s VENDOR PLUS 
CONSULTANTS 
PRIVATE & ORS. 
  

RAJ KUMAR  

19 ARB.P.-187/2025 RAILTECH 
TECHNOLOGIES PVT 
LTD  
V/s UNION OF INDIA 
  

SHYAM SUNDER 
GANGWAR 

 

20 ARB.P.-188/2025 RAILFAB 
TECHNOLOGIES PVT 
LTD  
V/s UNION OF INDIA 
  

SHYAM SUNDER 
GANGWAR 

 

21 ARB.P.-189/2025 RAILFEB 
TECHNOLOGIES PVT 
LTD  
V/s UNION OF INDIA 
  

SHYAM SUNDER 
GANGWAR 

 

22 ARB.P.-190/2025 RAILTECH 
TECHNOLOGIES PVT 
LTD  
V/s UNION OF INDIA 
  

SHYAM SUNDER 
GANGWAR 

 

23 ARB.P.-191/2025 RAILTECH 
TECHNOLOGIES PVT 
LTD  
V/s UNION OF INDIA 
  

SHYAM SUNDER 
GANGWAR 

 

24 ARB.P.-357/2025 
I.A. 4761/2025 

LORVEN ENERGIES 
INDIA PRIVATE 
LIMITED FORMERLY 
KNOWN AS MS SUAVAL 
LORVEN INDIA 
PRIVATE LIMITED  
V/s MS NEO STRUCTO 
CONSTRUCTION PVT 
LTD AND ANR & ANR. 
  
 

PALLAVI PRATAP  
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25 ARB.P.-370/2025 
I.A. 4930/2025 

KAMAL KRUSHNA 
MISHRA  
V/s M/S MANGALAM 
ALLOYS LIMITED & 
ORS. 
  

MD NAUSHAD ALAM  

26 ARB.P.-448/2025 
I.A. 6325/2025 

SMT. ANITA 
BHARDWAJ THROUGH 
HER ATTORNEY MS. 
RAKHI BHARDWAJ  
V/s M/S. AIRCEL 
COMPANY THROUGH 
ITS MANAGING 
DIRECTOR & ANR. 
  

NIDHI DALAL  

27 CS(COMM)-
32/2017 
I.A. 2069/2005 
WITH CS(OS) 
908/2007 

PAVAN KAPUR  
V/s M/S INTEGRA 
DEVELOPMENT CO. 
  

KIRTI UPPAL, 
DEEPENDER 
HOODA, 
C.MUKUND, 
MALDEEP SIDHU, 
UPPAL, SUDHA 
SHARMA 

 

28 CS(OS)-908/2007 
WITH CS(COMM) 
32/2017 

M/S INTEGRA 
DEVELOPMENT 
COMPANY  
V/s PAVAN KAPUR 
  

VAIBHAV SHARMA, 
KARTIK MITTAL, 
SANJEET SINGH, 
UPPAL, KIRTI 
UPPAL & 
ASSOCIATES 

 

29 I.A. 17174/2023 
I.A. 18370/2023 
In CS(OS)-
2719/2000 
(Disposed off 
case) 

OM PARKASH  
V/s BAL KISHAN 
  

MR. SUMIT AHUJA, 
MR. SANJAY RELAN, 
MR. R.K. SINGH, 
DEF. IN PERSON, 
MR. KL NANDWANI, 
MR. R.K.SHARMA, 
R.S SHODI, 
MANOHAR 
SHARMA, 
BHUVNESHWAR 
TYAGI, TANMAY 
VATS, MR. 
R.N.VATS, 
BHUVNESHWAR 
TYAGI 
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30 I.A. 5993/2024 
In CS(OS)-
965/2001 
(Disposed off 
case) 
WITH CS(OS) 
2719/2000 

OM PRAKASH 
SHOKEEN  
V/s BAL KISHAN 
SHOKEEN 
  

MR. R.S. SHOKEAN, 
MR. R.S. SENGH, 
MR. RAMESH 
SHARMA, MR. 
MANOHAR 
SHARMA, UHV 
INTERNATIONAL 
PARTNER, 
SAURABHI 
CHAUHAN, MR. 
SANJAY RILAN, 
TANMAY VATS, MR. 
RN VATS, 
DIGVIJAY, 
BHUVNESHWAR 
TYAGI 

 

31 CS(OS)-
2295/2001 
I.A. 14022/2017 
CCP(O) 60/2019 
CCP(O) 61/2019 
I.A. 9712/2024 
I.A. 9713/2024 
I.A. 46095/2024 

S.JAGJIT SINGH 
BHATIA  
V/s S.BALBIR SINGH 
BHATIA AND ORS. 
  

R.K.DHAWAN, 
RAMAN KAPUR, 
H.C.DHALL, 
D.S.NEGI, SK 
LUTHRA, LAW 
ASSOCIATES, 
PAWAN KUMAR 
AGGARWAL, 
PRANAV PROOTHI, 
ARJUN MUKHERJEE, 
BHUVNESHWAR 
TYAGI, SONAL 
ANAND, ZEHRA 
KHAN, MAHIP 
DATTA PARASHAR, 
A.K.AGARWAL, 
SONAL ANAND 

 

32 CS(OS)-937/2005 
I.A. 5166/2005 
I.A. 5167/2005 
I.A. 6810/2005 
I.A. 3822/2006 
I.A. 2802/2015 
I.A. 19410/2015 
I.A. 5261/2018 

SONU JAIN  
V/s ROHIT GARG AND 
ORS. 
  

ASHOK CHHABRA, 
ANUP KR. SINHA, 
AMIT GOEL, SONIA 
KHANDELWAL, 
MEGHNA SANKHLA, 
MOHD.NASEEM, 
NAGESHWAR 
PANDEY, ASHOK, 
ASHOK CHHABRA & 
ASSOCIATES, DR. 
L.S. CHAUDHARY 
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33 CS(OS)-314/2008 
I.A. 10811/2018 
CRL.M.A. 
29952/2018 
I.A. 31781/2024 

SHRI BAL KISHAN 
SHOKEEN  
V/s SHRI OM PARKASH 
SHOKEEN AND ANR. 
  

R.N. VATS, MADHU 
SAINI, SUDESH 
YADAV, SAURABH 
CHAUHAN, 
R.VASUDEVAN, 
ABHILASHA ARORA, 
RAJIV SHUKLA, 
ARVIND BHATT, 
PUSHKAR SOOD, R 
N VATS, PUSHKAR 
SOOD, BEENASHAW 
NANDA SONI, 
BHUVNESHWAR 
TYAGI, SAGAR 
PATHAK, 
BEENASHAW N. 
SONI 

 

34 CS(OS)-505/2013 NITIN GUPTA & ANR  
V/s ANU PURI & ANR 
  

HRISHIKESH 
BARUAH, NAVEEN 
SHARMA 

 

35 CS(OS)-
2263/2013 
CC 12/2016 
I.A. 41591/2024 
I.A. 41592/2024 

KUSUM LATA  
V/s VIPESH GAUTAM 
AND ORS 
  

K B UPADHAYAY, 
GOPESH TRIPATHI, 
AJIT RAJPUT, 
SARFARAZ AHMAD, 
AMRIT PAL SINGH 
DHALIWAL, K.B 
UPADHYAY, 
SARFARAZ AHMAD 

 

36 I.A. 8407/2024 
In CS(OS)-
1157/2014 
(Disposed off 
case) 

DEEPAYAN MOHANTY  
V/s CARGILL INDIA PVT 
LTD & ORS 
  

SHADAN FARASAT, 
RASHMI, AMAN 
NAQVI, LEX PRO, 
LEXPRO 

 

37 I.A. 6415/2025 
In CS(OS)-
3541/2014 

MANJU GOEL & ORS  
V/s ASHISH JAIN 
  

AJAY GARG, SAHIL 
GUPTA, SAHIL 
GUPTA, VIKAS 
SHARMA, NANDNI 
SAHNI 

 

38 CS(OS)-419/2020 
I.A. 12016/2020 
O.A. 5/2025 
I.A. 3234/2025 
I.A. 3235/2025 

ANU DUGGAL  
V/s ASHA ALAGH & 
ANR. 
  

DHRUV ALAGH, 
RAJAT ANEJA, 
RAJAT ANEJA 
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39 CS(OS)-76/2021 SMT. SUNITA  
V/s RAVINDER & ORS. 
  

WITHOUT 
GENERATE, 
PRABHA MISHRA 

 

40 CS(OS)-354/2021 
CCP(O) 33/2021 
I.A. 9381/2021 
I.A. 11153/2021 
I.A. 14533/2021 

AJAY KUMAR GUPTA 
THROUGH HIS 
ATTORNEY AJAY 
GOYAL  
V/s ZEE MEDIA 
CORPORATION 
LIMITED & ORS. 
  

PETAL CHANDHOK, 
KARANJAWALA & 
CO 

 

41 CS(OS)-382/2021 
I.A. 10216/2021 
I.A. 10217/2021 
I.A. 17236/2021 
I.A. 17240/2021 
I.A. 19300/2022 
I.A. 19175/2023 

JIYA SHARMA MINOR 
THROUGH HER 
MOTHER NEXT FRIEND 
MRS KALA SHARMA 
W/O DEEPAK SHARMA 
& ANR.  
V/s MR DEEPAK 
SHARMA & ORS. 
  

SAJU JAKOB, 
UDAIBIR SINGH 
KOCHAR, MAANISH 
MOHAN 
CHOUDHARY, 
UDITA SINGH, 
UDITA SINGH 

 

42 CS(OS)-618/2021 
I.A. 15526/2021 

SMT PAWAN KALIA 
(NNOW DECEASED) 
THROUGH L.R  
V/s MRS SONIA KALIA 
& ANR. 
  

DINESH KUMAR 
MONGA 

 

43 CS(OS)-441/2024 
I.A. 30295/2024 
I.A. 30296/2024 
I.A. 33502/2024 
I.A. 45660/2024 
I.A. 6496/2025 
WITH CS(OS) 
457/2024 

VIJAYA AGARWAL  
V/s SANDEEP SINGH 
DRALL AND ORS 
  

SURESH CHAND 
SINGHAL, 
OMPRAKASH 
PAHUJA, ASHU 
CHOUDHARY 
ARORA, NITIKA 
KHANNA 

 

44 CS(OS)-457/2024 
I.A. 30903/2024 
I.A. 30904/2024 
I.A. 35770/2024 
I.A. 38135/2024 
I.A. 5817/2025 
I.A. 6523/2025 

SANJANA  
V/s SANDEEP SINGH 
DRALL AND ORS 
  

OMPRAKASH 
PAHUJA, ASHU 
CHOUDHARY 
ARORA, SURESH 
CHAND SINGHAL, 
NITIKA KHANNA, 
OMPRAKASH 
PAHUJA 
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45 CS(OS)-464/2024 
I.A. 30994/2024 
I.A. 645/2025 

SUNITA AGGARWAL  
V/s JAI PRAKASH 
TAYAL & ORS. 
  

SACHIN 
AGGARWAL, MUDIT 
BIR KOHLI, UDIT 
GUPTA, SHIV 
CHARAN GARG 

 

46 CS(OS)-488/2024 
I.A. 31665/2024 
I.A. 33557/2024 

ISMAIL ADIL  
V/s SUMITRA DEVI & 
ORS. 
  

ASHISH TANWAR, 
RAHUL BAISOYA, 
SUNIL PRASAD, 
KARTIKA SHARMA 

 

47 CS(OS)-714/2024 
I.A. 38612/2024 
I.A. 46704/2024 
I.A. 46705/2024 
I.A. 47587/2024 
I.A. 49000/2024 

IDEAL HOTELS AND 
INDUSTRIES LIMITED  
V/s BHAGYAUDAY 
INVESTMENTS PRIVATE 
LIMITED & ORS. 
  

SANJAY MANN, 
MOHIT KUMAR 
BANSAL, YASHOAJ 
GUGLANI, MANISH 
KAUSHIK 

 

48 CS(OS)-755/2024 
I.A. 39939/2024 
I.A. 350/2025 
I.A. 2671/2025 
I.A. 2672/2025 

SHARA ASHRAF 
@SHARA ASHRAF 
PRAYAG MISHRA  
V/s KRISHAN MOHAN 
SHARMA & ORS. 
  

POOVAYYA & CO., 
MUKESH SHARMA 

 

49 CS(OS)-913/2024 
I.A. 45591/2024 

SHRIMATI SADHNA 
MATHUR  
V/s SHRI MANOJ 
ANDLEY 
  

TANMAY GUPTA, 
PRADEEP KUMAR 
MATHUR 

 

50 CS(OS)-14/2025 
I.A. 564/2025 
I.A. 565/2025 
I.A. 566/2025 

DR. RAJIV JUNEJA  
V/s MR. SANJEEV 
JUNEJA 
  

ABHAY MAHAJAN  

51 EX.P.-110/2013 
EX.APPL.(OS) 
545/2014 
CCP(O) 28/2015 
EX.APPL.(OS) 
237/2015 
EX.APPL.(OS) 
727/2016 
EX.APPL.(OS) 
280/2017 
CRL.M.A. 
15897/2022 
EX.APPL.(OS) 

AVTAR SINGH AND 
OTHERS  
V/s ANIL KUMAR DUA 
AND OTHERS 
  

M.S VINAIK & 
ANJALI SHARMA, M 
A NIYAZI, M.A. 
NIYAZI, RAJAT 
ANEJA, MONAZIR 
AHSAN NIYAZI 
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1557/2023 
WITH EX.P. 
356/2014 

52 EX.P.-356/2014 
WITH EX.P. 
110/2013 

ANIL KUMAR DUA & 
ANR  
V/s AVTAR SINGH & 
OTHERS 
  

POONAM LAU, 
KAMAL MEHTA 

 

53 EX.P.-16/2024 
EX.APPL.(OS) 
388/2024 
EX.APPL.(OS) 
1841/2024 

KULWANT KAUR(D)(LR) 
& ORS.  
V/s TRILOCHAN SINGH 
& ORS. 
  

ATUL AGARWAL  

54 EX.P.-27/2024 
EX.APPL.(OS) 
252/2025 

RAM NIWAS JINDAL & 
ANR.  
V/s MADHU JINDAL & 
ANR. 
  

RAJEEV GUPTA, 
PUNEET BAJAJ 

 

55 O.M.P. (COMM)-
6/2025 

NATIONAL HIGHWAYS 
AUTHORITY OF INDIA  
V/s MS. AJIT 
CONSTRUCTION 
COMPANY & ANR. 
  

KRISHAN KUMAR  

56 OMP (ENF.) 
(COMM.)-89/2024 

M/S A K SHIVHARE 
INFRASTRUCTURE PVT 
LTD  
V/s RO-BHOPAL MORT 
AND H 
  

HITENDRA NATH 
RATH 

 

57 OMP (ENF.) 
(COMM.)-
290/2024 
WITH O.M.P. 
(COMM) 6/2025 

MS AJIT 
CONSTRUCTION 
COMPANY  
V/s NATIONAL 
HIGHWAYS AUTHORITY 
OF INDIA 
  

ANUSUYA SALWAN  

58 TEST.CAS.-
88/2013 

RAJESH KUMAR 
DWIVEDI  
V/s STATE 
  
 

SUSHIL KUMAR 
SINGH, SONAL 
SINHA 
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59 TEST.CAS.-6/2024 
I.A. 5332/2024 
I.A. 5334/2024 
I.A. 39682/2024 
I.A. 41954/2024 

USHA DIXIT  
V/s STATE & ORS. 
  

ETI, MANJU 
OBEROI, SANDEEP, 
VARUN MUDGIL, 
MANJU OBEROI 

 

 

*****  
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COURT NO. 50 
HON'BLE MS.JUSTICE MANMEET PRITAM SINGH ARORA  

 

1.NOTE: AS DIRECTED BY THE HON'BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES 

THE ADJOURNMENT SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE 

AND BE SENT LATEST BY 6 P.M. ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.  

2.NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED 

WHICH ARE SENT THROUGH E-MAIL/WHATSAPP. 

 TO JOIN V.C.: https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5 
 Meeting number 25184205783 
 FOR ADJOURNMENT SLIP : courtmaster09@gmail.com  
FOR SENDING APPEARANCE : https://forms.gle/vauowA4aiTxPqcBh9   from 10:00A.M.-4:30 P.M. 

  
                       

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 ARB.P.-1926/2024 91 SPRINGBOARD 
BUSINESS HUB 
PRIVATE LIMITED  
V/s SG INFONET 
SOLUTIONS PRIVATE 
LIMITED 
  

SAGAR SHIVAM  

2 ARB.P.-167/2025 REFOP INDIA 
COMPANY  
V/s BENFOCO 
OVERSEAS PVT LTD & 
ANR. 
  

GURVINDER KAUR 
SURI, NIRAJ SINGH 

 

3 ARB.P.-175/2025 B S ENVIRO N 
INFRACON PVT LTD  
V/s ASCENT 
CONSTRUCTIONS PVT 
LTD 
  
 

BIPIN KUMAR 
PRABHAT 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5
mailto:courtmaster09@gmail.com
https://forms.gle/vauowA4aiTxPqcBh9
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4 ARB.P.-350/2025 BIZLOAN PRIVATE 
LIMITED  
V/s MS. JARINA BEGAM 
& ANR. 
  

NISHANT GUPTA  

5 EX.P.-32/2022 
EX.APPL.(OS) 
3037/2022 
EX.APPL.(OS) 
410/2025 

ASHA CHAWLA   
V/s  AMRAPALI AADYA 
TRADING 
INVESTMENTS PVT. 
LTD AND ANR 
  

MUKESHWAR NATH 
DUBEY 

 

6 EX.P.-84/2022 SH AMIT MIGLANI  
V/s MR. DINESH 
CHAUDHARY 
  

CHIRANTAN SAHA, 
RAJESH BHATIA 

 

7 EX.P.-75/2024 VINOD YADAV  
V/s SANJEEV YADAV & 
ANR. 
  

NIMISH CHIB  

8 EX.P.-4/2025 R S INFRAPROJECTS 
PVT LTD   
V/s ZNA INFRA PVT 
LTD & ANR. 
  

UDIT MANIKTALA  

9 EX.P.-10/2025 
EX.APPL.(OS) 
122/2025 

SONIA DSOUZA & 
ORS.  
V/s SANTOSH KUMAR 
& ORS. 
  

ANKUR SOOD  

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES (TIME FIXED MATTERS) 

10 EX.P.-47/2023 
EX.APPL.(OS) 
247/2024 
EX.APPL.(OS) 
1972/2024 
EX.APPL.(OS) 
318/2025 
 
 
 
 

MS SONIA MEHLAWAT  
V/s SUNIL MEHLAWAT 
& ORS. 
  

RISHABH KAPUR, 
NARESH K THANAI 

AT 2.15 P.M. 
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SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

11 TEST.CAS.-
21/2022 
I.A. 7338/2022 

VISHNU KHANNNA & 
ANR.  
V/s STATE OF NCT OF 
DELHI 
  

VAIBHAV DANG, 
MOHD RANU, 
SAMBHAVI 
MEHTANI, VAIBHAV 
DANG 

 

12 ARB.A.-2/2019 
I.A. 14656/2019 
I.A. 40874/2024 

ABW TOWER 
CONDOMINIUM 
ASSOCIATION  
V/s EMCIPI 
ELECTRONICS PVT. 
LTD. & ORS. 
  

BHEEM SAIN JAIN, 
RAHUL MALHOTRA, 
KARTIK YADAV, 
RAHUL MALHOTRA 

 

13 CS(COMM)-
337/2022 
I.A. 7993/2022 
I.A. 7995/2022 
I.A. 10530/2022 
I.A. 47275/2024 
WITH CS(COMM) 
338/2022 

RAMACIVIL INDIA 
CONSTRUCTION PVT. 
LTD.  
V/s NBCC (INDIA) 
LIMITED 
  

ROSE VERMA, 
ANKUR MAHINDRO, 
GUDIPATI GAYATRI 
KASHYAP 

 

14 CS(COMM)-
338/2022 
I.A. 8000/2022 
I.A. 8002/2022 
I.A. 10488/2022 
I.A. 47307/2024 

RAMACIVIL INDIA 
CONSTRUCTION PVT. 
LTD.  
V/s NBCC (INDIA) 
LIMITED 
  

ROSE VERMA, 
ANKUR MAHINDRO, 
GUDIPATI GAYATRI 
KASHYAP 

 

15 I.A. 6420/2025 
In CS(COMM)-
138/2023 

RAJ KUMAR JALAN   
V/s PRAKSH CHAND 
JALAN 
  

SIDDHARTH SUNIL, 
KUNAL ANAND 

 

16 CS(COMM)-
368/2023 
I.A. 16013/2023 
I.A. 16014/2023 

PAUL SALES PVT LTD  
V/s HARI DARSHAN 
SEV ASHRAM PVT LTD 
AND ORS. 
  

SANJEEV MAHAJAN, 
KARAN KUMAR, 
SANJEEV MAHAJAN 

 

17 CS(OS)-387/2018 
I.A. 10409/2018 
I.A. 17566/2018 
I.A. 17708/2019 
I.A. 10986/2024 

ILA PATNAIK  
V/s DELHI 
DEVELOPMENT 
AUTHORITY & ORS. 
  

PSP LEGAL, 
BEENASHAW N 
SONI, HARISH 
MALIK, AAYUSH 
AGARWALA, 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

I.A. 10987/2024 PHALPHER & 
GOSWAMI, 
NISHANK TYAGI, 
PIYUSH SINGH, 
HEMANT PHALPHER 

18 CS(OS)-266/2022 
I.A. 7362/2022 
I.A. 8098/2023 
I.A. 12765/2023 
I.A. 4427/2024 

SHRI AGGARWAL 
DIGAMBER JAIN 
PANCHYAT NAJAGARH 
DELHI REGISTERED  
V/s SHILPA JAIN & 
ANR. 
  

RACHNA AGRAWAL, 
VISHAL MAAN, 
SAKSHI KAKKAR, 
ANIL PANWAR, 
VISHAL MAAN 

 

19 CS(OS)-619/2022 
I.A. 16349/2022 
I.A. 1226/2023 

CHANDER BHALLA  
V/s RAJEEV 
BHATNAGAR 
  

ANUSUYA SALWAN, 
BEENASHAW 
NANDA SONI 

 

20 I.A. 47306/2024 
In CS(OS)-
633/2022 

SUNEET DEWAN  
V/s SANJIV KUMAR 
DHAM & ORS. 
  

RAMISHA JAIN, 
KUNVAR JATINDER 
CHEEMA, ABHINAV 
PRAKASH, VINOD 
KUMAR, JATINDER 
CHEEMA 

 

21 CS(OS)-716/2022 
I.A. 19109/2022 
I.A. 2629/2023 
I.A. 15032/2023 
I.A. 1185/2024 

SYED AKABIR 
HUSSAIN  
V/s HARISH REDDY & 
ORS. 
  

PRAMOD KUMAR, 
SEEMA KASHYAP, 
RASHMI CHOPRA, 
KANTI TIWARI, 
KRISHNA BHUSHAN 
UPADHYAY, AMIT 
SHUKLA, AVINASH 
KUMAR TYAGI, 
PRAMOD KUMAR, 
SEEMA KASHYAP 

 

22 I.A. 9928/2024 
In CS(OS)-
734/2022 

CHAMAN LAL  
V/s JAI BHAGWAN ORS 
  

KAPIL RAGHAV, 
ARJUN SINGH, 
VIPIN KUMAR 
MISHRA 

 

23 CS(OS)-88/2023 
I.A. 2311/2023 

NEETU GROVER  
V/s JUGAL KISHORE 
CHHABRA & ORS. 
  

SANJAY BALDEV 
SAWHNEY, ARJUN 
ANAND, RAJIV 
ANEJA 
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24 CS(OS)-305/2023 
I.A. 9461/2023 
I.A. 12208/2023 
I.A. 13337/2023 
I.A. 14049/2023 
CRL.M.A. 
32972/2023 
I.A. 29546/2024 
I.A. 46469/2024 
I.A. 2106/2025 

RAMESH N. KESWANI  
V/s KRISHANT EXIM 
PVT. LTD. & ORS. 
  

RAJAT JAIN, 
PRANAV SINGAL, 
RAJAT JAIN 

 

25 CS(OS)-691/2023 
I.A. 21516/2023 
I.A. 21517/2023 
I.A. 21519/2023 
I.A. 31563/2024 
I.A. 36034/2024 
I.A. 38466/2024 
I.A. 38467/2024 
I.A. 42416/2024 
I.A. 47973/2024 
I.A. 2246/2025 

SHRI DIVAKAR 
SHARMA  
V/s SHRI LALIT MOHAN 
SHARMA 
  

SONAM PRIYA, 
MRIGANGA DUTTA, 
SONAM PRIYA 

 

26 CS(OS)-738/2023 
I.A. 22584/2023 
I.A. 22585/2023 
I.A. 22586/2023 
I.A. 26216/2023 
I.A. 26217/2023 

KAVERI KARWAL  
V/s UDAI GOYAL & 
ANR. 
  

K.P. MAVI, DHEERAJ 
GUPTA, MAYANK 
WADHWA, K.P. 
MAVI 

 

27 CS(OS)-788/2024 
I.A. 40853/2024 
I.A. 40854/2024 
I.A. 40855/2024 

ANWAR MALIK  
V/s K.C JOSEPH & ORS. 
  

KUNAL GOSAIN  

28 CS(OS)-34/2025 
I.A. 1325/2025 

SHAMSUL BASHAR 
SIDDIQUE  
V/s MOHAMMAD 
TABREZ & ORS.  

SARFARAZ KHAN, 
MOHAMMAD ALI 
CHOUDHARY 

 

29 CS(OS)-36/2025 
I.A. 1363/2025 
I.A. 1364/2025 

MS. DIVYA 
CHAUDHARY AND ORS  
V/s PRANAV GILANI  

MANISH KAUSHIK  

30 CS(OS)-37/2025 
I.A. 1372/2025 

SH. SURINDER KUMAR 
SHAH  
V/s MR. SURAJ 
PRAKASH 
  

SIDDHARTHA JAIN, 
NEHA KAPOOR 
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31 O.M.P. (COMM)-
169/2019 
I.A. 6055/2019 
I.A. 6057/2019 

RAVI ABROL  
V/s HANEMANN 
ENCLAVE COOP. 
GROUP HOUSING 
SOCIETY LTD. 
  

PRAMOD KUMAR, 
AMIT MINOCHA, 
ANUSUYA SALWAN 

 

32 O.M.P. (COMM)-
362/2019 
I.A. 12464/2019 
WITH OMP (ENF.) 
(COMM.) 
244/2024 

BHASIN INFOTECH 
AND INFRASTRUCTURE 
PVT LTD  
V/s RAJEEV JAIN AND 
SONS (HUF) 
  

K R CHAWLA, 
RAVINDER SINGH, 
LOKESH BHOLA, 
LOKESH BHOLA 

 

33 OMP (ENF.) 
(COMM.)-
244/2024 
EX.APPL.(OS) 
1777/2024 
EX.APPL.(OS) 
1778/2024 

M/S RAJEEV JAIN AND 
SONS HUF  
V/s M/S BHASIN 
INFOTECH AND 
INFRASTRUCTURE PVT 
LTD 
  

LOKESH BHOLA, 
DHRUV CHAWLA 

 

34 O.M.P. (COMM)-
458/2019 
I.A. 14986/2019 
WITH O.M.P. 
(COMM) 520/2019 

THERMAX LIMITED  
V/s BHARAT HEAVY 
ELECTRICALS LIMITED 
  

SAMHITA LEGAL, R. 
SUDHINDER 

 

35 O.M.P. (COMM)-
520/2019 
I.A. 17712/2019 

BHARAT HEAVY 
ELECTRICAL LIMITED  
V/s THERMAX LTD. 
  

SAMHITA LEGAL  

36 O.M.P. (COMM)-
58/2025 
I.A. 2739/2025 
I.A. 2740/2025 
I.A. 2741/2025 

UNION OF INDIA 
THROUGH EXECUTIVE 
ENGINEER AND 
SENIOR MANAGER, 
REDEVELOPMENT 
PROJECT DIVISION-II, 
CPWD.  
V/s SHAPOORJI 
PALLONJI AND 
COMPANY PVT. LTD. 
THROUGH ITS 
DIRECTORS/ 
AUTHORIZED 
REPRESENTATIVE 
  

VARUN MISHRA  
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37 O.M.P. (COMM)-
69/2025 
CAV 62/2025 
I.A. 3063/2025 
I.A. 3064/2025 
I.A. 3065/2025 

CULTFIT HEALTH CARE 
PVT.LTF  
V/s SARDAR INDIA 
PVT. LTD. 
  

ANUPRIYA PODDAR, 
RAJIV K GARG 

 

38 O.M.P. (COMM)-
87/2025 
I.A. 4496/2025 
I.A. 4497/2025 
I.A. 4498/2025 

NKB INFRASTRUCTURE 
PVT. LTD  
V/s THE GENERAL 
MANAGER & ORS. 
  

TARUN GUPTA  

39 OMP (ENF.) 
(COMM.)-
143/2023 

POSCO ENGINEERING 
AND CONSTRUCTION 
COMPANY LIMITED  
V/s STEEL AUTHORITY 
OF INDIA LIMITED 
  

ILA KAPOOR  

40 OMP (ENF.) 
(COMM.)-
255/2023 
EX.APPL.(OS) 
1707/2023 

ENGINEERING 
PROJECTS (INDIA) 
LTD   
V/s GURU GOBIND 
SINGH INDRAPRASTHA 
UNIVERSITY 
  

APOORV P 
TRIPATHI 

 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES (TIME FIXED MATTERS) 

41 CS(OS)-865/2023 
I.A. 26049/2023 
I.A. 37065/2024 
I.A. 44211/2024 

RASHMI BAHRI  
V/s SUNIL SACHDEVA 
& ORS. 
  

ANIRUDH 
AGRAWAL, ATTIN 
SHANKAR RASTOGI, 
SACHIN MITTAL 

AT 4.00 P.M. 

42 O.M.P. (COMM)-
329/2019 
WITH OMP (ENF.) 
(COMM.) 
225/2022 

UNION OF UNDIA 
THROUGH DY.CHIEF 
ENGINEER/CONST.-1  
V/s M/S RAMESH 
KUMAR SIWACH 
  

SYED WASIF 
HAIDER, HIMANSHU 
UPADHYAYA 

AT 4.00 P.M. 

43 OMP (ENF.) 
(COMM.)-
225/2022 

M/S RAMESH KUMAR 
SIWACH  
V/s UNION OF INDIA 
  

SYED WASIF 
HAIDER 

AT 4.00 P.M. 

 
***** 
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R - 1, NEW COURTS BLOCK (GROUND FLOOR), (OS-C) 
BEFORE  DR. JAGMINDER SINGH, JOINT REGISTRAR (JUDICIAL)  

 
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc001  

ITEM 
NUMBER 

CASE NUMBER PARTY NAME 
ADVOCATE 
NAME 

OTHER 
INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 CS(OS)-
2081/2001(Disposed off 
case) 
I.A. 7454/2023 
 

SURINDER SINGH 
GUJRAL  
V/s HARBANS SINGH 
GUJRAL & OTHERS 
  

RAMAN KAPUR 
D.SEN, RAJIV 
ANEJA, DS 
BHATIA 
S.DHANDA, 
RAJOURI GARG, 
HANA DORIWAL, 
UMESH KALRA 
AMIT BAJAJ, I S 
CHAUHAN, RAM 
PAL SINGH, 
ABHIJEET NEGI, 
PRATIMA NAIN 
LAKRA, ALI 
ANWAR, CP WIG 
RAJAT ANEJA 

 

2 CS(OS)-87/2023 
I.A. 2307/2023 
I.A. 2308/2023 
I.A. 18087/2023 
I.A. 18088/2023 
I.A. 18089/2023 
I.A. 18611/2023 
I.A. 24499/2023 
I.A. 5089/2024 

HARSHAVARDHAN 
SANCHETI   
V/s UNION OF INDIA & 
ORS. 
  

VRINDA KAPOOR, 
MOHIT MUDGAL, 
ANUPAM 
SRIVASTAVA 

 

3 CS(OS)-178/2023 
I.A. 4995/2023 
I.A. 2025/2024 

LILLIAN KRISHEN  
V/s HARMOHINDER 
KAUR GUJRAL 
  

ABHISHEK 
KUMAR, ASHISH 
KUMAR SHARMA, 
MAYANK KUMAR 
DAWAR, NIYATI 
KOHLI, PIYUSH 
BERIWAL, MANJU 
OBEROI 

 

https://jrdhc.webex.com/join/jrdhc001
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4 CS(OS)-641/2023 
I.A. 20317/2023 
I.A. 20318/2023 
I.A. 3339/2024 

RAMESH KUMAR 
GAUR   
V/s NEERA GAUR AND 
ORS., 
  

AMIT KUMAR, 
RAHUL GUPTA, 
RAVI 
NARNAULIA, 
RAHUL GUPTA 

 

5 CS(OS)-755/2023 
I.A. 6964/2025 

MS. MALKIT KAUR & 
ORS.  
V/s SH.HARCHARAN 
SINGH & ORS. 
  

VIPIN 
NANDWANI, 
AJAY BAHL, 
SANJEEV 
BHATIA, M. P.S. 
KASANA, AJAY 
BAHL, SANJEEV 
BHATIA 

 

6 CS(OS)-758/2023 
I.A. 23110/2023 
I.A. 1770/2024 
I.A. 32598/2024 
I.A. 664/2025 
I.A. 1589/2025 

SHUBHRA CHANDRA  
V/s SURAVIKA 
BHATTACHARYA & 
ORS. 
  

PRIYANKA 
SHARMA, UDIT 
GROVER, RAJESH 
RATTAN, VISHAL 
DABAS, 
KARANJAWALA & 
CO, PRIYANKA 
SHARMA 

 

7 CS(OS)-795/2023 
I.A. 36248/2024 

KUSHAL K RANA  
V/s RAJIV RANA 
  

GANDHARV 
ANAND, 
PRATHAM 
SHARMA, 
GANDHARV 
ANAND 

 

ADMISSION DENIAL 

8 CS(OS)-237/2023 
I.A. 7135/2023 

AMAN AND ORS  
V/s OM PRAKASH AND 
ORS 
  

NEERAJ KUMAR 
GARG, UJWAL 
GHAI, DEEPALI 
PAWAR, SATISH 
KUMAR DABAS 

 

9 CS(OS)-338/2023 
I.A. 10324/2023 
I.A. 10325/2023 
I.A. 10326/2023 

SHAKYA MITRA  
V/s SHOBORI GANGULI 
& ANR. 
  

ABHEY NARULA, 
KARTIK 
CHETTIAR, 
TUSHITA GHOSH 

 

10 CS(OS)-339/2023 
I.A. 10366/2023 

RAJA RAM JINDAL   
V/s JAI BHAGWAN 
JINDAL 
  

SURENDRA 
MOHAN GUPTA, 
PRADEEP SINGH 
RANA, RAJEEV 
GUPTA 
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11 CS(OS)-382/2023 
I.A. 11528/2023 
I.A. 4862/2025 

MR SUMAN KANT 
DAVEY & ANR.  
V/s MR VARUN DAVE 
AND ANR.  

AMIT BHATIA, 
DIVYAM 
NANDRAJOG 

 

12 CS(OS)-587/2023 
I.A. 18672/2023 
I.A. 39468/2024 

HEMA SHARMA  
V/s DIONYSIUS 
CARIDADE DSOUZA & 
ANR. 
  

ANIL KUMAR 
TRIPATHI, 
ABHAY KUMAR, 
RICHA SINGH, 
ALOK DEV 

 

13 CS(OS)-598/2023 
I.A. 18953/2023 

SMT LATA GAUR   
V/s SH SUNIL SHARMA 
& ORS. 
  

ISHWAR SINGH 
CHAUHAN, 
VIRENDRA 
KUMAR RAWAT 

 

14 CS(OS)-667/2023 
I.A. 20781/2023 
I.A. 24720/2023 

MAHUA MOITRA  
V/s NISHIKANT DUBEY 
AND ORS 
  

ASHISH PRASAD, 
SIDHANT 
KUMAR, SAHIL, 
ROOH-E-HINA 
DUA, SAMUDRA 
SARANGI 

 

FOR EVIDENCE 

15 CS(COMM)-779/2023 M/S FERRETERRO 
INDIA PVT. LTD  
V/s BAJAJ ALLIANZ 
GENERAL INSURANCE 
CO. LTD  

JAGDISH 
CHANDRA, TANU 
PRIYA GUPTA 

 

16 CS(OS)-736/2004 
I.A. 12986/2007 
I.A. 6953/2011 
I.A. 18987/2013 
O.A. 39/2016 
I.A. 956/2016 
I.A. 2120/2016 

SANJAY KHANNA  
V/s DISCOVERY 
COMMUNICATIONS 
INDIA 
  

DIVYA KESAR, 
D.B.DIWAL, 
A.J.BHAMBANI, 
NITIN BHATIA, 
S.N.GUPTA, 
SAURABH 
KANSAL, PAYAL 
KAKRA, ARUN 
KHOSLA, SUMITA 
HAZARIKA, 
DINESH SETH, 
SAURABH 
KANSAL & 
PALLAVI S 
KANSAL, MR. 
ARUN KHOSLA, 
S.N GUPTA 

AT 12:30 P.M.  

      ****** 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

R - 9, NEW COURTS BLOCK (GROUND FLOOR),(OS-B)  
BEFORE MS. TYAGITA SINGH, JOINT REGISTRAR (JUDICIAL)  

 
(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. BHASKAR CHANDER 
TIWARI, READER TO LD. PRESIDING OFFICER(9868053019) 
 
 NOTE : COUNSELS WHILE APPEARING IN MATTER THROUGH (VC) VIDEO CONERENCING ARE 
REQUESTED TO LEAVE THEIR APPEARANCE IN CHAT BOX ALONG WITH THEIR MOBILE 
NUMBER.  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc9  
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME 
ADVOCATE 
NAME 

OTHER 
INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 CS(COMM)-
150/2020(Disposed 
off case) 

RAHUL MITTRA  
V/s CHIEF 
EXECUTIVE OFFICE, 
YOUTUBE & ORS. 
  

SHRUTTIMA 
EHERSA, RESHUL 
MITTRA, 
MALHOTRA & CO. 

 

2 CS(COMM)-326/2020 
I.A. 2432/2021 

INSTITUTE OF 
MARKETING AND 
MANAGEMENT  
V/s THE INDIAN 
INSTITUTE OF 
PLANNING AND 
MANAGEMENT 
  

PRIYADARSHI 
MANISH, KUNAL 
SHARMA, 
RATNESWAR DAS, 
ARJUN MAHAJAN, 
ARJUN MAHAJAN 

 

3 CS(COMM)-391/2024 
I.A. 47411/2024 

ROOFCLAD INFRA (P) 
LTD THROUGH ITS 
DIRECTOR  
V/s INGENIUM 
INFRASTRUCTURE 
PVT LTD 
  

DEEPAK SAIN, 
SHALU KUMARI, 
DEEPAK SAIN 

 

4 I.A. 3622/2025 
In CS(COMM)-
561/2024 

MRS. PUNITA 
CAPOOR  
V/s GAMMON INDIA 
LIMITED  

SAURABH SUMAN 
SINHA, PRAVEEN 
KUMAR 

 

https://jrdhc.webex.com/join/jrdhc9
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5 CS(COMM)-9/2025 GAURAV GUPTA  
V/s M/S J V 
INDUSTRIES 
PRIVATE LIMITED 
  

NEERAJ GUPTA  

6 CS(COMM)-47/2025 
I.A. 1539/2025 
I.A. 1541/2025 

SUNIL SINGH  
V/s VVA 
DEVELOPERS PVT 
LTD AND ORS 
  

SUMITRA KUMARI 
CHOUDHARY, 
SIDHARTH TYAGI 

 

7 CS(OS)-110/2016 
I.A. 3038/2020 
I.A. 12934/2021 
I.A. 1221/2022 
I.A. 2464/2022 
I.A. 1121/2025 
I.A. 3293/2025 
 

DEEPIKA TALWAR  
V/s SHALINI 
CHAUDHRY SHARMA 
& ORS 
  

SIDDHARTH 
YADAV, 
SATYABRATA 
PANDA, AMITABH 
MARWAH, RAJAT 
ANEJA, VANYA 
KHANNA, BHARAT 
GUPTA, ABHISHEK 
BHARDWAJ, 
KRISHANU 
ADHIKARY, RAJAT 
ANEJA, 
SHUBHANKAR 
SENGUPTA 

 

8 CS(OS)-335/2016 
I.A. 10386/2022 
I.A. 10387/2022 
I.A. 30838/2024 
I.A. 30909/2024 
I.A. 30910/2024 
I.A. 30931/2024 

SMT SHASHI JAI 
KRISHNA & ORS  
V/s ANGIRA HANSRAJ 
GUPTA & ORS 
  

VIRENDER 
GOSWAMI, 
RAKESH KUMAR, 
ASHIM SHRIDHAR, 
SHASHANK 
KHURANA, 
RISHIKA ARORA, 
SUKANT VIKRAM, 
MEGHA AGARWAL, 
SHASHANK 
KHURANA 

 

9 I.A. 49951/2024 
In CS(OS)-214/2020 

AMIT SINGH BAKSHI  
V/s HARVINDER 
SINGH & ORS. 
  

RISHI KUMAR 
SINGH GAUTAM, 
ILA SHIKHAR 
SHEEL 

 

10 CS(OS)-273/2020 
I.A. 8423/2020 
I.A. 9507/2020 
I.A. 41510/2024 

HANSPAL SINGH  
V/s DR. GURBAX 
SINGH 
  

JAI SAHAI 
ENDLAW, 
KARANJAWALA & 
CO, RAJ KUMAR 
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I.A. 5954/2025 
CRL.M.A. 7144/2025 
WITH TEST.CAS. 
15/2024 
CS(OS) 276/2020 

KAPOOR 

11 CS(OS)-276/2020 
I.A. 10657/2021 
I.A. 12940/2021 
I.A. 16332/2021 
I.A. 9045/2022 
I.A. 9108/2022 
WITH TEST.CAS. 
15/2024 

GURBAX SINGH  
V/s HANSPAL SINGH 
  

UJJWAL JHA, 
KARANJAWALA & 
CO, JAI SAHAI 
ENDLAW, 
SUBHODAY 
BANERJEE, 
UJJWAL JHA, 
SUBHODAY 
BANERJEE 

 

12 TEST.CAS.-15/2024 DR GURBAX SINGH  
V/s STATE & ORS. 
  

UJJWAL JHA, 
KARANJAWALA & 
CO 

 

13 CS(OS)-338/2020 
CC 9/2023 
I.A. 8223/2023 
CRL.M.A. 15968/2024 

CLARK 
CONSTRUCTIONS 
PRIVATE LIMITED  
V/s SH JASPAL 
SINGH REYATT AND 
ORS. 
  

PALLAV SAXENA, 
JATIN JULKA, 
ANIL SHARMA, 
PAVITRA KAUR, 
PRASHANT 
BATRA, IN 
COMPLIANCE OF 
ORDER DT. 
17.03.2023, 
PAVITRA KAUR 

 

14 CS(OS)-116/2024 
I.A. 3357/2024 
I.A. 3358/2024 
I.A. 40593/2024 
I.A. 41130/2024 
I.A. 5477/2025 

PREETI  
V/s PANKAJ GOYAL 
  

AKSHIT 
SACHDEVA, 
MANISH KAUSHIK, 
AKSHIT 
SACHDEVA 

 

15 CS(OS)-145/2024 
I.A. 4264/2024 
I.A. 32724/2024 
I.A. 44284/2024 

GEETANJALI TYAGI & 
ANR.  
V/s MADHU TYAGI & 
ORS.  

PRASHANT SINGH, 
SHIVAM GOEL 

 

16 CS(OS)-381/2024 
I.A. 10721/2024 
WITH TEST.CAS. 
44/2024 

SURENDER KUMAR 
AGGARWAL, 
THROUGH SPA 
HOLDER  
V/s BOBBY 
AGGARWAL & ORS.  

SACHIN 
AGGARWAL, 
SHUBHAM 
AGARWAL, RHEA 
LUTHRA 
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17 TEST.CAS.-44/2024 BOBBY AGGARWAL  
V/s STATE OF NCT 
OF DELHI AND ORS 
  

SACHIN 
AGGARWAL, RHEA 
LUTHRA, 
SHUBHAM 
AGARWAL 

 

18 CS(OS)-450/2024 
I.A. 30661/2024 
I.A. 39993/2024 
I.A. 41362/2024 
I.A. 41364/2024 

RAJINDER PRASAD 
AGGARWAL  
V/s MALA VOHRA 
ANDORS 
  

SURENDER SINGH 
HOODA, VARUNA 
BHANRALE, 
PRASHANT 
BATRA, VARUNA 
BHANRALE 

 

19 CS(OS)-468/2024 
I.A. 31153/2024 
I.A. 47567/2024 

AMANDEEP KANGYA  
V/s INDERPREET 
SINGH 
  

BALDEV RAJ, 
VARUN MITTAL 

 

20 CS(OS)-832/2024 
I.A. 42480/2024 
I.A. 42482/2024 
I.A. 3533/2025 
I.A. 3534/2025 
I.A. 3538/2025 

ANISHA RAKYAN   
V/s REKHA RAKYAN 
& ORS. 
  

AMITABH 
CHATURVEDI, 
SUNAV RASTOGI, 
RAVI 
SHANKARSINGH 
CHAUHAN, 
LAKSHAY 
DHAMIJA, 
AMITABH 
CHATURVEDI 

 

21 CS(OS)-854/2024 
I.A. 43211/2024 
I.A. 1986/2025 
I.A. 1987/2025 

VIJAY KHURANA  
V/s MANMOHAN 
KHURANA & ANR. 
  

RADHA RANI, 
HIMANGI 
KAPOOR, RADHA 
RANI, HIMANGI 
KAPOOR 

 

22 CS(OS)-899/2024 
I.A. 44916/2024 
I.A. 44918/2024 

SH. RAVINDER 
SEHRAWAT, & ORS.  
V/s SHRI RAM RATAN 
& ORS. 
  

DEEPAK  

ADMISSION DENIAL 

23 CS(OS)-379/2020 
I.A. 11058/2020 

RAVINDER SINGH 
MARWAH  
V/s CAPTAIN VIKRAM 
KAPOOR & ORS. 
  

NAVNEET, 
SIDHARTH 
CHOPRA, 
SIDHARTH 
CHOPRA 
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24 CS(OS)-962/2024 
I.A. 46934/2024 

MOHD SAYEED   
V/s MOHD AHMAD & 
ORS. 
  

MANU SISHODIA  

FOR EVIDENCE 

25 CS(COMM)-1687/2016 
I.A. 9192/2013 
I.A. 8385/2018 
I.A. 8386/2018 

BEETAL PLANTATION 
PVT LTD  
V/s HOTEL QUEEN 
PVT LTD 
  

ADITI GUPTA, 
KUNAL VERMA, 
BHUPESH 
NARULA, SANDEEP 
MITTAL, TARUN 
AHUJA 

 

26 CS(COMM)-104/2020 M/S AADHAR 
STUMBH TOWNSHIP 
PVT. LTD.  
V/s DELHI 
DEVELOPMENT 
AUTHORITY 
  

BHUPESH 
NARULA, R.V.S 
MALIK, GEETA 
MEHROTRA, 
ASHIM VACHHER, 
VIVEKANAND 

 

27 CS(OS)-106/2016 
CC 82/2016 

SMT NEETA GUPTA 
TIWARI AND ANR  
V/s SHRI SUBHASH 
CHANDER AND ORS 
  

SHIV K TYAGI, 
GAURAV 
CHOWDHARY, 
KARAN SHARMA, 
DAVESH BHATIA, 
KASHI NATH 
PANDEY, DAVESH 
BHATIA, SHIV 
KUMAR TYAGI, 
SHIVANGINI 
GUPTA, ANSHU 
PRIYANKA, K N 
PANDEY, GAURAV 
CHOUDHARY 

 

28 CS(OS)-211/2016 
I.A. 39156/2024 

KISHORE GUPTA  
V/s K K KURIAN 
  

SHARMA & ASSO., 
SURESH 
TRIPATHY, A K 
THAKUR, ARCHNA 
GAUR 

 

29 CS(OS)-386/2016 
I.A. 9323/2016 
I.A. 33416/2024 
I.A. 33417/2024 

SMT RADHA RANI 
GUPTA  
V/s SUNIL KUMAR 
GUPTA & ANR 
  

NIHARIKA 
DUDEJA, MALLIKA 
PARMAR, RAM 
SHANKAR, 
MALLIKA PARMAR, 
MANPREET KAUR 

AT 12:30 P.M. 
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30 CS(OS)-118/2020 
I.A. 3672/2020 
CCP(O) 27/2021 
I.A. 9718/2021 

DR. RITESH MALIK  
V/s ASHISH K 
MISHRA & ORS. 
  

SHRUTTIMA 
EHERSA, RIDDIMA 
SHARMA, DEEPAK 
GOGIA, TEJAS 
KARIA, MAMTA 
RANI, ANKUR 
MAHINDRO, 
AASTHA, PAYAL 
CHAWLA 

 

31 TEST.CAS.-4/2016 
I.A. 11362/2019 
I.A. 1903/2021 
I.A. 1912/2021 

MANIKA MADAN  
V/s STATE & ORS. 
  

VIKRAM SINGH, 
MANSI GUPTA, 
VINEETA BANSAL, 
NIVESH SHARMA, 
PAYAL JAIN, 
VIKRAM SINGH 
DAHIYA 

 

32 TEST.CAS.-30/2016 
I.A. 10704/2018 

MR SANJAY GAURI & 
ANR  
V/s STATE & ORS 
  

NIKHIL SINGHVI, 
KAPUR AND 
COMPANY, NIKITA 
PANDEY 

 

 

      ******* 

 

  



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

R - 2, NEW COURTS BLOCK (GROUND FLOOR), (OS-H)  
BEFORE SH. AJAY GULATI, JOINT REGISTRAR (JUDICIAL) 
 

 (NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MS. MANSI ANEJA 
NAGPAL READER TO LD. PRESIDING OFFICER (9971595303)  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc2 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 C.O. (COMM.IPD-
TM)-653/2022 
WITH CS(COMM) 
496/2023 

BERINA 
COSMETICS PVT . 
LTD.   
V/s L OREAL 
  

ATIGA SINGH, 
SANGITA, 
KHUSHBOO BUTAIL 

 

2 CS(COMM)-
496/2023 
I.A. 25335/2023 

M/S L OREAL 
INDIA PRIVATE 
LIMITED AND 
ANR.  
V/s M/S 
PORNSRICHAROEN
PUN CO. LTD AND 
ANR. 
  

ATIGA SINGH, K.G. 
BANSAL, S K 
BANSAL 

 

3 C.O. (COMM.IPD-
TM)-22/2025 

SMITHKLINE 
BEECHAM 
LIMITED   
V/s HARI OME 
PANDEY AND ANR 
  

URFEE ROOMI  

4 CS(COMM)-
1014/2016 
I.A. 14511/2015 
I.A. 17507/2015 
WITH CS(COMM) 
234/2018 
 

DART INDUSTRIES 
INC & ANR  
V/s PRAKASH 
PARSOTAMBHAI & 
ORS 
  

DEVASHISH K 
TRIVEDI, INTTL 
ADVOCARE 
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5 CS(COMM)-
234/2018 

DART INDUSTRIES 
INC & ANR  
V/s PRAKASH 
PARSOTAMBHAI & 
ORS 
  

DEVASHISH K 
TRIVEDI, INTTL 
ADVOCARE 

 

6 CS(COMM)-
747/2022 
I.A. 17492/2022 
I.A. 24519/2023 

BUSY INFOTECH 
PVT LTD  
V/s XPERT TRICKS 
SOFTWARES & 
ORS. 
  

ALIPAK BANERJEE, 
NEEL ANJAN 
MASON, MADHAV 
KHOSLA, TEJAS 
KARIA, TUSHAR 
PAHWA, SUMEET 
SINGH SHOKEEN, 
AMIQUE KHALID, 
DEEPIKA 
POKHARIA, NAMAN 
TANDON 

 

7 CS(COMM)-
926/2022 
I.A. 22475/2022 

DOMS INDUSTRIES 
PRIVATE LIMITED  
V/s M/S AMRIK 
SINGH AND SONS 
& ORS. 
  

ANKUR SANGAL, 
AMULYA DHINGRA, 
HARSH KHANNA, 
KAMLESH ANAND, 
ANKUR SANGAL 

 

8 CS(COMM)-
460/2023 
I.A. 12431/2023 
I.A. 12432/2023 
I.A. 36685/2024 

SUN PHARMA 
LABORATORIES 
LTD.  
V/s PERILLA LIFE 
SCIENCE P. LTD. & 
ANR. 
  

NISHANT MAHTTA, 
SACHIN GUPTA 

 

9 CS(COMM)-
556/2023 
I.A. 15263/2023 

SPORTA 
TECHNOLOGIES 
PVT. LTD.   
V/s SURAJ TIWARI 
  

PRITHVI SINGH  

10 CS(COMM)-
769/2023 
I.A. 21129/2023 

KHADI VILLAGE 
AND INDUSTRIES 
COMMISSION  
V/s MAMTA SINGH 
AND OTHERS 
 
  

PRACHI GUPTA, 
PRITHVI SINGH 
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11 CS(COMM)-
120/2024 
I.A. 2959/2024 
I.A. 2960/2024 
I.A. 32264/2024 
I.A. 33435/2024 
I.A. 37361/2024 
I.A. 48504/2024 

OSWAAL BOOKS 
AND LEARNING 
PVT LTD  
V/s BOKARO 
STUDENTS FRIEND 
PVT LTD AND ORS 
  

ALIZA ALAM, 
SANDEEP KUMAR 
DWIVEDI, 
VAISHNAVI PATEL, 
PRABHASH KUMAR, 
NAVIN KUMAR, 
DUSHYANT 
KUMAR, 
BALVINDER KUMAR 
RALHAN, MAYANK 
BARUA, SHALU 
KUMARI, PRADEEP 
DHARIWAL, 
SOMNATH 
BHATTACHARYA, 
VISHNU SHARMA, 
RISHI TUTU, 
VARUN BAJAJ, 
VAISHNAVI PATEL, 
VISHNU SHARMA 

 

12 CS(COMM)-
264/2024 
I.A. 7094/2024 
I.A. 32052/2024 

MOTUL   
V/s SRINIVAS & 
ORS. 
  

ASHUTOSH DUBEY, 
HARSH SHUKLA, 
SHOBHIT 
AGRAWAL, 
ASHUTOSH DUBEY 

 

13 CS(COMM)-
373/2024 
I.A. 10475/2024 

MARS 
INCORPORATED   
V/s M/S LICA PET 
PRODUCTS INC. 
AND ORS 
  

SHIVANI SHARMA, 
TARANG 
AGARWAL, RANJAN 
NARULA 

 

14 I.A. 4590/2025 
I.A. 4591/2025 
In CS(COMM)-
860/2024 

AQUESTIA 
LIMITED   
V/s AUTOMAT 
INDUSTRIES 
PRIVATE LIMITED 
& ORS. 
  

DIVJOT SINGH 
BHATIA, VAISHALI 
MITTAL 

 

ADMISSION DENIAL 

15 CS(COMM)-
300/2023 
I.A. 9146/2023 

KEWAL KRISHAN 
BANSAL 
PROPREITOR OF 
MS VEE PEE 

NISHANT MAHTTA  



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

BANSAL AND 
COMPANY   
V/s PUNEET 
CHHABRA 
PROPREITOR OF 
RAMA WIRE 
INDUSTRIES 
  

16 CS(COMM)-
405/2023 
I.A. 11163/2023 
I.A. 11164/2023 
CC(COMM) 
32/2024 

LARGAN 
PRECISION CO. 
LTD  
V/s MOTOROLA 
MOBILITY INDIA 
LIMITED AND ORS 
  

ROHIT RANGI, 
ACHYUT TEWARI, 
VINEET ROHILLA 

 

17 CS(COMM)-
765/2023 
I.A. 22500/2023 

PHONOGRAPHIC 
PERFORMANCE 
LIMITED  
V/s TIM HORTONS, 
INC & ORS. 
  

MALAK M BHATT, 
ANKUR SANGAL, 
VIJAY KASANA 

 

FOR EVIDENCE 

18 CS(COMM)-
80/2016 
I.A. 15883/2019 
CRL.M.A. 
40263/2019 

DHARAMPAL 
SATYAPAL SONS 
PVT LTD & ANR  
V/s IFB AGRO 
INDUSTRIES 
LIMITED 
  

ANURADHA DUTT, 
BISHWAJIT DUBEY, 
CYRIL AMARCHAND 
MANGALDAS 

 

19 CS(COMM)-
1259/2016 

CADBURY UK 
LIMITED & ANR  
V/s LOTTE INDIA 
CORPORATION LTD 
  

SUSHANT SINGH, 
LALL & SETHI 

 

 

      ******* 

 

  



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

R - 3, NEW COURTS BLOCK (GROUND FLOOR),(OS-A)  
BEFORE MS. SHUCHI LALER, JOINT REGISTRAR (JUDICIAL) 
 

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. D. KUMAR, READER TO 
LD. PRESIDING OFFICER(9811041377)  
 
NOTE : PLEASE GIVE APPEARANCE IN THE CHAT BOX WITH ITEM NUMBER AND MOBILE 
NUMBER.  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc3  
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME 
ADVOCATE 
NAME 

OTHER 
INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 CS(COMM)-463/2022 DELHI METRO RAIL 
CORPORATION LTD  
V/s MS PARASVNATH 
DEVELOPERS LTD 
  

KNM & 
PARTNERS, LAW 
OFFICES, TARUN 
JOHRI 

 

2 CS(OS)-240/2009 
I.A. 1084/2018 
I.A. 21618/2022 
I.A. 21619/2022 

CHANDRA BHUSHAN 
PRASAD SINGH  
V/s SYED ASKARI 
HADI ALI 
AUGUSTINE IMAM & 
ANR 
  

ANANT BHUSHAN, 
S.K. SINHA, 
TATNI BASU, 
SRIDHAR 
POTARAJU, S K 
SINHA, TATINI 
BASU, AVINASH 
KUMAR TYAGI, 
PRAVIR JAIN & 
CO 

 

3 CS(OS)-2710/2014 
I.A. 10658/2019 
I.A. 10317/2022 

SUNITA & OTHERS  
V/s RAJ KUMAR & 
OTHERS 
  

MS GURMEET 
KAUR KAPUR, 
ANAND ISNGH, 
ANAND SINGH, 
SHIVA SANTANAM 
SWAMINADHAN 

 

4 CS(OS)-
3895/2014(Disposed off 
case) 

MAHAVIR SINGH & 
ANOTHER  
V/s JASRAJ @ RAJAN 
& ANOTHER  

REKHA PALLI, 
SANJAY SHARMA, 
CHARANJIT 

 

https://jrdhc.webex.com/join/jrdhc3


20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

5 CS(OS)-54/2022 ANOOP KUMAR 
DAWN & ANR.  
V/s POOJA GUPTA & 
ORS. 
  

PREETI GUPTA, 
VINAY KUMAR, 
SATISH KUMAR 

 

6 CS(OS)-103/2022 
I.A. 3028/2022 
WITH CS(OS) 231/2023 

JUSTIN MOHIT 
SEHGAL   
V/s ANIL KUMAR 
SHARMA AND ORS 
  

VIKRAM SINGH 
BHATIA, DHRUV 
SHARMA 

 

7 CS(OS)-231/2023 
I.A. 6844/2023 
WITH CS(OS) 103/2022 

AMRIT RAJ  
V/s ANIL KUMAR 
SHARMA & ANR. 
  

VIKRAM SINGH 
BHATIA 

 

8 I.A. 6204/2025 
In CS(OS)-205/2022 

MRS SHARDA JAIN  
V/s M/S CLARK 
CONSTRUCTIONS 
PVT. LTD 
  

HARKIRAT SINGH, 
RIKKY GUPTA, 
KESHAV SEHGAL, 
JITENDER SINGH, 
RIKKY GUPTA, IN 
COMPLIANCE OF 
ORDER DT. 
03.12.2024, 
KESHAV SEHGAL 

 

9 CS(OS)-397/2022 
I.A. 37317/2024 
WITH TEST.CAS. 
18/2016 

MRS. ABHA KUMAR & 
ORS.  
V/s MRS. JYOTIKA 
SAWHNEY & ORS. 
  

MADHAVI, 
ISHAAN VERMA 

 

10 TEST.CAS.-18/2016 
WITH CS(OS) 397/2022 

RAVI KUMAR  
V/s STATE OF NCT 
OF DELHI & ORS 
  

MADHAVI KHARE, 
P VINAY KUMAR, 
GRUSHA MEHTA, 
ISHAN KHANNA, 
DIVIANI KHANNA, 
ISHAAN VERMA, 
DUA ASSOCIATES 

 

11 CS(OS)-407/2022 
I.A. 10918/2022 
I.A. 10919/2022 
I.A. 17517/2022 
I.A. 18295/2022 
I.A. 15744/2023 
I.A. 42633/2024 

AMIT KOHLI AND 
ANR  
V/s ASHOK KUMAR 
KOHLI AND ORS 
  

AJAY, MUDIT 
MAKHIJANI, 
VARUN HANS, 
VIKAS 
MANCHANDA 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

12 CS(OS)-595/2022 
I.A. 15691/2022 
I.A. 37787/2024 

MEHIMA NANDA & 
ANR.  
V/s AMRITPAL 
NANDA & ORS. 
  

ANURAG 
TANDON, ARKAJ 
KUMAR, VIPIN V, 
SAMEER PRAVIN 
PAREKH, KARAN 
NAGRATH, ARKAJ 
KUMAR 

 

13 CS(OS)-625/2022 
I.A. 16660/2022 
I.A. 16661/2022 
I.A. 45936/2024 
I.A. 46302/2024 

KULJEET KAUR  
V/s JASPAL SINGH & 
ORS. 
  

ABHIMANYU, 
MANPREET 
SINGH, ABHISHEK 
KAGRA 

 

14 CS(OS)-780/2022 
I.A. 20971/2022 
I.A. 18094/2023 

SH. PRINCE DRALL   
V/s SH. ASHOK & 
ORS. 
  

RAHUL SHARMA, 
BHUVNESH 
MITTAL 

 

15 TEST.CAS.-45/2014 
I.A. 3654/2024 
I.A. 3655/2024 

SATISH KUMAR  
V/s THE STATE AND 
OTHERS 
  

AJAY BHARGAVA, 
ABHISHEK MISRA, 
S K GULATI, 
PUNIT KUMAR, 
LEKHA 
VISHWANATH, 
RAVI KAPOOR, 
ASA, RAVI 
KAPOOR 

 

ADMISSION DENIAL 

16 CS(COMM)-472/2022 CHELSEA MILLS LLP  
V/s THERMAX 
LIMITED 
  

R. SUDHINDER, 
MANU NAIR 

 

17 CS(OS)-207/2022 
I.A. 5820/2022 

MANVEEN SINGH  
V/s BELA 
CHOWDHURY & ANR. 
  

IMRAN ALI  

18 CS(OS)-754/2022 
WITH TEST.CAS. 
23/2023 

ASHA JINDAL & 
ANR.  
V/s SUSHIL KUMAR 
GUPTA 
  
 
 
 

MOHIT SETH, 
ALOK KUMAR 
PANDEY 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

19 TEST.CAS.-23/2023 
I.A. 7208/2023 
I.A. 46156/2024 
WITH CS(OS) 754/2022 

SUSHIL KUMAR 
GUPTA  
V/s STATE NCT OF 
DELHI & ORS. 
  

MOHIT SETH  

FOR EVIDENCE 

20 CS(COMM)-8/2022 
I.A. 187/2022 
I.A. 116/2025 
WITH CS(COMM) 
9/2022 

BRAHMAPUTRA 
INFRASTRUCTURE 
LIMITED   
V/s DELHI 
DEVELOPMENT 
AUTHORITY 
  

UDIT SETH, 
SAHIL RAVEEN, 
UDIT SETH 

 

21 CS(COMM)-9/2022 
I.A. 188/2022 

BRAHMAPUTRA 
INFRASTRUCTURE 
LIMITED   
V/s DELHI 
DEVELOPMENT 
AUTHORITY 
  

UDIT SETH, 
SAHIL RAVEEN 

 

22 CS(OS)-335/2009 M/S SWASTIC 
CONSTRUCTION CO.  
V/s DELHI 
DEVELOPMENT 
AUTHORITY & ORS. 
  

J.K.GUPTA, 
PAWAN MATHUR, 
VIVEKANAND, 
ANISH DHINGRA, 
SOHAN LAL 

AT 2:00 P.M.  

23 CS(OS)-1931/2009 
I.A. 6125/2018 
I.A. 42179/2024 

SH.S.M. ARORA  
V/s SH.SRI KRISHNA 
& OTHERS 
  

SANJIV KAKRA, 
Y.K.BHATT, ATUL 
KUMAR, 
JOGINDER 
MOHAN, 
DEVENDER 
MOHAN, B.K 
SOOD, SANJEEV 
MAHAJAN, B.K. 
SOOD 

 

24 CS(OS)-182/2014 PUSHP LATA & ORS  
V/s SATISH KUMAR 
& ORS 
  

KULDIP SINGH, 
AJAY, ATUL 
SHARMA, LEKHA 
VISHWANATH, 
RAVI KAPOOR, 
PRASHANT 
MENDIRATTA 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

25 CS(OS)-176/2022 
I.A. 1654/2023 
I.A. 1446/2024 

AMRITA SINGH 
KAPUR & ANR.  
V/s VANITA SINGH 
MUKERJI 
  

NISHANT 
SHOKEEN, 
SHUBHENDU 
ANAND, AAYUSH 
AGARWALA, 
NISHANT 
SHOKEEN, 
SHUBHENDU 
ANAND 

AT 12:30 P.M.  

 

      ******* 

              

  



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

           R - 5, NEW COURTS BLOCK (GROUND FLOOR),  
  BEFORE MS. BHAWANI SHARMA, JOINT REGISTRAR (JUDICIAL) 
 

https://jrdhc.webex.com/join/jrdhc5 
   

NOTE : HEARING OF THE FOLLOWING CASES AFTER THE APPELLATE SIDE LIST. 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME 
OTHER 
INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 CS(OS)-
268/2019(Disposed 
off case) 

SANTOSH KUMAR  
V/s RAM AVTAR 
SHARMA & ORS. 
  

HARSH AHUJA, 
SHANTO MUKERJEE, 
AMIT VERMA 

 

2 O.M.P. (COMM)-
171/2019 
I.A. 6256/2019 
I.A. 8351/2022 
I.A. 11161/2022 

NTPC LTD  
V/s LARSEN & 
TOUBRO LIMITED 
& ORS. 
  

ACM LEGAL, ADARSH 
TRIPATHI,  PUNEET 
TANEJA 

 

 

******* 
 

 

 

  



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

                       R - 4, NEW COURTS BLOCK (GROUND FLOOR),(OS-E&I) 
BEFORE MR. SIDHARTH MATHUR,JOINT REGISTRAR (JUDICIAL)  

 
(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT Mr. SUDHANSHU GUPTA, 
READER TO LD. PRESIDING OFFICER(9313414182)  
 
NOTE : ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD, PLEASE 
KEEP MIC & WEB CAM OFF AND WAIT FOR THEIR TURN.  
 
NOTE : PLEASE GIVE APPEARANCE IN CHAT BOX/ MESSAGE WITH ITEM NUMBER, CASE 
NUMBER AND MOBILE NUMBER.  
 
NOTE : LAWYERS APPEARING THROUGH VC SHALL SEND THEIR EXEMPTION TO THE COURT 
MASTER ALONGWITH PROPER REASON IN ADVANCE.  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc4  
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 C.O. (COMM.IPD-
TM)-8/2021 
I.A. 11843/2021 
WITH CS(COMM) 
393/2021 

WAKO INDIA 
KICKBOXING 
FEDERATION  
V/s WAKO INDIA 
KICKBOXING 
FEDERATION & ANR.  

ROHAN ROHATGI, 
ROHAN ROHATGI 

 

2 CS(COMM)-
393/2021 
I.A. 10745/2021 

WAKO INDIA 
KICKBOXING 
FEDERATION  
V/s WAKO INDIA 
KICKBOXING 
FEDERATION & ANR.  

AMIT PODDAR, 
ROHAN ROHATGI, 
ROHAN ROHATGI 

 

3 CS(COMM)-
463/2018 

M/S F HOFFMANN-LA 
ROCHE LTD & ANR  
V/s M/S ONCARE LIFE 
SCIENCES & ANR 
  

KRISHNA SARMA, 
DELHI LAW 
CHAMBERS, 
RUKHMINI BOBDE, 
VAIBHAV MITTAL, 
A.ROY 

 

https://jrdhc.webex.com/join/jrdhc4


20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

4 CS(COMM)-
361/2022 
I.A. 8413/2022 

HARIHARAN 
SUBRAMANIAM SOLE 
PROPRIETOR OF 
SUBRAMANIAM & 
ASSOCIATES   
V/s S AND A LAW 
OFFICES & ORS. 
  

GYANENDRA 
KUMAR, NANCY 
ROY 

 

5 CS(COMM)-
864/2024 
I.A. 41176/2024 
I.A. 49026/2024 

DCM SHRIRMA 
LIMITED  
V/s SANCHIT 
AGARWAL & ANR. 
  

RAJESH SHARMA, 
VAREESHA IRFAN 

 

6 I.A. 6131/2025 
In CS(COMM)-
1052/2024 

RECKITT AND COLMAN 
OVERSEAS HYGIENE 
HOME LIMITED & 
ORS.  
V/s MR. AKASH ARORA 
TRADING AS M/S 
GRAND CHEMICAL 
WORKS 
  

NANCY ROY, 
SUDEEP 
CHATTERJEE, 
NANCY ROY, 
SUDEEP 
CHATTERJEE 

 

7 CS(COMM)-
5/2025 
I.A. 203/2025 

SAP SE  
V/s ANIL KUMAR 
SHETTY AND ORS 
  

NEEL ANJAN 
MASON, RANJAN 
NARULA 

 

8 CS(COMM)-
23/2025 
I.A. 694/2025 
I.A. 5977/2025 

THE COCA-COLA 
COMPANY  
V/s VIBHUTI MART 
PRIVATE LIMITED & 
ORS. 
  

NAMAN JOSHI, 
RAHUL CHAUDHRY, 
NAMAN JOSHI 

 

9 CS(COMM)-
42/2025 
I.A. 1268/2025 
I.A. 1270/2025 

WATERWAYS LEISURE 
TOURISM PRIVATE 
LIMITED   
V/s MR. MUKESH 
PRASAD THAPLIYAL 
AND ORS. 
  

KANGAN RODA, 
PRABHU TANDON 

 

10 CS(COMM)-
48/2025 
I.A. 1593/2025 
I.A. 1595/2025 

GRENA LIMITED  
V/s AXON MEDICAL 
SOLUTIONS PVT LTD 
AND ANR.  

ABHINAV SHARMA, 
PRITHVI SINGH 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

11 CS(COMM)-
56/2025 
I.A. 1860/2025 

HERO MOTOCORP LTD 
& ANR. V/s M/S 
CREATIVE PLASTIC  

KUNAL KHANNA  

ADMISSION DENIAL 

12 CS(COMM)-
231/2018 
I.A. 21404/2014 
I.A. 248/2025 
I.A. 5314/2025 

SAMSUNG 
ELECTRONICS 
COMPANY LTD & ANR  
V/s GOVIND & ORS 
  

KAPIL GUPTA, 
RANJAN NARULA, 
RAHUL CHAUDHRY, 
NEERAJ GROVER, 
RAHUL CHAUDHRY 

 

13 CS(COMM)-
116/2024 
I.A. 4372/2024 
I.A. 10068/2024 
I.A. 10592/2024 
I.A. 10593/2024 

HP ORGANIC FOODS 
PRIVATE LIMITED  
V/s SHREE KHATU 
SHYAM AGRO FOODS 
& ORS. 
  

ALOK KUMAR, 
HARISH KUMAR, 
TUSHA MALHOTRA, 
YAMINI JASWAL, 
HARISH KUMAR 

 

14 CS(COMM)-
334/2024 
I.A. 9175/2024 
I.A. 43070/2024 

PLUTO TRAVELS INDIA 
PRIVATE LIMITED  
V/s PTW HOLIDAYS 
PRIVATE LIMITED 
  

RISHUB KAPOOR, 
KAUSHIKESH 
KUMAR 

 

15 CS(COMM)-
754/2024 
I.A. 38293/2024 
I.A. 42813/2024 
I.A. 42814/2024 

TESTBOOK EDU 
SOLUTIONS PRIVATE 
LIMITED  
V/s COLLEGEDUNIA 
WEB PRIVATE 
LIMITED 
  

SIDHANT GOEL  

16 CS(COMM)-
888/2024 
I.A. 41829/2024 
I.A. 44851/2024 

LOTUS HERBALS 
PRIVATE LIMITED   
V/s YAVI COSMETICS 
PRIVATE LIMITED 
  

MEENU SHARMA, 
VAIBHAV VUTTS, 
MEENU SHARMA 

 

17 CS(COMM)-
1020/2024 
I.A. 45188/2024 

COLLEGEDUNIA WEB 
PRIVATE LIMITED  
V/s TESTBOOK EDU 
SOLUTIONS PRIVATE 
LIMITED 
  
 
 
 
 

SHAMBHAVI 
MISHRA 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

FOR EVIDENCE 

18 CS(COMM)-
489/2024 
I.A. 31108/2024 
I.A. 46009/2024 
I.A. 46016/2024 

GS1 INDIA  
V/s M/S ONE CARE 
CERTIFICATION 
  

ADITYA GUPTA  

 

      ******* 

 

  



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

                       R - 8, NEW COURTS BLOCK (GROUND FLOOR),(OS-F)  
BEFORE MR.DEVENDER KUMAR GARG, JOINT REGISTRAR (JUDICIAL)  

 
NOTE:- ADVOCATES ARE REQUESTED TO PLEASE GIVE THEIR APPEARANCE IN 'CHAT BOX' 
WITH THEM ITEM NUMBER, SUIT NUMBER AND ALSO FOR THE PARTY, THEY APPEARING 
FOR.  
 
(NOTE : IN CASE of ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. VED PRAKASH, 
READER TO LD. PRESIDING OFFICER (9220401146)  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc8  

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 I.A. 45802/2024 
In CS(COMM)-
711/2019 

SMT. MANJU GAIND  
V/s M/S SWASTIKA 
TRADERS & ORS. 
  

RAJESH 
BHARDWAJ, AJAY 
TEJPAL, SAMEER 
VASHISHT, PAWAN 
KUMAR RAWAL, 
SUSHANTA KUMAR 
NANDA, AJAY 
GAIND, AJAY 
GAIND, ABHAY 
GAIND 

 

2 CS(COMM)-
767/2024 

M/S WINSTROL 
PETROCHEMICALS 
PVT. LTD.  
V/s M/S ARYAN 
CONSTRUCTION AND 
ASSOCIATES AND 
ANR. 
  

RAJESH RAI, 
RAJESH RAI 

 

3 CS(OS)-803/2011 
I.A. 16088/2013 
I.A. 20237/2023 

AFP MANUFACTURING 
CO PVT LTD  
V/s UNION OF INDIA & 
ORS 
  

NEERAJ 
CHOUDHARY, 
VIBHAKAR MISHRA, 
SHAILEN BHATIA, 
AMIT JAIN, 
VIBHAKAR MISHRA 
 

 

https://jrdhc.webex.com/join/jrdhc8


20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

4 CS(OS)-
2331/2013 
I.A. 3635/2018 
I.A. 9765/2023 
I.A. 17860/2023 
I.A. 21660/2023 
I.A. 21661/2023 
I.A. 49642/2024 

RONICA BEHL  
V/s SANJEET SINGH& 
ANR 
  

PRATAP SINGH 
PARMAR, VIKAS 
SHARMA, KARN 
BHARDWAJ, AMAN 
VACHHER 

 

5 I.A. 7854/2020 
In CS(OS)-
55/2019 

SHRI RAKESH KUMAR 
JUNEJA & ANR.  
V/s SMT. SURINDER 
PAL KAUR 
  

RAKHI VATS, 
KULDEEP KUMAR, 
SWASTI PRIYA, 
DIGVIJAY RAI, 
KANTI TIWARI, 
MUKESH KUMAR, 
KULDEEP KUMAR 
GURNANI 

 

6 I.A. 3829/2025 
In CS(OS)-
156/2019 
 

MRS. NIRMAL 
MALHOTRA  
V/s MRS. URVASHI 
MALHOTRA & ANR. 
  

PRAVEEN KUMAR, 
GAURAV GUPTA, 
PRAVEEN KUMAR, 
VISHAL VERMA, 
MALVIKA JAIN 

 

7 CS(OS)-309/2019 
I.A. 2426/2020 
I.A. 2427/2020 
I.A. 2428/2020 
I.A. 2429/2020 
I.A. 3053/2022 
I.A. 26190/2023 

DEEPAK AGGARWAL  
V/s HARJEEV 
AGGARWAL & ANR. 
  

RAHAT BANSAL, 
LOKESH CHOPRA, 
JUHI ARORA, 
PRAMOD KUMAR, 
LOKESH CHOPRA 

 

8 I.A. 48134/2024 
In CS(OS)-
363/2019 

SONIA D'SOUZA & 
ORS.  
V/s SHEELA & ORS. 
  

GAURAV SINGH 
BINDRA, JEEVESH 
NAGRATH, ROMILA 
MANDAL, JEEVESH 
NAGRATH, ANKUR 
SOOD 

 

9 CS(OS)-511/2019 
I.A. 13747/2019 
I.A. 16702/2019 
I.A. 12633/2023 

JAGDISH BHADAURIA  
V/s KEDAR 
BHADAURIA & ORS. 
  

AMIT KHEMKA, 
NAMITA ROY, 
NAMITA ROY 

 

10 CS(OS)-531/2019 
I.A. 14459/2019 

MUKESH DEVI  
V/s PRITHVI SINGH & 
ORS 
  

SUDHIE NAAGAR  



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

11 CS(OS)-723/2024 
I.A. 38822/2024 

MR. ATUL GUPTA  
V/s MR. SATISH 
GUPTA AND ORS 
  

JAYA GOYAL  

12 CS(OS)-746/2024 
I.A. 39623/2024 

ARUN KUMAR & ANR.  
V/s SONU KASANA 
  

ARPIT RAWAT  

13 I.A. 4856/2025 
In O.M.P.(I) 
(COMM.)-
224/2024 

M/S AI AIRPORT 
SERVICES LIMITED  
V/s UNIQ DATA 
SOLUTION PRIVATE 
LIMITED & ORS. 
  

ANANDO 
MUKHERJEE, 
KAUSTUBH 
PRAKASH, 
DEEKSHA SINGH, 
NEETICA SHARMA, 
ANANDO 
MUKHERJEE 

 

ADMISSION DENIAL 

14 CS(COMM)-
214/2019 

NEWTON 
ENGINEERING AND 
CHEMICALS LTD  
V/s INDIAN OIL 
CORPORATION LTD  

AMIT MEHARIA, 
AKASH NAGAR, 
SAMARPIT 
CHAUHAN, 
JAGDEEP KISHORE 

 

FOR EVIDENCE 

15 CS(COMM)-
449/2019 

B.R. MEP ENGINEERS 
PVT. LTD.  
V/s NBCC (INDIA) LTD. 
& ANR. 
  

NITHIN 
CHOWDARY 
PAVULURI, 
PRAVEEN KUMAR 
SINGH 

 

16 CS(OS)-974/2011 
I.A. 1401/2020 

TABASSUM & ANR  
V/s KESAR JAHAN & 
ORS 
  

M.N.SIDDIQUI, 
VAGEESH, MOHD. 
IKRAM, WAJEEH 
SHAFIQ, TARUN 
SHARMA, RAJ 
KUMAR, JATIN 
RANA, M.L. KHAN & 
S.N KHAN, M.L. 
KHAN 

 

17 CS(OS)-
2626/2011 
CRL.M.A. 
29486/2024 

YOGESH GAHLOT  
V/s CHOOTU RAM & 
ORS 
  

SATVIR SINGH, 
PRAMOD KR 
SHARMA, SH. R.N. 
SHARMA, ROHIT 
JAIN, MANISH 
KUMAR SINGH 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

18 CS(OS)-
2664/2011 

DHARAM BIR  
V/s PUSHPA 
CHAUDHARY & ORS 
  

C.B.SINGH, 
LAKSHMI GURUNG, 
AMIT MAHAJAN 

 

19 CS(OS)-
2092/2013 

CAPTAIN BHUPINDER 
KUMAR SURI  
V/s NARESH KUMAR 
SURI & ORS 
  

RAJEEV KAPOOR, 
FAIZ AHMAD, MR 
CHAWLA, N K 
KANTAWALA, 
ADITYA VAIBHAV 
SINGH, JATIN 
SHARMA, LUTHRA 
& LUTHRA 

 

20 CS(OS)-377/2019 
I.A. 10227/2019 
I.A. 10228/2019 

SUDESH ARORA & 
ANR.  
V/s OM PRAKASH 
JAWA & ORS. 
  

DIKSHA MATHUR, 
NITIN KALRA, 
BINOD K. 
AGRAWAL 

 

21 CS(OS)-424/2019 
I.A. 11372/2019 
I.A. 18013/2022 

KANWALJEET KAUR 
TREHAN & ANR.  
V/s INDERJIT SINGH 
BHUSRI & ANR. 
  

KISHORE M 
GAJARIA, DIYA 
KAPUR, RAGHAV 
ANAND 

 

 

      ******** 

  



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

R - 7, NEW COURTS BLOCK (GROUND FLOOR),(OS-G)  
BEFORE MR. MANISH SHARMA,JOINT REGISTRAR (JUDICIAL)  
 

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. NARESH KUMAR, 
READER TO LD. PRESIDING OFFICER(9911776651)  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc7  

ITEM 
NUMBER 

CASE NUMBER PARTY NAME 
ADVOCATE 
NAME 

OTHER 
INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 CS(COMM)-
587/2024 
I.A. 33676/2024 

M/S SOHANDEEP 
CONSTRUCTION PVT LTD 
THROUGH ITS DIRECTOR 
SH RAJ JAIN  
V/s M/S RIO HEIGHTS 
PRIVATE LIMITED 
THROUGH ITS 
AUTHORIZED 
REPRESENTATIVE SH 
SATNAM SINGH 
SACHDEVA & ORS.  

D.K. RUSTAGI  

2 CS(COMM)-
1083/2024 
I.A. 47212/2024 
I.A. 47216/2024 

CORRTECH ENERGY 
LIMITED  
V/s INDIAN OIL 
CORPORATION LTD & 
ORS.  

ANUSHREE 
PRASHIT 
KAPADIA 

 

3 CS(OS)-478/2018 
I.A. 13140/2018 
I.A. 5807/2019 
I.A. 8021/2019 
I.A. 5931/2022 

SH. SUKHBIR SARAN 
AGGARWAL  
V/s KRISHNA JUS ROY 
EDUCATION SOCIETY 
  

SUNITA HARISH, 
S.D ANSARI, 
POONAM, 
SHAMSUDDIN 
ANSARI 

 

4 I.A. 1082/2025 
O.A. 10/2025 
In CS(OS)-
500/2018 

PRAMOD KUMAR 
CHANANA  
V/s SH. AMAR NATH 
CHANANA 
  

MANISH 
MAKHIJA, 
SIDDHARTH 
NARANG, 
ARVIND 
DHINGRA, FILED 
IN COMPLIANCE 
OF ORDER 
DATED. 
14/01/2019 

 

https://jrdhc.webex.com/join/jrdhc7


20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

5 I.A. 3160/2025 
In CS(OS)-
617/2018 
(Disposed off case) 
 

MR. KEDARNATH GUPTA  
V/s M/S GUNJAN 
INFRASTRUCTURE PVT. 
LTD. AND ORS. 
  

ANUBHAV 
BHASIN, 
GAUTAM 
DHAMIJA, 
OBEROI, 
GAURAV GUPTA, 
RISHABH 
BANSAL, EESHA 
BAKSHI, MAYANK 
SHARMA, RICHA 
PANDEY, 
GAURAV GUPTA, 
DANISH AFTAB 
CHOWDHURY, 
AAYUSH 
MALHOTRA, 
RICHA PANDEY, 
ROHIT OBEROI 

 

6 CS(OS)-830/2024 
I.A. 42390/2024 
I.A. 42391/2024 
I.A. 46690/2024 
I.A. 47088/2024 
I.A. 3087/2025 
I.A. 3088/2025 

AJAY JAIN  
V/s JAIN SABHA 
DHARMARTH TRUST 
REGD & ORS. 
  

ROHIT JAIN, D.K. 
RUSTAGI, ROHIT 
JAIN 

 

7 CS(OS)-79/2025 
I.A. 3348/2025 

SH RAJEEV SETHI & 
ANR.  
V/s SH HARISH SETHI 
AND OTHERS 
  

BHAWANA 
PANDEY, 
BHAWANA 
PANDEY 

 

8 CS(OS)-80/2025 
I.A. 3351/2025 

SUNIL KUMAR RANA & 
ORS.  
V/s TEK CHAND & ORS. 
  

ABHAY DIXIT  

9 EX.APPL.(OS) 
313/2025 
In EX.P.-91/2024 

SANDEEP MOHAN 
MITTAL  
V/s NIPUN MOHAN 
MITTAL & ANR. 
 
 
 
 
  

SAMEER 
VASHISHT 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

ADMISSION DENIAL 

10 CS(OS)-461/2018 
I.A. 7880/2020 
I.A. 7881/2020 
I.A. 7882/2020 
I.A. 7883/2020 
I.A. 7884/2020 
WITH CS(OS) 
465/2018 

M/S V.V. INDUSTRIAL 
PROCESSORS PVT. LTD. 
THROUGH ITS 
DIRECTORS/AUTHORISED 
SIGNATORY SH. 
VIRENDER BHA  
V/s VIKAS GOEL & ORS. 
  

M TARIQUE 
SIDDIQUI, 
MANIK DOGRA, 
IMRAN 
MOULAEY, 
ABHISHEK 
VIKAS, TARUN 
SINGLA, S N 
RELAN, KULDEEP 
RAI, PRATEEK 
GUPTA, PUNEET 
KHURANA, 
GARIMA SINGH, 
PUNEET 
KHURANA, S.N. 
RELAN 
 
 

 

11 CS(OS)-465/2018 
I.A. 7885/2020 
I.A. 7886/2020 
I.A. 7887/2020 
I.A. 7888/2020 
I.A. 7889/2020 
I.A. 11920/2023 

M/S V.V. INDUSTRIAL 
PROCESSORS PVT. LTD. 
TRHOUGH ITS 
DIRECTORS/ 
AUTHORISED SIGNATORY 
SH. VIRENDER BH  
V/s SH. VIKAS GOEL & 
ORS. 
  

M TARIQUE 
SIDDIQUI, 
MANIK DOGRA, 
IMRAN 
MOULAEY, 
ABHISHEK 
VIKAS, TARUN 
SINGLA, S N 
RELAN, KULDEEP 
RAI, PUNEET 
KHURANA, 
PUNEET 
KHURANA, S.N. 
RELAN, KULDEEP 
RAI 
 

 

12 CS(OS)-636/2018 
I.A. 17023/2018 
I.A. 9731/2019 

MANOJ DUA & ANR.  
V/s SMT. KIRAN DUA & 
ORS. 
  

PAWAS 
AGARWAL, 
HEMANT 
PHALPHER, 
ABHINAV 
HANSARIA, 
JAGRITI AHUJA 
 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

13 CS(OS)-205/2024 
I.A. 5688/2024 

AKHILESH GAUTAM AND 
SONS HUF  
V/s SHRI SATYAVIR 
SINGH & ORS. 
  

VISHAL MAAN, 
SHIVANGI 
SANJAY KUMAR, 
RISHI SOOD, 
ANKIT KAKKAR 

 

14 CS(OS)-805/2024 
I.A. 41437/2024 

SH MANU KHURANA  
V/s DR SMT KAMLESH 
KHURANA & ORS. 
  

MADHUR 
PRABHAT 
BHARGAVA, 
MANISHA SURI 

 

15 CS(OS)-880/2024 
I.A. 44306/2024 

SMT. VANITA KAWATRA 
& ANR.  
V/s SH. KAPIL ARORA 
  

YOGESH KUMAR 
JAGIA, PREET 
PAL SINGH 

 

16 CS(OS)-986/2024 
I.A. 47704/2024 

PRADEEP MAHIPAL   
V/s SANNJAY MAHIPAL 
AND ORS 
  

KULJEET RAWAL, 
RAVIKESH 
KUMAR SINHA, 
PUNEET 
SHARMA, ANKUR 
MAHINDRO 

 

17 CS(OS)-1044/2024 
I.A. 49970/2024 

SMT. SHOBHA RANI 
SINGH  
V/s SHRI RAKESH 
SHOKEEN AND ORS. 
  

ROHAN YADAV  

FOR EVIDENCE 

18 CS(OS)-1234/2015 RAMA CONSTRUCTION 
CO  
V/s NORTH DELHI 
MUNICIPAL 
CORPORATION 
  

SUNIL GOEL, A K 
TRIVEDI 

 

19 CS(OS)-505/2018 
I.A. 13889/2018 

SMT. SHARMISHTHA DEY  
V/s SHRI SOUMEN 
MANDAL (SINCE 
DECEASED) THROUGH 
LR'S 
  

LOHIT GANGULY, 
M C VASHISHT, 
SHYAM DUTT, 
LOHIT GANGULY, 
A.K. SEN & 
ASSOCIATES 

AT 2:15 P.M.  

 

 

      ******* 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

R - 6, NEW COURTS BLOCK (GROUND FLOOR),(OS-D)  
BEFORE MS. PRIYA MAHENDRA,JOINT REGISTRAR (JUDICIAL) 
 

 (NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. SHAMSHER, READER 
(9999292525 )  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc6  
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 CS(COMM)-
389/2017 
CC(COMM) 
1/2018 

M/S SAKUMA EXPORTS 
LIMITED  
V/s M/S SIMBHAOLI 
SUGARS LIMITED & 
ORS 
  

SUSHIL SHUKLA, 
PRABHAKAR 
KANDPAL, O P 
GAGGAR, ASA 
LEGAL 

 

2 CS(COMM)-
58/2024 
I.A. 1473/2024 
I.A. 33154/2024 

M/S WOODFUN 
THROUGH ITS 
ATTORNEY  
V/s INDIAN OIL 
CORPORATION 
LIMITED & ORS. 
  

AMIT MEHARIA, 
ANUPAM KUMAR 
MISHRA, AMIT 
MEHARIA 

 

3 CS(OS)-
2396/2007 
I.A. 7780/2017 
I.A. 8052/2017 
I.A. 8393/2017 
I.A. 15611/2022 
I.A. 7839/2024 

SMT. ABHA GUPTA & 
ANR  
V/s SMT. RASHMI 
NAGRATH & ORS. 
  

SAMRAT K. NIGAM, 
JEEVESH NAGRATH, 
RAHUL GUPTA, 
K.RAJ, AMITABH 
BHARDWAJ, 
SANTOSH SACHIN, 
SAMRAT K NIGAM, 
VIVEK B SAHARYA, 
DIYA KAPUR, 
RAJENDER KUMAR 
AGGARWAL, 
AMITABH 
CHATURVEDI, 
VIPIN GOGIA, 
RAGHAV KUMAR, 
MANALI SINGH & P. 

 

https://jrdhc.webex.com/join/jrdhc6


20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

BANERJEE, MANALI 
SINGHAL, DANISH 
AFTAB 
CHOWDHURY, 
NINAD DOGRA 

4 CS(OS)-19/2010 
CC 18/2010 

KUNWAR S VISHAL  
V/s KOHLI REALTORS 
PVT LTD 
  

DINESH GARG, 
RAJAT JOSEPH, 
DIYA KAPUR, 
SUMEET BATRA, 
AJAY GOSWAMI 

 

5 CS(OS)-413/2017 
I.A. 11292/2017 
I.A. 11302/2017 
CC 19/2024 
I.A. 6467/2024 
I.A. 36053/2024 
I.A. 36251/2024 

ARVIND DUMRA & 
ANR  
V/s SMT. PREETI 
DUMRA & ANR 
  

PUNEET GARG, 
SHEKHAR GUPTA, 
ROMA BHAGAT, 
SUSHANTA KUMAR 
NANDA, ARINDAM 
DEY, SONIA 
ARORA, C & V 
ASSOCIATES, IN 
COMPLIANCE OF 
ORDER DT. 
22.07.2024 

 

6 CS(OS)-80/2021 
I.A. 1739/2021 

RAVI KATHURIA  
V/s ROHIT KATHURIA 
  

G P SINGH  

7 CS(OS)-160/2021 
I.A. 3917/2021 

SUDHIR KUMAR 
MAHAJAN  
V/s ADARSH MAHAJAN 
  

SANJAY SEHGAL, 
NEERAJ, RAJINDER 
SINGH, MUKESH 
SHARMA 

 

8 CS(OS)-419/2021 
I.A. 16400/2023 
I.A. 17562/2023 
WITH CS(OS) 
414/2024 

SAROJ BHASIN  
V/s NEELAM BHASIN 
AND ORS. 
  

HEMCHAND 
VASHISHT, 
MANMEET ARORA, 
SHAILENDRA 
BABBAR, MADAN 
LAL SHARMA, 
RAJESHWER 
KUMAR GUPTA, 
ATUL KUMAR 
SHARMA, 
HEMCHAND 
VASHISHT 
 
 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

9 CS(OS)-414/2024 
I.A. 29449/2024 
I.A. 29451/2024 
I.A. 29452/2024 
I.A. 43490/2024 
I.A. 44009/2024 

SHRI SANJEEV 
BHASIN  
V/s MS. NEELAM 
BHASIN & ORS. 
  

RAJESHWER 
KUMAR GUPTA, 
MADAN LAL 
SHARMA 

 

10 CS(OS)-313/2024 
I.A. 8915/2024 
I.A. 8916/2024 
I.A. 8917/2024 
I.A. 43074/2024 

RACHNA DHAWAN  
V/s RAJAN BEDI & 
ORS. 
  

ABHEY NARULA, 
ABHAY MAHAJAN, 
PRAFUL JINDAL, 
YOGENDER KUMAR, 
ABHEY NARULA, 
ABHAY MAHAJAN 

 

11 TEST.CAS.-
26/2010 
I.A. 12894/2018 
I.A. 16974/2018 
I.A. 16975/2018 
I.A. 17138/2018 
I.A. 17139/2018 
CCP(O) 1/2019 
I.A. 455/2019 
I.A. 3236/2019 
I.A. 3237/2019 
I.A. 46674/2024 

KIRAN BALA SHARMA 
& ANR  
V/s THE STATE & ORS 
  

RANDHIR JAIN, 
AGARWAL JETLEY 
AND CO., D K 
RUSTAGI & CO, 
SANJAY JAIN, D.K. 
RUSTAGI, ROHIT 
GUPTA, GAURAV 
KUMAR SINGH, 
DHANANJAI JAIN, 
ROHIT GUPTA 

 

ADMISSION DENIAL 

12 CS(OS)-614/2017 
I.A. 13348/2017 

AJAY SHARMA AND 
ANR  
V/s SANJAY SHARMA 
AND ORS 
  

S K ROUT, ARAV 
KAPOOR, MUKESH 
GOYAL, MUDIT 
GUPTA & AMAN 
PANWAR 

 

FOR EVIDENCE 

13 CS(COMM)-
527/2021 
I.A. 13906/2021 
I.A. 863/2025 

PURSHOTAM 
PROFILES PVT. LTD.  
V/s UMAIZA INFRACON 
LLP & ORS. 
  

SUNIL AGARWAL, 
LALIT GUPTA, O P 
GAGGAR, LALIT 
GUPTA 

 

14 CS(OS)-975/2007 
I.A. 4187/2015 
I.A. 33553/2024 
I.A. 33554/2024 

SUKHBIR SINGH AND 
OTHERS  
V/s SHRI PRATAP 
SINGH AND OTHERS 
  

VIJAY, RAJIV 
SHARMA, SUNIL 
JHA, NIHAR M., 
CHARAN SINGH, 
AJAY VERMA, 
ARVIND SAH, 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

RAMESH KUMAR & 
CO., NANDAN K. 
JHA, SANJEEV KR., 
VIKRAM SINGH, 
KULDEEP KUMAR, 
MADAN LAL 
SHARMA, 
SHAILENDER 
DAHIYA, SUNIL 
AGARWAL, ASHISH 
MITTAL, SATBIR 
KUNDU, RAJESH 
MANCHANDA, DR 
SHAILENDRA 
SHARMA, 
VIRDENDRA 
RAWAT, NISHANT 
ANAND, TUSHAR 
SANNU DAHIYA, 
ANKITA GAUTAM, 
SAGAR CHHIKARA, 
S.S. TOMAR, 
SAHDEV SINGH 
TOMAR 

15 CS(OS)-625/2010 
I.A. 10727/2018 
I.A. 1377/2019 
I.A. 2360/2019 
I.A. 2939/2020 

M/S YAHOO EXPORTS 
PVT LTD  
V/s MANJIT KAUR & 
ORS 
  

PANKAJ TALWAR, 
SURENDRA 
MISHRA, UMA 
AGGARWAL, VINOD 
KUMAR, A K 
PADHY, SURESH 
KR. SHARMA, A.K. 
PADHY, VIJAY K 
GUPTA, UDIT 
GUPTA, RAKESH 
KUMAR SHARMA, 
CHIRAG MITTAL, 
MOHIT GUPTA, 
HEMANT 
CHAUDHRI & CO, 
AK PADHY, ANOJ 
KR. PADHY 
 
 

 



20.03.2025    ADVANCE CAUSE LIST (ORIGINAL SIDE) 
 

16 CS(OS)-
1780/2010 
CC 90/2011 

SMT. DEEKSHA 
KHULLER  
V/s ASHOK CHOPRA & 
ORS 
  

R.K.KAPOOR, 
RUBINA GREWAL, 
DEEPAK GANDHI, 
ANIMESH SINHA, 
AVNISH AHLAWAT, 
NITESH KUMAR, 
HARISH PANDEY, 
INDRANI GHOSH 

AT 12:30 P.M.  

17 CS(OS)-4/2017 MR NAV NARESH 
JHANWAR  
V/s BUMI GEO 
ENGINEERING LTD 
  

ABHAY KR. 
PANDEY, AAYUSH 
AGARWALA, VINOD 
MALHOTRA, TMT 
LAW PRACTICE 

 

18 CS(OS)-317/2017 
I.A. 7816/2017 

MRS ANJU BATRA  
V/s MR SAVNEET 
BATRA & ORS 
  

RAJENDER 
CHHABRA, 
SHASHANK 
SHARMA, SANDEEP 
BANGA, VANYA 
CHHABRA, CHARU 
MATHUR, RAHUL 
LATHER 

 

 

      ******** 

                                                    

Concluded 

                                  BY ORDER 

            REGISTRAR ORIGINAL       

 

 

 

 



20.03.2025  Advance List 
 
 

ROOM NO. 121, FIRST FLOOR, BLOCK-A 

 
BEFORE SH. KANWAL JEET ARORA, REGISTRAR GENERAL 

 
AT 11:30 A.M.
 

   

https://dhcdja.webex.com/meet/dja.dhc.vc4 
 
 
 
ITEM 
NUMBE
R 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 
INFORMATION 

CASES LISTED BEFORE REGISTRARS 
1 CM APPL. 68694/2024 

CM APPL. 68695/2024 
In LA.APP.-113/2021 

UNION OF INDIA  
V/s HARI PARKASH & ANR. 
  

SANJAY KUMAR PATHAK, 
AKANSHA SOLANKI, MANISH 
VATS, AKANSHA SOLANKI 

 

 OTHER DETAILS OF ADVOCATES: 
SANJAY KUMAR 
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITI
ONER) 
RS 
DALAL(RSDALALADVOCATE@GMAIL.COM)(9811455586)(RESPONDEN
T) 
DDA(DDACHAMBERHC@YAHOO.COM)(9810862947)(RESPONDENT) 
DEEPAK KHATRI()(9958816040)(PETITIONER) 
PATHAK SANJAY 
KUMAR(PATHAKSANJAYKUMAR@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
MANISH 
VATS(VATSMANISH01@GMAIL.COM)(9811432428)(RESPONDENT) 
AKANSHA 
SOLANKI(AKANSHASOLANKI66@GMAIL.COM)(9999234101)(RESPON
DENT) 

 

2 RFA-64/2019 UNITED INDIA INSURANCE CO 
LTD  
V/s JOHN TINSON & COMPANY (P) 
LTD 
  

ABHISHEK KUMAR, KSHITIJ DUA  

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK KUMAR()(9958789900)(PETITIONER) 
KSHITIJ 
DUA(KSHITIJ.DUA27@GMAIL.COM)(8816817301)(RESPONDENT) 

 

 

 

 

 

 

 

 

 

https://dhcdja.webex.com/meet/dja.dhc.vc4�


20.03.2025  Advance List 
 

ROOM NO. 101, FIRST FLOOR, BLOCK-A  
BEFORE SH. PAWAN KUMAR KALRA, REGISTRAR 

 (PHYSICAL HEARING COURT) 
AT 11:00 A.M.
    

  

    
Click TO Join The VC  

or 

https://jrdhc.webex.com/meet/jrdhc12 

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR 
MIC MUTE AND WEBCAM IN OFF MODE. 

 
[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. AMIT PAUL (JUDL. TRANSLATOR) (PH:- 
9599060966) READER TO SHRI PAWAN KUMAR KALRA, REGISTRAR WRIT].  
 
NOTE: PLEASE GIVE THE APPEARANCE IN CHAT BOX WITH ITEM NO. AND MOBILE NO.  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 

CASES LISTED BEFORE REGISTRARS 
1 W.P.(C)-4060/2013 SURESH KUMAR & ORS.  

V/s UNION OF INDIA & ORS. 
  

N.S. VASISHT & VISHAL SINGH, 
SANJAY KUMAR PATHAK 

 

 OTHER DETAILS OF ADVOCATES:  
2 W.P.(C)-

6374/2014(Disposed 
off case) 
WITH W.P.(C) 
6380/2014 
W.P.(C) 6551/2014 
W.P.(C) 6554/2014 

JASWANT & ORS.  
V/s UNION OF INDIA & ORS. 
  

SNG, PAWAN MATHUR, SIDDHARTH 
PANDA 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

3 W.P.(C)-7699/2014 M/S HARMONY PROPERTIES PRIVATE LIMITED  
V/s UNION OF INDIA & ORS 
  

BHARAT BERIWAL  

 OTHER DETAILS OF ADVOCATES:  
4 W.P.(C)-7801/2014 MUKTESH LEKHI & ANR.  

V/s UNION OF INDIA & ORS. 
  

N.S. VASISHT, WITHOUT GENERATE, 
PAWAN MATHUR 

 

 OTHER DETAILS OF ADVOCATES:  
5 W.P.(C)-8469/2014 GYAN SINGH & ORS  

V/s UNION OF INDIA & ORS 
  

MURARI GUPTA, YEESHU JAIN, JYOTI 
TYAGI, PAWAN MATHUR 

 

 OTHER DETAILS OF ADVOCATES:  
6 W.P.(C)-49/2015 GANESHI LAL JAIN & ANR.  

V/s UNION OF INDIA & ORS. 
  

SNG & PARTNRES., SIDDHARTH 
PANDA, MOHIT MUDGAL 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 
MOHIT MUDGAL(ADVOCATEMOHITMUDGAL@GMAIL.COM)(8826733076)(PETITIONER) 

 

7 W.P.(C)-2472/2015 SURENDER KUMAR VATS  
V/s UNION OF INDIA & ORS 
  

SNG & PARTNERS, UDAIBIR SINGH 
KOCHAR 

 

 OTHER DETAILS OF ADVOCATES:  

https://jrdhc.webex.com/webappng/sites/jrdhc/meeting/download/df676adcf49b35d1724865e0f7b3b7b6�
https://jrdhc.webex.com/meet/jrdhc12�
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UDAIBIR SINGH KOCHAR(UDAIBIR.KOCHAR@GMAIL.COM)(9250611261)(PETITIONER) 
8 W.P.(C)-2656/2015 

CM APPL. 
4864/2025 

BHAN DEVI  
V/s UNION OF INDIA & ORS 
  

S N G PARTNERS, UDAIBIR SINGH 
KOCHAR, Y JAIN, JYOTI TYAGI, 
RAJNEESH KUMAR SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(RESPONDENT) 

 

9 W.P.(C)-2680/2015 NASEEM AHMED  
V/s UNION OF INDIA & ORS 
  

PAWANJIT S. BINDRA, Y JAIN, JYOTI 
TYAGI, SIDDHARTH PANDA 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

10 W.P.(C)-2723/2015 VINAY KUMAR GUPTA & ANR  
V/s UNION OF INDIA & ORS 
  

RITU SINGH MANN, Y JAIN, JYOTI 
TYAGI, RAJNEESH KUMAR SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(RESPONDENT) 

 

11 W.P.(C)-2869/2015 MANISH GUPTA  
V/s GOVT. OF NCT OF DELHI AND ORS. 
  

ITI SHARMA AND PUNEET SHARMA, 
RAJNEESH KUMAR SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(RESPONDENT) 

 

12 W.P.(C)-3714/2015 
WITH W.P.(C) 
10648/2015 

SHIV LAL & ORS  
V/s GOVT. OF NCT OF DELHI & ORS. 
  

MANVENDRA MUKUL, RAJIV KUMAR 
GHAWANA 

 

 OTHER DETAILS OF ADVOCATES:  
13 W.P.(C)-3859/2015 SARITA JAIN  

V/s GOVT. OF NCT OF DELHI & ORS 
  

ITI SHRAM, SIDDHARTH PANDA  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

14 W.P.(C)-4192/2015 SARLA GUPTA  
V/s GOVT OF NCT OF DELHI & ORS. 
  

S C PATEL & MEERA KAURA PATEL, 
YEESHU JAIN, JYOTI TYAGI, ARJUN 
PANT, SIDDHARTH PANDA 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

15 W.P.(C)-4552/2015 ABHA DUTTA  
V/s UNION OF INDIA & ORS 
  

DHRUV MADAN, SIDDHARTH PANDA  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

16 W.P.(C)-4566/2015 ALOK KUMAR  
V/s UNION OF INDIA & ORS 
  

RAJ BAHADUR SINGH, NIHARIKA 
AHLUWALIA, SIDDHARTH PANDA 

 

 OTHER DETAILS OF ADVOCATES: 
NIHARIKA 
AHLUWALIA(OFFICE.NIHARIKA.AHLUWALIA@GMAIL.COM)(9818099957)(RESPONDENT) 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 
RAJ BAHADUR SINGH(RBSINGHADVOCATE1@GMAIL.COM)(9899736510)(PETITIONER) 

 

17 W.P.(C)-4989/2015 ASHA RAM TYAGI  
V/s UNION OF INDIA & ORS. 
  

ABHIMANYU SINGH KHATRI, 
ARCHANA, YEESHU JAIN, JYOTI 
TYAGI, RAJNEESH KUMAR SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(RESPONDENT) 

 

18 W.P.(C)-6108/2015 PARAM MITRA MANAV NIRMAN SANSTHAN  
V/s UNION OF INDIA AND ORS. 

SNG AND PARTNERS, SANJAY KUMAR 
PATHAK, SAMEER PRAVIN PAREKH 
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 OTHER DETAILS OF ADVOCATES: 

SAMEER PRAVIN PAREKH(PAREKHCO@PAREKHCO.COM)(9871772403)(PETITIONER) 
 

19 W.P.(C)-6932/2015 MUKESH  
V/s GOVT. OF NCT OF DELHI AND ORS. 
  

B.S. MAAN  

 OTHER DETAILS OF ADVOCATES:  
20 W.P.(C)-7678/2015 

CM APPL. 
14544/2025 

BHUSHAN NANGIA AND ORS.  
V/s GOVT. OF NCT OF DELHI AND ORS. 
  

RAJIV KUMAR GHAWANA, VARUN 
KAPUR, YUSHU JAIN, JYOTI TYAGI, 
SIDDHARTH PANDA, VARUN KAPUR 

 

 OTHER DETAILS OF ADVOCATES: 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 
VARUN KAPUR(NURAV604@GMAIL.COM)(9910032035)(PETITIONER) 

 

21 W.P.(C)-7701/2015 JAIPAL SINGH & ORS  
V/s LT. GOVERNOR, & ORS 
  

YASHRAJ SINGH DEORA, YUSHU JAIN, 
JYOTI TYAGI, SIDDHANT ASTHANA, 
TEJASVI CHAUDHRY, CHHETARPAL 
SINGH, S. N. CHOUDHRI 

 

 OTHER DETAILS OF ADVOCATES: 
TEJASVI CHAUDHRY(CHAUDHRYTEJ@GMAIL.COM)(9915100069)(PETITIONER) 
CHHETARPAL 
SINGH(CHHETARPALSINGH1993@HOTMAIL.COM)(9971287543)(PETITIONER) 
S. N. CHOUDHRI(SNCHOUDHRI@YAHOO.CO.IN)(9811174566)(PETITIONER) 

 

22 W.P.(C)-7731/2015 N.S. VASISHT  
V/s UNION OF INDIA AND ORS. 
  

VISHAL SINGH, PAWAN MATHUR, 
SIDDHARTH PANDA 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

23 W.P.(C)-8517/2015 BHAGWATI DEVI  
V/s UNION OF INDIA & ANR 
  

ANUROOP P.S., R KUMAR AND CO  

 OTHER DETAILS OF ADVOCATES:  
24 W.P.(C)-8649/2015 AJAB SINGH  

V/s GOVT. OF NCT OF DELHI AND ORS. 
  

LALIT KUMAR RAWAL  

 OTHER DETAILS OF ADVOCATES:  
25 W.P.(C)-8974/2015 SUDARSHAN KUMAR  

V/s UNION OF INDIA & ORS 
  

ASHISH GARG, DIVYANSHU GOYAL, 
SIDDHARTH PANDA 

 

 OTHER DETAILS OF ADVOCATES: 
DIVYANSHU GOYAL (DIVYANSHUGOYAL@GMAIL.COM)(9810630916)(PETITIONER) 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

26 W.P.(C)-11625/2015 VEER WATI  
V/s THE LAND ACQUISITION CLLECTOR & ANR 
  

BHAGWAT PERSHAD GUPTA, JYOTI 
TYAGI, ARJUN PANT, RAJNEESH 
KUMAR SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(RESPONDENT) 

 

27 W.P.(C)-12131/2015 GAJRAJ  
V/s GOVT OF NCT OF DELHI & ORS 
  

LALIT KUMAR RAWAL, JYOTI TYAGI  

 OTHER DETAILS OF ADVOCATES:  
28 W.P.(C)-2297/2016 VIKRAM SINGH  

V/s GOVERNMENT OF NATIONAL CAPITAL 
TERRITORY OF DELHI & ORS 
  

VINAY K. SHAILENDRA & WORTHING 
KASAR, AMEET SINGH, SIDDHARTH 
PANDA 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

29 W.P.(C)-2481/2016 RAJIV SUD  B S MAAN RAJESHWAR DAGAR  
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V/s UNION OF INDIA AND ANR 
  

SWASTIK SINGH AND ATUL SINGH, 
RAJNEESH KUMAR SHARMA, SANYAM 
KHETARPAL 

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(RESPONDENT) 
SANYAM KHETARPAL(SANYAM@KHETARPAL.CO.IN)(9873674225)(PETITIONER) 

 

30 W.P.(C)-2996/2016 JATINDER PAL SINGH & ANR.  
V/s UNION OF INDIA & ORS. 
  

SUMI ANAND, SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  
31 W.P.(C)-3425/2016 

CM APPL. 
14652/2016 
CM APPL. 804/2025 
WITH W.P.(C) 
7018/2016 

SHIV DARSHAN SINGH  
V/s NATIONAL MONUMENT AUTHORITY & ORS 
  

HAVINDER SINGH, HARVINDER 
SINGH, SURESH CHANDRA SATI, 
JASMEET SINGH, BOBBY ANAND, 
TUSHAR SANNU, BOBBY ANAND, 
VIBHOR GARG 

 

 OTHER DETAILS OF ADVOCATES: 
HAIVINDER SINGH(HSM1963@GMAIL.COM)(9811440930)(PETITIONER) 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(0)(RESPONDENT) 
BOBBY ANAND(BOBBYAANAND@GMAIL.COM)(9810123738)(RESPONDENT) 
VIBHOR GARG(VIBHOR@BAVLEGAL.IN)(9811352998)(PETITIONER) 

 

32 W.P.(C)-7018/2016 
CM APPL. 
28896/2016 
CM APPL. 
5560/2017 
CM APPL. 
33230/2017 
CM APPL. 
6868/2025 

NARENDER ANAND AND ORS  
V/s NATIONAL MONUMENTS AUTHORITY AND 
ORS 
  

KANWAL CHAUDHARY, VIBHOR GARG, 
JASMEET SINGH, KNM & PARTNERS, 
BOBBY ANAND, TUSHAR SANNU, 
BOBBY ANAND, VIBHOR GARG 

 

 OTHER DETAILS OF ADVOCATES: 
VIBHOR GARG AND DIKSHA KAKKAR()(9811352998)(PETITIONER) 
DEV P BHARDWAJ(DEVPBHARDWAJCGSC@GMAIL.COM, 
HSM1963@GMAIL.COM)(0)(RESPONDENT) 
BOBBY ANAND(BOBBYAANAND@GMAIL.COM)(9810123738)(PETITIONER) 
BOBBY ANAND(BOBBYAANAND@GMAIL.COM)(9810123738)(PETITIONER) 
VIBHOR GARG(VIBHOR@BAVLEGAL.IN)(9811352998)(PETITIONER) 

 

33 W.P.(C)-3659/2016 M/S TAROUNI CONSTRUCTION & FINANCE (P) 
LTD  
V/s UNION OF INDIA AND ORS 
  

N S VASISHT, SIDDHARTH PANDA  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

34 W.P.(C)-3699/2016 LAJJAWATI  
V/s UNION OF INDIA & ORS 
  

SUMEER SODHI, SIDDHARTH PANDA  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

35 W.P.(C)-3734/2016 VEER WATI & ORS  
V/s THE LAND ACQUISITION COLLECTOR 
  

BHAGWAT PERSHAD GUPTA, 
SIDDHARTH PANDA 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

36 W.P.(C)-4427/2016 TEJPAL  
V/s GOVT OF NCT OF DELHI AND ORS 
  

VISHAL MAAN  

 OTHER DETAILS OF ADVOCATES:  
37 W.P.(C)-4771/2016 AMRIT LAL ARORA & ANR  

V/s UNION OF INDIA & ORS 
  

RUCHESH SINHA & N.P. SAHNI  

 OTHER DETAILS OF ADVOCATES:  
38 W.P.(C)-6036/2016 RAJ KUMAR ARORA  RAKESH RAUSHAN, RAJNEESH KUMAR  
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V/s UNION OF INDIA & ORS. 
  

SHARMA, HIMADRI MOHAN 
MUKHERJEE 

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(RESPONDENT) 
HIMADRI MOHAN 
MUKHERJEE(H.MUKHERJEE@OUTLOOK.COM)(9810964822)(PETITIONER) 

 

39 W.P.(C)-6104/2016 HARINDER KAUSHIK  
V/s UNION OF INDIA AND ORS 
  

AMIET ANDLAY AND ARUN K SHARMA, 
SHANTANU SAGAR, SIDDHARTH 
PANDA 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

40 W.P.(C)-7356/2016 PYARI RAUTHAN  
V/s LAND ACQUISITION COLLECTOR/A.D.M. & 
ORS 
  

PANKAJ VIVEK, SIDDHARTH PANDA  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

41 W.P.(C)-8130/2016 SHRI SIRAJUDDIN  
V/s GOVT OF NCT OF DELHI AND ORS 
  

RAJIV KUMAR GHAWANA, SIDDHARTH 
PANDA 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

42 W.P.(C)-8138/2016 ISHRAT ALI  
V/s GOVT OF NCT OF DELHI AND ORS 
  

RAJIV KUMAR GHAWANA, SIDDHARTH 
PANDA 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

43 W.P.(C)-11178/2016 SONAR PAPER PRODUCT PVT. LTD.  
V/s LAND ACQUISITION COLLECTOR / A.D.M. 
(SOUTH DISTT.) & ORS 
  

PANKAJ VIVEK, SIDDHARTH PANDA  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

44 W.P.(C)-11469/2016 GAURAV  
V/s UNION OF INDIA & ORS 
  

ANUKRITI PAREEK, SANJAY KUMAR 
PATHAK 

 

 OTHER DETAILS OF ADVOCATES:  
45 W.P.(C)-12042/2016 VINOD KUMAR AND ORS  

V/s UOI AND ORS 
  

GAURANG BINDRA, SANJAY KUMAR 
PATHAK 

 

 OTHER DETAILS OF ADVOCATES:  
46 W.P.(C)-316/2017 SHRI SAT PAL AND ORS  

V/s UOI AND ORS 
  

IS DAHIYA, YEESHU JAIN, JYOTI 
TYAGI 

 

 OTHER DETAILS OF ADVOCATES:  
47 W.P.(C)-1174/2017 KHAYALWATI  

V/s GOVT OF NCT OF DELHI & ORS. 
  

LALIT KUMAR RAWAL, RAJNEESH 
KUMAR SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(RESPONDENT) 

 

48 W.P.(C)-1199/2017 SMT.SURESH  
V/s GOVT OF NCT OF DELHI & ORS. 
  

LALIT KUMAR RAWAL, RAJNEESH 
KUMAR SHARMA, PRIYAM PANDEY 

 

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(RESPONDENT) 
PRIYAM PANDEY(PRMPND5@GMAIL.COM)(9654134246)(PETITIONER) 
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49 W.P.(C)-1203/2017 RAMPAL  
V/s GOVT OF NCT OF DELHI & ORS. 
  

LALIT KUMAR RAWAL  

 OTHER DETAILS OF ADVOCATES:  
50 W.P.(C)-1390/2017 JITENDER  

V/s GOVT OF NCT OF DELHI AND ORS 
  

LALIT KUMAR RAWAL  

 OTHER DETAILS OF ADVOCATES:  
51 W.P.(C)-1391/2017 CHAMAN SINGH  

V/s GOVT OF NCT OF DELHI & ORS. 
  

LALIT KUMAR RAWAL, RAJNEESH 
KUMAR SHARMA, PRIYAM PANDEY 

 

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(RESPONDENT) 
PRIYAM PANDEY(PRMPND5@GMAIL.COM)(9654134246)(PETITIONER) 

 

52 W.P.(C)-1934/2017 AJIT KUMAR @ AJIT KUMAR CHAUDHARY & 
ORS.  
V/s UNION OF INDIA & ORS. 
  

RAJEEV VERMA, SIDDHARTH PANDA  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

53 W.P.(C)-2674/2017 MOHD ZUBAIR  
V/s GOVT OF NCT OF DELHI AND ORS 
  

RAJIV KUMAR GHAWANA, RAJNEESH 
KUMAR SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(RESPONDENT) 

 

54 W.P.(C)-3911/2017 AJAY KUMAR & ORS  
V/s GOVT. OF NCT OF DELHI & ORS 
  

I.S. DAHIYA & SUNIL DAHIYA, 
RAJNEESH KUMAR SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(RESPONDENT) 

 

55 W.P.(C)-4082/2017 SINGH RAJ & ORS  
V/s UNION OF INDIA & ORS 
  

R.K. SAINI & MINAL SEHGAL  

 OTHER DETAILS OF ADVOCATES:  
56 W.P.(C)-6798/2017 

CM APPL. 
12442/2025 
CM APPL. 
12443/2025 

RAM KISHAN  
V/s GOVT OF NCT OF DELHI & ORS 
  

RAJIV KUMAR GHAWANA, PRINCE 
SHARMA, PRINCE SHARMA, 
SIDDHARTH PANDA 

 

 OTHER DETAILS OF ADVOCATES: 
PRINCE SHARMA(SHARMAPRINCE100@GMAIL.COM)(8586862345)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
PRINCE SHARMA(SHARMAPRINCE100@GMAIL.COM)(8586862345)(PETITIONER) 
SIDDHARTH 
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT) 

 

57 W.P.(C)-8058/2017 SUMAN CHHABRA  
V/s UNION OF INDIA AND ORS. 
  

MS. SUMI ANAND, RAJNEESH KUMAR 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(RESPONDENT) 

 

58 W.P.(C)-8075/2017 SH. YOGESH KUMAR  
V/s UNION OF INDIA & ANR. 
  

ASHWANI KUMAR  

 OTHER DETAILS OF ADVOCATES:  
59 W.P.(C)-8140/2017 SUNANDA DEVI SARAF  

V/s DELHI DEVELOPMENT AUTHORITY AND 
ORS. 
  

VISHAL SINGH  

 OTHER DETAILS OF ADVOCATES:  
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60 W.P.(C)-8194/2017 SONA DEVI AND ORS  
V/s UNION OF INDIA AND ORS 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES:  
61 W.P.(C)-8758/2017 BALJEET SINGH AND ORS.  

V/s UNION OF INDIA AND ORS. 
  

M.C. VERMA, RAJNEESH KUMAR 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(RESPONDENT) 

 

62 W.P.(C)-9428/2017 SUNIL KUMAR  
V/s UNION OF INDIA AND ANR 
  

DINESH GARG  

 OTHER DETAILS OF ADVOCATES:  
63 W.P.(C)-9912/2017 SHIV KUMAR THROUGH GURNAM SINGH 

KOCHHAR  
V/s LAND ACUISITION COLLECTOR & ORS 
  

AKHILESH KUMAR SINGH  

 OTHER DETAILS OF ADVOCATES:  
64 W.P.(C)-1543/2018 PHOOLWATI & ORS  

V/s UNION OF INDIA & ORS 
  

MEENU HANDA  

 OTHER DETAILS OF ADVOCATES:  
65 W.P.(C)-670/2022 MRS. GEETIKA SHARMA   

V/s ABHINAV PUBLIC SCHOOL & ANR. 
  

KAMLESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
KAMLESH KUMAR(KAMLESHVINDHYA@YAHOO.COM)(8587880072)(PETITIONER) 
ABHINAV PUBLIC SCHOOL(APS_2003@YAHOO.CO.IN)(9313964463)(RESPONDENT) 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT) 

 

66 W.P.(C)-3087/2022 
CM APPL. 
49134/2023 
WITH W.P.(C) 
3192/2022 
W.P.(C) 3094/2022 
W.P.(C) 3095/2022 
W.P.(C) 3102/2022 
W.P.(C) 3103/2022 
W.P.(C) 3157/2022 

VINOD SAINI  
V/s REGISTRAR OF COMPANIES AND ORS. 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
ZAZA CONSTRUCTIONS PVT LTD(SECRETARIAL@EARTHINFRA.COM)()(RESPONDENT) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
AKANSHA CHOUDHARY(AKANSHACHOUDHARY2026@GMAIL.COM)()(RESPONDENT) 

 

67 W.P.(C)-3094/2022 ANKIT SHRIVASTAVA  
V/s REGISTRAR OF COMPANIES AND ORS. 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 

 

68 W.P.(C)-3095/2022 
CM APPL. 
48729/2023 

GAURAV JAIN  
V/s REGISTRAR OF COMPANIES AND ORS. 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
EARTH GRACIA BUILDCON PVT. 
LTD(SECRETARIAL@EARTHINFRA.COM)()(RESPONDENT) 
REGISTRAR OF COMPANIES(UOIDHC@GMAIL.COM)()(RESPONDENT) 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
AKANSHA CHOUDHARY(AKANSHACHOUDHARY2026@GMAIL.COM)()(RESPONDENT) 
VN GOYAL(VNGOYAL@GMAIL.COM)()(RESPONDENT) 

 

69 W.P.(C)-3102/2022 
CM APPL. 
49142/2023 

VINOD KUMAR CHOUDHARY  
V/s REGISTRAR OF COMPANIES AND ORS. 
  

RAKESH KUMAR  



20.03.2025  Advance List 
 

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
AKANSHA CHOUDHARY(AKANSHACHOUDHARY2026@GMAIL.COM)()(RESPONDENT) 
AKANSHA CHOUDHARY(AKANSHACHOUDHARY2026@GMAIL.COM)()(RESPONDENT) 

 

70 W.P.(C)-3103/2022 
CM APPL. 
48730/2023 

BHUVNESH KUMAR  
V/s REGISTRAR OF COMPANIES AND ORS. 
  

RAKESH KUMAR, RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
SECRETARIAL(SECRETARIAL@EARTHINFRA.COM)()(RESPONDENT) 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
VN GOYAL(VNGOYAL@GMAIL.COM)()(RESPONDENT) 
AKANSHA CHOUDHARY(AKANSHACHOUDHARY2026@GMAIL.COM)()(RESPONDENT) 

 

71 W.P.(C)-3157/2022 
CM APPL. 
49137/2023 

UDAY KUMAR  
V/s REGISTRAR OF COMPANIES AND ORS. 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
EARTH INFRA(SECRETARIAL@EARTHINFRA.COM)()(RESPONDENT) 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
AKANSHA CHOUDHARY(AKANSHACHOUDHARY2026@GMAIL.COM)()(RESPONDENT) 

 

72 W.P.(C)-3192/2022 
CM APPL. 
49133/2023 

MOHAN  
V/s REGISTRAR OF COMPANIES AND ORS. 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
NEO MULTIMEDIA LIMITED(SECRETARIAL@EARTHINFRA.COM)()(RESPONDENT) 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
RAKESH KUMAR(RKSHARMA54@GMAIL.COM)(9910280608)(PETITIONER) 
AKANSHA CHOUDHARY(AKANSHACHOUDHARY2026@GMAIL.COM)()(RESPONDENT) 
AKANSHA CHOUDHARY(AKANSHACHOUDHARY2026@GMAIL.COM)()(RESPONDENT) 

 

73 W.P.(C)-16158/2022 SH SUNIL  
V/s M/S BALAJI EXPORTS 
  

RAM SHANKAR  

 OTHER DETAILS OF ADVOCATES: 
RAMA SHANKAR AND 
ASSOCIATES(RAMASHANKAR15@YAHOO.COM)(9811214465)(PETITIONER) 
KUMAR WADHESH(KUMARAWADHESH603@GMAIL.COM)()(RESPONDENT) 

 

74 W.P.(C)-7800/2023 SMT USHA SAGGAR  
V/s UNION OF INDIA & ORS. 
  

BRAHAM PRAKASH NAHAR, AJIT 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAM SINGH CHAUDHARY(BPNAHAR51@GMAIL.COM, 
RAMSINGHCHAUDHARY301@GMAIL.COM)(9868154420)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM, 
MKG.DBG@GMAIL.COM)(1123384193)(RESPONDENT) 
AJIT SINGH(AJITSINGH8881@GMAIL.COM)(9990525091)(PETITIONER) 

 

75 W.P.(C)-2903/2024 
CM APPL. 
11976/2024 
CM APPL. 
11978/2024 

MUNICIPAL CORPORATION OF DELHI  
V/s BIMLA 
  

DIVYA SWAMY, RAJIV AGARWAL  

 OTHER DETAILS OF ADVOCATES: 
DIVYA SWAMY(DIVYA@DYLAWCHAMBERS.COM)(8860050449)(PETITIONER) 
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT) 

 

76 W.P.(C)-3140/2024 MUTHOOT FINANACE LIMITED  
V/s VIJAY SINGH 
  

DURGESH KUMAR PANDEY, PULKIT 
PRAKASH 

 

 OTHER DETAILS OF ADVOCATES: 
DURGESH KUMAR PNADEY(DURGESHPADV@GMAIL.COM)(9990473512)(PETITIONER) 
PULKIT PRAKASH(OFFICE@NITIBODH.COM)(9431827013)(PETITIONER) 

 

77 W.P.(C)-3163/2024 M/S NEW BAL JYOTI PUBLIC SCHOOL  HANU BHASKAR  



20.03.2025  Advance List 
 

CM APPL. 
13006/2024 

V/s NEERAJ RANI @ GUNJAN GUPTA & ANR. 
  

 OTHER DETAILS OF ADVOCATES: 
HANU BHASKAR(HANUBHASKAR@GMAIL.COM)(9810174047)(PETITIONER) 
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)()(RESPONDENT) 

 

78 W.P.(C)-3695/2024 
WITH W.P.(C) 
8474/2024 
W.P.(C) 8406/2024 

AMEETA PURI  
V/s UNION OF INDIA & ORS. 
  

M/S KMNP LAW, MANISHA AGRAWAL  

 OTHER DETAILS OF ADVOCATES: 
KMNP LAW(OFFICE@KMNPLAW.COM, 
GOGNA@KMNPLAW.COM)(9999906397)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
THE JOINT SECRETARY(JSREV@NIC.IN, JS-TRU01@GOV.IN, 
HARISHDH.C099301@GOV.IN, DELHINORTH-LEGAL@GOV.IN)()(RESPONDENT) 
MANISHA AGRAWAL(MANISHA.LAW@GMAIL.COM)(9818427971)(RESPONDENT) 

 

79 W.P.(C)-8406/2024 
CM APPL. 
34561/2024 

AJAY PURI  
V/s UNION OF INDIA & ORS. 
  

M/S KMNP LAW  

 OTHER DETAILS OF ADVOCATES: 
KMNP LAW(GOGNA@KMNPLAW.COM, OFFICE@KMNPLAW)(9999906397)(PETITIONER) 
THE JOINT SECRETARY(ISREV@NIC.IN,SONIASLAW@HOTMAIL.COM, 
RAJAN.C1965@GOV.IN, )()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

80 W.P.(C)-8474/2024 
CM APPL. 
34912/2024 

RATNA PURI  
V/s UNION OF INDIA & ORS. 
  

M/S KMNP LAW  

 OTHER DETAILS OF ADVOCATES: 
KMNP LAW(OFFICE@KMNPLAW.COM)(9999906397)(PETITIONER) 
UNION OF INDIA AND ORS(PSR.C039401@GOV.IN, 
OFFICE@KMNPLAW.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM, JSREV@NIC.IN, JS-TRU01@GOV.IN, 
RAJAN.C1965@GOV.IN)()(RESPONDENT) 

 

81 W.P.(C)-4789/2024 
CM APPL. 
19605/2024 

VIRESH AND ANR.   
V/s THE REGISTRAR OF CO-OPERATIVE 
SOCIETIES & ORS. 
  

MAHENDER PAL ARORA  

 OTHER DETAILS OF ADVOCATES: 
M P ARORA AND SHIV KUMAR AND RENU 
RAWAL(CAMARORA@GMAIL.COM)(9891221922)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT) 
DS GDAHLAN(DSGAHLAN07@GMAIL.COM)()(RESPONDENT) 
MAHENDER PAL ARORA(CAMPARORA@GMAIL.COM)(9891221922)(PETITIONER) 

 

82 W.P.(C)-6539/2024 AMAR KANT  
V/s M/S VICHITRA CONSTRUCTION PVT LTD 
  

KAMALJOT KAUR  

 OTHER DETAILS OF ADVOCATES: 
KAMAL JOT KAUR AND NEELAM RAJPUT()(9871818290)(PETITIONER) 
VICHITRA (VICHITRACONSTRUCTION@GMAIL.COM)()(RESPONDENT) 

 

83 W.P.(C)-7201/2024 VEDWATI & ORS.  
V/s THE CONSOLIDARTION KAPASHERA 
OFFICER 
  

VARUN GOSWAMI  

 OTHER DETAILS OF ADVOCATES: 
VARUN GOSWAM AND RAJESH 
SINGH(VARUNLEGAL@YAHOO.CO.IN)(9810117465)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

84 W.P.(C)-8222/2024 SH DAL CHAND SINGH  
V/s UNION OF INDIA AND ORS 
  

BIJENDRA KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES: 
BIJENDRA KUMAR PATHAK(ANUJKUMAR9278@GMAIL.COM)(8383864402)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

85 W.P.(C)-8223/2024 SH RAM PUJAN SINGH  BIJENDRA KUMAR PATHAK  



20.03.2025  Advance List 
 

V/s UNION OF INDIA AND ORS 
  

 OTHER DETAILS OF ADVOCATES: 
BIJENDRA KUMAR PATHAK(ANUJKUMAR9278@GMAIL.COM)(8383864402)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

86 W.P.(C)-8569/2024 PARVESH KUMAR GUPTA  
V/s GOVT. OF NCT OF DELHI & ANR. 
  

ANURAG SINGH  

 OTHER DETAILS OF ADVOCATES: 
ANURAG SINGH AND RAHUL 
SHARMA(ASLEGAL60@GMAIL.COM)(8826154154)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

87 W.P.(C)-9319/2024 
CM APPL. 
38161/2024 

SHIVAKRITI AGRO PRIVATE LIMITED  
V/s ASSISTANT COMMISSIONER OF INCOMET 
TAX 
  

SHANTANU DUBEY  

 OTHER DETAILS OF ADVOCATES: 
ADNAND 
CHAUDHURI(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

88 W.P.(C)-10186/2024 
CM APPL. 
41794/2024 
CM APPL. 
61272/2024 

GURU TEG BAHADUR HOSPITAL THROUGH 
MEDICAL OFFICER INCHARGE  
V/s SMT. TESSA & ORS. 
  

RISHIKESH KUMAR, ASHA JAIN 
MADAN 

 

 OTHER DETAILS OF ADVOCATES: 
AIG MTU(AIGMTU@GMAIL.COM)(0)(PETITIONER) 
RISHIKESH KUMAR()(9911483629)(RESPONDENT) 
ASHA JAIN MADAN(ASHAJMADAN56@GMAIL.COM)(9810041102)(RESPONDENT) 

 

 
 

 
ROOM NO. 104, FIRST FLOOR, BLOCK-A 
BEFORE MS. PANNA DUTTA, REGISTRAR 

(PHYSICAL HEARING COURT) 
AT 11:00 A.M.
 

  

https://jrdhc.webex.com/meet/jrdhc11    
 
PLEASE PROVIDE YOUR APPEARANCE IN CHAT BOX WITH ITEM NO.  
ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR 
MIC MUTE AND WEBCAM IN OFF MODE. 
[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. VIJENDER KUMAR (PH:-9871782471) 
READER TO  MS. PANNA DUTTA, REGISTRAR]  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 

CASES LISTED BEFORE REGISTRARS 
1 EX.F.A.-22/2023 

CM APPL. 33954/2023 
WITH EX.F.A. 29/2023 

SARITA AND ANR  
V/s HARYANA FINANCE CORPORATION AND 
ORS. 
  

ANJANI KUMAR SINGH, RAVINDER 
KUMAR YADAV, SUDIHR TEWATIA 

 

 OTHER DETAILS OF ADVOCATES: 
ANJANI KUMAR 
SINGH(ANJANI_22222@REDIFFMAIL.COM)(986028297)(PETITIONER) 
HFC LEGAL(HFCLEGAL@GMAIL.COM)()(RESPONDENT) 
DFS(DRT1DELHI-DFS@NIC.IN)()(RESPONDENT) 
VIJAY KUMAR(VIJAYKUMAR2546@GMAIL.COM)()(RESPONDENT) 
MK(MK19344@GMAIL.COM)()(RESPONDENT) 
VIJAY KUMAR(VIJAYKUMAR2546@GMAIL.COM)()(RESPONDENT) 

 

https://jrdhc.webex.com/meet/jrdhc11�


20.03.2025  Advance List 
 

RAVINDER KUMAR 
YADAV(ADVRAVINDERYADAV@GMAIL.COM)(9811053371)(PETITIONER) 
SUDHIR TEWATIA(SUDHIR.TEWATIA@GMAIL.COM)(9971593597)(RESPONDENT) 

2 EX.F.A.-29/2023 
CM APPL. 40887/2023 
CM APPL. 40889/2023 

KAILASH GUPTA AND ORS  
V/s HARYANA FINANCE CORPORATION AND 
ORS 
  

ANJANI KUMAR SINGH, SURESH 
CHAND SINGHAL, SUDIHR TEWATIA 

 

 OTHER DETAILS OF ADVOCATES: 
ANJAN KUMAR 
SINGH(ANJANI_22222@REDIFFMAIL.COM)(9868028297)(PETITIONER) 
HFC LEGAL(HCLEGAL@GMAIL.COM)()(RESPONDENT) 
SURESH CHAND 
SINGHAL(SCSINGHAL@REDIFFMAIL.COM)(9810061558)(PETITIONER) 
SUDHIR TEWATIA(SUDHIR.TEWATIA@GMAIL.COM)(9971593597)(RESPONDENT) 

 

3 LA.APP.-59/2019 
CM APPL. 19402/2019 
CM APPL. 2745/2025 
CM APPL. 2746/2025 
CM APPL. 2747/2025 
WITH LA.APP. 83/2019 
LA.APP. 91/2019 

RAJ SINGH (SINCE DECEASED) THR HIS LRS 
& ORS  
V/s UNION OF INDIA & ORS 
  

V P RANA & ASSOCIATES, VED PAL 
RANA, SUNIL CHAUHAN, M C VERMA 

 

 OTHER DETAILS OF ADVOCATES: 
V P RANA & ASSOCIATES()(9811165700)(PETITIONER) 

 

4 LA.APP.-83/2019 
CM APPL. 24504/2019 

PURSHOTTAM LAL & ORS  
V/s UNION OF INDIA & ORS 
  

SUNIL CHAUHAN, MOOL CHAND 
VERMA 

 

 OTHER DETAILS OF ADVOCATES: 
SUNIL CHAUHAN()(9873744868)(PETITIONER) 
MOOL CHAND VERMA(MCVERMA74@GMAIL.COM)(9811171661)(PETITIONER) 

 

5 LA.APP.-91/2019 
CM APPL. 25704/2019 
CM APPL. 25705/2019 

OM WATI  
V/s UNION OF INDIA & ORS 
  

SUNIL CHAUHAN, V P RANA, MOOL 
CHAND VERMA 

 

 OTHER DETAILS OF ADVOCATES: 
SUNIL CHAUHAN()(9873744868)(PETITIONER) 
MOOL CHAND VERMA(MCVERMA74@GMAIL.COM)(9811171661)(PETITIONER) 

 

6 LA.APP.-350/2023 
CM APPL. 36195/2023 

UNION OF INDIA  
V/s SH. KISHAN (DECD) THROUGH HIS LRS & 
ORS. 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES: 
SANJAY KUMAR 
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
SURESH(SURESH1962ADVOCATE@GMAIL.COM)()(RESPONDENT) 
SANJAY KUMAR 
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER) 

 

7 LA.APP.-119/2024 UNION OF INDIA  
V/s SMT. KRISHNA HOODA & ANR. 
  

RAJNEESH KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(PETITIONER) 
DDA(DDACHAMBERHC@DDA.ORG.IN)()(RESPONDENT) 
MC VERMA(MCVERMA74@GMAIL.COM)()(RESPONDENT) 

 

8 LA.APP.-15/2025 
CM APPL. 3908/2025 

SURESH GOEL  
V/s UNION OF INDIA & ANR. 
  

RAJINDER WALI, ABHAY PRATAP 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAJINDER WALI(WALI.RVASSOCIATES@GMAIL.COM)(9811056230)(PETITIONER) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT) 
PUSKAR SOOD (PUSHKARSOOD03@GMAIL.COM)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
ABHAY PRATAP SINGH(ABHAYPRATAP21@GMAIL.COM)(8527334575)(RESPONDENT) 

 

9 LA.APP.-16/2025 
CM APPL. 3948/2025 

SURESH GOEL  
V/s UNION OF INDIA & ANR. 
  

RAJINDER WALI, ABHAY PRATAP 
SINGH 

 



20.03.2025  Advance List 
 

 OTHER DETAILS OF ADVOCATES: 
RAJINDER WALI(WALI.RVASSOCIATES@GMAIL.COM)(9811056230)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
PUSHKAR SOOD(PUSHKARSOOD03@GMAIL.COM)(0)(RESPONDENT) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT) 
ABHAY PRATAP SINGH(ABHAYPRATAP21@GMAIL.COM)(8527334575)(RESPONDENT) 

 

10 LA.APP.-17/2025 
CM APPL. 4003/2025 

SURESH GOEL  
V/s UNION OF INDIA & ANR. 
  

RAJINDER WALI, ABHAY PRATAP 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAJINDER WALI(WALI.RVASSOCIATES@GMAIL.COM)(9811056230)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
PUSHAKAR SOOD(PUSHKARSOOD03@GMAIL.COM)(0)(RESPONDENT) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT) 
ABHAY PRATAP SINGH(ABHAYPRATAP21@GMAIL.COM)(8527334575)(RESPONDENT) 

 

11 LA.APP.-18/2025 
CM APPL. 4156/2025 

SURESH GOEL  
V/s UNION OF INDIA & ANR. 
  

RAJINDER WALI, ABHAY PRATAP 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
ABHAY PRATAP SINGH(ABHAYPRATAP21@GMAIL.COM)(8527334575)(RESPONDENT) 

 

12 CM APPL. 68549/2024 
CM APPL. 68550/2024 
In RFA-115/2008 

S.L.AHMED  
V/s VED PRAKASH 
  

S.P.MEHTA, NEHA KAPOOR, PURAN 
CHANDRA 

 

 OTHER DETAILS OF ADVOCATES: 
MEHTA'S ASSOCIATES(ADVOCATESPM@GMAIL.COM)(9811103675)(PETITIONER) 

 

13 CM APPL. 27143/2018 
CM APPL. 19788/2022 
CM APPL. 42903/2022 
CM APPL. 42904/2022 
In RFA-521/2018 
WITH RFA 853/2018 

GIAN SINGH & ORS  
V/s DHAN SINGH & ORS 
  

LALIT BHARDWAJ, MANBHAR 
MITTAL, JATIN ANAND DWIVEDI 

 

 OTHER DETAILS OF ADVOCATES: 
LALIT BHARDWAJ()(9212117811)(PETITIONER) 
RAJEEV AGGARWAL & ANKIT GUPTA, GRAVITAS 
LEGAL(ANKIT.GUPTA@GRAVITASLEGAL.CO.IN)(9953030485)(PETITIONER) 
LALIT(BHARDWAJLALIT438@GMAIL.COM)()(RESPONDENT) 
LALIT BHARDWAJ(BHADWAJLALIT438@GMAIL.COM)(9212117811)(PETITIONER) 
DAVINDER VERMA()(9811115567)(RESPONDENT) 
LAWTIME()(9082093332)(RESPONDENT) 
D K PANDEY()(9990473512)(RESPONDENT) 
LALIT BHARDWAJ(BHADWAJLALIT438@GMAIL.COM)(9212117811)(PETITIONER) 
LALIT BHARDWAJ(BHADWAJLALIT438@GMAIL.COM)(9212117811)(PETITIONER) 
DAVINDER VERMA()(9811115567)(RESPONDENT) 
D K PANDAY()(9990473512)(RESPONDENT) 
ATUL GIAN SINGH()(8397019705)(RESPONDENT) 
ADIYA CHOPRA ()(9711366312)(RESPONDENT) 
SHISHUPAL GIAN SINGH()(9968669990)(RESPONDENT) 
RAJENDER KUMAR GIAN()(9811868168)(RESPONDENT) 
MANBHAR MITTAL (MANUMITTAL0607@GMAIL.COM)(9718591657)(PETITIONER) 
JATIN ANAND 
DWIVEDI(JATINANANDDWIVEDI@GMAIL.COM)(9910507208)(PETITIONER) 
JATIN ANAND 
DWIVEDI(JATINANANDDWIVEDI@GMAIL.COM)(9910507208)(PETITIONER) 
JATIN ANAND 
DWIVEDI(JATINANANDDWIVEDI@GMAIL.COM)(9910507208)(PETITIONER) 

 

14 RFA-853/2018 
CM APPL. 43164/2018 
CM APPL. 43165/2018 
CM APPL. 17882/2019 
CM APPL. 17883/2019 
CM APPL. 32251/2022 
CM APPL. 37537/2022 
CM APPL. 37538/2022 

MANGAT RAM (DECEASED) THR LRS & ANR  
V/s DHAN SINGH & ORS 
  

SHISH PAL LALER, ATUL  

 OTHER DETAILS OF ADVOCATES: 
SHISH PAL LALER()(8586938003)(PETITIONER) 
SHISH PAL LALER AND 
ATUL(ATULCHHIKKARA@GMAIL.COM)(8397019705)(PETITIONER) 
R()(9811115567)(RESPONDENT) 

 



20.03.2025  Advance List 
 

R()(9354948178)(RESPONDENT) 
R()(9212117811)(RESPONDENT) 
SHISH PAL LALER()(9968669990)(PETITIONER) 
SHISH PAL LALER()(9968669990)(PETITIONER) 
SHISH PAL LALER & 
ATUL(ATULCHHIKKARA@GMAIL.COM)(8397019705)(PETITIONER) 
ATUL (ATULCHHIKKARA@GMAIL.COM)(8397019705)(PETITIONER) 

15 RFA-334/2021 
CM APPL. 33424/2021 
CM APPL. 14767/2024 
CM APPL. 17701/2024 

SARTO DEVI  
V/s SH OM PRAKASH & ORS. 
  

RAVENDRAPAL SINGH SIROHI, 
ANUNAYA MEHTA, ANMOL SINGH, 
RAHUL DHANKAR, ANUNAYA MEHTA, 
PANKAJ VIVEK 

 

 OTHER DETAILS OF ADVOCATES: 
RAVENDRAPAL SINGH 
SIROHI(RAVENDRASIROHI57@GMAIL.COM)(9210103441)(PETITIONER) 
SARTO DEVI()(8607501819)(PETITIONER) 
PREM RAJ()(8860229717)(RESPONDENT) 
YASHPAL(YASHPAL40.YS@GMAIL.COM)()(RESPONDENT) 
OM PRAKASH()(8860229717)(RESPONDENT) 
RAM NIWAS()(8860229171)(RESPONDENT) 
YASHWANTH()(8860885426)(RESPONDENT) 
MAHARAJ CHETNAAND SWAMI()(8077351033)(RESPONDENT) 
ROSHNI()(8860885426)(RESPONDENT) 
ANUNAYA(ANUNAYA.MEHTA@GMAIL.COM)(9899834055)(PETITIONER) 
SHARIK MIRZA(SHARIKMIRZA94@GMAIL.COM)()(RESPONDENT) 
ANIRUDH(ADVANIRUDH@YAHOO.IN)()(RESPONDENT) 
ANIRUDH(ADVANIRUDH@YAHOO.IN)()(RESPONDENT) 
ANAUNAYA MEHTA (ANUNAYA.MEHTA@GMAIL.COM)(9899834055)(PETITIONER) 
ANIRUDH(ADVANIRUDH@YAHOO.IN)()(RESPONDENT) 
SHARIK MIZA(SHARIKMIRZA94@GMAIL.COM)()(RESPONDENT) 
ANMOL SINGH(SINGH.ANMOL0047@GMAIL.COM)(9999914499)(RESPONDENT) 
RAHUL 
DHANKAR(DHANKARLAWATTORNEYS@GMAIL.COM)(9968532561)(RESPONDENT) 
ANUNAYA MEHTA(ANUNAYAMEHTA@GMAIL.COM)(9899834055)(PETITIONER) 
PANKAJ VIVEK 
(PANKAJVIVEK@GMAIL.COM,PVBALAYAN@GMAIL.COM)(9811215778)(RESPONDENT) 

 

16 RFA-2/2022 
CM APPL. 255/2022 
CM APPL. 257/2022 
CM APPL. 48944/2022 

TATA POWER DELHI DISTRIBUTION LTD   
V/s YOGESH NAYYAR 
  

MANISH KUMAR SRIVASTAVA, RAJAT 
ANEJA 

 

 OTHER DETAILS OF ADVOCATES: 
TATA POWER DELHI DISTRIBUTION LTD 
(MANSRI25@GMAIL.COM)(9871102052)(RESPONDENT) 
AKHIL HASIJA(AKHILHASIJA.94@GMAIL.COM)(8800177170)(PETITIONER) 
YOGESH NAYYAR (PPW_A_79@YAHOO.CO.IN)(9810032999)(PETITIONER) 
PPW(PPW_A_79@YAHOO.CO.IN)()(RESPONDENT) 
MANISH KUMAR SRIVASTAVA(MANSRI25@GMAIL.COM)(9811079853)(PETITIONER) 
PPW(PPW_A_79@YAHOO.CO.IN)()(RESPONDENT) 
RAJAT ANEJA(RANEJA@ANEJAANDANEJA.COM)(9958687604)(PETITIONER) 

 

17 RFA-72/2024 
CM APPL. 5492/2024 

MOHIT GARG  
V/s UMESH KUMAR 
  

TARUN KUMAR TOMAR, V K SHARMA  

 OTHER DETAILS OF ADVOCATES: 
TARUN KR TOMAR (INFO@TOMARLAWYERS.COM)(8826030001)(PETITIONER) 
UMESH(UMESHADVOCATE23@GMAIL.COM)()(RESPONDENT) 
V K SHARMA(VIDURKUMARSHARMA@GMAIL.COM)(9811116149)(PETITIONER) 

 

18 CM APPL. 22816/2024 
In RFA-254/2024 

M/S UP PROJECT CORPORATION LTD & ORS.  
V/s MRS. NIDHI BHARGAVA (PROPRIETOR) 
M/S EVER ONWARD GROUP 
  

LAKSHMI KANT GIRI, NAVEEN 
KUMAR TRIPATHI 

 

 OTHER DETAILS OF ADVOCATES: 
L K GIRI, SAROJ(ADV.LKGIRI@GMAIL.COM)(9811169286)(PETITIONER) 
ANEG(ANEGIADV22@GMAIL.COM)()(RESPONDENT) 
NIDHI(QUESTQUENCH2000@YAHOO.COM)()(RESPONDENT) 
DAYANAND(DAYANAND.SHARMA00@GMAIL.COM)()(RESPONDENT) 
NAVEEN KUMAR 
TRIPATHI(NAVEENTRIPATHI3012@GMAIL.COM)(9810419936)(PETITIONER) 

 

19 CM APPL. 24125/2024 
CM APPL. 24127/2024 
In RFA-266/2024 

M/S MAYA RAM KRISHAN LAL JAIN  
V/s M/S SHRI BISHAN DASS TRADERS 
  

SANJAY KUMAR  
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 OTHER DETAILS OF ADVOCATES:  
20 RFA-293/2024 

CM APPL. 26349/2024 
CM APPL. 61262/2024 

MRS. NAVEEN CHAUDHARY @ N AVEEN 
AHLAWAT  
V/s SH SIDDHARTH GANVIR & ORS. 
  

SANJAY DEWAN, ANJANEYA MISHRA, 
SAYOOJ MOHANDAS M 

 

 OTHER DETAILS OF ADVOCATES: 
SANJAY DEWAN(SANJAYDWANADV@GMAIL.COM)(9811036782)(PETITIONER) 
SANJAY KUMAR (LAWYER.SANJAY@GMAIL.COM)(0)(RESPONDENT) 
ANJANEYA MISHRA(ANJANEYA.ADV@GMAIL.COM)(9910169360)(PETITIONER) 
SAYOOJ MOHANDAS 
M(ADV.SAYOOJMOHANDAS@GMAIL.COM)(9716963490)(PETITIONER) 

 

21 RFA-776/2024 
CM APPL. 65922/2024 

ANITA  
V/s AKASHDEEP 
  

ROHIT GUPTA  

 OTHER DETAILS OF ADVOCATES: 
M M BANSAL()(9891602221)(PETITIONER) 
DEEP(DEEP.KAMALDEEPKAMALDEEP@GMAIL.COM)(0)(RESPONDENT) 

 

22 CM APPL. 14207/2022 
CM APPL. 14208/2022 
In RFA(OS)-24/2017 

ASHA GUPTA  
V/s NORTHERN EASTERN PUBLISHING & 
ADVERTISING CO & ANR 
  

AMULYA DHINGRA, ASHOK KUMAR 
JAIN, AMULYA DHINGRA, KARTIKEYE 
DANG 

 

 OTHER DETAILS OF ADVOCATES: 
AMULYA DHINGRA & DIWAKAR 
SINGH(AMULYA@EMPHASISLAW.COM)(9871122035)(PETITIONER) 
BIJOY(DELHI@BIJOY.IN)()(RESPONDENT) 
DIVYA(DIVYA@MADHAVKHURANA.COM)()(RESPONDENT) 
MADHAV(MADHAV@MADHAVKHURANA.COM)()(RESPONDENT) 
AMULYA DHINGRA(AMULYA@EMPHASISLAW.COM)(9911400404)(PETITIONER) 
KARTIKEYE DANG(KARTIKEYEDANG97@GMAIL.COM)(9999961466)(PETITIONER) 

 

 
 

    
   J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR 
  BEFORE MS. BHAWANI SHARMA,(DHJS),JOINT REGISTRAR (JUDICIAL) 

      
HYBRID MODE 

AT 11:00 A.M.  

https://jrdhc.webex.com/meet/jrdhc5  
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 

CASES LISTED BEFORE REGISTRARS 
1 CM(M)-525/2018 

WITH RSA 62/2023 
RSA 64/2023 
RSA 59/2023 

RANBIR SINGH & ANR  
V/s SHEOJI RAM ( DECEASE) THR HIS LRS 
  

SANJEEV SONI, S S PANWAR & 
ASSOCIATES 

 

 OTHER DETAILS OF ADVOCATES: 
SANJEEV SONI()(9873811588)(PETITIONER) 

 

2 RSA-59/2023 
CM APPL. 15005/2023 

RANBIR SINGH  
V/s SHEOJI RAM DAGAR THROUGH HIS LRS 
  

SANJEEV SONI, SUBEY SINGH 
PANWAR 

 

 OTHER DETAILS OF ADVOCATES: 
SANJEEV SONI , MANDEEP (GOVIND2011@YAHOO.IN)(9873811588)(PETITIONER) 
SS PANWAR(SSPANWAR560@GMAIL.COM)()(RESPONDENT) 
SUBEY SINGH PANWAR(SSPANWAR560@GMAIL.COM)(9312234919)(RESPONDENT) 
SUBEY SINGH PANWAR(SSPANWAR560@GMAIL.COM)(9312234919)(PETITIONER) 

 

3 RSA-62/2023 
CM APPL. 15617/2023 
WITH RSA 59/2023 
RSA 64/2023 

RANBIR SINGH  
V/s SHEOJI RAM DAGAR (DECEASED 
)TRHOUGH LRS 
  

SANJEEV SONI, SUBEY SINGH 
PANWAR 

 

https://jrdhc.webex.com/meet/jrdhc5�
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 OTHER DETAILS OF ADVOCATES: 
SANJEEV SONI , MANDEEP(GOVIND2011@YAHOO.IN)(9873811588)(PETITIONER) 
SS PANWAR(SSPANWAR560@GMAIL.COM)()(RESPONDENT) 
SUBEY SINGH PANWAR(SSPANWAR560@GMAIL.COM)(9312234919)(RESPONDENT) 
SUBEY SINGH PANWAR(SSPANWAR560@GMAIL.COM)(9312234919)(PETITIONER) 

 

4 RSA-64/2023 
CM APPL. 15748/2023 
WITH RSA 59/2023 

RANBIR SINGH   
V/s SHEOJI RAM DAGAR THROUGH HIS LRS 
  

SANJEEV SONI, SUBEY SINGH 
PANWAR 

 

 OTHER DETAILS OF ADVOCATES: 
SANJEEV SONI , MANDEEP(GOVIND2011@YAHOO.IN)(9873811588)(PETITIONER) 
SS PANWAR(SSPANWAR560@GMAIL.COM)()(RESPONDENT) 
SUBEY SINGH PANWAR(SSPANWAR560@GMAIL.COM)(9312234919)(RESPONDENT) 
SUBEY SINGH PANWAR(SSPANWAR560@GMAIL.COM)(9312234919)(PETITIONER) 

 

5 CM(M)-3737/2024 
CM APPL. 63714/2024 

BSES YAMUNA POWER LIMITED  
V/s RAM CHAND PANDEY & ANR. 
  

ANUPAM VARMA, DEVA NAND  

 OTHER DETAILS OF ADVOCATES: 
J SAGAR ASSOCIATES(KRISHAN@JSLAW.COM)(9818644755)(PETITIONER) 
SATISH(ADVSATISHSUNIA@GMAIL.COM)(0)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 
DEVA NAND(ANANDDEV2011@YAHOO.COM)(7982469008)(RESPONDENT) 

 

6 CM(M)-4152/2024 
CM APPL. 75482/2024 

BSES YAMUNA POWER LTD  
V/s MADHU & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
7 CM(M)-4153/2024 

CM APPL. 75540/2024 
BSES YAMUNA POWER LIMITED  
V/s PREM SINGH & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
8 CM(M)-4154/2024 

CM APPL. 75545/2024 
BSES YAMUNA POWER LTD  
V/s HEERA LAL & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
9 CM(M)-4155/2024 

CM APPL. 75552/2024 
BSES YAMUNA POWER LIMITED  
V/s JIYA RANI & ORS. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
10 CM(M)-4156/2024 

CM APPL. 75556/2024 
BSES YAMUNA POWER LIMITED  
V/s ASHOK KUMAR & ANR. 
  

ANUPAM VARMA, SATISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SATISH KUMAR(SSLAWYERS1008@GMAIL.COM)(9810570167)(RESPONDENT) 

 

11 CM(M)-4157/2024 
CM APPL. 75560/2024 

BSES YAMUNA POWER LTD  
V/s DINA NATH & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
12 CM(M)-4158/2024 

CM APPL. 75566/2024 
BSES YAMUNA POWER LTD  
V/s AMBIKA DEVI & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
13 CM(M)-4159/2024 

CM APPL. 75569/2024 
BSES YAMUNA POWER LIMITED  
V/s PRADEEP & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
14 CM(M)-4160/2024 

CM APPL. 75574/2024 
BSES YAMUNA POWER LTD  
V/s SANJAY PRADHAN & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
15 CM(M)-4161/2024 

CM APPL. 75578/2024 
BSES YAMUNA POWER LTD  
V/s MEENU DEVI & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES: 
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16 CM(M)-4162/2024 
CM APPL. 75583/2024 

BSES YAMUNA POWER LIMITED  
V/s RENU BALA & ORS. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
17 CM(M)-4163/2024 

CM APPL. 75588/2024 
BSES YAMUNA POWER LTD  
V/s BEENA & ORS. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
18 CM(M)-4164/2024 

CM APPL. 75592/2024 
BSES YAMUNA POWER LTD  
V/s ANITA MALHOTRA & ANR. 
  

ANUPAM VARMA, SATISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SATISH KUMAR(SSLAWYERS1008@GMAIL.COM)(9810570167)(RESPONDENT) 

 

19 CM(M)-4167/2024 
CM APPL. 75682/2024 

BSES YAMUNA POWER LIMITED  
V/s ASHOK KUMAR & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
20 CM(M)-4168/2024 

CM APPL. 75689/2024 
BSES YAMUNA POWER LIMITED  
V/s ANITA & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
21 CM(M)-4169/2024 

CM APPL. 75697/2024 
BSES YAMUNA POWER LTD  
V/s MAHESH KUMAR & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
22 CM(M)-4170/2024 

CM APPL. 75707/2024 
BSES YAMUNA POWER LIMITED  
V/s JAYANTI SHARMA & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
23 CM(M)-4171/2024 

CM APPL. 75714/2024 
BSES YAMUNA POWER LTD  
V/s RADHIKA DEVI & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
24 CM(M)-4172/2024 

CM APPL. 75720/2024 
BSES YAMUNA POWER LTD  
V/s RAM BABU & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
25 CM(M)-4173/2024 

CM APPL. 75725/2024 
BSES YAMUNA POWER LIMITED  
V/s RAMTA DEVI & ANR. 
  

ANUPAM VARMA, SATISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SATISH KUMAR(SSLAWYERS1008@GMAIL.COM)(9810570167)(RESPONDENT) 

 

26 CM(M)-4174/2024 
CM APPL. 75731/2024 

BSES YAMUNA POWER LTD  
V/s DEEPAK & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
27 CM(M)-4176/2024 

CM APPL. 75737/2024 
BSES YAMUNA POWER LTD  
V/s BALRAJ@VINOD & ANR. 
  

ANUPAM VARMA, SATISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SATISH KUMAR(SSLAWYERS1008@GMAIL.COM)(9810570167)(RESPONDENT) 

 

28 CM(M)-4178/2024 
CM APPL. 75744/2024 

BSES YAMUNA POWER LIMITED  
V/s MEENA SHARMA & ORS. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
29 CM(M)-4179/2024 

CM APPL. 75751/2024 
BSES YAMUNA POWER LTD  
V/s ANIL KUMAR & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
30 CM(M)-4180/2024 

CM APPL. 75757/2024 
BSES YAMUNA POWER LTD  
V/s RAJ KUMAR & ANR. 
  

ANUPAM VARMA  
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 OTHER DETAILS OF ADVOCATES:  
31 CM(M)-4181/2024 

CM APPL. 75765/2024 
BSES YAMUNA POWER LIMITED  
V/s ASHRAFI DEVI & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
32 CM(M)-4182/2024 

CM APPL. 75770/2024 
BSES YAMUNA POWER LIMITED  
V/s RAM RAKHI DEVI & ANR. 
  

ANUPAM VARMA, SATISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SATISH KUMAR(SSLAWYERS1008@GMAIL.COM)(9810570167)(RESPONDENT) 

 

33 CM(M)-4183/2024 
CM APPL. 75774/2024 

BSES YAMUNA POWER LTD  
V/s SUBHASH KUMAR & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
34 CM(M)-4184/2024 

CM APPL. 75778/2024 
BSES YAMUNA POWER LTD  
V/s SANTOSH SINGH & ANR. 
  

ANUPAM VARMA, SATISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SATISH KUMAR(SSLAWYERS1008@GMAIL.COM)(9810570167)(RESPONDENT) 

 

35 CM(M)-4185/2024 
CM APPL. 75784/2024 

BSES YAMUNA POWER LTD  
V/s SAROJ & ANR. 
  

ANUPAM VARMA, SATISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SATISH KUMAR(SSLAWYERS1008@GMAIL.COM)(9810570167)(RESPONDENT) 

 

36 CM(M)-4186/2024 
CM APPL. 75793/2024 

BSES YAMUNA POWER LIMITED  
V/s INDERJEET & ANR. 
  

ANUPAM VARMA, SATISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SATISH KUMAR(SSLAWYERS1008@GMAIL.COM)(9810570167)(RESPONDENT) 

 

37 CM(M)-4187/2024 
CM APPL. 75851/2024 

BSES YAMUNA POWER LIMITED  
V/s LAXMI CHAND & ANR. 
  

ANUPAM VARMA, SATISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SATISH KUMAR(SSLAWYERS1008@GMAIL.COM)(9810570167)(RESPONDENT) 

 

38 CM(M)-4195/2024 
CM APPL. 76000/2024 

BSES YAMUNA POWER LTD  
V/s MUKESH KUMAR & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
39 CM(M)-4196/2024 

CM APPL. 76003/2024 
BSES YAMUNA POWER LTD  
V/s MAN MOHAN & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
40 CM(M)-4198/2024 

CM APPL. 76008/2024 
BSES YAMUNA POWER LTD  
V/s MUKESH KUMAR & ORS. 
  

ANUPAM VARMA, SATISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SATISH KUMAR(SSLAWYERS1008@GMAIL.COM)(9810570167)(RESPONDENT) 

 

41 CM(M)-4200/2024 
CM APPL. 76015/2024 

BSES YAMUNA POWER LIMITED  
V/s KAMLESH SHARMA & ANR. 
  

ANUPAM VARMA, SATISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SATISH KUMAR(SSLAWYERS1008@GMAIL.COM)(9810570167)(RESPONDENT) 

 

42 CM(M)-4206/2024 
CM APPL. 76194/2024 

BSES YAMUNA POWER LTD  
V/s RAJEEV & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
43 CM(M)-4212/2024 

CM APPL. 76236/2024 
BSES YAMUNA POWER LIMITED  
V/s RAMESH & ORS. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
44 CM(M)-4213/2024 

CM APPL. 76241/2024 
BSES YAMUNA POWER LTD  
V/s SEEMA & ORS. 
  

ANUPAM VARMA, SATISH KUMAR  
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 OTHER DETAILS OF ADVOCATES: 
SATISH KUMAR(SSLAWYERS1008@GMAIL.COM)(9810570167)(RESPONDENT) 

 

45 CM(M)-4214/2024 
CM APPL. 76246/2024 

BSES YAMUNA POWER LIMITED  
V/s CHANDER DEVI & ANR. 
  

ANUPAM VARMA, SATISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SATISH KUMAR(SSLAWYERS1008@GMAIL.COM)(9810570167)(RESPONDENT) 
SATISH KUMAR(SSLAWYERS1008@GMAIL.COM)(9810570167)(RESPONDENT) 

 

46 CM(M)-4215/2024 
CM APPL. 76269/2024 

BSES YAMUNA POWER LIMITED  
V/s MANISH KUMAR SHARMA & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
47 CM(M)-4216/2024 

CM APPL. 76274/2024 
BSES YAMUNA POWER LIMITED  
V/s JANG BAHADUR & ANR. 
  

ANUPAM VARMA  

 OTHER DETAILS OF ADVOCATES:  
48 CM APPL. 16714/2022 

CM APPL. 25696/2022 
In CONT.CAS(C)-
23/2004(Disposed off 
case) 
WITH RFA 188/1982 
CONT.CAS(C) 313/2005 
CONT.CAS(C) 313/2005 
RFA 188/1982 

INDRA CHAND JAIN  
V/s JAIDEEP GUPTA 
  

SANDEEP SETHI, JAI SAHAI 
ENDLAW, JITENDER SINGH, ANUJ 
JAIN, RAJIV KUMAR, SUKHBIR 
SINGH, GOPESH TRIPATHI 

 

 OTHER DETAILS OF ADVOCATES: 
JAI SAHAI ENDLAW()(9811122114)(PETITIONER) 
S D SINGH(SDSADVOCATE@GMAIL.COM)(9810210136)(PETITIONER) 
RIKKY GUPTA & ANUJ JAIN(RIKKSGUPTA@GMAIL.COM)(9811062591)(PETITIONER) 
S D SINGH(SDSADVOCATE@GMAIL.COM)(9810210136)(PETITIONER) 
WITHOUT GENERATE ()()(RESPONDENT) 
WITHOUT GENERATE ()()(RESPONDENT) 
WITHOUT GENERATE ()()(RESPONDENT) 
WITHOUT GENERATE ()()(RESPONDENT) 

 

49 CM APPL. 16538/2022 
CM APPL. 25101/2022 
In CONT.CAS(C)-
313/2005(Disposed off 
case) 
WITH RFA 188/1982 
CONT.CAS(C) 23/2004 

DR. INDRA CHAND JAIN  
V/s PUSHPA GUPTA & ORS. 
  

RAJIV KUMAR GHAWANA, JAI SAHAI 
ENDLAW, JITENDER SINGH, ANUJ 
JAIN, SUKHBIR SINGH, NAVNEET 
MISHRA, A.B.DIAL & ASSOCIATES, 
PS BINDRA, A B DIAL & ASSO 

 

 OTHER DETAILS OF ADVOCATES: 
JAI SAHAI ENDLAW()(9811122114)(PETITIONER) 
S.D. SINGH(SDSADVOCATE@GMAIL.COM)(981021036)(PETITIONER) 
S D SINGH(SDSADVOCATE@GMAIL.COM)(9810210136)(PETITIONER) 
RIKKY GUPTA(RIKKSGUPTA@GMAIL.COM)(9811062591)(PETITIONER) 
WITHOUT GENERATE ()()(RESPONDENT) 
WITHOUT GENERATE ()()(RESPONDENT) 
WITHOUT GENERATE ()()(RESPONDENT) 

 

50 CRL.A.-599/2002 
WITH CRL.A. 600/2002 

RAJ KUMARI  
V/s STATE N.C.T. OF DELHI 
  

MOHIT MATHUR  

 OTHER DETAILS OF ADVOCATES: OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
NO. :(KALYAN 
PURI-527/1998) 
CRL.A. 600/2002 
FILED BY TILAK 
RAJ & ORS. (D. 
OF HEARING : 
2025-03-25 ) 
 
P.S.-FIR NO. 
:(KALYAN PURI-
527/1998) 
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51 CRL.A.-600/2002 
WITH CRL.A. 599/2002 

TILAK RAJ & ORS.  
V/s STATE N.C.T. OF DELHI 
  

MOHIT MATHUR, VIKRAM SINGH 
PANWAR, RAVINDER CHADHA, JAIL 
NO.6 RITU GAUBA, CHARU VERMA, 
ANIL SONI, JAIL NO.2 SUMEET 
VERMA, D B GOSWAMI, DEVENDRA B 
GOSWAMI 

 

 OTHER DETAILS OF ADVOCATES: 
WITHOUT GENERATE ()()(RESPONDENT) 
WITHOUT GENERATE ()()(RESPONDENT) 
WITHOUT GENERATE ()()(RESPONDENT) 
WITHOUT GENERATE ()()(RESPONDENT) 
DEVENDRA B GOSWAMI(DBGOSWAMI2@GMAIL.COM)(9818164187)(PETITIONER) 

OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
NO. :(KALYAN 
PURI-527/1998) 
CRL.A. 599/2002 
FILED BY RAJ 
KUMARI (D. OF 
HEARING : 
2025-03-25 ) 
 
P.S.-FIR NO. 
:(KALYAN PURI-
527/1998) 

52 CRL.A.-336/2022 
CRL.M.A. 35026/2024 
CRL.M.A. 2795/2025 

STATE  
V/s RAJU TOBIRIA 
  

AASHAA TIWARI, POOJA SARWAL, 
INDRA JEET SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
ROOPRAM (ROOPRAMSARWAL@GMAIL.COM)(9810813402)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
INDRA JEET SINGH(INDRAJEETADV10@GMAIL.COM)(9454603668)(PETITIONER) 

P.S.-FIR NO. 
:(KARAWAL 
NAGAR-
728/2015) 

53 CRL.A.-887/2023 STATE OF NCT OF DELHI  
V/s KAILASH 
  

SHILPA GOEL  

 OTHER DETAILS OF ADVOCATES: OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
NO. :(KHYALA-
33/2017) 
BAIL APPLN. 
1664/2017 
FILED BY 
KAILASH 
(DISPOSED ON : 
2017-08-24 ) 
BAIL APPLN. 
1178/2018 
FILED BY 
KAILAS 
(DISPOSED ON : 
2018-07-23 ) 
BAIL APPLN. 
811/2019 FILED 
BY SH. KAILASH 
(DISPOSED ON : 
2019-04-01 ) 
 
P.S.-FIR NO. 
:(KHYALA-
33/2017) 

54 CRL.A.-57/2024 RACHANA AGARWAL  
V/s KELTECH INFRASTRUCTURE LIMITED & 
ANR. 
  

ASHIM VACHHER  

 OTHER DETAILS OF ADVOCATES:  
55 CRL.L.P.-129/2016 

CRL.M.A. 3469/2016 
MAURIA UDYOG LTD.  
V/s ASHI TEXTILES & ANR 
  

T S AHUJA  

 OTHER DETAILS OF ADVOCATES:  
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56 CRL.L.P.-132/2016 
CRL.M.A. 3487/2016 

MAURIA UDYOG LTD.  
V/s ASHI TEXTILES & ANR 
  

T S AHUJA  

 OTHER DETAILS OF ADVOCATES:  
57 CRL.L.P.-133/2016 

CRL.M.A. 3489/2016 
MAURIA UDYOG LTD.  
V/s ASHI TEXTILS & ANR 
  

T S AHUJA  

 OTHER DETAILS OF ADVOCATES:  
58 CRL.L.P.-134/2016 

CRL.M.A. 3491/2016 
MAURIA UDYOG LTD.  
V/s ASHI TEXTILES & ANR 
  

T S AHUJA  

 OTHER DETAILS OF ADVOCATES:  
59 CRL.L.P.-135/2016 

CRL.M.A. 3493/2016 
MAURIA UDYOG LTD.  
V/s ASHI TEXTILES & ANR 
  

T S AHUJA  

 OTHER DETAILS OF ADVOCATES:  
60 CRL.L.P.-136/2016 

CRL.M.A. 3495/2016 
MAURIA UDYOG LTD.  
V/s ASHI TEXTILES LTD 
  

T S AHUJA  

 OTHER DETAILS OF ADVOCATES:  
61 CRL.L.P.-137/2016 

CRL.M.A. 3497/2016 
MAURIA UDYOG LTD.  
V/s ASHI TEXTILES & ANR 
  

T S AHUJA  

 OTHER DETAILS OF ADVOCATES:  
62 CRL.L.P.-602/2017 

CRL.M.A. 17124/2017 
CRL.M.A. 22471/2022 
CRL.M.A. 1762/2025 

CENTRAL BUREAU OF INVESTIGATION  
V/s KULWANT RAI 
  

RAJDIPA BEHURA, RAJESH KUMAR, 
H.S.DHILLON 

 

 OTHER DETAILS OF ADVOCATES: 
RAJESH KUMAR(RAJESH.JASCH@GMAIL.COM)(9891235156)(PETITIONER) 
RAJESH KUMAR (RAJESH.LAWS@GMAIL.COM)(9891235156)(PETITIONER) 

P.S.-FIR NO. 
:(CBI-220-2012-
E-0019) 

63 CRL.M.C.-42/2025 
CRL.M.A. 199/2025 

SH VIKRAM SINGH & ORS.  
V/s STATE GOVT. OF NCT OF DELHI AND 
ANR. 
  

VINAY MINZ  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. 
:(WAZIRABAD-
22/2019) 

64 CRL.M.C.-1018/2025 AMAR SINGH  
V/s STATE OF NCT OF DELHI & ANR. 
  

MANMOHAN  

 OTHER DETAILS OF ADVOCATES: 
AMIT SAMANIA(AMITSAMANIA.LLB@GMAIL.COM)(9990580721)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(HARI NAGAR-
581/2016) 

65 C.R.P.-275/2023 VIJAY KOHLI & ANR.  
V/s SANJAY JETHWANI 
  

ALOK KUMAR PANDEY, PRADEEP 
KUMAR MISHRA 

 

 OTHER DETAILS OF ADVOCATES: 
ALOK KUMAR PANDEY(OFFICE@AVANTAMLEGAL.IN)(9953495050)(PETITIONER) 
PRADEEP KUMAR MISHRA(PM18289@GMAIL.COM)(9811538060)(RESPONDENT) 

 

66 C.R.P.-191/2024 
CM APPL. 36666/2024 

JAGRAN PRAKASHAN LIMITED  
V/s KAZIMA COSMETICS AND ORS 
  

POONAM ATEY, SHABBIR ALI  

 OTHER DETAILS OF ADVOCATES: 
POONAM ATEY(POONAMATEY@GMAIL.COM)(9718636340)(PETITIONER) 
SHABBIR ALI(SHABBU012@GMAIL.COM)(9990675556)(RESPONDENT) 

 

67 C.R.P.-216/2024 
CM APPL. 40253/2024 
CM APPL. 40254/2024 

AJAY MEDI  
V/s HEMANT MEHTA AND ORS 
  

ARJUN ANAND  

 OTHER DETAILS OF ADVOCATES:  
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ARJUN ANAND 
(ARJUNANANDANDASSOCIATES@GMAIL.COM)(9910397396)(PETITIONER) 
AJAY MEDI()(9540492495)(PETITIONER) 
HEMANT MEHTA()(9810022140)(RESPONDENT) 

68 CM APPL. 42093/2023 
In FAO-253/2015 

PRABHU DAYAL VERMA  
V/s STATE & ORS 
  

RAJAN BHATIA, SURENER TYAGI, 
VIRENDER TYAGI, VIVEK SHEEL & 
ANSHUL MAHAJAN 

 

 OTHER DETAILS OF ADVOCATES: 
RAJAN BHATIA()(9810770654)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

69 CM APPL. 50604/2023 
CM APPL. 50605/2023 
CM APPL. 27032/2024 
In FAO-358/2018 

KISHAN LAL  
V/s NATHU RAM & ORS 
  

RAKESH MUKHIJA, SANJEEV BHATIA, 
VIRENDRA SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAKESH MUKHIJA()(9811575777)(PETITIONER) 
RAKESH (MUKHIJASOFFICE@GMAIL.COM)(9811575777)(PETITIONER) 
ANANYA SINGHAL , MUKESH 
MUKHIJA(MUKHIJASOFFICE@GMAIL.COM)(9811575777)(PETITIONER) 
SANJEEV BAHTIA(SANJEEVBHATIA428@GMAIL.COM)(9781119630)(RESPONDENT) 
MUKHIJAS(MUKHIJASOFFICE@GMAIL.COM)(0)(RESPONDENT) 
VIRENDRA SINGH (VICKY261199@GMAIL.COM)(9811434616)(PETITIONER) 

 

70 CM APPL. 31128/2019 
CM APPL. 13822/2023 
In FAO-272/2019 

MAYA DEVI  
V/s MANOHAR LAL (DECEASED) THR LRS & 
ORS 
  

RENU GUPTA (DHCLSC), RENU 
GUPTA, B C JOSHI 

 

 OTHER DETAILS OF ADVOCATES: 
RENU GUPTA()(9873316904)(PETITIONER) 
RENU GUPTA(RENU@RENUGUPTA.CO.IN)(9873316904)(RESPONDENT) 

 

71 CM APPL. 54184/2024 
CM APPL. 54185/2024 
In LPA-150/2015 

MAHINDER SINGH & ANR  
V/s GAON SABHA GHITORNI 
  

B S MAAN & ASSOCIATES, VISHAL 
MAAN, UDIT GUPTA, RK DHAWAN, 
NAUSHAD AHMAD KHAN 

 

 OTHER DETAILS OF ADVOCATES: 
B S MAAN(MAANLAWOFFICES@GMAIL.COM)(9873560694)(PETITIONER) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 

 

72 LPA-325/2016 VIJAY CHHABRA & ANR  
V/s M/S SKYLINE HOSPITALITY & 
TOWNSHIPS PVT LTD & ORS 
  

AMIT KHEMKA, RISHI SEHGAL, 
SANJIV KAKRA 

 

 OTHER DETAILS OF ADVOCATES:  
73 CM APPL. 1914/2025 

CM APPL. 1915/2025 
CM APPL. 1925/2025 
CM APPL. 1926/2025 
In LPA-87/2019 

AGRICULTURAL & PROCESSED FOOD 
PRODUCTS EXPORT DEVELOPMENT 
AUTHOURITY & ANR  
V/s DHARMEDRA KUMAR & ORS 
  

LPJ & PARTNERS LLP, PRASOUK JAIN  

 OTHER DETAILS OF ADVOCATES: 
LPJ & PARTNERS LLP()(8800345887)(PETITIONER) 
LPJ AND PARTNERS (OFFICE@JPJPARTNERS.COM)(0)(PETITIONER) 
MAHESH(MAHESHKB75@GMAIL.COM)(0)(RESPONDENT) 

 

74 MAC.APP.-366/2019 LALITA & ANR  
V/s IMRAN & ORS (NATIONAL INSURANCE CO 
LTD ) 
  

S N PARASHAR  

 OTHER DETAILS OF ADVOCATES: 
S N PARASHAR()(9811185863)(PETITIONER) 

 

75 MAC.APP.-520/2023 
CM APPL. 60610/2023 
CM APPL. 60613/2023 

SHRIRAM GENERAL INSURANCE CO. LTD  
V/s JANTI KHATOON & ORS. 
  

SURJAN SINGH YADAV, MAYANK 
MAINI, ANMOL CHADHA 

 

 OTHER DETAILS OF ADVOCATES: 
SUNANDA NIMISHA & SURJAN 
SINGH(SUNANDA.NIMISHA.06@GMAIL.COM)(9311340404)(PETITIONER) 
ATUL()(9810540219)(RESPONDENT) 
MAYANK MAINI(ADVMAYANKMAINI@GMAIL.COM)(9711718716)(RESPONDENT) 
ANMOL CHADHA(CHADHA.ANMOLADV@GMAIL.COM)(9953040018)(RESPONDENT) 
 

 

mailto:CHADHA.ANMOLADV@GMAIL.COM)(9953040018)(RESPONDENT)�
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76 RC.REV.-648/2018 
CM APPL. 5250/2024 

RAMESH CHAND  
V/s RAKESH KUMAR JAIN & ANR 
  

RAVINDER TYAGI, HIMANSHU 
SHARMA, M DEV KAMAL, MANGAL 
DEV KAMAL, SURESH CHAND 
SINGHAL 

 

 OTHER DETAILS OF ADVOCATES: 
RAVINDER TYAGI()(9871335082)(PETITIONER) 
RAVINDER TYAGI()(9871335082)(PETITIONER) 
MANGAL DEV KAMAL(MDEV36379@GMAIL.COM)(9810601472)(RESPONDENT) 
SURESH CHAND 
SINGHAL(SCSINGHAL@REDIFFMAIL.COM)(9810061558)(RESPONDENT) 

 

77 W.P.(CRL)-21/2025 
CRL.M.A. 193/2025 

ANIL KUMAR @ ANIL & ORS.  
V/s THE STATE (GOVT OF NCT OF DELHI) & 
ANR. 
  

AMJAD KHAN  

 OTHER DETAILS OF ADVOCATES: 
AMJAD KHAN (CORPORATELAWYER.DHC@GMAIL.COM)(8920952108)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. 
:(AMAR 
COLONY-
604/2022) 
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R-111, GROUND FLOOR LC -II, 

 
SHRI SUMEET ANAND, Joint Registrar (Judicial) 

AT 11:00 A.M.
 

  

 
 
 
https://jrdhc.webex.com/meet/jrdhc10 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 

CASES LISTED BEFORE REGISTRARS 
1 CRL.M.C.-165/2025 

CRL.M.A. 866/2025 
GAURAV SHARMA & ORS.  
V/s STATE GOVT. OF NCT OF DELHI AND 
ANR. 
  

SANJEEV KUMAR, SANJEEV KUMAR, 
ANIRUDH SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
SANJEEV KUMAR (ADVSANJEEV@REDIFFMAIL.COM)(9810437609)(PETITIONER) 
SANJEEV KUMAR(ADVSANJEEV@REDIFFMAIL.COM)(9810437609)(PETITIONER) 
ANIRUDH SHARMA(ANIRUDH2908@GMAIL.COM)(9953102829)(RESPONDENT) 

P.S.-FIR NO. 
:(SEEMA PURI-
712/2018) 

2 CRL.M.C.-425/2025 MANJEET SINGH AND ORS  
V/s STATE GNCTD AND ANR 
  

VIRENDRA KUMAR  

 OTHER DETAILS OF ADVOCATES: 
VIRENDRA KUMAR(VVVK2185@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(TILAK NAGAR-
87/2017) 

3 CRL.M.C.-624/2025 
CRL.M.A. 2991/2025 

PRASHANT KUMAR & ORS.  
V/s GOVT OF NCT OF DELHI & ANR. 
  

BHUVNESHWAR TYAGI  

 OTHER DETAILS OF ADVOCATES: 
REAJEEV KUMAR(LIBRAADV73@GMAIL.COM)(9868362369)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(ANAND VIHAR-
106/2023) 

4 CRL.M.C.-700/2025 
CRL.M.A. 3406/2025 
CRL.M.A. 3407/2025 

MOHD YASIR  
V/s STATE GNCT DELHI & ANR. 
  

MOHD YASIN, KETAN 
PRIYADARSHEE 

 

 OTHER DETAILS OF ADVOCATES: 
KETAN 
PRIYADARSHEE(KPRIYADARSHEE.OFF@GMAIL.COM)(9508612046)(RESPONDENT) 

P.S.-FIR NO. 
:(SHAHEEN 
BAGH-325/2022) 

5 CRL.M.C.-799/2025 
CRL.M.A. 3742/2025 

DEEPAK SINGHAL & ANR.  
V/s STATE OF DELHI & ANR. 
  

ABHISHEK GAUTAM  

 OTHER DETAILS OF ADVOCATES: 
ABHSIHEK 
GAUTAM(ABHISHEKGAUTAM51@GMAIL.COM)(9717303741)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(CRIME AND 
RAILWAY-
89/2023) 

6 CRL.M.C.-825/2025 
CRL.M.A. 3909/2025 

NET RAM SONI  
V/s STATE OF N.C.T. OF DELHI AND 
ANOTHER 
  

FAIZ IMAM, RISHABH SHUKLA  

 OTHER DETAILS OF ADVOCATES: 
FAIZI MAM(FAIZIMAM01@GMAIL.COM)(9958097116)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RISHABH SHUKLA(RISHABH.SHUKLA@RSBLAW.IN)(9764884806)(RESPONDENT) 
 

P.S.-FIR NO. 
:(HAUZ KHAS-
235/2017) 

https://jrdhc.webex.com/meet/jrdhc10�
mailto:RISHABH.SHUKLA@RSBLAW.IN)(9764884806)(RESPONDENT)�
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7 CRL.M.C.-967/2025 

CRL.M.A. 4449/2025 
CRL.M.A. 4450/2025 

NAZIM  
V/s STATE GOVT. OF NCT OF DELHI AND 
ANR. 
  

MANISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
MANISH KUMAR (ATTORNEY.MANISH@GMAIL.COM)(9873950114)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. 
:(CYBER POLICE 
STATION 
CENTRAL-
31/2024) 

8 CRL.M.C.-1064/2025 
CRL.M.A. 4844/2025 

MANOJ KUMAR & ORS.  
V/s STATE OF NCT OF DELHI & ANR. 
  

ROHIT GUPTA  

 OTHER DETAILS OF ADVOCATES: 
ROHIT GUPTA(ROHITLAWOFFICES@GMAIL.COM)(7042621255)(PETITIONER) 
ROHIT GUPTA(ROHITLAWOFFICES@GMAIL.COM)(7042621255)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(ANAND 
PARBAT-14/2021) 

9 CRL.M.C.-1094/2025 
CRL.M.A. 5026/2025 

NITIN AGARWAL & ORS.  
V/s STATE OF NCT OF DELHI & ANR. 
  

RAHUL MEHRA  

 OTHER DETAILS OF ADVOCATES: 
RAHUL MEHRA (ADOVCATERAHULMEHRA@GMAIL.COM)(8383992963)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. 
:(ROOP NAGAR-
219/2017) 

10 CRL.M.C.-1175/2025 
CRL.M.A. 5221/2025 

SURAJ SHARMA & ANR.  
V/s STATE NCT OF DELHI & ANR. 
  

AKSHAT GUPTA  

 OTHER DETAILS OF ADVOCATES: 
AKSHAT GUPTA(ADVAKSHATGUPTA@GMAIL.COM)(9654528406)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(JAHANGIR 
PURI-473/2018) 

11 CRL.M.C.-1301/2025 
CRL.M.A. 5818/2025 

DEVENDER SINGH @ DEVENDER KUMAR & 
ORS.  
V/s THE STATE GOVT OF NCT OF DELHI & 
ANR. 
  

AJAY M LAL  

 OTHER DETAILS OF ADVOCATES: 
AJAY M LAL(AJAYLALGV@GMAIL.COM)(9873488984)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(PUNJABI BAGH-
451/2016) 

12 CRL.M.C.-1307/2025 SUJAN CHATTERJEE  
V/s STATE GOVT. OF NCT OF DELHI AND 
ORS. 
  

ROHIL PANDIT  

 OTHER DETAILS OF ADVOCATES: 
ROHIL PANDIT(ROHILPANDIT@GMAIL.COM)(8447654889)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
NO. :(SULTAN 
PURI-232/2024) 
CRL.M.C. 
1308/2025 FILED 
BY PARVESH 
GOEL (D. OF 
HEARING : 2025-
03-20 ) 
P.S.-FIR NO. 
:(SULTAN PURI-
232/2024) 
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13 CRL.M.C.-1308/2025 PARVESH GOEL  
V/s STATE GOVT. OF NCT OF DELHI AND 
ORS. 
  

ROHIL PANDIT  

 OTHER DETAILS OF ADVOCATES: 
ROHIL PANDIT (ROHILPANDIT@GMAIL.COM)(8447654889)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
NO. :(SULTAN 
PURI-232/2024) 
CRL.M.C. 
1307/2025 FILED 
BY SUJAN 
CHATTERJEE (D. 
OF HEARING : 
2025-03-20 ) 
 
P.S.-FIR NO. 
:(SULTAN PURI-
232/2024) 

14 CRL.M.C.-1395/2025 
CRL.M.A. 6204/2025 

RAVI KUMAR  
V/s STATE NCT OF DELHI 
  

DEVVRAT SHARMA  

 OTHER DETAILS OF ADVOCATES: 
DEVRAT SHARMA (ADV.DEVVRATSHARMA@GMAIL.COM)(8700539257)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. 
:(PATEL NAGAR-
40/2019) 

15 CRL.M.C.-1398/2025 
CRL.M.A. 6211/2025 

AMIT SINGH  
V/s STATE GOVT. OF NCT OF DELHI AND 
ANR. 
  

SANDEEP SINGH NAINWAL  

 OTHER DETAILS OF ADVOCATES: 
YOGESH KUMAR (YOGESH00006@YAHOO.COM)(7838600066)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SANDEEP SINGH 
NAINWAL(SNAINWAL@MYYAHOO.COM)(8010172204)(RESPONDENT) 
SANDEEP SINGH 
NAINWAL(SNAINWAL@MYYAHOO.COM)(8010172204)(RESPONDENT) 

P.S.-FIR NO. 
:(NARAINA-
386/2019) 

16 CRL.M.C.-1517/2025 
CRL.M.A. 6834/2025 

SH. ROSHAN KUMAR & ORS.  
V/s STATE OF NCT OF DELHI & ANR. 
  

RAVINDER KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAVINDER KUMAR (RAVIKUMAR7412@REDDIF.COM)(9212412477)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. 
:(SHALIMAR 
BAGH-488/2021) 

17 W.P.(CRL)-306/2025 
CRL.M.A. 2629/2025 

RAVI KUMAR AND ORS  
V/s THE STATE AND ANR NCT OF DELHI 
  

DHARMVIR GOYAL, DHARMVIR 
GOYAL 

 

 OTHER DETAILS OF ADVOCATES: 
RAJIV SONI(RAJIVSONIDOLLY@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
DHARMVIR GOYAL(DVGOYAL63@GMAIL.COM)(9818013876)(RESPONDENT) 

P.S.-FIR NO. 
:(MUNDKA-
1110/2021) 

18 W.P.(CRL)-477/2025 
CRL.M.A. 4274/2025 

KARAN KUMAR SONI  
V/s STATE OF NCT OF DELHI & ANR.  

GITESH ANEJA  

 OTHER DETAILS OF ADVOCATES: 
AK LAW (CONNECTAKLAWOFFICES@GMAIL.COM)(9560395392)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. 
:(DAYAL PUR-
89/2025) 

19 W.P.(CRL)-537/2025 
CRL.M.A. 4841/2025 

AKASH GUPTA  
V/s STATE OF NCT OF DELHI & ANR.  

DEEPAK SHARMA  

 OTHER DETAILS OF ADVOCATES: 
DEEPAK SHARMA(SHARMAADVDEEPAK@GMAIL.COM)(9717594456)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(LAXMI NAGAR-
4/2021) 
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20 W.P.(CRL)-597/2025 
CRL.M.A. 5427/2025 

POONAM GUPTA & ORS.  
V/s THE STATE NCT OF DELHI & ANR. 
  

GAURAV SHARMA  

 OTHER DETAILS OF ADVOCATES: 
GAURAV SHARMA (GUPTA4470@GMAIL.COM)(8882785372)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. 
:(MEHRAULI-
337/2024) 

21 W.P.(CRL)-835/2025 
CRL.M.A. 7776/2025 

VISHAL MALIK & ANR.  
V/s THE STATE (GOVT. OF NCT DELHI) & 
ANR. 
  

CHANDER MUKESH SANGWAN  

 OTHER DETAILS OF ADVOCATES: 
C.M SANGWAN (CMSANGWAN.ADVOCATE@GMAIL.COM)(9910372388)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
NO. 
:(KANJHAWALA-
76/2025) 
BAIL APPLN. 
908/2025 FILED 
BY VISHAL MALIK 
(D. OF HEARING : 
2025-04-08 ) 
 
P.S.-FIR NO. 
:(KANJHAWALA-
76/2025) 

 
 
 
 
 

                     ************************ 
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